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HOW TO USE THE INDEX 

The Index is arranged alphabetically with the Subjcc:llndex1iCplnlted from Name Index IIId 
printed in the following order: Pan I-SUBJECT INDEX; Pan II·NAME INDEX. At the end of 
every entry, the Debate number is siven in numerical and Volume Number is Jiven in Roman 
numerals followed by the date of the Debates in parenthesis and column number or numben,-
the case may be is given immediately after that printed as meb. 8, Vol. XIV, 01.03.2001) 
Col. 307.Of1 

All the Bills are alphabetically arransed under the main heading "Bill(st. The matter 
pertaining to Papers Laid on the Table is shown under the heading PLT. 

Each keyword is reflective of the subj«t matter it pcnains 10 for example • matter pr:naining 
to Agriculture may be found under the headingAgri~lture beside lile appropriIte head. Similarly 
matter related to all types of diseases is put under the heading disease and matter related to 
Health Care under heading Health Care. 

The name of institutions, Programme, Schemes arc put under the heading oflbe name of 
such institution, Scheme, Programmes. 

The s""es of tile Bills are given at the end of • Ie in form of Int., Consid., Consid.IIId Pass. 
The Committee report stages are reflected at the end oflill~ by the word Presented, Laid. 
The Matter under Rule 377 are shown as (MUR 377) and Discussion Under Rule 193 as 

(OUR 193). 
The matter pertaining 10 Committees are put under the hca&ling Conunittce(s}, Port WIder 

Port(s) Airport under AirportU) Airlines under Airline(s), Riven under River{.}. 

Information pertaining 10 Railways has been indexed under the various main hadinp 
commencing with the word Railways e.g. "Railway Line(s)", "Railway Train(s}" etc. 

Information regarding various States in India and the various foreign countries bas been 
indexed under their respective names. 

A list of abbreviations used in the Index is given bc/ow:-· 

~; 

A.M. Adjournment Motion 
C.A. 

Conlid &: Pass 
.JUR 193 
Inl. 
MUR 377 
PLT 
Rb. 
St. 

Calling attention 10 matM· ofUrgent Public Importance 
Consideration &: Adoption Stage of a Bill 
Discussion under Rule 193 
Introduclion Stage of Bill 
Matter under Rule 377 
Papers Laid on the Table 
Resolulion 

Statement 

(I) 
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WKSABHADEBATFS 
(I1IIRTFEN1HSERIES) 

VOLUMEXXVlTOXXVlI 

July 15,2002 to August 12,2002 
Asadha24.1924(Saka)toSravana21,1')24(Saka) 

lENllI SESSION OFlHE lHlRTEENnI I.OK SABHA 

PART I 
SUBJECfINDEX 

A&NlsJa.d. 

Closure of A " N Islands Forest IDd 
Plantation Development Corporation 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 136-38 

. Karnsarat Nallah Water Supply Scheme in 
Andaman and N icobar 
( Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 275-76 

Protection of Natural Forests in Andamans 
(Deb 21. Vol. XXVII, t2-0I-2002) 
Col. 94-9S 

AccWnl(l) 

Ac:cident ill NTPC', Workplace in A.P. 
(Deb. 19. Vol. XXVII, 08-08-20(2) 
Col. 232-3) 

Accident in Simhadri Power Project 
(Deb. 14. Vol. XXVII. 01-08·2002) 
Col.) 67-69 

Amendment in Law in Case of Hit and Run 
";~idents 

<'Meb. 14, Vol. XXVII. 01·08·2002) 
Col. 209·10 

Compensation Paid 10 Dependents 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. S5 

Fatal Accidenb in Ports 
(Dcb. 6, Vol. XXVI, 22-07-2002) 
Col. 357- -(0() 

Fire in Shoe l'a~1ory at Apa 
(Dcb. I, Vol. XXVI. 1S·07·2002) 
Col. 167-·72 

Instruction In Ilospitais 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 63-64 

Investigation in B-747 Bombing Case 
(Dcb. 1( •• Vol. XXVII, OS·01-2(02) 
Col. 322 

Payment of ('umpensalion 
(Dcb. 6, Vol .. XXVI, 22·07·2002) 
Col. IS 

Persons Died III Mines' Accidents 
(Deb. 6, Vol. XXVI, 22.07-20(2) 
Col. 49·5U 

R'oad Accideltts 
(Deb. I, Vol. XXVI,. 15-07.2(02) 
Col. 12-14 
(Ocb. 11. Vol. XXVII. 29·07-2002) 
Col. 239- ·43 

Road Accident" on National Highways 

(Deb. 6. Vol. XXVI, 22-07·2002) 
CoI.~·.l8 
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Act(s) 

Amendment in Agricultural Marketing Act 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 372-74 

Amendment in Employees Prov!dcnt Fund Act 
(Deb. I, Vol. XXVI. 15-07·2002) 
Cot. 106 

Amendment in Motor Vehicles Act. 1988 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 287-88 

Amendment in Trade Union Act. 1926 
(Deb. I. Vol. XXVI. 15-07-2002) 
Cot. 114-15 

Amendments in Hindu Marriage Act 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 169-70 

Amendments in Orphanages and Charitable 
Homes Act. 1960 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Cot. 62-63 

Cases Booked under Widlife Protection Act 
(Deb. 21. Vol. XX VII. 12-08-2002) 
Col. 221 

Cases under Land Ceiling Act 
(Deb. 14. Vol. XXVII. 01-011-2002) 
Cot. 137-38 

Chanered Accountants Act. 1949 
(Deb. S. Vol. XXVI. 19-07-2002) 
Cot. 307-08 

Delhi Land Reforms Act, 1954 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 209-10 

Dowry Prohibition Act, 1961 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 360-61 

Finance Act"I 997 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 278-79 

Foreign Exchange Management Act 
(Deb. 5. Vol. XXVI. 19-07-2002) 
Col. 307 

Forward Contract Regulation Act. 1952 
(Deb. 20. Vol. XXVII. 09·08-2002) 
Col. 12-14 

Frequent Changes in Mocor Vehicles Act 
(Deb. I I. Vol. XXVII, 29.07·2002) 
Col. 110 

Implementation of Buy Indian Act 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 72-73 

Motor Vehicles Act, 1988 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 288 

Need to amend Wild Life PrOIection Act and 
Forerst Act to penni! consU'UCtion of tink 
roads in Sabarkantha Lok Sabha 
Parliamentary Constituency, Gujarat 
(MUR 377) 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 409 

Need to frame rules under the Indecent 
Representation of Women (Prohibition) 
Act.1986 with a view to prevent their 
indecent representation in publication. 
(MUR 377) 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 406 

Need to implement the Marine Fishing 
Regulation Act with a view to safegu.ding 
the interests of fishermen community in 
the country (MUR 3n) 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 522 

Need to simplify the Application of Income 
Tax Act to Encourage Exports in Jarnnapr, 
Gujarat (MUR 3n) 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 522-23 

Official Seerets Act, 1924 
(Deb. 7. Vol. XXVI. 23-07.2002) 
Col. 267-68 

Public Premises Act .. ~ 
(Deb 7, Vol. XXVI. 23.07.2002) 
CoI.3~86 

Repealing of Forest Conservation Act, 1980 
and Environment Prvtection Act, 1986 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 55 
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Review of Advocate Act 
(Deb. I 'J. Vol. XXVII, 08-08-2002) 
Col 247 

Rille oi C'oopcr.lIJvcs under Companies Act 
(Deb II. Vol. XXVII, 29-07-2002) 
Col2SO-SI 

Usc of POTA 
(Deb. 12, Vol. XXVII. 30-07-2002, 
Cot. 4-19 

VIolation orOfficlal Language Act 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 121-22 

Acdon Plan(l, 

Action-Plan on Soil Conservation 
(Deb 16, Vol XXVII. 05-08-2002) 
Col 258 

Godavan Action Plan 
(Dcb 21. Vol. XXVII. 12-08-2002) 
Col. ISO-51 

Adjoumment Motion 

Massacre in Kasimpura, Jammu (AM) 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 3~-519 

Adml ..... (.) 

Admission in MedicallDcntal Colleaes 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 29-30 

AcimilSlOIIS in C.ollegcs 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 127 

Centralised Admission Details 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 215-16 

A.-ult Education 

•. Adult Education Scheme 
.~ (Deb. 2, Vol. XXVI, 16-07-2002) 

Col. 193-206 

Advertisement(s) 
Advertlsemenl Released 10 Newspapersl 

Journals 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 231 

Advertisements to Unpopular Newspapers 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 115 

Bill on Obscene Advertisements 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 33-35 

Expenditure Incurred on Advertisements 
(Deb. 4. Vol. XXVI. 18-01-2002) 
Col. 202-03 

Rules for Advertisements 011 T. V. 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 91 

Advocates 

Lawyers Appearing in Family Couns in 
Routine MIIIIICI' 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 208-09 

Afforest.tloa 
Afforestation 

(Deb. 21, VotXXVII. 12-08-2002) 
Col. 9-10 

Afforestation Schemes 
(Deb. 2 I. Vol. XXVII. 12-08-2002) 
Col. 153-55 

Arllt.alstlll 
Establishment orKVs in Afghanistan 

(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 316-17 

Gifting of Buses to'Afghanistan 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 86-87 

Role of NGOs in Afghanistan 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col.2-7 

African Countries 
Asoistanee to AfriclII Countries 

(Deb. 13. Vol. XXVII. 31-07-2002' 
Col. 311-19 

Alrftmeat(l) 
Agreement between IA and Taj Group 

(Deb. 21, Vol. XXVII. 12-08-2002) 
Col 135 
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A,reement with Indian HOlels Chain with 
Foreign HOlels 
(Deb. 16, Vol. XXVII, 05·08·2002) 
Col. 168-69 

Agreement with Spain 
(Deb 2. Vol. XXVI, 16·07·2002) 
Col. 191-92 

Joint Venture Agreement with SUZuki Motor 
Corporation 
(Deb. 9, Vol. XXVI, 25-07·2002) 
Col. 93-94 

Review oflndo-Sri Lanka Trade Agreement 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col.)) 

Alrlcultaral Cellns 

Agricuhural Census 
(Deb. 21. Vol. XXVII, 12-08-2002) 
CoI.2S4-SS 

AlrkIIlhlrai .... 11rla 

CIoaIre of AI"» IIId Rwallndustries 
(Dcb. 16, Vol. XXVII, 05.01.2(02) 
Col. 163 

Function of A,..icultural Industries in the 
Country 
(Deb. 16. Vol. XXVII. 05·08·2002) 
CoI.12S-27 

PriVlliSlllion of Apllnduslries 
(Deb. II, Vol. XXVII. 29·07-%002) 
co/.Iss-n 

Scheme for AITIculture and Allied Rural 
Industries 
(Deb. I, Vol. XXVI, 15-07.2002) 
CoI.14()..41 

Atrkubra! la ..... aee 

(Deb. II, Vol. XXVII. 29-07.2002) 
Col. 142 

National Agricultural Insurance Scheme 
(Deb. 16. Vol. XXVII, OS·08-2002) 
Col. 60-63 

Acrlcultural lalurance Compaay 
Selling up of Independenl Agricultural 

Insurance Company 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col,14-IS 

Alrlcultural Land 

Farm Houses on Agricultural Land 
(Deb. J 7, Vol. XXVII. 06-08·2002) 
Col. 309-10 

IrrigaledlNon-inigatedlWaste Land 
(Deb. II. Vol. XXVII, 29-07.2(02) 
Col. 192-98 

Alrkultural ProdudiOll 

Agricultural Product lOll by Remote Sensin, 
(Deb. I, Vol. XXVI, 15-07·2002) 
Col. 27-29 

Ambitious Plan for Agricultural Production 
(Deb. 16. Vol. XXVII, OS·01·20(2) 
Col. 327 

Productivity pel' Hectare 
(Deb. 16, Vol. XXVII, 05-08.2002) 
Co\.6-IS 

Tweet of Khanf ProdllClion 
(Deb. I, Vol. XXVI, IS-07-2002) 
Col. 107-12 

Atrlcultaral ....... 

AlricultuR Produce MarketiR& Committee 
(Deb, 21, Vol. XXVII, 12-08.2002) 
Col. 96-91 

Averqe Productivity of A&ricuhural Produc:ta 
(Deb. 11, Vol. XXVII, 29-07.2002) 
Col. 173-74 

Demand for Orpnic Food ana Asricultural 
Products 
(Deb, 16. Vol. XXVII. OS-08.2002) 
Col. 310-1 I 

Duty Free Import of Apicultural Oooda 
(Deb. 15, Vol. XXVII, 02-08.2002) 
Col. 31-33 

Export COSl of Agricultural ProductJ 
(Deb. 1, Vol. XXVI, 1S-07-2002) 
Col,22·2) 

(DebS 21, Vol. XXVii. J 2-08-2002) Eltport of Indian A po Product 
Col. 39-40 (Deb. 6, Vol. XXVI, 22.07-2002) 

Col. 392·93 
• 
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Policy fur Boosting Agro Exports 
(Deb. II, Vol. XXVII, 29·07·2002) 
Col. 144 

Price I)f Agro-Products 
(Deb. 6. Vol. XXVI. 22·07·2002) 
Col. 318·19 

Promotion of Marketing Infrastructure of 
Agricultural Produce 
(Deb. 21, Vol. XXVII, 12·08·2002) 
Col. 199 

Aarlcultura. ReforJlll 

Agricultural Matkcting Reforms 
(Deb. I, Vol. XXVI, 15·07-2002) 
Col. 27S-76 

Agricullural Trade Reforms by US 
(Deb. 21. Vol. XXVII. 12·08·2002) 
Col. 198 

Alrkulhlral Rcseardl 

Agricultural RcscardI 
(Deb. 16, Vol. XXVII, OS·08·2002) 
Col. 25·26 

Expenditure on Agricultural Rcscarch 
(Deb. II. Vol. XXVII. 29·07·2002) 
Col. 229-31 

Indo-Swiss Joint RCRllCh on Golden Rice 
ProJcct 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 377·78 

R.csean:b on Crop Varieties 
(Deb. 21, Vol. XXVII. 12·08·2002) 
Col. 42-43 

AcrkVlture 
Additional Grants for On-going Projects 

(Deb. 6, Vol. XXVI, 22·07·2002) 
.." Cui. 96-98 

Agncultural Development In Maharashtra 
(Deb. I I, Vol. XXVII. 29·07·2002) 
Col. 271 

Agricultural Productivity 
(Deb. 16. Vol. XXVII, 05·08·2002) 
CoJ.91 

Agriculture and Rural Debt ReliefSchemc 
(Deb. 20, Vol. XXVII, 09·08·2002) 
Col. 223·24 

Agriculture Sector in Bihar 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 324 

Aims/Objectives of Agricultural Extension 
Programme 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. S9-60 

Amendment in Agriculturaf Msrketinl Act 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 372-74 

Assistance by World Bank to Develop 
Agriculture 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 30-32 

Compulsory Utilisation Certificates for 
Centrally Sponsored Schemes 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. SO-51 

Cultivation of Golden Bajra 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Co\. 114-IS 

Destruction of Field Due to Release ofWatcr 
from Nanaal Dam 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 199-200 

Establishment or Agri-ClinicslAari-Business 
Centres 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 349-SO 

Funds for Promotion of Dairying and Farming 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 294-95 

Graduates to Run Agri-clinics 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col 388-90 

Impaci of Falling Monsoon on Agricultural 
Production 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 264-65 

Impact of Global Wa-ming on Indian 
Agriwhure 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 39--42 

Loans for Various Agro-processing Projects 
(Deb. 6, Vol. XXVI. 22·07-2002) 
Col. 376-77 



6 LOKSABHA 

Move to Join UPOV 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Co1.381-12 

Orpnic Fannina 
(Deb. 11. Vol. XXVII, 29-07-2002) 
Col. 52 

Policy for Api-Export Zone 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 289-90 

Policy of Land Usc 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 131-38 

Public/Private Sector Participation in 
Agriculture 
(Deb. 11. Vol. XXVII. 29-07-2002) 
Col. 215 

Release of fund 
(Deb. 6, Vol. XXVI, 22-01-2(02) 
Col. 247-48 

Scheme far Macro Management of Agriculture 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 122 

Scheme fqr PrornoIion of Agriculture its U.P. 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 41-49 

SetIins up of AJricuItural Channel 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 371-72 

Selling up of Agriculture Export Zones 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 148-50 

Setting up of Regional Training Centra for 
FIImICrI 
(Deb. I, Vol. XXV!, 15-01-2002) 
Col. 176-18 

Special Economic Zone for Agro-Fanning its 
OUjarat 
(Deb. 6, Vol. XXVI. 22-07-2002) 
CoI.14S-46 

Spurious! Adulterated Seeds 
(-Deb. 6, Vol. XXVI, 22-07-2002) 
Co1.20-2J 

Trade Between Agriculture and Non-
agricullUra\ Sector 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 270-11 

AlrkultUR Policy 
New Agriculture Policy 

(Deb. I, Vol. XXVI. 15-07-2(02) 
Col. 208-09 

Special Agriculture Policy for North East 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 232-33 

Aerle.ltaR Sector 
Development of Agriculture Sector 

(Deb. 16, Vol. XXVII. OS·08-2002) 
Col. 128-34 

Invesnncnt in Agricultural Sector 
(Deb. I. Vol. XXVI. IS-07-2002) 
Col. 276-278 

AI" ud Rani ladutries Pelky 
New Agro and Rural Industries Policy 

(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 282-83 

AcN' ..... " 
PromoIion of Apo fomtry and Horticulture 

(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 42-44 

Ae.....cllludc Z.an 
Mechanisation for Agro-clilllllie Zones 

(Deb. \6, Vol. XXVII, 05-08-2002) 
Col. 275-76 

AI ........ C •• 1D1ttee 
Report of Ahluwalia Commiaee 

(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 37-40 

AICTE 
BifurCltiOll of AICTE 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 445-46 

Centralised Admission Detail5 
(Deb. 17, Vol. XXVII. 06-08-2oo21lW' 
Col. 215-16 

Implcrnemarion of Rules and ilegulalion by 
AICTE 
(Deb. 17. Vol. XXVII, 06-08-2002) 
CoI.9! 

AIDS 
Agreement with BBC on HIV/AIDS 

Propammes 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 70 
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AIDSAwlRnessC8mpeign AJiMS 
(Deb. 18, Vol. XXVII, 07-08-2002) Appointment in AIIMS 
Col. 165-66 (Deb. 13, Vol. XXVII, 31-07-2002) 

AIDS Awareness Programmes among Col. 259-60 
Employees of ESI Leakage of Paper in AIIMS 
(Deb. 16, Vol. XXVII, 05.08-2002) (Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 16-IB Col. 42 

AIDS Vaccine 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 367 

Availability of AIDS Drugs 
(Deb. IB' Vol. XXVII, 07-0B-2002) 
Col. 43-44 

DcveIopmentofHIV/AIDS Vaccines 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 175-77 

ExcilC Duty on AIDS Medicines 
(Deb. 20, Vol. XXVII, 09-08-2002) 
CoI.2BO 

HIV Infected Drua Addicts 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 165-66 

HIV/AIDS Infected Persons 
(Deb. 13, Vol. XXVII, 3 I -07-2002) 
Col. 21-36 

Intc:mational AIDS Conference 
(Deb. 8, Vol. XXVI, 24.07·2002) 
Col. 245-51 

Intemlltional Conference on AIDS 
(Deb. 13, Vol. XXVII, 31-07·2002) 
Col. 297-99 

Prices of AIDS ContrOl Druas 
(Deb. 7, Vol. XXVI, 23-07-2002) 
~1.35-36 

~y of HIV Positive Blood 
(Deb. 13. Vol. XXVII. 31-07-2002) 
CeI.282-83 

Vaccine for AIDS 
(Deb. \3. Vol. XXVII, 31·07-2002) 
Col. 18B·89 

World Bank Aid for AIDS 
(Deb. 18, Vol. XXVII. 01-0B-2002) 
Col. 59-60 

Master Plan of AIIMS 
(Deb. lB. Vol. XXVII. 07-08-2002) 
Col. 166-67 

AIPf.A 
Representalion of AIPEA to Withdraw 

Electricity Bill, 2002 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 221·22 

AIR 
Advertisements to Ncwspapers. Doordarahan 

and Akashwani 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. I 96-20B 

AIR Linked wi1h INSAT 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 216-77 

DcpIom\le Infrutructurc of Kokrajhar AIR 
BuiIdinJ 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 161-62 

Expansion of AIRIFM 
(Deb. 9, Vol. XXVI. 25-07-2082) 
Col. 203-27 

Launching of24 Hour AIR News Channel 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col.lcil 

Need to set up a F.M. Radio Station in Mau 
district. U.P. (MUR 377) 
(Deb. 12, Vol. XXVII, 30-01-2002) 
Col. 527 

Air Accldeat(l) 
Air Accident Due to Ignorance of English 

(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 24B-49 

Enquiry Report on Helicopter's Crash 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 309 
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Air Fan(1) 

ExtR Fare {rom OverweiJht-Passengers 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 229-30 

Modification in A irfare Structure 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 226-27 . 

Need to bring down air fare between Delhi and 
Bhubaneswar (MUR 377) 
(Deb. 4, Vol. XXVI, 18-07·2002) 
CoI.zn 

Flights from Naapur 
(Deb. II, Vol. XXVII, 29·07·2002) 
Col. 223 

Hyderabad-Kuwait Flight by Kuwait Airlines 
(Deb. 21, Vol. XXVII, 12-08.2(02) 
Col. 275 

Illegal Flights 
(Deb. II. Vol. XXVII, 29·07·2002) 
Col. 15·16 

(Dcb. 3, Vol. XXVI, 17.07.2(02) 
Col. 374 

Rcduc:tion or Air Fare 
(Deb. II, Vol. XXVII, 29.07.2002) 1nc:reMe in F1i"," fromAuranpbid 
Col. 136-37 (Deb. II. Vol. XXVII, 29..()7-2002) 

Reduction of Fare by fA 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 93-94 

Reduction of Fare in Gulf Sector 
(Deb. 16, Vol. XXVII. 05-08·2002) 
Col. 287 

Air mpt(.) 

AI Flight from Mwnblli Airport wilhwt F1iaht 

Col. 175 

International F1iJhts from Netaji Subhash 
0Iandra Bose International Airport 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 110 

International Flights to USA and UK 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 135-36 

Plan Joint Flights by IA and AI 
(Deb. 21, Vol. XXVII, 12-0rt2002) (Deb. 21, Vol. XXVII, 12-0B·2002) 
Col. 206 Col. 270 

Delay in flights AIr FrdPt 
(Deb. 16, Vol. XXVII, 05-01-20(2) Fliltht between Metros and Agartala 
Col. 215·86 ~-

flight between G08-Hyderabad 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 166 

Flight between Jodhpur-Ahmedabad-Chennai. 
Bangalorc 
(Deb. 2\, Vol. XXVII, 12-0B-2002) 
Col. 256-57 

Flight from Kolkata to Beijing Via Bangkok 
(Deb. 21, Vol. XXVII. 12-01-2GG2) 
Col. 21 I 

(Deb. 6, Vol. XXVI, 22.07-20(2) 
Col. 198-99 

Air IDdla 
AI Flight from Mumbai Airport without Flight 

Plan 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 206 

Ayurvedic Treatment in AI Flights V . 
(Deb. 16. Vol. XXVII. 05-08-2(02) 
Cd!. 123 

Flight Sdledult Bugling in Purchase or Carpets by AI 
(Deb. 16; 'Vol. xxvn. 0'-98.2(02) (Dcb. 6, Vol. XXVI, 22-07-2002) 
Col. 134-35 Col. 104-05 

Flights from Hyderabad to UK and US COITUption in Co mmen:ia1 Statfon AI 
(Deb. 16, Vol. XXVII, 05-01-2002) (Deb. 21. Vol. XXVII. 12-08-2002) 
C4J.342-43 Col. 34-~5 
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Disinvestment of Air India and Indian Airlines 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 214-15 

Enquiry on Working of Air India and Indian 
Airlines 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 143-44 

Joinl Flighls by IA and AI 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 270 

LeaSing of Aircraft by Air India 
(Qeb. 16. Vol. XXVII, 05-08-2002) 
Col. 72 

Losses of AI 
(Deb 16. Vol. XXVII, 05-08-2002) 
Col. 353-54 . 

Need 10 inlroduce adequate Air India Flights 
from Hyderabad to USA and Europe 
(MUR-377) 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 410 

ReVival of Air India's 'Maharaja' 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 216-17 

Tussle between AI and IA on Share from Gulf 
Eamlllgs 
(Deb 21. Vol. XXVII. 12-08-2002) 
Col. 220 

Air Link 
Air Link to Tirupali 

!Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 95-96 

Resumption of Air Link between India and 
Pakistan 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 113 

:ti!~rvkcs 
A~crvtce from Nasik 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 111-12 

Dedicated Air Service 10 North Eastem Region 
(D~b. II, Vol. XXVII. 29-07-2002) 
Col. 115 

Discontinuance of Air Service by Vtrgin Airlines 
(Deb. I. Vol. XXVI, 15-07.2002) 
Col. 76-77 

Flights between BangaJo~ and olber Cities of 
Karnataka 
(Deb. 6, Vol. XXVI, 22-07.2002) 
Col. 349-50 

Need to provide more air services between 
Ahmedabad and Delhi particularly during 
day time (MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
COU21 

Air Space 

Loss due to Ban on Indian Flights over PakiS1an 
AirSpace 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 24-25 

Air Taxis 

Lieence for Air Taxi Service 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 164 

Operation of Air Taxis 
(Deb. 21, Vol. XXVlI, 12-08-2002) 
Col. 189 

Air TickeD 

Bank Guarantee against Issuance of Tickets 
by Travel Agents 
(Deb. 2 I. Vol. XXVII, 12-08-2002) 
Co\.46 

Air Tnvel Tax 
Abolition of Air Travel Tax 

(Deb. 16, Vol. XXVII, 05-08·2002) 
Col. \33-34 

Taxes on Domestic Air Travel 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 72 

Airbus 

Airbus Deal Scam 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 256 

Airbus Equipped with EGPWS 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 30-31 

Alnnft(s) 
Development of Small Aircraft 

(Deb. 16, Vol. XXVlI, 05-08-2002) 
Col. 63-64 
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Grounding of Aircraft 
(Deb. II, Vol. XXVII. 29-07·2002) 
CoI.SO-SI 

Induction of Mini Planes in IA 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 245 

Leasing of Aircraft by Air India 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 72 

Per Ain:raft Income and Ellpenditure 

User Fees from Private Airlines 
(Deb. I. Vol. XXVI. 15·07-2002) 
Co1.231-32 

Airport Alldaority or .adla 

MIs dues with U.P. Airways 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 232 

Airport Authority of India 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 161 

(Deb. 16, Vol. XXVJI, 05·08·2002) 
Col. 115.16 Anotment orland by A.A.!. 

(Deb. 16. Vol. XXVII, 05·08·2002) 
Cot. 341 Production of Light Aircraft 

(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 109 

Registralion Fee for Aircraft 
(Deb. 16. Vol. XXVII. OS-OS-2002) 
Col. 367 

Alrllae(s) 

AAIs dues with U.P. Airways 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 232 

Discontinuance of Air Servic:e by Virgin Airlines 
(Deb. I. Vol. XXVI. 15-07-:,2002) 
Col. 76-77 

Dubious Investment in Jet Airways 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 81 

Hyderabad-Kuwait Flight by Kuwait Airlines 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 275 

International Flights by Foreign Airlines 
(Deb. 1. Vol. XXVI, 15-07·2002) 
Col. 199 

Misbehaviour by Sky Marshals 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 251 

Shareholding Pattern of Jet Airways 
(Deb. IS. Vol. XXVII, 02-08-2002) 
Col. 284-85 

Transfer of Unsafe Alliance Airlines to IA 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 364-65 

Consultancy Service in AAI 
(Deb. 16. Vol. XXVII. OS·08-2002) 
Col. 2S8 

Funds for AAI 
(Deb. 6, Vol. XXVI. 22-07.2002) 
Col. 129-31 

Loss/Profit of AAI 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 2S5 

Medical Bills of AAI 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 195-96 

Revmue Sources of AAI 
(Deb. 16. Vol. XXVII, OS-OS-2002) 
Col. 366-67 

AirpoI1(') 

AI Flight from Mumbai Airport without Flight 
Plan 
(Deb. 21. Vol. XXVII, 12-0S-2002) 
Col. 206 

Airport III Hubli ~> 

(Deb. 6, Vol. XXVI, 22.07'-«2)' 
Col. 24&-49 

Airports in North-East 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col.l~)9 

Cargo F ... Trivandrum IntemationalAirport 
(Oc.,. 11, Vol. XXVII, 29-07-2002) 
Col. 40-41 



SUBJECTINOEX u 
Clearance to Bangalore International Airport 

ProjCC:1 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 356 

Conh'ibution of Revenues by Merro Airpon$ 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 101 

Custom Duty Collected al Delhi Airport 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 01-62 

CUTE Facility at AiTporu 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 258-59 

Development and EJtpansion of Airpons 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 208 

Development of Agartala Airport 
(Deb. 16, Vol. XXVII, 05-08·2002) 
Col. 112 

Development of International Airport during 
11th Plan 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 203 

Development of Multi Modal International 
Hub Airport at Nagpur 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 167-68 

Developmenl of Runways ilt New States 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Col. 127-28 

Disha Airport in Gujarat 
(Deb. II. Vol. XXVII, 29·07-2002) 
Col. 169-70 

Division of Ground Handling Services 
(Deb. 6, Vol. XXV!, 22·07-2002) 
Col. 323 

\::.\.~~ of Jhuggies near IGI Airport 
(~b. 6, Vol. XXVI, 22-07·2002) 
Col. 145 

Failure of X-ray Machines at Kolkata Airport 
~eb. 16, Vol. XXVII, OS-08-2002) 
Col. 142-43 

Ground H'andling Facilities al Hyderabad 
Airport 
(Deb. II, Vol. XXVII, 29-07·2002) 
Col. 141 

Instrument Landing System at Dimapur 
Airport 
(Deb. I, Vol. XXVI, 15·07-2002) 
Col. 71-72 

Internalional Flights from Netaji Subhuh 
Chandra Bose International Airport 
(Deb. 16, Vol. XXVII, 05·08·2002) 
Col. 110 

Lease of Chennai Airport to Malaysia 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 233~J4 

Modem Facilities at Airports in Maharashtra 
(Deb. 16, Vol. XXVII, 05·08-2002) 
Col. 285 

More Airports in Gujarat 
(Deb. II, Vol. XXVII, 29-07·2002) 
Col. 275 

Need to accord> sanctiOil to the proposal of 
. Govemment of Kerala for construction of 

a new intemationa1 terminal at Trivandrum, 
Kerala (MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 431 

New Airports at KoknIjhar 
(Deb .. II, Vol. XXVII, 29-07-2002) 
Col. 221-28 

Non-Functioning of Aero-Bridges at Mumbai 
Airport 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. J48 

Optimum Utilisation Programme for Airpons 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 186-87 

Passenger Facilities at Airports 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 179 

Pricing ofllems Sold at AitpOrts 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 223-24 

Privatisalion of Airports 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 159 

Railway Booking Counters at Airports 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 170-71 
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. Raxaul Airport 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 89 

Security at Airports 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 253-54 

Security Check of Legislators for Boarding 
Planes 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 252 

Shortfall in Airport Infrastructure 
Development 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 368-69 

Slums Hurdle on Runway of Mumbai Airport 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 263 

Smart Card Security System at Airports 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 263-64 

Troublesome Landing for PM 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 99 

Upgradation ofChandigarh Airport 
(Deb. I. Vol. XXVI, 15-07-2002) 
Co1.4S-46 

Upgradarion ofRajasansi International Airport, 
Amritsar 
(Deb. J(,. Vol. XXVII, 05-08-2002) 
Col. 280-81 

Usage of Space by IA at Airport 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 249-50 

AU JDdIA JudlclaJ Service 
Crcatingof All India Judicial Service 

(Deb. 14, Vol. XXVII, 01.08-2002) 
Col. 118-19 -to 

AD IDdIa Local BodIa Workmeuts FedcndDft 
Memorandum Received ronn AIlIRdia Local 
Bodies Workmen's Federation '. 

(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 223·24 

All Indla Service 

Vacancies in All India Service Cadres 
(Deb. 18, Vol. XXVII. 07.08·2002) 
Col. lOS 

AllowaDce(s) 
Dearness Allowance 

(Deb. 20, Vol. XXVII, 09·08·2002) 
Col. 257·58 

Alround Onelepmeat 
Need for a1round development of Bihar ancr 

its bifurcation (MUR 377) 
(Deb. 14, Vol. XXVII. 01-08·2002) 
Col. 3S7-S8 

Need for Overall Development of Sub-
Divisional Headquarters Chanchal in MaIda 
District of West Bengal 
(MUR 377) 
(Deb. 12, Vol. XXVII, 30-07.2002) 
Col. 524 

Amaraatb Vatra 

FaCilities to Amamath Pilgrims 
(Deb. 1., Vol. XXVI, 16-07.2002) 
Col. 362-63 

Need to provide adequate security and better 
faeilities to the Amamath Yatris (MUR 377) 

Ajlnla Caves (Deb. 4, Vol. XXVI, 18-07-2002) 
Allocation of Funds for Ajanta Caves Col. 279-80 "...~T!""" 

(Deb. 6, Vol. XXVI, 22-07-2002) AmbedkarAwIIVojaaa 
Col. 184 

New Rail Line from Pahur to Ajanta caves 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 53-54 

T lunction Near Ajanta Ca~ 
(Deb. II, Vol XXVll, 29-07.2002) 
Col. 235·36 

Ambcdkar AwlS Yojana 
(Deb. 17, Vol. XXVII, 06·08.2002) 
Col. 230-31 

AmbulaAcet 

Availability of Ambulances 
(Deb. 8, Vol. XXVI, 24-07.2002) 
Col. 88·89 



SUBJEcrINDEX 13 

Manufacturing of Ambulance 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 107 

Amusemeal Parkes) 

Fun and Food Village 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 189-90 

Aadbra Pradesb 
Accid~1 in N"sC's Workplace in A.P. 

(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 232-33 

Adventure Tourism in Andhra Pradesh 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col.IS8 

Air Link ofTirupali 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 95-96 

Allotmenl of Extra seat in Engineering Colleges 
al A.P. 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col 286 

Assessment of Impact of Drought in Andhra 
Pradesh 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 71 

Campaign in Hyderabad on Child Labour by 
ILO 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 131·32 

Collection ofTolIs 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 365-66 

Constructlon of RoB in Andhra Pradesh and 
Uttaranehal 
(Deb. 4, Vol. XXVI, 18-07-2002) 

~~ C~;'~15 
, Encouragement in Solar Energy in Andhra 
, Prldeah 

<Deb. 9, Vol. XXVI. 2S-07-20(2) 
CoI.2S0 

Exprcss Highway to Decongest Traffic in 
Vishakhapatanam 
(Deb. I, Vol. XXVI, IS-07-2002) 
Col. 86 

fCI. Ramagundam 
(Deb. 7, Vol. XXVI, 23-07-20(2) 
Col. 364-6S 

Flight between Goa-Hyderabad 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 166 

flights from Hyderabad to UK and US 
(Deb. 16, Vol. XXVII, 05-08-20(2) 
Col. 342-43 

Gas for Power Projects in A.P. 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 132 

Genmllion of Power in Andhra Pradesh 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 159 

Ground 'Handling facilities at Hyderabad 
Airport 
(Deb. II, Vol. XXVII, 29-07-20(2) 
Col. 141 

Insurance Claim of Farmers of Andhra Pradesh 
(Deb. 21, Vol. XXVII, 12-08-2(02) 
Col. 149 

Joint \;:nture Participation in Andhra Pradesh 
(Deb. 14. Vol. XXVII, 01-08-2(02) 
Col. 221-22 

Need to introduce IIdcquate Air India Flights 
from Hyderabad to USA and Europe 
(MUR-377) 
(Deb. 6, Vol. XXVI, 22.07-20(2) 
Col. 410 

Need to sanction eigbt unit of NTPC in 
Ramagundam town in Karimnagar District. 
Andhra Pradesh (MUR 377) 
(Deb. 2, Vol. XXVI. 16-07-2002) 
CoI.S24 

Open School Society 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 283 

Openin. of lIT at 8ajua 
(Deb. 17, Vol. XXVII, 06-08·2002) 
Col. 264-6S 

Opening of Post OffICe in Andbra Pride. h 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 46-47 
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Outstanding dues to Andhra Pradesh 
(Deb. 19, Vol. XXVII, 08-08-2002) 
COl.S9 

Pending lnigation Projects of Andhra Pradesh 
and Uttaranchal 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 212-16 

Pending Tourism Projects of Andhra Pradesh 
(Deb. 16, Yol. XXVII, OS-08-2002) 
Col. 77-78 

Power Supply to Karnataka, Andhra Pradesh 
and Tamil Nadu 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 189-90 

Pradhan Mantri Gram Sadek Yojana 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 167-68 

Price of Byadigi YarietyChilli 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 115-16 

Projects in A.P. 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 88-89 

Projects ~oned by CAPART in Andhra 
Pradesh 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 321--64 

Ready-made Gannentl Complex in Andhra 
Pradesh 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 71 

Regional Coir Training and Development 
Centre in A.P. 
(Deb. 16, Vol. XXVII, 05-08-2002) 
CoI.I64-6S 

Removal of Construction in DRDL, 
Hyderabad 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 223-24 

Renewal of Tracks in Andhra Pradesh 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 212 

Request of State Government of Andhia 
Pradesh 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 165-66 

Requirement of Fertilizers and Insecticides in 
Andhra Pradesh 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 68-72 

Scholarship Scam in Andhra Pradesh 
(Deb. 10, Vol. XXVI, 26-07·2002) 
Col. 227-28 

Science City in Hyderabad 
(Deb. 11, Vol. XXVII, 29-07-2002) 
Col. 171 

Social Awareness Programme in Andhra 
Pradesh 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 75 

Solar Powered Phones 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 298 

sUpply of Low Sulphur Fuels in Hyderabad 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 67-68 

Talks with NaxalitCi 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 206-07 

A .... w.dl Ctatm 
Anganwadi Cen~ in Madhya Pradesh 

(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 113-14 

Need to accord approval to the proposal of 
Government of Himachal Pradesh for 
opaIing of more AnganV(ldi Kendras in the 
State (MUR 377) 
(Deb. 6. Vol. XXVI, 22-07-2002) 
Col. 407 

A.pawadl Worken 
Anpnwadi Workers 

(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 196 '. . ,"" 

' .... t...f Increuing Honorarium for Anganwaorworllers 
and Helpers 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 141-42 

Animal Ha ••• dry 
Animal Husbandry and Dairy Development 

Schemes in M.P. 
(Deb. 6. Vol. XXVI, 22-07-2002) 
Col. 88-89 
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Animal Husbandry and Horticulture 
Development 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 229 

Development of Animal Husbandry Sector 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 258-60 

Funds for Animal Husbandry and Fisheries 
(Deb. II, 'Vol. XXVII, 29-07-2002) 
Col. 177-78 

Aalmal Welfare Board. 
Animal Welfare Boards 

(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 120 

Animals 
Animal Birth Control Rules 

(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 233-34 

Bio-Medical Research and Animal Rights 
Activities 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 116 

FOlan Animal Health Care 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 255-56 

Load Limit for Drought and Pack-Animals 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 390-92 

Non-Availability of Animals for Research 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 121 

Orpnisationl Bnpacd in Prevention ofCflIClty 
to Amritaar 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 142 

Poachina of Animals 
(Deb. 16, Vol. XXVII, OS-08-2002) 

,"~o!:~ 

Population of Animals and above Bovine 
Animal Development Centre 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 268-69 

Release of Animals from Quarantine Slation, 
0Iennai 
(Deb. 21, Vol. XXVII, 12-08-2002) 
CoI.IB3-84 

Sacrifice of Animals 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 388 

Sale of Live Animals 
(Deb. 2 I, Vol. XXVII, 12-0B-2002) 
Col. 4-6 

Sick Animal Population 
(Deb. I I, Vol. XXVII, 29-07-2002) 
CoI.I~B 

SPCA in All Districts 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 2-9 

Surveillance of Pesticide Residues in Raw 
Foods and Animal Feed 
(Deb. 17, Vol. XXVII, 06-0B-2002) 
Col. 150-S1 

A.nul PI .. 
Annual Plan for Maharashtra 

(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 289 

Aatardic Pealnsala 
CrKki.., up of Ice Shelves in Antarctic 

Peninsula 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 177-7. 

A.dlrepolo&lcal Sarvey of ladla 

Study by Anthropological Sw-vey of India 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 79-BO 

ADd-Dumplal DIrectorate 
Functioning of Anti-Dumping Directorate 

(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. i10-11 

Stay Orders on Government NotificatioWOrder 
(Deb. 19, Vol. XXVII, 08-08-2002) 
CoI.2S0 

ADti-DampIDg Duty 

Anti-Dumping Duty on Newsprint 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 78-79 

Anti-Dumping on Acrylic Yam 
(Deb. 20, Vol. XXVII,. 09-0B-2002) 
Col. 101-02 
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Anti-Dumping on Indian Steel 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 83-84 

Anti-Dumping on Steel Melting Scrap 
(Deb. 20, Vol. XXVJI, 09-08-2002) 
Col. 56-57 

AatJ-Erosioa Projed 

Anti-erosion Projects in Coastal Slates 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 283 

Scheme flW Anti-eroslon Works 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 61-62 

ADti-ladia Propacaada 

Anti-India Propaganda 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 110-11 

ADti-SocIaI Adlvlties 

Anti-social Activities in Madarsas 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 363-64 

Aatyedaya Vojaaa 

Antyoclaya Vojana 
(Deb. 20, Vol. XXVII, 09-08-2002)' 
CoI_18~1 

APD 
Parekh CommiUee Report for APD and 

Reform Programtnl: 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 105 

APDP 

Funds to States under APDP and Reform 
Programme 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 110-11 

Rural Electrification under APDP 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 47-49 

APEDA 

Setting up of Shops in ~U. by APEDA 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. ISO-51 

Apparel Park 
Need to set up an Apparel Park in Choudwar, 

Orissa, under 'Apparel Parks for Exports' 
Scheme (MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 526 

AppoiDtmeot(S) 

Appointment of Chief Justice 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 58--60 

Appointment ofTcachers and Principals 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 167-68 

Appointment on Compassionate Grounds 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 185-86 

Fraternity Regarding Appointment of Chief 
Justices to High Couru 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 113 

Arehaeolealcal Survey 

Archaeological Survey of Indo-Roman Trade 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 329 

Areh_eoIo&kal Survey of ladt_ 

Archaeological Survey of India 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 207~8 

Historical Monuments in lalna 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 28-29 

Protected Monuments under ASI 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 10-14 

Replacement of/AS Officers in ASI .• -' 
(Deb. 16, Vol. XXVII, 05-08.2602) 
Col. 80-81 

Arc:baeolo&Y 

Employment 10 Candidates with P.o. Diploma 
in Archaeolotl')' . 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 260 
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Areb"'" Dtpanmtnt 

Handing Over Control of Archives Department 
to Professionals 
(Deb. 16. Vol. XXVII. OS-08-2()02) 
Col. 86-87 

ARDP 

Inclusion of Kutch District Under ARDP 
(Deb 9. Vol XXVI. 25-07-2(02) 
Col 280 

A,,"anul 
Area under Arccanut Cuillvalion 

(Deb IC,. Vol. XXVII. 05-08-20(2) 
Col. 279 

Dl:clMailan of Support Pnce for Arccanut 
(Dtb. II. Vol XXVII. 29-07-2(02) 
CoID3 

Support Pnce for Arccanut In Kamataka 
(Dtb 6. Vol. XXVI. 22-07-20(2) 
Col. 165-66 

Armed Foren 
Intruder In Ayanagar Air Force Station 

(Deb. 9. Vol. XXVI. 25-07-2(02) 
Col 124-25 

MiSSing of DO Files on Army Serilll 
(Deb 14. Vol. XXVII. OI-08-2tHl2) 
Col. 131-32 

Modem Arms for Army 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col 259 

Recruitment in Armed Forces 
(Dtb. 14. Vol. XXVII. 01-08-2002) 
Col. 24--31 

Recruitment In Army 
(Deb. 19. Vol. XXVII. 0~-08-2002) 
Col. 73-74 

.. icsJructuring of Officers' Cadre in Army 
(Dtb. 19. Vol. XXVII. 08-08-2002) 
Col. 99 

Setting up of Army Hospitals 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col 143 

Shifting of Army Camps from Red Fen 
(Dtb. 14. Vol. XXVII. OI-1l8-21¥)2) 
Col. 309 

Un if ted Command of Armed Forces 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 119-20 

Violation of Human Rights by Security Forca 
(Deb. 17. Vol. XXVIJ. 06-08-2002) 
Col. 279 

Arms" AmmunItions 
Arrest ofMihtants and Seizure of Pen Pistols 

(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 116-17 

Maintenance of Arms/Ammunition kept in 
Forts 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 82-84 

Modem AmlS for Army 
(Deb. 7. Vol. XXVI. 23-07-20()2) 
Col. 259 

Revolver Manufacturing Factories 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 122 

Smuggling of Arms 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. liS 

Supply of Arms 
(Deb 12. Vol. XXVII. 30-07-2002) 
Col 132-33 

Arms Licenrf Rubts 

Arms Licence Rackets 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 422 

Army Cantonmrnt 
De"elopment of Cantoment Areas 

(Deb. 4. Vol. XXVI. 11-07-2(02) 
Col. 132-34 

Development Work at Cantonment Areas 
(Dcb. 19. Vol. XXVII. 08-08-2(02) 
Col 152-53 

Election of Cantonment Boards 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. II 

Aromatic Plants 
Cultivation of Aromatic Plants in NER 

(Deb. 21. Vol. XXVII. 12-08-2(02) 
Col. 148-49 
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Proccc:tion of Medicmal and ArOlTllltlc Plants 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 24lr-49 

AI1 " Culture 
Dying Art of Puppetry 

(Deb. 16. Vol. XXVII. OS-OB-2002) 
Col. 87 

National Culture Policy 
(Deb. I. Vol. XXVI, I S-07-2002) 
Col.14B 

Promotion of Tribal Rural Art and Culture by 
Voluntary Organisations 
(Deb 1. Vol. XXVI. 15-07-2002) 
Col. 244 

AJ1tfacts 

Allotttion for Excavation of Artefacts of 
Mc4itval Period 
(Deb. '6. Vol. XXVII. OS-08-2002) 
Col 10' 

Artefacts Lyiill in Forts 
(Deb. 11.\101. XXVII. 29-07-2002) 
Col. 184-90 

Harappan Artefacts III Marcia 
(Deb. 16. Vol XXVU. OS-08-2002) 
Col 66 

Al1ls1n 

Involvement of NistadlBankura in Acvlvmg 
Decaying Craft 
(Deb. 17. Vol. XXVII. 06-08-20bl) 
Col. 263 

AnlnacbalP~ 

Resefves of Petrol in A.P. and Uttaranehal 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 236-37 

ARWSP 

Excess Expenditure under ARWSP 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 317-19 

AsbflCos 
Export of Asbestos 

(Deb. IS. Vol. XXVII. 02-08-2002) 
Col. 205-06 

ASEAN 

Ministerial Meeting of ASEAN Regional 
Forum 
(Deb. lB. Vol. XXVII, 07-0B-2002) 
Col. 161-62 

Allall Development Ballk 
Aid from Asian Development Bank 

(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 163 

Asian Development Bank Loan 
(Deb. 15. Vol. XXVII. 02-08-2002) 
Col.311-12 

ASian Development Bank Loan for North 
Eastern Region 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col 246-47 

Asian Cames 

Import of Equipments for Asian Games 
(Deb 18. Vol. XXVII, 07.08-2002) 
Col.IIS·-17 

Participation 10 Asian Games 
lOeb. 8. Vol. XXVI. 24-07.2002) 
Col. 129-30 

Asian Market 

Demand of Indian Products in South and 
Central ASian Market 
(Deb 20. Vol. XXVII, 09.08.2002) 
Col. 77·7B 

Allalll 

Racial Bias against Asians 
"(Deb 7, Vol. XXVI. 23-07-2002) 
<:01.'422 

AsiatiC Society 

Deterioratioll of Asiatic Society ofBenpl 
(Deb. 16, ~1. XXVII, OS-08.Z002) 
Col. 331.32 ,_ . 

Utilisation of Land Acquired by Asillic Society 
(Deb. 16. Vol. XXVII. 95.08.Z002) 
Col. 289 

ASIDE Scbeme 

Funds 10 States under ASIDE Scheme 
(Deb. 20, Vol. XXVII. 09-08-Z00Z) 
Col.IS3-S6 
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Study to Find out Export Prospects 
(Deb. 15. Vol. XXVII. 02-08-2002) 
Col. 70-71 

Assam 
Assistance for Displaced People in Kokrajhar 

(Deb 7. Vol. XXVI. 23-07-2002) 
Col 213-14 

Central University at Kokrajhar 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 407 

Drought and Flood Situation in the Slates of 
Bihar and Assam 
(Deb. 15. Vol. XVII, 02·08-2002) 
Col. 364-87 

Flood Control in Assam 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 394-95 

(Deb. I. Vol. XXVI. 15-07·2002) 
Col. 250 

Flood Problem in Assam 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col 69 

Funds to Assam 
(Deb. 5. Vol. XXVI. 19·07-2002) 
Col. 77-78 

Hydel Power Projects in Assam 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 57-58 

Irrigation Projects In Assam 
(Deb. II, Vol. XXVII. 29·07·2002) 
Col. 150-51 

Need for proper maintenance of Nallonal 
Highway No. 44 between Suprakandl and 
Patharbndi, Assam. (MUR 377) 
(Deb. 9. Vol. XXVI. 25·07·2002) 
Col 29')·300 

New Anports al Kokrajhar 
(Deb. II, Vol. XXVII. 29·07·2002) 
Col 227·28 

OF(' between Agartala and Silcher 
(Deb. 13. Vol. XXVII. 31-07·2002) 
Col. 288 

Proposals for NGOs of Assam 
(Deb. 20. Vol. XXVII. 09·08·2002) 
Col. 57 

Protection of Dolphine 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 265 

Provision of NCES in Bodoland Territory in 
Assam 
(Deb. 14. Vol. XXVII. 01-08·2002) 
Col. 243-44 

Renovation of Ban Theatre, Tezpur 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 196-97 

Restructuring of Assam Slate Electricity Board 
(Deb. 14, Vol. XXVII. 01·08-2002) 
Col. 103-04 

Talks with Militants in Assam 
(Deb. 2. Vol. XXVI. 16·07·2002) 
Col. 386-87 

Upgradalion of Local Breed of Cow in Assam 
(Deb. 6. Vol. XXVI. 22·07-2002) 
Col. 189·90 

Asset RetODstrudioa Compaaln 

Asset Reconstruction Companies 
(Deb. 15. Vol. XXVII. 02·08·2002) 
Col. 278-79 

Alscts 
Encroachment in the Wakf's Assets 

(Deb. 10. Vol. XXVI, 26.07-2002) 
Col 11-16 

Evaluation of Assets of PSUs 
(Deb. 17. Vol. XXVII. 06-08·2002) 
Col 188 

Assets Managemeat Compaay 
Formation of Assets Management Company 

(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 232 

ASSOCHAM 
Augmentation of Agricultural Expo" by 

ASSOCHAM 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 160-61 

ATM 
Automatic Teller Machines in Uttar Pradesh 

(Deb. I S. Vol. XXVII, 02.08.2<.(02) 
Col. 189--94 
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Atretitles 

Atrocities on SCslSTs 
(Deb 20. Vol. XXVII. 01J·()8·2002) 
Col. 27·28 

Prevenllon of Atrocities against SCIST 

(Deb. 20. Vol. XXVII. 09·()8·2002) 
Col. 191·92 

Auctioa System 

Auction System by Tobacco Board 

(Deb. 20. Vol. XXVII. 09·08·2002) 
Col. 227·28 

Cnterla for Bidding 
(Deb. 17. Vol, XXVII. 06·08·2002) 
Col. 201--03 

Revamping or Tea Auction System 

<Deb. 15. Vol. XXVII. 02·08·2002) 
Col. 300-301 

Tender and Auction System 
(Deb, 14. Vol. XXVII. 01·08·2002) 
Col. 103-04 

Audit 

Audit of Companies 

<Deb. 10, Vol. XXVI. 26·07-2002) 
Col. 47-48 

Audit of NDDB 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 273 

Audit Repon 

(Deb 20, Vol. XXVII, 09-08-2002) 
Col. 118-19 

Audlton 
Regulator of Auditors 

(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 257·58 

Austerity Measures 
Austerity Measures 

(Deb 4, Vol. XXVI. 18-07.2(02) 
Col. 192-94.220.229-30 

(Deb. 2 .. Vol. XXVI, 16-07-2002) 
Col. 109·10,207-08 
(Deb. 14, Vol. XXVII, 01.08-2002) 
Col. 66-82.162-63 

(Deb. 12, Vol. XXVII, 10-07.2002) 
Col. 104-14,396-400 

(Deb. 7, Vol. XXVI. 23-07·2002) 
Col.21<r-18 

(Deb. 9, Vol. XXVI, 25.07-2002) 
Col.I3()"31 

(Deb. 17, Vol. XXVII, 06-08·2002) 
Col. 66 

Australia 

Indo-Australia Ties 

(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 8-9 

Automobile Sector 

Automobile Industries 

(Deb 9. Vol. XXVI, 25·07-2002) 
Col. 131-~<) 

Tesltng and Development Fac:ilities for 
Automobile Sector 

(Deb. 14. Vol. XXVII, 01·08·2002) 
Col. 253·54 

AUWSEP 
Review of AUWSEP 

(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 128-32 

Aviation 

Aviation Policy 

(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. <r-I 1 

Aviation Security Bill 

(Deb. 16, Vol. XXVI{, 05-08.2002) 
Col. 342 

Bottlenecks in Aviation Sector 

(Deb. 16, Vol. XXVII, 05.08.20(2) 
Col. 165-66 

Loss to Aviali'ln Scc:tor 

(Deb. 6, Vol. XXVI, 22.07-2002) 
Col. 341-42 

Reduction of Salex Till on Aviation Fuel 

(Deb. 14, Vol. XXVII, 01-08.2002) 
Col. 109 
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Award(I) 

Award to Youths 
(Deb. 8, Vol. XXVI, 24·07·2002) 
Col. 61-62 

Bi-annual Awards for Literacy Programme 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 271·72 

Literacy Awards 
(Deb. 7, Vol. XXVI, 23-07·2002) 
Col. 415-16 

Ayodby. ISIUe 

Ayodhya Issue 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 426-27 

Liberhan Commission 011 Ayodhya 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 231-32 . 

Ayun-eda 

Ayurvedic Medicine 
(Deb. 18, Vol. XXVII, 07-08·2002) 
Col. 28-29 

Ayurvedic Treatment in AI Flights 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 123 

Homoeopathic/ Ayurvedic Medicines for 
Livestock 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 89 

Linking of Ayurveda and Yoga with Tourism 
(Deb. 16, Vol. XXVII, 05·08-2002) 
Col. 355-56 

Promotion of Ayurvcdic System of Medicine 
(Deb. 8. Vol. XXVI, 24-07-2002) 
Col. 104-05 

Purchase of Ayurvedic and Unani Medicines 
(Deb. 18. Vol. XXVII. 07-08·2002) 
Col. 144-55 

World Ayurvedic Congress 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 62-63 

Ayun-edlc Medicinal Institutes 

Ayurvedic Medicinal Institutes 
(Deb. 13, Vol. XXVII, 31·07-2002) 
Col. 191-206 

Backw.rdAreu 

Development of Backward Desert Areas 
(Deb. 3. Vol. XXVI, 17·07-2002) 
Col. 205-06 

Funds for Development of8ackward Districts 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 79-81 

Scheme for Backward Areas 
(Deb. 8, Vol. XXVI. 24-07·2002) 
Col. 44-45 . 

Balance Sbeets 

Scrutiny of Balance Sheets 
(Deb. 15, Vol. XXVII, 02·08-2002) 
Col. 269 

Ballka Samridbl Yojana 

Balika Samridhi Yojana 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 197-99 

Balmer Lawrie &. Company Ltd. 

Disinvestment of BLCL 
(Deb. 12, Vol. XXVII, 30~07.2002) 
Col. 170-71 

Bamboo Plantation 

Bamboo Plantation 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 236-42 

Banlladesb 
Export of Wheat to Bangladesh 

(Deb. 20. Vol. XXVII, 09·08·2002) 
Col. 96-97 

Gas Pipeline from Iran and Bangladesh 
(Deb. 4, Vol. XXVI. 18·07·2002) 
Col. 193-95 

Indo-Bangladesh Trade Treaty 
(Deb. 20. Vol. XXVII, 09-08·2002) 
Col. 223 

Infiltrdtion of Bangladeshis from Assam Border 
(Deb. 2, Vol. XXVI, 16·07-2002) 
Col. 157·58 

IS: Activities from Bangladesh 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 193·94 
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R~ Link ~n Tripura and Bangladesh 
(~eb. 19, Vol. XXVII, 08-08-2002) 
~. 179-80 

Repatrltrion of Baqladeshis 
(Deb.. 2, Vol. XXVI, 16-07-2002) 
Col. I ¥-'IS 

Review of ~o-Bangl, Treaty 
(Deb. 14., Vol. X~VII, 05-08-2002) 
Col. 309 

Bauk Gaanntee 

Bank Guarantee against I~e of Tickets 
by Tflivel Age,ts 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 46 

Bauk(s) 
Accounts of Regional "-1IllI1 Banks 

(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 204-05 

Amount Spent by Banks on Litigallon 
(Deb. 15. Vol. XXVII, 02.08-2002) 
Col. 301 

Bank Branches 
(Deb. 20, Vol. XXVII, 09-08.2002) 
Col. 178 

Bank Fraud 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 239-40 

Bank Loans to Poor and Oalits 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 262-66 

Bank of Rajasthan 
(Deb. 10, Vol. XXVI, 26.07-2002) 
Col. 4&-49 

Bank Overdraft of FCI 
(Deb. IS, Vol. XXVII, 02.08.2002) 
Col. 227-29 

Bank Receipt System 
(Deb. 20. Vol. XXVII, 09.08.2002) 
Col. 63 

Banks Loans to Industries/Companies 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 206-07 

Capital for Cooperative Banks 
(Deb. 10. Vol. XXVI, 26.07.2002) 
Col. I-II 

Computerisation of Banks 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 132-35 

Cooperative Banks 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 238-39 

Creation of NPA with Banks by Corporate 
Sector 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 81 

Exposure by Banks in Call MlI'kets 
(Deb. S. Vol. XXVI, 19-07-2002) 
CoUI4 

Exposure in Balance Sheet by Banks 
(Deb. 10. Vol. XXVI, 26-07-2002) 
Col. 245-46 

Fraud in Central Bank of India 
(Deb. IS. Vol. XVII, 02-01.20(2) 
Col. 321-22 

Global Trust Bank 
(Deb. 5, Vol. XXVI. 19-07-2002) 
CoUI3 

HOUSIng Loan by S81 
(Deb. 20. Vol. XXVII, 09-08·2002) 
Col. 147-48 

ICICI Schemes 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 124 

Indulgement of Bank Officials in Fake 
Currency Racket 
(Deb. 17, Vol. XXVII, 06·08.2002) 
Col.310-11 

Interest Charged by Banks 
(Deb. 10. Vol. XXVI. 26-07-2(02) 
Col. 203-04 

Interest Rates of Banks 
(Deb. IS, Vol. XXVII, 02-08-2002\ 
Col. 24-27 

Investment and Deposits in Private Banks by 
STC 
(Deb. 20. Vol. XXVII, 09-08-20(2) 
Col. 122 

Involvement of Banks in Bomb Blasts 
(Deb. 20, Vol. XXVII, 09'08.20(2) 
Col. 26-27 
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Loan through Banks on Bogus Papers 
(Deb. 20, Vol. XXVII, 09·08·2002) 
Col. 127·28 

Monitoring of Loan Advanced by BankslFls 
(Deb. 15, Vol. XXVII, 02·08·2002) 
Col. 218-19 

NPA of State Bank of India 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 243-44 

NPAs of Banks 
(Deb. 20, Vol. XXVII, 09.08-2002) 
Col.214 

Outstanding Dues Againsl Banks IPSUs 
(Deb. 15, Vol. XXVII, 02·08·2002) 
Col. 318·19 

Privatisation of Banks 
(Deb. 10, Vol. XXVI. 26·07-2002) 
Col. 92·93 

Profits of Banks 
(Deb. 20, Vol. XXVII, 09·08·2002) 
Col. 211-13 

Recovery of Bank Loans 
(Deb. 15, Vol. XXVII, 02·08·2002) 
Col. 246-48 

Repayment of Deposits of Customers of 
Co-operative Bank 
(Deb. 10, Vol. XXVI, 26·07·2002) 
Col. 201-02 

Revival of Regional Runtl Banks 
(Deb. 10, Vol. XXVI, 26·07·2002) 
Col. 207-08 

Role of Public Sector Banks under SGEY 
(Deb. 2, Vol. XXVI. 16·07·2002) 
Col. 62·84 

Runtl Banks 

\ ... 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 129-36 

S8I Agreement with RBI 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 119 

Urban Cooperative Banks 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 196-99 

Urban Cooperative Banks in Tamil Nadu 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 247-48 

UTI Stake in UTI Bank 
(Deb. 20, Vol. XXVII. 09·08·2002) 
Col. 21S 

West Bengal State Cooperative Bank Ltd. 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 73 

aanned 0l'lanl .. tlon. 
Banned Organisations 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 259-61 

Foreign Assistance to Banned Organisations 
(Deb. 12, Vol~ XXVII. 30·07·2002) 
Col. 33 

Bar CouncO of India 
Surrendering of Licences and Enrolment 

Certificates by Advocates 
(Deb. 9, Vol. XXVI. 25-07·2002) 
Col. 85 

Barra"e(s) 
Construction of Agra Banage to improve Wiler 

Supply 
(Deb. 16. Vol. XXVII, OS·08·2002) 
Col. 166-67 

Construction of Rushikulya Barnlge 
(Deb. 21, Vol. XXVII, 12·08-2002) 
Col. 242 

Barren Land 
Conversion of Barren Land into Agricultural 

Land 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 31·32 

Basic Amenities 
Basic Amenities to Travellers 

(Deb. 19, Vol. XXVII, 08·08·2002) 
Col. 205-07 

NOC for Basic Amenities to Slum in Mumbai 
(Deb. 19, Vol. XXVII, 08·08·2002) 
Col. 72 

Basmatt Rlc:e 
Increase in Export Price of 8asmati 

(Deb. 20, Vol. XXVII, 09·08·2002) 
Col. 97 
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aauxlte 
Need to set up bauxite based industry in 

LoIwdaga Parliamentary Constituency. 
Jbarkhand (MUR 377) 
(Deb. 2. Vol. XXVI. 16·07·2002) 
Col. 520 

BBC 
Agreement with BBC on HIV/AIDS 

Programmes 
(Deb. 9. Vol. XXVI, 25·07·2002) 
Col. 70 

8eedi Industry 
Reforms in Becdi Industry 

(Deb. II, Vol. XXVII, 29-07·2002) 
Col. 239 

Seedi Worken 

Need to ensure that all the bccdl workers get 
the benefit of Provident Fund Scheme 
panieularly in West Bengal (MUR 377) 
(Deb. 9, Vol XXVI, 25-07-2002) 
Col. 300-01 

Bevera,n 

Demand and Supply of BevCTlIges 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 61-63 

Dabha Atomic Researcb Centre 
Bhabha AtomiC Research Centre 

(Deb. 13, Vol. XXVII, 31.07-20(2) 
Col. 13G-32 

Development ofSupcr Computer by BARe 
(Deb. 8, Vol. XXVI. 24-07·2002) 
Col. 149 

Seeds Developed by Nuclear Corporation of 
India 
(Deb. 18, Vol. XXVII, 07-08.20021 
Col. 49-54 

Sbapati Panel Report 
Bhagwatl Panel Repon 

(Deb. IS, Vol. XXVII. 02.08-2002, 
Col. 312·13 

Darat Coking Coal Limited 
Bharal Coking Coal Limile'd 

(Deb. 7, Vol. XXVI, 23-07-20(2) 
Col. 380·81 

(Deb. 17. Vol. XXVII. 06·08.2002) 
Col. 7' 

Coal Scam in BCCL, Ohanbad 
(Deb. 2. Vol. XXVI. 16·07·2002) 
Col. 372-74 

Norms for Sale of Coal by BeeL 
(Deb. 12. Vol. XXVII.. 30·07·2002) 
Col. 296-98 

Profit/Loss 10 BCCL 
(Deb 17. Vol. XXVII. 06·08·2002) 
Col. 12()"21 

Bharat Oarsbalt Park 

Bharolt Oarshan Park in Bangalore 
(Deb. 16. Vol. XXVII. OS·08·2002) 
Col. 312 

Sbara. Gold Milt" Limited 
Losses 10 Bharat Gold Mines Limited 

<Deb 12. Vol. XXVII. 30-07.2(02) 
Col. 313-14 

Voluntary Retirement Scheme for Employees 
of BGML 
(Deb. 2, Vol. XXVI, 16-07-2(02) 
Col. 145-46 

Shara. Shiksba Kosh 
Bharal Shiksha Kosh 

(Deb. 2. Vol. XXVI. 16·07-2002) 
Col. 96 

BHEl. 

Forclgn Ordcrs to BHEL 
(Deb 19. Vol. XXVII. OS·08-2(02) 
Col 13-·15 

Bbopal Gal Tragedy 

Bhopal Gas Tragedy 
<Deb I i. Vol. XXVII. 06-08·2002) 
Col 147-49 

<Deb. 7. Vol. XXVI. 23.07.2~. ~ 
Col. 147-14S J -

Bhopal Gas VictIms 
<Deb 12. Vol. XXVII. 30·07-2002) 
Col 320-21 

(Deb 12, Vol. XXVI. 23.7.2(02) 
Co1.229·30 

\Deb 7. Vol. XXVI. 23.07-20(2) 
Col. 1% 
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Extradition of Union Carbide Corporation 
Chief 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 95-% 

Rchabiht-oIl1on Programmes for Bhopal Gas 
Vicllms 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 132-33 

Residual Wastes of Unaon Carbide-Bhopal 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 224 

Bihar 

Agriculture Sector in Bihar 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 324 

Assistance of World Bank to Bihar 
(Deb. S, Vol. XXVI, 24-07-2002) 
Col. 59-60 

Development of Honiculture an Bihar 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 175-76 

Digging of Canals in Bihar 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 285-86 

Drought and Flood Situation In the States of 
Bihar and Assam 
(Deb. I S, Vol. XVJI~ 02-08-2002) 
Col. 364-87 

Fast Track Court in Bihar 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 186 

Funds to Bihar for Flood Control 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 217-18 

Funds to Bihar for Flood Relief 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 227-29 

"'H~Pped Welfare Centres an Bihar 
([jet 20. Vol XXVII, 09-08-2002) 
Col. 95 

lAY in U~ar Pradesh and Bihar 
(Oeb. 2. Vol. XXVI, 16-07-2002) 
Col. 192-94 

Irrigation Projetts in Bihar 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 223-26 

Irrigation Projects of Bihar and Jbarkhand 
(Deb. 16, Vol. XXVIl, 05-0S-2002) 
Col. S5 

Literacy Mission 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 405 

Need for alround development of Bihar after 
its bifurcation (MUR- 377) 
(Dcb. 14, Vol. XXVII. 01-OS·2002) 
Col. 357-58 

Need for early completion of construction work 
of National Highway No. 101 between 
Chhapra and Mohammadpur in Bihar 
(MUR-377) 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 302 

Need to declare Shravani Mela at Sultanganj in 
Bhagalpur district, Bihar as International 
Fare (MUR- 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 409-10 

Need to open a Central School at Arrah in 
Bhojpur district of Bihar (MUR-377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 412 

Need to provide financial assistance to 
Government of Bihar for construction of 
buildinss for primary schools in 
Muzzaffarpur Parliamentary Constituency 
(MUR-377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 526-27 

Need to provide financial assistance to 
Government of Bihar for repair of Saran 
Embankment in Gopalganj district 
(MUR-377) 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 525-26 

Need to provide financial assistance to the 
Government of Bihar for providing basic 
amenities at tourist centres in the State 
(MUR-377) 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col.361 

Need to send Central Team to the Flood 
A ffected Areas of Bihar 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 304-13 



26 LOKSABHA 

Need to set lip a central hospital in Bhagalpur, 
B1har (MUR-377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 523-2" 

Need 10 take ~ to check the r=ur:ring floods 
in Southern BihIr (MUR-377) 
(Deb. ". Vol. XXVI, 18-07-2002) 
Col. 278 

Old Age Homes in Bihar 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 190 
(Deb. 15. Vol. XXVII, 02-01·2002) 
Col. 225-26 

ojJening ofSainik SchooIs1n Bihar 
(Deb. 4, Vol. XXVI, 18-07-2002) 
<::'-01. 53 

Out of Order Phones in Bihar 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col: 122 

Post Offices in Bihar 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 176-77 

Power Projects in Bihar 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Cor319 

Preservation of Monuments in Bihar 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 227-28 

RBiI Projects in Wac 8eftp1111Cl8i1w 
(Deb. 9, Vol. XXVI, 15-07.1002) 
Col. 63-64 

Rail-cum-Road Bridge over River Ganga in 
Monghyr 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 229 

Rehabilitation of Weaker Sections in Bihar 
(Deb. 20, Vol. XXVII. 09·08-2002) 
Col. 121-23 

Schemes Implemented by DDA in Bihar and 
Jbarkhand 
(Deb. 7. Vol. XXVI, 23.07-2002) 
Col. 114-15 

Telephone Exchanges in Bihar 
(Deb. 18, Vol. XXVII. 07-08,2002) 
Col. 67-68 

Welfare of Orphans in Bihar and Jbarkhand 
(Deb. 20. Vo\. XXVII, 09-08·2002) 
Col.16~71 

WLL in Bihar and Jharkhand 
(Deb. IB, Vol. XXVII, 07·08-2001) 
Col. 96-98 

BlU{s) 

Cooperative Socicty(Amcndment) Bill- Int. 
(Deb. 12, Vol. XXVII, 30-<17-2002) 
Col. 191-93 

Acquired Immuno Deficiency Syndrome 
(AIDS)Prevention Bill Motion 
Re: Adjournment of Debate 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 373-74 

Acquired Irnrnuno Deficiency Syndrome 
(AIDS) Prevention BiII- Consid. 
(Deb. 15, Vol. XXVII, 02·08-2002) 
Col. 424-64 

Appropriation (No.4) Bill - Int. 
(Deb. 13. Vol. XXVII, 31-07·2002) 
CoI.4B2-88 

Appropriation (Railways) No.3 Bill, 2002 -
Int., Consid. &. Pass. 
(Deb. 20. Vol. XXVII, 09-08·2002) 
CoI.301"()2 

Coast Guard (Ameadment) Bill - Consid. &: 
Pus. 
(Deb.- 14, Vol. XXVII. 01-08.20(2) 
Col. 362-72 

Constitution (Amendment) Bill (Ammdment 
of article 243C) - Int. 
(Deb. 5, Vol. XXVI, 19·07-2002) 
Col. 372-73 

. Constitution (Amendment) Bill (AmendmeIII 
of Tenth SdIcduIe) - Int. 
(Deb. U. Vol. XXVII, 02-08-2002) 
Col. "37 
~ . . . 

Constitution (Amendment) Bill (Inaerf .. ;t 
. new article 21A) -Int. ' . 

(Deb. S, Vol. XXVI, 19-07-2002j 
Col. 373 

Constitution (Amendment) Bill. 1999 
(Omission of Article 44, ele.) -Int. 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 375---414 
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Constitution (Scheduled Castes) Order 
(Amendment) Bill -Int. 
(Deb. 15, Vol. XXVII, 02·0S-2002) 
Col. 423 

Constitution Amendment Bill (Arn¢ndment of 
article 275) - In1. 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 371-72 

Constitution Scheduled Castes Orders 
(Amendment) BiII,200I-Consid." Pass. 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 52S-S9 

Constitution Scheduled Castes Orders 
(Amendment) Bill, 2001 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 348-70 - Consid. 

Consumer Protection (Amendment) Bill -
Consid. & Pass. 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Co1.5~2S 

Crop Insurance Bill - Inl. 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 423 

Delhi MunIcipal Corporation (Validation of 
Electricity Tax) Act and other Laws 
(Repeal) Bill 2002 - Consid. & Pas&. 
(Deb. 4. Vol. XXVI;" 18-07-2002) 
CoL2il-98 

Delhi Rent Control Bill 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 99-100 

Delhi University (Amendment) BiII- Consid. 
" Pass. 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 564-98 

Imperial Library (Indentures Validaticn) 
Repeal BiJI- Consid. & Pass. 

-.""Deb. 12, Vol. XXVII, 30-07-2002) 
Co\:'559-64 

Imperial Library (Indentures Validation) 
Repeal BilI- Passed 
(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 401-02 

Me&sase from ~ya Sabha and Billsu passed 
by Raj)'a Sabha 
(Deb. 2, Vol. XXVI, 16·07.2002) 
Col. 527·28 

M.essages from Rajya Sabha and Bills as 
RetumedlPassed by Rajya Sabha 
(Deb. 12. Vol. XXVII. 30·07·2002) 
Col. 470-96 

National Cooperatnre Development 
Corporation (Amendment) Bill-Consid. 
& Pass. . 
(Deb. 15, Vol. XVII, 02-08·2002) 
Col. 412-22 

Negotiable Instruments (Amendment and 
Miscellaneous Provisions) Bill-ini. 
(Deb. S, Vol. XXVI, 19-07·2002) 
Col. 329-30 

Offshore Areas Mineral (Development and 
Regulation) Bill. 2001- Consid. & Pass. 
(Deb. 4. Vol. XXVI, IS·07-2002) 
Col. 29S-333 

Prevention Dereliction of Duty by Public 
Functionary or Public Servant 
(in Communal Riots, of Crime of Genocide 
and of Contemptuous Imputations) Bill-
Introduced 
(Deb. 15, Vol. XXVII. 02·0S·2002) 
CoI.4~7-38 

Promotion of Indigenous Iron and Steel 
.Industries Bill - Jnt 
(Deb. S, Vol. XXVI. 19·07·2002) 
Col. 371 

Right 10 Work BiII- Int 
(Deb. 5, Vol. XXVI. 19-07.2002) 
Col. 372 

Scheduled Castes and Scheduled Tribes Orders 
(Second Amendment) Bill - Jnt 
(Deb .. 15. Vol. XVII. 02-08·2002) 
Col. 397·98 

Sec:uritisation and Reconstruction of Financial 
Assets and Enforcement of Security 
Interest Bill - Int. 
(Deb. 5, Vol. XXVI. 19-07-2002) 
Col. 328-29 

Standing Committee on Home Affairs -
Evidence on the Representation of the 
People (Amendment) Bill, 2001 and the 
Companies (Amendment) Bill. 200I-Laid 
(Deb. 7. Vol. XXVI. 23·07·2002;, 
Col. 432 
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~ Court Judges (Salaries and Conditions 
. of Sc:rvic:es) ~ Amendment Btl~ lnl 

(Deb. 15, Vol. XVII, 02-08-2002) 
Col. 396 

The Negotiable Instruments (Amendment) 
BilI- Withdrawn 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 519-27 

Ble-Fuel 
Watershed Development 10 Grow NOIHdible 

Oilseeds 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoI.44l-44 

BicK;u Plaat(s) 
~ng up of Bio-Gas Plants 

(Deb. 4, Vol. XXV I, IB-07.1Q02·) 
Co~. 40---42 

Blo-Medlcal Research 

BiG-Medical Research and Animal Rights 
Activities 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 116 

Ble-Sclence Institute 
Bio-Science Institute in Bhopal 

(Deb. 17, Vol XXVII, 06-0B-2002) 
Col. 159-60 

Bie-Tecbaoloay 
Applications from Bio-Tech Unill 

(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 134-36 

CanadIan Investment 10 Promote 8io-Tech 
Industry in India 
(Deb. 17, Vol. XXVII, 06-01-1002) 
Col. 93-94 

CLL Survey Report on Bia-Tech Sectar 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 187-88 

Indo-US Bio-Tech Alliance 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 137-38 

Norms of Preservation of Food Pr~ 
through Bio-Technology 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 120-21 

Pending Applications for Bio-Technology 
Related Projects 
(Deb. 17, Vol. XXVII. 06-0B-2002) 
Col. 278-79 

Setting up of Bio-Technology ~entre in 
Kamataka 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 225 

West Bengal New Bia-Technology Policy 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 139-40 

8Io1qka1 CMtrol 
Biological CoIItroI of Pests 

(Deb. I'. Vol. XXVII. 05-0B-2002) 
Col. 261-62 

8ioInaa PNtnmme 
Funds for BioIIIass Programme 

(Deb. 19, Vol. XXVlI, 08-08-2002) 
Col. 79 

Bird SaDdury 
Bird Sanctuary Area under Bansagar Projec:t 

(Deb. 16, Vol. XXVII, 05-0B-2002) 
Col. 69-70 

Birds 

Illegal TnJdiftgofEndangered Birds 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 119-20 

81S 
~S 

(Deb. I S, Vol. XXVII, 02-0B-2002) 
CoI.169-7e 

Black I\Mey 
Diny Money 

(Deb. 5, Vol. XXVI. 19-07-2002) 
Col. 323 

Bllndatll 
Appointments of Blinds . ,_·t 

(Deb. 19, Vol. XXVII, 08-08-20(2) 
'. CoI.I46 

Incidence of Blindness 
(Deb. lB. Vol. XXVII, 07·0B-20~2) 
CoI.~7b 

Projects for Control of Blindness 
(Deb. II. Vol. XXVII, 07-0B-2002) 
Col. 139 
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Blood BaDk(s) 

EKorbitant Prices for Blood 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 101-02 

Modernisation of Blood Banks 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 32-36 

Seiling and Replacement of Blood 
(Deb. 18, Vol. XXVII, 07,.08-2002) 
Col 44-45 

Bodo RqlmtDt 
Bodo Regiment 

BODUI 

Bonus to Central Government Employees 
(Deb. 20, \101. XXVII, 09-08-2002) 
Col. 117-18 

Book. 
Establishment of Book Banks 

(Oelt. is, Vol. XXVII, 02-08-2002) 
CoI.2G1 

Rise in BOok Piracy 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 74-75 

(Deb. 14, Vol. XXVII, 01.{)S-2002) Book ...... 
Col. 115-16 

BodoIand 
Bodoland Issue 

(Deb. 12, Vol. XXVII, 30·07-2002) 
Col. S5 

Bodoland Territory 
(Deb. 12, Vol. XXVII, 3()'()7-2002) 
Col. 275 

. Bookstan. Agreement 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 234 

Holdilig of Bookstalls by Individuall 
PartRership 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 99-100 

Bonier A .... DeYeIopmeDt Pn.cnmmc 
Irrisation Projects in Bodoland Territory 

(Deb. 12, Vol. XXVII, 30-07-2002) 8orderAreaDevelopmentProgramme 
Col. 441-42 (Deb. II, Vol. XXVII, 07-0S-2002) 

Rural Electritkation in Bodoland Territory 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col.4S3 

BOGL 
Revival ofBOGL 

(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 226 

Bomb Blasts 
Coimbatore Bomb Blast Case 

(Deb. 12, Vol. XXVII, 30-07-2002) 

Col. 41 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 371-79 

Border DIspute 

Maharasbtra-Kamataka Border Dispute 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 298 

Border Feadal 
Fencinloflnaemational Border in Jammu and 

Kashmir 
t .... ~.6S-67 (Deb. 7, Vol. XXVI, 23-07-2002) 

Col. 226-27 

I 

Involvcn. :nt of Banks in Bomb Bluts 
(Deb. 20, Vol. XXVII, 09-0S-2002) 
Col. 26-27 

IJoDded LabHr 
IdentifICation of Bonded Labour 

Bonter s.neIInce 
Ground Sensors on LaC 

(Deb. 2. Vol. XXVI, 16-07-2002) 
Cot.J45.46 (Deb. 16, Vol. XXVII, 05-08-2001) 

Col. 31-32 Border ,.... 
Rehabilitaboft ofFrcccI Bonded Labourers Indo-Myanmar Border 1'raie Talks 

(Deb. 21, Vol. XXVII, 12-0B-2002) (Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 237-38 Col. 75-76 
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Indo-Sino Border Talks 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 137 

Border(s) 
Construction of Border Road 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 87-88 

Development of Border Areas 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 317-19 

Illegal Activities Across the Border 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 88-89 

Poor Condition of Farmers on Border 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 398-99 

Shelling on Border 
(Deb 7, Vol. XXVI, 23-07-2002) 
Col. 41 1-14 

Tele-commumcation Facilities 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 2-3 

Boring 
Boring through Telescope in Madhya Pradesh 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. g5 

BOT Scheme 
Construction of National Highways under 

BOT Scheme 
(Deb. 21, ~ol. XXVII, !l-08-2002) 
Col. 50-54 

Botanical Cardens 

Upgradalion of BOlanrcal Garden& 
(Deb. II, Vol., XXVII, 29-07-2002) 
Col. 221 

BPCL 

Assets and Profits ofONGC, BPCL and HPCL 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 60-61 

Dismvestmenl of BPCL & HPCL 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 237-38 

IPO Proposals from JOC. BPCL and HPCL 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 256-57 

SCI Agreement with HPCL and BPCL 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 128 

Under Weight LPO Cylinders by BPCL 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 199-201 

BPL Familia 

Below Poverty Line 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 253-S8 

BPL Families in Daman and Diu 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 53-S4 

Criteria for Identification of BPL People 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 55-S8 

Foodgrain Allocation to BPL Families 
(Deb. IS, Vol. XXVII. 02-08-2002) 
Col. 280 

Foodgrains of APL to BPL Families 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 151-52 

Hundred Days Employment to BPL People 
by the Gram Panehayatl 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 27S-S8 

Registration of 8PL People under EAS 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 228-29 

Report of Tenth Plan Workin, Oroup on 
Houses for BPL 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 436-37 

Survey on 8PL People 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 317-19 ..... #J 

Survey to Identify BPL as per Supreme Coun 
Orders 
(Deb. 12, Vol. XXV II. 30.07-2002) 
Col. 446-48 

Brabmaputra Board 
Vacant Posts in Brahmaputra Board 

(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 75·76 
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IInbl AdlYlties 
Lowering the Brain Activities 

(Deb. 18. Vol. XXVII. 07..()8-2002) 
Col. 66 

Brabl Dral. 
Brain Drain 

(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 2SI-S2 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 261-62 

IT Brain Drain 
(Deb. 2, Vol. XXVI: 16-07-2002) 
Col. 184-86 ~ 

BraDd Equity had 
Indian Btand Equity Fund 

(Deb. S, Vol. XXVI, 19-07-2002) 
CoI.311 

Brast FeecHaa 
Breast FcedinB 

(Deb. 18, Vol. XXVII, 07..()8-2002) 
Col. 130 

BroadcastiDl 
Ellpansion ofPublie BrOadc:MtinS Network 

(Deb. 9, Vol. XXVI, 2S..()7-2002) 
Col. 165-66 

Brodie .. 
Rehabilitation of Minor Girl. SevecI from 

Brothels 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 88-89 

BSCL 

Shortage of StatT in 'I'elecom Circle in 
Mlharuhtra 
(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 147 

Toll Free Numbe,. in Natural Disaster 
Manqemem Services 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 338-39 

Voice <Mr Internet Protocol 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 296-97 

Wqe Aar=nent in BSNL 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 239-40 

WLL Service by BSNL 
(De~. 8, Vol. XXVI, 24-07-2002) 
Col. 38-39 

Buddblst Sltel 
Inclusion of Mah.bodhi Temple in World 

Herir.SC List 
(Deb. 11, Vol. XXVII, 29-07-2002) 
CoL 17-18 
J~ ASiistaace for Buddhist Sites 

(Deb. 21, Vol. XXVII, 12..()8-2oo2) 
'-Col. 217 

Technical ConsuItaDcy Project for-Pilak 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 30 

.. lIptIH, ........ 
Cuts in 8ucfaetarylRevised Estimates 

(Deb. 16, Vol. XXVII, OS-08-2OO2) 
CoI.13-M 

Sale or land by BSCL 
(Deb. 14, Vol. XXVII, 01.()1-2002) B.Illllq(I) 
Col. 306 Financial AIIocatioD forConltruction ofHiJh 

l' ~~ofBSCL(JabeJpur)~ Court Buildina 
(ft' (Deb. 14, Vol. XXVII, 01-08-2002) (Dcb. 14, Vol. XXVII, 01-08-2002) 

Col. S8 Col. Ilo-II 

lvrRs in BSCL 
(Deb. 14, Vol. XXVII, 01-01·2002) 
Col. 10+-07 

BSNL 
DELI in North EasImI StaIeI 

(Deb. 13, Vol. XXVII. 31.07·2002) 
Col. 216-18 

Ute of'11mbcr in BuiJdini Construction 
(Deb. 16, Vol. XXVII, OS-08-2002) 
CoI.64· 

..... .....,..JadleU 
IVcbuiIll of Bullet Proof Jackdl 

(Deb. 19, Vol. XXVII. 01-08·2002) 
Col. 1lt-20 
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Bullet Trains 

Introduction of Bullet Trams 
(Deb. 4, Vol. XXVI, 18-07-2002) 
CoL 57-58 

Butterfly Park 

Butterfly Park in Delhi 
(Deb. II. Vol. XX'VII, 29-07-20021 
Col. 107 

Setting up of I!utterny Park 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 48 

By-pus(es) 
Construction of By-pass on NH-S2 

(Deb. II, Vol. XXVII. 29·07·2002) 
Col. 162 

Need for construction of a bypass on National 
Highway at Modi Nagar in Ghaziabad 
District. U.P.(MUR·377) 
(Deb. 13, Vol. XXVII. 31·07·2002) 
Col. 386 

C&:AG 

C&:AG Observation on Printing of Accounts 
by Pri\late Printers 
(Deb. IS, Vol. XXVII. 02-08-2002) 
Col. 64-65 

C&AG Observation on Collection ofTIlIe5 
(Deb. 20. Vol. XXVII. 09-08-2002) 
CoI.28J-84 

C&AG Obserntion on undue Financial 
Benefit to Proc:csaon 
(Deb. IS, Vol. XXVII. 02-08-2002) 
Col. 163-64 

CAG Report on Expenditure on JGSY and 
EAS 
(Deb. 12. Vol. XXVII •. 30-07-2002) 
Col. 62-63 

CAG Report on MisutiliSalion of Rural Roads 
Funds 
(Deb. 2. Vol. XXVI, 16.01-2002) 
Col. 102'()3 

CAG Report on Watershed Oc\lclopment 
Programme 
(Deb. 7, Vol. XXVI, 23·07-2002) 
Col. 406 

CAGs Observations on CPSUs 
(Deb. 14. Vol. XXVII, 01·08-2002) 
Col. 285 

C-DoT 

C-DoT Software De\lelopment CenlJ'eS 
(Deb. 3, Vol. XXVI. 17·07-2002) 
CoL 272 

Cable TV 
ACllon against Cable Operators 

(Deb 4. Vol. XXVI. 18-07·2002) 
Col 94 

Hiking Cable Charges 
(Deb. 9, Vol. XXVI. 25-07-2002) 
CoL 110 

Cable(s) 

Laymg of Cables 
(Deb. 18. Vol. XXVII. 07·08·2002) 
Col. 109·10 

Underground Cable in Uttar Pradesh 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 180-BI 

CADP 
Funds 10 Slates under CADP 

(Deb. 21. Vol. XXVII. 12·08·2002) 
Col. 259-60 

Review of CADP 
(Deb. 16, Vol. XXVII. OS-OS-2002) 
Cot. 324-26 

Calentta Metro Rail 

Calcutta Metro Rail 
(Deb. 14, Vol. XXVII. 01·08-2002) 
CoI.S9 

Call CeDlen 

CaIlCentcrs 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 68-69. t',V 

Call Girls Racket \, l 

Call Girls Racket 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 153-54 

can Market. 
Ellposurc by Banks in Call Marketa 

(Deb. S. Vol. XXVI. 19.07.2002) 
Col.314 



SUBJECT INDEX 33 

Calling Attention 
Calling Anention to Maner of Urgent Public 

Importance Government DecIsion to allow 
FDI in Print MedIa (CA) 
(Deb. 3. Vol XXVI. 17-07-2002) 
Col. 386-92 

Calling Allenlion 10 Maller of Urgcnt Public 
Importance. Re.· Problems being faced by 
Producers of Raw Silk (CA) 
(Deb. 3. Vol XXVI, 17-07.2002) 
Col. 416-37 

Problem Bcing Faced by the Jute Growers in 
the Country (CA) 
(Deb. 15. Vol XVII. 02-01-20(2) 
Col. 400-412 

Cameraman 

Induction of Cameraman to IBPS 
(Deb. 19. Vol XXVII,OI-08·2002) 
Col 96-97 

Cauda 
Canadian Investment to Promote Bio-Tech 

Industry in India 
(Deb. 17. Vol. XXVII. 06-08·2002) 
Col. 93·94 

Cual(l) 

Conversion of Yamuna inlo Canal 
(Deb. 21, Vol. XXVII, 12·08·2002) 
Col. 265·66 

Digging of Canals 
(Deb. II, Vol. XXVII, 29·07·2002) 
Col. 48-50 

Ca.e 
Produetion of Conon and Cane 

(Deb. 6. Vol. XXV!, 22-07-2002) 
Col. 223-26 

CAPART 
Allocation of Funds by CAPART 

(Deb. 7, Vol. XXVI, 23-07·2002) 
Col. 227·28 

Appointment of Monitors under CAPART 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 279-354 

Project Launched by CAPART in Tamil Nadu 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 80--102 

Projects Sanctioned by CAPART in Andhra 
Pradesh 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 321-64 

Capital Market 

Investment ofGPF and PF in Capital Market 
(Deb. 5, Vol. XXVI. 19.07·2002) 
Col. 86-88 

Capital Output Ratio 

Incremental Capital Output Ratio 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 192·93 

Carto 
Cargo Fare at Trivandrum International Airport 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 40-41 

Cargo Handline 

Cargo Berths in Paradcep 
(Dcb. I, Vol. XXVI, 24·07-2002) 
Col. SO-51 

Cargo Handling 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 300-301 

Cargo Handling and Storage Facilities II Major 
Ports 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 127-28 

Cargo Handling Facilities 
(Deb. I, Vol. XXVI. 15-07·2002) 
Col. 268-69' 

Cargo Traffic Handling 
(Deb. 18. Vol. XXVII. 07-08·2002) 
Col. 130-31 

·Conversion of Utilised Bulk Terminal into 
Container Terminal 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 233-34 

Expansion of Container Handling Capll:ity 
(Deb. 13, Vol. XXVII, 31·07-2002) 
Col. 129 

Trans-Shipment Facility 
(Deb. 13, Vol. XXVII, 31-07·2002) 
Col. 320-21 
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Carpets 
Incentives to Carpet Tl'IIders 

(Dcb. I S, Vol. XXVII, 02·08·2002) 
Col. 184 

ProductionfExpon of Carpets 
(Dcb. 20, Vol. XXVII, 09·08·2002) 
CoI.SS.S6 

Cubew Werken 

Cashew Workers in KcraJa Iftd 1imi Nadu 
(Deb. 16, Vol. XXVII, OS·01·2002) 
CoI.3S9· 

C ...... 

Casinos in Daman and Diu 
(Deb. 16, Vol. XXVII. OS·08·2002) 
CoI.26S 

CATISA'& 
Abolition of CATISATs 

Vaccination ofCattlc around National Part 
(Dcb. I. Vol. XXVI, 15-07·2002) 
Col. 173·74 

Cauvery BuIll 

Oil Reserves in Cauvery Basin 
(Deb. 19, Vol. XXVII. 08-08-2002) 
CoI.IS8-61 

Cauvery Monitorial C ........ 
Meeti"l of Cauvery Monilori"l Commiclee 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 68-69 

CBDT 
Circular Issued by CBDT 

(Dcb. I S. Vol. XXVII, 02·08·2002) 
Col. 279 

Rcsln/cturing CBDTICBEC 
(Dcb. 20. Vol. XXVII, 09-08-2002) 
Col. 272-74 

(Deb. 13. Vol. XXVII. 31·07·2002) 
Col. 86-87 CBEC 

Cattle Bnedlal 
Central Sheep Breeding Farm 

(Deb. II, Vol. XXVII. 29·07-2002) 
Col. 129-30 

DevdopliClat Project f. Bceedifta ofCattlc 
(Deb. 16. Vol. XXVII, 05-01·2002) 
Col. 307 

Nab .... 1 Project for Came ad BtdJato 
BmIdina 
(Deb. 21, Vol. XXVII, 12-01·2002) 
Col. 112·13 

Restructuring CBDT/CBEC 
(Deb. 20, Vol. XXVII, 09-08.2002) 
Col. 272-74 

CBFC 
Review of CBFC Guidelines 

(Deb. 4, Vol. XXVI, 11-07·2002) 
Col. 131 

CBI 
CBICascs 

(Deb. \3', Vol. XXVII, 31.07·2002) 
Col. 137·38 

lJparIdatioa oflocal8reed of Cow in Assam CBllnquiry apilllt Corrupt Officials 
(Deb, 6, Vol. XXVI, 22.07.2002) (Deb. 17, Vol. XXVII, 06-01.2001) 
Col. 1119-90 Col, 303-04 

Catdc(l) 

Development or Modem Fair Grounds for 
Cattle 
(Deb. I, V~l XXVI, IS.07.2002) 
Col. 184 .,' 

Sheep 8IId Wool RneardI Centre 
(Deb. 16. Vol. XXVII, OS·08.2002) 
Col. 323-24 -:- ., 

CBllnquiry ApiMl Revenue 0ft'iciaIs 
(Deb. S, Vol. XXVI, 19·07.2002) 
Col. 17-26 

CBI Raid on SCI Off'lCiaI 
(Dcb. 8, Vol. XXVI, 24-07.2002) 
CoI.4S-46 

CBllaids 
(Deb. 13. Vol. XXVII, 31-07.2001) 
Col. 283-86 

Transportation of Canle CBI Raids on MeD', OtrlCCl 
(Dcb. 6, Vol. XXVI, 22·07·2002) (Deb. 17, Vol. XXVII, 06-01.2002) 
Col. III Col. 283-84 



SUBJECT INDEX 35 

Separate Cadre for CBI 
(Deb. 13. Vol. XXVII. 31.07·2002) 
Col. 114 

CBSE 

Cenlral Board of Secondary Education 
(Deb. 17, Vol. XXVII. 06·08·2002) 
Col. 125 

Re·cvaluation in CBSE 
(Deb. 12. Vol. XXVII. 30·07·2002) 
Col. 136-37 

Ceme.t 

Jute Bags for Cement 
(Deb. 10, Vol. XXVI, 26·07·2002) 
Col. 177 

CemCllt C.rporadoD .r lad .. 
Sale of Units ofCanent COrporal ion oflndia 

(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 83·84 

CtasuS 

Census 
(Deb. 12. Vol. XXVII. 30·07·2002) 
Col. 138·39 

Ctatra. A.lstuR 
Central Assistance to StIles 

(Deb. 13. Vol. XXVII. 31·07·2002) 
Col. 69-78 

CattraI Fund for JCIIOft RoId 
(Deb. 6. Vol. XXVI. 22·07·2002) 
Col. 245--47 

Enhancement of Central Share of Funds for 
Drinking Water Sub-mission Projects 
(Deb. 17. Vol. XXVII. 06·08·2002) 
Col. 149-50 

Relaxation ofNonns 
(Deb. 7. Vol. XXVI. 23·07·2002) 
Col. 196 

Sanction of Central Subsidy to Slates for 
Development of Infrastructul'C 
(Deb. 7, Vol. XXVI, 23·07·2002) 
CoI.3S5--S7 

cal,.. C ........ LItDIted 
Coal Racks in CCl IIId ECl 

(Deb. 12. Vol. XXVII. 30·07·2002) 
Col. 63 

Need to check pollution in Damodar River 
caused by Central Coalfields Limited 
Jharkhand (MUR·377) 
(Deb. 2. Vol. XXVI, 16·07·2002) 
Col. 521 

Cealnl Excise ome .... 
Shifting of Office of Chief Commissioner of 

Central Excise 
(Deb. 20. Vol. XXVII. 09·08·2002) 
Col. 279 

Central Fereaac Sdeace Laberatery 
Central Forensic Science Laboratory, Calcutta 

(Deb. 17. Vol. XXVII, 06·08·2002) 
Col. 169-70 

Ceatnl Manta-erElport ............ COIIIIdI 
Central Manpower Export Promotion Council 

(Deb. I, Vol. XXVI. 15·07·2002) 
Col. 172·73 

CeatraJ Press Accredltatlea C .... Itt. 
Central Prcss Accreditation Conunittee 

(Deb. 19. Vol. XXVII. 08·08·2002) 
Co1.10s-D7 

Catnl Read FRad 
Amount Releasecl from Central Road Fund to 

Karnataka 
(Deb. II. Vol. XXVII. 29·07·2002) 
Col. 245--47 

CeIlIniI Road Fund 
(Deb. I. Vol. XXVI. 15·07·2002) 
Col. 245--50. 

Ceatrai Rural S..hadoll PreenlDme 
Restructured Central Rural Sanitation 

Programme 
(Deb. 12. Vol. XXVII. 30·07·2002) 
Col. 407-00 

Ctatnllsecl Appellate Tribaul 
CenInIIized Appellate Tribunal un Drug Pricing 

(Deb. 7, Vol. XXVI. 23·07·2002) 
Col. 257 

CClttnlly Sp .... red ScIaCllM(t) 

Centrally Sponsored ProgrammcsISchc 
(Deb. 13. Vol. XXVII, 31-07·2002) 
Col. 165-83 



36 WKSABHA 

Centrally Sponsored Projects in Gujam 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 76-78 

Centrally Sponsored Scheme 
(Deb. 21. Vol. XXVII, 12·08·2002) 
Col. 121·22 

Enhancement In Allocation under Centrally 
Sponsored Schemes 
(Deb 12, Vol. XXVII, 30·07·2002) 
Col 461-62 

Establishment of District Institutes for 
Education and Training 
(Deb. 17, Vol. XXVII, 06.08.20(12) 
Col. 71·72 

Implementation of Centrally Sponsored 
Schemes 
(Deb. 2. Vol XXVI. 16-07·2002) 
Col. 380-81 

Need to involve Members of Parliament in 
Implementation of Centnilly Sponsored 
Schemes (MUR·377) 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 526 

Cerells 

Minimum Support Price for Cereals and Pulses 
(Deb. 16, Vol. XXVII, 05·08·2002) 
CoI.35~ 

CFTRI 
Neera Preserving Technology by CFTRI 

(Deb. 7, Vol. XXVI, 23-07·2002) 
Col. 194-95 

CGHS 

Approved DoctonlDispensaries in Faridabld 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 312-13 

CGHS BenefICiaries 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 279-80 

CGHS Dispensaries 
(Deb. 3, Vol. XXVI, 17.07-2002) 
Col. 178 

CGHS Dispensaries in KIrnItaka 
(Deb 3, Vol. XXVI, 17-07.2002) 
Col. 279 

CGHS Dispensaries in Uttar Pradesh and Bihar 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 265-66 

CGHS Employees 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 324-25 

CGHS Facilities in Faridabad 
(Deb. 13, Vol. XXVII, 31-07·2002) 
Col. 289-90 

Condition ofC.GH.S. Dispensaries 
(Deb. 3, Vol. XXVI, 17·07·2002) 
Col. 176 

Construction of CGHS Dispensary 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 214 

Opening of HospitalS/CGHS Dispensaries in 
Evenmg 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 157·58 

Options for CGHS Beneficiaries 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 105 

Payment to CGHS Medical Stores 
(Deb. 8, Vol. XXVI, 24-07.2002) 
Col. 17 

Rejuvcllltion ofCGHS 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 161-62 

Shortage of Medicines in CGHS Dispensaries 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 7-20 

Shortqe of Medicines in CGHS 0i1pellSlrica 
(Deb. IS, Vol. XXVII, 07-08-2002) 
Col. 84-86 

Surprise Cllec:lcs of CGHS DiIpensuia 
(Deb. B, Vol. XXVI, 24.07.2002) 
Col. 176-76 

Unani CGHS Oispenurita 
(Deb. 8, Vol. XXVI, 24.07.2002) 
Col. 131-32 

Visit ofCGHS Docton In E!merJenc:y Cues 
(Deb. 13, Vol. XXVII, 3' .07.2002) 
Col. 136-37 
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Chandlgarb 

Allocation of Funds under Rural Development 
Schemes to Chandigarh 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 103-{)6 

Chandigarh AdminislTalion 
(Deb. 1, Vo/. XXVI, 23-01-2002) 
Col. 19-BO 

Retirement Benefit Scheme, 1992 
(Deb. 1" Vol. XXVII, 06-0B-2002) 
Col. 227 

Slum Dwellers In Chandigarh 
(Deb. 17, Vol XXVII, 06-0B-2002) 
Col. 166-67 

Upgradation ofChandigarh Airpon 
(Deb. I, Vol. XXVI, 15-01-2002) 
Col. 45-46 

Check-Posts 
Removal of Check-Posts on National 

Highways 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 121-22 

Cheese 
Microbial Rennet for Cheese Making 

(Deb. 16, Vol. XXVII, 05-08.2002) 
Col. 30-31 

Chemicals 
ChemIcal Industry 

(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 231 

DIsinvestment of Chemical and Fertilizer 
PSUs 
(Deb. 2, Vol. XXVI, 16-01-2002) 
Col. 112-13 

Increase in the Price of Chemical and Fertilizers 
(Deb. 7, Vol. XXVI, 23-01-2002) 
Col. 264-66 

Indiscriminate use of Chemicals and Fertilizers 
(Deb. 12, Vol. XXVII, iO-07-2002) 
Col 315-16 

Manufacture of Hazardous Chemicals 
(Deh. 1' ... Vol. XXVII, 06-U8-2UU2) 
CVI.55-5I' 

Removal ofGovemment Controls on Chemical 
Industry 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 24-25 

Setting up of Committee to Reduce Cost of 
Chemicals Units 
(Deb. 2, Vol. XXVI, 16-01-2002) 
Col. 229 

Use of Chemicals and Fertilizers in North 
Eastern States 
(Deb. 7, VoL XXVI, 23-07-2002) 
Col. 165-66 

CbbaHllgarb 
Bilaspur Irrigation Project 

(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 146-41 

Conversion of State Highways in Chhattisgarh 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 206-07 

Grants for Development Centres in 
Chhattisgarh 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 229-30 

Hasdeo Bango Irrigation Project 
(Deb. II, Vol. XXVII, 29-01-2002) 
Col. 218 

National Highways in Madhya Pradesh and 
Chhattisgarh 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 192-96 

Production of Coal in Madhya Pradesh and 
Chhattisgarh 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoIl-13 

Proposals for Grants 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 126 

Chief Justice 

Appointment of Chief Justice 
(Deb: 4, Vol. XXVI, 18-07-2002) 
Col. 58-60 

Fraternity Regarding Appointment of Chief 
Justices to High Courts 
(Del1. 9, Vol. XXVI, 25·07-2002) 
Col. 113 
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Child DevelopIMllt 

Allocallon of Funds under Women and Child 
Development Scheme 
(Deb. 12. Vol. XXVII. 30·07-2002) 
Col. 231--40 

(Deb. 7. Vol. XXVI. 23-07-2002) 
CoI57---M 

Campaign in HydcIaW on Child Labour by 
ILO 
(Deb. 6. Vol. XXVI, 22·07·2002) 
Col. 131-32 

Child Labour 
(Deb. II, Vol. XXVII, 29·07·2002) 
Col. 266-67 

Child Labour in Acid Sued Industries 
IlIIegmedOlildDe\o~lopmentServicesScheme (Deb. I, Vol. XXVI, 15.07.2002) 

(Deb. 7. Vol. XXVI. 23·07·2002) Col. 125 
Col. 382-8) 

National Child Development Project 
(Deb. II. Vol. XXVII, 29-07·2002) 
Col. 141 

Resolution Passed for Betterment of Children 
(Deb. 2. Vol. XXVI. 16·07-2002) 
Col. 355 

UNICEF Aided Project in Madhya Pradesh 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 21 1-13 

CIUId Educ:atloa 
Fund for OIi1dren Education 

(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 257-58 

Clilid Healtl! 

Child HcaIah Care Proaramme 
(Deb. 3, Vol. XXVI, 17-07.20&2) 
Col. 290-96 

FinancIal AssiSWlCe to KamaIIka 
(Deb. 18. Vol. XXVII, 07-1)8·2002) 
Col.48~9 

Child Labour in Auramobile Workshop in Delhi 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Col. 234-35 

Exploitation ofOlild Labour 
(Deb. II, Vol. XXVII, 29·07·2002) 
Col. 217·18 

Funds Allocation for Vocational Training to 
OIild labour 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 73·74 

Funds for Eradication of Child Labour 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 286-87 

IdentifICation of Child Labour 
(Deb. II, Vol. XXVII, 29·07-2002) 
CoI.9S-98 

,"","'ICIO~auw.lAbour 
(Deb. 16, Vol. XXVII, 05-01-2082) 
Col. 117-18 

Rehabilitation of Child Labour 
(Deb. II, Vol. XXVII, 29-07-2002) 
Co1.281-82 

Iron DefICiency in Women and OIildren 
(Deb. 8, Vol. XXVI. 24-07-2002) Release of Child Labour 
Col. 63--65 (Deb. 6, Vol. XXVI, 22-07-2002) 

Col. 114-15 
Malnutrition among Children Schema for Child LabOur 

(Deb. 13, Vol. XXVII. 31·07-2002) (Deb. 21, Vol. XXVII, 12-01-2002) 
Cot 207-08 Col. 151.52 

National Technical Committee on Child Health 
(peb. 18, Vol. XXVII, 07.08-2002) CII1Id Marrlapl 
Cot 37-39 Ban on Child MarriI&c 

(Dcb. 19, Vol. XXVII, 01-0&.2002) 
ClaUd Labour Col. 259-60 
Allocation fOf Eradication ofOlild labour 

(Deb. II, Vol. XXVII. 29·07-2002) 
Col. 204-05 

Child Marriase 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 110-11 
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Child Maniages 
(Deb. 20. Vol. XXVII. 09-01-2002) 
Col. 2M 

Cblld Tramcldag 
TratrlCikina in Children 

(Deb. 7. Vol. XXVI. 23~07-2002) 
Col. 267 

Cblldrea 
Adverse Effect ofT. V. Serials on Children 

(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 270-71 

Comprehensive Children Policy 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 231 

Custodial Death ofOtiIdren 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 231 

National Plan for OIildren 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. II 

Sexual Abuse ofCbildren in Orphanage 
(Deb. 15. Vol. XXVII. 02-08-2002) 
Col. 221-22 

Special Session on Cbildren in New York 
(Deb. 17. Vol. XXVII. 06-01-2002) 
Col. 54-55 

World Summit on OIildren 
(Deb. 12, Vol XXV1I, ~~7-~) 
Col. 420 

Zinc and Iron DefICiency in OIildren 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 337-38 

Cbllit 
Pria: of Byadigi Variety Chilli 

(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 115-16 

Clala. 
Agreement with Cbina for Tea Trade 

(Deb. I S. Vol. XXVII. 02-01-2002) 
Col. 295 

Aid to China 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 312 

China's Co-opcration for Multilateral Trade 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 200 

Chinese Dredging Finns 
(Deb. 3. Vol. XXVI. 17-07-2002) 
Col. 271 

Expansion ofTrade with 01 ina and South East 
Countries 
(Deb. I S. Vol. XXVII. 02-08-2002) 
Col. 258 

Eltport of Steel to China 
(Deb. 10. Vol. XXVI. 26-07-2002) 
Col. 160-61 

Flight from KoIUt.to Beijina Via Bangkok 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 211 

Indo-Sino Botder Talks 
(Deb. II. Vol. XXVII. 07-01-2002) 
Col. 137 

oJ' 
Meeting of Indo-China on Coal 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 159-64 

Settina up of a Survcillanc:c Centre by OIina 
(Deb. 18, Vol. XXVII, 07-01-2002) 
Col. 206-07 

Visit of Engineers to Otina 
(Deb. 18, Vol. XXVIl. 07-O8-2002) 
Col. 201-02 

CIIIlC 
n-Ior.MiII AIfec:tId c..nut.1WcI' 

byCHRC 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 164-65 

ClCA 
CICA Summit Meeting 

(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. ISO-51 

Chlema HallI 
Conversion orCinerna Halls into Commercial 

Complexes 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Cot. 168-69 

ClDematograpby 
Proposals (or Cinematography in the 

Concurrent List 
(Deb. 19. Vol. XXVII. 01-08-2002) 
e.oI.218-19 
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CirRI 
Animal Performing in Circuses 

(Deb. I, Vol. XXVI, 15-07-2002) 
CoI.2~28 

CIS CODDlria 
Equity Slake in CIS Countries 

(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 7-8 

Cities It: Towul 
Crimes in Metros 

(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 111-12 

Pollution Ccntral Plans for Polluted Cities 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 27 

Pollution in Mljor CitIes 
(Deb. 16, Vol. XXVII, 05-08-2002) 
C.oI.13~2 

Ctvk AIDe.llles 
Extension of Municipal Facilities In Delhi 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 245-46 

CivIl AvlDtiH Project. 
Civil Aviation Projects 

(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 135-36 
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(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 367 

Catntct FIU'lDbtC 
Contract Farming, 

(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 227 

C .. tracton 
Engagement ofConlrxtors 

(Deb. IS, Vol. XXVII, 07-01-2002) 
Col 122-23 

Co.t .... Dnal Laboratory 
Control Drug LaboraIory, Kolkata 

(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 335-36 

Cooperative Moveatalt 
Cooperative Movement 

(Deb. 6, Vol. XXVI. 22-07-2002). 
Col. 386-S7 

New Scheme under Cooperative Sector 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.37S 

Operationa\ Freedom to State Coopendive 
(Deb. IS, Vol. XXVII, 02-0S-2002) 
Col. 41-42 

Coaperative Societies 

Assistance to Handloom Cooperative Societies 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 237-S4 

Assistance to Women Cooperatives Societies 
in GUjarat 
(Deb. 16, Vol. XXVII. OS-OS-2002) 
Col. 16' 

Multi-State Cooperative Societies Bill, 2000 
(Deb. 16. Vol. XXVII. OS-OS-2OO2) 
Col. 271 

I'eoding Case in Coun of Registrar of Multi-
Stale Cooperative Societies 
(Deb. 21, Vol. XXVII. 12-0S-2002) 
Col. 274-75 

CooperatJve(s) 

Establishment of Rural Cooperatives for 
Marketing Fruits and Vegetables 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 197-98 

National Policy on Cooperatives 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 90-91 

Role of Cooperatives under CompInia Act 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 250-51 

Cepra 
Support Pric:c for Copra and Rubber 

(Deb. I, Vol. XXVI, 15-07-2002) 
Col. lSI 

TllIdina in Copra 
(Deb. 16. Vol. XXVII, 05-01-2002) 
Col. 108-09 

Corporate Sect.r 
Creation of NPA with Banks by Corporate 

Sector 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 81 
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Corrupt omel ... 
Attachment of A"ets of Corrupt Officials 

(Deb. 13. Vol XXVII. 31.07·2002) 
Col. 162 

CBI Inquiry against Corrupc OffICials 
(Deb. 17. Vol. XXVII. 06·08·2002) 
Col. 303-04 

Corrupdoa 
Action against Officials 

(Deb. 18. Vol. XXVII. 07.08·2002) 
Col. 71 

Check on Corruption 
(Deb. 8. Vol XXVI. 24·7·2002) 
Col. SO 

Check on Corruption in Government Offices 
(Deb. 8, Vol. XXVI, 24.7·2002) 
Col 231·32 

Corruption Cases 
(Deb. IS, Vol. XXVII, 02·08.2002) 
Col. 255 

Corruption Charges against IPS Officers 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 138-39 

Corrupcion in Commercial Staff on A I 
(Deb. 21. Vol. XXVII. 12·08·2002) 
Col. 34-35 

Corruption in Constntction of Expressway 
(Deb. 16. Vol. XXVII. 05·08·2002) 
Col. 119 

Corruption in DDA 
(Dcb. 2. Vol. XXVI. 16·07.2002) 
Col. 223-24 

eonuption in IB 
(Deb. 12. Vol. XXVII. 30-07·2002) 
Col. 295 

Corruption in IGNOU 
(Deb. 2. Vol. XXVI. 16-07·2002) 
Col. 302-03 

Corruption in Nond Scheme 
(Dcb. 17. Vol. XXVII, 06-08·2002) 
Col. 81-82 

Inqularitics in Ground StOR of Subsidiaries 
ofCll 
(Dcb. 7. Vol. XXVI. 23·07-2002) 
,.. .. 1 In,-lW. 

Irregularities in Purchase or Medicines 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 87·88 

Restructuring of Independent Bodies Involved 
in Checking Corruption 
(Dcb. 8, Vol. XXVI. 24·07-2002) 
Col. 79 

Cottage ladUJtrics 
Development of Cottage Industries 

(Deb. I. Vol. XXVI. 15-07·2002) 
Col. 256--66 

Setting up of Cottage Industries 
(Deb. II. Vol. XXVII, 29·07-2002) 
Col. 24-27 

Cotton 
Conon Crop Wasted by Virus 

(Deb. 21, Vol. XXVII. 12-08·2002) 
Col. 272·73 

Cotton Cultivallon in Punjab 
(Deb. 21, Vol. XXVII. 12·08·2002) 
Col 124·25 

COlton Growers of Maharashtra 
(Deb 6. Vol XXVI, 22·07·2002) 
Col. 166-67 

Cotton Prices 
(Deb. 20, Vol. XXVII. 09·08·2002) 
Col 231·32 

Eco-Hazards of BT COIlon Crop 
(Deb. II. Vol. XXVII, 29·07·2002) 
Col. 2SI·52 

Import Duty on Conon and Silk 
(Deb. I S, Vol XXVII. 02·08·2002) 
Col. 189 

Permission to Grow BT Cotton 
(Deb. 6. Vol. XXVI, 22-07-2002) 

·Col. 233 
Premium for Cotton Crop in Gujarat 

(Deb. 21, Vol. XXVII'- 12-08-2002) 
CuI. 242 

Produ~ion of COlton and Cane 
(Deb. 6, Vol. XXVI. 22-07·2002) 
Col. 223-26 , 

Production of Various Cotton Brands 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 2SS-S8 
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Cottn Growen 

Plight of Cotton Growers 
(Deb. I, Vol. XXVI, 15-07-2002) 
Cot 12G--24 

Scheme for Cotton Growers 
(Deb. 20. Vol. XXVII. 09-01-2002) 
Col. 215-86 

Welfare Scheme for Cotton Growers 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 67-61 

C ..... MHopoIy PrKumneat SeIleDie 
COlton Monopoly' Procun:ment Scheme 

(Deb. 15. Vol. XXVII, 02-01-2002) 
Col. 69-70 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 52-54 

CoaaHllers 

Remunendion Paid to !he Counsellors Serving 
the Family 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 129-30 

Ceart Cues 

Disposal of CIvil Cases 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 84-85 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 56-57 

Early Disposal of Cases 
(Deb. 19, Vol. XXVII. 01-08-2002) 
Col. 125 

Increase in Civil Cases 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 252-53 

Introduction of Time Limit for Disposal of 
Cases 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 2\3-15 

Pending Cases In Courts 

Speedy Disposal of Remand Cases by Courts 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 164-65 

Transfer of Cases to Fill Track Courts 
(Deb. 4, Vol. XXVI, 1'-07-2002) 
Col. 19()..91 

COUrt(I) 

Additional Funds for Creation of New Courtl 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 183-14 

Computerisation of Metropolitan Courts 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 151-52 

Fast Track Court in Bihar 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 186 

Implementation of Fast Track Courts 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 226-27 

Rehabilitation of Retired Judicial otrn:ers in 
Tribunals'" Fast Track Courts 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 233-34 

Scuing up of Electronic Courts 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 129-30 

SpecIal Courts for Corporate Litigations 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoI.S9-64 

Transfer of Cases to Fast Track Courts 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 19()..91 

Vacancies in Fast Track Courts 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 192-94 

Vacancies of Judges in Subordinate Courts or 
India 
(Deb. 14, Vol. XXVII, 01-0'-2002) 
Col. 111-12 

(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 9&-104 Cft' 0. .. 

Pending Cases in Various Courts 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 41-42 

LPG Plants Based on Cow Ounl 

(Deb. 4. Vol. XXVI. 1'-07-2001) 
Col. 202 
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Cow Urine 

US Patent for Cow Urine 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col 195-96 

Cow-Tendlnl Centra 
Grants to Cow-Tending Centres for 

Bio-Fertilizers 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 85-86 

CPWD 

Delayed Supply of Materials by CPWO 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 288-89 

Waste Expenditure by CPWO 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 72-73 

CRB 

Repayment Scheme of CRB 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 119-20 

CreaiDy Layer 

Cramy La}'Cf 
(Deb. 10. Vol. XXVI, 26-07-2002) 
Col. 143 

Credit Cards 

International Credit Cards 
(Deb. I S, Vol. XXVII. 02-08-2(02) 
Col. 164-65 

Credll FadUtIn 
OmbudsmaJI 

(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 184 

CrhDe 1.\'eIdp1itNl Veltlde 

Crime InYeltiplion Vehicle 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 245 

Crept ... nace 
Clearance of Insurance Claims and Fixing of 

MSP 
(Deb. ". Vol. XXVII. 29-07-2002) 
Col. 183-84 

Crop Insurance 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 380 

Crop(l) 

Ancient Measurement Method to Assess 
Crop Loss 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 81-82 

Bio-Pestieides for Safeguarding Crops 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 102 

Crop Damaged by Pests 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 94 

Damage due to Hailstorm in M.P. 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 38 

Herbal Crops 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 21-26 

Loss of Production of Crop due to Nimetod 
Infection 
(Deb. 11. Vol. XXVII. 29-07-2002) 
Col. 167-68 

Price Stabilisation for Cash Oops 
(Deb. 10, Vol. XXVI. 26-07-2002) 
Col. 200-201 

Production of Cash Crops 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.18S-87 

Resean:h on Crop v.rieties 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 42-43 

Target of Khlrif Production 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 107-12 

Unauthorised Oops 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 192-93 

CI'OII BonIer lallllratlea 
Cross Border Infiltration 

(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 161-62 

CrudeOD 
Bids for Exploration of Oil and Gas Under 

NElP 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 281-82 
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Crude Oil Production by ONGC 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 288-89 

Drilling orOil and Gas by Relianc:e Industries 
Limited 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 237 

Exploration or Oil and Gas Deposits in North 
Eastern Stares 
(Deb. 19. Vol XXVII, 08-08-2002) 
Col. 255-56 

Hike in Crude Oil Prices 
(Deb. 14, Vol. XXVII. 01-08-2(02) 
Col. 242 

Impact on Oil Exploroltlon ofTc:nsion bcrwc:c:n 
India and Pakistan 
(Deb 9. Vol XXVI. 25-07-2002) 
Col. 233 

Import of ('rude Oil 
!Deb 19. Vol XXVII. 08-08.20(2) 
Col 124-25 

Imporl of Crude 011 from Middle East 
Countries 
(Deb 14. Vol XXVII,01-08-2002) 
('01. 117·18 

Indo-Iraq Agreements on Export 01 Wheat 
'·Is·a,~·is Impon of 011 

(Deb. 19, Vol. XXVII, 08-0t-2002) 
Col. 108-09 

Loss to STC in Oil Extraction Opc:ration 
!Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 228·29 

Oil Reserves In Cauvery Basin 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 158-61 

Oil Reserves In Nonh Eastern Stales 
(Deb. 14, Vol. XXVII, 01·08.2002) 
Col. 220-21 

OillNatural Gas Reserve in Saurashtra, GUJarat 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 231-32 

Parameters to Check Oil Oiscovery 
(Deb. 14. Vol. XXVII, 01·08-2002) 
Col. 61 

Price Fixation Formula on Sale of Crude Oil to 
Refineries 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 282 

Pricing of Crude Oil 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 239 

Reserves of Oil and GIS in Madhya Pndesh 
and Rajasthan 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 101-03 

Royalty on Crude Oil 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 45-46 

Sharc$ to Stares on Oil Exploration 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 191·92 

CSIR 

Assessment ofSCIST Sc:ientim for Promotion 
inCSIR 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. J44-45 

Closure ofCSIR Labs ar CoclIin 
(Deb. 2, Vol. XXVI .• 16.07-2002) 
Col. 209 

Developmc:nt of Patents by CSIR 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col 239-43 

FundinS for ReseardI in CenIre for Biothc:rnicl1 
Technology (CSIR) 
(Deb. 2, Vol. XXVI. 16·07.2002) 
Col. 281·82 

National Institute ofSc:ic:nc:c Communication 
(CSIR) 
(Deb. 12, Vol. XXVII •. 30-07-2002) 
Col. 440 

Nec:ra Preserving TechnolOlY by CF11l1 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 194-95 

Performanc:c of Laboratories Under CSIR 
(Deb 7, Vol. XXVI, 23.07-2002) 
Col. 42-43 

Website by NISCOM (CSIR) 
(Deb. 12. Vol. XXVII. 30.07.2002) 
Col. 242 
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Cultural Centres 
Cultural Complex at Kokrajhar 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 81-82 

Improvement Plans for Cultural Spots 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 194 

Setting up of Cultural Centres 
(Deb. 6. Vol. XXVI, 22-07-2002) 
Col. 181-82 

Setting up of Toursim and Cultural Hub 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 3S-36 

Cultural Cities 
Grant for Development of Religious and 

Cultural Cities 
(Deb. I. Vol. XXVI, I S·07-2002) 
Col. 82 

Improvement of Infrastructure in Cultural 
Cities 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 149 

CUrrtllcy 

Circulation of Fake Currency 
(Deb. IS, Vol. XXVII, 02-08-2002) 
CoI.IS-24 

Indulgement of Bank Officials in Fake 
Currency Racket 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 310-1 I 

Introduction of Common Currency 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 258 

Seizure of Fake Currency/Papers 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 30--3S 

Shortage of Coins in Gujarat 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col.IS4 

C.ltodtal Death 
Custodial Death of Children 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 238 

NHRC Report on Custodial.DeadI 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 220--24 

Customer Services 
Electronic Cusaomer Services 

(Deb. 10. Vol. XXVI. 26-07-2002) 
Col. 191 

Customs" Exdse Duty 
Action Against Companies for Excise Evasion 

(Deb. IS, Va.l. XXVII, 02-08-2002) 
Col. 307-10 

Custom Duty Collected at Delhi Airport 
(Deb. 10. Vol. XXVI, 26-07-2002) 
Col. 61-62 

Customs Duty Evasion by Import/Export 
Houses 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 148 

Excise Duty 
(Deb. 1 S, Vol. XXVII, 02-08-2002) 
Col,72-73 

Excise Duty on AIDS Medicines 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 280 

Excise Duty Payers 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 137-38 

Excise Evasion by Companies 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 234-3S 

Need to reduce basic excise duty on life saving 
medical equipment (MUR-377) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 389-90 

Reduction of Excise Duty on Automobile Parts 
(Deb. 14, Vol. XXVII, 01-08.2002) 
Col. 87-88 

Shortfall in Excise Duty 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 99 

Customs" Exdse Rules 
Vwlation of Customs Rules 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 168-70 
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C .... IDS Clana« 
Oearance of Imponed Consignments 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 207 

CutIn. i)epDrhaeat 

FlIRdioning of Cus&oms Depanment 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 200-01 

Gold and Silwr Seized by Customs 

Dairy Farms 
(Deb. 19, Vol. XXVII, 08·08~2002) 
Col. 147 

Funds for Promotion of Dairying and Farming 
(Deb. I, Vol. XXVI, 15.07.2(02) 
Col. 294-95 

Milk Production in u.P. 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 125-26 

(Deb. 10, Vol. XXVI, 26-07-20(2) Opening of Dairy in Rajasdlan 
Col. 66-67 (Deb. II, Vol. XXVII, 29-07-2002) 

Working of Customs Department 
(Deb. 20, Vol. XXVII. 09-08·2002) 
Col. 260 

c ...... 0f'fidaIa 

Conference of Custom Heads 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 195-96 

Nexus of Customs Officials with Smugglers 
(Deb. 20. Vol. XXVII, 09-01-2002) 
Col. 41-42 

evc 
Action against OffICials 

(Deb. 18, Vol. XXVII, 07-01-2002) 
Col. 71 

CyberCrt_ 

Cyber Crimes 
(Deb. 3, Vol. XXVI. 17-07.2002) 
Col. 168-69 

Cyber Crimes in the Country 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 92 

Dadar " Nagar HaveD 
Repairing of NH nom BIwuch 10 Wapi 

(Deb. 21, Vol. XXVII, 12-08.2(02) 
Col. 221·22 

Iblry Developmnt 

Animal Husbandry and Dairy Development 
Schemes in M.P. 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col.IiS-S9 

Cost of Milk Production 
(Deb. 21, Vol. XXVII, 12-08·2002) 
Col. 61-62 

Col. 45 
Pilot Milk Plant of NDRI Kamal 

(Deb. 6, Vol. XXVI, 22·07-2002) 
Col. 115·16 

Dairy Product. 
Chan," in Milk and Milk Products Onkr 

(Deb. II, Vol. XXVII, 29·07-2002) 
Col. 7 

Production of Milk and Milk Products 
(Deb. 6, Vol. XXVI, 22-07.20(2) 
Col. 139-42 

Dam, 

Entry of Dalits in Temples 
(Deb. 10, Vol. XXVI, 26-07·2002) 
Col. 204-05 

Dam(s) 

Bansagar Dam 
(Deb. 21, Vol. XXVII, 12-08-2002) 
CoI.lS8 

Compensation 10 Dnplaced Persona ofTehri 
Dam 
(Deb. 19, Vol. XXVII, 08-08.20(2) 
Col. 137·38 

Construction of M~or Dams 
(Deb. 16, Vol. XXVII, 05-0B-2002) 
Col. 144--<00 

Cracks in Danv; 
(Deb. 21, Vol. XXVII, 12.8-2002) 
Col. 185·86 

Dam on Mahanadi River 
(Deb. 16, Vol. XXVlJ, 05-08·2002) 
Col. 308-09 
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Dams on Narmada RivCl" 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 289-90 

Destruction of Field Due to Release of Water 
from Nangal Dam 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 199-200 

Pancheswar and Kosi Dams 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 106-07 

Pollution by Construction of Dams 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 30 

Rehabilitation of Adivasis of Mann Dam 
Project 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 321-29' 

Sardar Saravar Dam 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 253-54 

Dama. aad Diu 

DAVP 
Involvement of Private Agencies in PIaec of 

DAVP 
(Deb. 17. Vol. XXVII. 06-01-2002) 
Col. 244-45 

Propagation of Policies and Programmes 
(Deb. 14, Vol. XXVII. 01-01-2002) 
Col. 313-11 

DCA 
Disposal of Complaints by DCA 

(Deb. 15, Vol-. XXVII, 02-08-2002) 
Col. 294-95 

Managerial Remuneration by DCA 
(Deb. 15. Vol. XXVII. 02-08-2002) 
Col. 296 

DDA 
Allotment of Shops by DDA 

(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 360 

Cadre Review of Horticulture Department of 
DDA 
(Deb. 17. Vol. XXVII. 06-01-2002) 

BPL Families in Daman and Diu Col. 239-40 
(Deb. 20. Vol. XXVII. 09-08-2002) Cancellation of AIIOIments of Land by DDA 
Col. 53-54 (Deb. 7. Vol. XXVI. 23-07-2002) 

Casinos in Daman and Diu 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 265 

Medical Sears for Daman and Diu 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 55 

National Highway in Daman and Diu 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 73 

Need to exempt small units from compulsory 
furnishing of 'C' form on inter-Slate sale in 
Union Territory of Daman and Diu 
(MUR-377) 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 387-88 

Staff Strength in District Panchayat ofDarnan 
and Diu 
(Deb. 17, Vol. XXVII. 06-08-2(02) 
Col 177 

Co1.277-78 
Collection of House lax by DDA in Dwarka 

(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 267 

Construction of DDA Flats 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 116-17 . 

Construction oflnternational Hotel CompIClles 
in Delhi 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 124-25 

Corruption in DDA 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 223-24 

DDA Flats in Narcla 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 299-300 

Encroachments on DDA Land 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 168-69 
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Housing Mela 
(Deb. 7. Vol. XXVI. 23·07·2002) 
Col. 117·19 

lnaase in Price of Multistorcy Flats by DOA 
(Deb. 17. Vol. XXVII. 06·08·2002) 
Col. 213·14 

Land use of Additional Area of Samaypur 
Exten5ive Industrial Area 
(Deb. 17. Vol. XXVII. 06·08·2002) 
Col. 65 

Schemes Implemented by DOA in Bihar and 
Jharkband 
(Deb. " Vol. XXVI. 23·07·2002) 
Col. 114-15 

Selling of Flats on Conccssional Rife by DDA 
(Deb. 2. Vol. XXVI. 16·07·2002) 
Col. 356-57 

Vacant Flats of DDA 
(Deb. 17. Vol XXVII. 06-08-2002) 
Col. 300-01 

DDP 

Allocation of Funds under DPAP. DDJ>dunng 
the Tenth Plan 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 264-65 

Dealer's Commission 

Increase In Dealer's Commission 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 90-91 

Death Rate 

Crude Death Rate 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 301-02 

Debt 

Debt Burden of the Stales 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 234-35 

Deeo Dayal Hathka",ba Protuhan Yoja.a 
DeCo Dayal Handloom Promotion Scheme 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 17-19 

Deen Dayal Halhkargha Prottahan Yojana 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 260-62 

DefeDce 

Action Against Defence Officials 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 86 

Allocation of Budget for Defence 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 181 

Allocation of Vacancies 
(Deb. 14, Vol. XXVII. 01-08·2002) 
Col. 212-13 

Compensation Paid ro Transports 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 123 

Crash of Aircraft 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 24J-.-47 

Defencc Preparedness 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 147-48 

Delay in Conclusion of Contract 
(Deb. 9, Vol. XXVI. 25-07·2002) 
Col. 257-58 

Development of Engine for Advance Light 
Helicopter 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 167 

Development of Fatigue Meter 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 36 

Development of Nuclear. Biological and 
Chemical Decontainmcnt System 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 173-74 

Devc:lopment of Visual Tec/mology 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 132 

Disability Pension 
(Deb. 14. Vo\. XXVII. 01-08-2002) 
Col. 251-52 

Exorbitant PriCl: 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 86-87 

Fast Track Policy for Procurement ofMilitaty 
Equipmenta 
(Deb. 9, Vol. XXVI, 25-07.2002) 
Col. 168 
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Firing on AN·32 Transport Aircraft 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col. 215·16 

India's Panicipation in Asia·Pacific Security 
Conference 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 166-67 

Indo-Iran Defence Agreement 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 87·88 

Injudicious Procurement/Import of Items 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 71·72 

Installation of Ground Senson 
(Deb. 9, Vol. XXVI, 25-07·2002) 
Col. 279 

Integrated Headquaners of Defence 
(Deb. 19, Vol. XXVII, 08·08-2002) 
Col. 127·28 

Investment in Rl.ISSian Missile Manufacturing 
Industry 
(Deb. 14, Vol. XXVII, 01·08·2002) 
C.oI.I26 

Leakage ofSecm Qefence Informalion 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col. 248 

New Generation Weapon Systems 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 220-21 

One Rank One Pension Scheme 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 85·86 

Payment of Allowances to Jndian Soldiers 
(Deb. 9. Vol. XXVI. 25·07·2002) 
Col. 161-63 

Permission for Construction of Road Over 
Bridae 
(Deb. 14. Vol. XXVII. 01·01.2002) 
('.01. 231·32 

PriVlle Participation in Defence Sector 
(Deb. 4. Vol. XXVI, 18·07·2002) 
Col. 51·52 

.-.;vate Participation in R&D 
(Deb. 9. Vol. XXVI, 25·07-2002) 
Col.91 

Procurement of Computers and Photocopier 
Machines 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 123-24 

Recruitment in Defence Services 
(Deb. 19, Vol. XXVII. 08·08·2002) 
Col. 226-27 

Renovation of C·II Hutments 
(Deb. 19. Vol. XXVII, 08·08·2002) 
Col. 86 

Scperate Armed Force 
(Deb. 9. Vol. XXVI, 25·07·2002) 
Col. 85 

Setting up of a SUl'VCillance Cenb'e by China 
(Deb. 18, Vol. XXVII. 07-08·2002) 
Col. 206-07 

Setting, up of Defence Procurement Board 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 219·20 

Shortage of Sopbistic:aled Weapons 
(Deb. 9. Vol. XXVI. 25·07·2002) 
Col. I ()().O I 

Snady on Cloud Pattern 
(Deb. 9. Vol. XXVI. 25·07·2002) 
Col. 228 

Supply of Mosquito Nell 
(Deb. 9. Vol. XXVI, 25-07·2002) 
Col. 232 

Suspension of Hunger and Walking Long 
Di~ . 
(Deb. 19, Vol. XXVII, 08·08·2002) 
Col. 3-4 

1'e&ehing of Miliwy History in Schools 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 249 

Transfer of Defence PeI'IOIUICl to Police 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 195·96 

Trials of Kaveri£ngine for F1iJht 1at Bcd 
(Deb. 4. Vol. XXVI, 18·07·2002) 
Col. 241-42 

Defeace Cn.eea • 
Opening ofCSD Clntecnl 

(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 213 
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DefeRce Cooperation 

Joint Indo-US Military Exercise 
(Deb. 4. Vol. XXVI. 18-07·l0(2) 
Col. 165-66 

Defat« LaRd 

Encroachment of Defence Land 
(Deb. 19. Vol. XXVII. OS-OS·2(02) 
Col. 16& 

Deferestatioa 

Deforestation in Himalayan Region 
(Deb. II. Vol. XXVII. 29-07·2001) 
Col. 2S4-55 

Delkl 

Banning on Hawkers to sell Eatables at Deihl 
Railway Station 
(Dcb. 14. Vol. XXVJJ. 01-08-2(02) 
Col. 287 

Benami LPG Agencies of BPCL in Deihl 
(Dcb. 4. Vol. XXVI. 18.07-2(02) 
Col. 159-60 

Buncrf1y Park in Delhi 
(Deb. II, Vol. XXVII, 29-07-2(02) 
Col. 107 

Casual Labours in Central Government Office 
in Delhi 
(Deb. 21, Vol. XXVII. 12-08·2002) 
Col. 63-65 

Orild Labour in Automobile Workshop in Delhi 
(Dcb. 6. Vol. XXVI. 22·07-2002) 
CoI.2J.4-35 

CoIItclioR of HouteTax by DDA in Dwarka 
(Deb. 17. Vol. XXVII. 06-08-20(2) 
CoI.U7 

Construc:tion of Shu"is by Policemen in 
R.K.Puram 
(Deb. 17. Vol. XXVII. 06-08-2(02) 
Col. 177-78 

Crime UI Delki 
(Deb 2, Vol. XXVI, 16-07-~002) 
CoU68-70 

Custom Duty Collected at Deihl Airport 
(D4:b.IO. Vol. XXVI, 2(,.07.2002) 
Col. 61-62 

DDA Holls in Nilfcla 
(Deb. 17. Vol. X XVII, 06-08-2002) 
Col. m-300 

Development of POIntS in Delhi 
(Deb I,Vol. XXVI. 15.07-20(2) 
C' 01 20')·1 0 

Enc/lY.\chmcnt on Railw.ay Land in Dc:l1ri 
(Deb. 19, Vol. XXVIJ, OR·08-10(2) 
Col. 14~·-1S . 

ExtenSIOn of Municipal.Facilities in .Delhi 
(Deb. 12. Vol. XXVII. 30-07-2(02) 
Col. 245-46 

Harapplln Artefacts 10 Nan:-Ia 
(Deb. 16. Vol. XXVII. 05-08-2(02) 
Col. 6() 

Impact of Pollution in Deihl due to Ban on 
Diesel VehIcles 
(Deb I. Vol XXVI. 15-07-2002) 
Col. 20S 

Integrated Rail Bus Tl1II1Sit System In Delhi 
Web. 17, Vol. XXVII. 06-08-2002) 
Col. 63 

Lashkar-c-Toiba ActiVIties in the Capital 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Co1.361-62 

Law and Order in DcIJu 
(Dcb. 7, Vol. XXVI. 23-07.2002) 
Col. 160-61 

LPG AgcncicsfSKO Dealers in Delhi 
(Dcb. 19, Vol. XXVII. 08·08-2002) 
Col. 103·04 

MOIeis in Delhi 
(Deb 17, Vol. XXVII, 06-08-2002) 
Col. 153-54 

National HiJhwIYS in Delhi 
(Deb. 21. Vol. XXVII, 12-0t-lOO%) 
Col. 56-58 

Need 10 bring down atr(arebetween Delhi_ 
8bubancswlII' (MUR 377) 
(Deb. 4, Vol. XXVI, 18-07·2001) 
Col. 277 

Need 10 provide more air servicn between 
Ahmedabad and Delhi panicuWfy durina 
day time (MUR 377) 
(Deb. 2, Vol. XXVI, '6-07.1002.) 
Col.S21 
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Opening of New Post Offices 
(Deb. 18. Vol. XXVII. (}7·08-2002) 
Col. 87 

Paucity of Basic Facilities in Delhi Zoo 
(Deb. I, Vol. XXVI. 15-07·2002) 
Col. 126 

PlantatIon In Delhi 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 241-42 

Police Stations in Tents in Delhi 
(Dcb. 17. Vol. XXVII. 06·08-2(,)02) 
Col. 223·24 

Rcmovill of Coin ColleCtion Boxes hy ·PCO 
Holders 
(Deb. 8. Vol. XXVI. 24·07·2002) 
Col. 87-88 

Restructuring of LPG Marketing in [)('Ihi 
(Deb. 4. Vol. XXVI. 18·07-2002) 
Col. 95-<)6 

Road Over Bridge at Palam 
(Deb. 14. Vol. XXVII. 01·08-2002) 
Col. 127-28 

Shortage of Pipelines 
(Deb. 9, Vol.' XXVI, 25.07.2(02) 
Col 242-43 

Supply of ULSD by Petrol Pumps in Delhi 
(Deb 14. Vol. XXVII. 01·08-2002) 
Col. 171 

Supply ofWatcr from Yamuna RIVer in Deihl 
(Deb 17. Vol. XXVII. 116·0S·2002) 
Col 271·72 

Unauthorised Construcllons in Deihl 
(Deb. 17. Vol. XXVII, 06·08·2002) 
Col. 117 

Violence in and Around Delhi 
(Deb. 2. Vol. XXVI. 16·07·2002) 
Col. 371·72 

Zonal Development Plan of Zone 'C. 
(Deb. 17. Vol XXVII. 06·08-2002) 
Col. 287·91 

DeIhl Metro Rail 

Expansion of Delhi Metro to NCR 
(Deb. 17. Vol. XXVII, 06-08-20(12) 
Col. 191 

Facilities 10 Disabled under Delhi MelI'O Rail 
Project 
(Dcb. 12, Vol. XXVII, 30·07-2002) 
Col. 137-38 

Delhi Milk Scheme 

Delhi Milk Scheme 
(Deb. 21, Vol. XXVII, 12·08·2002) 
Col. 167-68.266-(,2 

(Deb. 6. Vol. XXVI, 22-07·2002) 
Col. 197·98 

OMS Blacklisted NCCF 
(Deb. 16, Vol. XXVII, 05-08·2002) 
Col. 342 

Dethi Vldyut Board 

Waived ofT Losses 
(Deb. 19. Vol. XXVII, 08·08·2002) 
Col. 161 

Demaact ror EUHS Gnats (Geaent) 

Demand for Excess Grants J 999·2000-
General and Supplementary Demands for 
Grants 2002·2003-General 
(Deb. 13, Vol. XXVII, 31·07·2002) 
Col. 392-482 

Demands for Excess Grants - (General), 
1999-2000 
(Deb. 12. Vol. XXVII, 30.07.20~2) 
Col. 497 

Demand for Eness Grants (Railways) 

Demand for E~cess Gran!s (Railways), 
1999·2000 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 297 

Demand for Supplementary Grant-
(Railways), 2002-03 Demands for Excess 
Grants- (Railways), 1999-2000 
(Deb. 20, Vol. XXVII, 09·08-2002) 
Col. 298-301 

Demand rer Grants (Railways) 

Demand for Grant (Railways) 2002·2003 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 297 
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Supplementary Demand for Grant (Railways) 
2002-2003 
(Deb. 9, Vol. XXVI, 25-01-2002) 
aL291 

O"'.d for SapP.lemutary Graat 
(RaIIwaYI) 
Demand for Supplementary Grant-

(Railways), 2002-03 Demands for Excess 
Grants - (Railways), 1999-2000 
(Deb. 20, Yol. XXVII, 09-08-2002) 
Col. 298-301 

Dem.ads for Sapplemeatary Graats 
(CeDeral) 
Supplementary Demands for Grants-

(Gcncral},2002-2003 
(Deb. 12, Vol. XXVII, 30-01-2002) 
Col. 491 

DeBral Collqe(l) 
Admission in McdicaJlDcntal Colleges 

(Deb. 18, Vol. XXVII, 07-08-2002) 
011. 29-30 

BIn on Opening ofNcw DenIal Collqcs 
(Deb. 8, Vol. XXVI. 24-01-2002) 
Col. 148 

UJnc:opiled Medic:allDcntal CoIIcgcs 
(Deb. 8, Vol. XXVI, 24-01-2002) 
Col. 25-36 

Deatare 
Reimbuncmcnt for Complete Denture 

(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 295 

DaertA ... 
Development of Baclcwllrd DeIcrt Areas 

(Deb. 3, Vol. XXVI. 11-01-2002) 
Col. 205-06 

Devdopmcnt of Deserts into Tourist Spots 
(Deb. 16. Vol. XXVII, OS-OB-2002) 
Col. 314-15 

Desert DeYelopineat rrecramme 
Deeat Development Propamme 

(Deb. 7, Vol. XXVI, 23-01-2002) 
CoI.~12 

SUtua of Daen Dnelopment Propanunc 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 11}-11 

Development P~ect(I) 
Assistance for Development Projects 

(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 227 

Cost Escalation of Projects in HE 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 134-35 

Hurdles in Development Projects 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 96-97 

Pendinl Developmcnt Projects of Midhya 
Pradesh 
(Deb. 12, Vol. XXVII, 30·01·2002) 
CoI.260--6B 

Pending Proposals of Rajasthan 
(Deb. 2, Vol. XXVI, 16-01·2002) 
Col. 105-06 

Projects 
(Deb. 8, Vol. XXVI. 24-01·2002) 
Col. 132-36 

Projects in A.P. 
(Deb. 19, Vol. XXVII, 08·01-2002) 
Col. 81-89 

Time Cost OYer Run Projcds 
(Deb. 8, Vol. XXVI, 24·07·2002) 
Col. 69-13 

DGMS 
Co-ordination between OOMS and ClL 

(Deb. 12. Vol. XXVII, 30·07·2002) 
Col. 234-35 

DGRI 
OfficeofOORs 

(Deb. 21, Vol. XXVII, 12·08-2002) 
Col. 267 

Dia .... d 
Export of Diamonda and Gcma 

(Deb. 20, Vol. XXVII, 09-08·2002) 
Col. 225-27 

Licences Granted for DIamond ExpIondioR 
(Dcb. 12, Vol. XXVII, 30-07-2002) 
Col. 458-60 

Ouma Bin Laden Lh,1ta with Diamond 
Merchants 
(Dcb. 12, Vot XXVII, 30-07-2002) 
Col. 141 
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Dleael 
Decrease in Prices of Petrol and Diesel 

(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 121 

Demand of Diesel and Petrol 
(Deb. 14. Vol. XXVII. 01-OS-2002) 
CoI.21S-19 

Hike in Prices of Diesel and Petrol 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 27-31 

Hike in Prices of Petrol and Diesel 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. S5-86 

LPG Agency and PetrollDiesei Outlets 
(Deb. 9, Vol. XXVI. 25-07·2002) 
Col. lSI 

Power Projects Based on Gas and Diesel 
(Deb. 19. Vol. XXVII, 08-08-2002) 
CoI.12~23 

Diesel Cesl 

Funds from Diesel Cess for Development of 
Roads 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 36-40 

DIET 
Establishment of Districr Institutes for 

Education and Training 
(Deb. 17. Vol. XXVII. 06-0S-2002) 
Col. 71~72 

Directorate of Maize Research, Pusa 

Contract Awarded by Direc;torate of Maize 
Research, Pusa 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col 46--48 

~ Disaster ManqemeJIl 
t 'l'Iood Management Programme 

(Deb. 16. Vol. XXVII, 05-08·2002) 
~ Col. 116-17 

~Modernisation of Disaster Management 
,. System. 
\ .. (Deb. 2. Vol. XXVI. 16-07·2002) 

Col. 299-300 
National Policx, on Flood Control 

(Deb. 16, Vol. XXVII, OS·OS·2002) 
Col. 32-33 

Need to send Ce.!ltral Team to the Flood 
A ffected Areas of Bihar (MUR 377) 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Co1.3~13 

Disciplinary Cues 

Completion of Proceedings in Disciplinary 
Cases 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 271-75 

Dllculsloa UDder Rule 193 

Disinvestment of Public Sector Under1akiRgs 
(OUR 193) 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 375-448 

Floods and Drought in Various Pans of the 
Country (OUR 193) 
(Deb. 10, Vol. XXVI. 26-07-2002) 
Col. 321-30 

(Deb. 9, Vol. XXVI, 25-07-2002) 
Co1.313-S12 

Relief and Rehabilitation of the Riot Victims 
In Gujarat (OUR 193) 
(Deb: 7, Vol. XXVI. 23-07-2002) 
Col. 440-574 

Disease(s) 

Cataract Treatment 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 186-S7 

Diabetes Patients 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 218-19 

Disease amongst Lions and T;,m 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 369 

DrugIMedicines for Treatment of Cancer 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 148-50 

Drugs to T.B. Patients 
(Deb. 1 S. Vo~. XXVII, 07-08-2002) 
Col. 74-75 

Eradication ofFi1ariasis 
(Deb. 3. Vol. XXVI. t 7·07-2002) 
Col. 337 
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Eradication ofT.B. and Malaria 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 140 

Fixed Dose Combination for TB 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 106-07 

Flurosis Cases 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col, 8 

Foot and Moutl! Disease 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 24 

Foreign Assistance for T.B. 
(Deb. 8, Vol. XXVI, 24-07-2002) 
C.ol. 19-23 

Hepatitis-B 
(Deb. 3. Vol. XXVI, 17-07-20(2) 
Col. 246-47 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col 237-39 

Inclusion ofHepalilis and Chicken Pox in UIP 
(Deb. 8, Vol. XXVI, 24-07-2(02) 
Col. 177-79 

Indo-American Cancer Institute and Research 
Centre 
(Deb. 18, Vol. XXVII, 07-08·2002) 
Col. 189-90 

Infection of Hepatiris-B 
,(Deb. 8, Vol. XXVI, 24-07-2002) 

Col. 309-10 
Japanese Encephalitis 

(Deb. IB, Vol. XXVII, 07-0B-2002) 
Col. 199 

Jaundice Patients 
(Deb. 8. Vol. XXVI, 24-07·2002) 
Col. 113-15 

Leprosy Case. 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 263-67 

Medicine for Haemophilia 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 126-27 

Medicines for Heart and Kidney 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Q,\. 79 

Methods of Sugar Analysis 
(Deb. S. Vol. XXVI, 19-07-2(02) 
Col. 315-16 

Need to cheek increasing eases ofT.B. in Rewa 
district of Madhya Pradesh (tI#UR 377) 
(Deb. 7, Vol. XXVI, 23~07-2002) 
Col. 437-38 

Re-emergence of Malaria 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 209-10 

Spread of Diseases due toPollurion in Gurgaon 
(Deb. 21, Vol. XXVII, 12.08-2002) 
CoI.IB3 

Thalidomide DrUB for Cancer 
(Deb. 18, Vol., XXVII,07-G8-2002) 
Col. 118-19 

Treatment forC.ervi(al Cancer 
(Deb. IS, Vol. XXVII, 67·08·2002) 
Col. 79-81 

Disil.vestmeat 
Criteria for Bidding 

(Deb. 17, Vol. XXYII, 06-08-2002) 
Col. 201-03 

Disinvestment of Kanishka HOIel 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col 192 

DisinvCstmcm"'SaIem &eel Plant 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Cot. 289 

Disinvestment in Sponge Iron India Ltd. 
(Deb. 7, Vol. XXVI, 23-07·2002) 
Col. 191·94 

Disinvestment of AirJndia and Indian AlrIines 
(Deb. 7, Vol. XXVI, 23-07.20(2) 
Col. 214-15 < 

Disinvestment ofBLCL 
(Deb. 12. Vol. XXVII, 30-07-2002) 1 
Col. 170-71 

Disinvestmerit of B~ Chip Companies 
(Deb. 17, Vol. XXVII. 06~OI·20()2) 
Col. 87 

Disinvestment of Otcmical and Fertilizel 
PSU. 
(Deb, 2, Yol. XXVI. 16-07-2002) 
Col. 112·13 
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Disinvestment of Coal. Mineral. Petroleum 
and Petro Chemicals and PSUs . 
(Deb. 2. Vol. XXVI. 16-07-20(2) 
Col. 256-57 

Disinvestment of Dankum Unit of Cil 
(Deb 2. Vol. XXVI. 16-07-20(2) 
Col. 298-99 

Disinvcmment of HMT 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 164-65 

Disinvestment of IOC. GAIL and ONGC 
(Deb. 2, Vol. XXVI. 16-07-20(2) 
Col. 138-39 

Disinveslmel1t of ITDC' Hotels 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 284-98 

Disinvestment of NAlCO 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 364-65 

Disinvestment of Oil Companies 
(Deb. 14. Vol XXVII. 01-08-2002) 
Col. 253-54 

Disinvestment of PSUs 
(.Deb. 12, Vol. XXVII, 30-07-20(2) 
Col. 162-166 

(Deb. 2. Vol. XXVI. 16-07-200.2) 
Col. 7--21 

(Deb. 12. Vol. XXVII. 30.07·2002) 
Col. 402-{)6 

Disinvestment of Public Sector Undertakings 
(OUR 193) 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 375-448 

Disinve~menl of Ranjit Hotel and Bharat 
Hotel 
tDeb. 12. Vol. XXVII. 30-07-2002) 
Col. 462-66 

Disinvesttllent ofVSNL 
(Deb. 2, Vol. XXVI, 16-07.2002) 
Col. 348-49 

Disinvestment Procedure 
(Deb. 17, Vo\. XXVII. 06-08-2(02) 
Col. \31 

Formation of Assets Mana.se-nt CompaAy 
(Deb. 17, Vol. XXVtI, 06-08-20(2) 
Col. 232 

FUIlds through Disinvestment 
·(Deb . .l7. 'rol. XXVII, 06-08-2(02) 
Col. I03-()5 

Hurdles in Providing Jobs due to 
Disinvestment 
(Deb. 12. Vol. XXVII, 30-07-2(02) 
Col. 139-41 

Need 10 ensure that profit making Public: 
Undertakings are not dilinvested (MUR 
377) 
(Deb. 2, Vol. XXVI. 16-07-20(2) 
Col. 523 

Need to withdraw move for disinvesbnent of 
Cochin Shipyard Limited in Kerala 
(MUR 377) 
(Deb. 6, Vol. XXVI. 22-07-2(02) 
Col.~ 

Need to withdraw the move for disinvestment 
of Hindustan Antibiotics Limited 
(MUR 377) 
(Deb: 9, Vol. XXVI, 25·07-2002) 
Col. 303 

DIspIIced PeepIe 
Compensalioo to Displaced Persons ofTehri 

Dam 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 131-38 

Rehabilitation of Displaced Families 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 55-56 

Divorce 
Weakness in the taw Relating to Divorce 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 236 

DNA Park 
Digital DNA Park 

(Deb. 13, Vm. XXVII, 31-07-2002) 
Col. 266 

Doctors 

Approved DoctorsIDispensaries in Faridabad 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 312-13 
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Availability of Doctors 
(Deb. 18, Vol. XXVII, 07-0B-2002) 
Col. 8-9 

Brain Drain of Doctors 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 12 

Company Freebies Influence Doctors' 
Prescription 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. B9-9O 

Doctors oflndian Ori,," Woftiftl Abroad 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 84 

Inc:entives to Doctors by Drua Manuf'Kturin1 
Companies 
.(Deb. B, Vol. XXVI, 24-07-200Z) 
CQI.167-6B 

Rural POIlinl for Doctors 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 278 

DoBIiclle Policy 

Violence in Jhartthand 
(l1eb 17, Vol. XXVII. 06-08-2002) 
Col. 271 

Deonlanllu 
Advertisements to Newspapers, Doordarshan 

and Alcashwani 
(Deb. 14, Vol. XXVIf, 01-OB-2002) 
Col. 1%--208 

DO Competition with Private Channels 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 149 

DO Metro into Satellite Channel 
(Deb. 9, Vol. XXVI, 25-07-2002) 
COI.49-SO 

DefICiencies in Billing System of DO 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 56 

Digital Doordarshan Kcndru 
(Deb. 4, Vol. XXVI. IB-07-2002) 
Col. 127-28 

Doordarshan Studio Complexes 
(Deb. 4, Vol. XXVI, 18-07·2002) 
Col. 141 

Doordarshan Channels in RqionaI LanJUIICI 
(Deb. 19, Vol. XXVII, OB-OB-2002) 
CoI.B3-86 

Improvement in Ratiol of DoordarIhIn 
(Deb. 9, Vol. XXVI, 25~7-2002) 
Col. 199-200 

Launchinl ofD1T in Bangalore 
(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. 161 

Missing of DO Files on Anny Serial 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
Col. 131-32 

Need to expedite construction work of 
DoordInhan buildins at Gorakhpur, U.P. 
(MUR 377) 
(Deb. 14. Vol. ~XVJI. 01-08..;z002) 
Col. 356-57 

Need to set up I hip power dish antenna at 
Khada Patthar in Shimll to ensure better 
reception oIT.V. Propanwnes (MUR • 377) 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Col. 413·14 

Need to set up an H.P. T. ReilY Station at 
Panhaia Hill Station in Kolbapur DiIIriet, 
Maharashtra (MUR • 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 411·12 

Need to Jet up more TV tranamittina centres 
in the country specially in Madsaur and 
Neemach Districts of Madhya Pradesh 
(MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 519-20 

Oullt3ndinl Dues Against Agencies 
(Deb. 9, Vol. XXVI, 25·07-2002) 
Col. 235·36 

Perfonnance of Doordarshan 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
CoI.B9-93 

Personal Story in Weather Newlon 
Doordanhan 
(Deb. 19, Vol. XXVII, 08-oB-2002) 
Col. 163-64 

Poor Quality of Telecast in Tribal Areas 
(Deb. 14, Vol. XXVII, 01·OB-2002) 
Col. 35·36 
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Prunina of Popular Propammcs 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 276 

Regional Propammcs on Doordarshan 
(Deb. 14. Vol. XXVII. 01-OS-2002) 
Col. 117 

Stonn Brewing over DO News 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 182 

Telecast of Health Telefilm 01\ Doordarsban 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 99 

Training to Newscasten in DO 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 93-94 -

TRP btinK' of Sportl Channel of 
Doordarshan 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 141-42 

Utiliution ofTelevision Transmitter III Banner 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 58-59 

DoT 
Funds for DoT Expansion 

(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 56-58 

Dowry 

Dowry Cells 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 100-101 

Dowry Deaths 
(M. 2. Vol. XXVI. 16-07-2002) 
~.2S7-59 

DPAf''> 1" 

AIIecItion of funds under DPAP, DDP during 
die Tenth Plan 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 264-65 

DRDA 
Allocation of Funds to ORDAs 

(Deb. 12. Vol. XXVII, 30-07-2(02) 
Co1.412-IB 

Loan Applied by DRADs for SGSY 
(Deb. 7. Vol. XXVI, 23-07-2002) 
CPt. 111 

National Conference of ORDAs 
(Deb. 12, vo\. XXVII, 30-07-2002) 
Col. 292-94 

Separate Bank for DRDA 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 315 

DRnL 
Removal of Construction in DRDL, 

Hyderabad 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 223-24 

DRDO 
Developmel!t of Drink by DROO 

(Deb. 14. Vol. XXVII, 01-01-2002) 
Col. 217 

Development of First Aid Kits 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 271 

Renovation of C-II Hutments 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 86 

DR. Sclleme 
Loan under DRI SdIeme 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 1n-78 

Drlllk", Water 
Drinking Wider and Sanitation in R ..... Sc:hooIs 

(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. \33-38 

Drinking Wider in Rural Development 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 45-50 

Drinking Water Problems in J &; K 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 115-16 

Drinkmg Water Projects in States 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 175-82 

Funding Composition of Sub-Mission Project 
for Drinking Water 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 362-64 

Funds for Drinking Water in Rural An:as 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 399-402 



66 LOKSABHA 

Need 10 provide financial ltssistancc to the 
Government ofUttlIr Pradesh to solve acute 
drinking water problem ID Etawah 
Parliamentary Constituenc)' (MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 439 

Need to solve acute drinking water problem in 
Singhbhum Parliamentary Constituency, 
Iharkhand (MUR 377) 
(Deb. 2, Vol. XXVI. .16-07-2002) 
Col 521-22 

Per-Capita Availability of Drinking Water 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 191-92 

Proposal for Pro\'iding Dnnking Water (rom 
Hiran River 
(Deb. 17, Vol. XXVII, 06"08-2002) 
Col. 322-23 

Drialdac Watn- Projld(s, 
Allocation of Funds for Drinking Water Project 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 96-100 

Orinldng Waler Projects 
(Deb. 12, Vo\. XXVII, 30-07-.2002) 
Col. 19-30 

Enhancement of Central Share of Funds for 
DrinkJIIg Wafer Swb-missiOll Projects 
(Deb. 17, VoL XXVII, 66-08-2002) 
Col. 149-50 

Need 10 start work 011 second phase of drinking 
water project in Churu Parliamentary 
Constituenq, Rajasthan (MUR 377) 
(Deb. 7, Vo\. XXVI, 23-07-2002) 
Col. 435 

UNICEF ASSIStance for Drinking Water 
Projects 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 183-84 

DrhlklD& WattT Schema 

Drinking Water Scheme in M aharasbtra 
(Deb. 2, Vo\. XXVI, 16-07-2002) 
Col. 106-07 

Drinking Wilier Schemes under Sector Reforms 
Projects 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoI.3~12 

Drlakl 

Licence for Producing and Marketing of Drinks 
(Deb. I, Vol. XXVI, 15-07·2002) 
Col. 135 

Dreught ...... , Area Preen ... , 
Drought Prone Area Propammc . 

(Deb. 17, Vol. XXVII, 06-0B·t002) 
Col. 207-08 

DRUCC 
Free Passes to the Members of DRuce 

(Deb. 19, Vol. XXVII, 08~O'·2002) 
Col. 94 

DrIll Addlctloas 
HIV Infected Drug Addicts 

(Deb. B. Vol. XXVI, 24-07-2002) 
Col. 165-66 

Drill PolJcy 
Changes in Drug Policy 

(Deb. 17. Vol. XXVII, 06-0B-2002) 
Col.lS4 

Drug Tnflkltiq 
lIIicitTraffickingofDrugs 

(D~b. 10. Vol. XXVI, 26.07·2002) 
Col. 39-40 

DroC<I) 
Centralized Appellate Tribunal on DrIll Pricing 

(Deb. 7, Vol. XXVI, 23-07-2002) 
C~.257 

DNA Drugs and Vaccines Outside the Ambit 
of OPCQ-2002 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 223 

Drug for Cobra Biting 
(Deb. 18, Vol XXVII,07-08-2002) 
Col. 111-12' 

Drug Purchase Norms 
(Deb. 13, Vol. XXVII, 31-07-2002) 
CoI.2B9 

Drugs to T.B. Parimts 
(Deb. IB, Vol. XXVII, 07-01-2002) 
Col. 74-75 

FakeDrup 
(Deb. 17, Vol. XXVII, 06-0B-2oo2) 
Col. 127·28 
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Genetically ModifICd .Drugs 
(Deb. 8. Vol. XXVI, 24-07·2002) 
C6l.2S344 

Import of .Drugs 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 291 

Inclusion of Bulk Drugs in Drug Price Control 
Order 
(Deb 12. Vol. XXVII. 30·07·2002) 
Col. 444 

Nationalised Drug Unili 
(Deb. 17, Vol. XXVII. 06·08·2002) 
Cot 307-08 

Nonns for Purchase of Drugs 
(Deb. 18. Vol. XXVlI. 01·08·2002) 
Col. 166 

Outdated Drugs in Danapur Railway Hospital 
(Deb. 9, Vol. XXVI. 2S-07-2002) 
Col. 82·83 

Permission of New Drugs 
(Deb. 8. Vol. XXVI. 24-07-2002) 
Col. 128-29 

Price Increase of Druas 
{Deb. 12. Vol. XXVlI. 30·07·2002) 
Col. 307-09 

Prices of AIDS Control Drugs 
<Oeb.7. Vol. XXVI. 23-07-2002) 
Col. 35·36 

Revision in che Price of Essential Drugs 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 222 

Seizure of fake Drugs 
(Deb. 2. Vol. XXVI. 16-07·2002) 
Col. 14'",,2 

Spurious Drugs 
• (Deb. 3. Vol. XXVI. 17·07·2002) 

Col. 301-27 

Techntcal cum Cost Studies by NPPA 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 230 

Thahdomide Drug for Cancer 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 118-19 

DOai 
Restrictions on Visas 

(Deb. 13. Vol. XXVII, 31-07·2002) 
Col. 186 

Dast CODtrot System 
Installation of Dust Control System 

(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 279·80 

Duty Free Sbops 
Revamping of DUlY Free Shops 

(Deb. 16. Vol. XXVIf, 05-08-2002) 
Col. 160-61 

DWCU.4 
Financial Assistance to Sel' Help Groups of 

Women IIndcr .DWCUA 
(Deb. 12, Vol. XXVIf~ 30-07-2002) 
Col. 246--50 

Dyntaffl 
Decline in Export of Dye stutTs 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 32 

E-Tkltetl 
E-Tickets for .Domestic Travel 

(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 97-98 

Eutem Coall1clds Limited 
Closure of Koardih Coal Pit in Satgram orECl 

(Deb. 17. Vol. XXVII. 06-08·2002) 
Col. 74-75 

Coal Racks in eCl and ECL 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 63 

Eastem Coalfields ltd. 
(Deb. 12. Vol. XXVII. 30·07-2002) 
Col. 291·92 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 77·78 

Pilferage of Coal in Eastern Coalfields Ltd. 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 347 

Eastern Couutrles 
LandlWater Routes through Eastern COuntries 

(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 146-47 
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ECIL 

IT Courses Designed by ECIL 
(Deb. B, Vol. XXVI, 24-07-2002) 
CoI.284-B5 

Ec.-Cltln 
Eco-Cities 

(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col 31-32 

Eco-Develepmeat Prejed(l) 

Ec:o-deve1opment Project 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 182-83 

EcoIoJk:aI Development Projects 
(Deb. 21, Vol. XXVlI. 12-08-2002) 
Col. 252-53 

IcMHIIc Crewdl 

Growth Rare 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 374-75 

t:c.eIllY 
Global Economy 

(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 266-67 

Gross Dorncstic Products 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 297-99 

Impaci of Indo-Pak Tension on Indian 
Economy 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 120-21 

Indian Economy 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 317-11 

Manasement Policy for Indian Economy 
(Deb. 10, Vol. XXVI. 26-07-2002) 
Col. 172-73 

Measures for Revival of Economy 
(Deb. I S, Vol. XXVII, 02-01-2002) 
Col. 288-89 

EdIble 011(.) 
Cifowth Rate of Economy Impon of Edible Oil 

(Deb. 10, Vol. XXVI, 26-07-2002) (Deb. 15. Vol. XXVII, 02-01-2002) 
Col. 1~7 Co\.319-20 

£toM.1e Packap 

Economic: Paclcage for J and K 
(Deb. 17, Vol. XXVII, 06-08-2002) 
·Col.~51 

Ecoaemlc hIky 

Unemployed Labourers due 10 Economic 
Policy 
(Deb. 11, Vol. XXVII, 29-07-2002) 
Col. 171-72 

EcoDomIc RecessIH 

Effect of Recession in Steel Industry 
(Deb B, Vol. XXVI. 24-07-2002) 
Col. 106-07 

EcoDomlc RefCll'llll 

Economic Reforms 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col.20-21 

Impact of Econol11lC Reforms 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 3-4 

Import of Palmolein Oil 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 68-69 

Import of Rapeseed Oil 
(Deb. 15, Vol. XXVII, 02-01-2002) 
Col. 195 

Import of Soya Oil 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 69-70 

Markee Intervention Scheme for Oil P\am Fresh 
Fruit Bunches 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 57-51 

Price Rise in Vanaspati 
(Deb. I S, Vol. XXVII, 02-08-2002) 
CoI.316-IB 

Pnces of Edible Oil 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 69-70 

Production of Soya BeanlSoya Oil 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 10--12 
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Quota of Edible Oil in Punjab 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 49 

Vanaspali Units 
(Deb. 15, Vol. XXVII. 02-08-2002) 
Col. 28-30 

.Edberts Guild 

Recommendations of Editor's Guild on 
VioIenc:e in Gujarat 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 148-49 

Educatloa 
Allocation of Funds for Madrasas Education 

(Deb. 17, Vol. XX VII. 06-08-2002) 
CoI17! 

Allocalion of Funds for Primary Education 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 295-96 

Appointment of Tcac:hc:rs and Principals 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 167-68 

Assistance: to NGOs for Promoting Primary 
Education 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 279-82 

Awareness Programme and Workshop. for 
High School Children 
(Deb. 7, Vol. XXVI. 23-07-2002) 
CoI.4s--.48 

D. Ed. Collc:ges 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 461 

Distance Education 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 197-98 

Education in Mlldrasas 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoI,237-38 

Educational Loan for Higher Education 
(Deb. 20, Vol. XXVII, 09-08-2002) 
CoI,43-SO 

Educational Programmes on TV 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 3104 .. I S 

Elementary Education 
(Deb. 17, Vol. XXVII. 06-08-2002) -
Col. 141 

Environment Orientation to School Education 
Scheme 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 299-304 

EJlpenditurc: on Elementary Educ:llion 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 421 

F.M.Radio Station for Educ:ational Purpose 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 246 

Falling Quality Education in Universities 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 452-53 

Financial Assistance for Education 
(Deb. 2, Vol. XXVI. 16-07-2002) 
CoI.20S-07 

Goal of Primary Education 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 227-28 

Gradation of Ph. D. and D. Phil Degrees 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 71 

Grants to Educational Projects 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 216 

History Courses at Under Graduate and Post 
Graduate Level 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. I 72-7S 

Introduction of Plus Two Lc:vc:I in Jawahar 
Navodaya Vidyalaya 
(Deb. 7, Vol. XXVI, 23-07 .. 2002) 
CoI.3S3-5S 

JIIIShaII5 
(Deb. 7, Vol. XXVI, 23 .. 07-2002) 
Col. 148 

National Curriculum Framework 
(Deb. 2, Vol. XXVI. 16·07·2002) 
Col. 349-S0 

New National Educational Curric:ulum 
(Deb. 7. Vol. XXVI. 23 .. 07·2002) 
Col. 269-70 
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No Objection ('crti·fic3te to ForeIgn Students 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 106 

Nursery Classes in KVs and NVs 
(Deb. 2, Vol. XXVI, 16-07-20()2) 
Col. 2..'0 

Policy on D. Ed Colleges by State 
Governments 
(Deb 12, Vol. XXVII, 30-07-2002) 
Col. 294 

Pre-Pnmary Education 
(Dcb 1" Vol. XXVII, 06-08-2002) 
Col. 3tH-1l2 

Prinwy 3nd SccondaryEducallon 
(Deb 17, Vol XXVII, U6-U8-2002) 
('01 2",5 

Pnmar~ F..ducalion 
lOeb 2. Vol XXVI, 16-U7-20(2) 
Col 117·21 

Pro\iding Grants for Development of 
GOH't11mcnt Colleges in M.P. 
(Deb. 2, Vol. XXVI, 1(,·07·2002) 
Col. 300 .. -302 

Quality Educatiefl 10 Students 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 79 

Restructuring FI."Cs for Higher Education 
(Deb. 12. Vol. XXVII. 3U-(I7-2002) 
Col. 422 

S('IST Educallon 
(Deb. 20. Vol. XXVIt. 0'.1-08-2002) 
Col. 18385 

Sc:lCIIt'e Education 
(Deb. 17. Vol. XXVII. 06-0S.2002j 
Col. 315 

Secondary and Higher Education 
(Deb. 7. Vol. XXVI, 23.07-20(2) 
Col. 76 .. 

ST Students Receiving Education and TrAining 
Abroad 
(Deb. 17. Vol. XXVII. 06-U8-2002) 
Col 80 

Stak: ReSOUtcc .C'entfC 
(Dcti'. 17. Vol. XXVII, 06-08.20(2) 
Col. 160-61 

Teaching of Military History in Schools 
(Deb. 9, Vot. XXVI. 2'-07-2002) 
Col. 249 

Un~ Allocati4!ft: for Education 
(Deb, 2, Vgt. XXV" 16-&7-2(02) 
Col. 190-91 

Vac-.ml Posts in Univcrsitics!Collcgcs ofTamil 
Nudu 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 424 

Educa'Ioa.' InstilaCion. 
Fake Educational Institutions 

(Dcb. 12. Vol. XXVII. 30-07-2002) 
Co1.311~13 

Need to provide reserv:llion to SCslSTs in 
private sector and EducationallnstitUlions 
(MUR 377) 
(Dcb. 4. Vol. XXVI, 18-07-2tl02) 
Col.2110-SI 

Varsity Status 10 Institutions/Fake Universities 
(Deb. 12, Vol XXVII, 30-07-2002) 
Col. 449-·52 

Edaulional Rt'forms 
World Bank Assistance for Educational 

Reforms of Kamataka 
(Deb. 20. Vol XXVII, O?·O8-20(2) 
Col. 117 

£mt 
Eqxm of Wheat to Egypt 

(~b. 10. Vol. XXVI. 26·07-;!(}02) 
Co\; 218 

E ........... 'regramlDe 
Eight Point Programme 

(Deb. 18, Vol. XXVII, 07-08.20(2) 
Col 75-77 

fL 
Privatisauon of ElL 

(Deb 14. V01. XXVII, OI.01·200!) 
Col. 190-91 

£JectIOB C.m" .... 1011 
Election CommiSSIon's DIrection l'egllrdins 

Modification In Nonl1nalion Forms 
(Deb 4, Vol. XXVI, 18-07.2(02) 
Col. 239-40 
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Electloa(.) 

Central Advisory Committee for National 
Cadet Corps 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 2%-97 

('onmliucc on Official Language 
(Deb. 2. Vol. XXVI. 10-07-2(02) 
Col. 389-90 

(-ommillCc on Public Accounts 
(Deb. 4. Vol. XXVI. IS-07-10(2) 
Col. 248 

Comminee on Welfare ofSchcduled Castes 
and Scheduled Tribes 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col 248-49 

Comminccs on Estimates 
(Deb 4, Vol. XXVI. 18-07-2002) 
Col. 247-49 

Election in Jammu and Kashmir 
(Deb. 9. Vol. XXVI. 25·07-20021 
Col. 289-90 

Election in KashmIr 
(Deb. 2. Vol. XXVI. 16-07-2(02) 
.col. 379-80 

Election ofCantonmmt Boards 
(Dcb. 19, Vol. XXVII. OS-US-20(2) 
Col. II 

Elections to Commillees «('omnnucc on 
E',lImates) 
{Deb 4, Vol. XXVI. IN-07-10112} 
Col. 247--49 

Electoral Pboto Ideatity Canl. 
Electoral Photo Identity Cards in Kumataka 

(Dcb. 14, Vol. XXVII. 01-08-2002) 
Col. 227-28 

Electoral .,.... 
Elccrion Ret'«ms 

(Deb. 4, Vol XXVI. 18-07-2002) 
Col. 233 

SCs Order on Poll Reforms 
(Dcb. 14. Vol. XXVII. 01-08-2(02) 
Col. 246-47 

ElKtrical EDllaft" 
Training to Electrical En,ineers by PMI 

(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 80 

Elfflrldty 
Disconnection of Electricity in HEC Ranchi 

(Dcb. 19. Vol. XXVII. 08-08-2002) 
Col. 62-63 

One Hundred MW Electricity Purchased by 
Karnat;ika from Kayamkulum Power Plant 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 136 

Tariff of Electncity 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 154--60 

Eltclrklty R~ul.tory Autlleritlel 
Electricity Regulatory Authoriliesl 

Commissions 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 135-36 

New Rules for State Ekctricity Regulatory 
Commission 
(Deb. 19. Vol. XXVII. 08-08-2002) 
CoL 4-5 

[Itcl rlOut ion 

EleclrlflCation of Villages 
(Deb. V. Vol. XXVI. 25-07-2002) 
Col. 274-75 

Ekctrificlttion orVil1ages of Jharkhand 
(Deb. 4. Vol XXVI. 18-07-2002) 
Col. 71-72 

Lo.In from Japan for Electrification 
(Deb 9, Vol. XXVI, 25-07-2002) 
Col. 251 

Nc.'ed for electrification and doubling of 
Bhusawal-Surat rail sector in Maharashtra 
(MUR 377) 
tDeb. 9, Vol. XXVI. 25-07·2002) 
Col 299 

Electnaic [dllHdoa 

Promotion of Electronic Education 
(Deb. 8. Vol. XXVI, 24-07-2002) 
Col. 107-01 

EmbanklMllt 
Need to provide financial assistance to 

Government of Bihar for repair of Saran 
Emb;lRkmcnt in Gopalganj district 
(MUR 377) 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 525-26 
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Embassiel 
Service Tax on Embassies 

(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 91-92 

E.aMzzleme., 
Embezzlement in Department of Posts 

(Deb. II. Vol. XXVII, 07.08-2002) 
Col. 86 

£Iaer&acy .......... 
Incidents ofEmcrJency Landing 

(Deb. 16. Vol. XXVII, 05-08-2002) 
CoI.I6i-63 

E_l&ntloD 
Emigration OffICe in Kenla 

(Deb. 6. Vol. XXVI, 22-07-2002) 
Col. 2\2 

Tightening ofEmipion Rule!; by New Zealand 
(Deb. 8. Vol. XXVI. 24-07-2002) 
Col. 149-50 

Entployea 

AIDS Awareness .Programmes among 
Employees of ESt 
(Deb. 16, Vol. XXVII. 05·08·2002) 
Col. 16-11 

Non·Payment of Salary 10 Employees of 
NPCC 
(Deb. 6, Vol. XXVI, 22·07-2002) 
Col. 142-43 

Severance Package for Employees of Ailling 
Fertilizer Companies 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 460 

Employ ... , 

Annual Growth Rate of Employment 
(Deb. 11. Vol. XXVII, 29-07.2002) 
Col. 203-04 

Decline in Employment in SSls 
(Deb. I, Vol. XXVI, 24-07.2002) 
Col. 292·93 

EmpIoymenr for SCslSli 
(Deb. II, Vol. XXVII. 29·07.2002) 
Col. 236-37 

Employment Policy 
(Deb. 16, Vol. XXVII, 05·01·2002) 
Col. 123 

Employment to Candida&cs with P.G Dipfoma 
in ArchaeoJoay 
(Deb. 16, Vol. XXVII, OS·08·2OO2) 
Col. 260 

Employment to Destitute Women 
(Deb. 20. Vol. XXVII. 09·08·2002) 
Col. 100 

Employment to Rural Unemployed Youths 
(Deb. 12. Vol. XXVII, 3Q~07·2002) 
CoI.4S-S4 

Employment 10 Women in Rural Area 
(Deb. 7. Vol. XXVI, 23.07·2002) 
Col. 198-210 

Guidancel Assistance to Job Seekers 
(Deb. 21, Vol. XXVII. 12·08·2002) 
Col. 211·12 

Hundred Days Employment to BPL People 
by the Gram Panchayats 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 275-88 

Hurdles in Providing Jobs due 10 
DisinvCllmcnt 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. \39--41 

Scope for Employment in Sericulture 
(Deb. 20. Vol. XXVII. 09·01·2002) 
Col. 17\-73 

Employmal Allanace SdmM 
CAG Report on Expenditure 01\ JOSY and 

£AS 
(Deb, 12, Vol. XXVII, 30-07-2002) 
Col. 62-63 

BAS in Uttar Pradesh 
(Deb. 12, Vol. XXVII, 30-07.2002) 
Col. 159-60 

Regismtion of BPL People under EAS 
(Deb. 12, V;ol. XXVIt, 30-07-2002) 
Col. 221-29 

Employment Opportunities to Youtht Watenlled Component of EAS 
(Deb. B, Vol. XXVI, 24-07-2002) (Deb. 17. Vol. XXVII, 06-0B-2002) 
Col. 42-43 Col. 268 
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Employmeut Elw .... 
Employment Exchanges 

(Deb. 6. Vol. XXVI. 22-07·2002) 
Col. 79--83 

Employment Exchanges in Uttar Pradesh 
(Deb. I. Vo\. XXVI. 15-07-2002) 
Col. I 54-S8 
.~ Employment GeaeradoR ScIlCI8e 

. Employment Generating Scheme 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 30-31 

~t Generation on Railway Land 
(Deb. 19, Vo\. XXVII, 08-08-2002) 
Co\. 208· 't,-.,,,,. 

Employment Schemes for Rural Population 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 340 

Hundred Man-days under Employment 
Generation Scheme 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 428-29 

EmpJoymeat Opportualdel 
Ban on Creation of Posts 

(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 185-87 

Job Opportunities in FPI 
(Dcb. I, Vol. XXVI, 15-07-2002) 
Col. 136 

Need to provide employmcntopponunities 
to apprentices who completed apprentice 
c:oursc training in Chittaranjan Locomorivc 
Workshop, West Bengal (MUR-377) 
(Deb. 13, Vol. XXVII, 31-07·2002) 
Col. 389 

Eacroadn.eat(s) 

Encroachments on DDA Land 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 168-69 

Encroachments on Public Land and Roads 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Co\. 139 

Regularisation of Encroachments on Forest 
Land 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 7-9 

EDtr'IY 
Expansion of Energy Prognanrne in Rajasthan 

(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 194 

Renewable Energy PtGgilliUilC 
(Deb. 9, Vol. XXVI, 25·07-2002) 
Cof.262-64 

EDerv CODservadoa Procrammc 
Energy Conservation Programme by Tobaa:o 

Board 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Co\. 202 

EDtr'IY Metcn 
Misuse of Funds for Procurement of Energy 

MeteB 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 80 

Procurement of Energy Meterl 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. III 

EDerv Parks 
Energy Parks 

(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 235 

EDctDecriDC 
Enainming SeIIlS 

(Deb. 12. Vol. XXVII, 30-07-2002) 
Encroachers in MonUments in Gujarat Col. 194-9S 

(Deb. 16. Vol. XXVII, 05-08-2002) StagnationinthcBnginccrins~ 

Col. 352-53 (Deb. 16, Vol. XXVII, 05-08-2002) 
Encroachment in the Wakf's Assets Col. 70 

(Deb. 10, Vol. XXVI, 26-07·2002) EDCI.ecri., COUece<I) 
Col. 11-16 

Encroathmcnt of National Highways 
(Deb. 16, Vol. XXVII. 05-08-2002) 
CoI.311-12 

Allotmcnt ofExtra1C8l in Engincem, CoIIega 
atA.P. 
(Deb. 17, Vol. XXVII, 06-08·2002) 
Col. 286 . 
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Conversion ofRECs into NIT 
(Deb, 2. Vol. XXVI. 16-07-2002) 
Cot 143-44 

~ EngincerinaCoi. 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 301 

qillccrina Colleges 
(Deb. 2. Vol. XXVI. 16-07-2002) 
CoI.3S9 

Fake Tcchnic:aIIIIICI Private EngineerinJ Collqes 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 33-34 

Increasing Intake Capacity in Engineering 
Colleges in Mumbai 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 125026 

SeIf-FiIalciftg Engineering Colleges 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 127-28 

More Courses in Engineering Colleges 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 274-7S 

Reduction of Seals in Engineering Collcges 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 137 

Resuucturing ofRegionaJ Engineering Colleges 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 249 

Scatus ofRqional Engineering Colleges 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 101-02 

Eaataeertel Worklllops 
Engineering Wor!tsbops in Tamil Nadu 

(Deb. 4, Vo\. XXVI. 18-07-2002) 
Col. 2OS-06 

E ..... n 
Requimnent of Post Graudate Tecbnoc:rats 

Engineers 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 128-29 

Ellpaeen IDdb Umlted 

Expansion of EngIneers India Limited 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 173 

ElltraDec ElIImlllatiOll 

Entrance Examination for Admission in 
Professional Courses 
(Deb, 17. Vol. XXVII. 06-08-2002) 
Col. lSI .. 

Test Question Papers for Delhi University 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 123-24 

Eavlroameat 

Effects of Ozone Depleting Substanc:e 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 23-24 

Impact of Urbanisation of Health and 
Environment 
(Deb. 16. Vol. XXVII. OS-08-2002) 
Col. 20-21 

Repealing of Forest Conservation Act, 1980 
and Environment Protection Act, 1986 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col.5S 

Seminar on Climate Change 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. S5-S6 

EavlroDmeatal CODrts 

Environmental Courts 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 39-40 

Eavlroomental HlZllnIs 
Manufacture of Hazardous Chemicals 

(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. SS-S6 

Residual Wastes of Union Carbide-Bhopal 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 224 

Supply of Sensitive And Prohibited Material 
(Deb. 7, Vol. XXVI, 23-07-2002)1 
Col. 41-42 

EPFO 
EllCmption ofTrusts by EPFO , 

(Deb. 16. Vol. XXVII. 05-08-2002)1 
Col. 274-7S '-A 

Missin, ofGovemment ScturitiCs 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 242 
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Permission to EPFO for Investment in 
Government Securities 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 132 

Erosion 

Bank Erosion of Ganga River 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 87-88 

Erosion Due·tO'Ganga River 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 83-84 

Erosion due to Godavari River 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 273-74 

Need to check severe erosion caused by Ganga 
and Padma rivers in Murshidabad District 
of West Bengal (MUR 377) 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 279 

ESIC 

AIDS Awareness Programmes among 
Employees of ESI 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 16-18 

Committee on Medical Delivery System 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 143 

ESI Hospitals 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 52-60 

Handing Over Charge of Buildings to ESI 
Hospitals 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 138 

Installation of DG Set in ESI Hospitals 
(Deb. 16, Vol. X XVII, 05-08-2002) 
Col. 346-47 

Performance of ESI Hospitals 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 236-37 

Setting up of Model ESI Hospital 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 131-32 

Esseotlal Commodities 

Essential Commodities Under PDS 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 82-84 

Ethanol 

Duty on Ethanol 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 66 

Ellreka Forbes 

Eureka Forbes 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 271 

Ellrope 
Need to introduce adequate Air India Flights 

from Hyderabad to USA and Europe 
(MUR-377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 410 

Ellropean Unloll 

Duty Concessions in India by EU on Textiles 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. ISO-51 

India-EU Tics 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 320 

Non-Thrift" Barriers by au. 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 2-3 

Setting up of Shops in E.U. by APEDA 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. ISO-51 

Visit of EU Representative 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 119 . 

EI-Servicemen 

Rehabilitation ofEx-Scrviccmen 
(Deb. 19, Vol. XXVII, 08-08-20(2) 
Col. 32-49 

Elimination System 
Examination System 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 89--91 
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EuavalioD Works 

Allcx:ation for Excavation of Artifacts of 
Medieval Period 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 101 

EKhIIIve £coDOlDlc Zoaes 

Comprehensive Swalh Bathymetric: Survey of 
the Exclusive Economic Zone 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoJ.61 

EslalbttleDlIFaln 

Development of Modem Fair Grounds for 
Cattle 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 184 

Dress Design Exhibitions 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 271-79 

Exhibition by NBT 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 160--62 

Indian Participation in Travel Tourism Fair 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 256-57 

Mobile Science Exhibition Unit 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 212-84 

Trade Fairs Orpniscd by ITPO 
(Deb. 20, Vol. XXVII. 09-0S-2002) 
Col. 21-22 

Eum Baak 

EximBank 
(Deb. 20, Vol. XXVII, 09-0l-2002) 
Col. 174-75 

IspndlCare 

Drive 10 Cut Expenditure 

Expenditure Incurred 011 AdvertilCmCRta 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 202-03 

Expenditure on Purchase of Land 
(Deb. 21. Vol. XXVII, 12-01-2002) 
Col. 206-07 

Expenditure under !he Ministry 
(Deb. 17, Vol. XXVII, 06-0S-2002) 
Col. 68-69 

Per Aircraft Income and Expenditure 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 115-16 

Elpeodltare Refonat Commlllloe 

Expenditure Reforms Commission 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 189 

Recommendations of Expenditure Reforms 
Commission 
(Deb. 9, Vol. XXVI, 25-07-2002) 
CoI.SI 

Elploltatloa 

Exploitation of Mines' Workers 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 235-36 

Exploitation of Uncmploycd Youth. by 
Private Security Asenc:ics 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 272 

[Iplondon Works 

Drilling of Oil and G~ by Reliance Industrie.s 
Limited 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 237 

Exploration of Oil and Gu nepo.its in North -:; 
~~S~es ' 
(Deb. 19, Vol. XXVII, OS·01-2001) 
Col. 25S-56 

Exploration ofOn-lhore IIId Off-shore Orin", 
(Deb. 19, Vol. XXVII, 01-OS-200!!)' I 
Col. 243-45 ' 

Oas Exploration in Mehanadi 
(Deb. 9. Vol. XXVI, 25-07-2002) (Deb. 4. Vol. XXVI, 11.07.2002) 
Col. 232-33 Col. 75--77 
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Gas Hydrates Exploration and Technology 
Development for ExtnK:tion 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 63-64 

Impact on Oil Exploration ofTension between 
India and Plikistan 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 233 

Investment by U.K. in Petroleum and Gas 
Exploration 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 81-82 

Loss to STC in Oil Extraction Operation 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 228-29 

Shara to Stites on Oil Exploration 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 191-92 

Explosives 

Production and Sale of Explosives 
(Deb. 20, Vol. XXVII.09-0B-2002) 
Col. 71 

Export of Deer', Horn 
(Deb. I, Vol. XXVI, 15-07-2002) 
CoI.271-72 -

Export of Diamond, and Gems ~ 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 225-27 

Export of Flowers 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 309-16 

Export of Handicrafts 
(Dob. 15, Vol. XXVII, 02-08-2002) 
Col. 183-84 

(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 261-{;3 

Export of Horticulture Products 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 38-39 

Export of Indian Aaro Product 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 392-93 

Export of Mango 
(Deb. I, Vol. XXVI, 15-07-2002) 

Purchase of Explosives by NCL Col. 91 
(Deb. 17. Vol. XXVII, 06-0B-2002) Export of Meat 
Col. 143-48 (Deb. 20, Vol. XXVII, 09-08-2002) 

Export Col. 176-77 

Accelerating Foodgrain Exports 
(Deb. 1 S, Vol. XXVII. '02-0B-2002) 
Col. 278 

Allocation of Extra Rakes for Export of Maize 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 87-88 

Decline in Coffee Exports 
.".. (Deb. IS, VDI. XXVII, 02-0B-2002) 

" Col. 59-60 
, Decline in Export of Dye stuffs 
" (Deb. 12, Vol. XXVII, 30-07-2002) 

. Col. 32 

~rJ..Growth 
~!·~eb. 20, Vol. XXVII, 09-0B.2002) 

'. Col.9-1Q. 

EJlporl of ears and Motorbikes 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 76-77 

Export of Medicinal Plant 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 60-61 

Export of Organic Foods 
(Deb. IS, Vol. XXVII, 02-0B-2002) 
Col. 122-23 

Export ofProccsscd Food Items 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 209--12 

EJlport of Software 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 312-13 

Export of Steel 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 203-04 

Export of Steel to China 
(Deb. 10, Vol. XXVI, 26-07·2002) 
Col. 160-61 



78 LOKSABHA 

Export ofWhc8t to BaoSIadcsb 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 96-97 

Export of Wheat to Egypt 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 211 

Export ofWbeat to Indonesia 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 266-67 

Export Orders from Foreipl Countries 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Cot. 222-23 

Export Targets 
(Deb. I S, Vol. XXVII, 02-01-2002) 
Col 216-17 

&port to Latin AmcricanCOUII!ries 
(Deb. IS, Vol. XXVII, 02.01-2002) 
ColIOI~ 

Export to Traditional Markets 
(Deb. 10, Vol. XXVI, 26-07·2002) 
Col. 248-49 

Inspcc:tion of Export Firms 
(Deb. 10, Vol. XXVI, 26-07·2002) 
Col. 223-24 

Marine Export to Japan 
(Deb. 10, Vol. XXVI, 26·07-2002) 
Col. 216-17 

Need to set up anApparel Park in Choudwar, 
Orissa, under 'Apparel Parks for Exports' 
Scheme (MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col.S26 

Need to simplifY the Application of Income 
TaxAct to Encourage Exports in JII1UIIIglII', 
Gujarat (MUR 377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. S22-23 

Pharmaceutical Exports 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 229-30 

Policy for Boosting Agro Exports 
(Deb. II, Vol. XXVII, 29-07·2002) 
Col. 144 

Export-Import of Fertilizm 
(Deb. 12, Vol. XXVII, 30-07-2002) ProduaionlExport ofCarpcts 
Col 424-26 (Deb. 20, Vol. XXVII, 09-08-2002) 

Exports ofReadymadc C'.anncnts 
(Deb. 10, Vol. XXVI, 26·07-2002) 
Col.IOI~ 

Impediments to India's Exports 
(Deb. is, Vol. XXVII, 02"()8·2002) 
Col. 213-14 

Import and Export of Pcuolcum Products 

CoI.H-S6 
ProductionlExport of Spices 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 124-26 

ProductionlExport ofTobaalo Products 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 49-S2 

(Deb. 9, Vol. XXVI, H-07-2002) Prospects ofTextilc Exports 
Col. 261-62 (Deb. 15, Vol. XXVII, 02-01-2002) 

ImportIExport of Processed Food Items 
(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 91 

1nereasc in Production and Export of Fruits 
(Deb. II, Vol. XXVII, 29-07·2002) 
Col. 228-29 

Indo-Iraq Agreements on Export of Wheat vis-
a-vis Import of Oil 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 108-09 

InPU1~tput Nonns for Export 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 112 

Co1.16S--67 
Racket of Export Rice at Kandl. Port 

(Deb. 21, Vol. XXVII, 12-01·2002) 
Col. 16-17 

Rice for Exports 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Co1.2S3-S5 

Study to Find out Export Prospects 
(Deb. 15. Vol. XXVII, 02-08-2002) 
Col.70-71 

Textile Exports 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 115-16 



SUBJECrINDEX 79 

Transport AIIoWIUICC: for Export of Sugar 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 102 

Export Roue 
Customs Duty Evuion by Import/Export 

Houses 
(Dob. IS, Vol. XXVII. 02-01-2002) 
Col. 141 

Elport Oriellted VIlits 
Dcelinc of Export Oriented Textile Units 

(Deb. IS. Vol. XXVII, 02-08-2002) 
Col. 23J-3S 

ElportPria 
Expon Price of Aluminium 

(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 295-96 

Increase in Export Price ofBISIDIti 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 97 

Elport PfOIIIotioa CeDtns 
Export Promotion Centres 

(Deb. IS, Vol. XXVII. 02-08-2002) 
Col. 44-45 

Export Promotiola CoullCib 
Functioning of Export Promotion Councils 

(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 36-37 

Fund for EPCslEPZs 
(Deb. IS. Vol. XXVII. 02-01-2002) 
Col. 226--21 

Export Promotion Zo.-
Ban on Setting up of Trading Units in EPZ 

(Deb. 20, Vol. XXVII, 09-08-2002) 
~·'t;ol. 179 
'liport Promotion Zones iIA (Deb. 18. Vol. XXVII. 07-08-2002) 
1 Col.37 
~nd for EPCslEPZs 
(:.H;)b. IS, Vol. XXVII. 02-08-2002) 
. 'T(JjJ.226-28 
Elport Zoe. 
Policy for Agri-Export Zone 

(Deb. I, Vol. XXVI, 1S-07-2002) 
Col. 289-90 

Ellporten 

Calculation ofDEPB Rates for Exporters 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 122-23 

Rice Sold to Exporters 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 262-63 

Ellpnss Riabwaya 
Construction of Expressways 

(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 379-10 

Construction of Imcr-City Exprc8SWII)'S 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 216-17 

Corruption in Construction of Expressway 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 119 

Golden Quadrilateral and Express Highways 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 13&-40 

EltemaHy Aided Projects 
Externally Aided Projects on Coasta1 Pollutjon 

(Deb. 16, Vol. XXVII, 05-08-2002) 
cot. 159-60 

Estraditioa 
Extradition of Key Accused in Purulia Arms 

Drop Case 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 230 

Extradition ofNRIs 
(Deb. II. Vol. XXVII, 07·01-2002) 
Col. 160-61 

Extradition of Union Carbide Corporation 
Chief 
(Deb. 18. Vol. XXVII, 07-08-2002) 
Col. 95-96 

EstraditioD Treaty 

Extradition Treaties 
(Deb. 13, Vol..XXVlI, 31-07-2002) 
Co1.315·16 

Extradition Treaty 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 243 
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Exndition Treaty with Thailand 

(Dcb. 8, Vol. XXVI, 24-07-2002) 
Col. 232 " 

Eye Doutioll 

Eye DoDatioo 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 12D-24 

FACT 
Disinvestment of FACT 

, .. By Welfare c-.. 
Family Wel_ CcDua 

(Dcb. 13, Vol. XXVII, 31-07·2002) 
Col. 37-70 

F .. 1Iy WAn Pnpuaae(.) 
Family Welfare PropImme 

(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 191-204 
(Dcb. 18, Vol. XXVII. 07.0'-2002) 
Col. 209-10 (Deb. 7, Vol. XXVI, 23-07·2002) 

Col. 381-82 FllDiJy Wclfilre Proaa- ill ,. ..... 

Policy U-tum to Help Loss Making FACT 
andMFL 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 455-56 • 

, •• ity Coarts 

Family Coon in M.P. 
(Deb. 14, Vol. XXVll, 01-OB-2002) 
Col. 166-67 

Family Courts 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 232·33 

LaW)!trs Appearing in Family Courts in 
Routine Manner 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
CoI.208..()9 

Fa.11y Plan. btl 

(Deb. 3, Vol. XXVI, 17-07·2002) 
Col. 148-'2 

Family Welfare Pratt ..... 
(Deb. 3. Vol. XXVI. 17.07-1002) 
Col. 331·32 

Family WeUiRfVICCinatioo ProJI'IIDIDC 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 163-64 

Fares 
Need to declare siuaVllli MeJa. Suhanpoj in 

Bhaglpur district, Bihar as DctemationaI 
Fare (MUR 377) 
(Deb. 6, Vol. XXVI, 22·07-2002) 
Col. 409-10 

Farm HoaJe(') 
Farm Houses on Agricultural lAnd 

(Dcb. 17, Vol. XXVII, 06-0'·2002) 
CoL 309-10 Herbal Contrateptivc Cman 

(Deb. 18, Vol. XXVII, 07.08.2002) ResuJcisationot'UuuchorlICdFarmHousea 
Col. 12'-26 (Deb. 2, Vol. XXVI, 16-07-2002) 

Col. 132 'I.ily r .... i.1 Proaraa .. 
Family Planaing Programme 

(Deb. 3. Vol. XXVI, 17-07-2002) 
Col. 197 
(Deb. 13, Vol. XXVIl. 31-07-2002) 
Col. 269--72 

F.,. MMWMry ...... 

Farm Machincty Trainin, and Tcltin, 
Institutes " 
(Deb. II, Vol. XXVII, 29.07-2002) • 
Col. 21·22 

Fa ... ReNard! 
(Dcb. I. Vol. XXVI, 24.07·2002) A1locationforFarmRescardl 
Col. 237·38 (Dcb. 11, Vol. XXVIl. 19-o7-20~'n 
(l>cb. 3, Vol. XXVI, 17·07-2002) Col. 158-59 \. 
Col. 333·34 'armen 

lWo Child Norm 
(Dcb. B, Vol. XXVI, 24-07·2002) 
Col. 73-74 

Assistance to FIII'ftIIeI'S 
(Dcb. 16, Vol. .XXVII, 05.01·1002) 
Col. 70-71 
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CompenudoD to F....,. 
(Deb. 4, Vol. XXVI, 1'-07-2002) 
Col. 163"'" 

De.ab ofFIIIIIm due to Pc:slic_ Exposure 
(Deb.. I, Vol. XXVI, 1'-07-2002) 
Co1.l17-tl·'· 

FIlIDm Under loin Trap 
(Deb. 16, Vol. XXVII, 0'-0'-2002) 
Col. 323 

Farmers'ReliuiremcalsofUrc:a 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 171-72 

Subsidy to Fanners 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 64-6, 

Suicide by Farmers 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 293-94 
(Deb. 21. Vol. XXVII, 12-08-20(2) 
Co1.17· 

Training Prognunmc to Farmers 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 329-32 

InIunnce Claim ofFenners of Andlua Pradesh rut Pau Projedl-
(Deb. 21. Vol. XXVII. 12-01-2002) FISt PKe Projects 
Col. 149 

(Deb. 13, Vol. XXVII, 31-07-2002) 
Lad Holdilll for FII1DCI'S 

(Deb. 6. Vol. XXVI, 22-07-2002) 
Col. 108 

loin to Farmers, WOItICII and sc/sT 
(Deb. 10, Vol. XXVI. 26-07-2002) 
Col. 137 

Mpon of Farmers to Urban Areas 

Col. 32S-36 
rut Track Scheme 
Fast Track S60 Scheme 

(Deb. 15, Vol. XXVII, 02-01-2002) 
Col. 272 

PCI 
(Deb. 7, Vol. XXVI. 23-07-2002) Bank Overdraft ofFCI 
Col. 278-79 

Pass BooIr. to Farmer 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 227-29 

(Deb. 2, Vol. XXVI. 
Col.9S-96 

16-07-2002) Closing Down ofFCI Godowns 

Plan Panel for Subsidy through Cash or Coupon 
toFarmcrs 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 445 

Poor Condition ofFarmc:rs on Border 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 391-99 

Protcc:tion to Farmers 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 249-S0 

Rehabilitation ofTendu Leaves Fanners 
(Deb. Hi, Vol. XXVII. 05-01-2002) 
Col. III 

Relief to F IIIIICIS 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 204-05 

Setting up of R.egional Training Centres for 
F~ 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 176--7' 

(Deb. IS. Vol. XXVII. 02-01-2002) 
Col. 251-S9 

Construction of Godowns in Rural Areas 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 225-26 

FCl, Ramagundam 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 364-6S 

Hiring Private Godowns by FCI 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 207-12 

Jm:gularity in FCI 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 139-40 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 121-22 

Malpractices in FCI Godowns in Kerala 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 177-71 
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Optimum use of Sr.oraac Capacity by FCI 
(Dcb. 20. Vol. XXVII. 09-08-2002) 
Col. 224-2' 

Revamping ofFC[ 
(Dcb. U, Vol. XXVII. 02-01-2002) 
Col. 42-44 

Revival of Units of FCl Ltd. 
(Dcb. 17, Vol. XXVII, 06-01-2002) 
Col.3l6-17 

Surplus Paddy Stock. in FCI Godowns 
(Dcb. 20. Vol. XXVII, 0~-01-2002) 
Col. 1-9 

r. StnctD,. 
Uniformity in Fcc SIructIft ofCollcgcs 

(Dcb. 12, Vol. XXVII. 30-07-2002) 
Col. '9 

Fellow.llips 
JRF. SRF and RA Fcllowships 

(Dcb. 17. Vol. XXVII. 06-01-2002) 
Col.IS-17 

nItA 
FERACases 

(Deb. 10, Vol. XXVI. 26-07-2002) 
Col. 277-71 

FERA Violation by MNCs 
(Dcb. 20. Vol. XXVII, 09-01-2002) 
Col. 98-99 

Fertilizer Companies 
Severance Package for Employees of Ailling 

Fcnilizer Companies 
(Dcb. 12. Vol. XXVII. 30-07-2002) 
Col. 460 

Subsidy to the Fertilizer Companies 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 186--88 

Fertlliur(s) 
Ammonia Urea Plant in Venezucla 

(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 7S-76 

Closure of Chemical Fertiliser Units 
(Deb. 17. Vol. XXVII. 06-08-2002) 
CoI.6S-66 

Dc-Control of Urea 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 26' 

Disinvestment of Chemical and Fertilizer 
PSUs 
(Dcb. 2. Vol. XXVI. 16-07-2002) 
Col. 112-13 

Disinvestment of FACT 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 311-82 

Export-Import of Fcnilizers 
(Dcb. 12, Vol. XXVII, 30-07-2002) 
Col. 424-26 

Fanners' Rcquircrncnts orUra 
(Dcb. 2, Vol. XXVI. 16-07-2002) 
Col. 171-72 

Fcrtilizer Plants in die Country 
(Dcb. 12. Vol. XXVII, 30-07-2002) 
Col.l47-SO 

Fcrtilizer Pricing Policy 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 429-30 

Fertilizers Industry Development Fund 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 3'3-'4 

Grants to Cow-Tcnding Ccntres for 8io-
Fcnilizers 
(Dcb. 16, Vol. XXVII. 0'-01-£0(2) 
Col. 8'-16 

IFFCO Fertilizcr Retail Centres in 
Maharashtra 
(Dcb. 12. Vol. XXVII. 30-07-2002) 
Col. 241-42 

Import of Fertilizers Subsidies 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 26' 
I~ in the Price of Chemical and Fcrtilizas 

(Deb. 7, Vol. XXVI, 23-07-2002) 
Co1.2~ 

Increase in the Price ofUra 
(Dcb. 7, Vol. XXVI. 23-07-2002) 
Col. 127 

Indiscrim~ usc ofChemials and Fertilizers 
(Deb. 12, Vol. XXVII. 30-07-20(2) 
CoI.3IS-16 

Indo.Qman Fcrtilizer Project 
(Dcb. 7. Vol. XXVI, 23-07-2002) 
Col. 210-11 
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Loss to Fertilizer Industry 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 61-62 

New Criteria Regarding Sale of Urea 
(Deb. 7. Vol. XXVI. 23-07-2002) 
CoI.IS9-60 

New Policy Norms for Fertilizer Policy 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 365-66 

Pollution Caused by O.wal Fertilizers 
Company 
(Deb. 16. Vol. XXVII, 0'-08-2002) 
Col. 43-44 

Recovery of Money Involved in Urea Scam 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 167-68 

Requirement of Fertilizers and Insecticides in 
Andhra Pradesh 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 68-72 

Research and Development in Fertilizer Sedor 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 399-400 

Retention Price Scheme 
(Deb. 7, Vol. XXVI, 2)-07-2002) 
Col. 146-47 

Revival of Sick Fertilizer Units 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 291-94 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 128 

Setting up of New Fertilizer Plants 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 25-26 

Urea Making Units 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 303-08 

Use of Ash Released from Fertilizer Units 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Co1.2~2 

Use of Chemicals and Fertilizers in North 
Eastern States 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 165-66 

Use of Fertilizersl(qsccticides 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 8-9 

Use of FertilizerslPcstjcides 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Co1.203--0S 

Use of Jute Bags for Packaging Urea by 
Fertilizer Companies 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col.IS6-IS7 

UsclDistribution of Urea Fertilizer 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 181-83 

FlCCI 

MoU between FICCI and WTO Consultation 
Centre. Shanghai 
(Deb. 10. Vol. XXVI. 26-07-2002) 
Col. 174 

FieN Shelters 
Manufacturing ofField Shelters 

(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 124 

Stock ofSccds and Fertilizers FlFA 
(Deb. II, Vol. XXVII, 29-07-2002) FIFA Telecast Rights to Ten Sports 
Col. 56-66 (Deb. 4. Vol. XXVI. 18-07-2002) 

Subsidy on Fertilizers Col. 129 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 4~02 Telecast of FIFA World Cup 

(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 33-34 ~SidY to the Fertilizer Industries 

. (Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 70-71 

Unmarketcd Huge Stocks of Urea 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 389-91 

Fithter Aln:raft(s) 
Crash of Fightcr Aircraft 

(Deb. 4. Vol. XXVI. 18-07.2002) 
Col. 46-47 
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Dc:,oelopment ofFltiauc Meier 
(Deb. 14, Vol. XXVII, 01-01·2002) 
Col. 36 

ModcmisIIioo of MIG Aircraft 
(Deb. 4, Vol. XXVI, 11-01·2002) 
Col. 140-'2 

ProcumDent of Am 
(Deb. '9, Vol. XXVI, 25-07-2002) 
Col. 237·31 

Test FliJIst LCA 
(Deb. 4, Vol. XXVI: 1 .. 07·2002) 
Col. 65 

n 

'I ••• c. C .. aiIIIe. 
Granl' for Libr.ries by 11th Finance 

COIMlissioa 
,tD~b. 16, Vol. XXVII, 05-08-2002) 
~.2&2-14 

RecoRlmendationl of Elevcath Finance 
Commission Report 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 92-93 

'l .. acW Alllltaace 
AuistlDce by World 8Mk for IlOIIds and 

HiabWIYI 
(Deb. 15. Vol. XXVII. 02-01-2002) 

FDI rn Inflow CoL 61 
(Deb. 20, Vol. XXVII, 09·01-2002) Assistance for DcYClopmcDt ofTouriM Sites 
Col. 52-53 (Deb. 21, Vol. XXVII, 12.01-2002) 

Film Peno .. lities Col. 247 
Police Protection 10 Film Personalities 

(Deb. 17. Vol. XXVII. 06-0&-2002) 
Col. 225-26 

Fllm(s) 

Benefit to Film Industry 
(Deb. 14, Vol. XXVII. 01·08-2002) 
Col. 301-02 

DilUtion for Saeening of Documentaries! 
Films 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col21S-17 

Distortion ofHistorical Facts in Films 
(Deb. 9, Vol. XXVI, 25·07-200.2) 
Col. 50-51 

Production ofCbildren'sFiIms 
(Deb. 4, Vol. XXVI, 1&-07-2002) 
Col. 39-40 

Production of Piralc:d VCDS/CDs 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 100-101 

Prospects for Fihn lndusuy 
(Deb. 14, Vol. XXV 11, 01-0&-2002) 
Col. 29&-99 

Special Halls for X -Rated Films 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 201-04 

Tc~ ofHcaIIh Telcfilm on Doordanhan 
(Deb. 14, Vol. XXVII, 01-0&.2002) 
Col. 99 

Assistance for DcvcJopment ProjecCa 
(Deb. 20, Vol. XXVII, 09-0&-2002) 
Col. 227 

Assistance for bription Schemes 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 1&1-82 

Assistance for Jails in Madhya Pradesh 
(Deb. 17. Vol. XXVII, 06-0'-2002) 
Col. 240-41 

Assistance tor Purc:huc of TfIICCors 
(Deb. 16, Vol. XXVII, 05-01-2002) 
·CoI.313-16 

Assistance b Soyabean Research ia JaWpur 
(Deb. 16. Vol. XXVII. 05-0'-2002) 
Col. 61-69 

Aulslancc to Atiican Couatrics 
(Deb. 13. Vol. XXVII, 31-07·2002) 
Col. 317-19 

Assistance 10 Coc:onut FItIIICII AfFcdcd by 
Cyclone 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 1&&-&9 

Assistance 10 Famen 
(Deb. 16. Vol. XXVII, 0'·0&-2002) 
Col. 70-71 

Assistance 10 Hand100m CoopenriVII Soc:IeIies 
(Deb. 20, Vol. XXVII. 09·08-2002) 
Col. 217-54 
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Assistance to Losalncurrina Rural Industries 

(Dcb. I. Vol. XXVI, 15-07-2002) 
Col. 159-60 

Assistance to SCIISTs 

Financial Assistance to Manipur by REC 
Fundina 
(Dcb. 19. Vol. XXVII. OJ-01-2002) 
CoI.253-~ 

(Deb. 20. Vol. XXVII, 09-08-2002) Financial Assistance to Paradccp Port Trust 
Col. 138-46 (Deb. II, Vol. XXVII, 07-01-2002) 

Col. "I 
Assistance to SSts in RajllSlhan 

(Dcb. 8. Vol. XXVI. 24-07-2002) 
Col. 125-27 

Assistance to West Benlal for Tourism 
Development 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 141-42 

AssistInce to Women Cooperatives Societies 
in Gujarat 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 165 

Assistance under Soil Conservation Scheme 
(Deb. 16, Vol. XXVII, 05-0'-2002) 
Col.65~ 

Financial Aid to Kamatab 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 5a-,. 

financial Assistance for Computer Education 
by UGC 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 1"-56 

Financial Assistance for Development on 
NiJciris 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 305-06 

Financial Assistance from International 
Aaencies 
(Dcb .•• Vol. XXVI, 24-07-2002) 
Col. 227-29 

Financial AssistanCe to Kamataka 
(Deb. II. Vol. XXVII. 07-01-2002) 
Col. 41-49 

(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 60-61 
(Deb. I, Vol. XXVI. 1'-07-2902) 
Col. 1.36-37 

Financial Assistance to Plasma Research 
Institute, Gandbinapr 
(Deb. II, Vol. XXVII, 07-01-2002) 
Col. 135-36 

Financial Assistance to Rajasthan 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 261-69 

Financial Assistance to Self Help Groups of 
Women under DWCUA 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 246-'0 

Financial Assistance to State Governments 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. II 

Financial Assistance to SlateS 
(Deb. a, Vol. XXVI, 24-07-2002) 
Col. 142-44 

Financial AssistanCe to Tamil Nadu 
(Dcb. 13, Vol. XXVII, 31-07-2002) 
CoJ.262-63 

Financial Assisaancc under JDSMT Scheme 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 229-30 

Guidance/Assistance to Job Seekers 
(Dcb. 21, Vol. XXVII, 12-01-2002) 
Col. 211-12 

'Need to provide financial assistance to the 
Government of lharkhand to promote 
literacy in the State (MUR-377) 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 317 

Need to provide financial assistance to 
Government of Bihar for construction of 
buildings for primary schools in 
MU!ZIffaJpur Parliamentary Constituency 
(MUR-377) 
(Deb. 2, Vol. XXVI. 16-07·2002) 
Col. 526-27 
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Need to provide financial assistance to 
Govenunenl of Bihar for repair of Saran 
Emb~nkment in Gopalganj district 
(MUR-377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Co1.S25-26 

Need to provide financial assistance to 
Government ofU. P. for providing rdieflo 
the people affected by drought in 
Moradabad Parliamentary Constituency 
(MUR-377) 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 527-21 

Need to provide financial assistance to 
Government of Uttar Pradesh for free 
borewell in drought affected areas of 
Bundelkhand region (MUR-377) 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 525 

Need to provide financial assistance to 
Government of Uttar Pradesh 10 meet the 
situation arising out of drought conditions 
in Bundelkhand region of the State 
(MUR-3T7) 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 360 

Need to provide financial usistaDce 10 the 
Government of Bihar for providing basic 
amenities It tourist centres in the State 
(MUIt-377) 
(Deb. 14, Vol. XXVII. 01-01-2002) 
Col. 361 

Need to provide financial assistance 10 the 
Government of Maharashtra for providing 
relief to the people aft'ec:tcd by drouaht in 
Nasik district (MUR-377) 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 440 

Need 10 Provide Financial Assistance 10 the 
Government of Uttar Pradesh for early 
completion ofKlllhar Irrigation Project in 
Sonbhadra District (MUR-377) 
(Deb. 4. Vol. XXVI, 11-07-2002) 
CGI.211 

World Bank Assistance for Educational 
Rcfonns of Kamataka 
(Deb. 20. Vol. XXVII. 09.01-2002) 
Col. 117 

Fianci.1 I .. tit.tlo .. 
Loans ofFI outstanding Apinst Government 

(Deb. 15. Vol. XXVII. 02-01-2002) 
Col. 161-62 

NPAs of Financial Institutions 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 201 

Ombudsman 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 114 

Power 10 Financial Institutions 
(Deb. 10, Vol. XXVI, 26-97-2002) 
Col. 67-69 

Role orFIs 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 123-24 

Unclaimed Money ofFinanciallnstitulions 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 217 

Fiaalltl.1 In,tnt.eats 

F inaneial Instruments 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 125 

Flu.cial Sector 
Selection ofHeads of Financial SeclOr 

(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 103 ,.... 

Mutual-Cooperation of India and Finland in 
Power Settor 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 232-33 

FlPB 
ShiftinJ ofFIPB 

(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 204 

F1tca1 aero ..... 
Memorandum of Undenakings for Fiscal 

Reforms 
(Deb. 20, Vol. XXVII, 09-01-20~~ i 
Col. 236-37 --. -t 

Fl ... 
Extinction of Fish Species 

(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 111-13 
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Extinction of Marine Fish Species 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 146 

Fbheriel 
Ban on Bull Trawling 

(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 161 

Construction ofVizhinjam Fishing Harbour 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 162-63 

Female Workers in Fish Processing Industry 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 327-28 

Fisheries Regulation Lqislation 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Co1.81.g9 

Funds for Animal Husbandry and Fisheries 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 177-78 

Funds for Fisheries 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 135-36 

Funds for Fisheries Training and Extension 
Units 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 266 

Guidelines of Fishing . 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 253-54 

Marine Fish 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 231 

Schemes for Honiculture. Fruit Trees and 
Fisheries 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 291-306 

Settinl up ofFishinl Harbour in Kerala 
(Deb. 11, Vol. XXVII, 29-07-2002) 
Col. 219-20 

FI.lle,me. 
Kidnappinl of Fishermen 

(Deb. 9. Vol. XXVI, lS·07-2002) 
Col. 283 

ReliefSclteme for Fishennen 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 189-92 

Fishery Seed Produdion Scheme 
Fishery Seed Production Scheme 

(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 262-63 

F"lShery Survey or India 

Fishery Survey of India 
(Deb. II. Vol. XXVII, 29-07-2002\ 
Col. 33-34 

Five Yea, PIaIl(I) 

Development of International Airpon during 
11th Plan 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 203 

FM Radio in Tenth Plan 
(Deb. 9, Vol. XXVI. 25·07-2002) 
Col. 107 

Growth Rate in Tenth Plan 
(Deb. II. Vol. XXVII, 07-01-2002) 
Col. 167 

Implementation of Recommendations in the 
Approach Paper 10 Tenth Plan 
(Deb. 21. Vol. XXVII. 12-01-2002) 
Col. 254 

Outlay for Power Plants during Tenth Plan 
(Deb. 19. Vol. XXVII. 08-01-2002) 
Col. 137 

Power Projects during EIe_th Plan 
(Deb. 19, Vol. XXVII, 08-01-2002) 
Col. 224-25 

Power Projects During Tenth Plan 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col.2l3-14 

Target for Tenth Plan 
(Deb. 18, Vol. XXVII. 07-01-2002) 
Col. 131-32 

Flowen 

Expon of Flowers 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 309-16 

Production of Fruits. Vegetables and 
Floriculture 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 218-20 
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Fly.....,. 

Consttuction of Fly-ovcrs 
(Deb. 16, Vol. XXVII, OS-01-2002) 
Col. 272 

Need for consuuction of a Ry -over at Cbilbilla 
in Pralapiarh district on Faizabad-
Allahabad National Highway, U.P. 
(MUR-377) 
(Deb. Il, Vol. XXVII, 31-07-2002) 
Col. 311 

Need for construction of IIlIm ny-owrs on 
railway crossings in Kanpur, Uttar Pradesh 
(MUR 377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 523 

FlYiaa Ca.." 
Subsidised Flying Clubs 

(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 1&-20 

FMRadIo 
Coverqe of FM Radio Stations 

(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 73·74 

Expansion of AIRIFM 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col.20l-27 

F.M.Radio Station for EducatioaaI PurpoIe 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 246 

FM Radio in Tenth PIIli 
(Deb. 9. Vol. XXVI, 25·07.2002) 
Col. 107 

Funds for FM Radio Stations 
(Deb. 14, Vol. XXVII, 01-08·2002) 
CoI.l39 

Introduction ofF. M. Radio on Long DisIanc:c: 
Trains 
(Deb. 4, Vol. XXVI, J 8.07.2002) 
Col. 201 

Reduction in Licence Fcc: for FM Radio 
(Deb. 19. Vol. XXVII, 01-01-2002) 
Col. 237·3' 

Revenue SbariRa System for FM Radio 
(Deb. 4. Vol. XXVI. 11-07.2002) 
Col. 56-51 

, ....... 
Increase in Production ofFo4der 

(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 195-96 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 23l-36 
(Deb. 1, Vol. XXVI, 15-07-2002) 
Col. 139-140 

Requirement orFodder 
(Deb. I, Vol. XXVI, 15-07-2002) 
Co1.62~ 

'ood 
Decline in Food Production 

(Deb. 16. Vol. XXVII. 05-08-2001) 
Col. 29-30 

Norms of Preservation of Food Produced 
Ihrough Bio-TechnoJo&y 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 120-21 

SurveilllUlCC of PeSlicicleResidues in Raw 
Foods IIId Animal Feed 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 150·51 

.oed .... 
Settinl up of Food BIRks 

(Deb. 10, Vol. XXVI. 26.07-2002) 
Col. 79-80 

'M Dew ...... ' , .... 
Food Development Fund 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 69 

.ood,.,.W ..... ~ 
Food for WorIc ProatIllllllC 

(Deb. 7, Vol. XXVI, 23-07·2002) 
Col. 252·53 

'ood Parka 
FoodPatb 

(Deb. 20, Vol. XXVII. 09-01-200~· 
Col. 270-71 'Z 

Settin, up orFood Parka 
(Deb. 16. Vol. XXVII; 05-0"2082) 
Col. 218-19 
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Setting up of Food Parks 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 32-33 

Food Piau 
Food Plazas 

(Deb. 14, Vol. XXVII. 01-01-2002) 
Col. III 

Food Processing 
Food Processing Industries 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 211-82 

Import/Export of Processed Food Items 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 91 

Job Opportunities in FPI 

Allocation of Food grains to States 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 243--46 

(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. I ()()..-44 

Cultivation of Golden Bajra 
(Deb. 16, Vol. XXVII, 0~01-2002) 
Col. 114-IS . 

Cultivation of Wheat and Paddy 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.37~7S 

Export ofFoodJrBins 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. I 49-S0 

(Deb. I, Vol. XXVI, I S-07-2002) Export ofWbcat 10 Egypt 
Col. 136 (Deb. 10, Vol. XXVI, 26-07-2002) 

Monopoly of MNCs in FPI Col. 218 
(Deb. 6, Vol. XXVI, 22-07-2002) FoodgrainsAllocationlOBPLFamilics 
COI.3SS-S6 (Deb. IS, Vol. XXVII, 02-01-2002) 

National Food Processing Policy Col. 280 
(Deb. It, Vol. XXVII, 29-07-2002) Foodgrains Distribution through PDS 
Col.l20-21 

(Deb. IS, Vol. XXVII, 02-08-2002) 
Rural Processing and Marketing Set-ups 

(Dcb. 6, Vol. XXVI, 22-07-2002) 
Col. 99 

Setting up ofFPI by Multinational Comp.,ics 
(Deb. I, Vol. XXVI, 15-07-2002) 
Co\.1l2 

ScUing up of FPI in Gujlrlt 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 227 

Study by Task Force in FPI Sector 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 11-12 

VlClllt Post in Food Processing Industries 
(Deb. I. Vol. XXVI, I S-07-2002) 
Col. 87 .. 1 

Faod PI'CMhIdI 
Proper Indication on Product Labels 

(Deb. IS, Vol. XXVII, 02-01-2002) 
Col.m 

"ood.,.. .. 
Accclerlting Foodgnin Exports 

(Deb. I S, Vol. XXVII, 02-01-2002) 
Col. 271 

Col. 126-46 

Foodgrains of APL to BPL Families 
(Deb. 20, Vol. XXVII, 09-01-2002) 
CoLlSl-Sl 

HMdIiaa ofFoocipin. by PrivlIICApcles 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col.3S-36 

High Yicldio& Rice 
(Deb. I, Vol. XXVI, IS-07-2002) 
Col. 249 

Off-Take ofFoodgrains 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. I 49-S0 

Policy ChaIJae in hprd 10 Rice produCle Iiom 
Paddy 
(Deb. 21, Vol. XXVlI, 12·01-2002) 
Col. 110 

Procuranent of Millet, Mustardilld Ground 
Nut 
(Deb. 16, Vol. XXVII, OS-01-1002) 
Col. 317-11 
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Quantitative Restrictions on Procurcmcnt of JIIpIIICSC Aaisa.ncc lOr Polio EJadk:ation 
Foodgrains (Deb. I, Vol. XXVI, 24-01-2002) 
(Dcb. 15, Vol. XXVII, 02-08-2002) Col. 77 
Col. 49-50 

Racket of Export Rice at Kandla Port 
(Deb. 21. Vo\. XXVII, 12-08-2(02) 
Col. 86-87 

Rural Storage 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 212-14 

RCIlisation o(Foteian Proceed 
(Deb. IS, Vol. XXVII, 02-01-2002) 
CoUll 

U.S. Aid to PIk 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 7S-76 

Foreip Audit Final 
Transportation Cost of Foodgrains 

(Deb. 20, Vol. XXVII, 09-08-2002) ForcipAuditFinns 
Col. 15 (Deb. IS, Vol. XXVII, 02-01·2002) 

Uniform Foodgrain Procurement Policy 
(Deb. I S, Vol. XXVII, 02-08-2(02) 
Col. 238 

Foreiga Aid 
Misutilisation ofExtemaiAid 

(Deb. 15, Vol. XXVII, 02-08-2(02) 
Col. 45 

Forrign AssistaBce 

External AssislanCe to TripunI 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 61-62 

Foreign Assistance 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 62-70 

Foreign Assislance for Ilriplion JI!ojoca. 
(Dcb. 21, Vol. XXVII, 12-01-2002) 
Col. 91-100 

Foreicn A55isIancc for T.B. 
(Deb. I, Vol. XXVI, 24-01-100,) 
Col. 19-23 

Foreign Assistance to BIIMCd Orpn~ 
(Deb. 12, Vol. XXVII, 30-07·2802) 
Col. 3) 

Foreign Loans fbr!be Wellin Sdaeaa 
(Deb. 15, Vol. XXVII, 02-01-2002) 
Cot 170 

Health Projects with the AIIisIMce ofFordp 
AlsistaDcc 
(Deb. 3, Vol. XXVI, 17-07-2(02) 
Col. 261-62 

Japanese AJSistlnce fur Buddhist Sites 
(Dcb. 21, Vol. XXVII, 12-01-2002) 
Col. 217 

Col.311 

'orelg_ Cilaueb 
Foreign ExchInge fiom Upliakia, ofCblnncIs 

(Dcb. 4, Vol. XXVI, 18-07-2002) 
Col. 16-27 

'oreip C .. ,..ies 
FilillJ of Papers by COmpallies 

(Deb. IS, Vol. XXVII, 02-01-2002) 
Col. 299 

Forcip Companies involved in ExpIonIion in 
North East 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 142 

Fomp CompIAy SIIhas 
(Dob. 15, Vol. XXVII, 02-01-1802) 
CeI.27I-n 

IDvestment of FO"',D ComplIlics in 
De\'C1opIncnt ofNCES 
(Deb. 4, Vol. XXVI, 18-07-2002) 
CoJ.22l-25 

hlliDa out of .Forcip Firms from Power 
Projects 
(Deb. 14, Vol. XXVII, 01..01.1002) 
Col. 12-24 

r ...... Dt........ <, 
WeicomI to hrIiImeaIary DoJcptionfrom 

Mcldco . 
(Deb. 12, Vol. XXVII, 'O~07-2002) 
Col. I 

'; \~ 

Welcome to Parliameatary Deqltloa &om ' 
Surinam 
(Deb, It, Vol. XXVII, 01-01·2002) 
CoL 1-2 
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Forella Dlpltlrl. 
Foreign Minister YlSit to Sri Lanka 

(Deb. 18. Vol. XXVII, 07-08-2002) 
Col. 27-28 

Visit of DG of Israel 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 103 

Visit ofEU Rcpmentative 
(Deb. III, Vol. XXVII, 07-08-2002) 
Col. 119 

Visit of Foreign Dignitaries 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 23-34 

Visit of U.S. Secretary of Stale 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 58-59 

'orel,. Direct InvestlHRI 
Adverse Effect on Medium and Small 

Newspapers by FOI 
(Deb. 14, Vol. XXVII, 01-08-2002) 
CoI.56-S7 

Contribution of FOI in Indian Economy 
(Deb. 15, Vol. XXVII, 02-08-2002) 
CoL 271 

FDI FII Inflow 
(Deb. 20, Vol. XXVII. 09-08-2002) 
CoI.S2-Sl 

FOI in Animal Health CalC 
(Deb: 2, Vol. XXVI, 16-07-2002) 
Col. 255-56 

FDI in Print Units of SEls 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 230 

FOI in Telecom Sedor 
(Deb. 8, Vol. XXVI, 24-07·2002) 
Col. 110 

High Powered Commiuce on FOI 
(Deb. 20, Vol. XXVII, 09-08·2002) 
Col.6l 

Priority List for FDI 
(Deb. 20, Vol. XXVII, 09·08·2002) 
Co1.167~ 

Steps to Achieve FDI Tqet 
(Deb. 20, Vol. XXVII, 09·08·2002) 
Col. 151 

Visit of Delegation to Switzerland to Attract 
FDI 
(Deb. IS, Vol. XXVII, 02-08·2002) 
Col. 186-87 

Forel,. Eu .... '. 
Foreign Exchange fromUplinking ofCbanncls 

(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 16-27 

Foreign Exchange Rcscrvcs 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 7-8 

Forelp IRv.lmeat 
Canadian Investment to Promote Bio-Teeh 

Industry in India 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 93-94 

Foreign Investment in Hydro Electricity 
Projects 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Co1.S{}-54 

Foreign Investment in Power Infrastructure 
Projects 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. SO-51 

Foreign Investment in Power Sector 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. III 

Investment of Foreign Companies in Power 
Sector 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 21-30 

Foreiea lavalon 
Foreign Investors 

(Deb. 10, Vol. XXVI, 26-07·1002) 
Col. 73·74, 222-23 

Print Media to Foreign Investors 
(Deb. 4, Vol. XXVI, 11-07·2002) 
Col. 42---44 

Remittance of Profit by Foreign InVClton 
(Deb. IS, Vol. XXVII, 02-08·2001) 
Col. 247---49 

'oreil8 N.tteaab 
Forcip NIlionals 

(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 109 
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No Objection Certificate to Foreign Students 
(Deb. 7, Vol. XXVI, 23·07-2002) 
Col. 106 

Foreign Policy 
Re:lndian Foreign Policy with particular 

reference to West Asia 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col.2SO-!l3 

Foreian Relations 
Agreement with Spain 

(Deb. 2, Vol. XXVI, 
Col. 191-92 

Indo-Australia Ties 

16-07-2002) 

(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 1-9 

Indo-Kazakhstan Ties 
(Deb. 18. Vol. XXVII, 07-08-2002) 
Col.16S 

Relations with Maldives 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 7S 

Foreign Toariats 
Decline in Foreign Tourists Amval due to 

Indo-Pak Tension 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 88-92 

Decline in Foreign Tourists Amval 
(Deb. 1, Vol. XXVI. 15-07-2002) 
Col. 180-11 • 

Demand of Indian Products in South and 
Central Asian Market 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 77·78 

Duly-Free Access to Blllgladeshi Products 
(Deb. 20, Vol. X~VII, 09-01-2002) 
Col. 2'-26 . 

India's Position in Competitiveness Ranking 
(Deb. !I. Vol. XXVI, 19·07-2002) 
Col. 32-33 

Indo-Iraq Agreements on Export of Wheat 
moO-Vis Import of Oil 
(Deb. 19, Vol. XXVII, 08·08.2002) 
Col. 108-09 

Indo-Myanmar Border Trade Talks 
(Deb. 10, Vol. XXVI, 26-07·2002) 
Col.7S·76 

Indo-Oman Fertilizer Project 
(Deb. 7. Vol. XXVI, 23·07·2002) 
Col.210-11 

International Trade Relation with Iran 
(Deb. 20. Vol. XXVII. 09·08-2002) 
Col. 112·13 

Meeting oflndo-China on COil 
(Deb. 2. Vol. XXVI. 16·07-2002) 
CoI.IS9-64 

Review oflndo-Sri LIIIka Trade Agreement 
. (Deb. !I, Vol. XXVI, 19·07-2002) 

Col. 33 
Trade betwecD India and Sri Lanka 

(Deb. 15. Vol. XXVII, 02-08-2002) 
Package for Foreip TourilU Col. 223-25 

(Deb. II, Vol. XXVII. 29-07·2002) Trade with SMRC Countries 
Col. 9 (Deb. I!I, Vol. XXVII, 02-01-2002) 

Palace-on-Air for Foreign Tourists Col. 24()-44 
(Deb. 16. Vol. XXVII, O!l-01-2002) 
Co\.I09 

Visit of Foreign Tourists 
(Qeb. 21, Vol. XXVII. \2-08-2002) 
Col. 60-61 

'orelp Treatlel 
Indo-BangIadesb Trade Treaty 

(Deb. 20, Vol. XXVII. 09.01·2002), 1 
Col. 223 .. 

Review of Indo-Blnlll TMl)' 
(Deb. 1. Vol. XXVI, 1 S-0T-2002) (Deb. 16, Vol. XXVlI. 0'.01.l(02) 
Col. 44 Col. 309 

Forelp TracIe 'oreisa VIIlt(l) 
CbiDa's Co-opc:ratlon for Multilateral Trade Foreign Trip ofOft1ciaJa 

(Deb. 10, Vol. XXVI, 26.117·2002) (Deb. 16. Vol. XXVII, 0'-01.2002) 
Col. 200 Col. 68 
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Visit of Delegation 10 Switzerland 10 Attract 
FOI 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 186-87 

Visit ofEnaineers to China 
(Deb. 18, Vol. xxvn, 07-01-2002) 
CoI.201"()2 

Visit oflndlan Team to USA 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 271 

Forest Depal1llleRt 
Works Undertaken by Aurangabad Forest 

Department 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 200-201 

ForatlA_ 
Eviction Drive for Encroacltments of Forest 

Lmd 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 86-87 

RegularisatiOO ofEncroaclled Forest Land 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 36--40 

Regularlsation of Encroacbmenls on Forest 
Land 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 7-'J 

Releuc of Forest Land for Nuclear Power 
Plants 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 13-16 

Release of Waste Forest Land for Public use 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 37 

kltiliution of Funds Eamed through Diversion 
.... .,fForest Land 
~(Deb. II, Vol. XXVII, 29-07-2002) 

Col. 15-10 tonst orad ... 
ifdurder afforest Officials 
r ... (Deb. 21, Vol. XXVII, 12-08-2002) 

Col. 99-1 12 
Security and Insurance Cover to Forest 

Officials 
(Deb. 16, Vol. XXVII, 05-01~2002) 
Col. 11-12 

Wireless Sets 10 Forest Officials 
(Deb. 16, Vol. XXVII, 05-0S-2002) 
CoL 164 

Forat(.) . 
Allotment afForest Land on Lease Basis 

(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 111-12 

Assault on Forests Officials 
(Deb. 6, Vol. XXVI, 22.01-20(2) 
Col. 41-48 

Central Authority on Conservation afForests 
(Deb. 16, Vol. XXVII, OS-OS-2oo2) 
Col. 368 

Closure of A& N Islands Forest and Plan:ation 
Development Corporation 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Co1.IJ6-38 

Commercialization of Forest Land in Madhya 
Pradesh 
(Deb. I, Vol. XXVI, 15-07-2(02) 
Col. 245 

Development of Forests in Delhi 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 209-10 

Distribution of De graded Forest Land 
(Deb. II, Vol. XXVII. 29-07·2002) 
CoI.S!) 

Diversion and Encroachments of Forest Land 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 188-89 

Effects of Pesticides on Enviromnee! 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 7-9 

Environment Orientation to School Education 
Scheme 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 299-304 

Experts' Opinion on Polluted Environment 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Co1.321-22 

Fire In Forests 
(Deb.< I, Vol. XXVI, 15-07-20')2) 
Col. 21S-16 

Forest Cover 
(Deb. 21, Vol. XXVII. 12·08-2002) 
Col. 240-41 
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GtUarat Foresti)' I>cvc1opmcnt Project 
(Deb. 15, Vol. XXVII, 02-08·2002) 
Col. 267 

Impact of Urbanisation of Health and 
Environmc:llt 
(Deb. 16, Vol. XXVII, 05·08·2002) 
Col. 20-21 

Incentives 10 Industries Adopting Recycling 
Method 
(Deb. 6, Vol. XXVI, 22-01·2002) 
Col. 60 

Protection of Mangrove Forests 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col 32-36 

Protccrion ofNawral Forests in Andamans 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Co1.94-9S 

Repealing of Forest Conservation Act, 1980 
IIIId Envil'OlllIlellt Protection Act, 1986 
(Deb. 21, Vol. XXVII, 12-08·2002) 
Col.!!!! 

Seminar on India's Forest Beyond 2000 
(Deb. 2, Vol. XXVI, 16·07-2002) 
Co1.6!!-10 

Thick Forests in Tamil Nadu 
(Dcb. 16, Vol. XXVII, 05-08-2002) 
Col. 73·74 

Utilisation of Funds meant for Forest 
Development • 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 169-78 

Wells in Gir Forests 
(Deb. 21. Vol. XXVIl, 12-08-2002) 
CoL 124 

FrslI" 
Investment by Fnmce Telecom in Cellular 

Sedor 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 189-90 

Fraacl(s) 

AIIepd Fnwd Cues in NLC 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 249-52 

Bank Fraud 
(Deb, 15, Vol. XXVII, 02.08-2002) 
Col. 239-40 

Presumptive Fraud Cues 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 116-17 

Free Bonwell Sdteme 
Need to provide financial UIIistance to 

Govcmmeot of Uttar Pradesh for free 
borewell in drouJht affected arou of 
Bundelkband region (MUR-377) 
(Deb. 2, Vol. XXVI, 16-01-2002) 
Col 525 

Free Trade 
Free Trade Agreement 

(Deb. 18, Vol. XXVII, 07-08-2002) 
CoUI 

Free TracIe Zoae 

Free Trade ZoIIe between India and Thaillllld 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 117 

,reea. FitJaten 
Bhapt Sinah's Birth PIa:c 

(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 210-11 

Fretpt 
Decline in Freisht Market Share 

(Deb. 9, Vol. XXVI, 25-07·2002) 
Col. 268-70 

Freight Equalisation Scheme 
(Dcb. 9, Vol. XXVI, 25-07-2002) 
Col. 92·9J 

Railways 
(Deb. 19, Vol. XXVIl, 08-01-2002) 
Col. 73 

'rults 
Establisbment of Manao Pulp Extraction 

IndUJtriea '. 
(Deb. II, Vol. XXVII, 29-07.2002)'" 
CoI.J9 

Establishment of Rural Cooperati\iU for 
Marketing Fruitlaod Vepcables 
(Deb. 21, Vol. XXVlI, 12·01-20Gl) 
Col. 197-98 

Export ofManao 
(Deb. I, Vol. XXVI, 1!!-07-2002) 
Col. 91 
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IDc:rcasc in Produc:tlon and ExpoIt of Fruits 
(Deb. II, Vol XXVII, 29-07-2002) 
Col. 228-29 

Bringing Back Fugitives from Law 
(Deb. 18, Vol. XXVII, 07-08-2002) 

Mango Development Projects in Orissa Col. 60-61 
(Deb. 6, Vol. XXVI, 22-07-2002) Fand(l) 
Col. 155-$6 

Mftct Intcnrention SCheme forOU Palm Fresh 
Fruit BUDC:hca 
(Pcb. 21, Vo.!. XXVII, 12-08-2002) 
Col. 57-51 

Plantation 0( Fruit bearing Trees 
(Deb. 21, Vol. XXVII, 12-68-2002) 
Col. 126 

Preservation of Fruits and Vegetables 
(Deb. I, Vol. XXVI, 1'-07-2002) 
Col.212 

Processing ofOnapes and Mangoes 
(Deb. 16, Vol. XXVII, 0'-01-2002) 
CoJ.l00-01 

Production of Fruits, Vegetables and 
Floricultute 
(Deb. 21, Vol. XXVII, 12-01-2002) 
CoJ.218-20 

Sc:bemes for Horticulture, Fruit ~s and 
Fisheries 
(Deb. 16, Vol. XXVII, 0'-01-2002) 
Col. 291-306 

nu 
RejUVCDation ofP.T.J.!. 

(Deb. 9, Vol. XXVI, 25-07-2002) 
·CoJ.II9-90 

Fael PGIky 

Auto Fuel Policy 
~ I'(Deb. 9, Vol. XXVI, 2S-07-2002) 

'fCol.67 

'''''1 . r MoU ~ HPCL IUId GAlL to Supply 
, Gaseous Fuels 

(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 132 

Supply of Low Sulphur fuels !n Hydcrabad 
(Deb. 4, Vol. XXVI. 11-07-2002) 
Col. 67-61 

Diversion oepunds by Companies 
(Deli. 20, Vol. XXVII, 09-08-2002) 
Cot. 127 

Diversion of FUI\ds by Companies 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 17-88 

DivCfSion of Funds to Other Zones 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 162 

Fund for Childml Education 
(Deb. 12. Vol. XXVII, 30-67-2002) 
Col. 257-58 

Funds Alloc:ated Under TRlFED 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 203--06 

Funds Crunch for Rice ~search ProgTllIl1lIle 
(Deb. I, Vol. XXVI, 1'-07-2002) 
Col. 120 

Funds for Development of Backward Districts 
(Dcb. 20, Vol. XXVII, 09-08-2002) 
Col. 79-11 

Funds for Development of KBK Districts 
(Dcb. 18, Vol. XXVII, 07-08-2002) 
Col. 182·83 

Funds for De"elopment of Roads 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col.3S 

funds for DoT Expansion 
(Dcb. 2, Vol. XXVI. 16-07-2()02) 
CoI.5&-SI 

Funds for Expansion of Tutlcorin Port 
(Deb. 18. Vol. XXVII. 07-08.2002) 
Col. 105 

Funds for Extension Programme of Tobacco 
Board 
(Deb. 20, Val. XXVII, 09-08-2002) 
Col. 262 

Funds for Fisheries 
(Deb. 21, Vol. XXVII. 12-08-1002) 
Col. 135-36 
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Funds for Fisheries Training and Extension 
Units 
(Deb. 21, Vol. XXVII, 12-08-2002) 
CoJ.266 

Funds for PandIayati Raj 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 90-91 

Funds for PMGY 
(Deb. 18, Vol. XXVII, 07-01-2002) 
Col. 199-201 

Funds for Power Reform 
(Deb. 19, Vol. XXVII. 01-01-2002) 
Col. 63 

Funds for Promotion of Dairying and Fanning 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 294-95 

Funds for States 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 376-78 

Funds through Disinvestment 
(Deb. 17, Vol. XXVII. 06-01-2002) 
Col. 103-05 

Funds to Assam 
(Deb. S, Vol. XXVI. 19-07-2002) 
Col. 77-78 

Funds to Bihar for Flood Control 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 217-18 

Green Fund 
(Deb. IS. Vol. XXVII, 02-08-2002) 
C{)1.217 

Misuse of Funds 
(Deb. I. Vol. XXVI. IS-07-2002) 
Col. 297-98 

Non Withdrawal of Funds by States under 
RwaI Development Schemes 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col.SO-S8 

Non-utilisation of Funds hv Ihe Ministry 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 343-44 

Utilisation of Funds 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 263-64 

Utilisation of Funds meant for Forest 
Development 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 169-78 

Fuads AlIocatlcm 

Allocation for Excavation of Artifacts of 
Medieval Period 
(Deb. 16. Vol. XXVII, 05-01-2002) 
Col. 101 

Allocalion for Health ServiIlcs 
(Deb. 8, Vol. XXVI, 24-07.2002) 
Col. 117--19 

Funds to Panchaylti Raj Institutions ia Punjab AJJocation for Tours of~ 
(Deb. 12. Vol. XXVII, 30-07-2002) (Deb. 16. Vol. XXVII. OS-01-2002) 
Col. 127-32 Col. 179-2S4 

Funds to States under APDP and Reform 
Programme 
(Deb. 19. Vol. XXVII. 08-01-2002) 
Col. 110-11 

Funds to States under ASIDE Scheme 
(Deb. 20. Vol. XXVII. 09-01-2002) 
Col. I 53-S6 

Funds to States under CADP 
(Dcb. 21, Vol. XXVII, 12-08-2002) 
CoI.2S9-60 

Funds to WakfBoard 
(Deb. 20, Vol. XXVII, 09·08-2002) 
Col. 32-40 

Allocation ofFIIIIds for Drinking Water Project 
(Dcb. 2, Vol. XXVI. 16.07-2002) 
Col. 96-100 

Allocation ofFunds for Madrasas Education ' 
(Deb. 17, Vol. XXVII. 06-01-1001) 
Col. I7l 

Alloaltion of Funds for Primary EducIIion 
(Deb. 12, Vol. XXVII, 30·07-2002) 
Col. 295-96 

Allocation of Funds for Wasteland 
Development Prognrmmcs 
(Deb. 17. Vol. XXVII. 06-01-2002) 
Col. 201-09 
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Allocation of Funds to DRDAs 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Co1.412-11 

AIJoc:ation of Funds UDder Rural De¥elopmelJt 
Programmes 
(Deb. 12, Vol. XXVII, 30-0'-2002) 
Col. 215 

AIIoc:ItioD of Funds IlllllerWomenand ChiI4 
Dcwelopuau Scheme 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 57---64 

Allocation of Funds under Women and Child 
DeYclopment SdIeme 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 238-40 

Allocation of Tourism Sector 
(Deb. 21. Vol. XXVII. 12-01-2002) 
Col. 179-81 

Allocation Under Article 275(1) 
(Deb. 20. Vol. XXVII. 09-01-2002) 
Col. 79-&0 

Budgetary Allocation to Research and 
Development 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 268-69 

~t In Allocatioo under Centrll1y 
SpaMDred SchI:na 
(Dob. 12, Vol. XXVII. 30-07-2002) 
Col. '"1-62 

Enhancement of Allocation under PMGSY 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 172-74 

Finandal Allocation for CoDStruCtion of High 
Court Building 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 110-11 

Funds Allocated for Upgradation of 
. Telec:ommunication System 

(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 26C}--62 

Government Allocation for Research and 
Development 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 15 

Reduction in Allocation under Different 
Schemes 
(Deb. 17, Vol. XXVII. 06-08-2002) 
CoJ.163 

Fands MisatlJisatioa 
CAG Report on Misutilisation ofRuraJ Roads 

Funds 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 102-03 

Misapproprillion of Funds 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 131 

Misutilisalion ofExtemal Aid 
(Deb. I S. Vol. XXVII. 02-01-2002) 
Col. 45 

Misutilisation of Funds by NGOs 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 311-&9 

Misutilization of Funds under PMRY 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 165-66 

Misutilization of NSDP Funds by 
Maharasbtra 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 273-74 

'unds Utill .. tioa 
Utiliation of Funds 

(Deb. I, Vol. XXVI. 24-07-2002) 
CoL9~ 

GAIL 
Disinvestment of IOC, GAIL and ONGC 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 138-39 

MoU between HPCL and GAIL to supply 
GlIliCOusFuels 
(Deb. 4. Vol. XXVI, 11-07-2002) 
Col. 232 . 

Gaap Actioa ria 
GanpAction Plan 

(Deb. 21. Vol. XXVII. 12-01-2002) 
Col. 10-12 

GI. Pipeline(l) 
Construction of Pipelines by IGL 

(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 184·85 
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Gas Pipeline from 1l'1li and Ban,1adcsh 
(Deb. 4. Vol. XXVI. 11-07-2002) 
Col. 193-95 

Kandllt-Bhatinda Pipelinc 
(Deb. 14. Vol. XXVII. 01-01-2002) 
Col. 219-91 

Mangalore-Hassan-Bengalorc Pipeline 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 107.()1 

Security Cover to Oilllld Gas Piplincs 
(Deb. 4. Vol. XXVI. 11-07-2002) 
Col. 240-41 

Cauae COIIvenioa 

Acquisition of Land for Jabalpur-Gondia 
Gauge Conversion Wort 
(Deb. 14, Vol. XXVII. 01-01-2002) 
Col. 291·92 

Gauge Conversion Projects 
(Deb. 19. Vol. XXVII. 01-0'-2002) 
Col. 231-39 

Gems 

Export orDiamonds and Gems 
(Deb. 20. Vol. XXVII. 09-0'-2002) 
Col. 225-27 

GeDocide 
UN Convention on Gmocidc 

(Deb. 3. Vol. XXVI, 17-07-2002) 
Col 159 

GeD.me v.1Iey Project 

Government Participation in Proposed 
Genome Valley Project 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 456-57 

GerRIaDY 

Rural Water Supply and Sanitation Project with 
German Aid in Karnataka 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 239-41 

Girt' 
Rebabilit&tion of Minor Girls Saved from 

Brothels 
(Deb. 17. Vol. XXVII. 06-01-2002) 
Col. 81-19 

GlaceolelY CeDir. 

Seuin& up ofGlaceoIolY CcnIrc in Uttarandull 
(Deb. 2. Vol. XXVI, 16-01-2002) 
Col. 101-02 

Global W-iIlJ 

Global Warmia& 
(Deb. 1. Vol. XXVI, 15-07-2002) 
Col. 272-73 

Globalbatloa 

Impad of GIobaIisatioD 
(Deb. 15, Vol. XXVII. 02-08-2002) 
Col. 175-77 

Unemployment Due to Globalisation 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 59-60 

GM'eocI 
Amendment to Laws to Cbcc:k Entry to OM 

Food 
(Deb. 16. Vol. XXVII, 05-01-2002) 
Col. 99-100 

GM TedutoIoIY 
aM. Technology 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 198-99 

Goa 
Dec:laration of Support Price for Arccaaut 

(Deb. II, Vol. XXVll, 29-07-2002) 
Col. 133 

Fllpt bctwecrl Ooa-HydcrIbed 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 166 

Godbn TraIa C ....... 
FCL~on~TnmC~ 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 165-66 

Reported Press StaIemCIIt IIIIdc by Kumar! 
Mamata Banerjee. M.P. About Godhra 
Tralnlncidmt 
(Deb. 13, Vol. XXVII, 31-87-2002) s 
Col. 346 

GoldeD Qaadrtlatenl 
Acquisition of Land under Golden 

QuaderiJateraI SdIcmc 
(Deb. 21, Vol. XXVII, 12-'-2002) 
Col. 227-29 
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Construc:tion of ExpRSSWIlYS 
(Deb. 6, Vol. XXVI, 22-01-2002) 
Col. 319-10 

Golden Quadrangle 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 109 

Golden Quadrilateral IUId Express Highways 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 138-40 

Golden Quadrilateral Projel:ts 
(Deb. 14. Vol. XXVII, 01-08-2002) 
C01.8S-86 

Golden Quadrilateral Scheme 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 24S-46 

Status of Golden Quadrilateral Road Network 
(Deb. I. Vol. XXVI, 15·07-2002) 
Col. J "·16 

Golde. Rice Project 
Indo-Swiss Joint Research on Golden Rice 

Project 
(Deb. 7. Vol. XXVI. 23-01·2002) 
Col. 317·18 

Govent_nt AccommodatJon(l) 

Allotment of Accommodations to SlafT of 
Political Parties 
(Deb. 17, Vol. XXVII. 06·08·2002) 
Col. 126-27 

Subletting of Government Quarters 
(Deb. 17, Vol. XXVII. 06·08·2002) 
Col. 302-03, 318-21 

Goventmeat Buildia •• 
Lifts in Government Building 

(Deb. 17. Vol. XXVII. 06-08·2002) 
Col. 309 

Government Departmeatl 
~T"uuaI Labours in CenlraI Government Office 

in Deihl 
(Deb. 21. Vol. XXVII. 12-08-2002) 
CoI.63-6S 

Check on Conuptlon in Government Offices 
(Deb. 8. Vol. XXVI. 24-07-2002) 
Col. 231-32 

Government Employees 

Action Taken on Civil Sc:tvants by Vigilance 
Department 
(Deb. S. Vol. XXVI, 19-07-2002) 
Col. 84 

Bonus to Central Government Employees 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 117-18 

~mpIetion of Proceedings in Disciplinary 
Cases 
(Deb. 8, VOl. XXVI. 24-07·2002) 
Col. 271-7S 

Suspension of Government OffICials 
(Deb. 13, Vol. XXVII, 31-07·2002) 
Col. 243-44 

Governmeat Expenditure 

Expenditure Incurred Under Various Heads 
(Deb. " Vol. XXVI, 23-07-2002) 
Col. 76-77 

Expenditure Incurred Under Various Heads 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Co1.16S-66 

Governmeat of India SbitioDery OfIice 

Government oflndia Stationery Office, Kolkala 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 244 

Government Officials 
Foreign Trip ofOflicials 

(Deb. 16, Vol. XXVII, OS-08·2002) 
Col. 68 

Posting ofSeniorOflicials in Tourism Offices 
Abroad 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 115-16 

GO¥erament Service 
Representations of SCslSTs and ODCs in 

Gazetted Posts 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Co1.27G-1J 

VRS in Ministry 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 71-74 
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CovcI'IIGn 
Facilities to Governors 

(Deb. 12. Vol. XXVII. 30·07·2002) 
Col. 135·36 

CnllD Panchaya. 

H~ Days Employment to OPt People 
by the Gram PuchayalS 
(Deb. 12. Vol. XXVII. 30.07·2002) 
Co1.27s-&8 

Cn. S.arejlu Yoja.a 
Gram Swarojgar Yojana 

(Deb. IS. Vol. XXVII. 02-08-2002) 
Col. 66-69 

Cra ... t SchUte 
Gnunsat Scheme in Tribal Areas 

(Deb. 19. Vol. XXVII. 08-08-2002) 
Col.3l 

Cra.t{I) 
Allocation of Grants by UGC 

(Deb. 17. Vol. XXVII, 06·0B-2002) 
Col. 306 

Grants for Development Centres in 
Chhattispil 
(Deb. I (~ol. XXVII. 02·0B-2002) 
Col. 229-30 

Grants for Libraries by 11th finance 
Commission 
(Deb. 16. Vol. XXVlI, 05-01·2002) 
CoI.212~ 

Grants to Cow-TeadiD) Ceftlres for Bio· 
Fertilizers 
(Deb. 16, Vol. XXVII, 05-08·2002) 
Col. 15-86 

Grants to NGOa 
(Deb. II. Vol. XXVII, 07-01-2002) 
Col. 13 

Grants to Various Universities 
(Deb. 2, Vol. XXVI, 16·07-2002) 
Co\.301-42 

Grants under Youth Programme 
(Deb. 8. Vol. XXVI, 24·07-2002) 
Col.HO 

Proposals for Grants 
(Deb. 15, Vol. XXVII, 02-0B-2002) 
Col. 126 

Proposals for Grants Under Article 275 
(Deb. 20. Vol. XXVII. 09·88.2002) 
Col. 269·70 

Special Grants to States 
(Deb. 13. Vol. XXVII. 31·07-2002) 
Col. 161-62 

CruJa. 
Bill on Grllin) 

(Deb. 21. Vol. XXVII.12·0B·2002) 
Col. 223 

Creeafteld Project 

Approval of Greenfield Project by Cll 
(Deb. 12. Vol. XXVII, 30-07·2002) 
CoUll 

Expansion in Capacities by Projects and 
Rtfmerics 
(Deb. 19. Vol. XXVII. 08-08·2002) 
Col. 239-40 

CrievaKe Catm 
Grievance Centres 

(Deb. 3. Vol. XXVI. 17·07·2002) 
Col. 259 

Croon Water 
Contaminated Ground Water 

(Deb. 16. Vol. XXVII. 05-08·2002) 
COI.SO.5I 

Decline in Ground Wiler Level 
(Deb. 1, Vol. XXVI. 1'·07-2002) 
Col. 112-13 

Depletion of Ground Water Level 
(Deb. I. Vol. XXVI, 15·07·2002) 
Col. 19-22 

Need to c:onstruct a wall in coastal areas of 
Sriperumbudur Parliamentary Constj· 
tuency. Tamil Nlldu to ensure purity of 
sround water (MUR·377) 
(Deb. 12, Vol. XXVII. 30·07·2002) 
Col. 527 

RaisinlofGroulld Water Level 
(Deb. I. Vol. XXVI. 15·07-2002) 
Col. 149 

Survey on Ground Water for Irrigation 
(Deb. 21, Vol. XXVII, 12.0B-2002) 
Col. 19-26 
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Groundaut 
Procurement of Millet, Mustard and Ground 

Nut 
(Deb. 16, Vol. XXVII, OS·08·2002) 
Col.317-18 

Growth Centres 
Growth Centres 

(Deb. IS, Vol. XXVII, 02·08·2002) 
CoI.SI-S6 

GrowlhlUte 
Decline in Growth Rate 

(Deb. 18, Vol. XXVII, 07·08·2002) 
Col. 211-12 

Growth Rate in Tenth Plan 
(Deb. 18, Vol. XXVII. 07-08·2002) 
Col. 167 

Guideliae(l) 
Guidelines of Fishing 

(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 2S3-54 

Guj.rat 
Additional Track between Ahmedabad· 

Mumbai 
(Deb. 19, Vol. XXVII, 08-08·2002) 
Col. 117-19 

Assistance to Women Cooperatives Societies 
in Gujarat 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 165 

Availability of Natural Gas in North Gujarat 
(Deb. 4, Vol. XXVI, 18·07-2002) 
Col. 242-44 

Availability of Lime Stone in Gujam 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 197-98 

Centrally Sponsored Projects in Gujarat 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 76-78 

lompensation to Gujarat Riot Victims 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 217-19 . .• 

DcIert Tourism in Rajasthan and Gujarat 
(Deb. 16, Vol. XXVII, OS-01-2002) 
Col. 307.01 

Disba Airport in Gujarat 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 169-70 

Encroachers in Monuments in Gujarat 
(Deb. 16, Vol. XXVII, OS-08·2002) 
Col.3S2·S3 

Exploration by ONGC in Gujarat 
(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. 242-43 

Financial Assistance to Plasma Research 
Institute, Gandhinasar 
(Deb. 18, Vol. XXVII. 07-08·2002) 
Col. 135-36 

Flight between Jodhpur·Ahmedabad-Chcnnai-
BanpIore 
(Deb. 21, Vol. XXVII, 12·08-2002) 
Col. 256-S7 

Forensic Report about Sabarmati Express at . 
Godhra 
(Deb. 19, Vol. XXVII, 08-08·2002) 
Col. 138-39 

Funds for 20-Point Programmes in Gujaral 
(Deb. II, Vol. XXVII, 07-08-2002) 
Col. 88-90 

Funds to Gujarat for Drought Prone Areas 
Programme 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 114 

Gujam Claim 011 Sindbu River in hkistan 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 393 

Gujarat Fol'Cstly Development Project 
(Deb. I S' Vol. XXVII. 02-08-2002) 
Col. 267 

Gujarat Situation 
(Deb. 10, Vol. XXVI, 26·07-2002) 
Col. 313-21 

High Court Bench in KcraJa &: Gujarat 
(Deb. 4, Vol. XXVI, 18-01-2002) 
Col. 234-3S 

Impact ofGujarat Riots on Tax Collection 
(Deb. 10, Vol. XXVI, 26-07·2002) 
Col. 173-74 

IndiraAwas Yojana in Kutch 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 124-25 
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LPG Agencies and Petrol Pumps in Gujam 
andJ.t.K 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 53 

LPG Dealers in Gujarat 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 113-14 

More AirportS in Gujarat 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 275 

National Highways in Gujarat 
(Deb. 11, Vol. XXVII. 29-07-2002) 
Col.HO 

Need for early completion of constnK:tion worlt 
ofSardlr Slrovlr Project. Gujaral 
(MUR-377) 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col.H7 

Need to amend Wild Life Protection Act and 
Forest Act 10 permit construction of link 
rOlds in Sabarltanlba Lok Sabba 
Parliamentary Constituency. Gujlral 
(MUR-377) 
(Deb. 6. Vol. XXVI, 22-07·2002) 
Col. 409 

Need to Declare CoIStal Highway between 
DwIrka and SoImaIb in Gujarala National 
HipWl)' (MUR-377) 
(Deb. 12. Vol. XXVII, 30·07-2002) 
Col. S23-24 

Need to provide more air lCtVicct ~ 
Ahmedabad and Delhi p.riicularly durina 
day 1in1e (MUR-377) 
(Deb. 1, Vol. XXVI, 16-07-2002) 
COU21 

Need to simplify the Applicatioft of Income 
TaxAct to Encounp Exports in JamI\Ipr. 
Gujarat (MUR·377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
COI.S22-23 

NHRC Notice 10 Ouj_ GovenImeat 
(Deb. 2, Vol. XXVI, 16-07·2002) 
Col. 3"2 

• NHRC Report on GuJ-at 
(Deb. 2, Vol. XXVI, 16-07·2002) 
Col. 21-42 

OillNlIlunII Gas Reserve in s-ashtra, Gujarat 
(Deb. 19, Vol. XXVl1, 08·01-2002) 
Col. 231·32 

Power Generation, Transmission and 
Distribution in Gujarat 
(Deb. 19, Vol. XXVII, 01-08-2002) 
Col.l~2 

Premium for Cotton Crop in Gujarat 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 242 

Rape Vicilims ofGujaral Riots 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 150 

Recommendations of Editor's Guild on 
VIOlence in Guj8l1ll 
(Deb. 4, Vol. XXVI. 18·07-2002) 
Col. 148-49 

Rehabilitation Work in Gujllllt 
(Deb. 2. Vol. XXVI. 16·07-2002) 
Col. 133 

Relief and Rebabilitation of the Riot VICtims 
in Gujaral (DUR·193) 
(Deb. 7. Vol. XXVI, 23-07·2002) 
Col. 446-74 

Repair and Expansion of National Hiabways 
in MaIIuuhtm Iftd GujanI 
(Deb. II. Vol. XXVII, 29-01-2002) 
Col. 112-73 

Repeiring ofNH ftom Bbmuc:h 10 Will'I 
(Deb. 21, Vol. XXVII. 12-01-2002) 
Col. 221-22 

Reported Press St.tIancnt IIIIdc by Kumari 
Mamala Banerjee, M.P. about Godhra 
Train Incident 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 346 

Role ofMcdia Duri1It VIOa.ce in Gu,j8Iat 
(Deb. 19, Vol. XXVll, 01-01-2002) 
Col. I""" ~. 

ScismoIoaY ~ Centre In a.u-
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col317 

Settina up orFPI in au_ 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 221 
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Shortage of Coins in GujarIt 
(Deb. I', Vol. XXVII, 02·08-2002) 
Col. 1'4 

Special Etonomic Zone for Agro-Fanning in 
Gujarat 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 145-46 

SUrvey ofDamagc Suffered in Gujarat Riots 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col.lJ6-37 

T.U.F.S. in Gujarat 
(Deb. 10. Vol. XXVI, 26-07-2002) 
CoI.267~ 

Telephone Services in Gujarat 
(Deb. 3. Vol. XXVI, 17-07-2002) 
Col.210-12 

Text Books in Gujarat 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 25-28 

Tourism Circuits in Gujarat 
(Deb. I, Vol. XXVI, 1S-07-2002) 
Col. 46-47 

Tube-well Projects in Gujarat 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 145-46 

Gull C.untries 

Reduction ofFarc in OulfSector 
(Deb. 16. Vol. XXVII. 0'-08-2002) 
Col. 287 

Travel Trade Mission to Gulf Countries 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 176 

Tussle between AI and IA on SIwc ftom Gulf 
Eaminp 
(Deb. 21. Vol. XXVII. 12-08-2002) 
CoJ.220 

Gurllkull 
·.t)urukuls 

(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 21-22 

JW. 
Modernisation of HAL 

(Dcb. 19, Vol. XXVII, 08·08·2002) 
Col. 104-0' 

Supply ofSubslandard and Uncertified Spares 
by HAL 
(Deb. 4. Vol. XXVI. 18-07.2002) 
Col. 120-21 

Haldill Petrochemicals Limited 
GAIL's Investment in Haldia Petrocllemicals 

Limited 
(Deb. 9. Vo!' XXVI. 25-07-2002) 
Col. 163-64 

Hamalls 
HoUKS for Hamalis 

(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 236 

Handicapped 

Institute for Handicapped 
(Deb. 20. Vol. XXVII. 09-08·2002) 
Col. 180-84 

Recruitment of Handicapped and Women in 
PSUs 
(Deb. 10, Vol. XXVI. 26·07-2002) 
Col. 23' 

Rehabilitation Centre for Handicapped 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 78·79 

Rehabilitation Centres for Handicapped 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col.9l-94 

Representation of SCslSTslHandicappcd 
Association of NOMC 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 106-16 

Reservation for Handicaps 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col.lSl-59 

Setting up of Polytcchniquc 
(Deb. 17. Vol. XXVII, 06-08-2002) 
CoL 89 

Welfare Schemes for the Handicapped of 
Orissa 
(Deb. 15, Vol. XXVII. 02-08-2002) 
Col. 171-99 

Ha.dleapped Welfare Cent,. 

Handicapped Welfare Centres in Bihar 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col." 
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Haedlcrafts 
Demand of Handicrafts 

(Deb. 10, Vol. XXVI. 26-07-2002) 
Col. 119-20 

Export of Handicrafts 
(Deb. 10, Vol. XXVI. 26-07-2002) 
CoI.261~3 

Export of Handicrafts 
(Deb. IS, Vo\. XXVII. 02-08-2002) 
Col. 183-84 

Involvmtent of NistadlBanklll'1l in Revivinl 
Decaying Craft 
(Deb. 17, Vol. XXVII. 06·08-2002) 
Col. 263 

HI.dloolll(') 
AssisIanc:e 10 Handioom Cooperative Societies 

(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 237-54 

Deen Dayal Handloom Promotion Scheme 
(Deb. 20, Vol. XXVII, 09-08-2902) 
Col. 17-19 

Handloom Village Development Programme 
(Deb. I S. Vol. XXVII, 02-08-2002) 
Col. 39--41 

Need to protect tbe interest of Powerlookl 
Handloom weavers particularly in 
Bhagalpur. Bibar (MUR-377) 
(Deb. 14, Vol. XXVII, 01-01-1081) 
CeI.361 

Villages under HathbrJha Gram VIkas YojIna 
(Deb. 10, Vol. XXVI. 26.07-2002) 
Col. 46-47 

Haryua 
Approved Docun'Dispensaries in Faridab8d 

(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 312-13 

CGHS Facilities in Faridabad 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 289-90 

Hilb Court for Haryana 
(Deb. 4. Vol. XXVI, 11-07-2002) 
COl.9S 

ICDS Projects in Haryana 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 240 

Investment by ConlrlCtun of Jubilee Pumps 
ofHaryanaand Punjab 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. lSI 

Kurukshetnlas Hen. City 
(Deb. 21. Vol. XXVII. 12·01-2002) 
Col. 222 

Pilot Milk Plant ofNDRI Kamal 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 115-16 

Retail Outlet at Badli in Haryana 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 27&-79 

Retail Outlels at Pancbkula 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 91-92 

Spread ofDiacases due 10 Pollution in Gurpoa 
(Deb. 21, Vol. XXVII, 12-0 ... 2002) 
Col 183 

........ _Gna VlkaVejua 

Villagel under Hathkargha Gram Vikas Yojana 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 46-47 

Hawa" MODey 
Hawala Money 

(Deb. 12, Vol. XXVII, 30-07·2002) 
CeI.44 ........ .,.... 
(Deb. S, Vol. XXVI, 1'-07-2002) 
Col. 73-74 

HaId! Care 

A.uiJtance from World Bank IIId IntcmIIiaaaI 
Orpnisations 
(Deb. II, Vol. XXVII, 07.01-2002) 
Col. 104-05 

Auto-Dispouble Syrinae 
(Deb. II, Vol. XXVII, 07-08-2002) 
C01.17l-7S 

BIIic Health Care 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 191 

Eradication ofT.B. and ~ 
(Deb. II. Vol. XXVII, 07-08-2002) 
Col. 140 
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Fixed Dose Combination for TO 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 106-07 

Flurosis Cases 
(Deb. 18, Vol. XXVII, 07-1)8-2002) 
Col. 8 

Health Care in Hospitals 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 94-95 

Health for All 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 77 

Impact of Urbanisation of Health and 
Environment 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 20-21 

Incidence of Blindness 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 6-7 

Medicines for Heart and Kidney 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 79 

Mentally ill Persons 
(Deb. 10, Vol. XXVI. 26-07-2002) 
Col. 60-61 

Projects for Control ofBlindncss 
(Deb. 18. Vol. XXVII, 07-08-2002) 
Col. 139 

Reorganislllion ofHea\th-Care Sttucture 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col.244-4~ 

Teleeast of Health Teletilm on Doordarsban 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Co\.99 

TI'CIIImenI for Cervic:al Cancer 
(Deb. II, Vol. XXVII, 07-01-2002) 
Col. 79---11 

,._. Care sa.-
Health Schc:mcs 

(Deb. II, Vol. XXVII, 07-01-2002) 
Col. 163-64 

Hea"" eft'''' 
Primmy HcaIdI CCIIIIa 

(Deb. 13, Vol. XXVII, 31-07-1001) 
CoI.1U-S4 

Health Hazarda 

Health Hazards 
(Deb. I, Vol. XXVI. 24-07-2002) 
Col. 18 

Health Hazards of Mosquito Repellants 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. ISO .. 

Health Pia. 

New National Health Plan 
(Deb. 3, Vol. XXVI, 17-07-2002) 
CoU31 

Health Projectl 

Funds for Health Projects 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 292-94 

Health Projects with the Assistance of Foreign 
AssiStance 
(Deb. 3. Vol. XXVI, 17-07-2002) 
Col. 261-62 

World Bank Aided Health Projects 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 1~3 

Heahla Sector 

Private Participalion in Health Sector 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 212-\3 

Healtl! Sen'iea 
Allocation for HcaJib Services 

(Deb. I, Vol. XXVI. 24-07-20(2) 
Col. 217-19 

Lack of Infrastructure and Facilities in 
GovenllllCftl Hospilals 
(Deb. I, Vol. XXVI. 24-07-2002) 
Co1.12~ 

IIeaYy lad __ 

Heavy Inclultrics ill Loh8daaa 
(Deb. 4, Vol. XXVI, .1-07-1002) 
Col. 13~-36 

HeaYy IDduIIries in Rural Areas 
(Deb. 19, Vol. XXVII, 01-0'-2001) 
CoI.m 

ReducIioa ofExdlc Duty on A'DDobilc,... 
(Deb. 14, Vol. XXVII, O • .oi-2002) 
Col.n ... 
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BEC 
Disconneclion of Electric:ity in HEC Ranc:bi 

(Deb. 19, Vol. XXVII, 08-01-2002) 
Co\. 62-63 

Herka .. 
Heri1qc Properties. 

(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 121-29 

Employment to Displaccd Persons tiom HEC, Inclusion of Unakoti in the World HcritIae 
Ranc:hi List 
(Deb. 9, Vol. XXVI, 25-07-2oo2) (Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 57-58 Col. 94 

Metal Wasted by Negligenc:e in HEC Heritaae City 
(Deb. 9, Yol. XXV I, 2S-07-2002) Kuruksbetrus Hm .. City 
Col. S6 (Deb. 21, Vol. XXVII, 12-01-2002) 

ProfitlLoss in HEC, Ranchi Col. 222 
(Deb. 9, Vol. XXVI, 25-07·2002) H .... Coal1{') 
Co1.12S-26 

Purchase Orders to HEC Ranc:hi 
(Deb. 14, Vol. XX VII, 01-08-2002) 
CoUIO-II 

Helicopten 
Development of Engine fOT Advance Light 

Hel ic:opter 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 167 

Helic:opter Driven by Drunken Pilot 
(Deb. 16, Vol. XXVII, ·05-01-2002) 
Col. 44 

Procurement of Helicopler 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 133-34 

Subsidised Hc:lic:opter Servic:es to North East 
(Deb. II, yol. XXVII, 29-07-2002) 
Col. 215 

Herbal Medici." 
Herbal Medicines 

(Deb. 13, Vol. XXVII, 31-07-2002) 
Co1.27S 

Herbs 
Farming of Ii~ 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 129 

Herbal Crops 
(Deb. 16, Vol. XXVIl, 05-01-2002) 
CoUI-26 

Research on Indian Herbs 
(Deb. I, Vol. XXVI, 24-07-2002) 
·"-'.lt9~ 

Financ:ial Allocation tor Construction ofHiJh 
Court Building 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 110-11 

Fra&emity Rqarding Appoinbaent of Chief 
Justic:cs 10 High Courts 
(Dcb. 9, Vol. XXVI, 25-01-2002) 
CoUll 

Guideline tor Siuin& Supreme: Court Ind HiJh 
Court Judp 
(Deb. 19, Vol. XXVII, 01-01-2002) 
CoI.2S0-SI 

Hip Court Bench in Kc:nIa a. Guj ... 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 234-lS 

High Court Bc:ncha 
(Deb. 14. Vol. XXVII, 01-01-1002) 
CoI.30S-06 

High Court tor HII')'_ 
(Deb. 4. Vol. XXVI, 11-07-2002) 
Col." 

VIcant POItSofJudaea In RIjIItIIIII HiJh Coun 
(Deb. 14. Vol. XXVII. 01-01-2002) 
Col. 126-27 

HIJIIdd .. 
P.Anny Plan to HUD Plane 

(Deb. 2. Vol. XXVI, J6-01-2002) 
Col. 147-41 

Hill. 
HillCuuin. 

(Deb. 11, Vol. XXVII, 12-01-2002) 
Col. 37 ~ 
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Pollution on Hills 
(Deb. 21, Vol. XXVII. 12·08·2002) 
Col. 187-89 

HlllyAreu 
Connec:tion of Hill Areas through National 

Highway Roads 
(Deb. 16, Vol. XXVII. OS·08·2002) 
Col. 347-48 

Teleconmwnica&ion Facilities in the Hilly Arc:u 
(Deb. 11,_ Vol. XXVII. 07·01·2002) 
CoI.SS·S6 

Himachal Pradesh 
Need to accord approval to the proposal of 

Government of Himachal Pradesh for 
openingofmoreAnganwadi Kendras in the 
State (MUR 377) 
(Deb. 6, Vol. XXVI, 22·07-2002) 
Col. 407 

Need to set up a high power dish antenna at 
Khada Pllthar in Shimla to ensure better 
reception ofT. V. Programmes (MUR • 377) 
(Deb. 6. Vol. XXVI. 22·07-2002) 
Col. 413-14 

Seuin& up Military StItion in HirnaI:hIl Pradesh 
(Deb. 4. Vol. XXVI, 11·07-2002) 
Col. 19 

Tourism Projects ofHimacbaI Pradesh 
(Deb. 21. Vel. XXVII. 12-0.·2002) 
Col." 

HI.alayu 
Research on Lakes in Himalaya 

(Deb. II. Vol. XXVII, 29·07-2002) 
Col. 123 

IIiIIdataD AIIfAieda Uaw 
Govcmment HoIdinp in HindustanAntibiotics 
~, (Deb. 7, Vol. XXVI, 23·07·2002) 
f Col. 101--10 
Nee4 to withdraw the move fOr disinvestment 
o~ Hindustan Antibiotics Limited 
(MUR. 377) 
(Deb. 9, Vol. XXVI, 2'·07·2002) 
Col. 303 

Hi .... ta. Ph ... , ... 
Revival ofHinduDn Photo Film 

(Deb. 19, Vol.· XXVII. 0 •• 0.·2002) 
Col. 129-30 . 

HMT 
Disinvestment of HMT 

(Deb. 17, Vol. XXVII. 06·01·2002) 
CoI.I64-6S 

Losses of HMT Bangalore 
(Deb. 4. Vol. XXVI. 11·07·2002) 
Col. 167-61 

Manufaduring of HMT Tractors 
(Deb. 19, Vol. XXVII, 01·01·2002) 
Col. 142-43 

SalcofHMT 
(Deb. 9. Vol. XXVI, 2'·07·2002) 
Col. 202003 

VRSinHMT 
(Deb. 9, Vol. XXVI, 2'·07·2002) 
CoI.S1-'3 

Holy Cities 
Rejuvenation of Holy Cities 

(Deb. 17, Vol. XXVII, 06·01·2002) 
Col. 17-81 

Homeleu Penotll 
Shelterless Persons 

(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 379-80 

8HH1eC1p11t1ty 
~cFacilitica 

(Deb. 3, V()1. XXVI, 17·07·2002)~

Col. 227·21 
Homoeopathic/Ayurvedic Medicines fOr 

LiYestoct 
(Deb. 21, Vol. XXVII, 12·01·2002) 
Col. 19 

Bortk:ultllre 
Animal Husbandry and Horticulture 

Development 
(Deb. II, Vol. XX V II, 29.01.2002) 
Col. 229 .. 

~ Review of Hortic:uItIR Ocp8rtmcnt of 
DDA 
(Deb. 17, Vol. XXVII, 06-01·2002) 
Col. 239-40 

DeYoIopmcat of Honicubun ill Bk 
(Deb. I, Vol. XXVI, 1S.01~2002) 

Co1.17S.76 
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Export of Horticulture Products 
(Deb. 21. Vol. XXVII, 12-01-2002) 
Col. 31-39 

Infrastructure for Hortiallturc Crop 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 161-62 

Medical Treatment in Kalyani Hospital 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 233 

Mental Hospitals 
(Deb. I. Vol. XXVI. 24-07-2002) 
Col. 43-44 

Promotion of Horticulturc MLC Rcpons 
(Deb. 6, Vol. XXVI. 22-07-2002) (Dcb 7 Vol XXVI. 23-07-2002) 
Col. 342-,.43 ., . Col. 79 

Promotion of Horticulture 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. I 45-S0 

Schemes for Horticulture, Fruit Trees and 
Fisheries 
(Deb. 16. Vol. XXVII. 05-01-2002) 
Col. 291-306 

Need to set up a central hospital in Bhagalpur, 
Bihar (MUR 377) 
(Dcb. 2, Vol. XXVI, 16-07-2002) 
Col. 523-24 

Nimhans Hospital in Bangalore 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 261-62 

Technology Development ill Horticulture 
(Deb. 16, Vol. XXVII. 05-01-2002) Outdalcd Drugs in Danapur Railway Hospital 
Col. 74-17 (Deb. 9, Vol. XXVI. 25-07-2002) 

Col. 12-13 
Technology Mission for Horticulture Crops 

(Deb. 16, Vol. XXVII. 05-01-2002) 
Col. 161-62 

Hospital(l) 

Establishment ofHospilals wiIh World Bank 
Assistam:e 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 121-22 

Expansion of Hospitall iD TripIn 
(Deb. II. Vol. XXVII, 01-01·2002) 
Col. 91 

Heakh Care in Hospitals 
(Deb. I, Vol. XXVI, 24-07·2002) 
CoI.94-9S 

Inclusion of Private HospitalllDiapostic 
Centres • 
(Deb. I, Vol. XXVI, 24-07·2002) 
Col. 135----'0 

lnIIallation of 00 Set in ESI HoIpaIs 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col 346-47 

InIIruc:tioD '" HospiIaIs (Deb. II, Vol. XXVII, 01..01-2002) 
Col. 63-64 

Lack of IDfrlltnleturc and Facilitlca ill 
<manmcnt HoIpi1III 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 125 

Privlle Hospitals 
(Deb. I, Vol. XXVI, 24-07-2002) 
CoJ.13-14 

Scttina up of Anny Hospitals 
(Deb. 19. Vol. XXVII, 01-01-2002) 
Col. 143 

TeJe.Mediciac Ftacility ill HoIpitaIt 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 214-75 

Treatment in Sir GIn .. Ram Hospital 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 114-15 

U~~nofRML~ 
(Dcb. II. Vol. XXVII. 07-01·2002) 
Col. 123-24 

..... eI(.) 
~. 

Gnat lOr Hostel. for Tribal. : . 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 31-32 ': , 

"-IICIIt to SC SIucka&I in 00', PO Men'. 
HoItcI 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Cql.139 

""*II Cor s.:tw.d a-s 
(Deb. 15, Vol. XXVII, 02-01-2002) 
Col. 245-46 
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Hostels for SCIST Students 
(Deb. 20. Vol. XXVII. 09-08-2002) 
CoI.I04-09 

Hostels for Tribal Girls 
(Deb. I S. Vol. XXVII. 02-08-2002) 
Col. 73 

Hotel(l} 
Accommodation Assessment Survey 

(Deb. 6, Vol. XXVI. 22-07-2002) 
CoI.3SD-SI 

Ag~ment with Indian Hotels Chain with 
Foreign Hotels 
(Deb. 16. Vol. XXVII. OS-98-2002) 
Col.l68~9 

Construction oflntemational Hotel Complexes 
in Delhi 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. I 24-2S 

Decline in Profit of Hotel Industry 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. "7-S8 

Disinvestment of Kanishka Hotel 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 192 

Disinvestment of Ranjit Hotel and Bhlll1lt 
Hotel 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 462-06 

Infrastructure for Hotel Industry 
(Deb. I. Vol. XXVI. ts-07-2002) 
Col. 142-46 

Low Budget Hotels 
(Deb. I. Vol. XXVI. ts-07-2002) 
Col. 92-104 

~Opcning of New Hotels and Yatri Niwas 
• (Deb. 21, Vol. XXVII. 12-08-2002) 

Col. 36-37 

ttJ&tion in Tariffs of ITDC Hotels 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 248-49 

H811M in 
Collection ofHousc Tax by DDA in Dwarb 

(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 267 

H8 .. ial 
Additional HOWICS under lAY 

(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 24B-SO 

Construction of Group Houses/Martet 
Complexes 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 437-38 

Construction of Houses under lAY 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 15-19 

Houses for Hamalis 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 236 

Housing and Construction as a Key 
Infrastructure Sedor 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 2M 

Housing Mclas 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 117-19 

Income Tax Directives on Purchase ofHouscs 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 121 

Increase in Price ofMultistorcy Flats by DI' A 
(Deb. 17, Vol. XXVII, 06-08-20~2) 
Col. 213-14 

Joint Projects by India and Iran 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 106-07 

Poor FamilieslHouseholds Living in Slums! 
Hutmcnts 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 407-12 

Report of Tenth Plan Working Group on 
Houses for BPL 
(Deb. 12. :Vol. XXVII. 30-07-2002) 
Col. 436-37 

Vacant Flats of DDA 
(Deb. 17, Vol. XXVII, 06-08-2002) 
CoI.300-01 

H ..... Lou 
Housing Loan by SBI 

(Deb. 20, Vol. XXVlI. 09-08-2002) 
Col. 147 ..... & 
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0_18, ScH.e(') 
Central TCIDI to Monitor lAY 

(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 43-45 

Ovcrbauq ofHUDCO's Workinc 
(Deb. 7. Vol. XXVI, 23-07-1002) 
CoI.14~-46 

ValmildAmbedkar Awa Yojaaa 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 172-91 

BPCL 

Assets and ProfitsofONCo. BPCL.net HPCL 
(Deb. 4, Vol. XXVI. 11-07-1002) 
Col. 60-61 

OUDCO 

Extension. of Validity Period for IIIuina Tax 
free Bonds 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 421-22 

Loan Saoc::tioned by HUDCO t~r Rural 
Development 
(Deb. 17. Vol. XXVII. 06-01-2002) 
Col. 69-70 

Overhaulina ofHUDCO's Wortina 
(Deb. 7. Vol. XXVI. 23-07-2002) 
CoI.14~-46 

Repayment to HUDCO by State 
Governments 
(Deb. 12. Vol. XXVII. 30-07-2002) 

~vai\ability of LPG with HPCL Col. 313 
(Deb. 4. Vol. XXVI. 11-07-2002) R.ctircmcnt 4_ ofEmpJo.'-" ofHUDCO 
Col. 211-19 .-..~ J--

Disinvcstmcnl of BPCL .t: HPCL 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Co1.1l7-31 

IOCL .net HPCL, Madhya Pradesh 
(Deb. 19, Vol. XXVII. 01-01·2002) 
Col. 1~3 

lPO Propoaals &om IOC. BPCL IIId HPCL 
(Deb. 9, Vol. XXVI. 25-07-2002) 
CoI.2S6-57 

MoU between HPCL and GAIL to Supply 
GueousFucls 
(Deb. 4. Vol. XXVI, 11-07-2002) 
Col. 232 

Piltmae ofPetzol and Dicselliom Depots of 
HPCL 
(Deb. 14. Vol. XXVII, 01-01-2002) 
Col. 132-33 

SCI Agreement with HPCL and BPCL 
(Deb. 3. Vol. XXVI. 17-07-2002) 
Col. 121 

OPT 

(Deb. 17, Vol. XXVII. 06-01-2002) 
Co!. 303 

a .... Oft.,.. •. Report 

UNO Report on HUIIIIIft Devc/opmcnt 
(Deb. 17. Vol. XXVII. 06-01-1002) 
Col. 171-15 

H .... Orp •• 
Tndina ofHumIIl Orpns 

(Deb. 13. Vol. XXVII. 31-07-2002) 
Col." 

a ......... rce Dewlap_eld 
Dynamic Policy ofRaiIW1l)'l to Pill up VICIIIl 

"Scats 
(Deb. 19. Vol. XXVII, 01-()1-2002) 
Col. 169-70 . 

Investment in Human Raourte Development 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 216-17 

H .... RIP" _ 
Dnctiom to Slide by Supreme Court f' 

(Deb. 17. Vol. XXVII. 06-01-2(02) 
HPT FKilities for Kokrajlw Col. 311· 12 '" 

(Deb. 19, Vol. XXVII. 08·08-2002) HumanRi&htsVBIucs 
Col. 97-98 (Deb. 7. Vol. XXVI. 13-07-2002) 

HSL CoI.IO~S 

Production ofHSL and SImbhar Salt 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 127-28 

IIIhunwI TIWmCIU with Minorities In J.t:K 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 259-60 



SUBJECT INDEX 111 

Violation ofHuman Rights 
(Deb. 4, Vol. XXVI. 11-07-2002) 
Col. 143 

VIOlation of Human Rights by Security Fon:cs 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 279 

Hat __ .. 
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Jbarkhand (MUR 3n) 
(Deb. 2, Vol. XXVI, 16.07-20(2) 
CoI.S20 

Need to IOlvc ICUtC drinkin. water PIQbIem ill 
Singhbbum ParliamentIIry ~, 
Jharkhand (MUR 377) 
(Deb. 2, Vol. XXVI, 16-01-~2) 
Col. 521-22 

Project Tip in JharkhInd 
(Deb. II. Vol. XXVII. 29-07·2002) 
CoI.4S-46 

PUl'thase Orden to HEC Ranchi 
(Deb. , .... Vol. XXVII, 01...08-2002) 
Col. 210-11 
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Rail Projects in Jharkband 
(Deb. 14, Vol. XXVII; 01-08-2002) 
Col. 61-64 

Overseas Joint Venture Companies 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col.41 

Repair and MaintenanceofNHs in Jbarkhand Journalism 
(Deb. I, Vol. XXVI, 15-07-2002) StudyinJoumaIismandMassCommunication 
Col. 60-61 (Deb. 7, Vol. XXVI, 23-07-2002) 

Schemes Implemented by DDA in Bihar and Col. 391-97 

Jbarichand Jour.aliits (Deb. 7, Vol. XXV1, 23-07-2002) 
Col. 114-15 

Setting up of New Power Plants in Jharkhand. 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 191...92 

Telephone ConIIections in .Jbarkhand 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 145-46 

Theft of Coal and other Material in Coal Mines 
in .Jharkhand 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 200-01 

Use of Coal in Dhanbad 
(Deb. 17, lIol. XXVII, 06-08-2002) 
Col. 171-72 

VIOlence in Jharkhand 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 271 

Welfare of Orphans in Bihar and Jharkhand 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 169-71 

WLL in Bihar and Jharkhand 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 96-98 

JNPT 
HandliJIg of Containers by 1NPT 

_. A"t'beb. 13, Vol. XXVII, 31-07-2002) 
Col. 264-65 -. . Samt PatnlllllC 

Joint hIrolling 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col.lS5 

Jut V.nre 
Joint Projecta by India and ...... 

(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 106-07 

Sunmunoning of a Journalist 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 225 

Journals 
Advertisement Released to Newspaper" 

Journals 
(Deb. 9, Vol. XXVI, 25-07-2002) 
CoI.2J1 

Cancellation of Licenses of Jownals 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 303 

Judge(l) 
Guideline for Sitting Supreme Court and High 

Court Judges 
(Deb. 19, Vol. XXVJJ, 08-08-2002) 
Col. lS0-51 

Increase in Retirement Age of Judges 
(Deb. 19, Vol. XXVII, 08-08-2Q02) 
Col. 55-56 

Rehabilitation of Retired Judicial OffK:erS in 
Tribunals & Fast Track Courts 
(Deb. 4. Vol. XXVI. 18-07-2002) 
CoI.2J3-34 

Vacancies of Judges in Subordinate Courta of 
India 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 111-12 

JIIdIdaI Adlalalltradve PeuI Cede 
Judicial Administrative PeII8I Code 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 142-43 

Jute 
Jute Procurement Poliey 

(~t-. IS, Vol. XXVU. 02-01-2002) 
Col. 181-82 
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Procumnent of Jute 
(Deb, 20, Vo\.XXVIl, 09·08·2002) 
Col. 30 

Production of Jute 
(Deb. 6, Vol. XXVI, 22·07-2002) 
Col. 156-59 

Jate Baas 
Encouragement to Jute Bags 

(Deb. 20, Vol. XXVU, 09·08·2002) 
Col. 276-n . 

Jute Sap for Cement 
(De.b, 10, Vol. XXVI, 26-07.2002) 
Col. 177 

Use of Jute Bags for Packaging Urea by 
Fertilizer Companies 
(Deb, 7, Vol. XXVI, 23-07-2002) 
Col .. 156-57 

hte ItIcItasCJ')' 

Modernisation of Jute Industry 
(Deb. 10, Vol. XXVI, 26-07·2002) 
Cot. 111·12 

JlIValles Crlmet 
JuvmiJa ArTated by Delhi Police 

(Deb. 2, Vol. XXVI, 16·07·2002) 
Col3S1·S2 

IWID Opentlaa 
lnfillrllion after K.qil War 

(Deb, 9, Vol. XXVI, 25.07.20(2) 
Cot. 97-98 

KarJiI Anmeisa 
(Deb. 19, Vol. XXVII, OS·08·l0C2) 
CoI.2S6-S7 

Kanataka 
AImIIDt ReIcued from CenIrII Road Fund to 

Ka1!atab 
(Deb. 11, Vol. XXVII. 29.07-20(2) 
Cot.24s--47 

CGHS Dispensaries iJllCIrnIIIb 
(Deb. 3, Vol. XXVI, 17.01.2002) 
Col 279 

ClearanceofPowu Projecc oflCmlltaka 
(Deb. 4, Vol, XXVI, 18-07.20(2) 
Col. 97·98 

Cleal'lUlie to Bangalore IntemItionaI Airpon 
Project 
(Deb, 6, Vol. XXVI, 22·07·2002) 
Cal.3S6 

'Decline in the Taraet of New TelephoRe 
Connections in Kemataka 
(Deb, 8, Vol. XXVI, 24-07.20(2) 
Col. t17 

Development of Jog Falls ill Ka'natab 
(Deb. I, Vol. XXVI, 15-07-20(2) 
Col. 210 

Development of\W:ciJle InItitule, Belpun 
(Deb. 8, Vol. XXVI, 2 .. ..07.2002) 
Col. 93-94 

EleetoralPttoto Identity CInfs In KImIeIib 
(Deb. '4. Vol. XXVII. 01..08-2002) 
Col. 227·28 

Financial Aid to KImIbtka 
(Deb. '0, Vol. XXVI, 26--07·2002) 
CoI.Sl-S8 

FiDancial AIIiJtancc to K.....aaa 
(Deb. ,a, Vol. XXVII, 07.01·2002) 
Col. 48-49 
(Deb. " Vol. XXVI, 24-07-2002) 
Col. 60-61 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 136-37 t , 

P\ishtbdween~ •• 
BInpkft , 
(Deb. 21, Vol. XXV.U. 1200a.2OOl) 
COI.2S6-S7 Au::: to ~.for Drought Relir:f Funds tor PMGY , 

,Deb. 6, v.:ll. XXVI, 22.Q7.20(2) (Deb. I, Vol. XXVI, 24.07·2002) 
Col. 378-7~ Cot. 2t! 1-83 

BbntDanbaa Park lD Buplore 
(Deb. 16, Vol. xxvn, OS-ttl.lO02) 
Col. 312 

Funds for Jt-.dl 011 ,'NeeD' 
(Deb, II, Vol.· XXVII, 29·07-2002) 
Col 204 
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fndo.Oennan Project in Karnataka 
(Deb. 9. Vol. XXVI, 25-07-2002) 
CoL2S9-60 

...... Iation or Shunt Capaciton in Kamataka 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 234-35 

Levying of Extra Charges for the Overdrawn 
Power by Karnataka 
(Deb.", Vol. XXVI. 18-07-2002) 
Col. 128-29 

LPG Bottling Plants and Depots in Kamataka 
(Deb. 19, Vol. XXVII, 08·08-2002) 
Col. 94-95 

Maharubtra-Kamataka Border Dispule 
(Deb. 12, Vol. XXVII, 30·07-2002) 
Col. 298 

Missing Link Projects in Kamataka 
(Deb. 9, Vol. XXVI. 25-07.2002) 
Col. 111·12 

National Agricultural Insurance Scheme 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 142 

Need 10 accord clearaace 10 the projects of 
Oovanrneat ofKarnataka for undertaking 
anti-sea erosion measures in coastallftlS 
of the StItt (MUR 377) 
(Deb. 11, Vol. XXVII, 30·07·2002) 
CoI.524-2S 

Need 10 expedite laying of OuIbarp-8idlr 
Railway Line in KarnatKa (MUR 377) 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 278-79 

"Need 10 nm a new train bet\wen Kuppam md 
Banplore (MUR 377) 

.. (Deb. 7, Vol. XXVI, 23·07·2002) 
p. Col. 431·39 

Neera PraeIVinS Technology by CFTRI 
(Deb. 7, Vol. XXVI, 23·07.2002) 
Col. 194-95 

Nimhans HospitaJ in B8npJore 
(Deb. 13. Vol. XXVII, 31-07·2002) 
Col. 261-62 

One Hunctrcd MW ElccJricity Pun:hued by 
ICamataka from Kaymnlwlem Power Plant 
(Deb. 4. Vol. XXVI. 18·07·2002) 
Col. 136 

Permission or Mining al Kudremukh, 
Kamataka 
(Deb. 17. Vol. XXVII, 06·08·2002) 
Col. 285 

Power Supply 10 Kamataka, Andhra Pradesh 
and Tamil Nadu 
(Deb. 19, Vol. XXVII, 08·08-2002) 
Col. 189-90 

Projects under Critical Infrastructure Balance 
Scheme 
(Deb. I S, Vol. XXVII, 02-08·2002) 
Co1.302~ 

Release of Water to Tamil Nadu by Kamataka 
(Deb. I, Vol. XXVI, 15-07·2002) 
Col. 231 

Revision of Minimum Support Price in 
Kamatalca 
(Deb. 6. Vol. XXVI, 22-07-2002) 
Col. \03-04 

Rural Water Supply and Sanitation Project wid! 
German Aid in Kamataka 
(Deb. 12, Vol. XXVII, 30·07-2002) 
Col. 239-41 

Setting up of Bio-Technology Centre in 
Kamataka 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoI.22S 

Shortage of Power In Klmataka 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 304-05 

Sugar in Godowns ofKametaka 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 170-71 

Support Price for Arccanut in KamaIaka 
(Deb. 6, Vol. XXVI, 22·07-2002) 
Col. 165-66 

1buch Sc:reert Information Facility iri l\ailway 
Stati9ns in Kamalaka 
'Deb~ 14, Vol. XXVII, 01-08.2002) 
tol. 134 

UNICEF Equipment to 6 New ICDS Cells 
(Deb. 17, Vol. XXVII. 06-08·2002) 
Col. 67 . 

Utilisation of Tlingabhadra Water by 
KamaIaka 
(Deb. 16. Vol. XXVII, 05·08-2002) 
Col. 329-30 
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Working ofTeclInicallnstitutions 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 274-7S 

World Bank Assistance for Educ:ational 
Reforms ofKamabllta 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 117 

World Bank Loan to Kamataka for Poverty 
Reduction 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Co1.17S-.76 

Kabmlrl Pudits 
Displaced Kashmiri Pandits 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. &6 

Migration of Kashmiri Pancli15 
(Orb 2, Vol. XXVI, 16-07-2002) 
Col. 134 

Properties of Oispalced Kashmiri Pandits 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 29-30 

Ka!hmlrl V08d1S 

lSI Training to Kashmiri Youths 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 410 

Kaukhstao 

Indo-Kv.akhstan Ties 

Service Aseociationof Kendriya VJdyalaya 
Sanpthan 
(Deb. 17, Vol. XXVII, 06-OI-l00l) 
Col. 122-23 

Transfer Policy in KVS 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 297-91 

Kndrlya VIdy...,... 
Establishment ofKendriya VJdyalayu 

(Deb. 17, Vol. XXVII, 06-01-2002) 
Col.IS9 

Establishment of KVI in AfgbaIrisIan 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 316-17 

Kendnya VKlyalayu 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 36S-78 

Need to open a Central Sc:bool at Arnb in 
Bhojpur district of Bihar (MUR - 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 412 

Opening of Kendriya VtdayaJ_ and NlVOdaya 
Vidyalayas 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Co1.S7~2 

Shortage ofTrachm in Central Schools 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 141-42 

Transfer Policy in Kendriya VKlyalayu 
(Orb. 18, Vol. XXVII. 07-08-2002) (Deb. 12, Vol. XXVII. 30-07-2002) 
CoI.16S Col. 410-1 I 

Kndrlya aha.dar 

Audit of KrrKlriya Bhandar 
(Deb 6, Vol. XXVI. 22-07-2002) 
Col. 102-03 

Purchase from Kendriya BhIndar 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 287-89 

ICndrlya Vldyllaya Sa ....... 

Urdu in Kendriya VKlyalayu 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 270 

Kaaya 
Trade Agrumc:nt with Kenya 

(Orb. IS, Vol. XXVII. 02-08-2002) 
CoUI2 

Ken .. 
EsIabIisbment of KVS Cargo Fare at Triwndrum IntcmIlionaJ Airport 

(Deb. 12, Vol. XXVII, 30-07-2002) (Deb. II. Vol. XXVII, 19-07-2002) 
Col.241 Col. 40-41 

Introduc:tion of Ifllmrlediate in KVS and NVS Cashew Worbnin Keraia and ,..il N8du 
(Deb. 2. Vol. XXVI, 16-07-2002) (Deb. 16, Vol. XXVII, 05.01·2002) 
Col. 190 Col. 359 
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Closure ofCSIR Labs at Cadlin 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 209 

Compensation Paid 10 Victims of Kalauncli 
Train Accident in KeraJa 
(Deb. 4, Vol. XXVI, 18-07-2002) 
CoI.IIB-19 

Construction of New Bridge in Kerala 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 31~32 

Directives to Kerala State Pollution Control 
Board 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 133 

Disinvestment of FACT 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 381-82 

Emigration Office in Kerala 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 212 

Flood Situation in Kerala 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col.68~9 

Full Share of Power in Kerala 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 56-57 

High Court Bench in Kerala " Gujaral 
(Deb. 4, Vol. tXVl, 18-07-2002) 
Col. 234-35 

Implementation ofKVIC's Schemes in KeraJa 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 188 

Improvemctll in Road Work in Kerala 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 254 

t'lNG Terminal II Cochin 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 252 

Malpractices in FCI Godowns in Kerala 
(Deb. 15. Vol. XXVII, 02-0B-2002) 
Col. 177-78 

Need 10 accord sanc:tion 10 the proposal of 
Cadltn Pon Trust Board for setting up 
b'InIhipmenl terminal at VaIIarJ*lam in 
K.erala (MUR 377) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 388-89 

Need 10 accord sanction to the proposal of 
Government of Kerala for construction of 
a new international terminal at Trivandrum, 
Kerala (MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 437 

Need to withdraw move for disinvestment of 
Cochin Shipyard Limited in Kerala 
(MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 408-09 

New Medical Colleges in KeraJa 
(Deb. 8, Vol. XXVI, 24-07.2002) 
Col. 102-03 

Parambikulam-Aliyar Project 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 63 

Proposals Submitted by Kerala 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 228-31 

Regional Research Laboratory, Pappanamcode 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 115 

Separaae Armed Force 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col.BS 

Setting up of Fishing Harbour in Kerala 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 219-20 

Supply of Poor Quality of Rice Under SGRY 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 361~2 

Tourism Centres in World Tourism Map 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 134-35 

Trauma Centre in Kerala 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 82-83 

Visakhapatnam Port 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 187 

Keroseae 
Gap between International and Domestic 

Prices of LPG and Kerosene 
(Oft. 19, Vol. XXVII, 08-08-2002) 
Col. \1-12 
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Subsidy on LPGIKCI'OII:fte 
(Deb. 19, Vol. XXVn,01-OI-2002) 
Col. 145 

Kerelne Dalen 
Undcrmelsuring by Petrol Pumpa and 

KenIIeIIC Dealas 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 141-42 

KUdI 
Promotion or IChIdi 

(Deb. 16, Vol. XXVII, 0.5-01-2002) 
Col.3SI-52 

KIdwaJ Memorial I ...... or o.cot.cY 
ICidwai Memoriall~ or Oncology 

(Deb. 18. Vol. XXVII. 07-01-2(02) 
Col. 93-94 

JalalI CndIt Cardl 
ICiSlft Credit Cards 

(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 70-71 

KrlsUk .... n 

Construdion or ICrishaIc Bazan 
(Deb. 6. Vol. XXVI, 22-07-2002) 
Col 168-81 

KlMlrelnIdt ..... ON C ...... , 
IDeaII Minina by Kudremuth Iron Ore 

Company 
(Deb. 17, Vol. XXVII. 06-08-2002) 
CoL J42-43 

KnaIr 
5aand:irc of1ndians in Kuwait 

(Deb. II. Vol. xxvn. 07-01-2002) 
Col. 170-71 

KVIC 
... Outlets of KVJC 

(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 89-90 

Funda ID NGOt by KV1C 
(Deb. 6, Vol. XXVI. 22-07-1002) 
Col 210 

1mpIcmu1lldioa ofKVJC's Scbemes in ICcrIIa 
(Deb. 21, Vol. XXVII. 12-01-2002) 
Col. 1St 

IIndusuiaJ Units Sponsored by KVIC 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 190-92 

Khadi and Village Industries 80IId 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 73 

MoU Between KVle and lIT 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 333 

Non-Payment or SubsidylGnlnt by KV1C 
(Deb. II, Vol. xxvn. n-07-1ooz, 
Col. 29 

Persons Englged in Khldi and Village 
Industries 

(Deb. 16. Vol. XXVII. 0.5-08-2002) 
Col. 266-71 

Units or KVIC 
(Deb. 1. Vol. XXVI. 15-07-2002) 
Col. 137-39 

Units of KYlC 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 199-206 

Labels 

Proper Indication on Product Labels 
(Deb. IS. Vol. XXVII. 02-08-2(02) 
CoI.IlS 

lAboraterieI 
Diagnostic Labui aturia 

(Dcb. 13, Vol. XXVII. 31-07-2002) 
Col. 160 

PerfOl1f18lCe orLabcntol ies Under CSIR 
(Dcb. 7. Vol. XXVI. 23-07-2002) 
Col. 42-43 

RqionaIRaean:b~,~ 
(Deb. 7, Vol. XXVI, 23-07-2002) ~ 
Col. ItS 

LUoar., ....... 
p~ c.ea of Labour DiIputcI 

(Deb. II; Vol. XXVII, 29-07-2002) 
CoL 34 
(Deb. 16. Vol. XXVlI. 0.5.08.2002) 
Col. 312-13 
(Deb. I; Vol. XXVI. 15-07-2002) 
C".nI .u....& .. 



SUBJECTINDEX 133 

LaboarLnN 
Awareness of Labour Laws 

(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 368 

Violation of Labour Laws by M1NC 
(Deb. 11, Vol. XXVII, 29-07-2002) 
Col. 139-40 

Labour Productivity 

Labour Productivity 
(Deb. II, Vol. XXVII. 29-07·2002) 
Col. 29-30 

LabOtIr RerOl'llll 

Labour Reforms 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 96 

Labear Welfare Pntp1uDJIMI 

Scrapping of Labour Welfare Programmes 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 183-84 

Industrial Labouren 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 1.17-20 

Labour bued TechnololY to Remove 
Unemployment 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 329 

Safety ofMinellAbourers 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 344-45 

Survey 011 Unorganised Labourers 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 243-44 

Tcclmic:al Skills of Labour 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 340-41 

Unemployed Labourers due to Economic 
Policy 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 171-72 

Welfare Schemes for Labourers 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 67-68 

Agricultural Labouren Lakes 
(Deb. 6, Vol. XXVI. 22-07-2002) Existenee ofSambhar Salt Lake in Danger 
Co1.343-45 (Deb. 14, Vol. XXVII, 01-08-2002) 

CuuaI Labours in Central Government Office Col. 59-60 
in Delhi 
(Deb. 21, Vol. XXVII, 12-08-2002) 
CoI.ii3-65 

Contribution of Women Labour 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 112 

JII1cooomic: Exploitation ofLabouren 
C.I (Deb. I, Vol. XXVI, 15-07-2002) 

Col. 292-93 

Fltilities to Labourers by CIL 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 268-70 

Identity Card for Labourm of Construction 
Work 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 48-49 

Research on Lakes in Himalayas 
(Deb. II, Vol. XXVII, 29-07-20(2) 
Col. 123 

La! BaIIadlr Ad .... lstntiveAcademy 

As.'Iistanc:e to Sbri La! 8ahadur Administrative 
Academy, 8bopal 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 66-67 

Laud Acqulsldoa 

Acquisition of Land for Jaba\pur-Gondia 
Gauge Conversion Work 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 291-92 

Acquisition of Land under Golden 
QuaderiIateraI Scheme 
(Deb. 21. Vol. XXVII, 12-0g-2oo2) 
Col. 227-29 
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Utilisation of Land Acquired by Asiatit Soc;iety 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 289 

L.ud Records 
Computerisation of Land Records 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 151-53 

Updalion of Land Records 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 261--64 

LaadRoutes 
LandlWaler Routes Ihrough Eastern Countries 

(Deb. S, Vol. XXVI, 24-07-2002) 
Col. 146-47 

L.ud(s) 
Allotmenl of Land by A.A.!. 

(Deb. 16, Vol. XXVII, OS-OS-2002) 
Col. 341 

Land M~gement 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 238-39 

Land Purchased 
(Deb. 19, Vol. XXVII, 08-0S-2002) 
CAl. 17()' 71 

Need 10 hand-over fifty acre stretch of aIt 
land to Government of Orilsa for 
distn'bution IIII10ng sea in K. SUIIIIIIdi .ad 
R. Sumandi villaaes in Ganjam DiItrit:t 
(MUR 377) 
(Deb. 4, Vol. XXVI, 18-07-2002) 
CAl. 277 

Policy of Land Use 
(Deb. 11, Vol. XXVII, 29-07-2002) 
CAl. 137-38 

Sale ofReftaaory Division's Land 
(Deb. 14, Vol. XXVII. 01-08-2002) 
CAl. ISS 

Cancellation of Allotments of Land by DDA 
(Deb. 7, Vol. XXVI, 23-07-2002) Tin Bip Land Dispute 
Col. 2n-7S (Deb. 8, Vol. XXVI, 24-07-2002) 

Commercial Use of Industrial Plots 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 226-27 

Conversion into freehold 
(Deb. 19. Vol. XXVII. OS-08-2002) 
Col. 145 

Distribution of Land to Poors 
(Deb. 12, Vol. XXVII, 30-67-2002) 
Col. 235-36 

Eneroaclunetus on Public Land and Roads 
(Deb. 17, Vol. XXVII. 06-08-2002) 
CAl. 139 

ExpendituR on Purchue of Land 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 206-07 

Fertility of Famine Struck Land 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Cot. 181 

Land Affected Due to Floods 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 218 

Land Holding for fanners 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 108 

Col. 115-16 
Transfer of Land in Sc:hedulcd Ara$ 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 4SS 

Tranlfer of Surplus Land of Kandla Port 
(Deb. 18, Vol. XXVII, 07-0S-2002) 
Col. 70 

Lupqe(I) 

Air Atcident Due to lparanee ofEnglith 
(Deb. 11. Vol. XXVII, 29-07-2002) 
CAl. 248-49 

Doordarshan Ownnels in RegionaIlanguIaa 
(Deb. 19, Vol. XXVII. OS-08-200~, 
Col. U-86 ~, , 

Programmes in Tribal LanJUIIFI 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 139-40 

Promotion of Hindi l..anpaae 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 1\9-24 

VioIationofOfTu:ial Languap Act 
(Deb. 17, Vol. XXVIl. 06-08-2002) 
Col. 121-22 
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Latlll AmerIcaD Coumlel 
Export to Latin American Countries 

(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 101-()4 

Law & Order 
Crime Free Political Atmospbere 

(Deb. 4, Vol. XXVI, 18.-07-2002) 
Col. 138-39 

Crime in Delhi 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 368-70 

Crime in the Country 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoJ.378-79 

Crime in Trains 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 165 

Crimes In Metros 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 111-12 

Inc:reue in Crime Rate due to Retention of 
AJelimit 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 130-31 

Law and Order in Delhi 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 160-61 

News Published in Jansana Dt. 21.6.2002 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 161 

LawCeUqes 
New Law Colleges 

(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 248 

~': set up a Soc:ial SecuritY Fund for the 
welfan of workers engagCd in leather 
industry in the c:ountry (MUR- 377) 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 410-11 

LeaalAlcl 
Free Legal Aid to Poor SC, ST and OBC of 

Rajasdlan 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 130-31 

Free Legal Aid to SCslSTs 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 98-99 

!.eelslatloo(l) 
Amendment in Law in Case of Hit and Run 

Accidents 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 209-10 

Amendment to Laws to Check Entry to OM 
Food 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 99-100 

Anti-Money Laundering Law 
(Deb. 20. Vo'. XXVII, 09-08-2002) 
Col. 195-96 

Changes in Defection Law 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 126 

Comprehensive Legislation 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 118-19 

First Report ofWortting Group on Trade Laws 
andWTO 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 135-37 

Fisheries Regulation Legislation 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 88-89 

Legislation for SIlk Industry 
(Deb. 15. Vol. XXVII. 02-08-2002) 
Col. 73-74 

Legislation to Check Madarasas . 
(Deb. 2. Vol. XXVI, 16-07-2tl02) 
Col. 142-43 

Reemployment 
(Deb. II, Vol. XXVII, 29-07-2002) 
CoL270-71 

Leclslllt1ve C •• DCU 

Reservation of Seats for SCsiSTs in Rajya 
Sabha and Legislalive Council of States 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. SO-51 

Legislllton 
Security Check of Legislators for Boarding 

Planes 
(Deb. 11. Vol. XXVII, 29-07-2002) 
Col. 252 
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Letter ., CredIt 

Fake Letter of Cndit 
(Deb. 20, Vol. XXVII, 09-08-20(2) 
Col. 64 

UbenIIuo.. Pelky 

Libenlillrion ofPetrolcum Industry 
(Deb. 19, Vol. XXVII, 01-08-2002) 
Col. 193 

Review ofLiberalisation Policy 
(Deb. 20, Vol. XXVII, .09-08-20(2) 
Col. 213-14 

UIIerIa •• C ........ 
Libeltlan Commission on Ayodbya 

(Deb. 17, Vol. XXVII, 06-08-20(2) 
Col. 231-32 

Llbnrla 
Grants for Librariel by 11 th Finance 

CoIm1iaion 
(Deb. 16, Vol. XXVII, 05-08-20(2) 
Col. 282-84 

LIC 
Group Superannuation Sc:bema of LlC 

(Deb. IS, Vol. XXVII, 02-08-20(2) 
Col. 305-06 

LlC SoftwllR Project 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 18S-86 

Slump in Sale ofUC 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 237-3! 

Lie HouIq Fluaee 
Building of Community Apartmeftt by LIC 

Housing Finance 
(Dcb. IS, Vol. XXVII, 02.08-20(2) 
Col. 282-83 

Uceace Poatal Apacy ScIteme 
Revlmlpihg ofUccnu PoRaI Aaerq Scbeme 

(Deb. 8, Vol. XXVI, 24-07.2002) 
CoI.2B4 

Liceace(') 

Lic:cDces Granted for Diamond ExpIontion 
(Deb. 12, Vol. XXVII. 30-07.2002) 
CoI.4S~ 

Ufts 
Lifts in GoYcmment Buildina 

(Deb. 17, Vol. XXVII, 06.08-2002) 
Col. 309 

LIllIe Stoac 
Availability of Ume Stone in Gu.;.at 

(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 197-98 

Uqaer 
Removal ofLiquor ShopI Set up'" Natianal 

Highways 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 51-52 

Sale of Liquor on Pike TT8de Milk CatifiCile 
(Deb. 17, VoJ. XXVII. 06-08-1002) 
Col. 194-95 

LIteracy MIaIIII 
c..h Awards to hncIIayItI under NLM 

(Deb. " Vol. XXVI, 23-07-2002) 
Col.3a7 

OiIcontinuibon of Lilcrlcy Mission Work in 
Dillricts 
(Deb. 7, Vol. XXVI, 23-07-20(2) 
Col. 425 

Literacy Campaip 
(Deb. 2, Vol. XXVI, 16-07-20(2) 
Col. 235-36 

Literacy CampIip 
(Deb. 17, Vol. XXVII, 06-08-20(2) 
Col. 80 

Literacy Million 
(Deb. 7. Vol. XXVI, 23-01-2002) 

'\ 
Col . ..oS t ~" 

National LiterIcy CampIip 
(Deb. 12, Vol. xxvn, 30·07-2002) 
CoI.lOS-IO ' 

National LitcrIcy Million 
(Deb. 1, Vol. XXVI,.. 13~07-lO02) 
Col. 397-98 

Cbaraa for Licencea to Pilots Post Literacy CampaiJII 
(Deb. 16, Vol. XXVII, 05-08·2002) (Deb. " Vol. XXVI, 23·07-2002) 
Col. 354oS5 Col. 2SS-S7 
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Sarva Shibha Abhiyrm 
(Deb. 17, Vol. XXVII, 06-0S-2oo2) 
Col 231-14 

LIUncy~.) 

Bi-annuaJ Awards for Literacy Progialluiie 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 271-72 

nJiteracy Prone Alas 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 209-14 

Literacy Proposal 011 ProgrIlIU,1iC 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 209-10 

PropoaaIs 011 Literxy Progillldildl 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 357-60 

LlYesteck 

Developmem of Livestock 

Petronet Agreement for Supply oC LNG 
(Deb. 19, Vol. XXVII, OS..{)I-2002) 
Col. 24-25 

Production and Import of CNG and LNG 
(Deb._ 4, Vol. XXVI, 11-07-2002) 
Col. 160-61 

Supply of LNG by Iran 
(Deb. 14, Vol. XXVII, 01..{)1-2002) 
Col. 114-15 

lAu(.) 

BlInk Loans 10 Poor and DaIitI 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 262-66 

Banks Loans 10 lDdustrieIVCompanies 
(Deb. 15, Vol. XXVII, 02-0S-2002) 
CoL 206-07 

EducatioaaI LoIn for Higher Education 
(Deb. 20, Vol. XXVII, 09..{)S-2002) 
CoI.43-SO 

(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 211-12 Farmers Under Loan Trap 

Disease Free Zone for Livestock 
(Deb. 16, Vol. XXVII, OS..{)S-2002) 
Col. 323 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 191 ForeignLoansfortbeWel&reScbcmes 

(Deb. IS, Vol. XXVII, 02-01-2002) 
Col. 170 Homoepathicl Ayurvedic Medicines for 

Livestock 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 89 

Hurdles in Disbursement of LoaM under 
PMRY 
(Deb. 21, Vol. XXVII, 12..{)S-2002) 

Livestock Census Col. 58-59 
(Deb. 6, Vol. XXVI, 22-07-2002) lOBI Assistance 10 Enterpreneurs of States 
Col. 190-93 (Deb. IS, Vol. xxvn, 02-08-2002) 

Livestock Disease Col. 1~202 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Ca).45-48 

.~a1~ Livestock in Border Areas 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 94-95 

t..NC 
Import of LNG 

(Deb. 19, Vol. XXVII, 08-01-2002) 
Col. 254-55 

LNG Tenninal at Cochin 
(Deb. 19, Vol. XXVII, OS-08-2OO2) 
Col. 252 

Loan against States 
(Deb. 20, Vol. XXVII. 09-O1-2002) 
Col. 280-82 

Loan from JapIIIl for E1ectrificatiOll 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 251 

Loan dJrough Banks 011 Bogus Papers 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 127-28 

Loen 10 Fanners, Women and SCIST 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 137 
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Loan under DRI Scheme 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 177-78 

Loans ofF! OUl'IIanding Apinst Government 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 161-62 

Loans to S1aIes by Multinational Institutions 
{Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 184--86 

Loans under PMRY 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 170-76 

Moni1oring of Loan Advanced by BIIIbIFls 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 218-19 

Lower .BcemeCrw, 
Insurance of Lower Income Group 

(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 218--20 

IJ'G 
Allotment of LPG Dealcnhip and Petrol 

Pumps 
(Deb. IS, Vol. XVII, 02-08·2002) 
Col. 347---64 

Availability of LPG with HPCL 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 218-19 

Gap between International and Domestic 
Prices of LPG and Kcrotcnc 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 11·12 

Recovery ofBlDk Loans LPG Agencies and Petrol Pumps in Guj..a 
(Deb. 1 S, Vol. XXVII, 02-01-2002) and J&:K 
Col. ~I (Deb. 9, Vol. XXVI, 2S-07.2002) 

Short Term Loans to Educ8Ied Uncmpl~ 
Youdl and Women 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 111-14 

World Bank Loan 

CoI.S3 
LPG Agcnciel and Pccrol Pumps by Private 

Scccor Companies 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Co1.2IS 

(Deb. S, Vol. XXVI, 19-07-2002) LPG Agenc:ics in West Benpl 
Col. 75-77 (Deb. 14, Vol. XXVII. 01-01-2002) 

World Bank Loan for IJiipiomncrlt of Grand 
Trunk Road 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 82-84. 

Col. 93-94 
LPG AJCIICica to Ptlylic:altylDiabled Pa"IOIII 
in~ 
(Deb. 9, Vol. XXVI, 2S-07·2002) 
Col. 200-201 

World B_ loin for W*, Supply Sc:hcmca LPG AICftCY and PctroIIDicaeI 0udeIa 
(Deb. 20, Vol. XXVII. 09-08-2002) (Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 97 Col. 181 

World Bank loin to Power Grid CoIporahoD 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col.94-9S 

LOC 
Ground Sensors on LoC 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 245-46 

Lottery 

LPG u Auto Fuel 
(Deb. 19, Vol. XXVII, 0I-08·~OO2) 
Col. 192 . 

LPG Dcalcra in limil NMu 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 277-71 

LPG Dispcnsins StIIion. 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 198-99 

Sale ofLoltcry LPG forVchiclel 
(Deb. 17, Vol. XXVII, 06-08-2002) (D b 9 Vi I XXVI, 25-07-2002) 
Col. 53-54 e. , o. 

Col. 242 
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LPG for Vehicles 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 187 

LPG Plants Based on Cow Oung 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 202 

Opening of LPG Agencies in North Eastern 
States 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. ISS 

Partnership Noons for LPG Dealers 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 88-89 

Restructuring of LPG Marketing in Delhi 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 95-96 

Sale of LPG by ONGC 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 292 

Starting of Auto LPG Facilities 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 79-80 

Irregularities in Allotment of Petrol PwnpsI 
LPG Agencies 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 103 

LPG AgcnciesIPetrol Pumps in J &: K 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. ISS-56 

LPG AgcncicslPetrol Pumps in Jharkhand 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 74-75 

LPG AgcncieslSKO Dealers in Delhi 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 103-04 

Private Companies to Operate LPG Agencies 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 294-95 

Quota for Allotment of LPG Agencies and 
Petrol Pumps 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 158 

LPG IIoUIiq ....... 
Subsidy on LPGlKcroscne LPG Bottling Plant in JharldIand 

(Deb. 19, Vol. XXVII. 08-08-2002) (Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 145 Col. 163 

Supply of LPG in Rural Alas LPG Bottling Plants and Depots in KamatBka 
(Deb. 14. Vol. XXVII. 01 -08-2002) (Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 286 cOl. 94-95 

Usc of LPG 
(Deb. I, Vol. XXVI, 15-07-2002) LPG Cyllllden 
Col. 292 MilUSC of LPG Cylinders at Commercial 

Usc of LPG for '1J3 WhecIen 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 136-37 

WaiUrig List for LPG Connections in limil 
Nadu 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 75-76 

LPGApades 
Allotment ofMorc than one Petrol PumplLPG 

Agency 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 189 

Bcnami LPG Agencies ofBPCL in Delhi 
(Deb. 4, Vol. XXVI., 18-07-2002) 
CoI.IS9-60 

Places 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. ISS 

Under Weight LPG Cylinders by BPCL 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 199-201 
LPG~ 

LPG Dealm in Gujarat 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 113-14 

MlIdanu 

AllocaIIon of Funds for Madrasu Educatioa 
(Deb. 17. Vol. XXVlI, 06-08-2002) 
Col. 171 
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Anti-social Activities in Madmu 
(Deb. 12, Vol. XXVII, JO-07-20(2) 
Col. 363-64 

Education in Madarasas 
(Deb. 12, Vol. XXVII, 30·07·2002) 
CoI.2J7-38 

Legislation to 0IecIc Madaruas 
(Deb. 2, Vol. XXVI, 16-07·2002) 
Col. 142-43 

Working and Activities ofMadarsas 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. ISO-5! 

MadIIya PndeIIt 
Activities of Abu Salem in Bhopal 

(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 151-53 

Activities ~f Spices Board in M.P. 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 54-55 

Alleged Arrest of an MP by Jaunpur Police 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 498-501 

Amount allocated 10 Madhya Pradesb under 
PMRY 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.2 I 2-17 

Anganwadi Centen in Madhya Pradesh 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 113-14 

Animal Husbandry and Dairy Development 
Schemes in M.P. 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 88-89 

Assistance for Jaila in Madhya Pradesh 
(Deb. 17, Vol. XXVII. 06·08-2002) 
Col. 240-41 

AuiS1lllK:e for Soyabean RClCllrch ill Jabalpur 
(Deb. 16, Vol. XXVll. 05-08-2002) 
Col. 68-69 

Bio-Science Institute in Bbopll 
(Deb. 17, Vol. XXVII, 06-0a-20(2) 
Col. lS9-60 

Borina tIuouih Te1e1COpC in Madhya Pradah 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 85 

Cliftical PsychololY Collele in Madhya 
PnIdcsh 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 206-()7 

Coal BedMedume in M.P., Rajasthan and Well 
BqaI 
(Deb. 19, Vol. XXVII, 08-08-20(2) 
Col. 140-41 

Commercialization of Forest Land in Madhya 
Pradesb 
(Deb. I, Vol. XXVI, 15-07-2002) 
COI.2AS 

Computerised POll Offices in Madhya Pradesh 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 275-76 

Construction of Lalpur Power Grid in M.P. 
(Deb. 9, Vol. XXVI, 25-07·2002) 
Col. 101 

Construction of Mehar Railway Over BridF 
(Deb. 11, Vol. XXVII, 29-07-20(2) 
Col. 223-24 

Construction of National Weed Research 
Centre at JabaJpur 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 92-94 

Damage due to Hailstonn in M.P. 
(Deb. 21, Vol. XXVII, t2·08-20(2) 
Col. 38 

Establishment of Mango Pulp Extracrtoif' 
Industries 
(Deb. II, Vol. XXVII, 29-07-20(2) 
cot. 39 

Assistance to MP from NCCF Family Court in MP 
(Deb. II, Vol. XXVII, 29-07-2002) (Deb. 14, Vol. XXVII, 01-08-2002) 
Col. S4-S5 Col. 166-67 

As5i5tanU 10 Shri Lal Bahadur Administrative . 
Academy, Bhopal 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 66-67 

Funds for NCEa 10 Madhya Pradesh 
(Deb. 14, Vol. XXVII, 01-08-2002) 
CoI.2 I 9-20 
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Government Flats in Ordnance Depot, 
Jabalpur 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 181 

Government Polytechnic, Jabalpur 
(Deb. 11, Vol. XXVII, 06-08-2002) 
<AI. 196-97 

Incomplete Projects in Madhya Pradesh 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 116-20' 

JOCl and HPCL, Madhya Pradesh 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 153 

Need to provide financial assistance to 
Government of Uttar Pradesh to meet ~ 
situation arising out of drought conditions 
in Bundelkhand region of the State 
(MUR 377) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
<A1.360 

Need to set up more 1V transmitting centres 
in the country specially in Mandsaur and 
Neernach Districts of Madhya Pradesh 
(MUR 377) . 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 519-20 

lSI Activities in Madhya Pradesh OFC in Madhya Pradesh 
(Deb. 7, Vol. XXVI, 23-07-2002) (Deb. 13, Vol. XXVII, 31-07-2002) 
Col 47-49 <AI. 119-20 

roSy in Madhya Pradesh 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Co1.250-54 

Modemisations of Coco and Jubilee Retail 
Outlets in Madhya Pradesh 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 82-86 

National Highways in Madhya Pradesh and 
Olhattisgarb 
(Deb. I, Vol. XXVI, 15-07-2002) 
<AI. 192-96 

Need for early completion of Rani Avanti Bai 
Sagar Project, Madhya Pradesh-
(MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 434 

Need to c:heck increasing cases ofT.B. in Rewa 
district of Madhya Pradesh (MUR l'P) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 437-38 
~ to lay line between MIIIU11ad and Indore 

(MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col 434-35 

Need to provide financial assistance to 
Government of Madhya Pradesh for 
construction of bndge on river Tamas at 
lYothar Ghat and on river Mada at village 
Garhi in Reewa District of Madhya 
Pradesh (MUR 377) 
(Deb. \2, Vol. XXVII, 30-07-2002) 
CoI.52S 

Pending Development Projects of Madhya 
Pradesh 
(Deb .. 12, Vol. XXVII, 30-07-2002) 
CoI.26C)-Q 

Production of Coal in Madhya Pradesh and 
Chhattisgarh 
(Deb. 7, Vol. XXVI, 23-07-2002) 
<AI. 3-13 

Proposal for Providing Drinking Water from 
HiranRiver 
(Deb. \7, Vol. XXVJl, 06-08-2002) 
<AI. 322-23 

Purchase of Explosives by NCL 
(Deb. 17, Vol. XXVII, 06-08-2002) 
<AI. 143-48 

Purchase of Land by IOCl in MP for Retail 
Outlets 
(Deb. 14, Vol. XXVII, 01-08-2002) 
<AI. 240-41 

Reserves of Oil and Gas in Madhya Pradesh 
and Rajasdlan 
(Deb. 9, Vol. XXVI, 25-07-2002) 
CoI.IOI......()3 

Residual Wastes of Union Carbide-Bhopal 
(Deb .• 17, Vol. XXVII, 06-08-2002) 
Col. 224 

Retail Outlets of IOCL in Madhya Pradesh 
(Deb. 19, Vol. XXVII, 08"Of-2002) 
<At. 61-62 
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Sciena: andTechnoIosY Rellllcd In6astNcturaI 
Facilities in Madhya Pradesh 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 173 

Setting up of National Bio-Farming 
Development Cemre 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 231-32 

Setting up ofTPP in M.P. 

Coastruction of Over Bridga in Maharashtra 
(Deb. II, Vol. XXVII, 29-07-2002) 
COI.24S 
~ of ROB in Mumbai 

(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 22S-26 

Cotton Growers of Maharubtra 
(Deb. 6, VoL XXVI, 22-07-2002) 
Col. 166-67 

(Deb. 19, VoL' XXVII, 08-08-2002) Cotton Monopoly Procurement Scheme 
Col. 81-82 (Deb. II, Vol. XXVII, 29-07-2002) 

Co\'S2-S4 
Shortage of Power in Madhya Pradesh 

(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 152-53 

Sugar Technology Institute in Mau 
(Deb. 21. Vol. XXVII, 12-08-2002) 
COI.444S 

UNICEF Aided Project in Madhya Pradesh 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 21\-13 

Widening of Old Bridges on NHs in M.P. 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col 120 

Maharulltra 
Acute Drought Condition in Mahanishtra 

(Deb. I, Vol. XXVI, IS-07-2002) 
CoI.~7 

Additional Track between Ahmedabad-
Mumbai 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 117-19 

Agricultural Development in Mabarashtra 
(Deb. 11. Vol. XXVII, 29-07-2002) 
Col. 271 

AI Flight from Mwnbai Airport without Flight 
Plan 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 206 

Air Service from Nasik 
(Deb. 21, Vol. XXVI.I, 12-08-2002) 

• Col. 111-12 • 

Annual Plan for Maharaabtra 
(Deb. 8. Vol. XXVI, 24-07-2002) 
Col. 289 

Development of Multi Modal International 
Hub Airport at Nagpur 
(Deb. 16, Vol. XXVII. OS-08-2002) 
Col. 167-68 

Drinking Water Scheme in Maharashtra 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. I ()6.()7 

Establishment of District Institutes for 
Education and TraiAing 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 71-72 

Flights from Nagpur 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 223 

Funds for Maharasbtra 
(Deb. I, VoL XXVI, I S-07-2002) 
Col. 204 

IFFCO Fertilizer Retail Centres in 
Maharashtra 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 241-42 

Increase in Flights from Aurangabad 
(Deb. II, Vol. XXVII, 29-07-2002) 
CoI.I7S 

Incn:asing Intake Capacity in Engineerinl 
Colleges in Mumbai 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 125-26 

Maharashtra-Kamataka Border Dispute 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 298 

Misutilization of NSDP Funds by 
Maharashtra 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. '!7l-74 
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Modem Facilities 81 Airportl in Maharashtra 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 285 

I Mumbai(Middle Vaitama) Water Supply 
Project 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 40 

Nagpur RailWay Station Yard Project 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 165-66 

Need for early completion of construction work 
of N.H. 7 passing through Butibori, 
Hinghanghat, Jam, Nagpur and Kamptec 
in Maharashtra (MUR 377) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Co1.361-62 

Need for electrification and doubling of 
Bhusawal-Surat rail sector in Maharashtra 
(MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 299 

Need to implement pilot projecl of 
Hepatitis B Vaccination in Mumbai (MUR 
377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 298 

Need to open a regional ofTJCe of Department 
of Posts al Parbhani in Maharashtra 
(MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 439 

Need to provide financial assistance to the 
Government of Maharashtra for providing 
relief to the people affected by drought in 
Nasik district (MUR 377) 
(Dcb. 7, Vol. XXVI, 23-07-2002) 
COl. 440 

Need to set up an H.P.T. Relay Station at 
Panhala Hill Station in Kolhapur District, 
Maharashtra (MUR 377) 
(O;:b. 6, Vol. XXVI, 22-07-2002) 
Col. 41.1-12 

Need to stan Mumbai suburban train service 
on Vasi-Diva Railway line in Maharashtra 
(MUR 377) 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 386-87 

Need to take necessary steps to make Emprea 
Textile Mill at Nagpur viable (MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 299 

Need to treat Gond Community of 
Maharashtra as a separate tribe in Part IX 
of the Scheduled Caste and Scheduled 
Tribes Order, 19S0 (MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
COI.40S-06 

New Railway Station in Mumbai 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col.64-6S 

NOC for Basic Amenities to Shun in Mumbai 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 72 

Non-Functioning of A~Bridges at Mumbai 
Airpon 
(Deb. 16, Vol. XXVtI, OS-08-2002) 
Col. 348 

OFC in Maharasbtra 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 208 

Outstanding Dues of Maharashtra 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 12()"21 

Power Shortage in Maharashtra due to 
Technical Fault 
(Deb. 9, Vol. XXVI. 2S-07-2002) 
Col. 266-67 

Progress of New Power Project of 
Maharashtra 
(Deb. 14. Vol. XXVII. 01.08-2002) 
Col. 223-2S 

Projects under Critical Infrastructure Balance 
Scheme 
(Deb. 15, Vol. XXVII. 02-08-2002) 
Col. 302-04 

PropD68ls from Maharashtra 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 209-10 

Rashtriya Punaminnan Vahini Project in 
Mabarashtra 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 239 
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Recognition of Apiculture IIId Veterinary 
Science EducIbon 
(Deb. I, Vol. XXVI, IS-07-2002) 
Col. 272 

Repair IIId &p.IioD ofNIIionIJ HiJlrways 
in Maharutm ..s Gu';" 
(Deb, II, Vol. XXVII, 29-07-2002) 
Col. 172-73 

Shortage of Staff in Telecom Circle in 
Maharuhtra 
(Deb. 3, Vol~ XXVI, 17-07-2002) 
Col. 147 

Speed Post in MabanuIUra 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 103-04 

llcketBookingAgalls It JalnalDdAlnnpbed 
(Deb. 16, Vol. XXVII, OS-08-2OO2) 
Col. 67-68 

Tourist Complex in Maharashtra 

Maize CultiVlllioe 
(Dcb. 6, Vol. XXVI, 22-07.2002) 
Col. 23&-41 

Pcmw iI_w:eofDitecalUille ofMaize RacardI 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 171--81 

MajorhrtTrut ...... 
Reconstitution of MIjor Pan Trull BoIrd 

(Deb. 18, Vol. XXVII, Oi-08-2oo2) 
Col. 108-09 

MakUIIa 
Production of Makhana 

(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 149-50 

Malaria EradIcadaII 1'nIn'" 
Anti Mallria Propamme 

(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 101,141 

(Deb. II, Vol. XXVII, 29-07-2002) Anti-M .. ariaPropammc 
Col. 209-10 (Deb. 3, Vol. XXVI, 17-07-2002) 

Use of Salt Pili Land in Murnbm Col. 228-32 
(Deb. 17, Vol. XXVlI. 06-08-2002) M ... ,.1Ia 
Cul.304-0S 

UlilizationofSalt PIIIl.8IId at Mumbai 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 257 

Working ofTcchaicellnatitudons 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 274-7S 

Work. Undertalc:en by Auranpbad Forest 
Departmeat 
(Deb. I. Vol. XXVI. lS-07-2002) 
Col. 200-201 

MUabuGu6I 
Homage to Mahatma Gandhi 

(Deb. 19, Vol. XXVII. 08-01-2002) 
Col. 2 

Malze 

Aims and Objcc:tives ofDirectoralc ofMaiu 
Reaewch 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 101-02 

AlIocaIion of Extra RMeI far Export ofMaizc 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 17-88 

Harusmc:nt of JndiIns in Malaysia 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. )14-1S 

Leue of a.a-i Airport 10 Malaysia 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 233-34 

MaNIYeI 

Relationa with Maldives 
(Deb. 18, Vol. XXVII. 07-01-2002) 
CoI.7S 

MMIptIr 

Finane." AuiltaDce to Mll'lipur by RBC 
Pundilla 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col.253-S4 

State ReIouroe Ceatrc 
(Deb. 17. Vol. XXVII, 06-01-2002) 
CoI.l~l 

MuIareYar ........ 
Pacilitiea IID~" PiJpimI 

(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 27S-76 
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MHue""", 
Purchase of Rare Manuscripts 

(Deb. 21, Vol. XXVII, 12-0S-2002) 
CoI.26S 

MaeIIt AcIIvIdes 
Maoist Activities 

(Deb. 12, Vol. XXVII, 30-07.2002) 
Col. 290-91 

Maps 

Publishing of Vulnerability Atlas oflndia 
(Deb. 2, Vol. XXVI, 16-07·2002) 
Col. 283-84 

M.rblt 
Ball 011 Import of Marble 

(Deb. I S, Vol. XXVJI, 02-0S·2002) 
Col. 238-39 

Ma ..... MOIM)' Sdi_ 
Funds to Rajasthan under Margin Money 

Scheme 
(Deb. 16, Vol. XXVII, OS·OS·2002) 
Col. S3-8S 

Martu Life 

ConIervation of Dolphins in Ganga 
(Deb. 16, Vol. XXVII, OS-OS-2002) 
Col. 127 

Protection of Dolphine 
(Deb. II, Vol. XXVII, 29·07·2002) 
CoI.26S 

MartH Parka 

MIrinc NIriona1 Part 
(Deb. 21, Vol. XXVII, 12-08·2002) 
CoI.IS6-S7 

M.-iDehrb 
(Deb. 16, Vol. XXVII, OS·OS·2002) 
Col. 120 

MariMW ..... 

MIrinc Export to JapM 
(Deb. 20, Vol. XXVII, 09-0S·2002) 
CoL 125-26 

MIrine Filii 
(Deb. II, Vol. XXVII, 29·07·2002) 
Col. 231 

MPEDA's Plan to Encourage Marine Produc:ts 
(Deb. I S, Vol. XXVII, 02-0S·2002) 
Col. 287·8Ir 

Wealth IIIId Resources Available in Oceans 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 292 

M.rket CompIna 

Construction of Group Houses/Market 
Complexes 
(Deb. 12, Vol. XXVII, 30·07·2002) 
CoI."37·3S 

M.rket l.te""tIH Sclaeme 
Market Intervention Scheme for Oil PIanl Fresh 

Fruit Bunches 
(Deb. 21, Vol. XXVII, 12-08·2002) 
Col. 57·58 

MaradVdyet 

Disinvestment of Manati Udyog 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 262-63 

M ... C_ .... ica .... 

Study in Journalism and Mass Communication 
(Deb. 7, Vol. XXVI, 23·07-2002) 
Col. 391-97 

Massacre 

Massacre in Kasimpwa, Jarmw (AM) 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col. 39G-519 

Matter Vader R.II 317 

Need for a metro rail system in Jaipur, 
Rajasthan ( MUR 377) 
(Deb. 9, Vol. XXVI, 25·07-2002) 
Col. 298-99 

Need for aIround development of Bilw after 
its bifurcation (MUK 377) 
(DcI~. I", Vol. XXVII, 01-OS·2oo2) 
CoI.3S7·SS 

NCcd for c:onstnlChon of a bypass on National 
Highway It Modi Nagar in Ghaziabad 
District, U.P. (MUR·377) 
(Deb. 13, Vol. XXVII, 31-07·2002) 
Col. 386 
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Need for CIOIISU\ICUon of a n)'OVet' at Chilbilla 
in Pratapgarh district on. Faizabad-
Allahabad National Highway, U.P. 
(MUR 377) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 3" 

Need for eonstnK:tion of more fly-ovcrs on 
railway crossincs in Kanpur, Uttar Pradesh 
(MUR 377) 
(Deb. 12, Vol. XXVII, 30.()7-2002) 
Col. 523 

Need for eonstruction of rail overbridaes in 
Jodhpur. Rajasdlan (MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 407-08 

Need for doubling of rail line between R.ewari 
and Delhi and to nan a D.M.U. train on this 
route. (MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 297 

Need for doubling of rail track between 
KJ\araapur and Midnapore via Giri Maiden 
in West Bengal (MUR 377) 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 280 

Need for early eommissioning ofBokaro and 
Navinagar Thermal Power Stations 
(MUR 377) 
(Deb. I., Vol. XXVII, 01'()8-2002) 
Co1.3S6 

Need for early completion of CIJIl5UUction work 
of N.H. 7 passing through Butibori. 
Hinghanghat, Jam, Nagpur and Kamptce 
in Maharashtra (MUR 377) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 361-62 

Need for early completion of COI\SIl'Udion work 
of National Highway No. 101 belween 
Chhapra and Mohammadpur in Bihar 
(MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 302 

Need for carty compktion of ~tructlOll work 
of Sardar Sarovar Project, Gujaral 
(MUR 377) 
(Deb. 14, Vol. XXVII. 01-08-2002) 
r"I'oo' "'C"'J' 

Need for carty completion orRaniAvantiBei 
Sqar Project, Madhya Pradesh 

. (MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 434 

Need for eleetrifieation and doublinl of 
Bhusawal-Surat rail !ector in Mlharashtra 
(MUR 377) 
(Deb. 9, Vol. XXVI, 25-01-2002) 
Col. 299 

Need for four-laning ofNational Highway No.3 
between Musi Ind Deves in Madhya 
Pradesh (MUR 377) 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Co1.43~ 

Need for Overlll Development of Sub-
Div isionaI HeadqUlll'la1 ChanclIaI in MaIda 
District ofWesl8enpl (MUR 377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 52. 

eed for proper meintcnlftCC of National 
HighwIY No. oW between Suprakandi and 
Patharbndi, Assam. (MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 299-300 

Need for restoration of Azimganj-Nuipur Ratl 
Line in West Bensal (MUR 377) 
(Deb. 14. Vo·1. XXVII, 01-08-2002) 
Col. 359 

Need to accord approval to tile proposal of 
Government of Himachal Pradesh for 
opening of more Anganwadl Kendras in die 
Stale (MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 407 

Need to aceord clearance to the projcets of 
Government ofKamalakI for undCrtaking 
anti-sea erosion measures in eoasta1 areas 
of the State (MUR 377). 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 524-lS 

Need to accord c\earan(:e to the proposal of 
GavemmentorTamll Nadu for OOIlstruction 
of rail over-bridges II Stanley Hospital 
crossing and al Villivakltam crossing 
(MUR 377) 
(Deb. 9, Vol. XXVI, H-07-1002) 
C'nl lOl.n, 
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Need to accord sanction to the proposal of 
Cochin Port Trust Board for setting up 
transhipment lerminal at Vallarpadam in 
KeraJa(MUR 377) 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 388-89 

Need to accord sanction to the proposal of 
Government of Gujarat for sharing of 
petroleum profit under New Exploration 
Licensing Policy (MUR 371) 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 298 

Need to accord sanction to the proposal of 
Government of KcraJa for construction of 
a new international terminal it Trivandrum, 
KeraJa (MUR 377) 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 437 

Need to accord sanction to the proposal of 
Government ofTripura for modernization 
of police force to combat lerrorism in the 
Stale (MUR 377) 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 438 

Need to amend Wild Life Protection Act and 
Forest Act to permit construction of link 
roads in Sabarkantha Loll Sabba 
Parliamentary Constituency. Gujarat 
(MuR 377) 
(Deb. 6. Vol. XXVI, 22-07-2002) 
Col. 409 

Need to Ban Sale of Pan Masala in the Countly 
(MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 408 

Need to bring down air fare between Delhi and 
Bhubaneswar (MUR 377) 
(Deb. 4. Vol. XXV I. 18-07-2002) 
Col. 277 

Need 10 check increasing cases ofT.B. in Rewa 
district of Madhya Pradesh (MUR 377) 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 437-38 

Need to check pollution in Damodar River 
caused by Central Coalfields Limited 
Jharldland (MUR 377) 
(Deb. 2. Vol. XXVI, 1()-07-2002) 
CoUll 

Need to check severe erosion caused by Ganga 
and Padma rivers in Mursbidabad District 
.0fWcst Bengal (MUR 377) 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 279 

Need to col\SlJUC:t a wall in coastal areas of 
Sriperumbudur Parliamentary 
Constituency, Tamil Nadu to ensure purity 
of ground waler (MUR 377) 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col..527 

Need 10 declare Ajmer in Rajasthan as an 
industrially backward district (MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 406-07 

Need 10 Declare Coastal Highway between 
Dwarka and Sonmath in Gujarat as Nalional 
Highway (MUR 377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 523-24 

Need to declare Shravani Mela at Sultanganj in 
8hagalpur district, Bihar as InlemationaJ 
Fair (MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 409-10 

Need to divide the countly inlO two different 
standard time zones (MUR 377) 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 358 

Need to effectively implement Reservation 
Policy for Scheduled Castes and Scheduled 
Tribes (MUR 377) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 3.59 

Need 10 Ensure Remunerative Price to Tobacco 
Growers for their Produce (MUR 377) 
(Deb. 9, Vol. XXVI, 2.5-07-2002) 
CoUOI 

Need to ensure smooth functioning ofNeyveli 
Lignite Corporation (MUR 377) 
(Deb. 14, Vol. XX.VlI. 01-08-2002) 
Col. 361 

Nred to ensure that all the bidi workers get the 
benefit of Provident Fund Scheme 
particularly in West Bengal (MUR 377) 
(Deb. 9, Vol. XXV\, 2S-07-2002) 
Col. 300-301 
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Need to ensure that profit makin, Public 
Underlatin,s are not disinvested 
(MUR 377) 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 523 

Need to exempt small units Iiom compulsory 
furnishing of'C' fimn on inter-Slate sale in 
Union Territory of Daman and Diu 
(MUR 377) 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 387-88 

Need to Cltpedite construction work of 
Doordarsban building at Gorakhpur. U.P. 
(MUR 377) 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 356-57 

Need to expedite laying of Gulbarp-8idar 
Railway Line in Karnataka (MUR 377) 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 271-79 

Need to extend Virudunagar-Rajapalayam 
two.d-p\JC JI"O.iect up to Sengotta. Tamil 
Nadu (MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 4\1 

Need to frame rules under the Indecent 
Representation of Women (Prohibition) 
Act, 1986 with a view to prevcnt their 
indecent reprnentation in publications 
(MUR 377) 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 406 

Need to band-over fifty Kre stretch of salt 
land to Go¥crnment of Orissa for 
distribution among SCs in K. Sumandi IIId 
R. Sumandi viltaaes in Ganjam District 
(MUR 377) 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 277 

Need to implement effectively Sampooma 
Gramin Rozpr Yojaoa (MUR 377) 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 440 

Need to implement pilot project of 
Hepatitis 8 Vaccination in Mumbai 
(MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col.29K 

Need to Inc:Iudc Jeftout vii. ilrClORlbUClion 
oflink. roedJ UDder Pradhan MIIIIri Gnmin 
Sadak. Yojana particularly in lalesar 
Parliamentary Constituency, U. P. 
(MUR 377) 
(Deb. 13, Vol. XXVII, 31-01-2002) 
Col. 390-91 

Need to introduce adequate Air India FIiJhts 
from Hyderabad 10 USA and Europe 
(MUR-377) 
(Deb. 6, Vol. XXV I. 22-07-2002) 
Col. 410 

Need to introduce Jana-Shatabdi Express 
between Sealdah and Murshidabed, West 
Bengal (MUR 377) 
(Deb. 12. Vol. XXVII, 30-07-~002) 
Col. 525-26 

Need to involve Members of Parliament in 
Implementation of Centrally Sponsored 
Sc:hemes (MUR 377) 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 526 

Need to lay line between Manmad and Indore 
(MUR 377) 
(Deb. 7, Vol. XXVI. 23-07-20(2) 
Col. 43"-35 

Need to link Agra with other importam cities 
in the country by introducing more IrIins 
(MUR 377) 
(Deb. 2. Vol. XXVI. 16-07-20(2) 
Col. 524-25 

Need to look into the problems bein, faced by 
the ItudenlS of Mizoram University in 
Kelting admission in other Universities 
(MUR 377) 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 391-92 

Need 10 open 8 Central School at Anah in 
Bhojpur distric:t of 8ihar (MUR 377) 
(Deb 6. Vol. XXVI. 22-07-2002) 
Col. 412 

Need teo open a re¥ional of1k:e of Oepanment 
of Posts al Parbhani in Maharalhtra 
(MUR 317) 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 4)9 
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Need to provide till8llCiai assistance to the 
Government of Iharkhand to promote 
liccracy in the State (MUR 377) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 387 

Need to protect the interest of Powcrloom 
Handloom weavers particularly in 
Bhagalpur, Bihar (MUR 377) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 362 

Need to protect the in1ercst of workers engaged 
in manufacturing of high density poly-
cthc1cnc monofilament yam mosquitoncts 
in Karur Parliamentary ConStituency in 
Tamil Nadu (MUR 377) 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 391 

Need to provide adcquacc security and better 
facilities to theAmamath Yatris (MUR 377) 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 279-80 

Need to provide employment opportunities 
to apprentices who complclCd apprentice 
course training in Chiuaranjan Locomotive 
Worksbop, West Bengal (MUR 377) 
(Deb. 13. Vol. XXVII, 31-07-2002) 

. Col. 389 

Need to provide financial assistance to 
Govcmmcnt of Bihar for construction of 
buildings for primary schools in 
Muzzaffarpur Parliamentary Constituency 
(MUR 377) 
·(Deb. 2, Vol. XXVI, 16-07-2002) 
Col.,26-27 

Need to provide financial assistance to 
Government of Bihar for repair of Saran 
Embankment in Gopalganj district 
(MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Co1.S2S-26 

Need to provide financial assistance to 
Government of Madhya Pradesh for 
construction of bridge on river Tamas at 
Tyothar Ghat and on river Mada at village 
Garhi in Reewa District of Madhya 
Pradesh (MUR 377) 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 52S 

Need to provide financial assistance to 
Government ofU.P. for providing relief to 
the people affected by drought in 
Moradabad ParliamenUUy Constituency 
(MUR 377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 527-28 

Need to provide financial assistance to 
Government of Uttar Pradesh for free 
borwell in drought affected areas of 
Bundelkhand region (MUR 377) 
(Deb. 2, :Vol. XXVI, 16-07-2002) 
Col. 52' 

Need to provide financial assistance to 
Government of Uttar Pradesh to meet the 
situation arising out of drought conditions 
in Bunde:lkhand region of the: Slate 
(MUR 377) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
C?l. 360 

Need to provide financial assistance to the 
Government of Bihar for providin8 basic 
amenities at tourist centrc:s in the State 
(MUR 377) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col.361 

Need to provide financial assistance to the 
Government ofMaharashtra for providins 
relief to the: people: affc:ctc:d by drought in 
Nasik district (MUR 377) 
(Deb. 7, Vol. XXVI, 23-07:2002) 
Col. 440 

Need 10 Provide: Financial Assistance to the 
Government of Uttar Pradesh for early 
comp1c:tion ofKanhar Irrigation Project in 
Sonbhadra District (MUR 377) 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 281 

Need 10 provide financial assistance to the 
Government ofUttar P~ to solve actuc: 
drinking' water problem in Etawah 
Paliamentary ConSlitucncy (MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 439 

Need to provide maned railway crossing at 
Ahladpur Sai Takia in Saidpur 
Parliamentary Constituency (MUR 377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. S26 
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Need to provide more air services between 
Ahmedabad and Delhi particularly during 
day time (MUR 371) 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col.'21 

Need to provide reservation to SCsISTs in 
private sector and Educational Institutions 
(MUR 377) 
(Deb. 4. Vol. XXVI. 11-07-2002) 
Col. 210-8 I 

Need to Provide Stoppqe ofHowrah-Jodhpur 
Express It F IIfIebpur Railway Staaion, Uttar 
Pnldc:sh (MUR 377) 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 436 

Need to reduce basic: excise duly on life saving 
medical equipmenl (MUR 371) 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 319-90 

Need to run I new min between Kuppam and 
Banplore (MUR 377) 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 431-39 

Need to safeguard die interest of investors of 
Unit Trull or IDdia (MUll 371) 
(Deb. 9. Vol. XXVI. 15-07-2002) 
Col. 300 

Need to sanction ei,ht uIllt of NTPC in 
Jtamacundam IOWII in K.-imnepr DiJtric:t, 
ADdhra Pradesh (MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 524 

Need 10 send Central Team to dae Flood 
Aft'ec:Ied Alas or Bihlr (MUR 377) 
(Deb. 9, Vol. XXVI, 2'-07.2002) 
CoI.304-13 

Need to let up Ic:enIraI botpitaI in BhapIpur, 
Bihar (MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoI.'23-24 

Need to set up I F.M. Radio Slation in M.au 
distric:t, U .P. (MUR 371) 
(Dcb. 12, Vol. XXVII, 30-07.2002) 
CoI.~27 

Need to let up a hip power dish antenna at 
Khada Patthar in Shimla to ensure better 

reception orT. V. Propnmes (MUll 377) 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Col. 413-14 

Need to sci up a Social Security Fund for the 
welfare: of worlcers en,l,ed in leather 
iftdustry in the country (MUR 371) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 410-11 

Need to set up an Apparel Part in Cboudwar, 
Orissa, under • Appucl Parts fOr Exports' 
SdIeme (MUR 371) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoI.'26 

Need to set up an H.P.T. Relay Station at 
PanhaJa Hill Station in Kolhapur DiSlric:t, 
Mahanshtra (MUll 371) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 411-12 

Need to Jet up bauxite based industry in 
Lohardap ParJiamcnWy Constituency, 
JhIrkhand (MUR 371) 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col.S20 

Need to set up industrial wits in public sedor 
in KrilhIUlliri ....u.mentlry Coostituenc:y, 
Tamil Nadu (MUll 377) 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col.l6O-61 

Need 10 set up more TV IIWIImittinc ClCfttrcs 
in die country specially in Mandsaur IIId 
NCCII1Kh Districts of MMbya Pradesh 
(MUR 371) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoUI9-20 

Need 10 let up wu.. baed lelcphaacexdIEF 
in MaUakiali South 24 Par,IDu In 
Sunciarbans areu of Wei' BCIl,al 
(MUR 371) 
(Deb. 9, Vol. XXVI. 2'·07·2002) 
Col. 303-04 

Need 10 simpli.1)t the Applic:llion of 1neomc 
Till Act to Enoourqe Exports ill Jamnapr. 
Gu';" (MUR 377) 
(Deb. 12, Vol. XXVII. 30-07·2002) 
CoJ.~22·23 
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Need 10 solve acute drinking water problem in 
Singhbhum Parliamentary Constituency, 
Jharlchand (MUR 377) 

... - (Deb. 2, Vol. XXVI, 16-07-2002) 
Co1.S21-22 

Need to stan M umbai suburban train service 
on Vasi-Diva Railway line in Maharashtra 
(MUR 377) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 386-87 

Need 10 SIart work on second phase of drinking 
water project in Churu Parliamentary 
Constituency, Rajasthan (MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 05 

Need 10 take adequate steps to c:hedt erosion 
CIUICd by river Fulhar in Maida district, 
West Bengal (MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 06 

Need to take necessary steps to make: Empias 
Textile Mill at Nagpur viable (MUR377) 
(Deb. 9, Vol. XXVI, 15-07-2002) 
Col. 299 

Need to like necessary steps to prated North 
Benlal region from recurring noods 
(Ml1R 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 522-23 

Need to * steps to check the rec:unin& ftoods 
in Southern Bihar (MUR 377) 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 278 

Need to like steps 10 prated the interests of 
aluminium industry in the country 
particularly in Ori .. (MUR 377) 
(Deb. 9, Vol. XXVI, 15-07-2002) 
Col. 102-03 

Need to treat Gond Community of 
Maharashtra as a sepII1IIe tribe in Part IX 
of the Scheduled Caste and Scheduled 
Tribes Order, 1950 (MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 40'-06 

Need to withdraw move for disinvestment of 
Cochin Shipyard Limited in Kerala 
(MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 408-09 

Need 10 withdraw the move for disinvestment 
of Hindustan Antibiotics Limited 
(MUR 377) 
(Deb. 9, Vol. XXVI, 15-07-2002) 
Col. 303 

MCD 

CBI Raids on MCD's Offices 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 283-84 

Harassment 10 Propeny Owners by MCD 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 73 

Mat 
Expol1 of Meal 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 176-77 

Supply of Meat 
(Deb. 9, Vol. XXVI, 2'-07-2002) 
CoI.'4 

Media 
Adverse Affect on Tourism Industry clue 10 

Media 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col.HO 

Code of Conduct for Media 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 3 .... 3' 

Failure of Media 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 166 

McdiaSecretariat 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 362 

Print Media to Foreign Investors 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 42-44 

Role of Media durinl VIOlence in Gujllrat 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 1"·96 

Value System in Media 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 319-20 

Medinl CoIlqe(') 
Admission in MedicallDentai Colleges 

(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 29-30 
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Elllblisllment ofMedicIl Col. 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 294-95 

McdicaI CoIlqes 
(Deb. 3. Vol. X~VI, 17-07-2002) 
Col. 203-04 

New Medical Col •• Kokniblr 
(Deb. Il, Vol. XXVII, ]1-07-2002) 
Col. 299 

New Medical ColIqcs 
(Deb. I~. Vol. XXVII. 31-07-2002) 
Col. 163-64 

New Medic:al Colleges in Kcrala 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 102·m 

Unreoogniscd Medic:allDenlal Col. 
(Deb. I. Vol. XXVI, 24-07-2002) 
CoI.U-36 

VardhImIn Medic:al CoIIcJe 
(Deb. I. Vol. XXVI, 24-07-2002) 
Col. 103-04 

MedicaIC~ 

Medical CoDSUlbldon 
(Deb. Il, Vol. XXVII, 31-07-2002) 
Col. 240--47 

MedtcaI CGUdI or .... 
Complaints apiul MCI 

(Deb. II. Vol. XXVII, 07-01-2002) 
Col. 7~71 

VlOllllion ofMCI Rules 
(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 34-3S 

Medieal Delivery S,ae. 

Conmritk:e on Medical Delivery System 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 143 

Medial EdllC8do11 

Bond Money for Mcdic:al Students 
(Deb. I. Vol. XXVI, 24-07-2002) 
Col. 229-30 

Changes in MBBS Syllabus 
(Deb. I. Vol. XXVI. 24-07-2002) 
Col. 231 

McdicII Counes 
(Deb. 18, Vol. XXVII, 07-01-2002) 
Col. 42-43 

Medical Educ:aaion 
(Deb. 11. Vol. XXVII, 07-01-2002) 
Co1.6S-66 

Post-Gnlduate InstitutIC ofMcd.ical Educa&ionI 
RHeardI 
(Deb. 3. Vol. XXVI. 17-07-2002) 
CoI.I~91 

MediealEq ....... 
Need to redua: baic excix duly on Iii: savina 

medical equipment (MUR 377) 
(Deb. 13, Vol. XXVII, 31..07-2002) 
Col. 389-90 

Supply of Medical Equipments 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 251-S9 

Medleal lJ[peua 
Mediall Bills of AAI 

(Deb. 21, Vol. XXV:I. 12-01-2002) 
CoI.I9S-96 

Reimbuncmcut ChqcsofMcdical Expcmcs 
(Deb. II, Vol. XXVII, 07-01-2002) 
CoI.IS6-5I 

ReimburaemeDt of MediC41 Expenses to 
Peusioners 
(Deb. II. Vol. xxvn. 07-01-2002) 
CoI.I07~ 

Medkal FadIitJeI 
Mcd.icaJ Care for Mine Worbrs 

(Deb. 6. Vol. XXVI, 22.07-2002) 
Col. 321 

Medical G. plpetlee 
Non-avaiIabiJity ofMedic:aJ GIll Pipelines 

(Deb. 21, Vol. XXVII, 12·01-2002) 
Col. 266-67 

Medical Cra ... C __ kd •• 

Mcdic:al Gnats CommiIIiora 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col.., 

Medical Pro ....... 
Availability of Doctors 

(Deb. II, Vol. XXVII. 07·01-2002) 
Col 1-9 
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Medical .... rdI 
Non-Availability of Animals for Resean:h 

(Deb. I B, Vol. XXVII. 07-0B-2002) 
Col. 121 

Medicai Sea .. 
lnerease in Medical Seals 

(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 231-33 

Medical Seats for 0-and Diu 
(Deb. lB. Vol. XXVII, 07-OB-2002) 
C:>l. S5 

MeclialW .... 

Disposal ofBio-Medical Waste 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 180 

Medici .. 1 PIHt(I) 
CultivarionofMedicinal Plant 'Sco8' 

(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 56 

Export of Medicinal Plant 
(Deb. 20, Vol. XXVII, 09-OB-2002) 
Col. 60-61 

Protection of Medicinal and Aromatic PI.-.ts 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 246-49 

Research on Amla 
(Deb. 13, Vol. XXVII. 31-07-2002) 
CoUIO-1l 

MedkiBe(I) 

Anti Malaria Drug 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 173-74 

Excise Duty on AIDS Medicines 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 280 

Homoeopathic/Ayurvedic Medicines for 
Livestock 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 89 

Medicines fOr Heart and Kidney 
(Deb. II, Vol. XXVII. 07-08-2002) 
Col. 79 

Medicines through Mail Sap 
(Deb. 18, Vol. XXVII, 07-0B-2002) 
Col. lOS 

Price ReductionofMcdicines . 
(Deb. 7, Vol. XXVI. 23-07~2002) 
Cot. 117 

Pun:base ofMediciDe 
(Deb. 18, Vol. XXVII, 07-0B-2002) 
Col. III 

Quality of Medicines 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 356-S7 

Revision ofRcgulaforyCode fOr Anti-TB Dnag 
Combination 
(Deb. 17, Vol. XXVII, 06-0B-2002) 
Col. 263-64 

Sale of Banned Medicines 
(Deb. 17, Vol. XXVII, 06-OB-2002) 
CoI.2B6-87 

Sale of Genetic Medicines at Higher Prices in 
the Market 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 126-27 

Shortage of Medicines in CGHS Dispensaries 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 7-20 

Shonage of Medicines in CGHS Dispensaries 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 84-86 

Testing the Quality ofMcdicines 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 183-217 

Medieval Peried 

Allocation for Excavation of Artifacts of 
Medieval Period 
(Deb. 16. Vol. xxvn, 05-08-2002) 
Col. 101 Irregularities in Purchase of Medicines 

(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 87-88 Meeti.,(I) 

Medicine for Hacmophilia 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 126-27 

Meeting of Cauvery Monitoring Committee 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 68-69 
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Meetin& of Hindi AdvIsory Committee 
(Deb. 6. Vol. XXVI, 22-07-2002) 
Col. 92 

M~g oflndo-CbiDa on eo.! 
"(9~. 2. Vol. XXVI. 16-07-2002) 
{'~1~~ 

Mecti.~ WHO It Geneva 
(Deb. 3. Vol. XXVI. 
Col. 279-10 

Mep City PnjectI 

17-07-2002) 

Assiax:e under Mep City Project 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 265-68 

M_ben of ParUuaeat 
Need to involve Membcn of Parliament in 

imp1ementation of Centrally Sponsored 
SdIemcs (MUR 377) 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 526 

Reply to MPs Lc:ucr 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoI.I9S-96 

SPG Cover to Family Members of Ex-MPs 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 60 

M_taI IIeaIdI 

McnIaIly ill Persons 
(Deb. 10. Vol. XXVI. 26-07-2002) 
Col. 60-61 

M .... r.... Raj,. S ..... 
Hornoeopatby CeatnI Council (Amendment) 

Bill. 2002. IS ~ by R.;ya Sabha on 
!be 16d:s July. 2002 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 527-28 

Messaae 60m Rajya Sabbaend Bill. IS peSIed 
byRajyaSabba 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 527-28 

Messaaes &om Ra,jya Sabha and Bills IS PIIICd 
byRajyaSabha 
(Dcb. 4. Vol. XXVI. 18.07-2002) 
Col. 246-47 

Mcssaaes from Rajya Sabha and Bills as 
RetumedlPassed by Rajya Sabha 
(Deb. 12; Vol. XXVII, 30-07·2002) 
Col. 476-96 

Metah 
Export Price of Aluminium 

(Deb. 17. Vol. XXVII. 06-01-2002) 
Col. 295·96 

Gold and Silver seizled by Customs 
(Deb. 10. Vol. XXVI. 26-07-2002) 
Col. 66-67 

Need to take SICpS to protect the interests of 
aluminium industry in the country 
particularly in Orissa (MUR 377) 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Co1.302-G3 

Seizure of Gold and Silver 
(Deb. 15. Vol. XXVII. 02-01-2002) 
Col. 274-76 

Metro Rail 
Need for a melro rail system in Jaipur. 

Rajasthan (MUR 377) 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 298-99 

Mesko 
Welcome to Parllamenwy DcIcplion from 

Mexico 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col.l 

MIlL 
Policy U-tum to Help Loss Makin. FACT 

and MFL 
(Dcb. 12. Vol. XXVII. 30-07-2002) 
Col. 455-56 

Mtd4ly Meal SC ...... 
Cooked Mid-day-Meal Scheme 

(Deb. 7. Vol. XXVI, 23-07·2002) 
Col. 107-08 

Mid-cIay-Mcal Scheme 
(Deb. 20. Vol. XXVII. 09-01-2002) 
Col. II 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 232·33 

Mid-day-Mea1 Scheme 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 357-51 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Co1.3IS-16 
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Middle Eat Countria 
Import of Crude Oil from Middle East 

Countries 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 117-18 

MigntlO1l 
Inter-State Migrant Workers 

(Deb. I, Vol. XXVI. I S-07-2002) 
Col. 81-82 

Migration of Fanners to Urban Areas 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 278-79 

Self-Help Schemes for Border Migrants 
(Deb. 8. Vol. XXVI, 24-07-2002) 
Col. 100 

Military Station 
Setting up Military Stal:ion in.HimachaI Pradesh 

(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 89 ~ 

Military U.ifomu 
Ban on Sale of Military Uniforms 

(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 208-09 

MiII~t 

New Variety of Pearl Millet 
(Deb. 16. Vol. XXV II, OS-08-2002) 
Col. 81 

Mine Slfety 
Amount Spent on Safety in Coal Mines 

(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 192-94 

Safety of Mines Labourers 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 344-4S 

Mille Worken 
BenefitslSociai Security to Mine Workers 

(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 7-8 

Exploitation ofMillC&' Workers 
(Deb. 6. Vol. XXVI, 22-07-2(02) 
Col. 235-36 

Medical CaK for Mine Workers 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 321 

Mineral Wider 

Unlicertsed Mineral Water Plants 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 162-63 

Minenlt 

Lignite Deposits in Tamil Nadu 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col.2l6-17 

Mineral Reserves 
(Deb. 12/. Vol. XXVII, 30-07-2002) 
Col. 430-36 

Minerals 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col.2B4-BS 

Production of Bauxite and Bentonite 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col.IS3-S9 

Reserves ofHcavy Minerals in Coastal Areas 
LDeb. 13, Vol. XXVII, 31-07-2002) 
Col. 242 

Norms for Granting Royalty to Mine Owners 
(Deb. 2, Vol. XXVI, 16-07-2002) 
ColIS3 

Persons Died ill Mines' Accidents 
(Deb. 6. Vol. XXVI, 22-07-2002) 
Col. 49-50 

Production of Mines 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 113-14 

Revival of Closed Mines 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 117-18 

Safety of Mines Labourers 
(Deb. 16, Vol. XXVII, OS-OS-2002) 
Col. 344-45 

Wages for Workers of Iron, Manganese and 
Chrome ~ Mines 
(Deb. 6, Vol. XXVI, 22.07-2002) 
Col. 91-92 
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MiaiBt_ Sapport Price 

Minimwn Support Price 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 114-18 

Cleanmce oflnsunmce Claims and Fixing of 
MSP . 
(Deb. II, Vol. XXVII. 29-07-2002) 
CoL 183-84 

MiDimum Support Price lbrCaals IIId PulIcs 
(Deb. 16. Vol..XXVII. OS-oI-2002) 
COJ.3S9-64 

MiDimum Support Price for SoyabeIn 
(Deb. 21. Vol. XXVII, 12-01-2(02) 
CoI.49-SO 

Minimum Support Price for Tobacco 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 10-11 

Reimbursement for MSP 
(Deb. I S. Vol. XXVII, 02-08-2002) 
Col. 231-34 

Revision of Minimum Support Price in 
K.IImIIIIka 
(Deb. 6, Vol. XXVI. 22-07·2002) 
CoJ.I03-04 

Mlal._W .... 
Minimum Wages to Construction WorteB of 

M1NL Building 
(Deb. 21. Vol. XXVII. 12-08-2002) 
C01.20S-06 

Miaiq 
IIIepJ Mining by Kudmnukh Iron Ore 

Company 
(Deb. 17. VoL XXVII, 06-01-2002) 
Col. 14243 

1I1ep1 Mining by Private Companies 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col.8S 

Mining Activities Around Rail_y Tracks 
(Deb. 14. Vol. XXVII, 01-01-2002) 
Col. 47-41 

Permission of Mining at Kudremultb, 
Kamaiata 
(Deb. 17. Vol. XXVII, 06-01-2002) 
Col. 285 

Mlailtrin 

Expenditure under the MiniSlly 
(Deb. 17, Vol. XXVII. 06-01-2002) 
Col. 68-69 

Non-utilisation of Funds by the MiniSby 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 343-44 

V-.t Posts under the Ministry 
(Deb. 7, Vol. XXVI. 23-07-2002) 
COl.3S7 

Vacation of Red Fort by Mlo Defence 
(Deb. 6. Vol. XXVI, 22-07.2002) 
Col. 327·28 

Miaoritin 

Converted Christians in the SC list 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 71-72 

Inhuman Treatment with Minorities in J&K 
(Deb. 7. Vol. XXVI, 23-07.2(02) 
Col2S9~ 

Representation of Minorities in Police Forces 
(Deb. 17. Vol. XXVII. 06-01·2002) 
Col. 3-4 

Millile(.) 

Coopendion on Missile Defence System with 
U.S. 
(Deb. 4, Vol. XXVI. 11·07·2002) 
Col. 16S 

Investment in Russian Missile Manufacturins 
Industry 
(Deb. 14, Vol. XXVII. 01-01.2(02) 
Col. 126 

Testing of Imported MiJsiIes 
(Deb. 19. Vol. XXVII. 01.01-2001) 
Col. 131-32 

Testins of Missiles 
(Deb. 4. Vol. XXVI. 11-07·2002) 
Col. 143-44 

MLCReports 

Ml.C Reports 
(Deb. 7. Vol. XXVI. 23-07·2002) 
Col. 79 
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MNC. 
FERA Violation by MNCs 

(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 98-99 

Initial Public Offerings of OS Us and MNCs 
(Deb. 10. Vol. XXVI. 26-07-2002) 
Col.12S-26 

Malpractices by Multinationals 
(Deb. 8. Vol. XXVI. 24-07-2002) 
Col. 7S 

MNCs in Small Scale Industries 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 160-61 

Monopoly of MNCs in FPI 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.3SS-S6 

Mobile DilpeDsary Se"ke 
Mobile Dispensary Service 

(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 133-34 

Mobile TeleplioDei 

Ban of use of Cellular Phones at Petrol Pumps 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 198 

Cellular Mobile Telephone Service 
(Deb. 8. Vol. XXVI, 24-07-2002) 
Col. 99-100 

Cellular Service by MTNL 
(Deb. B. Vol. XXVI, 24-07-2002) 
Col. 140 

Cellular Services in North-East States 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 208-09 

• Dolphin Cellular Services 
(Deb. 18, Vol. XXVII. 07-08-2002) 

<tCoI.184-8S 
Dolphin Mobile Cellular Phone 

~De". 13. Vol. XXVII, 31-07-2002) 
~ Col. 296 
~Garuda Cellular Service 

(Deb. 13, Vol. XXVII, 31-07-2002) 
CoI.1S9-60 

Identity of Pre-paid Card Purchasers 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 297 

Investment by FI'IIIIee Telec:om in CelJular 
Sector 
(Deb. 13, Vol. XXVII, 3I-07~2oo2) 
CoI.IB9-90 

MMS Service on Mobile Phone 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 44 

Need to set up WLL based telephone exchange 
in Mallakiali South 24 Parganas in 
Sundarbans areas of West BenBal 
(MUR- 377) 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 303-04 

Norms for Pre-Paid Cards 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 339-40 

Service Charges on Cell Phona 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 19 

Wireless in Local Loop 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col.167~ 

WLL Services 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 79-80 

MocIlXerox 

Income Tax Raid on Modi Xerox 
(Deb. IS. Vol. XXVII, 02-08-2002) 
Col. 203 

MODIOeII 
DefICient Monsoon 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 140 

Impact of Falling Monsoon on Agricultural 
Production 
(Deb. 16. VoJ. XXVJI, OS.08·2OO2) 
CoI.2~S 

Monu.eDt(.) 

Ambit of World Heritage Monuments 
(Deb. 21, Vol. XXVII, 12·08-2002) 
Col. 113-14 

Artifac:u Lying in Fons 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 184-90 
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Construction of Community Cenb'C Ncar a 
Protec:ted Monument 
(Deb. 16, Vol. XXVII. OS-OB-2002) 
Col. 109-10 

Development ofSWI Temple, Konarit 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 169-70 

EncroadIers in MonWDCllls in Gujarat 
(Deb. 16, Vol. XXVII. 05-01-2002) 
Co\. 352-53 

Historical Monuments in Jaina 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 28-29 

Income from Enlr8nl:e Fcc lit TIV MahaJ 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 343-44 

Maintenance of ArmsI Ammunition Kept in 
Forts 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 82-84 

Maintenance ofDaulatabad Fort 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col 158-59 

Maintenance of Monuments 
(Deb. I, Vol. XXVI, 1'-07-2002) 
Col. 230 

. Maintenance of Monumcots in Tamil Nadu 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 140-42 

Maintenance ofTlV Mahal by Private Agency 
(Deb. 16, Vol. XXVII. 05-0B-2002) 
Col. 163 

Monuments Damaged due to Natural 
Calamities 
(Deb. 11, Vol. XXVII. 29-07-2002) 
Col. 248 

Prcservlltionand Protection of Char-Minar 
(Deb. 21. Vol. XXVII, 12-0B-2002) 
Co\. 186 

Preservation of Monuments in Bihar 
(lieb. I. Vol. XXVI. 15-07-2002) 
Col. 227-28 

Protected MonumenlJl under ASI 
, (Deb. II. Vol. XXVII, 29-07-2002) 

Col. 10-14 

Protection of Monuments by IOC 
(Deb. 21, Vol. xxvn, 12-0B-2002) 
Col. 200-02 

Renovation of Red Fort and Qutub Minar 
(Deb. 16, Vol. XXVII. 05-0B-2oo2) 
Col.310 

Shifting of Army Camps from Red Fort 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
Col. 309 

Unauthorised Construction Near Historical 
Monuments 
(Deb. 6. Vol. XXVI, 22-07-2002) 
Col. 109 

Vacation of Red Fort by Mlo Defence 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 327-28 

World Heritage Monuments 
(Deb. 16. Vol. XXVll. 05-08-2002) 
Col. 356-:-60 

Motqalto Repellutl 
Health Hazards of Mosquito Rcpellants 

(Deb. J 7. Vol. XXVII. 06-08·2002) 
Col. ISO 

Motels 
Motels in Delhi 

(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 153-54 

Motilei' Mortality 

Mother and Infllnt Mortality Rate 
(Deb. 18. Vol. XXVII, 07-08·2002) 
Col. 11-20 

Molloa(.) 

Suspension of Rule 30 and Proviso 10 Rule 29 
(Deb. 5, Vol. XXVI. 19-07·2002) I 

Col. 374 
Acquired Immuno Deficiency Syndrome 

(AIDS) Prevention Bill Motion Re: 
Adjournment of DebaIc 
(Deb. 5. Vol. XXVI, 19-07-2002) 
CoI.J73·74 

Filling up of Vacancy in Joint Committe on 
Stock Market Scam and Matters Relating 
Ihc:reto- motion Adopted 
(Deb. 20, Vol. XXVII, 09.08.20(2) 
Col. 297-98 
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Masacre in KlSimpurI, Jammu MIIPL 
(Deb. 2. Vol. XXVI, 16-07-2002) OilCompaaielSllbinMRPL 
Col.390-~19 (Deb. 14, Vol. XXVII. 01-01-2002) 

Report of Joint Committee on Stock Market Col. 249 
Sc:am and Matters Relating thereto- MJtTP C ........ 
extension of time- Adopted CIICS Pendina with MRTP CommiasioII 
(Deb. 70, Vol. XXVII, 09-01-2002) (Deb. IS, Vol. XXVII. 02.()1-2002) 
Col. 297 Col. ~6-" 

Thirty-Ninth- Report of Busir.ess Advisory 
Committee-Motion 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 496-97 

Twenty-Fifth and Twenty-Sixth Reports of 
Committee on Private Member's Bills and 
Retolutions 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 37D-71 

Twenty-Seventh Report of Private Members' 
Bills and Resolutions 
(Deb. I S, Vol. XVII, 02-01-2002) 
Col. 422-23 

Moll 

Memorandum of Undertakings for Fiscal 
Reforms 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 236-37 

Moving Block System 

Moving Block System 
(Deb. 14, Vol. XXVII, 01-08-2002) 
CoUll 

MPEDA 
MPEDA's Plan to Encourage: Marine Products 

(Deb. 15. Vol. XXVII, 02-08-2002) 
Col. 287-88 

MPLADS 
Inc:rc:asc: of Funds for MPLADS 

(Deb. 18. Vol. XXVII, 07-08-2001) 
Col. 171-74 

MPLAD Scheme 
(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 367-68 

Time: Limit for Exc:c:ution of Schemes under 
MPLADS 
(Deb. I, Vol. XXVI, 24-07-2002) 
CoUI7-!8 

MRTP Commission 
(Deb. 20, Vol. XXVII, 9-01-2002) 
Col.5~ 

MRVCMUTP 

World Bank Loan for MRVC-MUTP 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col.!n-71 

MTNL 
Category-wise Emp10yees in MTNL 

(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. IS8-59 

Cellular Servic:lc by MTNL 
(Deb. I. Vol. XXVI, 24-07-2002) 
CoI.!40 

Complaints about MTNL Servic:es 
(Deb. 18, Vol. XXVII, 07-01-2002) 
Col. i13-S4 

Dolphin Mobilc: Cellular Phone 
(Deb. 13, Vol. XXVII, 31-07-2002) 
CoJ.296 

ILD Services by MTNL 
(Deb. I, Vol. XXVI. 24.07·2002) 
Col. III 

Minimum Wages to Construction Workers of 
MTNL Building 
(Deb. 21. Vol. XXVII. 12·01-2002) 
COJ.20S-06 

Outstanding dues of MTNL 
(Deb. 8, Vol. XXVI, 24-07-2002) 
CoJ.80-81 

Registration of Union in MTNL 
(Deb. 6, Vol. XXVI, 22-07-2002) 
COI.9S-96 

Repairing of Roads by MTNL 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 303-04 
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Viollllion of Labour Laws by MTNL 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col.139-tO 

M .......... 
Mumbai Hip Redew;1opI1lCi1i P_ 

(Deb. 9. Vol. XXVI. 25-07-2002) 
Col 194-95 

Pawm Haas Helicoptc:n ilr Mumbai HiJb 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 15-16 

M ..... COI'pOf"IItiMI 

Direa funds to Municipal Corporations 

(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 169-71 

MV11' 

RelCUlemcnt Prognrnmc in MUTP 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 59-61 

Mya ..... 

Cou>lruction of a Shopping Complex by 
~ylJUlW 

(Deb. n, Vol. XXVII, ) 1-07-2002) 
Col. 115-16 

PerWnaIace ofNABARD IDCI NCDC 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 153 

NAIlED 
Aims end Objectives ofNAFED 

(Deb. II. Vol. XXVII. 29-07-2002) 
Co1.6S---67 

Appointment of Apt by NAfED 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 107-01 

LoS1C5 Suffered by NAfED 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col.)6 

NAFED 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 76 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 163 
(Deb. 16. Vol. XXVII, 05-01-2002) 
Col. 49-50 

Openinl of Brancb Office of NAFED at 
Tripura 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 253-S. 

Nap"'" 
Activitic:l of Nip lnsurpaU 

HurdlaiDT .... betMcnlndiaandM)'IIIII*" (Deb. 17, Vol. XXVII, 06-0'-2002) 
(Deb. IS. Vol. XXVII, 02-08-2002) Col. 204-05 
Col. 188-89 

JadooMy_ Border TrwIe Talb 
(Deb. 7. Vol. XXVI. 23-07-2002) 
CoL 424-25 
(Deb. 10. Vol. XXVI. 26-07-2002) 
Col. 75-76 

NABARD 
NABARD Funding for ConsIruc:tion of ROIda 

IDd 8ridps 

Awareness PfOpumne and Workshop for 
Hlab School Children 
(Deb. 7. Vol. XXVI. 2)-07-2002) 
CoL4s--41 

Instrument Landin, System at Dimapur 
Airport 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 71-72 

Na..cIeItJI M .... nJ 
Serial on s.int N.udeoji MaMraj 

(Deb. 5. Vol. XXVI, 19-07-2002) (Deb. 14. Vol. XXVII. 01-01-2002) 
Col. 31&-23 Col 160 

NABARD Loan 
(Deb. IS, Vol. XXVII, 02-0'-2002) 
Col. 261-70 

N ...... 

NIphtba Ba.d Projadl in Rajuthan 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 112 
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N.rcetic Drwa(I) 

DaIroYina of Narcotics 
(Deb. IS, Vol. XXVII, 02-01-2002) 
Col. 71-72 

DrugAbusc among Women 
(Deb. 10, Vol. XXVI, 26-07-2002) 
CoL 1'9 

Seized Nem:otis Lyinll in Godowns 
(Deb. I', Vol. XXVII, 02-01-2002) 
Col. 2'0-'2 

SeiZlft of Heroin 
(Dcb. I S, Vol. XXVII, 02-01-2002) 
Col. 219-20 

SmugJing ofHashisb 
(Deb. IS, Vol. XXVII, 02-01·2002) 
Col. 141-49 

Smualing ofNarcotics 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 91·92 

N.tio_1 AarialltlInl laar.aee SdIeae 

NllionaiAgric:ulturailnsuranc:e SclIeme 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.3S2-SS 

(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 211-22 

N~IA~lel~ 

N.ionaI Averaac Income 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 110 

Natioul Bio-F ...... ~""'t Caire 
Scttinl up of National Bio-Farminl 

Development Centre 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 23 1-32 

N.tio •• 1 Biodiael Policy 
NIlionaI Biodiesci Policy 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 147 .. 1 

Nadoul Book ...... It 
NItlonaI Book Trust 

(Dcb. 12, Vol. XXVII, 30-07-2002) 
Col.411-12 

Exhibition by NBT 
(Dcb. 12, Vol. XXVII, 30-07-2002) 
CoI.I~2 

Publishing Good Books by National Book 
Trull 
(Dcb. 17, Vol. XXVII, 06-01-2002) 
CoUll 

Natioul CMet Corps 
Ccntral Advisory Committee for National 

Cadet Corps 
(Dcb. 9, Vol. XXVI, lS-07-2002) 
Col. 296-97 

Pcrformanc:e ofNCC 
(Dcb. 14, Vol. XXVII, 01-08-2002) 
Col. 293 

N.tieaaI Capital Reaioa 
Expansion of Delhi Metro to NCR 

(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 191 

Rail Bus Transit System in National Capital 
Region 
(Dcb. 14. Vol. XXVII. 01-08-2002) 
Col. 151 

WIlSIe Disposal Management 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 275-76 

NMIouI Cntre for Permeate Breedia.and 
Relurdl 

National Centre for Permeate Breeding and 
Rcxarc:h 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 170 

N.tio •• 1 Cllild Dnelop_t Project 

National Child Development Project 
(Dcb. II. Vol. XXVII, 29-07-2002) 
Col. 141 

Natioaal Coadaial Scbnae 
Nilional Coaching Sc:hcmc 

(Deb. 13, Vol. XXVII. 31-07-2002) 
Co:' 321-22 

Natio.al C __ issioa for Childree 

National Commission for Children 
(Dcb. 2. Vol. XXVI. 16·07-2002) 
Co1.3n-71 
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NatiOllai Co •• Iaio. fer W ... 

Nllional CommissioD for Womca 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 140-41 
(Deb. 17, Vol. XXVII. 06-01-2002) 
Col. 79 

Natioul C_aaocIity Esdwlp 
National Commodity Exdla&c 

(Deb. 20. Vol. XXVII, 09-01-2002) 
Col. 160-61 

Natlo .. 1 CuttU" Policy 

National CuituK Policy 
(Deb. I. Vol. XXVI. IS-07-2002) 
Col. 148 

Nationl Dajry ReHardt 11IItit1lte 

National Dairy Research Institute 
(Deb. 16. Vol. XXVII, 0'-01-2002) 
Col.350-'1 

Natiollal DefeD« 'u.d 
National Dc:fc:ncc: F unci 

(Deb. 19. Vol. xxvn, 01-08-2002) 
Col. 129 

Natloaa. Onelopmeaf Co •• eil 

National Development Council 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col.21O-lI 

NatioDai Edueatioe SdNIae 

National Education Scheme: 
(Deb. 2. Vol. XXVI. 16-07-2002) 
CoI.SI 

Natiottal F oed Safety 

National Food Safety Code: 
(Dcb. 15. Vol. XXVII. 02-01-2002) 
Col. 151-52 

National Health Poliey 

National Health Policy 
(Dcb, 18. Vol. XXVII. 07-111-2002) 
Col. 39-40 

National Hlpway Authority of ladla 

Charging o«Toll Tax by NHAI 
(Dcb, 16. Vol. XXVIl. 05.01.2002) 
Co\.330-31 

Collection ofTolI TIX by NHAI 
(Dcb. II. Vol. XXVII. 29-07.2002) 
Col. 266 

National Hiahway Autbority of India 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 351-'2 
(Dcb. 11. Vol. xxvn. 29-07-2002) 
Col. III 

National HiahWay Authority of India 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 12-13 

Nation' Hip.ay(l) 
Acquisition of Land for National Hishway 

No. 47 
(Deb. II, Vol. xxvn, 29-07-2002) 
Col." 

Area of National Highways 
(Deb. I. Vol. XXVI. 15-01-2002) 
Col. 141 

Assistance by World Bank for Roads III1d 
Hiahways 
(Deb. I'. Vol. XXVII. 02-01-2002) 
Col. 61 

Collection ofTolI Tax on NHs 
(Deb. 16, Vol. XXVII. 0';-01-2002) 
Col. 89-91 

Collection of Tolls 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col.J6S-66 

Connection of HiD Areas throuBh National 
Highway Roads 
(Deb. 16. Vol. XXVII. 0'-08-2002) 
Col. 347-41 

CoIIStl'ucUon and Repairing of NHs in tJaar 
Pradesh 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 245 

Consuuction of Bridse Oft NH Nos.211111d 29 
(Deb. II. Vot. XXVII. 29-07·2002) 
CoL 269·70 

ComuuctKin ofBridps on NIdionaI Hiahways 
(Deb, I. Vol. XXVI, 15-01-2002) 
Col. J2J-.30 

(Dell. II. Vol. XXVU. 29-07·2002) 
Col. 117-20 
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ConstnK:tion of By-pus on NH-S2 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 162 

Construction of Divider on NH-SI 
(Deb. 21, Vol. XXVII, 12-01-2002) 
CoI.-4S-46 

Construction of Four Lane Highway 
(Dtb. 21, Vol. XXVII, 12-08-2002) 
Col. 43 ... 

COIlSInJction ofMehar Railway Over Bridge 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 223-24 

Construction ofMocels and Res! Houses along 
NHs 

Damage to NHs due to Rain and Flood 
(Deb. 16, Vol. XXVII, OS-oI-2002) 
Col. 334 

Dcc:1aration of New National Hish_y 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 213-15 

Declaration of lbeni-Quilon IS a National 
High_y 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 99-100 

Deforestation along National Highway-2 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 160 

Delay in Construction of Allcppcy By-pass 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 163 

(Deb. 6, Vol. XXVI, 22-07-2002) Deplorable Condition ofNH No. I 
Col. 148 (Del!. 16, Vol. XXVII, 05-08-2002) 

Construction of National Highway in Orissa Col.331 
Development of National High_y No. 44 

(Deb. 16, Vol. XXVII, 05-01-2002) (Deb. 4, Vol. XXVI, 18-07-2002) 
Co1.365-66 .: ... Col. 126-27 

Construction of National Highway No. 217 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col 181 

ConSU'UCtion ofNatiooal Highways 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 86-87 
(Dcb. 6, Vol. XXVI. 22-07-2002) 
Col. 116-23 

Constnlction of National Highways under 
80TSchcme 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 5G---S4 

Construction of Super Highway in Orissa 
(Deb. 21. Vol. XXVII, 12-08-2002) 
~ol.142-46 

Conversion of Four lane NHs into Eight Lane 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 247 

Damage to National HigbwaysIBridgcs 
(Deb. 6, V~1. XXV I. 22-07-2002) 
Col. 384-86 

Development of National Higbways in 
Western-Northern Region 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 121-24 

Double Laning! Four Laning of National 
Higbways 
(Deb. 6, Vol. XXVI, 22-07-20(2) 
Col.231 

. Doubling of National Highway No.152 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col.30-31 

Encroachment of National Highways 
(Deb. \ I, Vol. XXVII, 29-07-2002) 
Col. 268 
(Deb. \6. Vol. XXVII. 05-08-2002) 
Col.3l1-12 

Expansion of National Highways 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 11-20 

Externally Aided Projects of National 
Higbways 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 124-·-27 
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Four Laning ofNHs 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 102-08 

Funds for Completion of National Highway 
in Orissa 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 167-68 

Funds for Repairing of Hip ways 
(Deb. II, Vol. XXVIl, 29-07-2002) 
Col. 101-05 

Funds for Repairs and Construction of 
Highways 

National Hi&hway in Daman mel Diu 
(Deb. 16. Vol. XXVlI. OS-08.2002) 
Col. 73 

National Hipway No. 80 
(Deb. II. Vol. XXVII, 29-07·2002) 
Col. 144-4' 

National Highway No.2 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 100 

National Highway No.23 
(Deb. II, Vol. XXVII, 29-07·2002) 
Col. 33 

(Deb. I. Vol. XXVI. 
Col. 65-67 

15-07-2002) National Highway No.3 

Hipway Coastal Corridor 
(Deb. 16. Vol. XXVII, 05-08·2002) 
Col. 66-67 

(Deb. 21. Vol. XXVII. 12·08-2002) 
Col. 53-55 

National Highway No.47 
(Deb. I I. Vol. XXVII, 29-07-2002) 

Jammu-SrinagarNationai Highway Col. 222·23 
(Deb. I. Vol. XXVI. 1S-07·2oo2) National Highway No.S8 
Col.269-70 

(Deb. 6. Vol. XXVI, 22-07-2002) 
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(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 148 National Highway No.' 

(Deb. I. Vol. XXVI, 
Col. 46 Linking of Major Ports with National 

Highways 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 220-22 

15-07-2002) 

National Highway Nos. 75 and 75-A 
(Deb. 16. Vol. XXVII, 05-08·2002) 
Col. 91-92 

Linking ofNIlionaI Highways 
(Deb. 6. Vol. XXVI, 22.07-2002) National Highway Nos. 9 and 13 
Col. 231-32 (Deb. I, Vol. XXV I. 15-07-2002) 

Loan for Construction and Maintenance of 
National Highways 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Col. 144 

Maintenence of National Highways 
(Deb. 6, Vol. XXVI. 22-07.2002) 
Col. 35-39 

Maintenance ofNH-S2 
(Deb. 19, Vol. XXVII, 08-08.2002) 
Col. 8243 

Nalional Highway Development Project 
(Deb. 16, Vol. XXVII, 05-08.2002) 
Col. 318-20 

National Highway fi:om Panaprh to Budbud 
(Deb. 21. Vol. XXVII, 12.08.2002) 
Col. 40-41 

Col. 133-34 

Nllionai Highway-4 
(Deb. 21. Vol. XXVII, 12-08·2002) 
Col. 257·58 

National Highways Development Programme 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 13·14 

National Highways De\'CIOpmenl Projects 
(Deb. 16, Vol. XXVII, 0'-08-2002) 
Col. 317-78 

National Highways in Delhi 
(Deb. 21, Vol. XXVII. 12-08-2002) 
CoI.5~58 

Nllional Highways in Gujarlt 
(Deb. 11. Vol. XXVII. 29-07-2002) 
Col. 250 
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National Highways in Jammu and Kaslunir 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 35 

National Highways in Jharkhand 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 191-92 

National Highways in Jharkhand and Bihar 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 77-80 

National Highways in Madhya Pradesh and 
CbbaItisprlJ 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 192-96 

National Highways in Maharashlra 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 210-11 

National Highways in West Bengal 
(Deb. ,I, Vol. XXVI, 15-07-2002) 
Col. 47 ..... 

National Highways in \\at Bengal and Gujarat 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 150-51 

National Highways Projects Orissa 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 88-90 

Need for construction of a bypass on National 
Highway al Modi Nagar in Ghaziabad 
District. U.P. (MUR-377) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 386 

Need forconmuction ofa fIyover at Cbilbilla in 
PIlIbtpgaI'h district on F~A11ahabad 
National Highway, U.P. (MUR-377) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 388 

Need for early oornpletion of construction ~ 
of N.H. 7 passing through Butibori, 
Hinghanghat, J80 Nagpur and Kamptee in 
Maharashlra (MUR-377) 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Co1.361-62 

Need for early completion of construction work 
of National Highway No. 101 between 
Chhapra and Mohammadpur in Bihar 
(MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 302 

Need for proper maintenance of National 
Highway No. 44 between Suprakandi and 
Patharkandi, Assam (MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 299-300 . 

Need 10 Declare Coastal Highway between 
o-band SomnaIh in Gujarat as National 
Highway (MUR 377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 52J-24 

Plantation of N~ Trees 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 279-80 

Reconstruction ofNHs inAndhra Pradesh and 
Uttaranchal 
(Deb. I, Vol. XXVI, 15-07-2002) 
Co1.14s--47 

Removal of Check-Posts on National 
Highways 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 121-22 

Remow1 of Liquor Shops Setup aJons National 
Highways 
(Deb. II, Vol. XXVII. 29-07-2002) 
CoUI-52 

Repair and Expansion of National Highways 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 111-14 

Repair and Expansion of National Hipways 
in Maharashtnl and Gujll{8l 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 172-73 

Repair and Maintenance of NHs in Jhartdutnd 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 60-61 

Repairing ofNH fiom Bharuch 10 Wapi 
(Deb. 21, Vol. XXVII, 12-08·2002) 
Col. 221-2i 

Road Accidents on National Highways 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Col. 236-38 

Selling of Trees Situated a100g Highways 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 205 
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Super Express Hi,hway Construction NatiMal 1_ .... tioII ......,.._ 
National Immunisation Programme 

(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 27B-96 

Toll Tax on National Highways 
(Deb. II, Vol. XXVII, 29-07-2002) Nat_aIIMtitute.r A ..... I Welfan 
Col. 153 

Trauma Centres on National Hj,h~-ays 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 2.1 

Upgradation of National HiJbway 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 142 

Upgradalion of S«ate Highway 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 127-29 

Vijayawada-Hyderabad Highway Expansion 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col.I~I-51 

Widening ofNationai Highways 
(Deb. 16. Vol. XXVII, 05-01-2002) 
Col. 116-11 

Widening of Old Bridges on NHs in M.P .. 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 120 

WideninglUnlting of NHS in North Eastern 
Sl8IeS 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 63 

World Bank Loan for Completion of National 
Higttway Project 
(Deb. I, Vol. XXVI, \5-07-2002) 
Col. 197 

Natioul Hy4 .. oeIedrie rower Corpol1ltioll 
Projects of National Hydroelectric Power 

National Institute of Animal WelflR 
(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 37-38 

.r 
Co •••• lcatio. 
National Institute of Science Communication 

(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 359-60 

Natloaal .... tltute or Teehaoloo 
Conversion of RECs into NIT 

(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 143-« 

Nalinal Jlldlcial C ... lstio. 

Setting up ofNationa1 Judicial Commission 
(Deb. 19. Vol. XXVII. 01-01-2002) 
Col. 2.9 

Nade.al La ....... C ... 1aioII 

Report of the Second National Labour 
Commission 
(Deb. I. Vol. XXVI, \5-07-2002) 
Col. 37 

Natioal Laden 
Conversion of AIICeSIrIl Homes of NatioDal 

I..adcrs 
(Deb. 16, Vol. XXVII. 05-01-2002) 
Col. 259 

Nadoul Llbntry 
Corporation 
(Deb. 9, Vol. XXVI 
Col. 1 .... 5 ' 

25-07-2002) Convenioo of National Ubrary 
(Deb. I, Vol. XXVI, 15-07-2002) 

Nadoaal .... Ity C .... 
National Identity Card 

(Deb. 7. Vo\. XXVI, 23-07-2002) 
Col. 360-61 

Nadonl ... _ AtlilUace ,.ad 
National Illness AssIsIEce Fund 

(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 365 

ColliS 

Slate of Affairs in National UII'I.y,'Kolbta 
(Deb. 21. Vol. XXVII, 12-01-2002) 
Col. 251-59 

Natioaal Maritime UatvenHJ 
National Maritime Univenity 

(Deb. II, Vol. XXVII, 07-01-2002) 
Col. I" 
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N.tio •• 1 Medlcle.1 P ..... Board 
National Medicinal Plants BolI'd 

(Deb. 8. Vol. XXVI. 24-07-2002) 
Col. 221 

NatioDal Mlaoritles Fi.aDee Developmeat 
Corporatio. 

National Minorities Finance Development 
Corporation 
(Deb. IS. Vol. XXVII. 02-08-2002) 
Col. 201-12 

N.deII.1 •• rkI 
High Alert in Jim Corilett National Park 

(Deb. I. Vol. XXVI.· 15-07-2002) 
Col. 118-19 

Management System in National Parks 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 53-55 

Ranlhambore National Park 
(Deb. 21. Vol. XXVII. 12-08·2002) 
Col. 126-27 

VlICCination of Cattle around National Park 
(Dcb. I. Vol. XXVI. 15-07-2002) 
Col. 173-74 

N.tioaal P".r.ace.tlc.1 .rlcle. 
Audtority 
Tcdlnical cum Cost Studies by NPPA 

(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 230 

N.tioIUIl Police Acade.y 
SVP NUionaI Police Academy 

(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 209·10 

N.tIoul .elky oa FIeod CODtrel 
N.oooaJ Policy on Flood Control 

(Deb. 16. Vol. XXVII. 05·08-2002) 
Col. 32·33 

Natioul .0ItaI 'aIiq 
NItionaI Postal Policy 

(Deb. " Vol. XXVI. 24-07-2002) 
Col. 117 

N.tioaa' R •••• rc.. Dev.lop •• at 
Corporatioa 
Programmes Under National Research 

Development Corporation . 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 19-11 

N.tlo ... Savlap Or ...... tlo. 

Offices ofNational Savings Organisation 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 73-75 

Natloaal Scieace Museum 

National Science Museum 
(Deb. 11. Vol. XXVII. 29-07-2002) 
Col. 42-45 

N.tlo.al Security 

Seminll' on National Security 
(Deb. 12, Vol. XXVII. 30·07·2002) 
Col. 102-03 

National Seed Board 

Setting up ora National Seed BolI'd 
(Deb. 16. Vol. XXVII. 05·08-2002) 
Col. 286-87 

National Seeds Corporatioll 
Offices of National Seeds Corporation in Uttar 

Pradesh 
(Deb. 6. Vol. XXVI. 22-07·2002) 
Col. 243-44 

NatiolUll Seeds .olicy 

National Seeds Policy 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 105 

Natloa.1 Tree 
Declaration ofNeem as National Tree 

(Deb. 21. Vol. XXVII. 12-08·2002) 
Col. 37 

Natloul Wa ... oIky 
National Wage Policy 

(Deb. II, Vol. XXVII. 29-07·2002) 
Col. 213 

N ....... Water.oIlcy 

National Water Policy 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 279-80 

NatioDal Weed Resnrch Centre 
Construction of National Weed Research 

Centre 11 Jabalpur 
(Deb. 21. Vol. XXVII, 12·08·2002) 
Col. 92-94 
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NATO 

Military Partnership with NATO 
(Deb. 19, Vol. XXVII. 08·01·2002) 
Col. 195 

Natltral C .... itIeI 
Amount Spent on F100d Control 

EIrIbquIke ProaeAl'eas 
(Dcb. 12, Vol. XXVII, 30-07·2002) 
CoI.217·18 

fertility of Fane Struck Land 
(Deb. 21, Vol. XXVII. 12-01·2002) 
Col. tIl 

(Deb. II. Vol. XXVII. 29-07-2002) flood Control inAs811 
Col. 247 (Dcb. 6, Vol. XXVI, 22-07·2002) 

Assessment of Impel of Drouaht ill AncIhra 
Pndcsh 
(Deb. I, Vol. XXVI, 15-07·2002) 
CoL 71 

Assistana: SO Coconut Farmers Aft"ected by 
Cyclone 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Col. 188-89 

Col. 394-95 

flood Control in uu. PnIdesb 
(Deb. 21, Vol. XXVII, 12-08·2002) 
Col. 176-10 

flood Control MCHUIa 
(Deb. 12. Vol. XXVII. 30-07·2002) 
Col. 225-26 

Flood Management Prognmme 
Assismna: to KamaIaka for Drought Relief (Dcb. 16. Vol. XXVII. 0'-Q8·2002) 

Work Col. 116-17 . 
(Deb. 6, Vol. XXVI. 22·07·2002) flood Problem in.Assam 
Col. 318-79 

(Dcb. 7. Vol. XXVI. 23·07·2002) 
Committee SO Control NIItUnJ Calamity 

(Deb. 12, Vol. XXVII. 30-07·2002) 
Col. 67-61 

Committee to Evolve Post Earthquake 
JlemcdiaJ Measura 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 65 

Cyclone in 0riJIa 
(Deb. 12, Vol. XXVll, 30-07-2002) 
CoI.319·20 

Damage due to HailstonD iD M.P. 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 38 

Damage to NHs due to RaiD IIId flood 
(Deb. 16. Vol. XXVII. 05-01·2oo2) 
Col. 334 

Col. 69 

flood SituIlion in Mlharuhtaa 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 114-15 

Floods and Droupt in V.-ious Parts of the 
Country (OUR 193) 
(Deb. 9. Vol. XXVI, 25~07-2002) 
Col.3ll-512 

Floods IIld Drouaht ill v.ious P.u of the 
Cowmy (OUR 193) 
(Deb. 10. Vol. XXVI. 26-07-2002) 
Col. 321-30 

Floor Situation .., KcraIa 
(Deb. 7, Vol. XXVI, 23·07-2002) 
Col. 61-69 

Drought and Flood SRualion in the States of funds to Bilwr for flood Control 
8iharandAssam (Dcb. 2t, Vol. XXVII, 12-01·2002) 
(Deb. IS, Vol. XVII, 02.01.2002) Col. 217·" 
Col. 364-117 Funds to Bihar tor Flood Relief 

Drought Condition in SuItes 
(Deb. 16, Vol. XXVII. OS.01.2002) 
CoI.97-1J9 

Drought ReliefCodc 
(Deb. II, Vol. XXVII, 29-07·2002) 
Col.)7 

(Deb. 7. Vol. XXVI, 23·07-2002) 
Col. 227-29 

Funds to Gujarat for Druuaht Prone Areas 
ProjpaldllC 
(Deb. 6, Vol. XXVI. 22-07·2002) 
Col. 1)4 
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Hail Stonn in North Eastern Region 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col.2lO-II 

Impact of Drought on Water Resources 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 255-56 

Impending Earthquakes 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 126-27 

-Land Affected Due to Floods 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 218 

Monuments Damaged due to Natural 
Calamities 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 248 

Natural Calamities 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 93-99 

Need to provide financial assistance to 
Government ofU .P. for providing rcliefto 
the people affected by drought in 
Moradabad Parliamentary Constituency 
(MUR 377) 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 527-28 

Need to provide financial assistance to 
Govcmmcnt of Uttar Pradesh to meet the 
situation arising out of droUght conditions 
in Bundelkhand region of the State 
(MUR 377) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 360 

Need to provide financial assistance to the 
Government ofMaharashtra for providing 
relief to the people affected by drought in 
Nasik district (MUR 377) 
(Deb. 7, Vol. XXVI, 23-'07-2002) 
Col. 440 

Nced to send Central Tcam to the Flood 
Affcc:tcl! Areas of Bihar 
(Deb. 9\ Vol. XXVI. 25-07-2002) 
Col. 313 

Need to take necessary steps to protect North 
Bcngal region from recurring floods 
(MUR 377) 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 522-23 

Need to take SIepS to chcc:k the recurring floods 
in Southern Bihar (MUR 377) 
(Dcb. 4. Vol. XXVI. 18-07-2002) 
Col. 278 

Proposals for Flood Control 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 64-79 

World Bank Aid for Projects 
(Deb. 15. Vol. XXVII. 02-08-2002) 
Col. 230-31 

Nat.ral Gu 
AusteritY Measures 

(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 220 

Availability ofNatura1 Gas in North Oujarat 
(Dcb. 4, Vol. XXVI, 18-07-2002) 
Col. 242-44 

Bids for Exploration of Oil and Gas Under 
NELP 
(Dcb. 9, Vol. XXVI, 25-07-2002) 
Col. 281-82 

Coal Bcd Methane in M.P .• Rajasthan and 
West Bengal 
(Dcb. 19, Vol. XXVII, 08-08-2002) 
Col. 140-41 

Decontrol in Prices ofNatura1 Gas 
(Dcb. 14, Vol. XXVII. 01-08-2002) 
Col.l09-IO 

Demand and Production ofNatura1 Gas 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 254-5S 

Drilling oroil and Gas by Reliance Industries 
Limited 
(Dcb. II. Vol. XXVII, 29-07-2002) 
Col. 237 

Exploration of Oil and au Deposits in 
North Eastern States 
(Dcb. 19, Vol. XXVII, 08-08-2002) 
CoI.2SS-S6 

Gas for Power Projects in A.P. 
(Deb. 19. Vol. XXVII, 08-08-2002>-
Col. 132 

Gas Hydrates Exploration and Technology 
Development" for Extraction 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 63-64 
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OIlS to Industries in Delhi 
(Dc-b. 9, Vol. XXVI, 25·07·2002) 
Co!. 231 

lncmIx in Price- ofTransponation of Gas 
(Dc-b. 9, Vol. XXVI, 25·07·2002) 
Col. 212-&3 

invcstmml by U.K. in Petroleum and Gas 
ExpIonIion 
(Dc-b. 9, Vol. XXVI, 25·07·2002) 
Col. 11-12 

0iIIN1bIrII Gas.Resme in SIanshtra, Gujlnll 
(Deb. 19. Vol. XXVII, 01·01·2002) 
Col. 231·32 

Power Projects Rued OD Gas and Diesel 
(Deb. 19, Vol. XXVII, 01·01·2002) 
Col. 120-23 

Prices of Nawral Gas 
(Deb. 19, Vol. XXVII, 01·08-2002) 
Col. 111-13 

R.aerves of 0i11Dd Gas in Madhya Pndesh 

Navodaya Vldyalay .. 

Declinina Performances oeNVS 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 131·32 

Introduction of Plus Two Lever in Jawahar 
Nlvodaya Vidyallya 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 353-55 

Navodaya VidyaJayas 
(Deb. 17, Vol. XXVII, 06-01·2002) 
Co1.317-11 

Navodaya Vidyalayas 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 63-68 

Opening of KendriYI VidYllayas and 
Navodaya Vidyalayas 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 57-62 

NallaRte Acti¥itieI 
IDd RajulbaD 
(Deb. 9, Vol. XXVI, 
CoI.I01~3 

2S-07 -2002) Development Plaa for NualiteAft'ected Slates 
(Deb. 12, Vol. XXVII, 30-07-2002) 

SIIoruae ofPipcIines 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 242-'3 

PUWrei RelHras 
ExpIoi1ation ofNalural RcIources in ~uthan 

(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 79-11 

Protcc:tion ofNaturallleIoun::cs 
(Deb. I, Vol. XXVI, 15·07·2002) 
CoI.184-8~ 

N.veday. Vldyalaya SaaIti 
Handing Over of NVS to Public School 

Societies 
(Deb. 12, Vol. XXVII. 30-07.2002) 
Col. 436 

Introduction oflmamedillc in KVS IIId NVS 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 190 

Utilisation of Fund by NVS 
(Deb. 7, Vol. XXVI, 23-07.2002) 
Col. 161-62 

Col. 179-80 

Funds to Tack Menace ofNaxalites 
(Deb. 15. Vol. XXVII, 02-08-2002) 
Col. 268 

M.C.C. Activities 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 222-23 

Talks with Naxalite5 
(Deb. 17, Vol. XXV II. 06-08-2002) 
Col. 206-07 

Tripartite Mectinlon Naxalite Problem 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 427 

NBCC 

Invitation of Teelers by N8CC 
(Deb. 17. Vol. XXVII. 06-01-2002) 
Col. 306-07 

NarC. 
Rqulatory Authority lor NBFCs 

(Deb. 10. Vol. XXVI, 26-07-2002) 
CoI.7S 
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NCCF 

Assistance to MP from NCCF 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 54-55 

OMS Blacklisted NCCF 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 342 

NCCF 
(Deb. I S. Vol. XXVII. 02-08-2002) 
Col. 99-100 

NCOC 
Performance ofNABARD and NCDC 

(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 153 

NCERT 
Missile Programme Chapter in NCERT Text 

Books 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 226-27 

NOOS 
Audit of NDDB 

(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 273 

NOMC 
Representation of SCsiSTs/Handicapped 

Association of NDMC 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 106-16 

StalfStrength ofNDMC 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col.351 

NOR! 

Pilot Milk Plant of NORl, Kamal 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 115-16 

NE Region StatH 

Airpons in North-East 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 138-39 

Asian Developmc:nt Bank Loan for North 
Eastem Region 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 246-47 

Black Listed NGOs in North East 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col.211 

Cellular Services in North-East States 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 208-09 

Cost Escalation of Projects in NE 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 134-35 

Cultivation of Aromatic Plants in NER 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 148-49 

Dedicated Air Service to North Eastem Region 
(Deb. I I, Vol. XXVII, 29-07-2002) 
Col. 115 

DELs in North-Eastem States 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col.216-18 

Development in North Eastern States 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 382--86 

Development of Telecom Services in North 
Eastem Region 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 183-84 

Exploration of Oil and Gas Deposits in North 
Eastern States 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 25S-56 

Extinction ofTrees Species in the North East 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 207-08 

Foreign Companies involved in Exploration in 
North East 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 142 

Hail Storm in North Eastem Region 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 210-11 

Insuraency/lSI Activities in Nonh Eastem 
Region 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 22-24 

Ku-Band Service for North-Eastern States 
(Deb. 'l9, Vol. XXVII, 08-08-2002) 
Col.12S 
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Millitlnt Activities in North-Eastern States 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 154-5S 

Oil Reserves in North-Eastern St.Idcs 
(Deb. 14, Vol. XXVII. 01-01-2002) 
Col. 220-21 

Opcnin& of LPG Agencies in North-Eastern 
States 
(Deb. 14, Vol. XXVII. 01·08-2002) 
Col. 155 

P_III HIllS Operation to 'North-East etc. 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col.22K 

Plan for Nonh-Eastem States 
(Deb. II, Vol. XXVII. 07-01-2002) 
Col. 193 

Power Projects in North-Eastern Region 
(Deb. 4. Vol. XXVI, 11-07-2002) 
Col. 181 

Strategy for North-Eastern States 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 369-71 

Subsidised Helicopter Services to North-East 
(Deb. II. Vol. XXVII. 29-07-2002) 
COl.27S 

Tax-Payers in North-Eastern States 
(Deb. 15. Vol. XXVII. 02-08-2002) 
Col.218 

Townships in North-Eastern Region 
(Deb. 10. Vol. XXVI. 26-07-2002) 
Col. 90-91 

Use ofOJaniads and FCrlilims ill ~EMIICIn 
States 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 165-66 

Utilisation of Funds 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 220-2S 

Powa- projects ofNorth-East WidcninglLinkina ofNHS in Nonh-Eastern 
(Deb. 14, Vol. XXVII. 01-01-2002) Stales 
Col. 134--36 (Deb. I, Vol. XXVI. U-07-2002) 

Prime Minister Package for North-Eastern Col. 63 
Stales Wood Bued Industry in North-East Region 
(Deb: 12. Vol. XXVII, 30-07-2002) (Deb. II, Vol. XXVII, 29-07-2002) 
Col. 421 Col. 135 

Promotion oITouri5m in Not1b-Eatan Region NEOPC 
(Deb. II, Vol. XXVII, 29-07-2002) NEDFC 

Col. 253 (Deb. 20, Vol. XXVII. 09-08-2002) 
RoI4s UDder ConstructioD in North-Easlem Col. 141-49 

Itqion 
~~b"2~76Vol. XXVII, 30-07-2002) ~~;b~~~OI. XXVII, 06-01.2002) 

Role of SIOBI in North-Easlem States 
(Deb. 3. Vol. XXVI, l7-07-2002) 
Col. 234-3S 

ScuiDa up of Mini, Micro and Small Powa-
Projects in NER 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 70-72 

Special Agric:uIturc Policy for Nortb-Eatt 
(Deb. It, Vol. XXVII. 29-07-2002) 
Col. 232-33 

SpcdaI PKbP for NorIJl..EIs&cm Rqion 
(Deb. 19, Vol. XXVII, 01-01-2002) 
CoI.IS-n 

Col. 25 
Nee. 
Dedaration ofNccm as National Tree 

(Deb. 21, Vol. XXVII. 12-01-2002) 
CoI.J7 

Nilan y ... k Kudru 

Ncbrv Yuvak Kcndras in RlVasthan 
(Deb .•• Vol. XXVI, 24-07-2002, 
Col. 28s-87 

N .... bourl., C ... trles 
Terrorist HickMMs in NeiJbbourina Countries 

(Deb. 12, Vol. XXVII, 30·07-2002) 
Col. 168 
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NELP 
Bids for Exploration of Oil Sand Gas Under 

NELP 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 281-82 

Nep.' 
Import of Plastic Goods from Nepal 

(Deb. ", Vol. XXVII, 02-08-2002) 
Col. 211-13 

New Zealaad 
Tightening ofErnignlion Rules by New Zealand 

(Deb. 8. Vol. XXVI. 24-07-2002) 
Col. 149-50 

News Chaaael 
Launching of 24 Hour AIR News Channel 

(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 101 . 

Newspapen 
Advertisement Released to Newspapers! 

Journals 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 231 

Advenisements to Newspapers. Doordarshan 
and Akashwani 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 1~208 

Adverusements to Unpopular Newspapers 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 135 

News Published in Jansatta dt. 21.6.2002 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 161 

, Nude and Obscene Photo of Women in 
Newspapers 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 77-78 

,Newsprint 
~ Anti-Dumping Duty on Newsprint 
"'" (Deb. 20, Vol. XXVII, 09-08-2002) 

Col. 78-79 
Neyvell LI,Dlte Corporatioa 
Alleged Fraud Cases in NLC 

(Deb. 12. Vol. XXVII. 30-67-2002) 
Col. 249-52 

Need to CD!i\R smooth functioning ofNeyveli 
Lignite Corpondion (MUR 377) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
CoI.J61 

ProtittLoss to NLC in Tamil Nadu 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 27J-74 

Utilization of Unallocated Power of Neyveli 
Lignite Corporation 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 184-85 

NGO. 
Assistance to NGOs for Promoting Primary 

Education 
(Deb. 17, Vol~ XXVII, 06-08-2002) 
Col. 279-82 

Assistance to Non-Governmental 
Organisations 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 110-16 

Black Listed NGOs in North East 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoI.211 

Funds to NGOs 
(Deb. IS. Vol. XXVII, 02-08-2002) 
Col.lc)o"ol 

Funds to NGOs by KVIC 
(Deb. 6, Vol. XXVI. 22-07-2002) 
CoUIO 

Grants to NGOs 
(Deb. 8. Vol. XXVI. 24-07-2002) 
Col. 118 

Grants to NGOs 
(Deb. 1&, Vol. XXVII. 07-08-2002) 
Col. 83 

Grants to NGOs. for Old Age Persons 
(Deb. 15, Vol. XXVII. 02-08-2002) 
Col. 103-20 

Misutilisation of Funds by NGOs 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 38&-89 

NGOs in Health Sedor 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 307 
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NGOs Involved in Runal Education 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 76-77 

Participation of NGOs/Valuntary 
Organisations 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. III 

Perfonnance of NGOs 

Niu. Jewell 
Housing ofNizam Jewels 

(Deb. 16, Vol. XXVII, OS-08-2002) 
Col.370-71 

NJMC MIlls 
Sick NJMC Mills 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. III 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 289-90 No Tobacco Week 

Proposals fur NGOs of Assam 
(Deb. 20, Vol. XXVII, 09-01-2002) 
CoI.S7 

Road Safety Work by NGOs 

No TobKc:o Week 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 370-71 

NOC. 
(Deb. 6, Vol. XXVI, 22-07-2002) No Objmion Certificate to Foreign Students 
Col.383-14· (Deb. 7, Vol. XXVI, 23-07-2002) 

Role ofNGOs in Afghanistan 
(Deb. 13, Vol. XXVll, 31-07-2002) 
CoL 2-7 

NHRC 
NHRC Notice 00 Telaga PlUIIUlu 

(Deb. IS, Vol. XXVIl, 02-01-2002) 
Col. 89 

NHRC Notice 10 Gujarat Govemmcat 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 342 

NHRC Report on CIISIodiaI DcadI 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 220--24 

NHRC Report on Guj .. 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 21-42 

NIFT Cntre 
N.I.F.T. Centres 

(Deb. IS, Vol. XXVII, 02-08-2002) 
CoI.2S3-S4 

NDn'AR 
Dircdor It NIRTAR 

(Deb. IS, Vol. XXVII, 02.01-2002) 
Col. 203-04 

NISCOM 

Col. 106 
NOC for Basic Amenities 10 Slum in Mumbai 

(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 72 

N .... A,rIe.ltwr.1 Seeton 
Trade Between Agriculture and Non-

IjVicultural Sector 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 270-71 

NOtt-COavnfloa.1 Eaeray Sources 
Amount Spent on Noo-Convcntional EneraY 

(Deb. 14, Vol. XXVII. 01-08-2(02) 
Col. 287-88 

Funds for NCEs to Madhya Pradesh 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 219-20 

Grant for NCES 
(Deb. 9, Vol. XXVI, 25-07-20(2) 
Col. 27S-76 

Investment of Foreign Companies in 
Development of NCES 
(Deb. 4, Vol. XXVI, 11-07-2002) , 
Col. 222-25 .... 

Popularisation ofNCES 
(Deb. 9. Vol. XXVI. 25-07-20(2) 
Col. 283-14 

Website by NlSCOM (CSIR) Potential ofNCES 
(Deb. 12, Vol. XXVII. 30-07-2002) (0 b 9 V I XXVI, 2"-07-2002) Col. 242 e. • o. .. 

Col..58-63 
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Power Generation by Wind, Solar and Tidal 
Energy 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col.I0I"()2 

Powcr Supply by NCES 
(Deb. 9, Vol. XXVI, 2S·07·2002) 
Col. 69·70 

Progress ofOngoing Projects ofNCES 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col. 156-83 

Provision ofNCES in Bodoland Territory in 
Assam 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col. 243-44 

Renewable Energy Resources Potential 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col. 247-48 

NortheR Coalfield, U .. 1ted 

Damage ofP and H Shovel Machine ofNCL, 
SingrauJi 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Co1.2I9-20 

Expenditure OD Repair ofMachincs UDder NCL 
(Deh. 12, Vol. XXVII, 30-07.2002) 
CoI.2S8-60 

Officials Wortciog under NCL 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 229 

Purchase of Explosives by NCL 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 143-41 

Repair of Machines fro.. Private 
Manufilcturcrs Under NCL 
(Deb. 17, Vol. XXVII, 06-08-2002) 

Setting up ofNCE Projects Col. 219-21 
(Deb. 19, Vol. XXVII, 08·08·2002) Notary Public 
Col. 196-201 

UscofNCES 
(Deb. 19, Vol. XXVII, 08·08·2002) 
Col. 224 

Utilisation ofNCES 
(Deb. 4, Vol. X.fVI .. 18·07·2002) 
Col. 78-84 

Non,'erformlac ASHltIi 

CreatiOD of NPA with Banks by Corporate 
Sector 
(Deb. 20, Vol. XXVII, 09·08·2002) 
Col. 81 

NPA of State Bank of India 
(Deb. I S, Vol. XXVII, 02·08·2002) 
Col. 243-44 

NPAs of Banks 
(Deb. 20. Vol. XXVII, 09·08·2002) 
Col. 214 

NPAs of Financial1nstitutioftl 
(Deb. ·10. Vol. XXVI, 26·07·2002) 
Col. 208 

NORAD Scheme 
Corruption in Norad Seheme 

(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 81·82 

Complaints of Malpractices and Misconduct 
by the Notary Public 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 26-3 I 

N'C •• Schemel 
Review of Implementation of NPCBB 

Schemes 
(Deb. II, Vol. XXVII, 29-07-2002) 
CoI.ISI-S4 

NPCC 
Non·Payment of Salary to Employees of 

NPCC 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 142-43. 

Revival ofNPCC 
(Deb. II, Vol. XXVII, 29·07.2002) 
Col. 259-61 

NRiBoacb 
N1U Bonds 

(Dcb. 20, Vol. XXVII. 09·01·2002) 
Co1.260-61 

NRI. 

Extradition ofNRJ. 
(Deb. 18. Vol. XXVII, 07·08·2002) 
Col. 16G-61 
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NSD.' ... 
Misutilization of NSDP Funds by 

Mablnshtnl 
(Deb. 17, Vol. XXVII. 06-01-2001) 
CoLl73-74 

Need to sanction ei,hl unit of NTPC in 
bnltpndamtown in ~Dimict, 
AIIdhra PrIdesh (MUR 377) 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 524 

NTPC's Projccls 
NYc MI. (Deb. 19, Vol. XXVII. 01-01-2002) 
NTC MiUs in RIiISdJan Col. 240-41 

(Deb. IS, Vol. XXVII. 02-0'-2002) PurdllscofPmw:r Iiom NTPC 
CoI.IW9 (Deb. 2, Vol. XXVI. 16-07-2002) 

NTC Mills iD ~udIIn Col. 73-75 
(Deb. 5, Vol. XXVI. 19-07-2002) Raisin& of Funds by NTPC 
Col. 71-10 (Deb. 19. Vol. XXVII. 01-01-2002) 

Rcaovlllion Cost of NTC Mills 
(Deb. 10. Vol. XXVI. 26-07-2002) 
Col. 276-77 

Unvilbility of NTC Mills 
(Deb. 10. Vol. XXVI. 26-07-2002) 
Col. 19-27 

V.a.S. Ducson N.T.C. 
(Deb. 15, Vol. XXVII, 02-01-2002) 
Col . .....,,7 

NTPC 
Acddcnt in NTPC', WorkpIece in A.P. 

(Deb. 19, Vol. XXVU, 01-01-2002) 

Col. 255 
Reduction of NTPC Units 

(Deb. 14. Vol. XXVII, 01-01-2002) 
Col. 134 

RatructuriD& ofNTPC IRd PCI(CAPS) 
(Deb. 14, Vol. XXVII, 01-01-2002) 
CoI.3IO-Il 

N .... r Corpondo. of ..... 
Seeds DcvcIopcd by NuclcIr CorponWon of 

India 
(Deb. II, Vol. XXVII. 07-01-2002) 
Col. 49-54 

Col. 232-33 NIIdear Medici. V.II 
AucSllltCllt by NTPC all Durppur aad 

Bot.-o Steel PIIatI 
(Deb. 4. Vol. XXVI, 11-07-2002) 
Col. 107-08 

Coal BuccI Power Projects by NTPC IIId 
TNEB 
(Deb. 14. Vol. XXVII. 01-01-2002) 
Col. 154-55 

DcmInd IIId Supply of Po wei' 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 175-79 

Entlwlce ofNTPC in Capit.II Market 
(Deb. 9. Vol. XXVI. 25-07-2002) 
CoL 99 

JoiatVcoture Projecll wi1b SIIIe ~ 
IIIdNTPC 
(Deb. 4. Vol. XXVI, 11-07-2001) 
Collli 

Safety Norms ofNucIar Medicine Units 
(Deb. II, Vol. XXVII. 07-08-2001) 
Col. 4 

NIIdear 'ower Corporatioll 
Mcracr of Nuclear Power CorporaIion 

(Deb. It Vol. XXVI, 24-07-2002) 
Col. 65-66 

NIIe_' .ower PIuI(.) 
Nuclear Power PIInts 

(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 151-52 

Nuclear Power PIanII 
(Deb. I, Vol. XXVI, 24.07-2002) 
Col. 234-11 

R.cIcae of FOI'IIl Laad for Nuclear Power 
PIInII 
(Deb. 21, Vol. XXVII, 12-01·2002) 
Col. 13-16 



SUBJECT INDEX 177 

Uppadation and Modernisation of Nuclear 
Power Plants 
(Deb. IB, Vol. XXVII, 07-08-2002) 
Col. 132-33 

Nllninl Homes 

Private Nursing Homes 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 103 

'NVTI 
Training Programme for Women by NVTI 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 271-72 

OBC. 

Complaints against SCtST and OBC 
Corporations 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 120-21 

Development ofSCIST and OBC 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 33-40 

Free Legal Aid to Poor SC, ST and OBC of 
~asrhan 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 130-31 

Hostels for Backward Classes 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 245 .... 6 

Inclusion of Castes in OBC List 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 235-36 

Mandatory Quota for SCISTfOBC 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 233-34 

Population ofSCIST and OBCs 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 103-04 

Representation ofSClSTIOBC 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 105-06 

Representations of SCslSTs and OBCs in 
Gazetted POllS 
(Deb, 7. Vol. XXVI. 23-07-2002) 
Col. 270-71 

Representations to SCIST andOBCs' 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 387-88 

Representations to SCISTfOBC 
(Deb. 9, Vol. XXVI, 15-07-2002) 
Col. 186-87 

Representations to SClSTIOBC 
(Deb. 9, Vol. XXVI. 2S-07-2002) 
Col. 17 

Residential Schools for SCtST and OBC 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 196 

Obituary Refereace(l) 

Sad demise ofSiShri Jagdarnbi Prasad Yadav, 
Basappa Danappa Jatli (for Vice-President 
of India), Chandra Mohan Sinha, Gulsher 
Ahmed, Moti Ram Baigra, R.R. Patel and 
Shrimati Mahandra Kumar and S.L. 
Shakdher (fonner Secretary-GeneraJ, Lok 
Sabha) 
(Deb. I, Vol. XXVI, IS-07-2002) 
Col. 3-8 

Sad demise of StShri Sharad Dighe, 
Biswanarayan Shastri and Bairagi lena 
(Deb, 7, Vol. XXVI, 23-07-2002) 
Col. 1-3 

Sad demise ofShri Atmaram Bhai Patel 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 1-2 

Sad demise of Shri Krishan Kant, Vice-
President of India and Chairman, Rajya 
Sabha 
(Deb. II, Vol. XXVII, 29-0772002) 
Col. 1-3 

Sad demise of Shri M. RamgopaJ Reddy 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 1-2 

Obse"atioa by tile Speaker 

Conduct of Business of the House 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoI.3-S 

Oena Obse"atlo. Sy.l_ 

India Specific Global Ocean Observation 
System 
(Deb. 17. Vol. xxvn. 06-01-2002) 
Col. 140 
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omce El.petlSes 

OITIC'C Expenses 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 195,320-21, 3~3 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 23S, 2650·66 
(Deb. 21, Vol. XXVII. 12-01-2002) 
Col. 41-42. 192-93 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 219 

Oftkt Ti .. I ... 

Cbinae in Oft'ice Timinp 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col 119 

OtIkIaILa ...... 

Committee on 0fticlaI LanJlll&e 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col 3119-90 

Ollielal T •• n 
Alload:ion for Tours of Scicntist&lOft"ldaIs 

(Deb. 16, Vol. XXVII, 05-01-2002) 
Coll79-2S4 

Oil C •• , ... 

Appointment of DcaIen by Oil Compenies 
(Deb. 4, Vol. XXVI, 11·07-2002) 
Col. 1\9 

Autonomy in the Workinl of Oil Companies 
(Deb. 14, V .... XXVII, 01-08-2002) 
Col. lIS 

Cloted Pecrol Pump Sites Tapped by Private 
Oil Companies 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. II 

Depots of Oil Companies in Tribal Areas 
(Deb. 14. Vol. XXVII, 01-01-2002) 
Col. 249--S1 

Disinvestment of Oil Companies 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 2S3·54 

Oil Compfniel Stake in MRPL 
(Deb. 14, Vol. XXVII, 01.08-2002) 
Col. 249 

Revision of Prices of Petroleum Products by 
Oil Companies 
(Deb. 4. Vol. XXV.!. 11-07-2002) 
Col. 227 

011 PlpellH(.) 
Security Cover to Oil and Gas Piplines 

(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 24G-41 

011 Reftaerles 
Barauni Refinery 

(Deb. 19, Vol. XXVII. 08-08-2002) 
Col.2S7-S9 

Bon,aiaaon Refinery and Petrochemicals 
Limited 
(Deb. 19, Vol. XXVII. 08-01-2002) 
Col. 229-JO 

Demand of Petro Products by Rdneries 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 106-07 

E"pansion in Capacities by Projects and 
Refineries 
(Deb. 19, Vol. XXVII, 01-08-2002) 
CoL23~ 

Lossess Suffered by Refineries 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 81 .. 

Oil Refinery at P&nIdecp in Orissa 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 127 

Paradeep Oil Refinery 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 166 

Pilreraac of Oil ftom Wells and Refineries 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 61-69 

Price Fixation fomwla on Sale of Crude Oil to 
Refmcrics 
(Deb. 9, Vol. XXVI. 25-07·2002) 
Col21Z 

Pront of Reftnories 
(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. 292-93 

011 Reterves 
Strategic Oil Reserves 

(Deb. 14. Vol. XXVII, 01-01·2002) 
Col. 124·2S 
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Oil Well. 
Pilferage of Oil from Wells and Refineries 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 68-69 

OUseed. 
Oilseeds Production 

(Deb. 6, Vol. XXVI. 22-07-2002) 
Cot. 1S4-SS 

Procurement of Millet, Mustard and Ground 
Nut 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Co1.317-18 

Technology Mission on Oilseed and Pulses 
(Deb. I, Vol. XXVI. 15-07-2002) 
CoI.3B-41 

Watershed Development to Grow Non~dible 
Oilseeds 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 443-44 

Old Ale HOIItfl 
Old Age Homes in Bihar 

(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 225-26 

Old Age Homes in Orissa 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 186-90 

Old Ale Socilll 1111.,...« Scbeme 
Old Age Social Insurance Scheme 

(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 46 

Oman 

Indo-Oman Fertilizer Project 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Co1.210-11 

OneololY 
Kidwai Memorial Institute of Oncology 

(Deb. I B, Vol. XXVII, 07-08-2002) 
Col. 93-94 

ONGC 
Agreement between ONGC and Reliance 

Industries 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 287 

Assets and Profits ofONGC, BPel and HPCl 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 60-61 

Crude Oil Production by ONGC 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 288-89 

Disinvestment of IOC, GAil and ONGC 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 138-39 

Exploration by ONGC in Gujarat 
(Deb. 14, Vot. XXVII, 01-08-2002) 
Col. 242-43 

Marketing of Retail Outlets by ONGC 
(Deb. 9, Vol. XXVI, 15-07-2002) 
Col.18S 

Oil EquityofONGC Videsh 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 179-80 

Oil Wells Discovered by ONGC 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 248-49 

ONGC Videsh's Partnership with ROSNEFT 
(Deb. 4, Xol. XXVI, 18-07-2002) 
Col. 123-24 

ONGC Exploration in Western Coast 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 40-41 

ONGC Stake in Sudan 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 46 

Profits of ONGC 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 273 

Purchase of Oil fields by ONGC Videsh in 
Vielnam 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 186-87 

Sale of LPG by ONOC 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 292 

Sale of Shares by IOCl to ONGC 
(Deb. 14, Vol. XXVU, 01-08-2002) 
Col. 290-91 

Supply of LPG by ONOC to Consumers 
(Deb. 4, Vol. XXVI, 18-07-2002) 
rnl1M 
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Opea Seltool Society 
Open School Society 

(Deb. 17. Vol. XXVII. 06-01-2002) 
Col. 213 

OperatiGe Flood ''''''''''' 
Operation Flood Propamme 

(Deb. 6. Vol. XXVI. 22-07·2002) 
Col. 3~7 

0,; •• Gnn~en 
Problems of Opium Growers 

(Deb. I S. Vol. XXVII. 02·01-2002) 
Col. 226 

Optical Fibre Cable(s) 
OFC between Agartaia and Silcber 

(Deb. 13. Vol. XXVII. 31·07-2002) 
Col. 211 

OFC in Maharashtra 
(Deb. Il, Vol. XXVII. 31-07-2002) 
Col. 201 

OrdaalKe Depot(s) 
Expansion of Ordnance Depot 

(Deb. 19. Vol. XXVII. 01·01-2002) 
Col. 104 

Government Flats in Ordnance Depot, 
Jabalpur 
(Deb. 19. Vol. XXVII. 01-01·2002) 
Col. III 

OrJ.aic FallDittl 
Orpnic Farming 

(Deb. 16. Vol. XXVII. OS·01·2002) 
Col. 276 

OrJaaicFeod 
Demand for Oraanic Food and Aaric:ultural 

Products 
(Deb. 16. Vol. XXVII. 0~-01.2002) 
CoI.310·" 

ExponofOrpnic Foods 
(Deb. U. Vol. XXVII. 02-08.2002) 
Col. 122·23 

Orl ••• 
Construction ofNalionaI Hiahw.y in Orissa 

(Deb. 16. Vol. XXVII. 0~'()1-2002) 
CoI.36~~ 

Construction ofSupcr Hipway in Orissa 
(Deb. 21, Vol. XXVII. 12-01-2002) 
Col. 142-46 

Cultural Complex at Kokrajhar 
(Deb. 21, Vol. XXVII, 12·01·2002) 
Col. 11-82 

Cyclone in Orissa 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 319-20 

Deplorable Infrastructure of Kokrajhar AIR 
Building 
(Deb. 19. Vol. XXVII, 01·08-2002) 
Col. 161-62 

Development of Sun Temple. KOnaB 
(Deb. 21. Vol. XXVII. 12-01·2002) 
Col. 169·70 

Diesel Loa> Shed in Orissa 
(Deb. 19. Vol. XXVII. 01-01-2002) 
Col. 221·22 

Existence ofSambhar Sail Lake in Danger 
(Deb. 14, Vol. XXVII. 01·01·2002) 
Col. S9-60 

Funds for Completion of National Highway 
in Orissa 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 167-61 

H PT Facilities for Kokrajhar 
(Deb. 19. Vol. XXVII. 01-01-2002) 
Col. 97·91 

Mango Development Projects in Orissa 
(Deb. 6, Vol. XXVI. 22·07·2002) 
Col. 1~5·S6 

National Highways Projects in Orissa 
(Deb. 16, Vol. XXVII. 05·08·2002) 
Col. 11-90 

Need 10 bring down air fare between Delhi and 
Bhubancswar (MUR 377) 
(Deb. 4, Vol. XXVI •• 1·07·2002) 
Col. 277 

Need 10 hand-oVet fifty acre ~ of salt 
land to Government of Orissa for 
disvibulion IUIIOnJ SCI in K. Sumandi and 
R. Sumandi villaaes in Ganjam District 
(MUR 377) 
(Deb. 4. Vol. XXVI. 11·07.20021 
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}!Ieed to set up an Apparel Pad in Choudwar, 
Orissa, under' Appml Parks for Expons' 
Scheme (MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. S26 

Need to take steps to protect the interests of 
aluminium industry in the country 
particularly in Orissa (MUR 377) 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 302-03 

New Medical College at Kokrajbar 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 299 

New Power Projects in Orissa 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 70-71 

Oll Refinery at Paradeep in Orissa 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 127 

Old Age Homes in Orissa 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 186-90 

Regional Provident Fund Office in Keonjhar 
(Deb. I, Vol. XXVI, 1S-07-2002) 
Co1.S9-60 

Telephone Connections in Orissa 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col.l44-4S 

Welfare Schemes for the Handicapped of 
Orissa 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 178-99 

Orpha • .,n 
Amendments in Orphanages and Charitable 

Homes Act, 1960 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 62-63 

Sexual Abuse of Children in Orphanage 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 221-22 

Orpha •• 
Welfare ofOrpbans in BibIII' and lbarkhand 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 169-71 

OutstaadlDI Dan 
Loans ofFJ outstanding against Government 

(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 161-62 

Outstanding Dues 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 113-18 

Outstanding Dues against Banks PSUs 
(Deb. I S, Vol. XXVII, 02-08-2002) 
CoJ.3I8-19 

Outstanding Dues Against SEBs 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col.lS6-S7 

Outstanding Dues of MlNL 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 80-81 

Outstanding Dues to Andhra Pradesh 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col.S9 

Outstanding Dues to PSUs' Employees 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 98-99 

Payment of Arrears 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Co1.144-4S 

Recovery of Outstanding Amounts 
(Deb. 8, Vol. XXVI, 24-07-2002) 
CoJ.319-20 

Recovery of Outstanding Amounts by SAIL 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 106 

Over-brldp(l) 
Bridge Across River Godavari 

(Deb. 9, Vol. XXVI, lS-07-2002) 
Col. 260-61 

Bridges Over Rivers of Tamil Nadu 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 244-4S 

Completion of Bridge Over MahBnadi 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col.2SI-S2 

Construction of Bridge on NH Nos.28 and 29 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 269-70 
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Construction of Bridges on NIlionaJ Highways 
(Deb. II. Vol. XXVII. 29-07-2002) 
Cot 117-20 

Construction of Brid~s over Major Rivers 
(Deb. I t. Vol. XXVII. 29-07-2002) 
Col.IS9-62 

Construction of New Bridge in Kerala 
(Deb. 11. Vol. XXVII. 29-07-2002) 
Col.3l-32 

Construction of New Bridges in U.P. 
(Deb II. Vol. XXVII. 29-07-2002) 
Col. 205-06 

Construction of Over Bridges in Maharashtra 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 245 

Construction of Road Over Bridge Near 
Megbnagar Railway Station 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 157·58 

Construction of ROB in Mumbai 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 225·26 

Construction of ROBIRUB 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 171-74 

Need for construction of Rail overbridges in 
Jodhpur. RajllSthlll (MUR 377) 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 407-68 

Need to accord clearance to the proposal of 
GovcmmcntofTamil Nadu tOrconSlJ'Uction 
of rail over·bridges at Stanley Hospital 
crossing and al Villivakkam crossing 
(MUR 377) 
(Deb. 9. Vol. XXVI. 25.07.2002) 
Col. 301-62 

Permission for Construction of Road Over 
Bridge 
(Deb. 14. Vol. XXVII. 01·08.2002) 
Co1.231-32 

Rail-cum-Road Bridge over River Gan,a in 
Monghyr 
(Deb. 4. Vol. XXVI. 11.07-2002) 
Col. 229 

Rail-cum·Road Over Bridge Across 
Brahmaputra 
(Deb. 9. Vol. XXVI. 25-07.2002) 
Col. 130 

Road Over Bridge at Palam 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 127-28 

Widening of Old Bridges on Nils in M.P. 
(Deb. 16. Vol. XXVII. 05·08-2002) 
Col. 120 

Ozone Layer 

Effects ofOzooc Depleting Substance 
(Deb. II. V(\!. XXVII. 29-07-2002) 
Col. 23-24 

PlCb,ID, 
Packaging ofltcms 

(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 83-88 

P8ddy 

Cultivation of Wheat and Paddy 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col.370-75 

Production of Paddy 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 333-38 

Surplus Paddy Stock in FCI Godowns 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 8-9 

'.kilbD 
Duty Coneession by Pakistan 

(Deb. I S. Vol. XXVII. 02.08-2002) 
Col. 147-48 

Firing by Pakistan 
(Deb. 4. Vol. XXVI. 11-07-2002) 
Col. 92-23 

Gujlll'8l Claim on Sindhu River in Pakistan 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 393 

Impacl on Oil Exploration ofTension between 
India and Pakistan 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 233 

Indians Lanauishing in Plit Jails 
(Deb. 13. Vol. XXVII. 31-07-2002) 
CoI.IO~ . 
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Loss due 10 Ban on Indian FlishlS over Pakislan 
AirSpace 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 24-25 

Pak Army Plan to Hijack Plane 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Co1.247-4B 

Pak's Cormnittncnt 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col.300-301 

Pressure on Pakistan 
(Deb. B, Vol. XXVI,24-07-2002) 
Col. 99 

Reopening of Land Route with Pakistan 
(Deb. IB, Vot XXVII. 07-0B-2002) 
Col. 64 

Resumption of Air Link between India and 
Pakistan 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 113 

U.S. Aid 10 Pak 
(Deb. B. Vol. XXVI. 24-07-2002) 
Col. 75-76 

World Bank Loan 10 Pak 
(Deb. lB. Vol. XXVII. 07-08-2002) 
Col. 129-30 

'aacb.yat Sanehar Seva Kendra 
Panchayat Sanchar Seva Kendra 

(Deb. I. Vol. XXVI. 24-07-2002) 
Col. 169-70 

'Inchayat(l) 
Cash Awards to Panchayats under NLM 

(Deb. 7. Vol. XXVI, 23-07-2002) 
Col.3B7 

Dirett Funding to Panchayats 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 154-55 

Financial Power 10 Panchayats 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. ISS-56 

Funds for Development of KBK Districts 
(Deb. IB, Vol. XXVII. 07-08-2002) 
Col. IB2-83 

P &: T Facilities in Village Panchayats 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 125-26 

Post and Telegraph Facilities to Panchayats 
(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 225-26 

Post and Telegraph Facilities 10 Panchayats 
(Deb. lB. Vol. XXVII. 07-0B-2002) 
Col. 45-46 

Post and Telegraph Services in Panchayats 
(Deb. 8. Vol. XXVI. 24-07-2002) 
Col. 52-58 

Release: of Funds to Panchayats 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 130-40 

StatTStrength in District Panchayat ofDaman 
and Diu 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 177 

'anehayati Raj 
Funds for Panchayati Raj 

(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 90-91 

Funds to Panchayati ~ Institutions in Punjab 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 127-32 

Implementation of Rural Dc:vc:lopmc:nt Scheme: 
by Panchayati Raj 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 403 

Training Programmes for Panchayati Raj 
Institutions 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col.4S6 

'ara-Military Forces 
GPFofCISF 

(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 305-06 

Modernization of PMFs 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 66 

Recruitment in PMFS 
(Deb. 12. Vol. XXVII. lO-07-2002) 
Col. 103-04 
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Training to BSF Jawaas 
(Deb. 12, Vol. XXVII, 30-U7-2002) 
CoI.309-IO 

Puspor1(.) 

Fake Passportsfl'ravel Doc:umcnts 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 252-57 

Passport to Pcnons of Indian Origio 
(Deb. I, Vol. XXVI, 2~07-2002) 
Col. lIS 

'atellt 
Availability of Staff III PIIIaIt OffICe 

(Deb. 15, Vol. XXVII, 02-01-2002) 
Col. 225 

Polio Patients 
(Deb. I. Vol. XXVI, 24-07-2002) 
Col. 39-40 

PsychiBlJy Patients 
(Deb. IB, Vol. XXVII. 07-0B-2002) 
Col. 131-39 

r_ ....... 
Pawan HIDS HcJicoptas for Mumbai Hip 

(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.B5-16 

Pawan HIllS Opcn&ion to North East etc. 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col.22B 

PO 
Development of Patents by CSIR Restructwing ofNTPC aod PCI (CAPS) 

(Deb. 2, Vol. XXVI, 16-07-2002) (Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 239-43 CoI.316-11 

Patent Rights " •• Iee 
(Deb. 20, Vol. XXVII. 09-OB-2002) Contributory PeoJion SdIcmc 
Col. 2B-29 

Patents on Science and Technological 
IIUIOV8lions 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 453-54 

Pending Patent Applic:ations 
(Deb. 20. Vol. XXVII. 09-01-2002) 
Col. 57-59 

US Palent for Cow Urine 

(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 220 

Disability Pension 
(Deb. 14, Vol. XXVII. 01-01-2002) 
Col. 251-S2 

PCDSion 10 w.r Widows 
(Deb. 19. Vol. XXVII. 01-OB-2002) 
Col. 111--13 

(Deb. 7, Vol. XXVI. 23-07-2002) RcformsinPensionSdlcmc 
Col. 195-96 . (Deb. 20. Vol. XXVII. 09-01-2002) 

Patleats 
DiabctcsPaticnts 

(Deb. I. Vol. 
Co1.21B-19 

XXVI. 24-07-2002) 

Drugs to T.R. Patients 

Col. 4-5 

Reforms in Pension Sector 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 66-67 

" •• 10. Se ..... 
(Deb. 11, Vol. XXVII. 07-0B-2002) OncRanltOncPcnsionSdlcmc 
Col. 74-75 (Deb. 9. Vol. XXVI. 25-07-2002) 

Fixed Dose Combination for TB 
(Deb. II, Vol. XXVIl, 07-011-2002) 
CoI.I~7 

Jaundice Patients 
(Deb. B, Vol. XXVI, 24-07.2002) 
Col. 113-15 

Col. 85-16 
'eIIllo.en 
Reimbursement of Medical Expenses to 

Pensioners 
(Deb. II, Vol. XXVII. 07-01-2002) 
Col. 107-01 
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Per Capita lacoIDe 

Per Capita Income 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 189 

PenoD. of IndiaD Origia 
Committee on PIO 

(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 290-92 

Inhwnan Treatment to Pmons of Indian Origin 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 60 

Passport to Persons oflndian Origin 
(Deb. 8. Vol. XXVI. 24-07-2002) 
Col. liS 

Pestidde(s) 

Bio-Pesticides for Safeguarding Crops 
(Deb. 16. Vol. XXVII, OS-08-2002) 
Col. 102 

Cases of Spurious Pesticides and Insecticides 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 67-74 

Death ofFanncrs due to Pesticide Exposure 
(Deb. I. Vol. XXVI. 1S-07-2002) 
Col. 117-18 

Effects of Pesticides on Environment 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 7-9 

Manufacturer of DDT and BHC 
(Oeb. 17, Vol. XXVII, 06-08-2002) 
Col. 73-74 

Medicines and Organic Pesticides from 
Tobacco 
(Deb. I S, Vol. XXVII. 02-08-2062) 
Col. 285-86 

Surveillance of Pesticide Residues in Raw 
Foods and Animal Feed 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. ISO-51 

Usc of Dangerous Pesticides 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 31-34 

Usc of FertilizcrslPestic:ides 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 203-OS 

Pestl 

Biologic:al Control of Pests 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 261-26 

Crop Damaged by Pcsts 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 94 

Entry of New Pests 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 238 

Petrol 
Adulteration in Petrol 

(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 126-27 

Blending of Ethanol with Petrol 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 49 

Decrease in Prices of Petro I and Diesel 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 121 

Demand ofDicscl and Petrol 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 218-19 

Hike in Prices ofDiescI and Petrol 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 27-31 

(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 85-86 

LPG Agency and PetrollDicscl Outlets 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 181 

Petrol Retail Policy 
(Dcb. 9. Vol. XXVI, 2S-07-2002) 
Col. 293 

Premium Grade Petrol 
(Dcb. 4, Vol. XXVI, 18-07-2002) 
Col. 178-79 

Reserves of Petrol in A.P. and Uttaranchal 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 236-37 

Speed Petrol 
(Deb. 19, Vol. XXVII, 01-08-2002) 
Col. 241-42 
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Storage Capacity for Petrol and Petroleum 
Products 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 169-70 

Petrel Pa.p(.) 
Allotment of LPG Dealership and Petrol 

Pumps 
(Deb. \ S, Vol. XVII, 02-08-2002) 
Co\. 347-64 

Allotment ofmore than one Petrol PumplLPG 
Agency 
(Deb. 19. Vol. XXVII, 01-01-2002) 
Col. 189 

Ban of use of Cellular Phones at Petrol Pumps 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 198 

Clused Petrol Pump Sites tapped by Private 
Oil Companies 
(Deb. 9, Vol. XXVI. 2S-07-2002) 
Col. 81 

Coco Pumps in Ilajasdwl 
(Deb .. 19, Vol. XXVII, 01-08-2002) 
Col. 191 

Installation of Petrol Pumplby Oil CoqJ8IIies 
(Deb. 9, Vol. XXVI. 2S-07-2002) 
Col. 211 

Investment by ContnlCtOts of Jubilee Pumps 
ofHaryana and Punjab 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col.IS8 

Irregularities in AlJotmc:nt of Petrol Pumps! 
LPG Ag.:ncics 
(Deb. 19, Vol. XXVII. 01-08-2002) 
Col. 103 

LPG Agencies and Petrol Pumps by f>riv1Ce 
Sedor Companies 
(Deb. 14. Vol. XXVII. 01-01-2002) 
COl.21S 

LPG A&en<:ialPCVOI Pumps in J • K 
(Deb. 19. Vol. XXVII. 08-08-2002) 
COI.l5S-S6 

LPG Agem:ierrJPctrol Pumps in Jharthand 
(Deb. 4. Vol. XXVI, 18.07-2002) 
Col. 74-7S 

Petrol Pumps in Rajasthan 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 199 

Quota for Allotment of LPG Agcm:ies and 
Petrol Pumps 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col.IS8 

Relocation of Petrol Pumps &om "National 
Hiahways~ 

(Deb. 4, Vol. XXVI. 11-07·2002) 
Col. 162 

Supply of ULSD by Petrol Pumps in Delhi 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 171 

TnulSfer of DicsellPetrol Pumps 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 155-57 

Undermeasuring by Petrol Pumps and 
Kerosene Dealers 
(Deb. \9, Vol. XXVII, 01-08-2002) 
Col. 141-42 

Use of Credit Cards al Petrol Pumps 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 186--88 

Petroletua IDd"'", 
Liberalisation of Petroleum Industry 

(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 193 

Petrolettln Prodad(s) 

Agreement with Sri Lanka in Petroleum Sccsof 
(Deb. 9, Vol. XXVI, 2'-07-2002) 
Col. 38-39 

Allsterity Measures 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 120 

Blending of Ethanol with Petrol 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 49 

Celli on Petroleum Product 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 97 

Demand of Petro Producu by Refineries 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 106.07 
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Demands of Rip apinst £xplorldoa Inputs 
(Deb. 14, Vol. XXVII. 01-01-2002) 
Co1.161~2 

., Freight Equalisation Scheme 
(Deb. 9. Vol. XXVI, 2S-07-2002) 
Col. 92-93 

Gas Transportation Infiutructure 
(Deb. 4. Vol. XXVI. 11-07-2002) 
Col. 117-81 

Import and Export of Petroleum Products 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col.261~2 

Import of Petroleum Products 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 41 

Installation of Marker System 

Production of Petroleum Products 
_~Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 119-20 

Proposals submitted by IWG 
(D,b. 9, Vol. XXVI, 25-07-2002t 
COI.2U-19 

Regulatory Board for Petro Products 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 92 

Regulatory GuideliDes fi)r DeYeIopingOit IIId 
Gas Sectors 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 169 

Retail Outlet It Badli in Haryana 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 271-79 

(Deb. 4, Vol. XXVI, 11-07-2002) Retail Outlets in Metropolitan Cities 
Col. 149-S1 (Deb. 9, Vol. XXVI, 2S-07-2002) 

Introduction ofBio-Diesel 
(Deb. 4, Vol. XXVI, 11-07-2002) 
CoI.IS3-S4 

Investment by U.K. in Petroleum and Gas 
Exploration 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 81-12 

Inveslments by Retailing Oil DeaIm 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 49-S0 

Marker System 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
Col. 124 

Modemisations of Ccx:o and Jubilee Retail 
Outlets in Madhya Pradesh 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 82-86 

Oil and Gas rJeld in Cambay Basin 
(Deb. 4, Vol. XXVI, \8-07-2002) 
Col. 171 

Poiie)' on Consumption of Petroleum Produc:b 
(Deb. 19, Vol. XXVII, 08-0B-2002) 
Col.llN-IS 

Prices of Petroleum Produc:ts 
(Deb. 9, Vol. XXVI. H-07-2002) 
Col.280-11 

Col. 127 
Revision of Prices of Petroleum Produc:ts by 

Oil cornpIIIia 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 227 

Sale of Petroleum Products by Private 
Compenia 
(Deb. 4. Vol. XXVI, 11-07-2002) 
Col. 90-91 

Selection of Location ofRO's 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 28S-I6 

Storage Capacity for Petrol and Petroleum 
Products 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 169-70 

Strategic Oil Reserves 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 1 24-2S 

Transfer of DiesellPetrol Pmnps 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 1",-57 

TransportationIMovement of Petroleum 
Products 
(Deb. 19, Vol. XXVII, 08-0'-2002) 
CoI.211-t2 
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I'GCIL 
EstablishlllCllt of Sub-Stations iD T.N. by 

POCIL 
(Deb. 4, Vol. XXVI, 11-07-2002) 
CoJ.I72-73 

Latest TechDology by PGCIL in Power 
Dillribution 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col 112-13 

........ Sector 

(kwameut Holdingsin HiDdulllnAnlibiotics 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoL I()I......IO 

PhInnIIceutical Exports 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 229-30 

PIla .... cntiul C .. pules 
Direction of Supreme Court to Drug 

Companies Regarding Price 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 167 

IDcentiYCII to Doc:ton by Druc Manufacturing 
Comp.mcs 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 167-61 

Realisation of Overcharged Amount from 
Pb8mIc:eutical eomp.ucs 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 142-46 

PllaraadsU CeI", 
PhInnIciIIsColleJCS 

(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 130-36 

I'IIetecepier Macw.. 
Procurr:meoI ofPhoroc:opier MlICbines 

(Deb. 9, Vol. XXVI, 2'-07-2002) 
Col. 1M 

,.....pler Paper 

SakJPurchue ofPboloc:opir:r hpr:n 
(Deb. II, Vol. XXVII, 07-01-2002) 
Col. 202-03 

PIIJ*aIIy IfudIcapped 
DiAblcd Pc:rDODI 

(Deb. IS, Vol. XXVII, 02-01-2002) 
Col. 147 

Expenditure on Disabled 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 49-'0 

Facilities to Disabled UDder Delhi Metro Rail 
Projm 
(Deb. 12, Vol. XXVII, 30-07.2002) . 
Col. 137-38 . 

Pilot Project for WeJrare ofDisabJcd 
(Deb. 17, Vol. XXVII, 06·01-2002) 
Col. 273 

Schemes for Disabled 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 23-26 

Unemployment Allowance to Disabled 
(Deb. 20. Vol. XXVII, 09-01·2002) 
Col. 2'9-60 

Welim Schemes for Disabled 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 75-76 

Pla,ria Ceetrn 
Development of Pilgrim Centres 

(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. III 

Pillri .. 
Insurance Cover to PilJrims 

(Deb. 2, Vol. XXVI, 16·07-2002) 
Col. 363 

Security Cover to Pilgrims Visiting Vaisbno 
Devi 
(Deb. II, Vol. XXVII, 29-o7.~002) 
Col. 3-4 

PiIIt Project(l) 

Committee to Exmjne the RCiults of 
Completion of Pilot Projects 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 420-21 

Pilot Project (or Welfare ofDillbled 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 273 

Pilot Project uncler 'On Farm Water 
Maaapmenl Scbcme' 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 13-16 
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• 

SeeIor Refonn Pilot Projects 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 161--64 

Pliotl 
ChIrps for Licences 10 Pilots 

(Deb. 16, Vol. XXVII, OS-OB-2002) 
• CoI.H4-S' 

Helicopter Driven by Drunken Pilot 
(Deb. 16, Vol. XXVII, OS-OS-2002) 
Col. 44 

Pilot Trainina 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 319-20 

Pine, 
Production of Piralcd VCDslCDs 

(Deb. 14, Vol. XXVII, 01-OB-2002) 
Col. 300-301 

Piukulture 
Promotion ofPiscic:ulture 

(Deb. II, Vol. XXVII, 29-07-2002) 
Co1.12S-2B 

PI .. o.lIay 

Outlay tOr Projects 
(Deb. 19, Vol. XXVII, OB-OB-2002) 
Col. 221 

Plan Outlay for Agriculture Irrigation 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 127-2B 

Tenth Plan Outlay 
(Deb. B. Vol. XXVI, 24-07-2002) 
Col. 47-49 

PlanlliDI Comlllluioll 
't 
FinaliSlltions of Plan Size 

• (Deb. 13, Vol. XXVII. 31-07-2002) 
Co1.10s-67 

~estructure of Planning Commission 
• (Deb. 18. Vol. XXVII. 07-08-2002) 
~ Col 73-74 

PI.ntatlon Womn 
Paid Holidays for Tea Plantation Workers 

(Deb. 6. Vol. XXVI. 22-07-2002) 
Col.IS4 

Plaatatloe(l) 
Closure of A cI; N Islands Forest and Plailllliuu 

Development Corporation 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 136-38 

Cultivation of Aromatic Plants in NER. 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 148-49 

Plant Quarantine Station 
(Deb. 11, Vol. XXVII, 29-07-2002) 
Col. 81-84 

Plantation of Fruit bearing Trees 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 126 

Plantation of New Trees 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 279-80 

Planbltion on Railway LaDd 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 114-1' 

Plants and Seeds from Abroad 
(Deb. 21. Vol. XXVII. 12-0B-10021 
Col. 139-40 

P ...... Research Iutit1lte 
Financial Assistance to Plasma Research 

Institute, Gandbinagar 
(Deb. 18. Vol. XXVII. 07-08-2002) 
CoI.I3S-36 

Plastie 
Import of Plastic Goods from Nepal 

(Deb. I', Vol. XXVII, 02-08-2002) 
Col .. 211-13 

Promotion of Environmentally Degradable 
Plastic 
(Deb. 11. Vol. XXVII. 29-07-2002) 
CoJ.27-28 

PLT 

Notification under sub-section (II) of section 
4S of the Banking Regulation Act, 1949 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col.29S 

Annual Accounts and Audited Report of the 
Central Tibetan Schools Administration, 
New Delhi, for the year 2000-200 I 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 469 
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AmIuaI Accounts, Audit Report and Review 
of Ibe N.uonaJ Couocil fOr Promotion of 
Urdu Unpare, New Delbi. fOr the yell' 
2000-2001 
(Dcb. 2, Vol. XXVI, 16-07-2002) 
Col. 311 

~Acc:ounts. Audilcd Report IIId Review 
of the workinJ of the Shri La! BahMur 
Shastri RashtriYI Sanskrit Vidyapccth, 
Ncw Delhi .. fOl' the year 1999-2000 
(Dcb. 7, Vol. XXVI, 23-07·2002) 
CoI.·431 

Annual Report alongwith Audited AQ:Ounts 
and comments of the Comptroller and 
Auditor General thereon 
(Dcb. 3, Vol. XXVI, 17-07-2002) 
CoI.)79 

Annual Report and Audited AQ:Ountcd of the 
working of the Indian Council of Social 
Science RescardI, New Delhi fOr die year 
2000-2001 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 430 

Annual RqIortIDd Audited AcwunlS of the 
I'eposit InsuraN:c and Credit Guarantee 

:poralion, Mumbai, fOl' die year ended 
3151 MII'Cb, 2002 
(Dcb. 15, Vol. XXVII, 02-01-2002) 
Col. 327 

AmIuaI Reportand Review ofdle wortin& of 
1hc University Gnnts CommissioIl, New 
Delhi, for the year 2000-2001 
(Deb. 7, Vol. XXVI, 21-07-2002) 
Col. 410 

Aanull Report of the Cealral Vi,ilaru:c 
Commi.uion, New Delhi for the period 
&om lit Il11UII)' ro list December,lGOO 
(Deb. 11, Vol. XXVII, 11-07·2002) 
CoJ.340 

AIIPual Ilcport of !be Union Public Service 
Commission, New Delhi, for the year 
~l 
(Dcb. 9, Vol. XXVI, 25-07-2002) 
Col. 294 

AMul Report, Annual Accounts, Audit 
Ileport aad Review of1hc wortin& of the 
MU.a Azad NaIiooaI Urdu Univen1ty. 
Hydenbed, Ibr the )'1:11' 2000-01 
(Deb. 7. Vol. XXVI, 21.07.2002) 
Col. ·431 

Annual Report, Audited Accounts and 
Auditor', Report thereon under Sub-
section (4) of section 40 oftbc State Bank 
oflndiaAd. 1955 
(Dcb. 20, Vol. XXVII, 09·01-2002) • 
Col. 196 

Annual Report, Audi1cd Accounts and Review 
orthe womngofthe Chittaranjllll National 
Cancer Insli.ute, KolUla, for the year 
1999-2001 
(Dcb. 13, Vol. XXVII, 11-07-2002) 
CoJ.142 

Annual Report, Audilcd Accounts and Rcvlcw 
orthe workina of the COlISUUdion Industry 
Development Council, New Delhi for the 
ye., 2001-02 
(Deb. 13, Vol. XXVII, 11-07·2002) 
Col. 341 

Annual Report, Audited Accounts and Review 
of the wortina of the Delhi Public Ubrary, 
Delhi, fOr the year 2000-2001 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 197 

Annual Report, Audi1cd Acx:ounts IIId Review 
of1hc workiDa of the K ...... PnIMmib 
ShibhIn VikaaYojIna ScwnidU, BInpIoIc, 
for the yell' 2000-0 I 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoJ.411 

AaauaI Report,AudilcdAccounls and Review 
of1hc workiaaofthe NatioaaI Aaldcmyof 
Ayurveda, New Delhi, for the year 
2000-2001 
(Deb. 13, Vol. XXVII, 31-07·2002) 
CoI.l41 

AIIIIUI Report, Audilcd Acx:ounts and Review .' 
of the world", of Ibc NalionallntlitUIC of 
Ayurvcda. Jaipur, fbr the year 2060-2001 
(Deb. 9, Vol. XXVI, 25·07-2002)' .' 
Colm 

"''''"' AanuM Report, Audited Accouftts IJId Review 
of1hc workiDa ollhe Rajiv Gandhi Shiksha 
Miaioa, Bhopal, fOr the ycar 2000-2001 
(Deb. 7, Vol. XXVI, 23·07-2002) 
Col. 430 
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Annual Report. Audited Accounts and Review 
of the working of the Rehabilitation 
Industries Corporation limited, Kolkata, 
for the year 2000·2001 
(Deb. 9, Vol. XXVI, H-07-2002) 
Col. 294 

Annual Repon. Audited Accounts and Review 
of the working of the Tea Trading 
Corporation oflndia, Kolkata, for the year 
2000·2001 
(Deb. I S, Vol. XXV 11. 02·08·2002) 
Col. 330 

Annual Report, Audited Aa:ounts and Review 
of the working of the Vayudooi Limited, 
New Delhi, for the year 1998·99 
(Deb. 12, Vol. XXVII. 30.07·2002) 
Col. 469 

Annual RePOI1S and Accounts of the Regional 
Rural Banks for the year ended 31 st Marth, 
2002 
(Deb. IS. Vol. XXVII, 02-08·2002) 
Col. 327-29 

Annual Repol1s under sub-section (8) of 
Section 10 of the Banking ·Companies 
(Acqulsllion and Transfer ofUndertaltil\gS) 
Act. 1970 and 1980 
(Deb. 20, Vol. XXVII, 09-08·2002) 
Col. 29S·96 

Annual Reports, Audited Accounts and 
Auditor's Report of State Bank of India 
for the year 2001-2002 
(Deb. 20, Vol. XXVII, 09·01·2002) 
Col. 296 

Annual Reports. Audited Accounts and 
Auditor's Report of the State Bank of 
Bikaner and Jaipur, State Bank of My sore 
and State Bank ofTravancorc for the year 
2001-02 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 2119 

Annual Review of the working of the Delhi 
State Industrial Development Corporation 
Limited, New Delhi, for the year 
2000-2001 
(Deb. 3, Vol. XXVI, 17·07·2002) 
Col. 379 

MoU between tile Engineering Pro~ (India) 
Limited and the Ministry of Heavy 
Industries and Public Enterprises for the 
year 2002·03 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 333 

MoUbetween the Fertilizers and Chemi<:als 
Travancore Limited and Department of 
Fertilizers. Ministry of Chemicals and 
Fertilizers, for the year 2002·2003 
(Deb. 7. Vol. XXVI. 23-07·2002) 
Col. 429-30 

MoU between the Hindustan Aeronautics 
Limited and Department of Defence 
Production and Supplies. Ministry of 
Defence. for the year 2002-03 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 293 

MoU between the Hlndustan Steelworks 
Construction Limited and the Ministry of 
Steel for the year 2002·2003 
(Deb. 3, Vol. XXVI. 11-07-2002) 
Col.379 

MoU between the HMT Limited and the 
Department of Heavy Industry, Ministry 
of Heavy Industries and Public Enterprises 
for the year 2002-03 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 333 

MoU between the MMTC Limited and the 
Department of Commerce. Ministry of 
Commerce and Industry. for the year 
2002-2003 
(Deb. IS, Vol. XXVII, 02·08-2002) 
Col. 330 

MoU between the Rashtriya Chemi<:als and 
Fertilizers Limited and Deplltment of 
Fertilizer. Ministry of Chemicals and 
Fertilizers. for the year 2002-2003 
(Deb. 7, Vol. XXVI, 23-07·2002) 
Col. 430 • 

Notification IIJIder sub-scction (II) of section 
4S of tile 8ankingReSUlatiooAct. 1949 
(Deb. 20, Vol. XXVII. 09.08-2002) 
Col.29S 

Notification under Settion I4AofthcAiraaft 
Act, 19J.4, IOgethcr with an expillbltory 
note 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 396-97 
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NotifiClltion WIder section 159 of the Customs 
Act, 1962 
(Deb. 15, Vol. XXVII, 02-O8~2002) 
tol.324 

Notification under section 160 of the PIlCntS 
Act 
(Dcb. 15, Vol. XXVII, 02-01-2002) 
Col. 323 

Notification under section 17 of the Export 
(Quality Controlllld 1nspection)Act, 1963 
(Dcb. IS, Vol. XXVII, 02-08-2002) 
Co1.330· 

Notification under section 26 of the 
EnvifOlUllCllt (Protection) Act, 1986 
(Deb. 12, Vol. XXVII, 30-07-2002) 

.• Col.467 
Notification under section 27 of the Insurance 

Regulatory and Development Authority 
Act, 1999 
(Dcb. IS, Vol. XXVII, 02-08-2002) 
Col. 327 

Notification under section 3 of the Recovery 
of Debts due to Bmb and Financial 
Institutions Act. 1993 
(Deb. IS, Vol. XXVII, 02-01-2002) 
Col 324 

NotifJCatiou UIIder section 31 of the Sec:urities 
and Exchange Board oflndiaAct, 1992 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 294 

Notification under Section 31 of the Drugs 
and Cosmetics Act, 1940 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 381 

Notification under Section 39 of the 8umIu of 
Indian Standards Act, 1986 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 325 

NotifICation under lICClion S8 of the Deihl 
Development Act, 1957 
(Dcb. 12, Vol. XXVII. 30-01-2002) 
Cel.466-67 

Notification under sedioo 63 oftbe Prevention 
ofTerrorism Act, 2002 
(Dcb. 7. Vol. XXVI, 23-07-2002) 
Col. 428 

Notificalion under aection 13 of tile Standards 
of Weipts and Measures Act, 1976 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 218-90 

Notification under sub-rule ( I ) of rule 3 of tile 
Customs Tariff (Transitional Product 
Specific Safe&uard Duty Rules, 2002 
(Deb. 10. Vol. XXVI, 26-07-2002) 
Col. 286 

Notification under sub-scc:tion (I) of section 
37 of the Administrative Tribunals Act, 
1985 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 294 

Notification under Sub-section (I) of Section 
37 of the Advocales' WelfiR Fund Act, 
2001 
(Deb. 9, Vol. XXVI, 25-07-200l) 
Col. 293 

Notification under Sub-lection ( I ) of lICCtions 
3 and 6 of the Environment (Proteaion) 
Act, 1986 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 467 

Notification WIder Sub-section (2) of section 
3 of tbe Jute Paculin, Materials 
(Compulrory UIIC in Packing Commodities) 
Act, 1987 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 279 

Notification IIIIdc:r sub-Iection (2) of section 
92 oftbe Bihar Rcorpnillltion Act, 2000 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 469 

Notification under Sub-sc:dion (2") of Section 
29B of the Industries (Development and 
Rqulation)Act, 1951 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 324 

Notification under Sub-lc:ction (3) of section 
lIB of the Industries (Development and 
Rcgulation)Act, 19" 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 323-24 

Notification under sub-scction (3) of section 
16 of the Dross and Magic Remedies 
(Objectionable: Advertisements) Act, 1954 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col.341 
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Notification under sub-lCttlon (3) of lCttion 
17 of the Export (Quality Control and 
lnIpcc:tlon) Act, 1963 
(Deb. I '. Vol. XXVII, 02-08-2002) 
Col. 330 

Notification under Sub-Section (l) of Section 
18 oftbe Central Reserve Police Force Act" 
1949 
(Dcb. 2, Vol. XXVI, 16-07-2002) 
Col.l87 

Notification under Sub-section (1) of section 
2' oftbe Rubber Act, 1947 
(Dch. 10, Vol. XXVI, 26-07-2002) 
Col. 189 

Notification under Sub-section (3) of section 
39 oflhe Expor1-lmport Bank oflndia Act, 
1981 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 32' 

Notification under Sub-lCCIion (l) of section 
64 lof the Schedule VI to the Companies 
Act, 1956 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 323 

Notification under sub-section (3) of sectipn 
642 oflbe Companies Act, 19S6 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 290 

Notification under SIIb-section (3) of section 
87 of Ibe Geographical Indications of 
Goods (Registration and Protection) Act, 
1999 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 279 

NotifICation under sub-HCtion (4) of section 
211 of the Motor Vehicle Act, 1911 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 469 

Notification under Sub-section (4) of Section 
2 J 2 of the Motor Vehicles Act, J 988 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 401 

Notification under sub-section (4) of section 
SO ofthc TClaAct, 1953 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 297 

Notification under sub-section ( .. ) of scotion 
74 of the IndilUl Post Office Act, 1998 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 341 

Notification under Sub-section (5) of section 
"ofth4: National HOUSing Bank Act, 1987 
(Deb. I 5, Vol. XXVII, 02-08-2002) 
Col. 326 

Notification under sub-section (6) of section 3 
oflbe Essential Commodities Act, 1955 
(Deb. 14; Vol. XXVII, 01-08-2002) 
Col. 333 

Notification under sub-section (I) of Section 
10 of the Banking Companies (Acquisition 
and Transfer of Undertakings) t-ct, 1970 
and 1980 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 289 

Notification IIIlder Sub-Section (8) of Section 
18 of the Explosives Act, 1184 
(Deb. S, Vol. XXVI, 19-07.2002) 
Col. 324 

Notifications under section 10 of the National 
HighwaysAct, 1956 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 397--400 

Notifications under section 10 of the National 
Highways Act, 1956 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 467-68 

Notifications under Section 159 of the Customs 
Act, 1962 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 281-84 

Notifications under section 159 of the Customs 
Act, 1962 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 290-91 

Notifications under section 296 of the InCOQlO-
TaxAct, 1961 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 292-93 

Notifications under section 34 of the Prasar 
Bharati (Broadcasting Corporation of 
Indill)Act, 1990 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 245 
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NotiflClllions under section 54 A onlle National 
Housing Bank Act. 1917 
(Deb. IS. Vol. XXVII. 02-01-2002) 
Col. ]~6-27 

Notifications under sub-section (2) of section 
II of tile Prevention ofTerrorism Act, 2002 
(Deb. 7. Vol. XXVI. 23-07-20(2) 
Col. 421-29 

NotifICations under sub-section (2) of 5e(:tion 
23 of tile Prevention of Food Adulteration 
Act. 1954 
(Deb. ~. Vol. XXVI, 25-07-2002) 
Co1.29S 

Notifications under sub-~ion (2) of section 
)0 of the Regio1l8l Rural Banks Act, 1976 
(Deb. 10. Vol. XXVI. 26-07-2002) 
CoI.286-U 

NotifICations ~r sub-section (21 of section 
)1 onlle Central Excise Act, 1944 
(Dcb. 20. Vol. XXVII. 09-01-20021 
Col. 293 

NotifICations under Sub-seetion (2) of section 
.31 of the Central Excise Act. 1944 
(Deb. 10. Vol. XXVI. 26-07-2002) 
CoI-2BO-II 

Notifications under sub-section (3) of section 
114 of the fnsuranc:e Act, 1931 
(Deb. IS. Vol. XXVII. 02-08-2002) 
Col. 327 

Notirtcations under sub-section (3) of Section 
141 of the BorderSccurity Fon:cAc:t. 1968 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 429 

Notifications under sub-section (3 ) of section 
15 of the Government Savinll Banb Act. 
1173 
(Deb. 20. Vol. XXVII, 09·0.-2002) 
Col. 294·95 

)lotifications under sub-section (l) of section 
I S6 oflhc Indo-n~ Border Polic;c forc.e 
Act. 1992 
(Dcb. 7, Vol. XXVI. 23-07-2002) 
Col. 42. 

Notifications UIIcIer Sub-section (1) ofScction 
21 of the Coinage Act, 1906 
(Dcb. 5. Vol. XXVI. 19-07-20(2) 
Col. 324-2' 

Notifications under sub-section (3) ofSeclion 
642 oflhe Companies Act, 1956 
(Deb. IS. Vol. XXVJI. 02-08-2002) 
Col. 311 

NOlilications under SU~lon (4) of section 
19 oflhe BanldnJ Companies (Acquisition 
&. TransfcroflJridettaItittp)Act. 1970end 
1910 
(Deb. I S. Vol. XXVII, 02-01-2002) 
Col. 324-25 

NotiflQtions uRdcr Sub-section (") Qfseclion 
63 of the Stale Bank of Jodi, (Slolbsidllf)' 
Banks) Aa. 1959 
(~h. Ij,Vo!. XXVII, 02-01-20(2) 
CoI.1~S 

Notifi~atioJ\s ullder '\lb-sc:~tion (S) of section 
39 of tile Cost and W~'rls Accounl1J./llS Act. 
19S9 
(Deb. 20. Vol. XXVII. 09-08-2(02) 
Col. 289 

Notifications under sub-section (7) of section 
9A of the Customs tariff Act, 1975 
(Deb. 20, Vol. XXVII, 09-08-20(2) 
Col. 293 

NoliflC#lions under Sub-se~lion (7) of sec don 
9A of the Customs tariff Act, 1975 
(Deb. 10. Vol. XXVI, 26-07-20(2) 
CoJ.2.4-86 

Sccuritisation and Reconstruction offinanclal 
Assets and enfurcemcnt of Secw'ity IIIICreIl 
Ordinan~e. 2002 (No. 2 of 2(02) 
promulpICd by the Pmielen! on the 211t 
June, 2002. under article I 23(2)(a) oftbe 
Constitution 
(Deb. 2. Vol. XXVI. 16-07-20(2) 
Col. 38' 

PMI 
TCJining to ElcctritJl En.lnem by PM! 

(De.,. 19. Vol. XXVII, 0,-01-1(02) 
Col. 80 

'eae"III, 
PClaIJIillJ of Animals 

(Deb. 16 .• Vol. XXVII. OS-08-20(2) 
Col. 40--44 

POaching ofPeaeocb 
(Deb. II. Vol. XXVII. 29-07.20(2) 
Col. 1)5·]6 
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Pohotl LIIctd SIIIrtf 
Sale ofPoi50n I...a«d Shirts 

(Oeb. U, Vol. XXVII, 02-01-2002) 
Col. 19-90 

Polar Scieace Raearell Ctlltres 

Polar Science Resean:h Centres 
(Deb. 17, Vol. XXVII, 06-01-2(02) 
Col. 6-7 

Police Force(l) 
Alleaed Arrest of an MP by Jaunpur Police 

(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 491-SOI 

Bifurcation of Delhi Police . 
(Dcb. 12, Vol. XXVII, 30·07-2002) 
Col. 191-99 

Cases Referred by PM's Office 
(Deb. 17. Vol. XXVII. 06-01-2002) 
Col. 297 

Construction of Jhu"is by Policemen in 
R.K.Puram 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 177-78 

Funds for Modemisation of Police FO{CCs 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 171-72 

llqat Activities by Suspended Police Officials 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 149 

Juveniles Am:stcd by Delhi Police 
(Deb. 2. Vol. XXVI, 16-07-20(2) 
Col. 3SI·'2 

Modernisation of Police Force 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 42-46 

Noed to accord sanction to the proposal of 
Govemmcnt ofTripura for modcmi~ion 
of police forw to ()OIIlbat ~rrorism in the 
Stale (MUIt 377) 
(Dcb. 7. Vol. XXVI. 23-7-2002) 
Col. 431 

Nexus of Traffic Police 
(Dcb. 2, Vol. XXVI. 16-07-2002) 
Col. 121 

Police System 
(Dcb. 12. Vol. XXVII. 30-07-2002) 
Col. 439-40 

Recruitment in Delhi Police 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 71-79 

RctrUitmcnl in Delhi Police 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 199-200 

Re~ntation of Minorities in Police Forces 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 3-4 

Transfer of Defence Personnel to Police 
(Deb. 9. Vol. XXVI, 25-07.20(2) 
Col. 195-96 

Polke 'rotectlOD 

Police Protection to Film Personalities 
(Deb. 17, Vol. XXVII, 06·08-~002) 
Col. 22S-26 

'elice StatioDs 

Police Stations in Tents in Delhi 
(Deb. 17, Vol. XXVII, 0~-01-2(02) 
Col. 223-24 

Selting up of Police Stations 
(Deb. 17. Vol. XXVII. 06-01-20(2) 
Col. 81 

Polio EraclicatioD 
Japanese Assistance for Polio Eradication 

(Deb. 8. Vol. XXVI, 24-07-2002) 
Col. 77 

Polio Eradication Prognmrne 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 120-26 

Polio Ellldication Programme 
(Dcb. 13, Vol. XXVII. 31-07·2002) 
Col. 2)4-38 

Polio Patients 
(Deb. I. Vol. XXVI, 24-07-2002) 
Col. 39-40 

Pulse Polio Prognmrne 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 222-23 

PoUtical At • ..,1Iere 
Crime Free Political Aunosphere 

(Dcb. 4, Vol. XXVI. 18-07-2002) 
Co1.1l1-39 
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"oIllical 'art'" 
Allotment of Accommodations to Staff of 

Politic:alllarties 
(Deb. 11, Vol. XXVII. 06-08-2(02) 
Col. 126-27 

SC's Order Regarding Declaration of Parties 
Candidates about Assets 
(Deb. 4, Vol. XXVI. 11-07-2(02) 
Col. 235 

'oll.tiDI VDita 
Zonal Development P'-!l ofZono 'C' 

(D~b. 17, Vol. XXVII, 06-01-2002) 
Col. 287-91 

'on.tie. 
Air Pol1ution by Truc;b 

(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 220-21 

Deaths due to Air Pollution 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 295-97 

Experts' Opinion on Pollutcd Environment 
(Deb. 16. Vol. XXVII. 05-01-2002) 
CoI.l21-22 

Extemally Aided Projects lln CoasIaI Pollution 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 159-60 

Fall in Level of Dissol"td Oxygen in River 
Wafer 
(Deb. II, Vol. XXVII, 29-07-2(02) 
Col. 120-21 

Green Belt for Abak:ment of Pollution Control 
and Environment Improvement 
(Deb. 6. Vol. XXVI, 22-07-2002) 
Col. 242-43 

Impad of Pollution in De1Iti due 10 Ban on 
Diesel Vehicles 
(D~~. 1. Vol. XXVI, 15-07-2002) 
Col.2OS 

Misuse of Funds Meant for Cleaning of"", 
(Deb. 6, Vot. XXVl. 22-07-2002) 
Col. SI-S3 

Need to chack poDudon in DamodIr liver 
caused by Central Coaillel. Limite" 
JJwkhand (MUR 377) 
(Deb. 2. Vol. XXVI. 16-07.2(02) 
Col. 521 

Noise Abaaement Procedure 
(Deb. II, Vol. XXVII, 2'-07'2002) 
CoLIS 

pollution by Co.n~~" pf o.n. 
(rJ:b. 21. Vol. XXVII. 12.01.2(02) 
Col. 30 

fQllutiort by Tcxtilp Industry 
(Deb. 21. Vol. XXVII, 11.01-2001) 
Col. 21$ 

PolhHion Ca\lltd Ity ()swal Fertill&C:fI 
CampII\)' . 
(Deb. 16. Vol. XXVII. 05-08.2002) 
Col. 43-44 

Pollution ~traI Plan. for Polluted Cities 
(Deb. 16, VQI. XXVII, 0'-08-2002) 
Col. 27 

Pollution in Major Cita 
(Deb. 16, Vol. XXVII, OS-01-2002) 
Col. 136-42 

Pollutic..lon Hilk 
(Deb. 21. Vol. XXVII, 12·0 ... ·2002) 
Col. 117-19 

Pollution SQnd.wdI for TrKtorifl'rolUea 
(Dc:It. 16. Vol. xxvn. OS·08·2002) 
Col. 346 

ReJistration of 13\110-11 Vehicles 
(Deb. 6, Va\. XXVI. 22-07-2002) 
Col. 123-24 

Release of Poisonous Chcmicall in Vamuna 
(Deb. I, Vol. XXVI, 1S·0'7.2002) 
Col. %)4·3' 

Spread ofDl!IIeIIICs due: 10 Pollution in Ourpon 
(Deb, 11, Vol. XXVII, 11·08·2001) 
Col. I,] 

SlOCkholmConvenlion orCarbonlc Pollution 
(Deb. II. Vol. XXVII, 29·07.2002) 
Col.:U9 

J.ion.itoring of Pollution Level 
(Deb. 21, Vol. XXVII. \2-08-2002) Stud)' on Pollution In VIIInUJIa 
Col. 139 (Dcb. 6, Vol. XXVI, 22.07.2002) 

Col. S6--S8 
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Supply of Scnsitiw And Prohibi\cd Material 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 41-42 

Vehicular Pollution 
(Deb. 16. Vol. XXVII. OS-01-2002) 
Col. 211 

Violation of Pollution Nonna 
(Deb. 21, Vol. XXVII. 12-01-2002) 
Col. 47-41 

Workshop on Pollution Control 
(Deb. 16. Vol. XXVII. 05-01-2002) 
Col. 348-49 

,on.tiea COIltrol 
Emission Norms 

(Deb. 21. Vol. XXVII. 12-01-2002) 
Co 1.3 1-32 

Fake Pollution Control Certificates 
(Deb. 1\. Vol. XXVII. 29-07-2002) 
Col. 116-17 

Pollution Control 
(Deb. 21. Vol. XXVII. 12-01-2002) 
Col. 32-33 

Pollution Control through Voluntary 
Orpnisation 
(Deb. 11. Vol. XXVII. 29-07-2002) 
Col. 176 

'elllrtioll COIItroI ... rd 
DUutives to Kerala State Pollution Control 

Board 
(Deb. 16. Vol. XXVII. OS-01-2002) 
Col. 133 

hlytecbalc 
Government Polytechnic. Jabalpur 

(Deb. 17. Vol. XXVII. 06-01-2002) 
Col. 196-97 

Sellin, up of Polytechnique 
(Deb. 17. Vol. XXVII. 06-01-2002) 
Col." 

'oor , .. Wes 
Bank Loans to Poor and Dalits 

(Dcb. 15. Vol. XXVII. 02-08-2002) 
Co1.262~ 

Distribution oflalld to Poors 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 235-36 

Poor FamiliesIHowreholds Living in Slums! 
Hulments 
(Dcb. 7. Vol. XXVI. 23-07-2002) 
Col. 407-12 

Population Control 

PopUlation Control 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 95-104 

Population Control 
(Deb. II. Vol. XXVII. 07-01-2002) 
Col. 141-43 

Popaa.tioII F.ad 

UNO Population Fund 
(Dcb. 18. Vol. XXVII. 07-01-2002) 
Col. 57-S8 

Population PoIiey 
<:onstilulion of Committee on Population 

Policy 
(Deb. 8. Vol. XXVI. 24-07-2002) 
Col. 66-67 

National Population Policy 
(Deb. I. Vol. XXVI. 24-07-2002) 
Col. 299-300 

Part TnIIt(.) 

Developmenl of Pon TNS! 
(Deb. I. Vol. XXVI. 24-07-2002) 
Col. 164-65 

Need to accord sanction to the proposal of 
Cochin Pon Trust Board for setting up 
rlftshipmcnt terminal al Vallarpadam in 
Kerala (MUR-377) 
(Deb. \3. Vol. XXVII. 31-07-2002) 
Col.31S"'9 

Paradip Port TNS! 
(Dcb. 18. Vol. XXVII. 07-01-2002) 
Col. 194 

Selling of Surplus Land 
(Oct-. 13. Vol. XXVII. 31-07-2002) 
Col. 212 

Separation of Haldia Port Iftd Kolkata Port 
Trust 
(Deb. 18. Vol. XXVII. 7-08-2002) 
Col. 107 
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rert(s) 
Cqo 8enhs in Paradcep 

(Deb. I. Vol. XXVI, 24.07-2002) 
Col. SO-51 

Cargo Handling and s.m. flCilities at Major 
Ports 
(Deb. I. Vol. XXVI. 24-07-2(02) 
Col. 127-21 

Connecting Port with Rail 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 252 

Deepening of Ports 
(Deb. II, Vol. XXVII. 07-01-2002) 
Col. 169-70 

Dredging in ~ Ports 
(Deb. II. Vol. XXVII. 07·01-2002) 
Col. 71-10 

Engagement ofConlrlCton 
(Deb. 11. Vol. XXVII. 07-01-2002) 
Col. 122-23 

Financial AssiSanc:c 10 p...seep Pon Trust 
(Deb. 11. Vol. XXVII. 07-01-2002) 
Col. lSI 

Funds for ExpIIISioft ofTuticorin Port 
(Deb. II. Vol. XXVII. 7-1-2002) 
Col. lOS 

Investment in Ports cIuriD& IGIII PIIII 
(Deb. 'I. Vol. XXVII, 07-01-2002) 
Col. 73 

Leasing Out of Ports to Private Individuals 
(Deb. I, Vol. XXVI, 24-07-2002) 
Co\. 219-20 

Linking of Major Ports with National 
Highways 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 220-22 

Linking with PriY8le Ports 
(Deb. 19, Vol. XXVII, 01-08-20(2) 
Cot. 166-67 

Opening-up of Pons for import of Tea from 
Sri Lanka • 
(Deb. 20. Vol. XXVII, 09-08-2002) 
COI.2S! 

Reconstitution of M¥>r Port Trust Board 
(Deb. II, Vol. XXVII, 07-01·2002) 
Col. 101-09 

Ileview of Major Ports 
(Deb. 'I, Vol. XXVII, 7-1-2002) 
Co\. 92-94 

Separation of HaIdia Port and Kolkaca Port 
Trust 
(Deb. II, Vol. XXVII. 07-01-2002) 
Col. 107 

StnIIqy for M.,;or Ports 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 9-10 

Super Highway CoancdJIII Major Ports 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 186-11 

Transfer of Surplus Land oflC.lndla Port 
(Dcb. II, Vol. XXVII. 07-01-2002) 
Col. 70 

Visakhapalnam Port 
(Deb. II, Vol. XXVII, 07-01-2002) 
Col. 117 

Post " Teletnpll 
Opening of Post and Telqraph Offic:cs 

(Deb. I, Vol. XXVI, 24-07-20(2) 
Col. 239-40 

P &: T Facilities in Vii. Panc:hsyatJ 
(Deb. 13, Vol. XXVII. 31-07.2(02) 
Col. 125·26 

Post and Telegraph Facilities to Panchay ... 
(Deb. 3, Vol. XXVI, 17.07-2002) 
Col. 22!·26 

Post and Telegraph FaCIlities 10 Panc:hayats 
(Deb. II, Vol. XXVII, 07·01-2001) 
CoI.4!-46 

Post and Telegraph Services in Panchayats 
(Deb. I, Vol. XXVI, 24.07·2002) 
CoI.S2-" 

POll Ha",est M ......... 
Improvement in Post H.-vest Manapment 

(Deb. II, Vol. XXVII, 29.07-20(2) 
Col. 243-44 

'o.t omen 
Racket of Export Rice III Kudla Port Computerised Post Ofllc:es in Madhya Pradesh 

(Dcb. 21. Vol. XXVII, 12-08-2002) (Deb. 13, Vol. XXVII, 31-07.2002) 
Col. 86-87 Col. 27S-76 
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Financial Services by Post Office Saving Bank 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 267-68 

Need to open a regional office oroepartment 
of Posts It Parbhani in Maharashtra 
(MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 439 

Opening of New Post Offices 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 87 

Opening of Post Offices in Ninth Plan 
(Deb. \3, Vol. XXVII, 31-07-2602) 
CoI.9(h.96 

Post Office Savings Bank 
(Deb. 13, Vol. XXVII, 31-07·2002) 
Col. 21041 

Postal Life Inlunnte Scheme 
Postal Life Insurance &:heme 

(Deb. B, Vol. XXVJ, 24-07-2002) 
Col. 267-6B 

Postal Scrutiny System 

Postal Scrutiny System 
(Deb. 8. Vol. XXVI. 24-07-2002) 
Col.21B 

Postal Sector 
Ban on Recruitment in the Postal and Telerom 

Sector 
(Deb. 8. Vol. XXVI, 24-07-2002) 
Col. 10-12 

Postal Service 

Postal Services in Rural and Urban Areas 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 322-23 . 

Post otrlCCS and PCOs in Villages 
(Deb. 13. Vol. XXVII, 31-07.2002) Postal Stamps 
Col. 263-69 Circle Stamp Depots 

Post Offices in Bihar 
(Deb. B. Vol. XXVI. 24-01-2002) 
Col. 176-77 

POIlaI and TelecommankatioD Projects 

Postal and Telecommunication Projects 
(Dtb. 8, Vol. XXVI, 24-07-2002) 
Col. 19-94 

Postal Deth-ery System 

Postal Delivery System in Rural Areas 
(Deb. lB. Vol. XXVII. 07·0B-2002) 
Col. 122 

Postal Department 

Complaints in Postal Department 
(Deb. IS, Vol. XXVII. 07-0B-2002) 
Col. 124-25 

Embezzlement in Department of Posts 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 16 

POitalEmployea 
Extra Departmental Postal Employees 

(Deb. 8, Vol. XXVt. 24-07-2002) 
Col. 13-14 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 70-74 

Commemorative Postal Stamps 
(Deb. 13, Vol. XXVII, 31.07-2002) 
Col. 232 

Sale of Postage Stamps 
(Deb. IB, Vol. XXVII, 07-01-2002) 
Col. 77-7B 

Postal Traffie 
Scheme in Postal Tram!; 

(Deb. 13, Vol. XXVII, 31-01-2002) 
Col. 306-07 

POTA 

Use of POT A 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 4-19 

Poultry 
Impon of Parent Level Breeding Stot:k 

(Deb. II, Vol. XXVJJ, 29-07-2002) 
Co1.2B2-83 

Poultry IndustJy 
(Deb. II. Vol. XXVII, 29-07-2002) 
Co1.JS9-60 
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Poultry Industry 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 241 

Poultry Proj«t 
(Deb. 21. Vol. XXVII. 12-01-2002) 
Col.211 

Strengthening of Poultt)· Farming 
(Deb. 16: Vol. XXVII. 05-01-2002) 
Co1.369-70 

Poverty AlleYiatioil 

Poveny Allcvialion Schemes 
(Deb. 17. Vol. XXVII. 06-01-2002) 
Col. 224-25 

World Bank loan to Kamataka for Poveny 
Reduction 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 175-76 

P_u 
Allotment of Gas 10 Gas Based Power Plants 

(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 106 

Captive Power 
(Deb. 14. Vol. XXVII. 01-08-2002) 
CoUI-56 

Checking of Power 
(Deb. 19. Vol. XXVII. 01-01-2002) 
Col. 214-11 

Closing Down of Atomic Unit in Rajasthan 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col.2l4-15 

Co-C.eocration of Power in Private Sector 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 173-83 

Committee to Review the Working ofSESs 
(Deb. 4. Vol. XXVI. 11-07-2002) 
Col. 54-56 

Constitution of Tribunal 10 Solve Inler-State 
Disputes 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 44-45 

Construction ort.alpur Power Grid in M.P. 
lOeb. 9. Vol. XXVI. 25-07-2002) 
Coi.IOI 

Cost of Generation 
(Deb. 19. Vol.XXVII.i08-08.2002) 
Col. 77 

Demand and Supply of Power 
(Deb. 19. Vol. XXVII. 01-01-2002) 
CoL 17S-79 

Disruption of Coal Supply 10 Tbermal Plants 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 37-31 

E1ectri flCllion ofVil1agcs 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 274-75 

Equity Investment Fund 
(Deb. 4. Vol. XXVI. 11-07-2002) 
Col. 227-21 

Finance for Power Reforms 
(Deb. 14. Vol. XXVII. 01-01-2002) 
Col. 91-99 

Full Share of Power in Kcrala 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 56-57 

Generation of Power in Andhra Pradesh 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 159 

lnaugllflllion ofScrninar on Power 
(Ocb. 19. Vol. XXVII, 08-01·2002) 
Col. 51-59 

Indo-Gennan Project in Kamataka 
(Deb. 9. Vol. XXVI. 25-07-2002) 
CoI.2~-60 

Installation of Shunt Capacitors in KIl'II81aka 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col.2l4-15 

Latest Technology by PGCIL in Power 
Distribution 
(Deb. 14. Vol. XXVII. 01-01.2002) 
Col. 112-1l 

Levying of Extra ChIqcs for the Overdrawn 
Power by KanIIIIaka 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 121-29 

Mega Power Projects in Tamil Nadu 
(Deb. 4. Vol. XXVI. 11-07-2002) 
Col. liS-I? 

Modernisation of ThcnnaI Power Stations 
(Deb. 14. Vol. XXVII. 01-01-2002) 
Col. 121-29 
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Need for early conunissioninl ofBoklro and 
Navinalar Thermal Power Stations 
(MUR 377) 
(Dcb. 14, Vol. XXVII, 01·08-2002) 
Col. 356 

Production of Atomic: EIICIJ)' 
(Deb. ., .0'. XXVI, 24-07-2002) 
CoI.45-46· . 

PurthIsc ot'Power &om NTPC 
; (Deb. 2, Vol. XXVI, 16-07·2002) 

New Power Tariff Policy . Col. 73-75 
(Deb. 9, Vol. XXVI, 25-07-2002) Rationalisation of CPS Us Tariff Structure 
Col. 7-26 (Deb. 9, Vol. XXVI, 25-07-2002) 

Outstanding Bills of1bcrmal Power Plants Col. 42-43 
(Deb. 2, Vol. XXVI. 16-07·2002) 
Col. 150-54 

Report of Consultant Committee 
(Deb. 9, Vol. XXVI, 25-07-2002) 

J)ower Crisis Col. 272·73 
(Deb. 9, Vol. XXVI, 25·07-2002) SccuritisationofDucs 
Co1.255-56 (Deb. 4. Vol. XXVI, 18-07-2002) 

Powcr Projects Col. 236 
(Deb. 9, Vol. XXVI. 2S-07-2002) SccuritisationofOutstanclingDucs 
Col. 199 (Deb. 9, Vol. XXVI, 2S-07-2002) 

Power Reform CoI.I03-()S 
(Deb. 14, Vol. XXVII, 01-08-2002) Setting up ofGu Based Power Projects 
Col. 140-42 (Deb. 14, Vol. XXVU, 01-08-2002) 

Powcr Requirement for Next 10-20 Years 
(Deb. 9, Vol. XXVI, 25-07·2002) 
Col. 89-91 

Power Sector Investment 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 228-31 

Power Shortage in Maharashtra due to 
Technical Fault 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 266-67 

Power Supply by NCES 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 69·70 

Power Supply from Central Pool 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 70 

Power Supply to Kamataka, Andhra Pradesh 
and Tamil Nadu 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 189-90 

Po~er Tariff 
(Deb .• 9, Vol. XXVI, 25-07·2002) 
Col. 191-92 

Problem of Power in Rajasthan 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 100 

Col.l3O-31 
Shortage of Power in MadhyaPradcsh 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 152·53 

Shortage ofPowcr in Karnataka 
(Deb. 14, Vol. XXVII, 01-08-2002) 
CoI.304-0S 

Supply of Power 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 196-97 

Transmission Lines 
(Deb. 14, Vol. XXVII, 01·08-2002) 
Col.6S 

Upgnulation and Modernisation of Nuclear 
Power Plants 
(Deb. 18. Vol. XXVII, 07-08-2002) 
Col. 132-33 

Utilization of Unalloc:atcd Power of Neyveli 
Lignite Corporation 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 184-85 

Power Fiaaace Corporatioa 
Request of State Government of Andbra 

P!'Idesh 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 165-66 
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Pewer GeIlfl'lldtNl 

Faads to Rajuthan for Power GenenIioo 
(Deb. 4, Vol. XXVI, 1'-07·2002) 
Col1l7·l8 

Gcaenaion of Power fiom MwUcipai WasIl: 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 252-'l 

Growth RaIe of Power Generation 
(Deb. 4, Vol. XXVI. 18·07-2002) 
Col. 217·11 

Potential ofWiod Power Generation 
(Deb. 14, Vol. XXVII, 01·01·2002) 
Col. SQ., 1 

Power Generation by WiRd, Solar and Tidal 
Energy 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 101-02 

Power Generation from Biomass and 
Co-peration 
(Deb. 14, Vol. XXVII, 01-6'-2002) 
Col. 216-17 

Power Generation, Transmission and 
Di~:r;bution in Gujanl 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col.lGO-02 

Power Production in RajasIhIn 
(Deb. 19, Vol. XXVIl, 01-08-2002) 
Col. 117 ... 

P_erGrid 

Collapse ofWCIlim Grid 
(Deb. 19, Vol. XXVII, 01-0'-2002) 
Col. 260-62 

Kola Nuclar Power Plants 
(Deb. I, Vol. XXVI, 24.07-2002) 
Col. 291-99 

One Hundred MW Elecuicity ~ by 
K.matIIka 6um Kayamkulam Power Plant 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col.Il6 

Outlay for Power Plants durina Tend! Plan 
(Deb. 19, Vol. XXVII, 0'-01-2002) 
Col. 137 

Setting up ofNcw Power Plants in Jbarkhand 
(Deb. 19, Vol. XXVII. 01-01-2002) 
Col. 191-92 

Setting up of Power Plants Durina 10th md 
11th Plan 
(Deb. 9. Vol. XXVI. 2'-67-2002) 
Col. 264-65 

Sctting up of TPP in M.P. 
(Deb. 19, Vol. XXVII, 01·08·2002) 
Col. 11-82 

Tcbri Hydel Project 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 62-63 

TbcnnaJ Power Planas in U .P. 
(Deb. 19, Vol. XXVII, 01-0'-2002) 
Col. 126-27 

fewer Projld(') 
Accident ill Simhadri Power Project 

(Deb. 14, Vol. XXVII, 01·01-2002) 
Col. 167-69 

Allotment of PLF 10 Power Projec&s 
(Deb. 19, Vol. XXVII, 01-01-2002) 

Seuina up of National Grid Cot 1O~5 
(Deb. 14, Vol. XXVII, 01-0'-2002) CJearmc::cofPowerProjedof~ 
CoI.300 (Deb. 4, Vol. XXVI, 11-07-2002) 

P ... _ Grill C.............. Col. 91-91 

World BIIIk Loan to Power Grid Corporation Coal Bued Power Projects by NTPC·1ftd 
(Deb. 20, Vol. XXVII, 09-01-2002) TNEB 
Col. 94-95 (Deb. 14, Vol. XXVII, 01-01-2002) 

(Deb. 14, Vol. XXVII, 01-0'-2002) 
Cot.lll-9O 

Col.l54-j5 
Forcip Invcttmcnt in Hydro Elcctrkity 

Projects 
(Deb. 19. Vol. XXVII, 0'..01·2002) 
Col.'0-54 
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Foreign Investment in Power Infrastruc:tw'e 
Projects 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. SO-51 

Gas for Power Projccts in A.P. 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 132 

Investment in Power Projects 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 174-78 

New Power Projects in Orissa 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 70-71 

Parambikulam-Aliyar Project 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 63 

Performance of State Sector Power Projects 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 95-98 

Power Projects Based on Gas and Diesel 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 120-23 

Power Projccts durill8 Eleventh Plan 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 224-25 

Power Projects in Bihar 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 319 

Power Projects in North-Eastern Region 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 188 

Power Projects of North East 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 134-36 

Progress ofNew Power Project ofMaharashtra 
(D.eb. 14, Vol. XXVII, 01-08-20(2) 
CoI.223-2S 

Pulling out of Foreign Finns from Power 
Projects 
(Deb. 14, Vol. XXVII. 01-08·2002) 
Col. 12-24 

Setting up of 1000 MW PoWer Projects 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 218 

Setting up of Mini, Micro IIId Small Power 
Projects in NER 
(Deb. 4, Vol. XXVI, 18-01-2002) 
Col. 10-72 

Special Concession 10 Power ProjcctII 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 116-17 

Status of Durgadwani Power Project 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 163-64 

Power Reforms 

Funds for Power Reform 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 63 

Power Reforms 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 195-96 

Power Sect.r 
Foreign Investment in Power Sector 

(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 113 

Foreign Investment in Power Sector 
Reformation 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 171 

Mutual Cooperation of India and FinlaDd in 
Power Sector 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 232-33 

Reform in Power Sector 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Co\. 8-11, 185-86 

Power Sbtloa(s) 

Construction Work in Mejia ThcnnaI Power 
Station 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 61 

Establishment of Sub-Stlfons in T.N. by 
PGCIL 
(Deb. 4. Vol. XXVI, lB-07-2002) 
Col. 172-73 

Modemi5ation ofBongaialOlJ T'berma1 Power 
Station 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 194-95 
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Need for early commisIiooin, ofBobro and 
Navinagar Thermal Power Stations 
(MUR-377) 
(Deb. I". Vol. XXVII. 01-08-2002) 
Col. 356 

'_er 1UUf Pelky 
New Power Tariff Policy 

(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 15.21-22 

hWIF 1'1IeftI 
Checking up of Power Theft 

(Deb. 14. Vol. XXVII. 01-08-2002) 
C.oJ. 116 

PewerWorIdalC....., 
Joint Power Working Group 

(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 147 

hwer100m 
Need to protect the interelt of Powcrlooml 

Handloom weavers particularly in 
Bhagalpur. Bihar (MUR-37T; 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 362 

Powerlo" .. Servic:cCcntre 
(Deb 10. Vol. XXVI, 26-07-2002) 
CuI. 45 

Textile Policy to Protec:t Small PowerIoorn 
Owners 
(Deb. 20. Vol. XXVII, 09-01-2002) 
Col. 87-89 

Pradbaa Mutrl Gram s.dak ¥oj'" 
Enhauccment of Alloc:arion under PMOSY 

(Deb. 17, Vol. XXVII. 06·01-2002) 
Col. 172-74 

Funds under PMOSY 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 201-06 

Phues ofPMOSY Project 
(Deb. 2, Vol. XXVI, 16-07-1002) 
Col. 232-36 

PMGSY 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col.l6O-62, ~ 

Pndhan Mantri Gnun SInk Yojana 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 167-68 

Project PropoaIl for ConveniOll ofEardlIlld 
Roads under PMOSY 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 373-78 

World Bank Assistance for PMOSY 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. ).46.47 

rnA .. Mutrt .. jprYe .... 

Amount a1loc:a1ed to Mldhya Pradesh under 
PMRY 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 212-17 

Hurdles in Disbursement of Loans under 
PMRY 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 5&-59 

LoInI under PMRY 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 170-76 

Misutilizabon of FUDda under PMRY 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 165-66 

rr. CHIldI 01 btdIa 

Rcc:ornmendation of Pel on Press Reports 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 57-58 

National Rural Road DcveIopncnt Committee PrIris 
(Deb. 17. Vol. XXVII, 06-08·2002) 
Col. 234-39 

Need to include left out vilJaacs for coostruction 
oflink roads uncia' Pradhan Mantri Gnmin 
Sadak Yojana particularly in Jalesar 
Parliamentary Coutituency, U.P. 
(MUR-377) 
(Deb. 13. Vol. XXVII, 31-07-2002) 
COl. 390-91 

Prices or Edible Oil 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 69-70 

Primary Market 

Crestin, Conftdente in Primary Market 
(Deb. 20, Vol. xxvn, 09-08-2002) 
Col. 148 
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PrIme MIDIiter 
Prime Minister Package for North Eastern 

States 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 421 

Troublesome Landing for PM 

Need to provide reservation to SCslSTs in 
private sector and Educational Institutions 
(MUR 377) 
(Deb. 4, Vol. XXVI, 18-07-2002) 
CoI.2~1 

(Deb. II, Vol. XXVII, 29-07-2002) Private Sector in Small Hydro Projects 
Col. 99 (Deb. 19, Vol. XXVII, 08-08-2002) 

Prime Mlaitter Gramodaya YoJa .. 
Funds for PMGY 

(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 199-201 

Funds for PMGY 

Col. 100 
PubliclPrivate Sector Participation in 

Agriculture 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 215 

(Deb. 8, Vol. XXVI, 24-07-2002) Prtvatllatloll 
CoI.281-83 Privatisation of Agro Industries 

PrIme MIDIster 0IIlce 
Cases Refemd by PM'. Office 

(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 297 

PrlDdpail 
Appointment of Teachers and Principals 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 167-68 

Pr1ertty List 
Priority List for FDI 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Co\. 167-68 

PriIo.en of War 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. ISS-57 

Privatisation of Banks 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 92-93 

. Privatisation of ElL 
(Deb. 14, Vol. XXVII, 01 -01-2002) 
Col. 190-91 

Privatisation of SCI 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 10 

Privatisation of Water Supply Services 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 113 

Prisonen of War Proceaed Foed 
(Deb. 3, Vol. XXVI, 17-07-2002) Export of Processed Food Items 
Col. 260-61 (Deb. 1 I, Vol. XXVII, 29-07-2002) 

PrIIoIll Refona Col. ~12 
Assisrance for Prisons Reform 

(Deb. 17, 'Vol. XXVII, 06-01-2002) 
COl.8S 

PrIvate Apada 

Handling ofFoodgrainJ by Private Agencies 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 35-36 

Involvement of Private AJencies io Place of 
DAVP 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 244-45 

Import of Proc:essed Food Items 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 333 

...... reatat Policy 

Procurement Policy 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 255-56 

Prod.eIIA 
Production and Sale of Explosives 

(Deb. 20, Vol. XXVII, 09-08-2002J 
Col. 71 
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Production Capacity of Public Sector 
&terprises 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 39-40 

Produc:tioo of Makbma 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 149-50 

Produc:tioD of Public: Sector Enterpriacs 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 18S 

Produc:tioaIBxp of CIIpets 
(Deb. 20, Vol. XXVII, 09-08-2002) 
CoI.5S-56 

ProductiooIBxport ofTobac:c:o Produc:tI 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 49-S2 

PnldIlCdoll eMf 
Produetion Cost 

...... lblted Material 
Supply of Sensitive and Prohibited Mlllerial 

(Deb. 7, Vol. XXVI, 23-07-2002) 
Col 41-42 

PreJed Elepltut 
Project Elephant 

(Deb. 11, Vol. XXVII, 29-07-2002) 
Col. S-6 

P"'Jed Seabird 
Prc.;ec:t Seabird 

(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 40-41 

PreJed Tlpr 
Project Tip in .Jbarkhand 

(Deb. 11. Vol. XXVII. 29-07-2002) 
Col. 45-46 

ProaIottoa Scbeaae 

(Deb. 3, Vol. 
Col. 204-OS 

PramoIion Scheme 
XXVI, 17-07-2002) (Deb. 14, Vol. XXVII, 01-08-2002) 

Pmtllieul C ...... 
AdmiIIion in Profeaioaal Counes under NRI 

Sc:bemes 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 21S-16 

EntrUlcc Examination for Admillion in 
Profesaional Courses 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. lSI 

More Coones in EngineeringCol1eges 

Col. lOS 
Pnperty 
Seizure of Property 

(Deb. 2. Vol. XXVI, 16-07-2002) 
Co1.3S4 

Property Onen 
Hanlssment to Property Owners by MCD 

(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 73 

Property TaHl 
(Deb. 7, Vol. XXVI. 23-07.2002) Collec:tionofPropertyTaxesbyLoac:IBodia 
Col. 274-75 (Deb. 7. Vol. XXVI, 23-07-2002) 

Professional Counra by UGC Col. 67-68 
(Deb. 17, Vol. XXVII, 06-08-2002) Pretec:el Policy 
Col. 89-91 

Prefeuloaa .. 
;Market Access for Professionals 

(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 23S---37 

Profeaon 

ClIange in Protocol Policy 
(Deb. 18. Vol. XXVIl. 07-08-2002) 
Col. 87 

ProvldeDtFaDd 

Amc:ndment in Employees Provident Fund Act 
(Deb. I, Vol. XXVI, 1S.{)7-2002) 
Col. 106 

Appointmellt of Professors in IASRI Cases on Non-Receipt of Provident Fund 
(Deb. 21, Vol. XXVII, 12-08.2002) (Deb. 21, Vol. XXVII, 12-08-2002) 
C~IU CoI.I~~ 
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CbaaaeI in Investmalt Nomw of EPF 
(Deb. II, Vol. XXVII, 29-07-2002) 
Cot. 145 

Deposits ill Employees Provident Fund 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 242-44 

0eneraI Provident Fund 
(Deb. 20, VGI. XXVII, 09-08-2002) 
Col. 3G-31 

GPPofClSF 
(Deb. 17, Vol. XXVII, 06-08-2002) 
CoI.3OS~ . 

Guidelines for P.F. 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 151 

Individual Provident Fund Number 
(Deb. II, Vol. XXVII, 29-07-2002) 
COIl. 215·16 

Interest on Small Savings and PP 
(Deb. 15, Vol. XXVII, 02-0B-2oo2) 
CoI.30~ 

Inveslment GfGPF and PF in Capital Market 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 86--88 

Need to ensure that all !be bidi workers get the 
benefit of PrGvident Fund Scheme 
particularly in WeSt 8enga1 (MUR 377) 
(Deb. 9, Vol. XXVI, 2S-07-200~~ 

Col. 300-301 
Outstanding Arrears of EPF Against 

Establishments 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 316 

P.F. Dues against Sonvelly Cement Limited 
(Deb. 16, Vol. XXVII, 05-08-2002) 

Regional Prcwident Fund Office in Keon:jhar 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 59-60 

Sailors Provident Fund 
(Deb. 14, Vol. XXVII, 01-68-2002) 
Col. 307-08 

Seamena Provident FI8Id 
(Deb. 18, Vol. XXVII, 07-0B.2002) 
Cot. 40-41 

Workforce Covered under EmplGyees 
Provident Fund Scheme 
(Deb. 6, VGI. XXVI, 22-07-2002) 
Cot. 317 

ProvIdeItt had ,. .. ScIIeme 

Provident Fund PensioD Scbeme 
(Deb. 16, VGI. XXVII, 05-08·2002) 
Col. 163 

PSUs 

Autonomy to All PSU. 
(Deb. 9, VGI. XXVI, 
Col. 68-69 

25-07-2002) 

Bidding of Employees for Stakes in PSUs 
(Deb. 17, Vol. XXVII, 06-0B-2002) 
Col.~ 

Budgetary Support to PSUs 
(Deb. 14, Vol. XXVII, 01-0B-2002) 
Col. 109-10 

CAGs Observations on CPSUs 
(Deb. 14, Vol. XXVII, 01-0B-2002) 
C-ol. 285 

Closure ofChemica1 Fertiliser Units 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col.6S~ 

Col. 375 Criteria for Bidding 
P.P. Investment in Stock Market 

(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 79 

Pending cases of EPF 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 367~B 

Rate of Interest of EPF 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 197-99 

(Deb. 17, Vol. XXVII, 06-08-2002) 
Cot.201~3 

Disinvestment of Chemical and Fertilizer 
PSUs 
(Deb. 2, VGI. XXVI, 16-07-2002) 
Col. 112-13 

Disinvestment of PSUs 
(Deb. 2, Vol. XXVI, 16-0~-2002) 

Col. 7-21 
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(Deb. 7. Vol. XXVI, 23-07-2002) Need to ensure that profit maldng Public 
Col. 2S9 Undertakings are not disinvested 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 162~. 402-06 

Disirwestment of Public Sector Undertakinp 
(OUR 193) 
(Deb. 14. Vo\. XXVII. 01-01-2002) 
Col. 375--441 

Dues Payable-to Employees ill CPSUs 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 240 

I!mpIoyws ill ecnu.J PSUs 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 82 

Bvaluation of AIIetI ofPSUs 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 188 

Fonnation of AsIcts Manaaement ~ 

(MUR 377) 

(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 523 

OutItading Duel Against Banks PSUS 
(Deb. 15, Vol. XXVII. 02-08-2002) 
Col. 311-19 

Ouutandinll Dues to PSUs' Employees 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 98-99 

Payment of Dividends by Public Sector 
Uadatakinp 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 232 

POIition ofOcwemment UndertakiDp Runnina 
in Loss 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 312-15 

(Deb. 17, Vol. XXVII, 06-08-2002) pro::~:~~.paCitY of Public Sector 

Col. 232 (Deb. 9, Vol. XXVI, 25-07-2002) 
Industrial Sic:kMa in CPSUS Col. 39-40 

(Deb. 9, Vol. XXVI, 25-07-2002) Production of Public Sector Enterprises 
Col. 108-09 (Deb. 4, \'i)1. XXVI, 18-07-2002) 

Initial Public: OfI'erinp ofPSUs and MNCs Col. 185 
(Deb. 10, Vol. XXVI, 26-07-2002) ProfitILoa of elL end its Sublidiaries 
Col. 125-26 (Deb. 17, Vo\. XXVII, 06-08-2002) 

Jnter-Dl:piitneutal TIWIIfcrs ill PSt1I Col. 241..c2 

(Deb. 14, \'i)1. XXVI1, 01-08-2002) bIioIIaIiIaIionofCPSU.TariffSlructun 
Col. 133 (Deb. 9, VoL. XXVI, 25-07-2002) 

InvCltmelll in Public: Sector Undertakinp 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 244-45 

InwsanerJt by Public: Undenakiup in ocher 
PSU, 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 94-95 

lPO fOt' PSU, 
(Deb. 17. Vol. XXVII, 06-01-2002) 
Col. 123-24 

Meetin& with wro PriVIIiution of PSUs 
(Deb. 15, Vol. XXVII, 02-01-2002) 
Col. 11-83 

CoI.4l-43 
Recovery of Outstandinl Amounts 

(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 319-20 

Recruitment of Handic:arpped and WomeII in 
psu, 
-(Deb. 10. Vol. XXVI, 26·07·2002) 
Col. 235 

SalcofPSU, 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 119-20 

SeItina up of PSU, in J • K 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 186-87 
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Withdrawal ofNavratna Status from PSUs 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 89-90 

Psyclalatry Patleats 

Psychiatry Patients 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 138-39 

PJV 
Ban on PTV 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 106-07 

hblle Affair entre 
Survey Conducted by Public Affair Centre 

(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 112-13 

hblk Dlltrlbatloa System 
Esaential Commodities Under PDS 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 82-84 

Foodgrains Distribution through PDS 
(Deb. 15, Vol. XXVII. 02-08-2002) 
Col. 126--46 

Foodgnins of APL to BPL Families 

Import of Pulses 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 92-98 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 255-56 

Minimum Support Price for Cereals and Pulses 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 359--64 

Minimum Support Price for Soyabean 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 49-50 

Production of Pulses 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 283-85 

Technology Mission on Oilseed and Pulses 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 38-41 

PuaJab 
Conon Cultivation in Punjab 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 124-25 

Development of Tourist Centres in Punjab 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 189-90 

(Deb. 20, Vol. XXVII, 09-08-2002) FundstoPanchayatiRajlnstitutionsinPunjab 
Col. 151-52 (Deb. 12, Vol. XXVII, 30-07-2002) 

Irregularity in PDS 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 255-56 

.. bile latc:ftlt Lldpdoll 
Public Interest Litigation 

(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. I 53-S4 

hblk Sector 
Privatisation of Public Sector 

(Deb. 8. Vol. XXVI. 24-07-2002) 
Col. 311-12 

Public/Private Sector Participation in 
Agric:ultw'e 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 215 

Pulses 
Import of GM. Soyabc:an 

(Deb. 16. Vol. XXVII. 05-08-2002) I 
Col. 33-34 

Col. 127-32 
Invc:stmc:nl by Contractors of Jubilee: Pumps 

of Haryana and Punjab 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 1S8 

Organisations Engaged in Prcvc:ntion ofCrucIty 
to Amritsar 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 142 

Programmes Under National Research 
Development Corporation 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 19-21 

Quota of Edible Oil in Punjab 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 49 

Upgradation ofRajasansi International Airport, 
Amritsar 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 280-81 
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World Bank Aided Projecb in ~ 
(Deb. 20, Vol. XXVII, 09·08-2002) 
Col. 201-02 

Puppetry 
Dying Art of Puppetry 

(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 87 

PunUa Arms Drop Cue 
Extradition of Key AccUBed in Purulia AnN 

Drop Case 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Co\. 230 

Qatar 
Agreement Between India IIId Qatar 

(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 170-71 

Qaallty EvaJa"" Valt 
Shifting of Reponal Quality Evaluation Unit 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 41-42 

Qualitative Ratrkdoa. 
Quanlitative RaIrictions Oft Proc:umnent of 

Foodgrains 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col.49-SO 

Qurutlae SladH 
Release of AnimalJ from QIaarutine Station, 

0Iennai 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 183-84 

RabIes 
Vaccine for Rabies 

(Deb. 8; Vol. XXVI, 24-07-2002) 
Col. 10 

(Deb. 13, Vol. xxvn, 31-07-2002) 
Col. 79 

Radlm 
Racial Bias apiNt Asians 

Usc of Radio-ACi1vc Mllerials 
(Deb. IB, Vol. XXVII, 07-08-2002) 

. Col. 11 0-11 

RadIo Acdwtly 
Seeds Prep.red from Ratio Activity 

(Deb. 21, Vol. xxvn, 12-08-2002) 
Col. 88 

Rach SUtloD. 

Illegal Radio Stalions 
(Deb. 2, Vol. XXVI, 16·07-2002) 
Col. 137-38 

RaIl ... 'J'rusit S)'IteIa 
Integrated Rail Bus TrIftIit System in Delhi 

(Deb. 17. Vol. XXVII. 06-08·2002) 
Col. 63 

Rail V .... 
l~ in Rail Fares 

(Oeb. 9, Vol. XXVI, 2S-07.2002) 
Col. 284-8S 

RaU Llae(.) 

Additional Track between Abmedabad-
Mumbai 
(Deb. 19. Vol. XXVII, 01-01-2002) 
Col. 117-19 

Direct Rail Une Between Oedhinapr aDd 
Delhi 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 181·82 

Doubhng ofbl LineI 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 147 

Doubling of Shoninur-Mangalorc Une 
(Deb. 9, Vol. XXVI, 2S·07·2002) 
Col. 202 

Jammu-Udhampur Rail Line 
(Deb. 9. Vol. XXVII, 2S·07·2002) 
C.oI.68 

(Deb. 7, Vol. XXVI, 23.07-2002) Laying of Old Track 
Col. 422 (Deb. 19, Vol. XXVII, OI·01!'l002) 

IbdIoActive MatertaII Col. 207-08 

Safety of Radio-Active Material 
(Deb. 3, Vol. XXVI, 17-07-2002) 
CO\.2S1-S2 

Linking Bhiwadi with Broad Gause Line 
(Deb. 19. Vol. XXVIJ, 08-08·2002) 
Col. 202-03 
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Need for doubling or rail line between Rewari 
and Delhi and to run aD.M.U. train on this 
route. (MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 297 

Need for electrification and doubling of 
Bhusawal-Surat rail sector in Malwashtra 
(MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 299 

Need to expedite laying of Gulbarga-Bidar 
Railway Line in Karnataka (MUR 377) 
(Deb. 4, Vol. XXVI," 18-07-2002) 
Col 278-79 

Need to lay line between Manmad and In~ 
(MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 434-35 

Need to II8I't Mumbai suburban train service 
on Vasi-Diva Railway line in Maharashtra 
(MUR 377) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 386-87 

New Rail Line from Pahur to Nanta Caves 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Cpl. 53-54 

New Rail Lines 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 170 

Rail Line Between Barwadis and Cheermeeri 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 286-87 

Rail line between Tumkur and Chitradurga 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 87 

Rail Link with Mining Belt Areas 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 74---77 

RaD Museum 
150 years of Railways Celebration by Rail 

Museum 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 197 

Rail Museum 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 227-28 

Years of Railways Celebration by Rail Museum 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 197 

RaU ProJed(l) 

Delay in Completion of Rail Project 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 217-18 

Funds for Rail Projects 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 109-10 

Rail Projects 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 124-25 

Rail Projects in .1harkhand 
(Deb. 14, Vol. XXVII. 01-08-20(2) 
Col. 61-64 

Rail Projects in Uttaranc:haI 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 67-68 

RaD Routes 
Extension of Rail Routes 

(Deb. 9, Vol. XXVI, 25-07-2002) 
Renewal of Tracks in Andhra Pradesh Col. 31-32 

(Deb. 19, Vol. XXVII, 08-08-2002) RaIlway AcddeIlts 
Col. 212 

Survey of New Rail Line in Rajasthan 
(Deb. 19. Vol. XXV]). 08-08-2002) 
Col. 136 

Rail Link 
Rail Link between Tripura and Bangladesh 

(Deb. 19, Vol. XXVII, 08-08-2002) 
e'll. 179-80 

Rail Accidents 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 2-16 

RaIlway Accideat(s) • 

Appointing of Enquiry Commissions at the 
Time ofTrain Accidents 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 254-55 
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Compensation Paid to Victims of Kalaundi 
Train Accident in KeraJa 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 118-19 

Forensic Report about Sabarmati Express It 
Godhra 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 138-39 

Railway Accident in Punnoi 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 78-79 

RaIlway 8rtdae(s) 

PIMtation on Railway Land 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 114-15 

Ralhnly Network 
Expansion of Railways Networt 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 231-32 

Need to link AgJa with other important cities 
in the country by introducing more trains 
(MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 524-25 

Collapse of Railway Bridie 
(Deb. 9. Vol. XXVI. 
Col. 114-15 

RaJlway PuMa ..... 
25-07 -2002) CoIItdion ofPusenser Servic:e Fee 

Construction or Mehar Railway Over Bridge 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 223-24 

Old Rail Bridaa 

(Deb. 11, Vol. XXVII, 29-07-2oo2) 
Col. 279 

ReductiOll in Passenger Servic:e CharJe 
(Deb. 16, Vol. XXVII, 05-08-2002) 
CoI.2S~ 

(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 41~2 RaIlway ReIerva .... 

RallwayC ...... p 
Need for COIIIInIction of more f1y-ovm 011 

railway c:roainp in Kanpur. Uttar Pradesh 
(MUR 377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col 523 

Need 10 provide maned railway croainl It 
Ah1adpur Sai T.kia in Saidpur 
P.liameDtary Constituency (MUR 371) 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 526 

RaIlway Employees 

New Pension Scheme 10 Railway Employees 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 131 

Reward to Honest Railway Employees 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 228-29 

Action Apinst Pmons Occupying Reserved 
Seats 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 139-40 

ComputmIed Reservation Centre 
(Deb. 4, Vol. XXVI, 18-07-2002) 
CoI.5~ 

Railway BookinS CounIen It Airports 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 170-71 

RaIlway SefIty 
ComrniIIion of Railway Safety 

(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 273 

Railway Safety Fund 
(Deb .• 4, Vo\. XXVII, 01-08-2002) 
Col. 295 

Rdway SladM(I) 
Transfer Policy or Employees 

(D b I 1 Allotmcn1 or Stall. at Railway SIItions 
e. 4. Vo. XXVII. 01-08-2002) (Deb. 4, Vol. XXVI, 18-07-2002) 

Col. 301-09 
RallwayLud 
Employment Generation on Railway Land 

(Deb. 19, Vol. XXVII, 08-08-2002) 
CoI.2GI 

Col. 190 
Bannina 011 Hawkers to leU Eatab\ea .. Deihl 

Railway Station 
(Deb. 14, Vo\. XXVII, 01-01-2002) 
Col. 117 
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Beautification ofSub-Urban Railway Stations 
(Deb. 14, Vol. XXVII, 01-08.2002) 
Col. 103 

CIoee Circuit TV It Railway StationJ 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 227 

Construction of Road Over Bridge Near 
Meghnagar Railway Station 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col. 157·58 

Enquiry Counter It New Delhi Railway Station 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 97 

Internet Kiosks It Major Stations 
(Deb. 4, Vol. XXVI, 18·07-2002) 
Col. 230-31 

Modernisation of Railway Stations 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 115-17 

Nagpur Railway Station Yard Project 
(Deb. 14, Vol. XXVII, 01·08-2002) 
Col. 165-66 

Need to Provide Stoppage ofHowrab-Jodhpur 
Express at Fatehpur Railway Station, Uttar 
Pradesh (MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 436 

PCOs at Railway Scarions 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 138 

Stopping of Sale of Indian Products Bearing 
lSI Mark It Railway Stations 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 113 

Track Fracture Near Padugupadu Railway 
Station 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 99-100 

Ratlway Tickets 
Ticket Bookins Agents at Jalna and Aurangabad 

(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 67-68 

Railway Track 
Need for doubling of rail track between 

Kharagpur and Midnapore via Girl Maidan 
in West Bengal (MUR 377) 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col 280 

Track Fracture Near Pldugupedu Railway 
Station 
(Deb. 14, Vot. XXVII, 01·08-2002) 
Col. 99-100 

RaIlway TraIII(') 
Amount Invested by Govt. for the Palace on 

WbceIs Train 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 251·52 

Cargo Trains 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 207-08 

Crime in TTain& 
(Deb. 7, Vol. XXVI, 23-07·2002) 
Col. 165 

Facility of Chair Car in August Kranti Rajdhani 
Express 
(Deb. 19, Vol. XXVII, 08-08-2002) 
CoI.I~5 

Forensic Report about Sabarmati Expas It 
Godhra 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 138-39 

Introduction ofF.M. Radio on Long Distance 
Trains 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 201 

Need to Provide Stoppage ofHowrah-Jodhpur 
Express at Fatehpur Railway Scarion, ~ 
Pradesh (MUR 377) 
(Deb. 7, Vol. XXVI, 23-7-2002) 
Cot. 436 

Need to run a new train between Kuppam and 
BangaJore (MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Cot. 438-39 

Need to start Mumbai suburban train service 
on Vasi-Diva Railway line in Maharashtra 
(MUR 377) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 386-87 

Railway Wapos 
Procu~tofVVagon 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 197-98 
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Supply of WIfOIIS 
(Deb. 9, Vol. XXVI, 25.07.2(02) 
Col 117-22 

RaHway WorksHp(l) 
Modemisation of Railway Worbbop at Hubli 

(Deb. 19, Vol. XXVII, 08-08.2(02) 
Col. 219 

Need 10 provide employment opportunities 
fO apprentices who complcted apprentice 
coune IrIinina in Oaittarar9an Locomotive 
Workshop. WestBcnpl (MUR 3n) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 389 

RallwayZ-.. 
Re-Orpnisation of Railways Zones 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 262-76 

RaUway(l) 

Accidents on Manned and Unl1lll'lncd Level 
Cross;np 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col.44-48 

Acquisition of Land for Jabalpur-Gondia 
GaugeConvmion Work 
(Deb. 14, Vol. XXVlI, 01-08-20(2) 
Col. 291-92 

AddtionaI Revenue Sources 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 108-09 

Ban on Recruitment 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 192-93 

Ban 01\ Transfer of Elements 
(Dfb. 19, Vol. XXVII, 08.08-2002) 
Col. 146 

Bifurcation of Eastern Railways 
(Deb. J 9, Vol. XXVII, 08.08-2002) 
Col. 134-35 

Bifurcation of Eastern Railway. 
(Deb. 14, Vol. XXVII, 01.08-2(02) 
Col. 286 

Borrowing from Market 
(Deb. 9. Vot. XXVI, 25-07-2002) 
Col. 227-28 

Bridge Across River Godavlri 
(Deb. 9, Vol. XXVI, 25-07-20(2) 
Col. 260-61 

Cadre ofTracers 
(Deb. 19. Vol. XXVII, 08-08·2002) 
Col. 89-90 

Cases Pending for Dispou.I 
(Deb. 19, Vol. XXVII, 08-08·2002) 
Col. 220-21 

Chain Pulling in Traina 
(Deb. 14, Vol. XXVII, 01·08-2002) 
Col. 167 

Coachi .... Services Allocation of Extra Rakes for Export ofMaiz.e .... 
(Deb. 19, Vol. XXVII, 01-01-2002) (Deb. 14, Vol. XXVII, 01·08·2002) 
Col. 87-88 Col. !S2·B 

Allowing TlCketleas Travellers 
(J.)eb. 19, Vol. XXVII, 08-08·2002) 
Col. 64 

Announcement System through Inbuilt . Speakers 
(Deb. 19, Vol. XXVII, 08-08.2002) 
Col. 128-29 

Appointina of Enquiry Commissiona at the 
Time of Train Accidents 
(Deb. 9, Vol. XXVI, 25.07.2002) 
CoI.2S4-SS 

AuIhority to Monit« Hazards IJId Accidents 

Connecting Port with Rail 
(Deb. 9, Vol. XXVI, 25-01.20(2) 
Col. 252 

Conversion ofP ..... 1I Railway Stlhon into 
Crossina Station 
(Deb. 4, Vol. XXVI, 1&'01.2002) 
Col. 238-39 

Conversion of TllICk between Kulam and 
Vuco-Ila..Qama 
(Deb. 4, Vol. XXVI, 18·07-2002) 
Col. 168-69 

Prone Sections Corruprion in PurdIuift, 
(Deb. 9, Vol. XXVI, 25.01.2002) 
Col. n-79 (Deb. 9, Vol. XXVI, 25·07.2002) 

Col. 290-91 
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Creation of New Zones 
(Deb. 9. Vol. XXVI. 2S·07-2002) 
Col. 2S6 

Dtrnaaes to Rail Service 

Dynamic: Policy of Railways to Fitl up Vacant 
Seals 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 169-70 

(Deb. 14, Vol. XXVII, 01-08-2002) EamingfromRailwayProperty 
Col. 234-38 (Deb. 14, Vol. XXVII, 01-08-2002) 

Damages to Railways Col. 159-60 
(Deb. 19, Vol. XXVII, 08-08-2002) EamingsfromCommcrc:iaIPublicity 
Col. 22 .. 23 (Deb. 14. Vol. XXVII. 01-08-2002) 

Damages to Western Railways Col.9S 
(Deb. 4, Vol. XXVI. \8.07-2002) Encroachmenl on Railway Land in Delhi 
Col. 12S-26 (Deb. 19, Vol. XXVII, 08-08-2002) 

Danger of Seated AC Compartinenu Col. 14J--.4S 
(Deb. 4, Vol. XXVI, \8-07-2002) Entranc:eofKanjurMargEast 
Col. S2-S3 (Deb. 19, Vol. XXVII, 08-08-2002) 

Demands of Station Masters Assoc:iltion 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 311-12 

Demolition of Old Bridges 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 295096 

Deployment in Vigilance Orpniutions 
(Deb. 9, Vol. XXVI, 2S·07-2002) 
Col. 239 

Derailment Due to Traek Hazards 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 36-37 

Derailment of the Shramjeevi Express 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 161-62 

• Diesel Loco Shed in Orissa 
(Deb. 19, Vol. XXVII, 08-01-2002) 
Cot. 221-22 

Dim:tives for Ac:c:ounting of Applic:ltion Fee 
(Deb. 19. Vol. XXVII, 01-08-2002) 
Col. 16S 

Dirty Linen Supplied on Trains 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. ISo-SI 

Diversion of Funds to OdIer Zones 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 162 

DRM Offic:e at New JaipaigUri 
(Deb. 19, Vol. XXVII. 08-01-2002) 
Col. 132 

Cot lSI 
Entry of Hoolipns in Reserved Bogies for 

Women 
(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. 118 

ExpanSion of Railway Network in Aganala 
(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. III 

Expansion ofTic:ket Se\lina Activities in Cities 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. :M6 

Expenditure in Air Journey 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 175--80 

Export of Stale of Art Locos 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. lSI 

Export Orders from Foreign Countties 
(Deb. 14, Vol. XXVII, 01-08-2002) 

. Col. 222-23 
Extension ofManmad-lgatpuri Shuttle Semc:e 

(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 102-03 . 

FlCility of Travelling upto 200 Kilometers 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 251 

Fa1te Bills in Catering Departmenl ofNorthen 
Railway 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 152 
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Fast Movemmt of Traina in Kazipet and 
Sec:undcrab.d 
(Deb. 4, Vol. XXVI, 18.07-2002) 
Col. 149 

Fast Tnck StrmaY 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. lSI-59 

Fictitious ISIUtS 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 66-67 

F1aaStabon 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 192 

Full Rake Point 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 236 

FImd for New Projcctl 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 96 

ISIUe of Free Pules for Travel by Rail 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 286-87 

Lcuc out ofPuscnaer COllda to the PriVIIe 
Sector 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 71 

Loa MIkina ProdUdion Units 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 172-73 

LoIt and Found Office 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 195-97 

M.Ps Letter for Confimudion of Tic:keta 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 240-41 

Minimisina I..cIkaF of Revenue 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. IG-II 

GlUge Conversion in Rajutbln Mining Activities Around Railway TrIcb 
(Deb. 19, Vol. XXVII, 08-08-2002) (Deb. 14, Vol. XXVII, 01-08-2002) 
Col. ~7 Col. 47-48 

High Power Locomotives Millini Link ProjecU in Kamataka 
(Deb. 4, Vol. XXVI, 18-07-2002) (Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 188-89 Col. 111-12 

Historitll Tourist Spots Connected by the 
PaIIce 01\ Wheel 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Co\. 191-92 

Import of Rail PII'tS 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 197-98 

Improvement in Coaches 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. S-7 

Inctication of AniYl) time and the Destination 
on its ComputerilCd Reservation 
Tickets 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 265-66 

Introduction of New Trains 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
CoI.9~96 

Investment Soupt by RailwllYs from State 
Governments 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 167-68 

Multi-Point Ticket Counlerl in Vijllyawada 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 273-74 

NInded Railway DiviJioa 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 165 

NItioDIl Train Enquiry System 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 223 

Need for ratorahOll of Azimpnj-NIIipur Rail 
Line in West Bengal (MUR 377) 
(Deb. 14, Vol. XXVIl, 01-08-2002) 
CoI.3S9 

Need to extend Virudunalu-Rajapalayam 
broad-puJe project up to Senaotta, Tamil 
Nlldu (MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 411 

New Railway SlatioD in Mumbai 
(Deb. 4, Vol. XXVI, 18-07-2002 
COI.64-6S 
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New Tenninal at Kochuveli 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 97 

News-Item Dated 10 June, 2002 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 28S 

Non-Recovery of Shunting Charges 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 230-31 

Non·Revision of Siding Charges 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 131-32 

Non-Utilisation of Amount Allocated for 
Development Work 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 199 

Operation Ratio 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col. 129 

Orders for Purchases 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 302·03 

Outdated Drugs in Danapur Railway Hospital 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 82·83 

Passenger Force Train to Reverse after Man 
Falls Off 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 162-63 

Pending Cases of Accident in Claim Tnounals 
(Deb. 4, Vol. XXVI, 18-07·2002) 
Col. 69-70 

Poor Quality of Food on Running Trains 
(Deb. 4, Vol. XXVI, 18-07·2002) 
Col. 83 

Power Tariff 
f (Deb. 9, Vol. XXVI, 2S-07-2002) 
t, .col. 191·92 
~ Privatisation 

(Deb: 9, Vol. XXVI, 2S-07·2002) 
Col. 106 

Procurement of Wagons 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 80 

Projects Under BOLT 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 190-91 

Proposals from Maharashtra 
(Deb. 19, Vol. XXVII, 08-08·2002) 
CoI.209-IO 

Proposals Submitted by Keraia 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 22S-31 

Purchase of Computers by Relaxing Portion 
ofGFR 
(Deb. 4, Vol. XXVI, 18·07-2002) 
Col. 61-62 

Purchase of Stationery 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 53·S4 

Purchase of Store Items 
(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. 256 

Purchase of Wooden Sleeper 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 239-40 

Rail Bus Transit System in National Capital 
Region 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. lSI 

Rail Line between Jalandhar and Jammu 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 69 

Rail Over Bridge at Maihar 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 94 

Railway Divisional Headquarter at Rangiya 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 133-3S 

Railway Loss 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 296-97 

Railway Projects 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 271-72 

Railway Racket in Lucknow 
(Deb. 4, Vol. XXVI, 18-07-2002} 
Col. 110 
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Railway Safety MCIIIftI 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Co1.1tI-12 

Railway Sports Complex It MaIipon 
(Deb. 9, Vol. XXVI, 25..()7-2oo2) 
CoI.5S-S6 

Railway Worbbap in Dauad 
(Deb. 9, Vol. XXVI, 2S-07-2OO2) 
Col. 183-84 

Railway Zones 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 31-38 

Railways 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 73 

Rationalisation ofLonaer Carried Routes 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 122-23 

Re-orpniJ8tion of Railways Zones 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 262-76 

Recovery of ltans 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 141 

ReplIcement ofBridgcsffracb 
(Deb. 9, Vol. XXVI, 2S-07-2OO2) 
Col. 141 

Rcquin:ment of Materials 
(Deb. 14, Vol. XXVII, 01..()1-2002) 
CoI.22S-26 

Reservllioa Facility to Plllmser 
(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. 213 

IUuaIdunent of Employees 
(Deb. 9, Vol. XXVI. 25·07-2002) 
Col. 239-40 

Revision of Fan Structure 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 112 

Sale of ScrIp 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 170-75 

Sanilation It Railway SbIIiona 
(Deb. 9, Vol. XXVI, 2'-07-2002) 
Col. lSI-52 

SaviDp ofWortiq ExpenIea 
(Deb. 4, Vol. XXVI, 18-07-2002 
Col. 204 

SbiftiDs of ZoaaI Rlilway Headqllllterl 
(Deb. 9, Vol. XXVI, 25·07-2002 
Col. 124 

Shcmae ofColdla 
(Deb. 9, Vol. XXVI, 25-07-2002 
Col. 48-49 

Siplllina CIbiaI 
(Deb. 14, Vol. XXVII. 01-08-2002 
Col. 66 

Stations Under MUTP 
(Deb. 14, Vol. XXVII, 01-08-2002 
Col. 169-70 

Tender mel Auction SyitCm 
(Deb. 14, Vol. XXVII, 01-08-2002 
Col. 303-04 

Tbeft ofGoodlI>urini LoedinJ-UnIoIdina 
(Deb. 9, Vol. XXVI, 2'-07-2002 
Col. 91·92 

TacbdeII TraveJlins 
(Deb. 19, Vol. XXVII. 08"()8-2ooJ 
Col. 49-'0 

Time Taken in Generatinl OM Ticket 0 

Computeriled Syseem 
(Deb. 9, Vol. XXVI, 25-07·2002 
Col. 236-37 

Touch Screen lnfonnltion Facility ill Railwl 
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Convenioa ofYamuna into c..l 
(Deb. 21, Vol. XXVII. 12-08-2002) 
CoI.26S~ 

Dam on MahIn8di River 
(Deb. 16, Vol. XXVII. 05-0I-2oo2) 
Col. 3C)8.09 

DIms 011 Narmada River 
(Deb. 16. Vol. XXVII, OS-01-2OO2) 
Col. 289-90 

DiginaofCouneoCs.-wati River 
(Deb. 1. Vol. XXVI. 15-07-2002) 
CoI.267~ 

Fzoaioa Due to Gaa.p River" 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 83-114 

EroIion due to Godavari River 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 273-74 

au ExpIoratiOll in Mahlmldi 
(Deb. 4, Vol. XXVI, 18-07·2002) 
CoI.7S-77 

Godam Action Plan 
(Deb. 21. Vol. XXVII, 12-08·2002) 
Col. 150-51 

Gujarat Claim on Sindhu River in PakiIIM 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Col. 393 

Linking of Rivers 
(Deb. 16, Vol. XXVII, 05·01·2002) 
Col. 118-19 

Moderniurion of Railway Worbhop Ii "ubli 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Coll19 

Need to cbeck severe erosion c&UIed by Ganp 
IIIId Padma riven in Munhidabad DiItrict 
of West Bengal (MUll 371) 
(Deb. 4. Vol. XXVI, 18-07·2002) 
Col. 279 

Need to take adequate steps to check erosioa 
c:auted by river Fulbar in Maida diJtrict, 
Wat Benpl (MUll 377) 
(Deb. 7, Vol. XXVI. 23·07-2002) 
Col. 436 
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Proposal for Providing Drinking Water from 
HiranRiver 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 312-23 

Rail-cum-Road Bridge over River Ganga in 
Monghyr 
(Deb. 4, Vol. XXVI, 18-07"2002) 
Col. 229 

Rail-cum-Road Over Bridge Across 
Brahmaputra 
(Deb. 9, Vol. XXVI, 25-07-2002) 
0,1.130 

Release ofPoisoDous OIemicals in Yamuna 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 234-35 

River CJUise 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 133 

Study on Pollution in Yamuna 

Construction of OUter Ring ROIds 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 298-99 

Development of Rolid Infrastructure 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 227-21 

Encroachments on Public Land and Roads 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 139 

funds for Development of ROIIds 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 35 

funds from Diesel Cess for Development of 
Roads 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 36-40 

Improvement in Road Work in Kerala 
(Deb: II, Vol. XXVII, 29-07-2002) 
Col. 254 

(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 56-51 Improvement of ROIIds 

(Deb. II, Vol. XXVII, 29-07-2002) 
Co1.221-22 Supply ofWarer from Yamuna River in Delhi 

(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 271-72 Need 10 include left out villages for consIruCtion 

Road Safety 

RoadSafety 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 125-26 

Road Safety Work by NGOs 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 383-14 

Seminar on Road Safety 

oflink roads under Pradhan Mantri Gramin 
Sadak Yojana particularly in Jalelu 
Parliamentary Constituency, U.P. 
(MUR-3n) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 390-91 

Reopening of Land Route with Pakistan 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Cot. 64 

(Deb. II, Vol. XXVII, 29-07-2002) Road Development Projects in Tamil Nadu 
Col. 236 (Deb. 6, Vol. XXVI, 22-07-2002) 

Road Tralllport Corpontloa 
Road Transport Corporation 

(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 343 

Road(l) 
Central fund for Jessore Road 

(Deb. 6, Vol. XXVI, 22-07-2002) 
Col.24~7 

Collection of Road Cess 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 48-49 

Col. 323-27 
Road Development Scheme 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 95 

Road Safety 
(Deb. 6, Vol. XXYI, 22-07-2002) 
Cot. 109-11 

Roads under Construction in North Eastern 
Region 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 72-76 



228 LOKSABHA 

Rubberised RCNIds 
(Deb. 16, Vol. XXVII, OS-01-20(2) 
CoI.376-77 

Status of Golden Quadrilateral Road Network 
(Deb. I, Vol. XXVI, I S-07-2002) 
Col. 11S-16 

Widening Golibar Road 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 283-IS 

World Bank Loan for Improvement of Grand 
Trunk Road 
(Deb. 16, Vol. XXVII. 05-01-2002) 
Col. 82-84 

Rebmaria ProtKtloa ProJKt 
Robmaria Protection Project 

(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 322 

Roya' Beapl TlJer 
Breeding of Royal Bengal Tiger 

(Deb. 21, Vol. XXVII. 12-08-20(2) 
Col. 233-36 

Aft. 

Study for Rubber Plan1atiOil 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 237 

Support Price for Copra and Ru~r 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 151 

RIlles " ReaulatJoas 
General financial Rules 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 286-87 

Implementation of Rules and Regulation by 
AICTE 
(Deb. 17. Vol. XXVII, 06-01-2002) 
Col. 91 

New Rules for State Electricity Regulatory 
Commission 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 4-5 

RllraiAreu 

Awareness about Insurance in Rural Areas 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 26--28 

Violation of Companies Act by RPL Construction of Godowns in Rural Areas 
(Deb. 15, Vol. XXVII, 02-08-2002) (Deb. II, Vol. XXVII, 29-07-2002) 
Col. 2SI-S3 CoI.22S-26 

UBI Employment Schemes for Rural Population 
L.quidationofRRBs (Deb. 2, Vol. XXVI, 16-07-2002) 

(Deb. 10, Vol. XXVI. 26-07-2002) Col. 340 
Col. 43-44 Employment to Women in Rural Areas 

Merger ofRRBs (Deb. 7, Vol. XXVI. 23-07-2002) 
(Deb. 10, Vol. XXVI, 26-07-2002) Col. 198-210 
Col. 219-21 Funds for Drinking Water In Rural Areas 

RRBs in Rajasthan (Deb. 7~ Vol. XXVI, 23-07-2002) 
(Deb. 10. Vol. XXVI. 26-07-2002) Col. 399--402 
Col. 155-56 Heavy JndUS1r'ie5 in Rural Areas 

RSEB (Deb. 19, Vol. XXVII, 08-08.2002) 
Losses in RSEB Col. 229 

(Deb. 14, Vol. XXVII, 01-08-2002) NationalRuralRoadOC'veloprnentCommittee 

Col. 86-87 (Deb. 17. Vol. xxvn, 06-08-2002) 
Rubber Col. 234-39 
Pw'chue of Rubber by STC Postal Delivery S)'Item in Rural Areas 

(Deb. 5, Vol. XXVI, 19-07-2002) (Deb. II, Vol. XXVII, 07.08-2002) 
Col. 83·84 Col. 122 
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Postal Services in Rural and Urban Areas 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 322-23 

Registration of Unemployed Youths in Rural 
Areas 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 148-49 

Supply of LPG in Rural Areas 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 286 

Unemployed Youth in Rural and Urban Areas 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 113-14 

Water Supply Projects in Rural Areas 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 154-56 

Rural Credit System 
Strengthening of Rural Credit System 

(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 220-21 

Ram Debt Relief Sclteme 
Agriculture and Rural Debt ReliefSclieme 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 223-24 

Rural DeveJopmeat 
Ac:cererated Rural Water Supply Programme 

(Deb. 17, Vol XXVII, 06-08-2002) 
Col. 190-91 

AIl,";:ltion of FunJ.~ by CAPART 
(Deb. 7, Vol. XXVi, 23·07-2002) 
Col. 227-28 

AI!ocatioo QfFund~ under Rural Development 
Progr.unmes 
(Deb. 11, Vol. XXVII, 30-07-2002) 
Cui. 21.~ 

Allocation cfFund.~ uncIl'f Rural Development 
Schemes to Chantiigarb 
(Deb. 2. Vol. XXVI, 16-C7-2002) 
Col. 103-06 

Budgetary Allocation for Rural Development 
Schemes 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 354-55 

District Rural Development Agenc:ies 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 62 

Documentaries on Rural Development 
Schemes 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 54-56 

Drinking Water in Rural Development 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Co1.4S-50 

Funds for PMGY 
(Deb. 18. Vol. XXVII, 07-08-2002) 
Col. 199-201 

Funds Under Rurat Development Scheme 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 266-80 

Gap between Target and Achievements under 
Various Rural Development Schemes 
(Deb. 17, Vol. XXVII. 06·08-2002) 
CoJ.24~ 

Implementation ofRund Development Schemt· 
by PaJ:chayali Raj 
(Deb. 7, Vol. XXVI, 23.07.2(02) 
Col. 403 

Loan Applied by DRADs for SGSY 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. III 

Loan Sanctioned by HUOCD for Rural 
Development 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 69-70 

Merger of Rural Development Schrmes 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 257-58 

Non Withdrawal of Funds by Stales Ii'l:!er 
Rural Development Schemes 
(Deb. 7, Vol. XXVI, 23·07-2002) 
('-01. 50-58 

Progres:; on R ural Development Projeet~ 
(Deb. 2, VQI. XXVI, 16-07-2002) 
Col. 91-93 

Reduction in Allocation under Different 
Schemes 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 163 

Rural Development Schemes 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 34-43 
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Sampooma Gnm ROlP'YojIna 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 21 1-18 

ScaiDa up of Rural ElecIrifalion 1C:chnoIosY 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 31-33 

SWII1I& Jaylnti Gmn SWIIrO:lpI" YojIna a.,.. £.ployaeat Ceaer.tl •• 
(Deb. 2. Vol. XXVI. 16-07-2002) rr.an-
CoI.8S-19 

Uae of ~ in Rural Development 
(Deb. 12. Vol. XXVII. 30-07·2002) 
Col. 268-76 

Utilization of Funds under Sampoorna 
Gnmeen RozprY .... 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 21-28 

World Bank AssiIIanc:e for PMGSY 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 346--47 

R.ral EdtIcadeil 

Drinking Water and Sanitation in R&nI Schools 
(Deb. 17 .. Vol. XXVII. 06-08-2002) 
Col. 133-38 

NGOs Involved in Rural Education 

Rural Employment Generation Programmes 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Cot. 2-4 

RaraJ H ...... SdtemeI 

TarJct under Rural HOUIin& SdIemes 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 313-18 

lbarall_ 

Rural Income 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. \07 

Raral IlIdoltriel 
Aasistance to Loss lnaming Rural Industries 

(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 159-60 

(Deb. 17. Vol. XXVII, 06·08-2002) Closure of Agro end Runllndustries 
Col. 76-77 (Deb. 16. Vol. XXVII. 05-08-2002) 

Enerlisalion of Pump Set by Rural 
Elearif ICItion 
(Deb. 19. Vol. XXVII, 08-01-2002) 
Col. 12-15 

EIpulIion of Rural Electrification Scheme in 
TamilN.w 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 74 

a .... ElectrifJadion 
(Deb. 14. Vol. XXVII. 01-01-2002) 
Col. 49-SO 

Rural ElectrifICation Developnent Fund 
(Deb. 19. Vol. XXVII. 01-01-2002) 
Col. 132-33 

Rural E1ectriflCltion in BodoIaDd Territory 
(Deb. 12, Vol. XXVII. 30-07-2002) 
CoI.4S3 

R .... E1ecttiflCllion under APDP 
(Deb. 4. Vol. XXVI. \1-07-2002) 
('.nt. 47-49 

Col. 163 
Scheme for A.riculture and Allied Rural 

ladusIriea 
(Deb. I. Vol. XXVI. 1S-07-2002) 
Col. 140-41 

RoraJ Reed F ... 

CAG Report on MisutiliutioD ofRuraliloeds 
Funck 
(Deb. 2. Vol. XXVI. 16·07-2002) 
Col. 102-03 

R.raJ ..... 
National Rural ao.d ~Delit Committee 

(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 234-39 

PMGSY 
(Deb. 7. Vol. XXVI. 23-07-2002) 
CoI.~ 

Pndhan MIIIIri 0rIm Sank YojmI 
(Deb. 17, Vol. XXVII, 06-08·2002) 
Col. 167-68 
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a.raJ SaaIta .... 

Drir*ing WIlla' IIId SInitItion in R.unI Schools 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 133-38 

Rural Slnitllion 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoI.34S-46 

Rural SlDitation 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoJ.2S3-SS 

Rural Sanitation Schemes 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. S8--64 

Rural Wau:r Supply and Sanitation Project with 
GcnnM Aid in Kanwaka 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 239-41 

R.ral Water Sapply 
Rural Wau:r Supply and Sanitation Project with 

Gcnnan Aid in Kamataka 
(Deb. 12, Vol. XXViI, 30-07-2002) 
Col. 239--41 

b .... 
Jndo..RllSliaAgrccmcm 

(Deb. 13, Vol. XXVII, 31-07-2002) 
CoI.IS-86 

Investment in Russian Missile Manufacturing 
Industry 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 126 

Meeting of Indo-Russia, lWG 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 146-47 

Supply of Spare PItU by Russia 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col.l2S 

Trade Agreement with Russia 
(Deb. IS, Vol. ~XVII, 02-01-2002) 
Col. 320-21 

SAARC 
Economic Aaenda for SAARC 

(Deb. 13, Vol. XXVII, 31-07-2002) 
CoI.2S7-S1 

Trade with SAARC Counlries 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 240-44 

SafetyN ...... 

Safely Norma of Nuclear Medicine Units 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 4 

SUa ludtate ef NIICIear PIl)'lla. Kallata 
Saha Institute of Nuclear Pbysic:s, KoIbta 

(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 78-79 

SUllya Academy 

AlJairs of Sahiaya Academy 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 247-41 

SAIL 
Huge Losses in SAIL 

(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 171-78 

Recovery of Ouaslanding Amounas by SAIL 
(Deb. II, Vol. XXVII, 07-08-2002) 
Col. 106 

Reduction in Manpower in SAIL 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 78 

Sale of Steel by SAIL 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 238-39 

Salalk Scboo" 
Opening ofSainik Schools in Bihar 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col.S3 

Sale 

Production and Sale of Explosives 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 71 

Sale ofComputcr 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 205-06 

Sale of Live Animals 
(Deb. 21, Vo\. XXVII, 12-01-2002) 
Col.~ 



232 LOKSABHA 

Sale1Purcbase of Photocopier Papers 
(Deb. 18, Vol. XXVII, G-7-08-2002) 
Col. 202-03 

Sales Tax 

Evasion of Sales Tax 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 72-73 

S.lt 
ProductionIConsumptionIExpo of Salt 

(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 57-59 

Welfare Sc:hemes for Workers ofSak Industry 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 224-27 

Salt Po Lan 
Use of Salt Pan Land in Mumbai 

(Deb. 17, Vol. XXVII, 06-0B-2002) 
CoI.304-0S 

Utilization of Salt Pan Land II Mumbai 
(Deb. 2, Vol. XXVI, 16-07·2002) 
Col. 257 

Samblaar Salt 

Production ofHSL and Sambhar Salt 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. I 27-2B 

SaIIqMMtru era ... Rcqar Vaj .. a 
Need to implement effectively Sampooma 

Gramin Rozpr Yojana (MUR 377) 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 440 

Sampooma Gram Rozgar Yojana 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 211-18 

Supply of Poor Quality of Rice Under SGRY 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 361-62 

Utilization of Funds under Sampoorna 
Grameen Rozpr Yojana 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 21-28 

Saadalwood 

Growth and Sale of Sandalwood 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 207'()8 

Saaltatloe 

Sanitation at Railway Stations 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 251-52 

Saalkrlt Col ... 
Sanskrit College and VIdyapeech 

(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 244 

Sardar s. .. var Preject 
Need foreaTly ccmpIetion or c:onsena:tion work 

of Sardar Sarovar Project, Gujarat 
(MUR 3n) 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
Col. 357 

Satelllte(l) 
GramSlll Satellite 

(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 49-50 

LawKhing of Satellites 
(Deb. B, Vol. XXVI. 24-07-2002) 
Col. 37-3B 

Lending Transponders 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 160-61 

SClr:STC ....... 
Establishment or CompIaiIU Cell by SC and 

ST Commission 
(Deb. 10. Vol. XXVI. 26-07-2002) 
Col. 84 

SeamC.) 
Accounting Scam in US 

(Deb. 20, Vol. XXVII. 09-0B-2002) 
Col. 137-38 

Airbus Deal Scam 
(Deb. 16, Vol. XXVII. 05-01-2002) 
CoI.2S6 

Coal Scam in BCCL, Dhanbed 
(Deb. 2. Vol. XXVI. 16·07-2002) 
Col. 372-74 

five Rupee Coin Scam 
(Deb. 10, Vol. XXVI, .26·07·2002) 
Col. 246-47 

Food Scams 
(Deb. 1.5, Vol. XXVII. 02-08·1002) 
Col. 169 
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Recovery ofMoncy Involved in Urea Scam 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 167-68 

Scholarship Scam in Andbra Pradesh 
(Deb. 10. Vol. XXVI. 26-07-2002) 
Col. 227-28 

SCFDC 
Pending Applications before SCFDC 

(Deb. 20. Vo\. XXVII. 09-08-2002) 
Col. 173-74 

-Sclledaled Areas 
Commission for Scheduled AreD7ribes 

(Deb. IS, Vo\. XXVII, 02-08-2002) 
Col. 46-49 

Transfer of Land in Scheduled Areas 
(Deb. 12, Vol. XXVII. 30-07-2002) 
CoI.4SS 

Scb.lanblps 
Scholarship for Encouraging Scientific: Temper 

(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 388 

Scbooll 
Coaching Facilities at School Level 

(Deb. 13, Vol. XXVII. 31-07·2002) 
Col. 273-74 

Computm in Schools 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Cot. 281-82 

DonationlFund taken by the Government 
Aided Schools 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 76 

Enrolment in Schools 
(Deb. 7. Vo\. XXVI, 23-07-2002) 
Col. 129-30 

Indian Schools Abroad 

School Timing 
(Deb. 7. Vol. XXVI. 23-07-'2002) 
Col. 219 

Sdeace &. 'IKIlaeIecY 
Funding for Research in Centre for Biocbemical 

Technology (CSIR) 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 281-82 

Gas Hydrates Exploration and Technology 
Development for Extractioo 

• 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Cot. 63-64 

Inculcative Interest of Science and Technology 
in Students 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Cot.IS9 

Innovations Achieved in Science and 
Technology 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Cot. 199 

Mobile Science Exhibition Unit 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 282-84 

Patents on Science and Technological 
Innovations 
(Deb. 12. Vo\. XXVII. 30-07-2002) 
CoI.4S3-S4 

Science and Technology Related InfrasIruduraI 
Facilities in Madhya Pradesh 
(Deb. 12, Vo\. XXVII, 30-07-2002) 
Col. 173 

1\vo Time Zones for the Country 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Cot. 196 

Upgradation of Science and Technology 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 126 

(Deb. 8, Vol. XXVI, 24-07-2002) Science City 
CoLJ13·14 ... 

Need" to provide financial assistance to 
Government of Bihar for construction of 
buildings for primary schools in 
MuzzaffiIrpur Parliamentary Constituency 
(MUR 377) 
(Deb. 2, Vol. XXVL 16-07-2002) 
Cot. 526-27 

Science City in Hyderabad 
(Deb. II, Vol. XXVII, 29-07-2002) 
Cot. 171 

Scleatlftc Institute 
Slate of Scientific Institute 

(Deb. 7, Vol. XXVI, 23-07-2002) 
Cot.224-lS 
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Sdatlllc 1'UIper 
Sc:hoImbip Cor I!Dc:aunaiDI Seiealific'1"emper 

(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 388 

Sdfttlltl 
AIiOc:.tioa Cor TOIIII of Sc:ientiIIIIOff 

(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 179-25<1 

Conuniaee to Study WoItted Conditions of 
SdaItiItI 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 101 

HiriDI of EmiDCftt Seientists aner the 
Retirement 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 214-15 

Scrap 

Aati-DuaIpiDa 011 Steel Meitina ScnIp 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. S6-S1 

Priees of Steel MaIaiaIIDd Sc:np 
(Deb. 3, Vol. XXVI, 17-01-2002) 
Col. 1S-22 

Sale oCScrap 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 170-75 

SlIip8laDta Smp 
(Deb. 3, Vol. XXVI. 17-07-2002) 
Coll66-67 

ICJ" STI 
ASICSIIIICDt of SCalST Seieatists for 

PromoIioa ill CSIR 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 344-45 • 

AIIiItance to SCsIS1i 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 138--46 

AIroeitiea 011 SCatSn 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 27-28 

CommiIIioD for ScheduJedAreuft'ribes 
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Col. 139 

HOItds for SCIST StudcDtI 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 1()4......()9 

IDelusioa ill ST Lilt 
(Dcb. S, Vol. XXVI, 19-07-2002) 
Col. 62 

Loan to Fanners, Women and SCIST 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 131 

Mandatory Quota for SClSTIOBC 
(Deb. 14, Vol. XXVll, 01-01-2002)' 
Col. 133-34 

NCE Fac:ility to SCIIS1i 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 65-66 



SUBJBCTINDEX 235 
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Need to proVide reservation to SCslSTs in 
private sector and Educational Institutions 
(MUR 377) 
(Deb. 4, Vol. XXVI, IS-07-2002) 
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Need to treat Gond Community of 
Maharashtra u a separate tribe in Part IX 
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Residential Schools for SCIST 
(Deb. 20, Vol. XXVII. 09-08-2002) 
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Col. 65-70 

Seminar on National Security 
1 (Deb. 12, Vol. XXVII, 30-07-1002) 
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Col. 244-45 



238 LOKSABHA 

SGEY 
Role of Public Sector 8Inb under SOEY 
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Col. 76-77 .... 

SIDBI 
Role of SlDBI in ~EIItem Slates 

(Deb. 3, Vol. XXVI. 17·07.2002) 
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CoI.303~S . 

Small Saving Sc:bane 
(Deb. 20, Vol. XXVII, 09-08-2002) 
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Col. 145 

Development of S51& in HiUy Areal 
(Deb. 8, Vol. XXVI, 24-07-2002) 
CoI.31G-II 

MNCs in Small Sc:ale Industries 
(Deb. 8, Vol. XXVI, 24-07-2002) 
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Col. 111-12 

Saake Vena 
Smugting ofSnakc VCDOm 

(Deb. 21, Vol. XXVII, 12-08-2002) 
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CoI.80-8S 
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Col. 127 

Speed Post in Maharashtra 
(Deb. 18, Vol. XXVII, 07-08-2002) 
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CoI.)""'8 

0ubCandina 1Ixes 
(Deb. IS, Vol. XXVII, 02-01-2002) • 
CoI.lOI~3 

Reduction in Tax 
(Deb. 21, Vol. XXVII, 12-08 .. 2002) 
Col. 196 

Reduction ofSalex 1U on Aviation Fuel 
(Dcb. 14, Vol. XXVII, 01-01-2002) 
Col. 109 

Services Sector under TIll Net 
(Deb. 20, Vol. XXVII, 09-08-2002) 
CoI.m"'3 

Suvidha Scbcme 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. lS3-54 

1U CoIIccaion 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 232-34 

Top 1U Payers 1U Deduction II Source 
(Dcb. 20, Vol. XXVII, 09-08-2002) (Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 114-15 Col. 273-74 

Well BcnpI Share ill 1Ixes 
(Deb. IS, Vol. XXVII, 02-01-2002) 
Col. 213-14 

1Uadu 
CctAG 0bIervIli0a 011 CoIIcctioa onua 

(Deb. iO, Vol. XXVII, 09-08-2002) 
Col. 283-84 

CoIIec:tion ofEmry 1U 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 153-$4 

Conviction Rae ,.t 1U CoIIecbaa 
(Deb. 20, Vol. XXVU, 09-08-2002) 
Col. 111-12 

BxpaIdiIure 011 CoIIec:tioa or .... 
(Deb. 20, Vol. XXVII. 09-01.2002) 
CoL 11·12 • 

PilIiDa of'C FonnI byTndera 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 274 

Tea 
Apemcnt willi 0IiIIa far 1t:a1ndc 

(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 295 

CGmmitIee for 'lea IndUItry ~ 
(Deb. 20, Vol. XXVII, 09-08-2002) \ 
CoL 199-200 , 

CoItofProductianof1Ca 
(Deb. 5, Vol. XXVI, 19.07-2002) 
Col. 316-17 

CIIItiftboa ofTca 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 214--16 

Impart or Poor Quality 'nil 
(Deb. 20, Vol. XXVII, 09-01-2002)"'" 
Col 224 

New VuictieI of,... 
(Deb. 5, Vol. XXVI, 19-01-2002) 
CoL 74 
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Opening-up of Ports for import of Tea from 
SriLanb 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 255 

Paid Holidays for Tea Pllllllation Workers 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 154 

Plantation of Tea and Coffee 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 63-64 

ProductioalExport of Tea 
(Deb. IS, Vol. XXVII, 02-08-2002) 
CoI.14s-47 

Revamping of Tea Auction System 
(Deb. IS, Vol. XXVII. 02-08-2002) 
Col. 300-301 

'he Workers 
Non-Payment of Sabuy to Tea Workers 

'&cllaical Cog ... 
Tedmical Courses 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 42S-26 

Techaleal laltltutloal 
Fake TccImicaI and Private FngineaingCollcga 

(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 33-34 

Opening ofNcwTcclmicallnstitutcs 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 323-24 

SettiDg up of Technical Institutions 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 363 

Wortcing ofTeclmical Institutions 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 274-75 

(Deb. 21, Vol. XXVII, 12-08-2002) Teclaaleal ServkeI 
Col. 127 

Outstanding Wage Arrears oflCa Workers 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 100-01 

Reimbursement of Social Cost ofTea Planters 
(Deb. 20, Vol. XXVII, 09-0S-2002) 
Col. 99-100 

Teacher lraIala, IDStltuta 

Committee to Study Worked ConditiODS of 
sa.cntists 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. lOS 

State of Scientific Institute 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 224-25 

TechaelocY Mlaloa. 
Opening of New Teacber Training IDStitutcs Technology Mission for Horticulture Crops 

(Deb. 12. Vol. XXVII, 30-07-2002) (Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 321 Col. 161~2 

Toelle" 
;' Appointment ofTcacbers and Principals 

(Deb. 12, Vol. XXVII. 30-07-2002) 
Col.167~ 

Shortage ofTcachcrs in CenuaI Schools 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 141-42 

lidllakal Advilory G .... p 
• Technical Advisory Oroup on Solid Wutc 

ManapmaIt 
• (Deb. 12, Vol. XXVII, 30-07-2002) 

Co\.64 
Techaleal C ••• 1taDcy Project 
Technical Consultancy Project for Pilak 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 30 

Technology Mission on Coconut 
(Deb. 16, Vol. XXVII, OS-OS-2002) 
Col. 124 

TechaolocY Partes 
Software Technology Paries 

(Deb. 13, Vol. XXVII, 31-07-2002) 
COI.SO--&S 

Tedlaoiocy SUctieu 
Technology Sanc:tionIImpoaed by U.S. 

(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 269 

Telaelka.Co. 
C.B.I. Raid on Tebelka.Com 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 86-87 
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nut IIydre Dew"", Cerpwa1IIa 
Works Policy of Tellri Hydro ~ 

Corpontion 
(Deb. 4. Vol. XXVI, 18-07-1001) 
Col. 121-23 

'NIrt IIydro-EIIctrtc PreJect 
Tebri Hydro-EIec:uic Project 

(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 65-66 

...... MidIdae F8dIlty 
TeJ.MediciniFICility in HOIpitais 

(Deb. 13, Vol. XXVII, 31-07-1002) 
CoLZ14-7S 

1'eIeaIaInalcad ... 
BIll 011 Recruitmcat ia the POICIIIDd TeIecam 

SccIur 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 10-12 

Devdopmcnl ofnlec 'wwnic:lboa 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. S6-S7 

FDI ia TcIecGm Sectar 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Coi.310 

Fundi allocated ror UpJI'adadoD or 
Telecuaw'U,M atiOIl SY*m 
(Deb. 13, Vol. XXVII, 31-07-1001) 
CoL26O-Q 

IatemItianaI Lq Dia1ance Licence 
(Deb. 18. yolo XXVII, 07-08-2002) 
CoL 212 

IavatmeDt by Fnoce Telecom in CeJluIar 
Sector 
(Deb. 13, Vol. XXVII, 31-07-2002) 
CoL 189-90 

Purd:IaIe ofEquipmeats 
(Deb. 18, Vol. XXVII, 07-08.2002) 
CoL IS5-56 

R.ec:ruitrnent ofTeIccGm McdIIDiaI 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 68-69 

Shortrail ill TeIecam ProducIiOIl 
(Deb. 3, Vol. XXVI, 17-07.2002) 
CoLlI7 ... 

'Ncam v.lueAddedScmoe 
(Deb. 2, Vol. XXVI, 16-07-1002) 
CoL 75-76 

TeJe.c:on .... iaAw hciIiIics 
(Deb. II, Vol. XXVII, 07-08-2002) 
Col. 2-3 

Telecom SenicIe FICiJitieI 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 263-64 

Telecom Switch Produccn 
(Deb. 13, Vol. XXVII, 31-07-2001) 
Col. 159 

~FICiI_iatheHilIyAreal 

(Deb. 18, Vol. XXVII, 07-08-1002) 
CoL S5-56 

Telephane AdaIaIa 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col.13I-U 

(Deb. 3, Vol. XXVI, 17-07-2002) 
CoL 144 

(Deb. " Vol. XXVI, 14-07-2002) 
Col. 297 
(Deb. 18. Vol. XXVII. 07-08-1002) 
Col. 190-92 ,..,. .. c._ ...... 

DELs ia NcIIth ~ States .. ~ 
(Dob. 13, Vol. XXVII, 31-07.2002)11 

Col. 116-18 T.,... Connedion in ua.andIIl 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 141 

(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 178--11 

(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 126-30 If. 

1'dIpItane ~ 
(Deb. 8, Vol. XXVI, 24-07-2002) 
CoL23l-34 
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(Deb. 13, Vol. XXVII. 31-07-2002) TelepbancEx~ 
Col. 120-21 

1eIephone ec. .... in JIImIU IIId ICIIIInir 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 221-23 

1e1epbonc ConIIectiona in JharkhInd 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 145-46 

Te1ephane Connec:tiona in Orilla 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 144-43 

Waitins Lilt for Telephone ConnectiOlll 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 151-63 

TeIepIIoae DIrectory 

1e1cphone Diredory 
(Deb. 18, Vol. XXVII, 07-01-2002) 
Col. 163 

'hIepIt .. e Esclwlpl 

CanstrucQon~P.xchanFBuiId"" 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 233-34 

Expansion of Telephone ExcbmJa 
(Deb. I. Vol. XXVI, %'4-07·2002) 
Cot. 111-83 

Fault lUte 
(Deb. II, Vol. XXVII, 07·01·2002) 
Col. 24-27 

(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 96-99 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 268-69 
(Deb. 13, Vol. XXVII, 31-G7-2002) 
Col. 132-35 
(Deb. II, Vol. XXVII, 07-08-2002) 
Col. 161 
(Deb. 18, Vol. XXVII, 07-G1-2002) 
Col. 98-104 
(Deb. 3, Vol. XXVI, 17·07-2002) 
Col. 175076,207-08 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 280--12 

Telephone EJu:bIIlgcs in Bihar 

(Deb. II. Vol. XXVII. 07·01·2002) 
Col. 67-68 

TeIepIloae Operaten 

Private Cellular Ope:raton 

(Deb. I, Vol. XXVI, 24-07·2002) 
Col. 263-70 

filep1loae(a) 

Allotment of PCOS to Youths 

(Deb. I, Vol. XXVI, 24-07·2002) 
Col. 293·94 

;Moderniution ofTeiephone Excblllaa Bidding in STD 
. (Deb. 18, Vol. XXVII, 07-GI·2002) 

Col. 35--37 .~ (Deb. 2, Vol. -XXVI. 16-07·2002) 

Modernisation ofTelephone Exchanges Col. 63 

(Deb. 8, Vol. XXVI, 24-01·2002) CeUuIar Li<:ences 
Col. 150-52 

Modenri..nOll ofTelepbone Exchanges 
(Ddt. 13, Vol. XXVII, 31·01·2002) 
Col. 122-24 

"Need to let up Wu. baed telephone exchange 
in Mallaleiali South 24 Pargana. in 
Sundarbana area. of West Bengal 
(MUR 377) 
(Deb. 9, Vol. XXVI, 2:5·07·2002) 
Col. 303-04 

(Deb. 13, Vol. XXVII, 31·07·2002) 
Col. 307 

Cellular Mobile TeJepboae Service 
(Deb. 8, Vol. XXVI, 24·01.2002) 
Col. 99·100 

Concession for Telephone Calls 

(Deb. I, Vol. XXVI, 24·01·2002) 
Col. 226-21 
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Damqe to Cables 
(Deb. Il, Vol. XXVII, 31-07-2002) 
Col. 121 

Decline in the TaIler 'of New Telephone 
Connections in Kamataka 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 117 

ExcasBilling 
(Deb. II, Vol. XXVII, 07-0B-2002) 
Col. 159-60 

Expansioa of Networt of PCOISTD BooIbs 
(Deb. 3, Vol. XXVI. 17-07-1002) 
Co1.3~2 

D..D Services by MTNL 
(Deb. B, Vol. XXVI, 14-07-2002) 
Col. IBI 

Issue of Licences to Private PIIrtiea for llDS 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 81-83 

Maintenance of Rural Telephone Network 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 90 

Opening of Public: Call Offices 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Co/. 276-77 

Out of Order Phones ill Bihar 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 122 

Payment orTdepbooe Bills 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 210-11 

PCOs at Railway Slatiaas 
(Deb. 13, Vo\. XXVII. 31-07-2002) 
Col. III . 

Pendina Applicatioa for BUlC: Telephone 
Pdities 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col.3S] 

Post Offices and PCOs ill Villqa 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 268-69 

Restriction OIl ~IDIISD IDd Internet Scrvica 
inJ&1C 

SnuuIinIofCdl .... 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 128-29 

ScUr Powtnd PboneI 
(Deb. 8, Vol. XXVI, 14-07-2002) 
Col. 298 

S11>JISD Call Rata 
(Deb. 18, Vol. XXVIt, 07-08-2002) 
Col. 69-70 

Telecom Facilities 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 217-22 

Tdephoae Facility to vmap PlIIChaym 
(Deb. \3. Vol. XXVII, 31-07-2002) 
Col. 286-87 

Tdephone Faults 
(Deb. 13. Vo\. XXVII. 31-07-2002) 
CoI.I23-IS 

Telephone SeIVic:a 
(Deb. 18, Vol. XXVII. 07-08-2002) 
CoI.17S-76 

Telepbone Servic:es in Oujand 
(Deb. 3. Vol. XXVI. 17-07-2002) 
Col. 210--12 

Ulle of Satellite Phone by Underworld 
(Deb. 17, Vol. XXVII. 06-0B-2002) 
Col. 21S 

Waitin& USl Cor TelephoDe C""'+:Iiona 
(Deb. 13, Vol. XXVII, 31-07-2002) 
CoI.307~ 

WLL ill Bk _ Jbartchand 
(Deb. 18, Vol. XXVII. 07-0B-2002'~ 
Col. 96-98 

WLL Service by BSNL 
(Deb. 8, Vol. XXVI, 2-4-07-2002) 
Col. 38-39 

TeIevIII •• 
Need to let up more 'IV b'IIIIIIIiftiaa cenua 

in the c:ounIIy lpeCially in Madaur and . 
Necmach Districtl of Mldhya PnIdcsh 
{MUR-377) .. 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 519-20 

Rules for Advertieemen1l 011 T. V. 
(Deb. 7, Vol. XXVI, 23-07-2002) (Deb. 4, Vol. XXVI, 18-07-2002) 
Col. lIS Col. 91 
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TeIeYIIIe. C .... e11 
DO COInpetitiaD with Private 0IIImeII 

(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 149 

InstaI:menr of Metro CbameIs 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 291-92 

Price for Frec-to-Air Qannels 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 129 

Storm BrewinJ over DO News 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 182 

1'IIevIIloII ...... nmme(.) 

EdllCItioaal Plopwmila 011 TV 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 314-15 

Need to Itt up • hish power dish aDtemIa at 
Khada PatIhIr in Sbimla ~ -ensure better 
reception ofT.v. Programmes (MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 413-14 

TaTarlam 

~Agreemcnt 

(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 148-54 

Conference of Custom Heads 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 195096 

Cross Border Tenoriam 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoI.13-lS 

DestructiOil of Terrorist Camps 
(Deb. 4, Vol. XXVI, 18-07-2002) 
CoI.22s--27 

Development Worb in J&K. 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 221-22 

Fight apinst Terrorism 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 304 

Global Tenoriam 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 152-54 

Pnming ofPopuiar Programmes InfillrltiOil of Al-Quaida Terrorists 
(Deb. 9, Vol. XXVI, 25-07-2002) (Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 276 Col. 146-47 

TeIevhI •• Serlala 
AdnrIe I!fI'ect of T.V. ScrialI on Childm1 

(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 27G-71 

Missing of DO Filei on Anny Serial 
I (Deb. 14, Vol. XXVII, 01-08-2002) 
, Col. 131-32 

Tnden 
Invitation of Tenders by NBCC 

(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 306-07 

Tende.r by IOCl for Construction .nd 
W Repairing Work 

(Deb. I ~ Vol. XXVII, 08-08-2002) 
~ Col. 71-72 

'l!8d11 Leaves 
Rehabilitation ofTendu Leaves FIII'IIleI'S 

(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 118 

lSI Activitia in Madhya Pradesh 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 47-49 

Meeting of Indo-U.S. Group on Counter 
Terrorism 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 162-63 . 

Meeting of Indo-US Group on Terrorism 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 311-12 

Militant Activities in North Eastern States 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 154-55 

Need to accord sanction to the propoW of 
Government ofTripura for modernization 
of police force to combat terrorism in the 
State (MUR 377) 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 438 
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PIt U&ina Drua Money far Tcnorism 
(Deb. 8, Vol. XXVI, 2 .... 07-2002) 
Col. 37 

'ICnoriIt Activities in JAK 
(Deb. 2, Vol. XXVI. 16-07-2002) 
CoI.104-OS 

Anat ofMilitIntB Ind Seizure of Pen Pistols 
(Deb. 7, Vol. xxvt. 23-07-2002) 
Col 11.17 

Foreip Mjlitalds in Valley 
(Deb. 7, Vol. XXVI, 23-07-2002) 

1 

1emJrist AUICb on VDC Col. 419-20 t 
(Deb. 9. Vol. XXVI. 2S-07-2OO2) ISP PIdcaJe for Militanb 
Col. liS (Deb. 7, Vol. XXVI, 23-07-2002) 

1f:rrori&t H~ in Nc:iJbbourinI CoImIria 
Col. 382 

(Deb. 12, Vol. XXVII. 30-07-2002) SDeakiDI ofMililantl in J&K 
Col. 168 (Deb. 4, Vol. XXVI, 18-07-2002) 

III1ikntion of Tenurisb 
(Deb. 7, Vol. XXVI. 23-07-2oo2) 
Col 404 

1..ahk8r-c-ToibaActivities in the Capital 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 361-62 

Col. 221 
1aIb with MiliC8ldl in AIIIIII 

(Deb. 2, Vol. XXVI, 16-07.20(2) 
CoI.3a.87 

Terrorilt HidinJ in MOIques 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 203-04 

Tnt .... 
Milibmt Activities in North EIIta'D Salta PrintiDI ofTen Books 

(Deb. 7, Vol. XXVI. 23-07-2002) (Deb. 2. Vol. XXVI, 16-07-2002) 
Col. IS4-SS Col. 141 

Tcrrocist Activities in UUarancbaI 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 169-70 

.......... ea.,. 
TcrroriIIs CmIpI in Pale 

(Deb. 8. Vol. XXVI, 
Col. 40 

TtrnriIt OIId1ts 
Activitica of LuIIU'-c-Toiba 

24-07-2002) 

(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 343 

Ban on 0rpniIIti0ns 

Text Books in Ou~ 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 2S-28 

Ta1IIe hUcy 
Revision ofTextilc Policy 

(Deb. 10, Vol. XXVI, 26-07.2002) 
CoI.S~ 

Textile Policy to Protect Small Powerloom. 
Ownm \ 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 87-89 

Tu .... Tn ..... entre 
Tranlfer ofTrUliD& Centre 

(Deb. 7. Vol. XXVI, 23-07-2002) (Deb. IS. Vol. XXVII. 02.08-2002) 
Co\. 165 Col. 296-97 

Ban on Tenorisl 0rpUati0lll TutU .. 
(Deb. 12. Vol. XXVII, 30-07.2002) 
Col. 172-73 Computer in Textile Indultry .~ 

(Deb. 1 S. Vol. XXVII, 02-08-2002) ; 
Osama Bi.D Laden Link' with Diamond Col. 2n.78 

Merchants 
(0 b 12 DecMe ofBxportOricnted Tcx:dle Units 

e. ,Vol. XXVII. )0-07·2002) (Deb. 15, Vol. XXVlI. 02-08.2002) 
Col. 147 Col. 233-35 
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Duty Conc:eaions in India by EU on Textiles 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. ISO-51 

Import Duty on Cotton IIId Silk 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 189 

Loans to Textile Mills 
(Deb. IS, Vol. XXVII. 02-08-2002) 
Col. 91-98 

Need 10 take nccaary steps to mike Empea 
Textile Mill II N .... viable (MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 299 

Pollution by Textiles Industry 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 239 

Prospects of Textile ExpoIts 
(Deb. 15, Vol. XXVII, 02-08-2002) 
CoI.16~7 

ReimbunemeDt for MSP 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 231-34 

Tlteatre 
Renovation of Ban Theatre, Tezpur 

(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 196-97 

neff 

TIIenall hwer 
ConsInac:tion WOltc. in Mejia Thermal Power 

Station 
(Deb. 19, Vol. XXVII, 08-08-2002) 
CoI.6J 

Need for early commiIaioning ofBobro ad 
Navinagar Thermal Power Stations 
(MUR 371) 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 356 

TlprTnff .......... 
Tiger TnIi' Programme 

(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 191 

Report ofWOltc.inI Group of Textiles 
(Deb. 20. Vol. XXVII, 09-08-2002) nl8ber 
Col. 91 

Scheme tor Textile Industry 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 265-66 

Use of Timber in Building Construction 
(Deb. 16, Vol. XXVII, 05-08-2002) 
CoI.M 

Textile Exports Need to divide die country into tr-'D differeat 
(Deb. 20, Vol. XXVII, 09-08-2002) standimf time zones (MUR 371) 
Col. 115-16 (Deb. 14. Vol. XXVII, 01-08-2002) 

naUud Col. 358 

Extradition Treaty with Thailand 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 232 

Flight ftom Kollcata to Beijing Via B.ok 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 211 

Free Trade Zone between India and Thailand 
(Deb. 18, Vol. XXVII, 07-08.2002) 
Col. 117' 

Visit of TouriltS to Thailand 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 146-47 

1Wo Time Zones for the Country 
(Deb. 12, Vol. XXVII. 30·07·2002) 
Col. 196 

TNEB 
Coal Based Power Projects by NTPC and 
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(Deb. II, Vol. XXVII, 29-07.2002) 

• Col. 162-63 
Workers Rendemf Jobless Due to Closure of 

Factories 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 193-94 

UNICEF Assistanc:c for Drinking Water 
Projec:ts 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 183-84 

UNICEF Equipment to 6 New ICDS Cells 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 67 

UDIoa Carbide Cerpondioa 

Extradition of Union Carbide Corporatioo 
OJier 
(Deb. 18, Vol. XXVII, 07-08·2002) 
Col. 95-96 

UDIted KIqdoa 
Bilateral Agreement between India and UK 

(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 273·74 

Flights from Hyderabad to UK and US 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 342-43 

International Flights to USA and UK 
(Deb. I, Vol. XXVI, 15·07-2002) 
Col. 135-36 

lnvestment by U.K. in Petroleum and Gas 
Exploratioo .. 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 81-12 

Joint U.s. British Military Monitorina Fon:e 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 162 

Visit ofOritiah Foreign Secretary 
(Deb. 8. Vol. XXVI, 24-07-2002) 
Col. 84-85 
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UatYerall ........... . f'nIraaae 
lDclusion ofHcpetitis and Otlc:kca Pox ill UIP 

(Deb. I. Vol. XXVI. 24-07·2002) 
Col. 177-79 

Uah ..... deI 
AdditioftaI GnIIIts 10 Universities 

(Deb. 7. Vol. XXVI, 23-07·2002) 
Col. 11-100 

Allam University, Si!cbar 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 67 

a.n on Creation of Posts 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 115-87 

Bogus Cenific:ata by Univenities 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 225 

Centrallhlivenitiel 
(Deb. 17, Vol. XXVII, 06-01.2002) 
Col. 77-79 

CamllhIivcrsity at Kolm.j_ 
(Deb. 12, Vol. XXVII, 30-67-2002) 
Col. 407 

CoDeaa ofDdhi University 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 444-45 

Deemed Univenilies 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 74 

Deemed Universities Status IOCoIIeJa 
(Deb. 17. Vol. xxvn, 06-08-2002) 
Col. 221-29 

Delhi University 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 178 

F.M.RadiQ Station for Educational Purpose 
(Deb. 17, Vol. XXVII, 06-08-20(2) 
Col. 246 

faUing Quality Education in Universities 
(Deb. 12, Vol. XXVII, 30-07-20(2) 
C41.4S2-S3 

Grants 10 Varioua Universities 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 301-62 

HIIUIlIIeIIt to SC Students in OU's PO Men's 
Hostel 
(Deb. 12; Vol. XXVII, 30-67-2(02) 
Col. 139 

lamia MiUia Islimia 
(Deb. 12, Vol. XXVII, 30-01-2002) 
Co1.16~7 

Misleading of Youths by Fib University 
(Deb. 12, Vol. XXVII, 30-07-2(02) 
Col. 21S-16 

Multi CImpus University 
(Deb. 7. Vol. XXVI. 23-07·2002) 
Col. lSI-59 

National Maritime Ul'livenity 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 188 

Need to look into the problems beina fated by 
the IIttMients of Mizonm University in 
seeking admission iI'I other Universities 
(MUR-377) 
(Deb. 13, Vol. XXVlI, 31-07.2002) 
Col. 391·92 

0ImInia University 
(Deb. 17, Vol. XXVII, 06-08·2002) 
Col. 222·23 

Samlait Depanmcnt iI'I Hyderabld University 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 441 

Setting up of Open Universities 
(Deb. 17, Vol. XXVII, 06-08.2002) 
Col. 80-81 

Test Question Papers for Delhi University 
(Deb. 7, Vol. XXVl, 23·07-2002) 
Col. 123·24 

VIC8IIt POlIs in UniversitiealColleges of1lmil 
Nadu 
(Deb. 7, Vol. XXVI, 23-07.20(2) 
Col. 424 

Varsity SIatus to IlJItitulions/f Ike Universities 
(Deb. 12, Vol. XXVII, 30-07·2002.\1 ( 
Col. 449-52 

Women's Universities 
(Deb. 17. Vol. XXVII. 06-08-20(2) 
Col. 247-48 
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Vlllawf .. arpa ....... 
Ban on Orpoiubona in 1imiI Nwlu 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 231-32 

Criminal OwgesApinst NSCN (1M) Leaders 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 226 

UNO 

Role ofUN Secretary-Gencral in SoUlb Asian 
Region 
(Deb. ll, Vol. XXVII, 31-07-2002) 
Col. 299-300 

Special ScuiOll 011 Cllildren in New York 

v ...... DeftIopmat 
AssistaDcc UIICIa' Mep City Project 

(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 265-6B 

Joint Projects by India and IrID 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 106-07 

Urban Infiuttucture Facilities 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 112-13 

Zonal Development PIal'I of Zone ·c' 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 287-91 

(Deb. 17, Vol. XXVII, 06-0B-2002) Urb .. W.ters.ppIy~ 
Col. S4-55 

UN Convention on Genocide 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col.1S9 

UNO Population Fund 
(Deb. 18, Vol. XXVII, 07-0B-2002) 
Col. 57-5B 

UNO Report on Human Development 
(Deb. 17, Vol. XXVII, 06-0B-2002) 
Col. 178-85 

Vntouchablllty 

Untouchability Prone A.JUS 
(Deb. IS, Vol. XXVII, 02-0B-2002) 
Col. 215-16 

VPSC 
UPSC 

Accelerated Vrban Water Supply ProJiIllVDC 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 364--96 

Urbuisadoll 

Impact of Urbanisation of Health and 
Environment 
(Deb. 16, Vol. XXVII, 05-0B-2002) 
Col.20-21 

Urdu 
Urdu in Kendriya Vidya1ayas 

(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 270 

USA 
ACCOUIItinJ Scam in US 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 137-38 

{Deb. 3, Vol. 
Col. 2B6-B7 

XXVI, 17-07-2002) Agricultural Trade Reforms by US 

UPSC 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 14546 

UrbaaA .... 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 198 

Cooperation on Missile Defence System wi1h 
U.S. 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 165 

Postal Services in Rural and Urban Areas Flights tiom Hyderabad to UK and US 
(Deb.)3, Vol. XXVII, 31-07-2002) (Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 322-23 Col. 342-43 

Unemployed Youth in Rural rmd Urban Areas Indo-US Bio-Tech Alliance 
(Deb. 16, Vol. XXVII, 05-08-2002) (Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 113-14 C.ol. 137-38 
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IntemaIioDaJ Flights to USA and UK 
(Deb. I, Vol. XXVI, 15-07-1001) 
CoL 135-136 

Joiut Bxerclle with USA 

Need to IIfepIn:I the iRlmllt of inYellon of 
Unit Trust of India (},fUR 377) 
(Deb. 9, Vol. XXVI, 15-07-2001) 
Cot 300 

(Deb. 14, Vol. XXVII, 01-08-1002) SpDIIIIln for un 
Col. lS~51 (Deb. 20, Vol. XXVII, 09-08-2002) 

JoiDt U.S. British MUia.y MooitoriDa Pene Col. 229-30 

(Deb. " Vol. XXVl, 24-07-2002) Unit-64Sdaeme 
Col. 162 (Deb. IS, Vol. XXVII, 02-08-2002) 

Meeting of Indo-U.S. Group OD Counter 
Terrorism 
(Deb. 18, Vol. XXVII, 07·0B-2002) 
Col. 162-63 

Need to introduce adequate Air India Flights 
from Hyderabad to USA and Eu-:ope 
(MUR-377) 
(Deb. 6, Vol. XXVl, 22-07-2002) 
Col. 410 

Pamissioo so U.S. Navy Ship 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 114-15 

Teclmology Sanctions Impelled by U.S. 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 269 

U.S. Aid to Pat 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 75-76 

US Coilipellsation 10 F.mJieI oflndilns Killed 
in wrc Attack 
(Deb. S, Vol. XXVI, 24-07-20(2) 
Col. 292 

US Patent for Cow Urine 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 195·96 

Vilit of Indian Team to USA 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 271 

Visit of U.S. Secretary of State 
(Deb. 18, Vol. XXVII, 07-0B-2oo2) 
Col. 58-59 

un 
Asset Reconstruction Fund 

(Deb. IS. Vol. XXVll, 02-08-2002) 
CoI.SI 

Col. 157·58 
un Stlke in ITC 

(Deb. IS, Vol. XXVII, 02-08·2001) 
Col. 2S6-S7 

un Stake in un Bank 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 215 

Uttar PndeIII 
Alleged Anest of an MP by Jaunpur Poilu 

(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 498--501 

Automatic Teller MlICbines in Uttar Pr1IdeIh 
(Deb. IS, Vol. XXVII, 01·08-2002) 
Col. 189-94 

Construction and RepairiRJ of NH. in Uttar 
PnIdeIb 
(Deb. I, Vol. XXVI, 1S-07-2oo2) 
Col. 245 

ConIInIcticn of New Bridges in U.P. 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 205-06 

Constructioo of Outer Ring ROIdI 
(Deb. 17, Vol. XXVII, 06·08-2002) 
Col. 298-99 

Deforestation in Himalayan Region 
(Deb. II, Vol. XXVII, 29-07·2002) 
CollS4-55 

EAS in Uttar PradcIh 
(Deb. 12, Vol. XXVII, 30·01-2002) 
Col. 159-60 

Employment Exchanges in Uttar PnIdcIh 
(Deb. I, Vol. XXVI, 15·07-2002) 
Col. 154--58 

Fire in Shoe PIClor)' lit Apa 
(Deb. I. Vol. XXVI, \5-07·2002) 
Col. 167-12 
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Flood Control in Uttar Pradesh 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 176--80 

IAV in Uttar Pradesh and Bibar 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 192--94 

Literacy Mission 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 405 

Milk Production in U.P. 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 125-26 

Need for constnlCtion of a bypasS on National 
Highway at Modi Nagar in Ghaziabad 
District, U.P.(MUR-377) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 186 

Need for c:onstruc:tion of more fly-overs on 
railway c:rossinp in Kanpur, Uttar Pradesh 
(MUR 377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 523 

Need to expedite construction work of 
Doordarshlll building lit Gonkhpur, U.P. 
(MUR 377) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 356-57 

Need to include left out Yinages for COIIIttUc:tion 
oflink roads under PrIdbIn Mantri Grmt.in 
Sadak Vojana particularly in Jalesar 
Parliamentary Constituency, U.P. 
(MUR-377) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 390-91 

Need to link Agra with other impor1lllt citics 
in the country by introducing more trains 
(MUR 377) 
(Deb. 2, Vol. XXYI, 16-07-2002) 
Col. 5l4-lS 

Need to provide financial assistance to 
Government ofU .P. for providing relief to 
the people affected by drought in 
Moradabad Parliamentary Constituency 
(MUR 377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 527-28 

Need to provide financial assistance to 
government of Uttar Pradesh for free 
borewell in drought affected areas of 
Bundelkhand region (MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 525 

Need to Provide Financ:ial Assistance to the 
Government of Uttar Pradesh for earty 
c:ompIetion of Kanhar lnigation Project in 
Sonbhadra District (MUR 371) 
(Deb. 4, Vol. XXVI,. 18-07-2002) 
Col. 281 

Need to provide financ:ia1 usi&tlnc:e to the 
Government ofUttar Pradesh to solve acute 
drinking water problem in Etawah 
Paliarnentary Constituency (MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 439 

Need to Provide Stoppage ofHowrab-Jodhpur 
Express at Flltchpur Railway Station, Uttar 
Pradesh (MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 436 

Need to set up a F.M. Radio Station in Mau 
district, U.P. (MUR 371) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 527 

Offic:es of National Seeds Corporation in Uttar 
Pradesh 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 243-44 

Promotion ofTourism in U.P. 
(Deb. I, Vol. XXVI, IS-07-2002) 
Col. 206-07 

Promotion of Tourism in Uttar Pradesh 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 91-92 

Recruitment Tragedy in Ludmow 
(Deb. 19, Voi. XXVII, 08-08-2002) 
Col. 228 

Removal of Coin Collec:tion Boxes by PCO 
Holders 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 87-88 

Scheme for Promotion of Apiculture in U .P. 
(Deb. 21, Vol. XXVII, 12-08.2002) 
CoI.~9 



270 LOIC.SABHA 

Setting up orWate EIICIJ)' Plant orGhazipur 1errori1t Activities in UttIranebaI 
(Deb. 14, Vol. XXVII, 01-01-2002) (Deb. 12, Vo\. XXVII, 30-07.2002) 
Col. 172 Col. 169-70 

Sot1II Awan:ness Propanllllel 
(Deb. S, Vol. XXVI, 19-07·2002) 
Col. 11-82 

Supply of Coal 
(Deb. 17, Vo\. XXVII, 06-01-2002) 
Col. 17 ..... 75 

'I1IermII Power Plats in U.P. 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col.1l6-27 

Underpouad Cable in Uttar PrwIesh 
(Deb. I, Vol. XXVI, 24-07·2002) 
Col. 180-81 

Wortd·Bank Aid to Uttar PrIdeIh 
(Deb. 20, Vo\. XXVII, 09·08·2002) 
Col. 113-14 

uu. ....... 
ConstnM::tion of RoB in Aadbra PradeIb .xi 

UUaranchaI 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 206-15 

De1oelopmuil of Gathmuttesbwar 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 133 

Pending briptioD ProjccaI or AndIn Pndab 
IDd UUarandIal 
(Deb. 21, Vol. XXVII, 12-08·2002) 
CoI.212-f6 

Pr.thIn Man Gram SInk yep.. 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 167-68 

V ... , ... 

Dynamic Policy of Railways to Fill up Vacant 
Seals 
(Deb. 19, Vol. XXVII, 01-08·2002) 
Col. 169-70 

Vacancies in All India Service Cadres 
(Deb. 18, Vol. XXVII, 07·01·2002) 
Col. lOS 

VacaJIcies in Fast Trade Courts 
(Deb. 14, Vol. XXVII. 01-08·2002) 
Col. 192-9.4 

Vacancies in Zonal Railways 
(Deb. 14, Vol. XXVII, 01·01·2002) 
Col. 312-13 

Vacancies of Judaa in Subordinate Courts or 
India 
(Deb. 14. Vol. XXVII, 01-08·2002) 
Col. 111·12 

Vacant Posta 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 61-69 
(Deb. 17, Vol. XXVII, 06·01·2002) 
Col. 157-59 

It· 
YIcInl"'iD~ ofTwniJ 

N.tu 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 424 

v..tPOlllof JucIpI ill ~ HiJhOut 
(Deb. 14, Vol. XXVII, 01-01-2002) 

Rail Projects ill Uctalbl:ltal Col. 126-27 
(Deb. 19, Vol. XXVII, 01-01-2002) v.c.t POIlIIIIICIer the Mi"iawv 
Col. 67-68 -I 

(Dcb. 7, Vol. XXVI, 23-07-2002) 
Raervea or Petrol in A.P.1Dd Uttmnc:baI 

(Deb. 19, Vol. XXVII, 01.08-2002) 
Col. 236-37 

SeainI upofGIaceoIcv CaIre in uu.-:hII 
(Deb. 2, Vol. XXVI, 16.07-2002) 
Col. 101-02 

Tdcpbone COIIIIIClioD ill Ucta-anchIJ 
(Dcb. 3, Vol. XXVI, 17.07-2002) 
Col. 141 

Col. 357 

Vacda..-
AIDS Vaceine 

(Deb. 3. Vol. XXVI, 17-07·2002) 
Col. 367 

Developmaat ofH1V/AIDS VII:cUIes 
(Deb. 17, Vol. XXVII, 06·01·2002) 
Col. 175-77.:'" 
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DNA Drugs and Vaccines Outside the Ambit 
of DPCO-2002 
(Deb. 17, Vol. XXVll, 06-08-2002) 
Col. 223 

Vedic Rnearcla Cam 
Vedic Research Centre 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 148 

Family WelfaJelVaccination Programme Vecetables 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 163-64 

Hepatitis-B 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 237-39 

(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 246-47 

Need to implement pilot project of Hepatitis-
B Vaccination in Mumbai (MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 298 

Vaccine for Rabies 
lDeb. 8, Vol. XXVI, 24-07-2002) 
Col. 10 

(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 79 

Vaedae lastitute 

Development of Vaccine Institute, Belgaun 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 93-94 

Valmlkl Ambedkar Awu Y_Jan 
Amount Earmarked for Valmiki Ambedkar 

AwaaYojana 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 118-20 

Valmiki Ambedk.ar AwlS Yojana 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 172-92 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 167 

Value Added Servke 
• Value Added Service in RJljasthan 

• 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col 224-25 

Vayudeet 
Position of Vayudoot 

(Deb. II, Vol. XXVII, 29·07-2002) 
CoI.JS4 

Establishment of Rural Cooperatives for 
Marketing Fruits and Vegetables 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 197-98 

Preservation of Fruits and Vegetables 
(Deb. I, Vol. XXVI, 15-07-2002) 
Co\. 232 

Production of Fruits, Vegetables and 
Floriculture 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 218-20 

Virus Resistant Varieties to Tomatoes 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 49-50 

Vellicles 

Air Pollution by Trucks 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 220-21 

Ban on Movement of All Kind of Goods 
Vehicles by SC 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 246-47 

Export of Cars IIIld Motorbikes 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 76-n 

Registration of Euro-l1 Vehicles 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 123-24 

Registration System of Vehicles 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 194-95 

Vehicular Pollution 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 281 

Velilcles ReclstratloD Plates 

New 1yPe of Vehicles Registeratioo Plates 
(Deb. I, Vol. XXVI, IS-07-2002) 
Col. 286 
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Veaezaela 

Ammonia Urea Plant in Venezuela 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 75-76 

VIde. CufcRllft TedlaolecY 
Usage of Video Cooference TechnoJosy 

(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 187 

VkhoGaIHl_ 

Lowering the Brain Activities 

VlPSecartty 
Security to Members ofPlrliament 

(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 101 

VIP Security 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 387-88 

Vin. 
Couon Crop Wuted by Virus 

(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 272-73 

(Deb. 18, Vol. XXVII, 07-08-2002) Vila 
Col. 66 Cancellation of VIlIS 

VIda .. 
Purchase of Oilf.elds by ONGC Videsh in 

VIdnam 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 1~7 

v ...... ceCues 

Action against OffICials 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 71 

Vllila.u Depa ...... 

Action Taken on Civil SerwnII by ViJilance 
Department 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 84 

ViUace(.) 

(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 287081 

DiffICUlties in Genina Visas 
(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 120 

Fake Visa RaI:ket 
(Deb. 17, Vol. XXVII, 06-01-2002) 
CoI.20S-06 

Liberaliabon of Visa Norms 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 231 

Multiple Entry VIM 
(Deb. II, Vol. XXVII, 07-01-2002) 
Col. 139-40 

Itab1ctionI on Vi-. 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col 186 

Villages under HadIkarJha Gnm Vibs Yojana VIII 011 Arrival 
(Deb. 10, Vol. XXVI, 26-07-2002) (Deb. 21. Vol. XXVII, 12..01-2002) 
Col. 46--47 Col. 169 

Vt.lacc 
Violence in and Around Delhi 

(Deb. 2. Vol. XXVI, 16-07-2002) 
Col 371-72 

VIOlence in Jhadchand 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 271 

VlPBddIap 

Walei' Meters IlIItaIled in VIP Buildinp 
(Deb. 17. Vol. XXVII, 06-08.2002) 
CoI.82-84 

V ........ Id •• _ 

ShoruIp otVoc.IionaI ScbooIt IIId Col", 
(Deb. 7, Vol. XXVI, 23-07·2002) 
Col. 161-71 

Vea ...... 1teUb1llta .... ee.m. 
VocahonaJ Rdlabitilltion CenIra 

(Deb. 1 S. Vol. XXVII, 02-0a-2002) 
Col. 164 

VeaUH.I ........... 
VocatioaaI TrainiftJ (or Tribal Area 

(Deb. 5, Vol. XXVI. 19·0'-2002) 
Col. '4-75 
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\tationaI TraininJ Project 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 202-03 

V .... tary Orpalatie •• 
Grants of Voluntary Orpnisations 

(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 36-37 

Participation of NGOs/Voluntary 
OrpnilBtions 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 188 

Pollution Control throush Voluntary 
Orsllllisation 
(Deb. II, Vol. XXVII, 29-07-2002) 
CoJ.176 

Promotion of Tribal Rural Art and Culture by 
Voluntary Orpnisation. 
(Deb. I, Vol. XXVI, I S-07-2002) 
Col. 244 

V ...... ry Redrtalftt SeIIe.e 
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Col. 82·84 

W.ler ReMurces 
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Col. 326-27 

Watcnlled DeY...,...' 
CAG Repon on Watershed Development 

Prograrnme 
(Deb. 7, Vol. XXVI, 23-07-2002) 
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Col. 268 

W.cershed Development Programme 
(Deb. 2, Vol. XXVI, 16-07-2002) 
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Col. 279-80 

WIdftos 
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Col. 1Il-17 

W .... W ..... hra 
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lrre&ularities on Emi,mion of Low-Paid 
Workers 
(Deb. 6, Vol. XXVI, 22-07-2002) 
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First Report of Working Group on ThIde Laws 

adWTO 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 135-37 

PropallDel PUDded by World Bank 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 44 

Water Related Scheme of World Bank 
(Deb. 6, Vol. XXVI, 22-07-2082) 
Col. 156 

World Bank Aid for AIDS 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 59-60 

Report of Work ina Group of Textiles World Bank Aid for Projects 
(Deb. 20, Vol. XXVII, 09-08-2002) (Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 91 Col. 230-31 

WorIaaeD 
Camps to Judse the Skills of Workmen in 

TecbnitaJ Fields 
(Deb. 2, Vol. 
Col. 246-47 

WorIcIItap(.) 

XXVI, 16-07-2002) 

World 8anIt Aid for TrIasportatioa 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 240-43 

World Bank Aid to Uaar Pradesh 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 113-14 

Worbhop on Pollution Control World 8anIt Aided Health Projects 
(Deb. 16, Vol. XXVII, 05-08-2002) (Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 348-49 

WorldBuk 
Assistance by World Bank for Roads and 

Highways 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 61 

Assistance by World Bank 10 Develop 
Agriculture 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 30-32 

Assistance of World Bank in J&:K 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 143 

Assistance of World Bank to Bihar 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 59-60 

Cancellation of Loan by World Bank 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 149-50 

Establishment of Hospitals with World Bank 
Assistance 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 121-22 

Col. 153 
World Bank Aided Projects in North Eastern 

States 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 90-92 

World Bank Aided Projects in Puqjab 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 201-02 

World Bank and ADB Loan to Rajuthan 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 289-94 

World Bank and International Development 
Forum 
(Deb. 10, Vol. XXVI, 26-07-2002) 
CoI.IU-29 

World Bank Assistance for Educational 
Reforms of Kamllblka 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 117 

World 8anIt Assistance for HOIpitala 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 146 
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World SInk AssistIDce for PMGSY 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 346-47 

WarldBd:AssisUnce for w.rM8nqemmJt 
(Deb. I S, Vol. XXVII, 02-01-2002) 
Col. 222-24 

World Bank LoIn 

Werid SaIlUBlt 

World Summit on Children 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 420 

World Summit on Children 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoI.2ll 

(Deb. S, Vol. 
CoI.7S-77 

XXVI, 19-07-2002) WorIdSummitonSuslainabieDevelopment 

WorIdBanlt LoIn for Completion ofNIIional 
Highway Project 
(Deb. I, Vol. XXVI, 1S-07-2002) 
Col. 197 

World Bank Loan for Improvement of Orand 
TrunJc Ro.d 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 82-84 

World Bank Loan for MRVC·MlJI'P 
(Deb .• , Vol. XXVI, 18-07-2002) 
Col. 177-71 

World BIIIk Loan for Warcr Supply Scbcmes 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 97 

World BIIIk Loan to KInudIb for Poverty 
Rcduc:tion 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 175-76 

World Bank Loan to Pat. 
(Deb. II, Vol. XXVII, 07-01-2002) 
Col. 129-30 

World Bank Loan to Power Grid CorporIrion 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 94-95 

Werld Reritap M ....... 

NOOttMWorIdHmD~M~ 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 113-14 

Inclusion of Mahabodhi Temple in World 
Heritage Lilt 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 17-18 

World Hcritaae Monuments 
(Deb. 16, Vol. XXVII. 05-08-2002) 
CoI.3S6-60 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 231 

wrcAaadt 
US Coii4JClllllltion to Familia of Indians Killed 

in WTC Attack 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 292 

WTO 
First Report ofWorting Group on lTade Laws 

and WTO 
(Deb. 20, Vol. XXVII. 09-01-2002) 
CoI.llS-37 

India to Approach wro 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 137-31 

Mectifta with wro Priwtisation of PSU, 
(Deb. IS, Vol. XXVII, 02-01-2002) 
Col. 11--13 

MoU between FICCI and WTO Consultation 
CcaIre. Shanghai 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 174 

Non-TariffBlnim by E.U. 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 2·3 

StnIaqy for wro TaIb 
(Deb. IS, Vol. XXVII, 02-01-2002) 
Col. 46 

WTO Meeting on Textiles and Clothing 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. lS8-59 

v ..... Aeu..PIaa 
JIpIIICIC Aid for YImUIIa Ac:tion Plan 

(Deb. I, Vol. XXVI, 1S-07-2002) 
Col. 74-" 

,4 
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Yam 

Anti-Dumping on Acrylic Yam 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 101-02 

Spinning ofHanIc Yam 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 308-10 

Supply of Yam 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 154-56 

Yatrl NIwas 

Opening of New Hotels and Yatri Niwas 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 36-37 

Yep 
Linking of Ayurveda and Yoga with Tourism 

(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 355-56 

Opening of Yoga Institutes 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 133-34 

Youtll TraIDIDI Ceutres 

Youth Training Centres 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 163 

Yoatll. 
Award to Youths 

(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 61-62 

Declining Reading Habit Amongst youth 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 267-68 

Grants under Youth ProgiiliDil.e 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 130 

Licence to Unemployed Educated Youths 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 92-93 

Mis\eading of youths by Fake UDiversity 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 215-16 

Training to Women and Educated Youth 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoJ.242-44 

ZGo 
Development of Zoos in Rajasthan 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 206 

Paucity ofBwc Facilities in Delhi Zoo 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 126 

ZooJotlcal Sarvey o'ladia 
Survey of Endangered Species by ZSI 

(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 364-65 
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A. Nareodra, Sbrl 
Additional Houses under lAY 

(Deb. 2, Vol. XXVI, 16·07·2002) 
Col. 248-50 

AdveTtlsements to Newspapers, Doordarshan 
and Akashwani 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col. 196-208 

Agriculture and Rural Debt Relief Scheme 
(Deb. 20, Vol. XXVII, 09·08·2002) 
Col. 223·24 

AIDS Awareness Campaign 
(Deb. 18, Vol. XXVII, 07·08-2002) 
Col. 165-66 

Airbus Deal Scam 
(Deb. 16, Vol. XXVII, OS-OS·2002) 
C:>1. 2S6 

Allocation of Funds under Women and Child 
Development Scheme 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 238---40 

Allotment of PCOS to Youths 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 293·94 

Almaty Conference 
(Deb. 3, Vol. XXVI, 17·07·2002) 
Col. 252-53 

Amount Spent by Banks on Litigation 
(Deb. I S, Vol. XXVII, 02·08·2002) 
CoJ.301 

Amount Spent on Non·Conventional Energy 
(Deb. 14. Vol. XXVII, 01-08·2002) 
Col. 287·88 

Automobile Industries 
(Deb. 9. Vol. XXVI, 2S·07·2002) 
Co1.131-S9 

C.OoT Software Development Centres 
(Deb. 3, Vol. XXVI, 17-07·2002) 
Col. 272 

CBllftquiry apinlt Corrupt Officials 
(Deb. 17, Vol. XXVII, 06·0S-2002) 
Col. 303-04 

Committee on MediCal Delivery System 
(Deb. II, Vol. XXVII, 29·07-2002) 
Col. 143 

Construction of RoB in Andhra Pradesh and 
Uttarancllal 
(Deb. 4, Vol. XXVI. 18·07.2002) 
CoI.206-IS 

Construction ofYatri Niwas 
(Deb. 6. Vol. XXVI. 22-07·2002) 
Col. SS-S6 

Demand and Production ofSte.:! 
(Deb. lB. Vol. XXVII. 07·08·2002) 
Col. 207-OS 

Destruction of Terrorist Camps 
(Deb. 4, Vol. XXVI. 18-07·2002) 
Col. 225-27 

Development of Spans 
(Deb. 18. Vol. XXVII. 07·08-2002) 
Col. 112-14 

Earnings from Commercial Publicity 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col.9S 

Election in Kashmir 
(Deb. 2, Vol. XXVI. 16-07·2002) 
Col. 379-80 

Encouragement in Solar Energy in Andhra 
Pradesh 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 2S0 

EximBank 
(Deb. 20, Vol. XXVII, 09·08-2002) 
Col. 174-7S 

free Trade Agreement 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 31 

funds Allocation by finance Commission for 
Tourism 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 369·70 

Helicopter Driven by Drunken Pilot 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 44 

Herbal Medicines 
(Deb. 13, Vol. XXVII, 31·07"2002) 
Col. 275 

Identity Card for Labourers of Construction 
Worlt 
(Deb. I, Vol. XXVI, 15-07·2002) 
Col. 48-49 
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III.,art of PIutic Goods &om NepeI 
(Deb. 15, Vol. XXVII, 02-08-1002) 
Col. 211-13 

IDIuprabon ofSenUJ. OIl Power 
(Deb. 19, Vol. XXVII, 08-08-2002) 
CoI.58-S9 

Informatioa of'Rented Houle 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 139-41 

ImpcrIion of &pan Firma 
(Deb. 10, Vol. XXVI, 16-07-2002) 
Col. 223-24 

Participation in Alia Gamel 
. (Deb. 8, Vol. XXVI, 24-07-2002) 

Col. 129-30 
Peadini c..a of Accident in Claim Tribunals 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Cot 69-70 

I'aIdina lniption Projects of ADdbra PrIdah 
md tJaarmcbaI 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 212-16 

Power Production in ~utban 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 187-88 

~ Rural Enqy PnlpID&De PradbaD Mantri GrIm Sank Yojana 
(Deb. 14, Vol. xxvn, 01-0'-2002) (Deb. 17, Vol. XXVII, 06-08-1002) 
CoI.244-4S Col. 167-68 

malmellt in Power ProjecU 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Cot 174-78 

Joial Power Wortdaa Group 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Cot 147 

Loaa Sactioacd by HUDCO for Rural 
DewIopDent 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 69-70 

LOIIII UDder PMRY 
(Deb. 21, Vol. XXVII, 11-08-2002) 
Col. 170-76 

NABARD Puridins forCclallnlclion of'RaedI 
IIIdBridpl 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 311-13 

NCB Facility to SCaISn 
(Deb. 9, Vol. XXVI, 2S-07-2OO1) 
Col. 65-66 

New VIrietia ofTca 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 74 

Ncha ofCUlloml 0fficiIIa widl SmugIen 
(Deb. 10, Vol. XXVII, 09-01-2002) 
Col. 41-42 

0peniDa of POll otJice ill ADdIn Pr..teIh 
(Deb. ., Vol. XXVI, 24-07-2002) 
CoI.""'7 

Private Cell_ Operaton 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 268-70 

Production or PIddy 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 333-31 

Prop .... d Funded by World BaM 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col."" 

Promat1on ofTribll1Wral Art IIId Cubure by 
\VIunary 0rpDiuIi0ns 
(Deb. I, Vol. XXVI. 15-07-1001) 
Col. 244 

RecanIInIcIiOIl ofNHI ill AJIdhra PndcIb lAd 
UtIaruchII 
(Deb. I, Vol. XXVI, 15-07-1002) 
Col. 145-47 

R.equircmeat ofPatilizen lad lnIecticida ill 
AllIIn PndeIb 
(Deb. 12, Vol. XXVII, 30-07-1002) 
Col. 68-71 

Raerwt of Petrol in AI. end UtIInDc:hII 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 236-37 .. 

SIfcly of Mines Labounrs 
(Deb. 16, Vol. XXVII. OS-01-2002) •. ~ ~ 
CoI.344-4S 

SmuatitwofOoodl 
(Deb. IS, Vol. XXVII, 02-01-2002) 
Col. 279 
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Sp.ce Million Commission of Railway Safety 
(Deb. 13, Vol. XXVII, 31-07-2002) (Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 304-05 Col. 273 

Spread ofDiIeasa due to CNG nm Vehic:1es 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 196-97 

Telephone Connection in Uttaranc:ha1 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 141 

Telephone Connections 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 120-21 

Voluntary Retimnent 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 80-81 

AIMIaIlU, SlrI 0Iur 
MIIIUc:re in Kasimpura, Jammu (AM) 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 474-80 

AbdaIlalulUy. Slarl A.P. 
Railway Ac:cideRt in Punnoi 

(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 78-79 

AcUrIa, Slarl ... Deb 
Aucts and Profits of ONGC, BPCL and 

HPCL 
(Deb. 4, Vol. XXVI, \8-07-2002) 
Col. 60-61 

AaistInc:e to NGOs for Promoting Primary 
BducaIion 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 279-12 

BIwat Coking CoeI Limited 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoI.3JO..81 

Bbml Coking Coal Limited 
(Deb. 17, Vol. XXVII, 06-0'-2002) 
CoI.7S 

BIendiDa ofElhanol will Petrol 
(Deb. 14, Vol. XXVII, 01.08·2002) 
Col. 49 

CIoIure ofRaeln:h Extetllion Centres 
(Deb. 20, Vol. XXVII, 09·01-2002) . 
Col. 192 

Computers in Schools 
(Deb. 13, Vol. XXVII, 31.07.2002) 
Col. 281-82 

Cross Border Terrorism 
(Deb. 7, Vol. XXVI, 23-07.2002) 
CoI.I3-2S 

Dabhol Power Plant 
(Deb. 14, Vol. XXVII, 01-08-2002) 
CoJ.188-90 

Declaration of New National Highway 
(Deb. II, Vol. XXVII, 29-07.2002) 
Col. 213-15 

Development of Gartunukleshwar 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 133 

Disinvestment of VSNL 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 348-49 

Dues Payable to Employees in CPSUs 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 240 

Expansion of Public: Broadcasting Network 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 165-66 

Expenditure on Elementary Education 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 421 

Fall in IT spending 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 152-60 

Foreign Assistanc:e for T.B. 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 19-23 

Funds to States under APDP and Refonn 
Proprme 
Web. 19, Vol. XXVII, 01-0'·1002) 
0Dl. 11~1I 

Gnnt for NCES 
(Deb. 9, Vol. XXVI, 25·07-2002) 
Col. 275·76 

Handling ofFoodgrains by Private Agencies 
(Deb. 10, Vol. XXVI, 26·07-2002) 
Col. 35-36 
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Hike in Crude Oil Prices 
(Deb. 14. Vol. XXVII. 01·08·2002) 
Col. 242 

Impact ofGujaral RIots on Till CollectIon 
(Deb. 10. Vol. XXVI, 26-07-2002) 
Col. 173-74 . 

Indian Council of Historical Rescan:h 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 133-35 

Involvement of Nistad/Bankura in Reviving 
Decaying Craft 
(Deb 17. Vol. XXVII. 06-08-2002) 
Col 263 

JOint Indo-US Military Exercise 
(Deb. 4. Vol. XXVI. 111-07-2002) 
Col 165-66 

Merger of RRBs 
Web 10. Vol XXVI. 26-07-2002) 
Col. 219-21 

New Power Tariff PoliCY 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 19 

NGOs in Health Sector 
(Deb. 13, Vol. XXVII. 31-07·2002) 
Col. )07 

Old Rail Bridges 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 41-42 

Outstanding Bills ofThcnnaI Power Plants 
(Deb. 2. Vol. XXVI. 16·07·2002) 
Col. ISO-54 

P. E Investment in SIoc:k Market 
(Deb. 16, Vol. XXVII, OS·OB.2002) 
Col. 79 

Pnvatisatiorl of ElL 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 190-91 

RailwlI)' Zones 
(Deb. 4, Vol. XXVI, 18.07.2002) 
coI.n 

Re' Re..()rpniaalion or RallwlYl Zones 
(Deb. 4. Vol. XXVI. 11-07.1002) 
Cot. 263-66 • 

Rd'onn in Power Sector 
(Deb. 19, Vol. XXVII, 08.08-20(2) 
Col. 185.86 

Release of Poisonous Chemieals in Yamuna 
(Deb. I, Vol. XXVI. 15·07·2002) 
Col. 234-35 

Relief and Rehabilitatioo of the Riot Vi~ims 
in Gujarat (OUR 193) 
(Deb. 7, Vol. XXVI, 23·07·2002) 
CoI.44O-SO 

RevivalofllSCO 
(Deb. 3, Vol. XXVI. 17-07·2002) 
Col 119 

Royalty RaIeS of Coal 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 171·72 

Setting up of Power Plants during 10th aAd 
11th Plan 
(Deb. 9, Vol. XXVI, 25·07.2002) 
Col. 264-65 

Slate of Scientific Institute 
(Deb. 7. Vol. XXVI, 23·07·2002) 
Co1.1l4-2S 

Stockholm Convention 
(Deb I. Vol. XXVI, J 5-07-2002) 
Col. 189-90 ' 

Tnbunal Awards 
(Deb. 12. Vol XXVII. 30-07·2002) 
CoI.4S7·S8 

Urea Making Units. 
(Deb. 12. Vol. XXVII. 30·07·2002, 
Col.303-{)S 

Use orCoar in Dttanbad 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 171-72 

Vtdesb SlIlChar Nipm Limited 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 67-6& 

Wage Earnin,. per Worker 
(Deb. I, Vol. XXVI, IS-07·1002) 
CeI.6U5 

WorIcIIIIIk Aided Haldt".. 
(Delt. u, Vo •. XXVII, '1.07.2002) 
Col .• 53 ~ 

World BIIIk lMn to Power Grid CorponIion 
(Deb. 20, VoL XXVII, 09·08.200.2) 
Col. 94-9S 
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I.e.".., Sltrl Pruaaaa 
Floods and Drought in Various Parts of the 

Country (OUR 193) 
(Deb. 9, Vol. XXVI, 2S.07.2002) 
Col. 391-96 

Oil Refinery at Paradeep in Orissa 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 127 

Adbt SaDkar, Sltrl 

Productivity per Hectare 
(Deb. 16, Vol. XXVII, OS·08·2002) 
Col. 13 

Adllya Natb., yoat 
Agreement of Tourism Generating Countries 

(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 27-30 

Amount Spent on Flood Control 
(Deb. II, Vol. XXVII, 29·07·2002) 
Col. 247 

Constitution (Amendment) Bill, 1999 
(Omission of Article 44, etc.) 
(Deb. S, Vol. XXVI, 19·07·2002) 
Col. 375--414 

Construction of Bridge on NH Nos.28 and 29 
(Deb. II, Vol. XXVII, 29·07·2002) 
Col. 269·70 

Construction of New Bridges in U.P. 
(Deb. II. Vol. XXVII. 29·07·2001.) 
Col. 2OS.()6 

Construction of Outer Ring Roads 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 298-99 

Conversion of Hindus 
(Deb. 17. Vol. XXVII. 06·08·2002) 
Col. 92·93 

Converted Christians in the SC List 
(Deb. 20. Vol. XXVII. 09·08·2002) 
Col. 71·72 

Deletion of Article 370 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 49·.50 

Family Planning PTogramme 
(Deb. 13, Vol. XXVII, J 1·07·2002) 
Col. 261J-72 

Illegal Flights 
(Deb. II. Vol. XXVII, 29·07·2002) 
Co1.1S·16 

Indians Languishing in Pak Jails 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 105 

Inhuman Treatment to Persons oflndian Origin 
(Deb. 8. Vol. XXVI. 24-07-2002) 
Col. 60 

Inhuman Treahnent with Minorities in J&K 
(Deb. 7. Vol. XXVI. 23·07·2002) 
Col. 259·60 

Japanese Assistance for Buddhist Sites 
(Deb. 21. Vol. XXVII. 12·08·2002) 
Col. 217 

Linking of National Highways 
(Deb. 6, Vol. XXVI. 22.07-20(2) 
Col. 231·32 

Loan for Construction and Maintenance of 
National Highways 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 144 

National Pohcy on Flood Control 
(Deb. 16. Vol. XXVII, 05-08.20(2) 
Col. 32-33 

Need to expedite construction work of 
Doordarshan buildmg at Gorakhpur. U.P. 
(MUR 377) 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 356·57 

Opening of Yoga Institutes 
(Deb. 2. Vol. XXVI. 16·07-2002) 
Col. 133-34 

Promotion of Ayurvedlc System of Medicine 
(Deb. 8, Vol. XXVI. 24-07-2(02) 
Col. 104-05 

Re: Re-Organisation of Railways Zones 
(Deb. 4. Vol. XXVI. 18-07-2(02) 
Col. 270--72 

Re'oIival of Units of FCI Ltd. 
(Deb. 17, Vol. XXVII. 06-08.2(02) 
Col 316-17 

Tourist Centres of International Standards 
(Deb. 21, Vol. XXVII, 12·08·2002) 
Col. 21·28 
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Utilisationoffunds 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 95-96 

AdlaI, Sltn A.aadno VItIaoba 

Acc:ounts of Regional Rural Banks 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 204-05 

Agrmnent ofTourism Gcnenting Countries 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 27-30 

Allocation of Tourism Sector 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 179-81 

Asian Development Bank Loan 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 311·12 

Assistance for Development of Tourist Sites 
(Deb. 2', Vol. XXVII, 12-08·2002) 
Col. 247 

Ctina's Co-operation (or Multilateral Trade 
(Deb. 10, Vol. XXVI, 26·07-2002) 
Col. 200 

Chinese DmIgina Finns 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 271 

Constitution Scheduled Calles Orden 
(Amendment) Bill, 200 I 
(Deb. 12, Vol. XXVII, 30-07.2002) 
Col. 528-29 

Constitution Scheduled Caltel Orden 
(Amendment) Bill, 2001 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 34&-70 

Decomrol in Pric:a o( Natural Gal 
(Deb. 14, Vol. XXVII, 01·08-2002) 
c:.L 309-10 

Danand for Excello.- 1999-2O()().GencnJ 
and JUppIemcntary Demands for Orants 
2OO2-2003--GeneraJ 
(Deb. 13, Vol. XXVII, 31·07-2002) 
CoI.4S4-S5 

Development of IT 
(Deb. 13, Vol. XXVlI, 31-07.2002) 
Col. 113 

Digital DNA Park 
(Deb. 13, Vol. XXVII, 31·07-2002) 
Col. 266 

Disinvestment in Salem Steel Plant 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoI.2a9 

Disinl'CStr'nent of BPeL .t HPeL 
(Deb. 2, Vol. XXVI, 16-07·2002) 
Col. 237·38 

Disinvestment of Public Sector Undertakings 
(OUR 193) 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 417·18 

DNA Drugs and Vaccines Outside the Ambit 
of DPCO-2002 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 223 

Drinkina Water Projects 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 30 

Electronic: Customer Services 
(Deb. 10, Vol. XXVI, 26·07-2002) 
Col. 191 

Entrance Examination for Admillion in 
Profesiional Courses 
(Deb. 17, Vol. XXVII, 06-01·2002) 
Col. 151 

Equity Stake in CIS CountricJ 
(Deb. 19, Vol. XXVII, 08·08-2002) 
Col. 7-8 

Exports of Radymade G.-mcnll 
(Deb. 10, Vol. XXVI, 26-07·2002) 
Col. 101-04 

Extradition Treaty with Thailand 
(Deb. I, Vol. XXVI, 24·07·2002) 
Col. 232 

0.. Pipeline from Ira and Banaladelh 
(Deb. 4, Vol. XXVI, 1S-07-2002) 
Col 193-95 

Global Economy 
(Deb. 20, Vol. XXVII, 09·01-2002) ~ 

Col. 266-67 
Impl.lIlCmabon of Buy I'lIdian Act 

(Deb. I', Vol. XXVII, 07-01-2002) 
Col. 72-73 
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Import of Petroleum Products 
(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. 48 

Increuc in Price of Transportation of Gas 
(Deb. 9, Vol. XXVI, 25-07·2002) 
Col. 282-83 

Resolution Passed for 8cttcnnent ofOlildrcn 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col. 355 

Retention Price Scheme 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 146-47 

Indo-AuatraJia TiCi 
b " Revamping ofLiccncc Postal Agency Scheme (De . 8, yol. XXVI, 24·07·2002) 

Cot. 8-9 (Deb. 8, Vol. XXVI, 24·07·2002) 
Col. 214 

Investment in Ports during lOIb Plan 
(Deb. 18, Vol. XXVII, 07.08.2002) Sccuritisation of OUtstanding Dues 
Col. 73 (Deb. 9, Vol. .XXVI, 25·07·2002) 

Loss to Avilliion Sector Cot. 103--05 
(Deb. 6, Vol. XXVI, 22·07·2002) Solar Powered Phones 
Col. 341-42 (Deb. 8, Vol. XXVI, 24.07·2002) 

Loa to Fertilizer Industry Col. 298 
(Deb. 12, Vol. XXVII, 30·07·2002) US Farm Bill,2002 
Col. 61-62 (Deb. 21, Vol. XXVII, 12·08·2002) 

Need to involve Members of Parliament in Col. 152·53 
Implementation of Centrally Sponsored 
Schemea (MUR 377) 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 526 

New Generation Weapon Systems 

West Benpl New Bio-Technology Policy 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col. 139-40 

Advaai, SIan LK. 
(Deb. 4, Vol. XXVI, 18·07·2002) Massacre in Kasimpura, Jammu (AM) 
Col. 220-21 (Deb. 2, Vol. XXVI, 16·07·2002) 

Pendina Irrigation Projects Col. 519 
(Deb. 6, Vol. XXVI, 22·07·2002) Relief and Rehabilitation oftbe Riot Victims 
Col. 228-29 in GUjarat (OUR 193) 

Private Participation in Defence Sector (Deb. 7, Vol. XXVI, 23·07·2002) 
(Deb. 4, Vol. XXVI, 18·07·2002) Co1.S62-74 
CoI.SI·52 

ProdUC1ion Cost 
(Deb. 3, Vol. XXVI, 17·07·2002) 
Col. 204-05 

Recommendations of Editor's Guild on 
Violence in Gujarat 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 148-49 

Reponed Statement of Mr. Colin Powell, U.S. 
Secretary of State on Kashmir Issue 

Abamtd, Shn E. 

Deficient Monsoon 
(Deb. 21, Vol. XXVII, 12·08·2002) 
Col. 140 

Massacre in Kasimpura, Jammu (AM) 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Cot. 497-500 

Pollution Control 

• (Deb. 12, Vol. XXVII, 30·07·2002) 
Cot. 514-15 

(Deb. 21, Vol. xxvlI, 12·08·2002) 
Col. 32·33 

World Bank Loan to Power Grid Corporation 
(Deb. 20, Vol. XXVII, 09·08·2002) 
Col 94-95 

Research on Lalces in Himalayas 
(Deb. II, Vol. XXVII, 29·07·2002) 
Col. 123 
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Alyar, Sbrt MaRl ShaRkar 

FDlIFlI Inflow 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 52-53 

Floods and Drought in Various Parts of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 317-23 

Offsbore Areas Mineral SDevelopmenl and 
Regulation) Bill, 2OO1-Consid. &: Pass 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 300 

Re: Reponed Statement of Mr. Colin Powell, 
U.S. Secretary of State on Kashmir Issue 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. S09 

Use ofPOTA 
(Deb. 12, Vol. XXVII, 30-07-2002) 

AJva, Slartmatl MarpreC 
DcmInd for Excess Grants 1999-2OQO..OeneraJ 

and Supplementary Demands for Gl'IDts' 
2OO2-2003-Gencnl 
(Deb. 13. Vol. XXVII, 31-07-2002) 
COl. 397-408 

Mu.sacre in Kuimpura, Jammu (AM) 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 436--45 

Relief and Rehabilitation of the Riot Victims 
in Gujaral (OUR 193) 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 541-53 

AM, Slart RMIaId 
Government Dcc:ision 10 Allow F~ip Direct 

Investment in Print Media in India (DUR 
193) 
(Deb. 3. Vol. XXVI. ] 7-07-2002) 
Col. 498 

Col. IS Massacre in Kuimpura, Jammu (AM) 

Ajaya K .... r. SkI S. 

Construction of Community Centre Near a 
Protected Monument 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 109-10 

Cost of Generation 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 77 

Employment Exc:hanaa 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Co1.7~ 

Imporl of Crude Oil from Middle Ea.1 
Countries 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 117·18 

Income and Expenditure of Wage Eamcn 
(Deb. 6. Vol. XXVI, 22-07.2002) 
Col. 184-85 

Infection of Hepatitis-B 

(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 445-49 

Relief and Rehabilitation of the Riot VICtims 
in Gujarat (OUR 193) 
(Deb. 7. Vol. XXVI. 23·07-2002) 
CoI.521-25 . 

AIDba ....... Slart 

Afro..AIian Games 
(Deb. 13. Vol. XXVII. 31-07-2002) 
CoI.147~ 

Amount RcIcued &om CCDIraI Roell Fund to 
K.8maDb 
(Deb. 11. Vol. XXVII. 29-07-2002) 
CoJ.245-47 

Area under Arccanut CWtivahon 
(Deb. 16. Vol. xxvn. 05-0g-2002) 
Col. 279 

Bank Loans to Poor and Dalits 
(Deb. 15. Vol. XXVII. 02.08.2002) 
Col. 262-66 

BIMCd Orpniaationl 
(Deb. 8, Vol. XXVI, 24-07-2002) D b 2 u I XXVI 16-07-2002) 
Col. 309.10 ( e. • .. 0. • 

Col. 259-61 
Old Rail Bridges Bungling in Purcbatc ofCarpeta by AI 

(Deb. 9, Vol. XXVI, 25-07·2002) (Deb. 6. Vol. XXVI, 22-07.2002) 
Col. 41-42 Col. 1 ()4.()' 
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Committee for Tea Industry 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 199·200 

Deeling Performances ofNVs 
(Deb. 12, Vol. XXVII, 30·07-2002) 
Col. 131·32 

Delhi Milk Scheme 
(neb. 6, Vol. XXVI, 22·07-2002) 
Col. 197·98 

Development of Research Project 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 27-29 

Discontmuanceof Air Service by Vugin Airlines 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 76-77 

Disinvestment of Blue Chip Companies 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 87 

Drinking Wa!er and Sanitation in RW1lI Schools 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 133-38 

Enhancement of Unit CoS! under Watershed 
Development Prognunme 
(Deb. 17, Vol. XXVII, 06·08-2002) 
CoI.2I7 

Enquiry Commission on Coal Mines 
(Deb. 7, Vol. XXVI, 23·07-2002) 
Col. 425 

Export ofSkeI to China 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 160-61 

Foreign Investors 
(Deb. 10. Vol. XXVI, 26-07-2002) 
Col. 73-74 

Gap Between Target and Achievements under 
Various Rural Development Scheme 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Co1.24~0 

Grants to NGOs for Old Age Persons 
(Deb. IS, Vol. XXVII. 02-08-2002) 
Col. 103-20 

Identification of Child Labour 
(Deb. II. Vol. XXVII, 29.07-2002) 
Col. 95- 98 

Impact of Falling Monsoon on Agricultural 
Production 
(Deb. 16, Vol. XXVII. 05·08·2002) 
Col. 264-65 

Import and Export of Petroleum Products 
(Deb. 9. Vol. XXVI. 25-07·2002) 
Col. 261-62 

Income Tax Raid on Modi Xerox 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 203 

Increase in Price ofCNG 
(Deb. 9, Vol.' XXVI, 25·07·2002) 
Col. 182-83 

International Conference on AIDS 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 297-99 

International Flights by Foreign Airliiics 
(Deb. I. Vol. XXVI, 15-07-2002) 
Cot. 199 

International Flights to USA and UK 
(Deb. I, Vol. XXVI, 15-07·2002) 
Col. 135-36 

Marine Export to Japan 
(Deb. 20. Vol. XXVII, 09·08-2002) 
Col. 125-26 

Medical Bills of AAI 
(Deb. 2 I, Vol. XXVII, 12-08·2002) 
Col. J95-96 

Medicines for Heart and Kidney 
(Deb. 18, Vol. XXVII, 07-08·2002) 
Col. 79 

NOIHvailability of Medical Oas Pipelines 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 266-67 

Polio Eradication Pro~ 
(Deb. 3, Vol. XXVI, 17-07-2002)· 
Col. 120-26 

Production of Pirated VCDs/CDs 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 300-301 

Regulatory Authority for NBFCs 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 75 
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Rclcac or Forest LInd ror Nuc:1car Power 
Plants 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. U-16 

Repaelltalions tpinst New Import Po1iey 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col.84-8S 

Shifting ofSIaupm- House 
(Deb. 6, Vol. XXVI, 22-07-2002) 
<AI. Sl-S9 

Trauma Centra OIl NaIionIIlligbways 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 141 

Upper Krishna Project 
(Deb. 21, Vol. XXVII, 12-01-2002) 
<AI. 193-94 

VIdcsh s..chIr Nigam limbed 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 67-61 

Seaina up orTPP in M.P. 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 81-12 

Arya, Dr. (SllrIIud) AIlIla 

Animal Welfire a-dI 
(Deb. 3, Vol. XXVI, 17-07-2002) 
<AI. 120 

l.-d Limit fOr I>raaPt Iftd hck-ADimIII 
(Deb. 6, Vol. XXVI, 22-07-2002) 
<AI. 390-92 

Atbwale, Sllri ........ 
Acquired Irnmuno Deficiency Syndrome 

(AIDS) Prevention Bill -Introduced 
(Deb. lS, Vol. XXVII, 02-08-2002) 
<AI.046~ 

ActioaApinst~ for Bleile Evasion 
(Deb. IS, Vol. XXVII, 02-08-2002) 
<AI. 307-10 

Visit oW.S. Secretary of Stale AmbecIbr AWlS VojlDl 
(Deb. II, Vol. XXVII, 07-08-2002) (Deb. 17, Vol. XXVII, 06-08-2002) 
<AI.SI-S9 Col.23~31 

AJabedku; Sltrl PnJwIIVuhut 
New Power Tariff Policy 

(Deb. 9. Vol. XXVI, 25-07-20(2) 
Col. 21-22 

ArpI. Sbrl AsHk 
Activities of Spices Boerd in M.P. 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. S4-SS 

Modemisations of Coco and Jubilee Retail 
Outlets in Madhya Pradesh 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 82-86 

National Highway No.3 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. S3-SS 

Purchase of Land by JOCl in MP for Retail 
Outlets 
(Deb. 14, Vol. XXVII, 01-01-2002) 
CoI.~1 

Quota for Allotment of LPG Agencies and 
Petrol Pumps 
(Deb. 19, Vol. XXVII, 08.08-2002) 
Col. ISS 

Au r PiICIIl ofSCIST Scientists for PromabOlI 
inCSIR 
(Deb. 2, Vol. XXVI, 16-07.20(2) 
CoI.344-4S 

AssiIcIac:e to HandIoam Coopcnrive SocieC'ia 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 237-S4 

Attacbrnentof AIICtI or ComapI OfrlCial. 
(Deb. 13, Vol. XXVII, 31-07-2002) 
CoL 162 

Austerity Meuurea 

(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 216-18 

(Deb. 17, Vol. XXVII, 06-08·2002) 
Col. 66 

(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 192-94,220,229-30 . ., 
(Deb. 14, Vol. XXVII, 01-08-20(2) 
Col. 66-12, 162-63 

(Deb. 12, Vol. XXVlt, 30-07-2002) 
Col. 104-114,396-400 
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(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 109-1I0,207-OB, 

(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 13()'31 

Construction of National Highways 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. B6-B7 

Construction ofTelephone Exchange Buildings 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 233·34 

Consumer Protection (Amendment) Bill 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 619-20 

Crop Insurance 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 380 

Defence Preparedness 
(Deb. 4. Vol. XXVI, IB-07-2002) 
Col. I 47-4B 

Delhi University (Amendment) BiD 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 587-B9 

Depots of Oil Companies in Tribal Areas 
(Deb. 14. Vol. XXVII, 01-OB-2002) 
Col. 249-51 

Development of SSI 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 145 

Dowry Prohibition Act, 1961 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 360-61 

Dress Design Exhibitions 
{Deb. 10, Vol. XXVI, 26-07~2002) 
Col. 27B-79 

DrIve to Cut Expenditure 
(Deb. 9, Vol. XXVI, 25-07-2002) 

• Col. 232-33 

Entry of Dalits in Temples 
(Deb. 10, Vol. XXVI, 26-07-2002) 

'" Co\. 204-05 
ESI Hospitals 

(Deb. 16, Vol. XXVII, 05-0B-2002) 
Col.S2~ 

Expenditure Incurred Under Various Heads 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 76-77 

(Deb. 17, Vol. XXVII, 06-0B-2002) 
Col. 165-66 

Facility of Chair Car in August Kranti Ra,jdhani 
Express 
(Deb. 19, Vol. XXVII, OB-OB-2002) 
Col. 164-65 

Fire in Shoe Factory at Agra 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 167-72 

Floods and Drought in Various Parts of the 
Country (OUR 193) 
(Deb. 10, Vol. XXVI, 26-07-2002) 
CoI.32B 

Formation of Indian Ocean Rim Countries 
Organisation 
(Deb. IB, Vol. XXVII. 07-0B-2002) 
Col. B3-84 

Funding for Resean:h in Centre for Biochemic:al 
Technology (CSIR) 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 281-B2 

Funds Allocated for Upgradation of 
Telecommunication System 
(Deb. 13, Vol. XXVII, 31-07-2002) 
CoI.2r0-62 

Funds for Special Component Plan 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col.3l3-14 

Govmunent Decision to Allow Foreign DiRct 
Investment in Print Media in India (DUR 
193) 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 511 

Gramsat Scheme in Tribal Areas 
(Deb. 19, Vol. XXVII, OB-OB-2002) 
Col. 31 . 

Industrial Units Sponsored by KYlC 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 190--92 

Instalment of Metro Channels 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col 291-92 
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InepIIrlliy in S..,cr BIzar 

(Deb. U, Vol. XXVII. 02-08-2002) 
Col. 285 

" .......... ofMoaumaJes 
(Deb. I, Vol. XXVI. 15-07-2002) 
011.230 

M-=re in K.Uimpura, JanDI (AM) 
(Deb. 2. Vol. XXVI, 16-07-2002) 
CoI.50~15 

Patdina CaIeI or InduItriaI Disputca 
(Deb. 16. Vol. .xXVII, 05-08-2002) 
Cot 332-33 

Poor F~ LiviDa in SIUIDII 
HutmcDtI 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 407-12 

Power Shortqe in Maharalhtra due to 
TecbDic:aI Fault 
(Deb. 9. Vol. XXVI. 2S-07-2002) 
Col. 266-67 Memonnda lID RaervIIiao 

(Deb. 8, Vol. XXVI, 
Col. 17-19 

Prod~ofSalt 
24-07-2002) (Deb. U, Vo\. XXVII, 02-08-2002) 

Mtrp:r ofIDBIlIIIl1PCI 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 261-62 

Nl.F.T. CcnIra 

(Deb. U, Vol. XXVII. 02-01-2002) 
Col 253-S4 

N.rioaaIInItiIutc ofSc:itace Cammunication 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CollS9-60 

Col. 57-59 
Rec:ovay of IICmI 

(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 241 

Remlitment of HaadiC8JlPOd IIIIl Women in 
PSUI 
(Deb. 10, Vol. XXVI, 26-07-2002) 
CoI.2lS 

Rclicf'1IIIl Rehabilitllion of the Riot VICtims 
in 0qjarIIt (DUR J 93) 
(Deb. 7. Vol. XXVI, 23-07-2002) 
ColSS~SS 

Reponed StaIa'nent of Mr. Colin Powell, U.S. 
(Deb. 12, Vol. XXVII, 30-07-2002) SecrearyofStlleClllKalbmirl1lUC 
011.440 (Deb. 12. Vol. XXVII. 30-07-2002) 

Navodaya Vldyalayu Col. S 17 
(Deb. 7, Vol. XXVI, 23-07·2002) Itaearcb on UtilIIadon ofRaill Water 
CoI.6~ (Deb. 21, Vol. XXVII. 12-08-2002) 

Need to provide reservation to SCIISTI in Col. 33-34 
priVII.uectonad BduclliaaalIIIItituIianI Relervation for Scheduled Castel and 
(MUll 377) Schedilled Triba 
(Deb. 4, Vol. XXVI. 18-07-2002) (Deb. 14. Vol. XXVII, 01-08-2002) 
Col. lIO-ll Col. 191 • 

Ofticc Ezpa.a IlactwlioD of SaD for SCIIS1I in ~ 
(Deb. " Vol. XXVI, 22-07-2002) SlbbulidLepllliveCouacilofStales 
Col. 195. 320-2~ .• l6o-63 (Deb. 4, Vol. XXVI, 11-07-2002) 

CoI.~SI ' (Deb. II, Vol. XXVII, 29-07-2002) 
Col DS,265-66 RIIidenciIl Sc:booIa far SCIST. 

(Deb. I, Vol. XXVI, 15-07.2002) 
Col 289 

(Deb. 20, Vol. XXVII, 09-08-2002~ 
~;21S-16 

RId1~ScbemcI' 
(Deb. 21, Vol. XXVII. 12-01-2002) <"..,. 17, Vol. XXVII. 06-01-2002) 
Col4100U, ~3 ;Cel.~1--64 
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Shortage ofQ)achea 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col.4-t9 

Study on Pollution in YamlDlll 
• (Deb. 6. Vol. XXVI, 22-07-2002) 

CoI.S6-58 
• Subsidised Flying Clubs 

(Deb. 11, Vol. XXVII, 29-07-2002) 
Col. 18-20 

Supply of Water from YamlDlll River in Delhi 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 271-72 

Survey Conducted by Income Tax Department 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 156-60 

Trade Fain Organised by ITPO 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 21-22 

Transfer of Land in SchcduledAreas 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 455 

Waiting List for Telephone Connec:tions 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Co1.307~ 

watcful Expenditure 
(Deb. 1 I, Vol. XXVII, 29-07-2002) 
Col. 169 

Wcblitc by NISCOM (CSIR) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 242 

llebbalt 51111 Raj 
ConIIruction of Ap Barrage to ~ve Water 

Supply 
(Deb. 16" Vol. XXVII, 05-08-2002) 
CoI.I66-(i7 

Conversion into Freehold 
(Deb. 19, Vol. XXVII, 08-08-2002) 
CoI.14S 

Deplorable Condition of NH No.1. 
• (Deb. 16, Vol. XXVII, 05-08-2002) 

Col. 331 
......... SUi VlJayeadra Pal SlDp 

.. eu...WilCiIt Decision to Allow Fcnip Direct 
Investment in Print Media in India 
(OUR 193) 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 491 

Bqlael, Prof. s.P. Slap 
Floods and Drought in Various Parts of the 

Country (OUR 193) 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 349 

Need to include left out vil. for construction 
ofIink roads UDder Pradhan Mantri Gramin 
Sadak Yojana particularly in Jalesar 
Parliamentary Constituency, U.P. 
(MUR-377) 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 390-91 

Re: Reported Statement of Mr. Colin Powell, 
U.S. Secretary of State on Kashmir Issue 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 510 

BaIiraJD, Dr. 
AA!,s dues with U.P. Airways 

(Deb. 11, Vol. XXVII. 29-07-2002) 
Col. 232 

Allocation of Budget for DefCIICC 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 181 

Category-wise Employ1:CS in MTNL 
(Deb. 13, Vol. XXVII, 3 I -07-2002) 
Col. 158-59 

CBIRaids 
(Deb. 13, Vol. XXVII, 3 I -07-2002) 
Col. 283-86 

Damage of P and H Shovel Machine ofNCL, 
SingJUi 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 219-20 

Displaced Kashmiri Pandits 
(Deb. 4. Vol. XXVI, 18-07-2oo2) 
Col. 86 

Drug Purchase Norms 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 289 

ED Inquiry IIpinst bnbuy 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 195-96 

Embezzlement in Departmc:at of POItI 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 86 
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Expenditure 011 RqU of MIchines under NCL 
(Deb. 12, Vol. XXVlJ, 30·07·2002) 
CoI.258-60 

Registration of Union in MTNL 
(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 95·96 

FE~e~~;g:mv:r ~II. 09-08.2002) R~~~ Coin Collection Boxes by PCO 
Col. 98-99 (Deb. B, Vol. XXVI, 24-07.2002) 

Fraud in Central Bank oflndia Col. B7·B8 
(Deb. IS, Vol. XVII, 02-08·2002) 
CoI.321·22 

GPFofCISF 
(Deb. 17, Vol. XXVII, 06·0B·2002) 
Col. 305-06 

Kmdriya V!dyalayas 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 365-7B 

Khadi and Villqe Industries Board 
(Deb. I, Vol. XXVI, 15-07·2002) 
Col. 7) 

Managerial RCIIIU1lCI'Ition by DCA 
(Deb. IS, Vol. XXVII, 02-08·2002) 
Col. 296 

Migrariou ofKasbmiri Plnctill 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 134 

Repair of Machines from Private 
ManuflCtUrers Under NCL 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 219-21 

Scrutiny ofBalanee Sheets 
(Deb. IS, Vol. XXVII, 02-08·2002) 
Col. 269 

Teclmieal cum Cost Studies by NPPA 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 230 

Tnmsfer Policy of Employees 
(Deb. 14, Vol. XXVII, 01·0B·2002) 
Col. 308-09 

VlCIIICies of Judges in Subordinate CourtI of 
India 
(Deb. 14, Vol. XXVII, 01-0B-2002) 
Cot 111-12 

Minimum Wages to Construc:tion Workers of VIOlation of Labour Laws by M'rnL 
MTNL Buildinl (Deb. II, Vol. XXVII, 29·07-2002) 
(Deb. 21, Vol. XXVII, 12-0B-.2002) CoI.I39-40 
Col. 2OS..()6 

NatiooaI Hiahways in Delhi 
(Dcb. 21, Vol. XXVII, 12-08-2002) 
Col. 56-58 

Pannenhip Norms f« LPG DeaIen 
(Deb. 4, .Vol. XXVI, 18-07·2002) 
Col. 88-89 

Bautwana. Slarl GM. 
Allocation for Excavation of Artifact. of 

Medieval Period 
(Deb. 16, Vol. XXVII, OS·OB-2002) 
Col. 101 

Communal RiotI in the CounIJy 
(Deb. 2, Vol. XXVI, 16-07·2002) 

Properties of Displaced Kubrniri hnditl Col. 5 I-53 
(Deb. 7, Vol. XXVI, 23-07-2002) CoIIItitution (Amendmen&) Bill (Amcncllllcn& 
Col. 29·30 of Tenth Schedule) 

PurchaieofAyurvedicandUnaniMedieiDcl (Deb. IS, Vol. XXVII, 02-08-2002) 
(Deb. 18, Vol. XXVII, 07-G8·2002) Col. 437 
Col. 144-55 

Purchase of Explosives by Net 
(Deb. 17. Vol. XXVII, 06.0&-2002) 
Col. 143--48 

RealiJation of Overeharaed Amount from 
~Compinia 

(Deb. 12, Vol. XXVII, 30-07.2002) 
Col 142-46 

Conltitution (Amendment) Bill, 1999 
(0miIIi0n of ArtIcle 44, etc.) , 
(Deb. 5, Vol; 'XXVI, 19·07·2002) 
Col. 402-14 . 

Delhi MunieipaI Corporation '(VII1dIlion tK .• 
Electricity Tu) Act ud other Law. 
(Repeal) Bill 2002 
(Deb. 4, Vol. XXVI. 18-07.%002) 
Col. 292 
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• 

Forensic Report about Sabannati Express at 
Godhra 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 138-39 

Prevention Dereliction of Duty by Public 
Functionary or Public Servant (in 

• Comrmmal Riots, of Crime of Genocide 
and of Contemptuous Imputations) Bill-
Introduced 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 437-38 

Relief and Rehabilitation of the Riot Victims 
in Gujarat (DUR 193) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 560-62 

Reported Statement of Mr. Colin Powel~ U.S. 
Secretary of State on Kashmir Issue 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Co\. 516-17 

UN Convention on Genocide 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 159 

Budyopadbyay, Start Sudip 
Committee on Public Undertakings - Study 

Tour Report - Presented 
(Deb. 4, Vol. XXVI,. U-07-2002) 
Col. 247 

Need to withdraw the move for disinvestment 
of Hindustan Antibiotics Limited (MUR 
377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 303 

New Power Tariff Policy 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 15 

Railway Zones 
, (Deb. 4, Vol. XXVI, 18-07-2002) 

Col.37 
• Rll RePorted Statement of Mr. Colin Powell, 

U.S. Secretary of State on Kashmir Issue 
(Deb. 12: Vol. XXVII, 30-07-2002) 

., ~I. 513-14 
BaIIerjee. Kumarl Mamata 
Re: Re..Qrpnisation of Railways Zones 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 266-73 

Suerjte, SbrtmaU Jayubree 
Acquisition of Land for Jabalpur-Gondia 

Gauge Conversion Work 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Co\. 291-92 

Assistance for Jails in Madhya Pradesh 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Co\. 240-41 

Construction of National Weed Research 
Centre at Jabalpur 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Co\. 92-94 

Declaration of New National Highway 
(Deb. II, Vol. XXVII, 29-07-2002) 
Co1.21~15 

Energy Parks 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 235 

Family Court in MP 
(Deb. 14, Vol. XXVII, 01 -08-2002) 
Col. 166-67 

Government Flats in Ordnance Depot, 
Jabalpur 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 181 

Government Polytechnic, Iabalpur 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 196-97 

Hostels for Tribal Girls 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 73 

Increase in Civil Cases 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 252-53 

Manufacturing of Ambulance 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Co\. 107 

National Commission for Women 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 79 

Poultry Project 
(Dcb. 21, Vol. XXVII, 12-08-2002) 
Col. 211 

Production of Coal in Madhya Pradesh and 
Cbhattisgarh 
(Deb. 7. Vol. XX'vI, 23-07-2002) 
Col. 12-13 
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PraposaI for ProYicIiDa DriDIciDa Walerii'Oln 
HinnRivcr 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 322-23 

Sale of Land ofBSCL (JabeIpur) 

(Deb. 14, Vol. XXVII, 01-08-2002) 
CotS8 

....... Slari Pawu K...,. 

DilinYCllmcDt of PSU, 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 402-06 

Election Cammiaioo', Direction reprdiDI ., 
Modificalian in NomiDation POI1III 
(Dcb. 4, Vol. XXVI, 11-07-2002) 
Col. 239-40 

Expenditure Incurred on Advatilements 
(Deb. 4, Vol. XXVI, 18-07-2002) 

Activities or Lashbr-c-Taiba Col. 202-OJ 
(Deb. 2, Vol. XXVI, 16-07-2002) FakcTcdInicIIlDdPrivlb:e. ... iDI~ 
Col. 343 (Deb. 12, Vol. XXVII. 30-07-2002) 

Allocation ofFUDds under Rurtl Developmcnt Col. 33-34 
Scbemes to Chtndiprb Seaetariat Media 
(Deb. 2, Vol. XXVI, 16-07-2002) (Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 103-06 Col. J62 

8eDefic:imes under SHGISGSY in CbIndiprb 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 193 

CGHS DiIpensaries 
(Dcb. 3, Vol. XXVI, 17-07-2002) 
Got. 178 

ChandiprhAdminiltralion 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 79-80 

Constitution Scheduled Cutes Order. 
(Amendmeat) Bill, 2001 
(Deb. 12, Vol. XXVII. 30-07-2002) 
CoI.SS4 

(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 348-70 

DecliniDgRadinaHIbitAmonptYoudI 
(Deb. 12, Vol. XXVlJ. 30-07-2002) 
Col. 267-68 

Delhi Municipal Corporation (VIlidation of 
Electricity Tax) Act and other Laws 
(llepeal) Bill 2002 
(Deb. 4, Vol. XXVI, 18.07-2002) 
Col. 283 

Delhi University (Amendment) Bill 

Poor Famll~ouseholdt Livina in Slum&! 
HutmeDts 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 407-12 

Public Premises Act 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col.l84-86 

RetiraDent Benefit Scheme, 1992 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 227 

Seizure or Propeny 
(Deb. 2, Vol. XXVI, 16-07·2002) 
CoI.3S4 

Slum Dwellers in dIaadiprh 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 166-67 

SummoniJIa of. Journaliat 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col.22S 

SlIn'ey of Footpath WorkeR 
(Deb. 17, Vol. XXVII, 06-08-20Q,2) 
Col. 67-68 ' 

Uppdation ofCbandiprh Airport ,_ 
(Deb. I. Vol. XXVI, 15-07-2Ob2,l 
Co1.4S-46 

Vitit of 00 ofItncI 
(Deb. 12, Vol. XXVII, 30.07-2002) (Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 583-17 Col. 103 
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~ SIIrt SIIrwdra Slap 
IOCL and HPCL, Mldhya PradeIb 

(Deb. 19, Vol. XXVII, 08-01-2002) 
Col. IS3 

Modernisation of Coco and Jubilee Retail 
Outlets in Madhya PnIdesh 
(Deb. 14, Vol. XXVII, 01·01·2002) 
Col. 12-86 

Purchase of Land by IOCL in MP for Retail 
Outlets 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col. 240-41 

RecaiJ Outlets of IOCL in Madhya Pradesh 
(Deb. 19, Vol. XXVII, 08·08·2002) 
Col.6l-62 

Buavaaapud, Slart Kolar 
Amount Invested by Govt. for the Palace on 

Wheels Train 
(Deb. 19, Vol. XXVII. 08·08·2002) 
Col. lSl·S2 

Digital Doordanhml Kendru 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 127-28 

Food Plazas 
(Deb. 14, Vol. XXVII~ 01·08·2002) 
Col. 118 

lIlesal Mining by Kudremukh Iron Ore 
Company 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 142-43 

Import of Edible Oil . 
(Deb. IS, Vol. XXVII, 02-08.2002) 
Col. 319-20 

Income Tax Assessees 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 218-19 

Man~Hassan-Bangalore Pipeline 
• (neb. 9, Vo\. XXVI, 25-07·2002) 

Col. 107-08 
"Multi-Medii Kits for Jain Temples 

(Deb. 16, Vol. XXVII, 05-08-2002) 
Co\. 80 

Multi.Sensor Airborne Surveys 
(Deb. 21, Vo\. XXVII. 12-08·2002) 
Col. 81 

NItionaI AgricuJturallDsunnce Scheme 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 142 

New Medical CoI\ep1 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 163-64 

Pending Cases in Courts 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Co\.9~104 

Sup in Godowns oflCamllaka 
(Deb. 10, Vol. XXVI, 26-07·2002) 
Col. 170-71 

Treatment for Mite Affected Coconut Trea 
by OiRC 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 164-65 

Valmiki Ambedkar AWlS Yojllllll 
(Deb. 7, Vol. XXVI, 23·07-2002) 
Col. 172-92 

BuavanJ. Slart GS. 
AIIoc:ation ofEln Rakes for Export of Maize 

(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 87·88 

Allocation of Funds by CAPART 
(Deb. 7. Vol. XXVI, 23-07·2002) 
Col. 227·28 

Anti Malaria Programme 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 101-141 

Ban on Setting up of Trading Units in EPZ 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 179 

Bidding in STD 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 63 

Financial Assistance from Intemational 
Agencies 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Co\. 227-29 

Funding Composition ofSub-Mi.Slion Project 
for Drinking Water 
(Deb. 7, Vo\. XXVI, 23-07-2002) 
Col. 362-64 

Funds for PMGY 
(Deb. 8, Vo\. XXVI, 24-07-2002) 
Col. 281-83 
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Funds to NGOs by KYlC 
(Deb. 6, Vol. XXVI, 22-07.2002) 
Col. 210 

Grounding of Aircraft 
(Deb. II, Vol. XXVII, 29-01-2002) 
Col. SO-SI 

IDdo-German Project in ICamatIIka 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 259-60 

InsraJ1arion of Shunt Capacitors in KmtaaIut 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 234-35 

Inegularities in rroc Hotels 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 365 

Irregularities on Emigration of Low-Paid 
Wutten 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. I~IOI 

Loan Applied by DRADs for SGSY 
(Deb. 7, Vol. XXVI, 23·07-2002) 
Col. III 

Fruit Bundles 
(Deb. 21, Vol. XXVII, 12·0B-2002) 
CoI.57·5B 

National Highway Development Project 
(Deb. 16, Vol. XXVll, OS.OI-2002) 
Col. 318-20 

Reimbunanent of Social Cost ofTea Planters 
(Deb. 20, Vol. XXVII, 09·0&-2002) 
Col. 99·100 

Report of Working Group of1e1tiles 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 91 

Resurgence ofTouriJt Arriwl 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 125 

Revamping of Provisions ill MCA and NCA 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 297-91 

Speedy Disposal of Civil Proeedure Code 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 72-73 

Transportation/Movement of Petroleum 
Products 
(Deb. 19, Vol. XXVII, OB-08-2002) 
Col. 2) 1-12 

Violation of eomp.rues Act by RPL 
(Deb. IS, Vol. XXVII. 02-01-2002) 
Col. lSI-53 

Vllit of Dcleption to Switzerland to AtIrKt 
FOI 
(Deb. 15, Vol. XXVII, 02-0B-2002) 
CoI.I~7 

Winding of Indira ~i RlShtriya Uran 
Abdemi 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 371 

World Ayurvedic Conpas 
(Deb. B, Vol. XXVI, 24-07-2(02) 

Netiooal Hipay-4 Col. 62-63 
(Deb. 21, Vol. XXVII, 12-OB-2oo2) IIuIa, S1arIJeadtim 
Col 257-SB 

Operation Ratio 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 129 

Ranganadi Hydro-Electric Power Project 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 164-65 

Reduction inllail Fares 
(Deb. 9, Vol. XXVI, 25.07-2002) 
Col. 284-B5 

Reduction of Air Fare 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 136-37 

FJooda IIICI Droushl in Various Parts or the 
Country (DUR 193) 
(Deb. 9, Vol. XXVI. 25-07·2002) 
Col. 42S-27 

Relief and Rehabilitation of the Riot Victims 
in Oujaral (DUR 193) 
(Deb. 7. Vol. XXVI. 23-07·2002) • 
Col. 538-39 

8epmN .... Buo 
Government Dceilion to Allow ForeiJII Direcf~ 

Investment in Print Media in India 
(OUR 193) 

(Deb. 3. Vol. XXVI, 17·07-2002) 
Col. 444 
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.... daDa, Slui Avtar Slap 
Disinvestment Procedure 

(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 131 

Import of Edible Oil 
(Deb. 15, Vol. XXVII, 02-08-2002) 
CoI.3I9-20 

Scheme for Promotion of Agriculture in U.P. 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 48-49 

UselDistribution of Urea Fertilizer 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 181-83 

Blaapt, Prof. Dakh. 

Allotment of Forest Land on Lease Buis 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 171-72 

Cases on Non-Receipt of Provident Fund 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 128-29 

Civil Aviation Projects 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 135-36 

Coal Racb in CCL and ECL 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 63 

Electrification ofViJlages of Jharlchand 
(Deb. ", Vol. XXVI, 18-07-2002) 
Col. 71-72 

Elementary Education 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 141 

Export Promotion Centres 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 044-45 

fOOl and Mouth Disease 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 24 

Foreign Nationals 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 109 

Heavy Industries in Lohardaga 
(Dell 4, Vol. XXVI, 18-07-2002) 
Col 135-36 

National AgricuJturallnsurance Scheme 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 352-55 

Need to set up bauxite bued industry in 
Lohardaga Parliamentary Constituency, 
Jbarkhand (MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 520 

P & T Facilities in Village Panchayats 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 125-26 

Pending Cues in Various Courts 
(Deb. 14, Vol. XXVII, 01 -08-2002) 
Col. 41-42 

Pending Cues of Industrial Disputes 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 332-33 

Performance of NGOs 
(Deb. j 2, Vol. XXVII, 30-07-2002) 
Col. 289-90 

Production of Coal 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 13""":"36 

Rail Line Between Barwadis and Cheenneeri 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 286-87 

Ship Breaking Scrap 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 266-67 

Telephone Adalats 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 144 

Unauthroised Vendors Selling Items in Trains 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 201-02 

Units of KVIC 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 199-206 

World Bank and International Development 
Forum 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 126-29 

Bbagon. Sbrl Tancb.ad 
Anti-Dumping on Steel Melting Strap 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 56-57 
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CaIcuIIIioa orDEPB ItaIes far.1!xpcnn 
(Deb. 20, Vol. XXVII, 09.08·2002) 
Col. 122-23 

0IInps in Duly he RemiIIioa CertifICIIe 
Sdanc 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 195 

Export of sad 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 203-04 

Watt:.r Metas I1IIIIaIIed ill VII' 8uiIdiAp 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 82-34 

.......... SIu1 GInIUrI Lal 
8cnami LPG Aacncia orBPCL in Delhi 

(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 159-60 

Bilaspur IrripticJn Projm 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 146-47 

CoIIccIion of Entry 1U 
(Deb. 6. Vol. XXVI, 22-07-2002) 
Col. ISJ-S4 

Consumer ProIection (Amendment) Bill 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 612-14 

DoordInhIn OIInaols in Rep:Nl1 ..... 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 83-86 

Financial Assiatanc:e to RajaIIbIn 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 268-69 

Linking Bhiwadi with B1DId Gause LiDc 
(Deb. 19, Vol. XXVII, 08-08-2002) 
O:I\. W2 .. OJ 

Need for a metro rail system in Jaipur. 
Rajasthan (MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
0:11.298-99 

Ratructurinl of LPG Mlrketina in Delhi 
(Deb. 4, Vol. XXVI, 18-07-2002) 
0:11. 95-96 

Under Weight LPG Cylinders by BPCL 
(Deb. 4, Vol. XXVI, 18-07.2002) 
0:11. 199-20 I 

.... n, arl .... SIqIa 

AI1oc:aIion ofFUIIdI under Wamea IDd auld 
DewIapnent Schane 
(Deb. 7, Vol. XXVI, 23·07-2002) 
CoI.57-6t 

BhInt Sbibha KaIh 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 96 

BoobIdIApeemeat 
(Deb. 19, Vol. XXVU, 08-08.2002) 
Col. 234 

Caaa of SpurIous PeItic:ida IDd lDIec:Iicidea 
(Deb. II. Vol. XXVII, 29·07-2002) 
Col. 67-74 

Consttuction of ROBIRUB 
(Deb. 19, Vol. XXVII, 08-08 .. 2002) 
0:11. 171-74 

Codon CUJtivation in Puqjab 
(Deb. 21, Vol. XXVII, 12-08-2002) 
0:11. 124-25 

DaMId fiIr Excas 0nnIa 1999-2OOO-OenenI 
.ad SuppIerne:nDry DemIndI for ar.ma 
2002-lOO3-Genenl 
(Deb. 13, Vol. XXVII, 31.07-2002) 
Col. 449-51 

DeYeIopmcat ofTourilt CeaIrea m ~ 
(Deb. 11. Vol. XXVII. 29-07-2002) 
Col. 189-90 

Exp.naion of 0rdDIDce Depot 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 104 

Extension of Municipal Pacilitia in Delhi 
(Deb. 12, Vol. XXVII, 30-07 .. 2002) 
Col. 245-46 

PlUiIIa oflncome 1U RetImII 
(Deb. 20. Vol. XXVII. 09 .. 08 .. 2002) 
O:IJ. 145--47 

Flooda IIlCf Drouaht in VariouI PII1I of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 437-39 

Funds to Pmchayati Raj institutiON in Punjlb 
(Deb. 12. Vol. XXVII. 30-07·2002) 
Col. 127-32 
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IIICOnIe 1D DefauIten 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 6-7 

Rehabilitation Proirammes for Dhopal Gal 
VictimI 
(Deb. 17, Vol. XXVII, 06-08-2002) 

Muac:re ia Kuimpura, Jammu (AM) Col. 132-33 
(Deb. 2, Vol. XXVI, 16-07-2002) ResIdual Wastes orunion Clrbide-Dt.-, 
Col. 487-88 ~'''''(Deb. 17, Vol. XXVII, 06-01-2002) 

Openial of New Post Offices Col. 224 
(Deb. 18, Vol. XXVII, 07-01-2002) SettingupoflmdiationCentre 
Col. 87 (Deb. II, Vol. XXVII, 29-07-2002) 

Programmes Under National Research 
DeveJopmem Corporation 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 19-21 

Revival ofIDPL . 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 236-37 

1WBet under Rural Housing Schemes 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col.31l-11 

Unemployed Labourers due to Economic 
Policy 
(Deb. II, Vol. XXVII, 29-07-20(2) 
Col. 171-72 

Vacant Post ia Food Processing Industries 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 87-88 

Vadesh Sanchar Nigam Limited 
(Deb. 8. Vol. XXVI, 24-07-2002) 
Col. 67-68 

World Bank Aided Projects in Punjab 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 201-02 

Bbarla, SIan Iea.dlal 
Dhopal Gas Victims 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 229-30, 320-21 

Dio-Science Institute in Bhopal 

Col. 169 
Setting up of National Dio-Farming 

Development Centre 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 231-32 

liltd, Sltn Raa Hatl 
AAl's dues with U.P. Airways 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 232 

Control Drug LIboratory, Kolkata 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 335-36 

Displaced Kashmiri Pandits 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 86 

DSQ Softwares 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 270 

Fixed Dose Combination for TB 
(Deb. 18, Vol. XXVIl. 07-01-2002) 
Col. 106-07 

Flood Control in Uttu Pradesh 
(Deb. 2 I, Vol. XXVII, 12-08-20(2) 
Col. 176-80 

Guidelines for Issue of Initial Public Offer 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 297 

(Deb. 17. Vol. XXVII, 06-08-2002) Import of Drugs 
Col. 159-60 (Deb. 13, Vol. XXVII, 31-07-2002) 

Construction of Road Over Bridge Near 
Meghnapr Railway Station 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Co\. 157·58 

Construction of ROBIRUB 
(Deb. 19, Vol. XXV'll, 08·08·2002) 
Col. 171-74 

Col. 291 
Incentives to Carpet Traders 

(Deb. 15, Vol. XXVII, 02·08-2002) 
Col. 184 

Migration oflCashmiri Pandits 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Co\. 134 
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PIrmmhip Norms for LPG ~ 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col 18-19 

PermiaiOft forClinical Trials 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 313-14 

PharmaccuticaI Exports 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 229-30 

Properties of Displaced K.ashmiri hndits 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 29-30 

Realisation of Overcharged Amount from 
JIbarmaceuticaI Companies 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 142~ 

Rec:ruitmmc ofTelecom Mcc:hanics 
(Deb. 8, Vol. XXVI, 24-07-2002) 
CoI.6I~9 

lJnderpound Cable in Uttar Pndesb 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 180-1\ 

BIIII .... Sltrl J ...... t S1q1a 
Ban Oft Impon of Marble 

(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 238-39 

CDI Raids 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 283--86 

Closing Down of Atomic Unit in Rajlllhan 
(Deb. 13, Vol. XXVII, 31-07.2002) 
Col. 214-IS 

Coco Pumps in Rajasthan 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 191 

Communication ServM:e 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 309-10 

Export of Hendicrafts 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 261-63 

Financial Assistance to Rajasthan 
(Deb. 20, Vol. XXVIJ, 09-08-2002) 
Col. 261-69 

FIiJbt between Jodhpur-AfanedIbId.OIen 
BInpIcft 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 256-57 

Gause Cmvenion in Rajasthan 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 64-67 

Gauae Conversion Projects 
(Deb. 19, Vol. XXVlI, 01-08-2002) 
Col. 238-39 

Grants to Cow-Tendinl Centres for Bio-
Fertilizers 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 85-86 

Impon of COIl 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 221-22 

Import of Marble 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 140-141 

Need for constnICtion of nil overbridces in 
Jodhpur, Rajlllhan (MUR ]77) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 407-08 

OffICes of National Savinp Orpnisation 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 73--75 

Orpniiations Enpgcd in Prevention of'CnIeIty 
to Animals 
(Deb. 2 I, Vol. XXVII, 12-08-2002) 
Col. 142 

Pcuo1P~inRa~ 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 299 

Poaching of Animals 
(Deb. 16, Vol. XXVI!, 05-08-2002) 
Col. 40-44 

Power Production in Rajasthan 
(Deb. 19, Vol. XXVII, OB-OB-2002) 
Col. 187-88 

Procurement of Millet, Mustard and 
Groundnut 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 317-18 
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Vacant Posts of Judges in Rajasthan High Court I Collection ofT 011 Tax on NHs 
(Deb. 14, Vol. XXVII, 01-08-2002) (Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 126-27 Col. 89-91 

Wool Boanf Company Law Settlement Scheme 
(Deb. 15. Vol. XXVII, 02-08-2002) (Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 152-53 Col.27 

Bose, Slnim.tt Krtslili. Consumer Protection (Amendment) Bill 
(Deb. 12, Vol. XXVII, 30.07·2002) 

Massacre in Kasimpura, Janvnu (AM) Col. 614-16 
(Deb. 2, Vol. XXVI. 16-07-2002) Cooperative Banks 
Col. 457-62 (Deb. 10. Vol. XXVI, 26-07.2002) 

Relief and Rehabilitation of the Riot Victims Col. 238-39 
in Gujarat (OUR 193) Crude Oil Production by ONGC 
(Deb. 7. Vol. XXVI. 23-07·2002) (Deb. 14. Vol. XXVII, 01·08·2002) 
Col. 535-38 Col. 288-89 

Bm ..... Iab, Silft A. 

Accident in Simhadri Power Project 

Custom Duty Collected at Delhi Airport 
(Deb. 10. Vol. XXVI, 26-07-2002) 
Col. 61-62 

(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 167-69 Danger of Seated AC Compartments 

(Deb. 4. Vol. XXVI. 18-07-2002) 
Acquiring of New Ships by SCI 

(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 240 

Agreement with BBC on HIV/AIDS 
Programmes 
(Deb. 9, Vol. XXVI. 25-07·2002) 
Col. 70 

Aid to Sri Lanka 
(Deb. 13, Vol. XXVII, 3 I -07-2002) 
Col. 336-37 

Bi-annual Awards for Literacy Programme 
(Deb. 7. Vol. XXVI. 23·07-2002) 
Col. 271-72 

Bridge Across River Godavari 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 260-61 

Cash AWards to Panchayats under NLM 
(Deb. 7. Vol. XXVI. 23-07·2002) 
Col. 387 

Centralixd Admission Details 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 215-16 

Collection of Toll Tax by NHAI 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 266 

Col. 52-53 
Decline: in Employment in SSI, 

(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 292-93 

Deepening of Ports 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 169-70 

Demolition of Old Bridges 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 295-96 

Development of Modem Fair Grounds for 
Cattle 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 184 

Development ofSSls in Hilly Areas 
(Deb. 8. Vol. XXVI. 24-07-2002) 
Col.3lO-I1 

Dirty Linen Supplied on Trains 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. ISO-51 

Erosion due to Godavari River 
(Deb. 16. Vol. XXVII. 05·08-2002) 
Col. 273-74 

Establishment of Agri-Clinics! Agri-Susiness 
Centres 
(Deb. 16, Vol. XXVII. 05-08·2002) 
Col. 349-50 
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Exhibition by NBT 
(~b. 12, Vol. XXVII, 30-07-2002) 
CoI.I6().......Q 

Exp.nsiclo of Network of PCOm1) BooIhI 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col.36G-62 

Exl*llion ofTickct ScltiIl8 Activilia in Cities 
(Deb. I ... Vol. XXVII, 01-08-2002) 
Col. 146 

Ex.por1 of Steel 
(~b. 8, Vol. XXVI, 2"-01-2002) 
Col 1 .. 1 .... 2 

Fast Movement of Trains in Kazipet and 
Seaft:IaIbad 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 1 .. 9 

Fill Track S60 Scheme 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 272 

FiJing of Documents by the Companies 
(Deb. IS, Vol. XXVII, 02-08-2002) 
CoI.217-IS 

Filii", of Papers by Companies 
(Deb. IS, Vol. XXVII, 02-0S-2002) 
Col. 299 

Foreign Football Coaches 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col.316 

GAIL's Investment in HaIdia .Petrochemica1s 
Limited 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 163-64 

Houses for Hamalia 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 236 

Impon of Equipmenb for Asian Gama 
(Dcb. 18, Vol. XXVII. 07-08-2002) 
Col.IIS-17 

Incentives IIId Postina in Rcvcnuc Depar1ment 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 217-18 

Inculc:ative Interest ofScicnc:e Ind ltc.hiloIosY 
in Students 
(Deb. 2, Vol. XXVI. 16.07-2002) 
Col. IS9 

India Specific Global Ocean Observation 
System 
(~b. 17. Vol. XXVIl, 06-08-2002) 
Col. 140 

Jndo..lBq Apecments 011 Export of Wheat 
vil+vis Import of Oil 
(Deb. 19, Vol. XXVII, OS-OS-2002) 
Col. 108-09 

Loll and FO\IDd Office 
(Deb. ". Vol. XXVI, 18-01-2002) 
CoI.19S-91 

Marine Expon to JapmI 
(Deb. 10, Vo\. XXVI. 26-01-2002) 
Col. 21~17 

Merger of Nuclear Power Corpcnrioa 
(Deb. S, Vol. XXVI. 24-07-2002) 
Col.6S-66 

Multi Campus University 
(Deb. 7. Vol. XXVI. 23-01-2002) 
Col. 158-59 

Multi·Point Ticket Counterl in Vijayaweda 
(Deb. 9, Vol. XXVI. 25-01.2002) 
Col. 273-7 .. 

National 800It TI1IIl 
(Deb. 12. Vol. XXVII. 30-07-2002) 
CoI."1I-12 

Nlrional Conference ofDRDAs 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 292-94 

National Coopentiyc Development 
Corpontion (Amendment) Bill-Adopled 
(Deb. IS, Vol. XVII. 02·08-2002) 
CoI.41<C-16 

National Hishway Authority of lDdia 
(Deb. I I, Vol. XXVII, 29-07-2002) 
'Col. IS3 
(Deb. 6, Vol. XXVI. 22-07-2002) 
CoI.3SI-S2 
(Deb. 21. Vol. XXVII, 1l-08·2002) 
Col. 12-13 

NIIionaI TechnicllCommiUeI 011 auld HaId! 
(Deb. IS, Vol. XXVII, 01-08·2002) 
Col. 37-39 
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NHRC Notice on Telap Pamulu Seminar on Road Safety 
(Deb. IS, Vol. XXVII, 02-01-2002) (Deb. II, Vol. XXVII, 29-07-2(02) 
~." ~.m 

Oftic:c of OOIls 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 2fJ7 

P8Idip Port Trust 
(Deb. II, Vol. XXVII, 07-01-20(2) 
Col. 194 

Pctronct Apeemeat for Supply of LNG 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 24-25 

Pink-Slip Insurance 
(Deb. 21, Vol. XXVII, 12-01-2(02) 
CoI.IBS 

PoeW Life Insur8nu Scheme 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 267-68 

Publishinl Good Books by National 800k 
Trust 
(Deb. 17, Vol. XXVII, 06-0B-2002) 
CoUll 

Rail Muaeum 
(Deb. 19, Vol. XXVII, 01-01-20(2) 
Col 227-21 

Reduction in Fare by fA 
(Deb. I, Vol. XXVI, 1S-07-2(02) 
Col. 15 

RanovII clUquorShopl Set upalon& NIIionaI 
HisJawaYI 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 51-52 

Rewll'd to HoDClt Railway Employees 
(Dcb. 4, Vol. XXVI, 18-07-2002) 
~.228-29 

Rice for Exports 
(Deb. 20, Vol. XXVII, 09-01-20(2) 
~.25l-55 

Ro.:I Safety 
(Dob. 6, Vol. XXVI, 22-07-2002) 
~.I09-11 

S81 Apcment with RBI 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 119 

Separate BanIt for DRDA 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col.3lS 

Setting up ofTounim and Cultural Hub 
(Dcb. 16, Vol. XXVII, 05-01-2002) 
~.35-36 

Spendins for Student Welfare 
(Dcb. 12, Vol. XXVII, 30-07-2002) 
Col. 442-43 

Study by Anthropolosical Survey of ladia 
(Dcb. 16, Vol. XXVII, 05-08-2002) 
Col. 79-10 

Tnck Fracture Near Padugupadu Railway 
S1ation 
(Deb. 14, Vol. XXVII, 01-01-20(2) 
Col. 99-100 

Unauthoriled Parting Lots on Railway Land 
(Dcb. 9, Vol. XXVI, 25-07-2002) 
~.234 

Visakhapatnam Port 
(Dcb. II, Vol. XXVII, 07-01-2002) 
~.I87 

Voice Over Internet Protocol 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 296-97 

Women's Universities 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 247-41 

Working of Customs DepaI1ment 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 260 

Bnr, 5IIrt J.s. 
Admissions in CoIlqes 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 127 

Ban on Sale of Military Uniforms 
(Dcb. 19, Vol. XXVII, 01-01-2002) 
Ct>I. 208-09 

CBI Raids 
(Deb. 13. Vol. XXVII, 31-07-20(2) 
Col. 213-86 
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Closure of Agro and Rura1lndustries 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 163 

Compensation to Farmers 
(Deb. 4, Vol. XXVI, IB-07-2002) 
Col. 163-64 

Compensation to Gujarlt Riot VICtims 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 217-19 

Cracks in Dams 
(Deb. 21, Vol. XXVII, 12-S-2002) 
Col. 185086 

Cross Border Terrorism 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col.I6-IS 

DabhoI Power Plant 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col.IS8-90 

Distribution of Land to Poors 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 235-36 

Electricity Regu.latory Authoritiesl 
Conul1Issions 
(Deb. 19, Vol. XXVII, OB-08-2002) 
Col. 135-36 

EncouragemenllO Jute Bags 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 276-77 

ImponIElpOIt of Processed Food Items 
(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 91 

lSI Training to Kashmiri Youths 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 410 

Loans under PMRY 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 17(}-76 

Meals for Wild Animals 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 190 

Plantation in Oc:lhi 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 241-42 

Power Supply by NCES 
(Deb. 9, Vol. XXVI, 25-07·2002) 
Col. 69·70 

Production of Atomic Energy 
(Deb. 8, Vol. XXVI, 24·07·2002) 
Col. 45-46 

Production of Coal in Madhya Pradesh and 
Cbhallisgar/t 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 10-11 

ProductionlExport ofTea 
(Deb. 15, Vol. XXVII, 02-08-2002) 

Essenual Commodities Under PDS Col. 14s--..7 
(Deb. 20, Vol. XXVII, (w-OS-2002) Quota of Edible Oil in Punjab 
Col. S2-84 

Fu.nds for Repairs and Construction of 
HIghways 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col 65-67 

GOVernment DecISion to Allow Foreign Direct 
Investment in Print Media in India (OUR 
193) 
(Deb. 3: Vol. XXVI, 17-07-2002) 
Col. 504 

HOUSing of Nizam Jewels 
(Deb. 16, Vol. XXVII. 05.08-2002) 
Co1.370-1\ 

Import of Petroleum Products 
(Deb. 14, Vol. XXVII, 01.08-2002) 
Col. 48 

(Deb. 20, VoI.XX'v II, 09-0S-2002) 
Col. 49 

Rale of Inflation 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. IS2-53 

Reduction of Air Fare 
(Deb. II, Vol. XXVH, 29-07-2002) 
Col. 136-37 

Requirement of Post Graduate TedmomdI 
f.nainecn 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 128-29 

SCISTUIU 
(Deb. 5, Vol. XXVI, 19·07-2002) 
Col. 7J 
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Shonage of Water Modernisation ofBongaigaon Tbennal Power 
(Deb. I, Vol. XXVI, 15-07-2002) Station 
Col. 235-36 (Deb. 14. Vol. XXVII. OI-OB-2002) 

Telephone ExclJanges Col. 194-95 
(Deb. IB, Vol. XXVII, 07-0B-2002) New Airports at KoIaajhar 
Col. 98-104 (Deb. II, Vol. XXVII, 29-07-2002) 

Travel Warnings Col. 227-2B 

(Deb. 3. Vol. XXVI, 17-07-2002) New Medical College at Kolaa.ihar 
Col. 364 (Deb. 13, Vol. XXVII, 31-07-2002) 

Bwlswmuthlary, Sbrl Sauama DUB.r 
Bodo Regiment 

(Deb. 14, Vol. XXVll, 01-08-2002) 
Col. 115-16 

Bodoland Issue 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 55 

Bodoland Territory 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 275 

Bongaigaon Refinery and Petrochemicals 
Limited 
(Deb. 19. Vol. XXVII, OB-OB-2002) 
Col. 229-30 

Central University at KoIaajbar 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 4U7 

Cultural Complex at KoIaajhar 
(Deb. 21, Vol. XXVll. 12-0B-2002) 
Col. BI-82 

Deplorable Infrastructure of Kokrajhar AIR 
Building 
(Deb. 19. Vol. XXVll. 08-01-2002) 
Col. 161-62 

HPT Facilities for Kokrajhar 
(Deb. 19. Vol. XXVII, 01-08-2002) 
Col. 91-98 

Institutes of Infonnation Technology and 
Computer Education 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 162-63 

Irrigation Projects in Assam 
• (Deb. II. Vol. XXVII. 29-07-2002) 

Col. 150-51 
Irrigation Projects in Bodoland Territory 

(Deb. 12. Vol. XXVll. 30-07-2002) 
Col. 441-42 

Col. 299 
Provision of NCES in BodolaDd Territory in 

Assam 
(Deb. 14, Vol. XXVII, 01-01-2002) 
CoI.24~ 

Rural E1ectrification in Bodoland Territory 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 453 

Telecom Service Facilities 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 263-64 

C. SaCUa Kumart, Dr. (Sbrlmatl) 
Campaign in Hyderabad on Child Labour by 

ILO 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 131-32 

Development of Waste Land 
(Deb. 17. Vol. XXVll, 06-08-2002) 
Col. 9-14 

Jamia Millia Islamia 
(Deb.JI2, Vol. XXVII, 30-07-2002) 
Co1.16~7 

Meeting of Indus Water Commission 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 290-91 

Need to reduce basic excise duty on life saving 
medical equipment (MUR-377) 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 319-90 

Need to sanction eight unit of NTPC in 
Ramagundam town in Karimnagar District, 
Andhra Pradesh (MUR 377) 
(Deb. 2, Yol. XXVI, 16-07-2002) 
Col. S24 

Nuclear Power Plants 
(Deb. 8, Vol. XXVI, 24-01-2002) 
Col. 234-31 
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Procurement Tlllet of Rice 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 21 

Setting up of Food Banks 
(Deb. to, Vol. XXVI, 26-07-2002) 
Col. 79-80 

CbknItorty. Sllri AI.,. 
ACPScheme 

(deb. 3, Vol. XXVI, 17-07-2002) 
Col. 239---41 

A11oc:ation of Funds under Women and OIild 
~lopment Scheme 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 57-64 

Approved DoctorslDispensaries in Faridabad 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 312-13 

Central Fund for Jesscft Road 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 245-47 

OOHS Facilities in Fnfabad 
(Deb. 13. Vol. XXVII, 31-07-2002) 
CoI.289-90 

Coffee Retention Plan 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 313-14 

Compellsation to Gujant Riot Victims 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col 217-19 .. 

DisiDVCllmCnt of fACT 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 381-82 

Drought Condition in States 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 97-99 

Export Price of Aluminium 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col 29S-96 

Improvement in Swama Jayanti Shahari 
R07p" Yojana 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 180-92 

Installation of Marker System 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 149-51 

Inter-State Migrant Worlters 
(Deb. 1. Vol. XXVI, 15-07-2002) 
Col. 11-82 

Investment by Contnoc1on of Jubi1c:c: Pumps 
of HlIJ1I1II1a and Punjab 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 158 

Memorandum Received fonn All India Local 
Bodies WorItmen '5 Federation 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 223-24 

Non-Payment of Salary to Employees of 
NPCC 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 142-43 

Prices of Steel Producta 
(Deb. 13, Vol. XXVII, 31-07-2002) 
CoI.2I1-12 

RBI Study on Induslrial Siclcnc:sl 
(Deb. 1 S, Vol. XXVII. 02-08-2002) 
Col. 123-24 

Re-Orpniaation of Railway ZoaeI 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 272-73 

Ratructuring of NTPC and PCI(CAPS) 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 310-11 

Rmsion of Pricc:s of Petroleum Produc:U by 
Oil Companies 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 217 

Freight Equalisation Sc:heme 
. Schemc:s for Cultivatoo other than Coffee (Deb. 9, Vol. XXVI, 2S"()7.2002) 

Col. 92-93 (Deb. IS, Vol. XXVII, 02-01-2002) 

Holding of Bookstall. by Individual! 
Partnership 
(Deb. 19, Vol. XXVII, 08-01-2002) 
Col. 99-100 

Col. 29'·96 : ,,. .... 
Sick NJMC Mills 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 1IJ 
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Super Highway Connecting Major Ports 
(Deb. I, Vol. XXVI, 15-07-2002) 
Co\.I86-SS 

Wireless Sets 10 Forest Officials 
(Deb. 16, Vol. XXVII, OS·OS-2002) 
Col. 164 

Cbakraborty, SlIrt Swadesla 
Problem being Faced by the Jute Growers in 

the Country (CAl 
(Deb. I S, Vol. XVII, 02-0S-2002) 
Col. 406-07 

C .... del, SlIrt Sarall 
Assistance by World Bank for Roads and 

Highways 
(Deb. IS, Vor. XXVII, 02-0S-2002) 
Co\. 61 

Need to accord approval 10 the proposal of 
Government of Himachal Pradesh for 
opening ofmore Anganwadi Kendras in the 
State (MUR 3TI) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Co\. 407 

Opening of Kendriya Vidyalayas and 
Navodaya VJdyalayu 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Co1.S7-62 

Price of Agro-Products 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 318-19 

Production of Fruits, Vegetables and 
Floriculture 
(Deb. 21, Vol. XXVII, 12-0S-2002) 
CoI.2I8-20 

Ayurvedic Medicinal Institutes Rashbiya Sanskrit Sansthan 
(Deb. 13, Vol. XXVII, 31-07-2002) (Deb. 17, Vol. XXVII, 06-0S-2002) 
Col. 191-206 Col. 161~ 

Constitution Scheduled Castes Orders 
(Amendment) Bill, 2001 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. S4S-46 

Deemed Universities 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 74 

Dowry Prohibition Act, 1961 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 36().61 

Drought Condition in States 
(Deb. 16, Vol. XXVII, OS-OS-2002) 
Col. 97-99 

Incentives to Industries Adopting Recycling 
Method 
(Deb. 6, Vor. XXVI, 22-07-2002) 
Col. 60 

Indusbial Sickness in CPSUs 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 10S-09 

Investigation of Cases 

Requirement of Fodder 
(Deb. I, Vol. XXVI, 15·07·2002) 
Co1.62~ 

Setting up Military Station in Himachal Pradesh 
(Deb. 4, Vor. XXVI, 18-07·2002) 
Col. 89 

Setting up of Small Scale Industries 
(Deb. 8, Vol. XXVI, 24·07·2002) 
Col. 41-42 

Telephone Faults 
(Deb. 13, Vol. XXVII, 31.07·2002) 
Col. 123-25 

Unemployed Handicapped Youths 
(Deb. 10, Vol. XXVI, 26·07·2002) 
Col. 57·58 

Unemployed Youth 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 151·52 

Utilization of Funds Earned through Diversion 
of Forest Land 

~ (Deb. '8, Vol. XXVI, 24.07·2002) 
Col. 168 

(Deb. II, Vol. XXVII, 29·07·2002) 
Col. 75-80 

Water Shortage for lnigation 
Manufacture of Hazardous Chemicals 

(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. SS·56 

(Deb. 21, Vol. XXVII, 12·08-2002) 
Col. 71·72 
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Workers R.encIcred Jobless Due to Closurc of 
Factories 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 193-94 

CIt.tterjee, Slirl So ...... 

Disinvestment of Public Sector Undenakings 
(DUR 193) 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 395-408 

Massacre in Kasimpura, Jammu (AM) 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 412-22 

Railw.y Zones 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 38 

Re: Reported Slatcmcnl of Mr. Colin Powell, 
U.S. Sec:rctary of State on Kashmir ISIUC 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 508-09 

Relief end Rehabilitation of the Riot Victims 
in Gujarat (DUR 193) 

Construction of Jhuuia by Policemen in 
R.K.Puram 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 177-78 

Declaration of New National Highw.y 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 213-15 

Delhi Rent Control Bill 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 99-100 

Disinvestment ofVSNL 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 348-49 

Documentaries on Rur.1 Devdopment 
Sc:hemes 
(Deb. 2. Vol. XXVI. 16-07-2002) 
CoI.54-S6 

Duty Concessions in India by EU on Textiles 
(Deb. 15. Vol. XXVII, 02-08-2002) 
Col. 150-51 

(Deb. 7, Vol. XXVI, 23-07-2002) Educ:ationaJProgrammesonTV 
Col. 507-16 (Deb. 12. Vol. XXVII. 30-07-2002) 

Use ofPOTA Col. 314-15 
(Deb. 12. Vol. XXVII. 30-07-2002) Effect afRain on CNG Stations 
Col. 12-13 (Deb. 4, Vol. XXVI, 18-07-2002) 

CItatIIrvedI, Slarl Satyavrat Col. 189-90 
Availability of LPG with HPCL 

(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 218-19 

Central Authority on Conservation of Forests 
(Deb. 16.· Vol. XXVII. 05-08-2002) 
Col. 368 

EIlCTolIChment of National Highways 
(Deb. 16. Vol. XXVII. 05-08-2002) 
CoI.3I1-12 

Existence of Jhugaies near 101 Airport 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 145 

Closure of Chemic:aJ Fertiliser Units Fate of Indian Studen1a 
(Deb. 17, Vol. XXVII, 06-08-2002) (Deb. 13. Vol. XXVII. 3 J -07-2002) 
Col. 65-66 Col. 187 

Coal Scam in BCCL, Dhanbad 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 372-74 

Computeriacd Post Oftic:es in Madhys Pradesh 
(Deb. \3, Vol. XXVII. 31-07-2002) 
Col. 27S-76 

Constitution Scheduled Caltea Orders 
(Amcadment) Bill. 2001 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. S36---W 

Grants to Various Universities 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 301-02 

Hail Storm in North Eutcm Reaion 
(Deb. 2, Vol. XXVI. 16-.07-2002) 
Col. 210-1 I • .; 

Ulepl f1ights 
(Deb. II, Vol. xxvn. 29-07-2002)· 
Col. 15-16 
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Joint PaIroUin& 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 255 

, Kidnappina ofFilhermen 

• 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 283 

Lease of Chennai Airport to Malaysia 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.D3-34 

Massacre in Kasimpura, Jammu (AM) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoI.4BI-86 

Millitant Activities in North Eastern States 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoI.IS4-55 

Modernisation of MIG Aircraft 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 140---42 

Mother and Infant Mortality Rate 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 11-20 

New Power Tariff Policy 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 14 

NTPC's Projects 
(Deb. 19, Vol. XXVII, 08-08·2002) 
Col. 240-41 

Personal Story in Weather News on 
Doordarshan 
(Deb. 19, Vol. XXVII, 08-08·2002) 
Col. 163-64 

Power Projects of North East 
(Deb. 14, Vol. XXVII, 01·08.2002) 
Col. 134-36 

Rail Accidents 
(Deb. 4, Vol. XXVI, 18-07·2002) 

• Cot. 2-16 
Re: Reported Statement of Mr. Colin Powell, 

U.S. Secretary of State on Kashmir Issue 
\.. '~eb. 12, Vol. XXVII, 30·07·2002) 
• Col. 507-08 
Refonns in Pension Sector 

(Deb. 20, Vol. XXVII, 09·08·2002) 
Col. 66-67 • 

Research on Indian Herbs 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 119-20 

Supply of Spare Parts by America 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 95096 

Terrorist Activities in Uttararu:haJ 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 169·70 

Uniform Foodgrain Procurement Policy 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col.D8 

Vouchers for Income Tax Refund 
(Deb. 20, Vol. XXVII, 09-08·2002) 
Col. 267-68 

Widening of Old Bridges on NHs in M.P. 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 120 

aauclllary, Sbri Harlbbal 

Border Area Development Programme 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 41 

Cases Pending with MRTP Commission 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 56-57 

Custodial Death of Children 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 238 

Development of Border Areas 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 317-19 

Disha Airpon in Gujarat 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 169·70 

Encroachment in the Waitt's Assets 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 11-16 

Establishment of Hospitals with World Bank 
Assistance 
(Deb. 13, Vol. XXVII, 31·07-2002) 
Col. 121·22 

Expenditure in Air Journey 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 175--80 



318 LOKSABHA 

Facilities to Mansarovar Pilgrims 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 275-76 

Floods and Drought in various Parts of the 
Country (DUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 478-10 

Gram Swarojgar Yojana 
(Deb. 15, Vol. XXVII, 02-01-2002) 
Col.66--69 

High Court Bench in Kera1a & Gujarat 
(Deb. 4. Vol. XXVI, 11-07-2002) 
Col. 234-35 

Increase in Production of Fodder 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 233-36 

Need to provide more air services between 
Ahmedabad and Delhi particularly during 
day time (MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 521 

Post and Telegraph Services in Panchayats 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 52-S1 

Production of Milk and Milk Products 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 139---42 

Projects for Control of Blindness 
(Deb. II,. Vol. XXVII, 07-01-2002) 
Col. 139 

Promotion of Agro Forestry and Horticulture 
(Deb. I. Vol. XXVI, I S-07-2002) 
Col. 42---44 

Registration of Unemployed Youths in Rural 
Areas 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 148-49 

Review of Industrial Policy 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col.lS-17 

Rural Banks 
(Deb. 20, Vol. XXVII. 09-01-2002) 
Col. 129-36 

Testing the Quality of Medicines 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 113-21B 

Units of KVIC 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 137-39 

Use of Fertili.zeWInsecticides 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 1-9 

Clt.udlt.ry. Sllri Ram Talaal 

Advertisement Released 10 Newspapers! 
Journals 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 231 

Conversion of Yamuna into Canal 
(Deb. 21, Vol. XXVII, 12-01-2002) 
CoI.265-U 

Declaration ofNeem as National Tree 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 37 

Disconnection of Electricity in HEC Rar.chi 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 62-63 

Employment to Displaced PeBODS from HEe, 
Ranchi 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 57-51 

Infiltration of Bangladeshis fi'om Assam Border 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 157-51 

Irregularities in Purchase of Medicines 
(Deb. 18, Vol. XXVII, 07-01-2002). 
Col. 17-88 Remittance of Profit by Foreign InvestoB 

(Deb. 15, Vol. XXVII, 02-01-2002) 
Col. 247---49 JGSY in Jharkhand 

Repair and Expansion ofNationa1 Highways 
in Maharashtra and Gujarat 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 172-73 

(Deb. 7, Vol. 
Col. 10--;12 

XXVI, 23-07-200l,P 

LPG AgenciesIPetrol Pumps in Jharkhand 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 74-7S 
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Modernisation of Railway Srations 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 1I~11. 

National Highway No.23 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 33 

National Highways in Jharkhand 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 191-92 

Purchase Orders to HEC Ranchi 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 210-11 

Rail Line between Barwadis and OIeermceri . 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 286-87 

Rail Projects in Jharkhand 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Co1.61~ 

Recovery of Bank Loans 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 246-48 

Repair and Maintenance ofNHs in Jharkhand 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 60-61 

SickSSls 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Cot. 76-77 

Special Concession to Power Projects 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 116-17 

Spurious! Adulterated SeedII 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.2Q-23 

Target for National Watershed Development 
Scheme 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 339-40 

Target under Rural Housing Schemes 
• (Dtb. 2, Vol. XXVI, 16-07-2002) 

Col. 313--18 

~elephone Adalats 
(Deb .. 3, Vol. XXVI, 17-07-2002) 
Col. 144 

Telephone Connections 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 126-30 

Units of KVIC 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 199-206 

User Fees from Private Airlines 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 231-32 

Villages under HVDS 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 79 

Cbaudbrl, Sbrl Manlbbal Ramjlbbai 
Ban on Transfer of Elements 

(peb. 19, Vol. XXVII, 08-08-2002) 
Col. 146 

Cases Pending for Disposal 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col.220-21 

Cbaub .. , Sbrl BaI Krlsbna 
Need to implement effectively Sampooma 

Gramin Rozgar Yojana (MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 440 

Need to set up a F.M. Radio Station in Mau 
district, U.P. (MUR 377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 527 

New Law Colleges 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 248 

Policy of Land Use 
(Deb. 11, Vol. XXVII, 29-07-2002) 
Col. 137-38 

Sugar Technology Institute in Mau 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 44-45 

Use of Red Cross Emblem 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 7 

Cbauban, Sbrl Sbrlnm 
Floods and Drought in Various Parts of the 

Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
CoI.SIQ-12 

Oautala, Slui Ajay Slap 
Agricultmal Census 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 254-SS 
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Annual Growth Rate of Employment 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 203-04 

Bogus Outlets ofKVlC 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 89-90 

Closure of bxiustrial Units 
(Deb. 11. Vol. XXVII. 29-07-2002) 
Col. 273-74 

Conmuc:tion of Expressways 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 379-80 

Conversion of RECs into NIT 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 143-44 

Decline in Foreign Tourists Arrival due to Indo-
Pak Tension 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 88-92 

Disinvestment of ITDC Hotels 
(Deb. 2, Vol. XXVI. 16-07-2002) 
CoJ.284-98 

Disposal of Bio-Medical Waste 
(Deb. 8. Vol. XXVI, 24-07-2002) 
Col. 180 

Eco-Hazards of BT Cotton Crop 
(Deb. II. Vol. XXVII. 29-07-2002)' 
Col. 251-52 

Employees opted VRS 

ICDS Projects in Haryana 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 240 

Impact of Indo-Pak Tension on Indian 
Economy 
(Deb. 10. Vol. XXVI. 26-07-2002) 
Col. 120-21 

Inter State Water Disputes 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Co1.375-76 

Introduction of Bio-Diesel 
(Deb. 4, Vol. XXVI, 18-07-2002) 
CoI.153-54 

IrrigatedlNon-irriptcdIWaste Land 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 192-98 

Migration of Farmers to Urban Areas 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 278-79 

Misbehaviour by Sky Marshals 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 251 

Misutilisation of Funds by NGOs 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 388-89 

New Technology for Water Conservation 
(Deb. 6. Vol. XXVI, 22-07-2002) 
Col. 167-68 

Operation Flood Programme 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 357 

(Deb. 15, Vol. XXVII. 02-08-2002) 
Col. 162-63 Pending Irrigation Projects 

22-07-2002) 
Floods and Drought in Various Parts of the 

Country (OUR 193) 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 314-)7 

Gurukuls 
(Deb. 17. Vol. XXVII. 06-08-2002) 
CoI.2I-22 

Herbal Crops 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 21-26 

High Court for Haryana 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 95 

(Deb. 6. Vol. XXVI. 
Co\. 250-368 

Per-Capita Availability of Drinking Water 
(Deb. 17, V.eJ. XXVII, 06-08-2002) 
Col. 191-92 

Private Nursing Homes 
(Deb. 8. Vol. XXVI, 24-07-2002) 
Col. 103 

Project Seabird 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 40-41 

Racial Bias against AsilUll 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 422 
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Reduction in Interest Rate for SSls 
(Dee. B, Vol. XXVI, 24·07·2002) 
Col. 111-12 

Relaxation ofNonns 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 196 

Rice Processing Complex 
(Deb. 16, Vol. XXVII, OS·OB·2002) 
CoI.27B 

Setting up of Cottage Industries 
(Deb. II, Vol. XXVII, 29·07-2002) 
Col. 24-27 

Shelling on Border 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 411-14 

Shortage ofPipclines 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 242-43 

SSI Units 
(Deb. B, Vol. XXVI, 24·07·2002) 
Co1.27~79 

Target of Kharif Production 
(Deb. I, Vol. XXVI, 15·07·2002) 
CoI..I07-12 

ClacDDltbala. Sbrt Ramesb 

Amount Eannarkcd for Valmiki Ambcdkar 
AwasYojana 
(Deb. 17, Vol. XXVII, 06-08·2002) 
Col. 118-20 

Commission to Travel Agents 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col.BS 

Delhi University (Amendment) 'Bill 
(Deb. 12, Vol. XXVII. 30-07·2002) 
Col. 575-78 

Disinvestment of FACT 
(Deb. 7, Vol. XXVI, 23·07-2002) 
Col. 381-82 

Diversion and Encroachments of Forest Land 
• (Deb. I, Vol. XXVI, 15·07·2002) 
:. Col. 188-B9 

New Medical Colleges in Kerala 
(Del>. 8, Vol. XXVI, 24·07·2002) 
Co!. 102·03 

New 1Ypc of Vehicles Registeration Plates 
(Deb. I, Vol. XXVI, 15-07·2002) 
Col. 286 

Promotion of Sericulturc 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 186 

Re'labilitation of Adivasis 
(Deb. 10, Vol. XXVI, 26.07·2002) 
Col. 138-39 

Rehabilitation ofT. Leaves Farmers 
(Deb. 16, Vol. XXVII, 05·08·2002) 
Col. lIB 

Relocation of Petol Pumps from "National 
Highways" 
(Deb. 4, Vol. XXVI, 18·07·2002)' 
Col. 162 

Renovation Cost of NTC Mills 
(Deb. 10, Vol. XXVI, 26-07·2002) 
Col. 276-77 

Separate Armed Force 
(Deb. 9, Vol. XXVI, 25·07·2002) 
CoI.B5 

Trauma Centre in Kerala 
(Deb. 18, Vol. XXVII, 07·08-2002) 
Col. 82·83 

Clalkbalia, Sbrlmali Buvaabell Devrajblaal 
Agreement of Tourism Generating Countries 

(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 27-30 

Maintenance of National Highways 
(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 35-39 

Non Withdrawal of Funds by Slates under 
Rural Development Schemes 
(Deb. 7, Vol. XXVI. 23-07·2002) 
Col. 50-58 

Oil and Gas Field in Cambay BasiJ 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 171 

PMGSY 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 260--62 

Relief and Rehabilitation of the Riot Victirru 
in Gujaral (DUR 193) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 503-{)7 
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Royalty on Crude Oil 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 45-46 

Salinity of Soil 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 19-20 

Shares to States on Oil Exploration 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 191-92 

Transfer of Surplus Land of Kandla Port 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 70 

Upgndation of State Highway 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 127-29 

Valmilti Ambedkar Awas Yojana 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 167 

Clala.uamy, Slarl M. 
Need to protect the interest of workers engaged 

in manufacturing of high density poly-
ethelene monofilament yarn mosquito-nets 
in Karur Parliamentary Constituency in 
Tamil Nadu (MUR 377) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 391 

CIa.udhary, Col. (Read.) SODa Ram 
Amendment in Electricity Bill, 2001 

(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 210 

Compensation to Fanners 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 163-64 

Constitution of Tribunal 10 Solve Inter-State 
Disputes 
(Deb. 4, Vol: XXVI, 11-07-2002) 
Col. 44-45 

ConuptiOll Cases 
(Deb. I S, Vol. XXVII, 02-01-2002) 
CoI.2S5 

Crime in the Country 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoI.378-79 

Destruction ofField Due to Release of Water 
from Nanga) DIm 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 199-200 

Development of Backward Desert Areas 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 205-06 

Development of Waste Land 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 9-14 

Family Welfare Centres 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 37-70 

Floods and Drought in Various Parts of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 454-51 

Funds for National Watershed Development 
Projects 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col.201~3 

Funds to Rajasthan under Margin Money 
ScMnc 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 83-15 

Generation of Power from Municipal Waste 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 252-53 

Government Decision to Allow Foreign Direct 
Investment in Print Media in India 
(OUR 193) 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 486 

Growth Centres 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col.Sl-56 

Leakage of Secret Defence Information 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 241 

Linking Bhiwadi with Broad Gauge Line 
(Deb. 19, Vol. XXVII, 08-01-2002) 
Col. 202'{)3 

Maimed Livestock in Border Areas 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 94-95 

Naphtha Based Projects in Rajasthan 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 112 
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National Literacy Campaign 
(Deb. 12, Vol. XXVII, 30·07·2002) 
CoI.20S-1O 

Primary Health Centres 
(Deb. 13, Vol. XXVII, 31·07·2002) 
Col. 245-54 

Procurement of Helicopter 
(Deb. 19, Vol. XXVII, 08·08-2002) 
Col. 133-34 

Project Proposals Received for SGSY 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 164-70 

Rationalisation of CPSUs Tariff Structure 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 42-43 

Repealing of Forest Conservation Act, 1980 
and Environment Protection Act, 1986 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 55 

Revision of Pattern of Matching Share of 
Central Assistance 
(Deb. 6, Vol. XXVI, 22·07-2002) 
Col. 147-48 

Setting up of Industries in Rajasthan 
(Deb. 20, Vol. XXVII, 09-08·2002) 
Col. 65-66 

Sharing ofRavi·Beas Water 
(Deb. 1, Vol. XXVI, 15-07-2002) 
Col. 117 

Utilisation of Television Tl1IIISI1Iiner at Barmer 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col. 58·59 

Violation of Norms in Anny Contracts 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Cot. 145--47 

Wasteful Expenditure on Rent 
(Deb. 10, Vol. XXVI,26·07-2002) 
Col. 29·31 

Welfare Schemes in Rajasthan 
(Deb. 20, Vol. XXVII, 09·08-2002) 
Col. t62~8 

Clloadbry, Sbrl radam SeD 

Census 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 138-39 

Appointment on Compassionate Ground 
(Deb. 19, Vol. XXVII, 08·08·2002) 
Col. 219-20 

Autonomy in the Working of Oil Companies 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col. 115 

Awareness about Insurance in Rural Areas 
(Deb. S, Vol. XXVI, 19·07·2002) 
Col. 26-28 

Enquiry Counter at New Delhi Railway Station 
(Deb. 19, Vol. XXVII, 08·08·2002) 
Col. 97 

Funds for Development of Backward Districts 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 79--81 

Image oflndian Airlines 
(Deb. 21, Vol. XXVII, 12·08-2002) 
Col. 17·18 

Improvement in Post Harvest Management 
(Deb. 11, Vol. XXVII, 29·07·2002) 
Col. 243-44 

Indian National Defence University 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 33 

Rehabilitation Package for Poor Helpless 
Widows 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. lOS 

Special Concession to Power Projects 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 116-17 

Terrorist Activities in J&:K 
(Deb. 2, Vol. XXVI, 16·07-2002) 
Col. 304-05 

CIIoubae, Sbrl SblvraJ Slop 
Astro-Turf Hockey Playgrounds 

(Deb. 18, Vol. XXVII, 07·08·2002) 
Col.l~12 

Ban on Ranbir Sena 
(Deb. 2, Vol. XXVI, 16·07-2002) 
Col. 225·26 

Bio-Pesticides for Safeguarding Crops 
(Deb. 16, Vol. XXVII, 05.08·2002) 
Col. 102 



324 WKSABHA 

Computer in Textile IndUSlry 
(Deb. IS, Vol. XXVII. 02-08-2002) 
Col. 277-78 

Family Welfare Programme 
(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 198-204 

Floods and Drought in Various PIJ1I of the 
Country (DUR 193) 
(Deb. 9, Vol. XXVI, '25-07-2002) 
Col. 3U-33 

Foreign Assistance for Irripion Projects 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 98-100 

Foreign Assistance to Banned OrpnisatiOlls 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 33 

Free Legal Aid to SCsISTs 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 98-99 

Handioom Village Development Programme 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col.3~1 

Infiltration 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 53-54 

Investment of GPF and PF in Capital Market 
(Deb. 5, Vol. XXVI. 19-07-2002) 
Col. 86-88 

Jaundice Patients 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col I t3-15 

Land Affected Due to Floods 
{Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 218 

Liberalisation of Petroleum Industry 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 193 

Pending Development Projects of Madhya 
Pradesh 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 26O--{i8 

Priority List for FDI 
(Deb. ~O, Vol. XXVII. 09-08-2002) 
Col. 167-68 

Production of Childrcn's Films 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 39-40 

Production of Coal in Madhya Pradesh ad 
Chlwtisprfl 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 3--13 

Productivity Per Hectare 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. IS 

Providing Grants for Development of 
Government Colleges in M.P. 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 300-302 

Reduction of Sales Tax on Aviation Fuel 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 109 

Schemes for Disabled 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 23--26 

Small Saving Scheme 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 217 

Subsidy on Fertilizers 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 400-402 

Theft of Goods During Loading-Unloading 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 91-92 

CIt_dllary, Slirl Adllir 
Abolition of CATISATs 

(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 86-87 

Acquired Immuno Deficiency Syndrome 
(AIDS) Prevention Bill-Int. 
(Deb. IS, Vol. XXVII. 02-08-2002) 
Col. 438-42 

Air Accident Due to IpOl1lJlCe of English 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 248-49 

Arrest of Militants and Seizure of Pen Pistols 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Cot. 116-17 

Ban on Movement of All Kind of Goods 
Vehicles by SC 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 246-47 
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BanonPTV 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 106-07 

Bank Fraud 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 239-40 

Captive Power 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 51-56 

CGHS Facilities inf"aridabad 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 289-90 

Change in Protocol PoIic:y 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 87 

Owging off Toll Tax by NHAI 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 33()"31 

CNG Dispensing Units 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 84-85 

Commercial Establishments in IndUSlrial Areas 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 287-89 

Cost of E1ec:tricity Charges on CNG Stations 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 139-40 

Deaths due to Air Pollution 
(Deb. I, Vol. XXVI, 15-07-2002) 
CoI.29~97 

Depletion of Ground Water Level 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 19-22 

Disinvestment of MlUUti Udyog 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 262-63 

Disinvestment of Ranjit Hotel and Bharat 
Hotel 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoI.462~ 

Distortion of Historical Facts in Films 
(Deb. 9, Vol. XXVI, 25-07-2002) 
CoI.5()"51 

Dolphin Mobile Cellular Phone 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 296 

E-Tickets for Domestic Travel 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 97-98 

Fake Visa Racket 
(Deb. 17, Vol. XXVII. 06-08-20(2) 
Col. 205-06 

Firing by Pakistan 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 92-93 

Foreign Militants in Valley 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 419-20 

Funds for Eradication of Child LaboID' 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 286-87 

Hepatitis-B 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 246-47 

HIV Infetted Drug Addic:ts 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 165-66 

Indo-Iraq Agreements on Expon of Wheat 
vis-a-vis Impon of Oil 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 108-09 

Infiltration of Terrorists 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 404 

Inflation Rate 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 301-02, 316 

Installation of Petrol Pumps by Oil Companies 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 288 

Integrated Headquarters of Defence 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 127-28 

Ifltemational Long Distanee Lic:ence 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 212 

lSI Activities 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 1S8-59, 352-53 

Jai Prakash Rozgar Guarantee Yojana 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 380 
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Latest Technology by PGCIL in Power 
Distribution 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 112-13 

Liquidation of RRBs 
(Deb. 10. Vol. XXVI, 26-07-2002) 
Col. 43-44 

Losses to SEBs 
(Deb. 19. Vol. XXVII. 08-0B-2002) 
Col. 25-2B 

Medical Consultation 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Co\. 24(}-47 

Multiple Entry Visa 
(Deb. 18, Vol. XXVII, 07-0B-2002) 
Col. 139-40 

National Plan for Children 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 88 

Need for restoration of Azimganj-Nasipur Rail 
Line in West Bengal (MUR 377) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 359 

Raising of Funds by IOCL 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 109-10 

Realisation ofForeiga¥roceed 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 281 

Role ofNGOs in Afghanistan 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 5 

Sale of Shares by IOCL to ONGC 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 290-91 

SCs Order on Poll Reforms 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 246-47 

Security Cover to Oil and Gas Pipelines 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 240-41 

Seizure of Fake Drugs 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 141-42 

SPG Cover for Ex-PMs 
(Deb. 2, Vol. XXVI, 16-07-2002) 

Pak's Commitment Col. 367 
(Deb. 3, Vol. XXVI, 17-07-2002) Supply ofULSD by Petrol Pumps in Delhi 
Col. 300-301 (Deb. 14, Vol. XXVII, 01-08-2002) 

Petrol Retail Policy Col. 171 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 293 

Plan for Water Conservation 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 207-OB 

Population of Tigers 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 161-68 

Power Crisis 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. ZSS-56 

Problem Being Faced by the Jute Growers in 
the Country (CA) 
(Deb. 15, Vol. XVII, 02-08-2002) 
CoI.404-06 

Promotion of Environmentally Degradable 
Plastic 
(Deb. 11, Vol. XXVII, 29-07-2002) 
Col. 27-28 

Suvidha Scheme 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 153-54 

Terrorists Camps in Pak 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 40 

Tussle between AI and IA on Share from Gulf 
Earnings 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 220 

Unemployment Insurance Plan 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 34-3S 

Urban Transport Policy 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 60-61 

Vehicular Pollution 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 281 



NAME INDEX 327 

Videsh Sanchar Nigam Limited 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 67-6S 

West Bengal State Cooperative Bank Ltd. 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 73 

Cbowdbury, Shrt BIIwb 

Area of National Highways 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 141 

Conversion of National Library 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 215 

Crimes in Metros 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 111-12 

National Highways in West Bengal 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 47-4S 

Need to provide employment opportunities 
to apprentices who completed apprentice 
course training in Chittaranjan Locomotive 
Workshop, West Bengal (MUR 377) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
CoI.3S9 

Performance of Doordarshan 
(Deb. 14, Vol. XXVII, 01-OS-2002) 
CoI.B9-93 

Sale of Refractory Division's Land 
(Deb. 14, Vol. XXVII, 01-OS-2002) 
Col. ISS 

WagestSalary oflndustrial Workers 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 60---64 

Cb_dbury, Sbrlmatl ReIlu.ka 

Accelerated Rural Water Supply Programme 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 19().91 

Alleged Fraud C".ases in NLC 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 249-52 

i Anti-Dumping Duty on Newsprint 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col.7S-79 

Archaeological Survey oflndia 
(Deb. 21, Vol. XXVII. 12-0S-2002) 
Col. 207-OS 

Assessment of Rehabilitation Work 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 311-13 

BanonP1V 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 106-07 

Civil Refonns in Kashmir 
(Deb. 7, Vol.. XXVI, 23-07-2002) 
Col. 105 

Code of Conduct for Media 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 34-35 

Compensation to Farmers 
(Deb. 4, Vol. XXVI, IS-07-2002) 
Col. 163-64 

Contribution of Women Labour 
(Deb. 16, Vol. XXVII, 05-0B-2002) 
Col. 112 

Cooperation on Missile Defence Systery with 
U.S. 
(Deb. 4, Vol. XXVI, IS-07-2002) 
Col. 165 

Development of Engine for Advance Light 
Helicopter 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 167 

Dirty Money 
(Deb. 5, Vol. XXVI. 19-07-2002) 
Col. 323 

Disinvestment in Sponge Iron India Ltd. 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 191-94 

Disinvestment of NALCO 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 364-65 

District Rehabilitation Centre 
(Deb. IS, Vol. XXVII, 02-0S-2002) 
Col. 119-21 

Economic Package for J and K 
(Deb. 17, Vol. XXVII, 06-0B-2002) 
CoI.S6-SS 
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Enquiry Repon on Helicopter's Crash 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 309 

Examination System 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 89-91 

Expon Cost of Agricultural Products 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 22-23 

Facilities to Governors 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 135-36 

FDI in Township Development Scheme 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 227 

Fight against Terrorism 
(Deb 2. Vol. XXVI, 16-07-2002) 
Col. J04 

fi/e.;n Shoe Factory at Agra 
(Deb. I, Vol XXVI, 15-07·2002) 
Col 1{,7-72 

Fore'lgn Exchange Management Act 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 307 

Gas to Industries in Delhi 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 238 

Hawala Money 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 44 

Impediments to India's Exports 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 283-84 

Import of Parent Level Breeding Stock 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 282·83 

Indo-Sino BonIer Talks 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 137 

IntqraIed Wuleland Development Prapnme 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 94-95 

Joint Indo-US MiliWy Exercise 
(Deb. 4, Vol. XXVI, 18-07-2802) 
Col. 165-66 

National Health Policy 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 39-40 

No Tobacco Week 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 370-71 

ONGC Stake in Sudan 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 46 

Outstanding Dues Against Banks PSUs 
(Deb. 15, Vol. XXVII, 02-08·2002) 
Col. 318-19 

Outstanding dues to Andhra Pradesh 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 59 

PMGSY 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 260--62 

Population of Tigers 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 161-68 

Poultry Industry 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 248 

Private Hospitals 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 83-84 

Programme to Eliminate Child Labour 
(Deb. 16, Vol. XXVII, 0~-08-2002) 
Col. 117·18 

RIle of I ntcrest of EPF 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 197-99 

Regularisation of ElICfOIIChments on Forest 
Land 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 7-9 

Rejuvenation ofCGHS 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 161-62 

Request of State Government of Andhr. 
Pradesh 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 165-66 
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Review of Implementation of NPCBB 
Schemes 
(Deb. 11, Vol. XXVII, 29-07-2002) 
Col. 151-54 

Sale of Genetic Medicines at Higher Prices in 
the Market 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 126-27 

Setting up of Waste Energy Plant of Ghazipur 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 172 

Sexual Abuse of Children in Orphanage 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 221-22 

Shortage of Medicines in CGHS Dispensaries 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 17 

Steps for Development of Sea Food Industry 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 254-55 

Trafficking in Children 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 267 

Transfer Policy in Kendriya VJdyalayas 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 410-11 

U.S. Aid to Pale 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 75-76 

Videsh Sanchar Nigam Limited 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 67-68 

Weakness in the Law Relating to Divorce 
(Deb. 4, Vol. XXVI, I B-07-2002) 
Col. 236 

DalPbatl, Sltrl Ramanalda 

Central Assistance to States 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 69-7B 

Distribution of Degraded Forest Land 
• (Deb. II, Vol. XXVII, 29-07-2002) 

. Col. 85 
JOint Projects by India and Iran 

(Deb. 7, Vol. XXVI, 23-07.-2002) 
Col. 106-07 

Restructuring oflndependent Bodies involved 
in Checking Corruption 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 79 

Supply of LNG by Iran 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
Col. 114-15 

Dabal, Sllri Bblm 
Child Health Can: Progranune 

(Deb. 3, Vol. XXVI, 17-07-2002) 
CoI.2~96 

DELs in North-Eastern States 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Co1.21~18 

Dowry Cells 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 100-101 

Election Reforms 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 233 

Harassment of Indiana in Malaysia 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 314-15 

Internet Services 
(Deb. I B, Vol. XXVII, 07-0B-2002) 
Col. 141-42 

Liberalisation of Visa Nonna 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 231 

Loaus under PMRY 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Co1.17G-76 

Oil Reserves in North Eastern States 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 220-21 

Opening of LPG Agencies in North Eastern 
States 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. ISS 

Pending Application for Buic Telephone 
Facilities 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 353 

Permission of New Drugs 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Cot. 128-29 
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Promotion ofTourism in Sikkim 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col 199-200 

PuIJc Polio Prograrmne 

Du.Sbri KIa ... 
Airports in North-East 

(Deb. 21, Vol. XXVII, '12-08-2002) 
Col. 138-39 

(Deb. 8, Vol. XXVI, 24-07-2002) Amendment in NBC Bill 
Cot222-23 (Deb. 17, Vol. XXVII, 06-08-2002) 

Role of SIOBI in North-Eastern Slates Col. 189 
(Deb. 3, Vol. XXVI, 17-07-2002) DevelopmentofAgartalaAirpol't 
Col. 234-35 (Deb. 16, Vol. XXVII, 05-08-2002) 

Role ofUN Secretary~eneraI in South Asian 
Resim 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Co\. 299-300 

S~ofPo~eS~ 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 77-78 

Tax-Payers in North Eastern States 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col.2IB 

Telephone Adalats 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 297 

Telepbooe Exchanges 
(Deb. B, Vol. XXVI, 24-07-2002) 
CoI.28~g2 

Telephone Facility 10 Village Panchayats 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 286-87 

Terrorist Activities in J&K 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 304-05 

Vacancies in All India Service Cadres 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 205 

Vaa:ine for Rabies 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 10 

Widening/Linking of NHs in North Eastern 
States 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 63 

World Bank Aided Projects in North Eastern 
States 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 90-92 

Col. 112 
Developrnent ofNationai HiJhway No. 44 

(Deb. 4, Vol. XXVI, IB-07-2002) 
Col. 126-27 

Development of Telecom Services in North 
Eastern Region 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 183-84 

Expansion of Hospitals in Tripura 
(Deb. 1 B, Vol. XXVII, 07-08-2002) 
Col. 91 

ExtemaJ Assistance to Tripura 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 61-62 

Flight between Metros and Agartala 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 198-99 

Hotel and Amusement Park in Tripura 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 70-71 

Inclusion of Unakoti in the World Heritage 
List 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 94 

Internet Services 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 141-42 

linking of Tripura with other States 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 307 

Militant Activities in North Eastern States 
(Deb. 7, Vol. XXVI, 23-07-2002).~ 

Col. 154-55 ) 
NEDFC Projects 

(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 25 
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Need to accord sanction to the proposal of 
Government of Tripura for modernization 
of police force to combat terrorism in the 
Stale (MUR 377) 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 438 

Nomadic Tribes 
(Deb. I S. Vol. XXVII. 02-08-2002) 
Col. 87-88 

OFC between Aganala and Silcher 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 288 

Rail Link between Tripura and Bangladesh 
(Deb. 19. Vol. XXVIl. 08-08-2002) 
Col. 179-80 

Roads under Construction in North Eastern 
Regian 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 72-76 . 

Special Package for North-Eastern Region 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 15-22 

Suicide by Farmers 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 293-94 

Technical Consultancy Project for Pilak 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 30 

Untouchability Prone Areas 
(Deb. 15. Vol. XXVII. 02-08-2002) 
Col. 215-16 

Use of Chemicals and Fertilizer~ in North 
Eastern States 
(Deb. 7. Vol. XXV/, 23-07-2002) 
Col. 165-66 

Das, Sbrl Nepal Cbandra 
Need for proper maintenance of National 
• Highway No. 44 between Suprakandi and 

Patharkandi. Assam (MUR 377) 
(Deb. 9: Vol. XXVI, 25-07-2002) 
Col. 299-300 

• n.SlDlidsl, Sbrl Prlya RaDjaa 
\.'~9reeding ofRoyal8engai Tiger 

(Deb. 21. Vol. XXVII. 12-08-2002) 
Co1.2J3-36 

Closure of A a: N Islands Forest and Plantation 
Development Corporation 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 136-38 

Constitution (Amendment) Bill. 1999 
(Omission of Article 44, etc.) 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 375-414 

Degree Engineering CoDeges 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 301 

Delhi University (Amendment) Bill 
(Deb. 12, Vol. XXVIl, 30-07-2002) 
Col. 569-70 

Demand for Excess Grants 1999-2000-General 
and Supplementary Demands for Grants 
2OO2-2003--Denera1 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col.41~23 

Disinvestment of Oil Companies 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 253-54 

Disinvestment of Public Sector Undertakings 
(OUR 193) 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 390-95 

Economic Agenda for SAARC 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 257-58 

Exploration of Oil and Gas Deposits in North 
Eastern States 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 255-56 

Exploration of On-shore and Off-shore Drilling 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 243-45 

Flood Management Programme 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 116-17 

Foreign Investment in Power Infrasttucture 
Projects 
(Deb. IS. Vol. XXVIl, 02-08-2002) 
Col. SO-51 

Growth Rate in Tenth Plan 
(Deb. 18. Vol. XXVII, 07-08-2002) 
Col. 167 
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HII'V~g orRain Water 
(Deb. 16, Vol. XXVII, OS-OB-2oo2) 
Col. 366 

lIT. 
(Deb. 17, Vol. XXVII, 06-0B-2002) 
CoI.I2S-26 

Import or Crude Oil 
(Deb. 19, Vol. XXVII, OB-OB-2002) 
CoI.Il4-2S 

Indo-Iraq Agreements on Export or Wheat 
vis-a-vis Import of Oil 

(Deb. 19, Vol. XXVII, OB-OB-2002) 
Col. 108-09 

Indo-Russia Agreement 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. BS-86 

Infrastructural Development in Jammu cl 
Kashmir 
(Deb. 18, Vol. XXVII, 07-0B-2oo2) 
CoI.IB5-86 

LossIProfIt of AAI 
(Deb. II, Vol. xxvn, 29-07-2002) 
CoI.2SS 

LPG Agenc:ies and Petrol Pumps by Private 
Sedor Compania 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
Col. 215 

Medic.l Education 
(Deb. 18, Vol. XXVII, 07-OB-2002) 
Col. 65-66 

National Policy for Solar Energy Distribution 
(Deb. 14. Vol. XXVII, 01-OB-2002) 
Col. 142-48 

Need for Overall Development or Sub-
Divisional Headquartcn 0IanchaJ in Maida 
District of Well 8enpl (MUR 377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 524 

Need to take adequIte ItepI to c:hcdt erosion 
C8UIed by river Fulhar in Maida district, 
Welt Beap1 (MUR 377) 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 436 

Need to take necessary aeps to pl)tec:t North 
Bengal region from recurring noods 
(MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 522-23 

NPAs or Financial Institutions 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 208 

Pawan Hans Operation to North East etc. 
(Deb. II, Vol. XXVII, 29-07-2002) 
CoI.22B 

Plan for North-Eastern StateI 
(Deb. 18, Vol. XXVII, 07-0B-2002) 
Col. 193 

Position of Vayudoot 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 154 

Prime Minister Package for Nonh Eastern 
StaleS 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col.42J 

Problem being faced by the Jute Growers in 
the Country (CA) 
(Deb. IS, Vol. XVII, 02-0B-2002) 
Col. 408-09 

Procurement of AJTs 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 237-38 

ProfIt of Refineries 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 292-93 

Re : Reponed Statement of Mr. Colin Powell, 
U.S. Secretary of State on Kashmir Issue 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 502--04 

Re: Allotment of LPG Dealership and Petrol 
Pumps 
(Deb. I S, Vol. XVII, 02-0B-2002) 
Col. 347-64 

Re:lndian Foreign Policy with plnicular • 
reference to West Asia 
(Deb. 4, Vol. XXVI, 18-07.2002) 
Col. 2SG-S3 ... 

RcgionaIImbaJance ) 
(Deb. 18, Vol. XXVII, 07·08·2002) 
Col. 127-28 
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Regional Imbalances 
(Deb. 10, Vol. XXVI, 26·07·2002) 
Col. 101 

Relief and Rehabilitation of the Riot Victims 
in Gujarat (OUR 193) 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 462-81 • 

Review of Indo-BangIa Treaty 
(Deb. 16, Vol. XXVII, 05·08·2002) 
Col. 309 

Science Education 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 315 

Separate Cadre for CBI 
(Deb. 13, Vol. XXVII, 31·07·2002) 
Col. 114 

Shrotage of Medicines in CGHS Dispensaries 
(Deb. 13, Vol. XXVII, 31·07·2002) 
Col. II 

Training to BSF Jawans 
(Deb. 12, Vol. XXVII, 30·07.2002) 
Col. 309·10 

Use of POT A 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 8·9 

World Bank Aid for Projects 
(Deb. I S, Vol. XXVII, 02·08·2002) 
Col. 230-31 

Dee, Shrl 81mm Kaharl 

Coast Guard (Amendment) Bill 
(Deb. 14, Vol. XXVII, 01·08.2002) 
Col. 371 

Constitution Scheduled Castes Orders 
(Amendment) Bill, 2001 
(Deb. 12, Vol. XXVII, 30·07.2002) 
Col. 5S5 

• Floods and Drought in Various Parts of the 
ColDltry (DUR 193) 
(ITeb. 9, Vol. XXVI, 25·07·2002) 
Col. 415-18 

Offshore Areas Mineral (Development and 
Regulation) Bill, 200I-Consid. & Pass 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 321·22 

Dev, Shrl So.toII! MoUIi 
Rail Acc:ident 

(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. IS 

Deve Gowda, Sltrl H.D. 
Clearance of Power Project ofKamataka 

(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 97·98 

Disinvestment of Public Sector Undertakings 
(OUR 193) 
(Deb. 14, Vol. XXVll, 01·08·2002) 
Col. 418-24 

Floods and Drought in Various Parts of the 
ColDltry (OUR 193) 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Co1.33~1 

Re: Problems Being Faced by Producers of 
RawSiik 
(Deb. 3, Vol. XXVI, 17-07·2002) 
Col. 420 

Devl, ShrimaU Kallullo 
Floods and Drought in various parts of the 

COlDltry (DUR 193) 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 435-37 

DIlIkale, Slarl Unamno 
Bogus Certificates by Universities 

(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 225 

Computerisation of Metropolitan Courts 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col. lSI·S2 

Delhi Milk Scheme 
(Deb. 21, Vol. XXVII, 12·08·2002) 
Col. 167-68 

Development of Multi Modal International 
Hub Airport at Nagpur 
(Deb. 16, Vol. XXVII, 05·08·2002) 
Col. 167-68 

DMS Blacklisted NCCF 
(Deb. 16, Vol. XXVII, 05·08·2002) 
Col. 342 

Modernisation of Railway Stations 
(Deb. 9, Vol. XXVI, 25·07-2002) 
Col. 115-17 
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Opening of HospitalslCGHS Dispensaries in 
Evening 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 157-58 

Reimbursement Olarges of Medical Expenses 
(Deb. 18. Vol. XXVII. 01-08-2002) 
Col. 156-158 

Reimbursement of Medical Expenses to 
Pensioners 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 107-08 

Scams in State Public Service Conunissions 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 302-03 

Dllblakaraa, Sbrt T.T.V. 

Agricultural Productivity 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 91 

Allocation of Vacancies 
(Deb. 14, Vol. XXVii, 01-08-2002) 
Col. 212-13 

Below Poverty Line 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 253-58 

Bridges Over Rivers of Tamil Nadu 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 244-45 

Command Area Development Programme 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 256 

Disinveslment of PSUs 
(Deb. 12. Vol. XXVII, 30-01-2002) 
Col. 162-66 

Eradication of Filariasis 

Growth Rate of Economy 
(Deb. 10, Vol. XXV], 26-07-2002) 
Col. 10S-{)1 

]nc:rease in Production and Export of Fruits 
(Deb. II, Vol. XXVII, 29-01-2002) 
Col. 22S-29 

1n40-lraq Agreements on Export of Wheat ~ 
vis-a-vis Import of Oil 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 108-09 

Infant Mortahty Rate 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 23-25 

Land Holding for Farmers 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 108 

Lignite Deposits in Tamil Nadu 
(Deb. 12, Vol. XXVJt, 30-07-2002) 
Col. 216-17 

Losses of AI 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 353-54 

Mega Power Projects in Tamil Nadu 
(Deb. 4, Vot. XXVI, 18-07-2002) 
Col.llS-17 

MNCs in Small Scale Industries 
(Deb. 8, Vol. XXVI, 24-07-2002) 
CoI.I~1 

Modernisation of Police Force 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 42-46 

Monopoly of MNCs in FPI 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 3S5-S6 

(Deb. 3. Vol. XXVI, 17-01-2002) NllionalllJnessAssistance Fund 
Col. 337 (Deb. 3, Vol. XXVI, 17-07-2002) 

Expansion of Tamil Programmes 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. \37 

FM Radio in Tenth Plan 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col.t07 

Grants for Libraries by II th Financ:e 
Commission 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 282-84 

Col. 365 
Nllionallmmunilabon JIrosIIUdl1e 

(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 29S-96 

Pension to War Widows 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 181-83 ," 

Plan Outlay for Agriculture Irrigation 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 127-28 
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Privatisation of Agro Industries Dome, Dr. Ram CIwIdn 
(Deb. II, Vol. XXVII, 29-07-2002) Assistance WIder Mega City Projecl 
Col. ISS-57 (Deb. 7, Vol. XXVI, 23-07-2002) 

ProfitfLoss to NLC in Tamil Nadu Col. 26~8 
(Deb. 7, Vol. XXVI, 23-07-2002) Bifurcation of Eastern Railways 
Col. 273-74 (Deb. 19, Vol. XXVII, 08-08-2002) 

Profits of Banks Col. 134-35 
(Deb. 20, Vol. XXVII, 09-08-2002) Condition ofC.GH.S. Dispensaries 
CoI.211-13 (Deb. 3, Vol. XXVI, 17-07-2(02) 

Protection of Mangrove F~ Col. 176 
(Deb. I, Vol. XXVI, 15-07-2002) Infection of Hepatitis-B 
Col. 32-36 (Deb. 8, Vol. XXVI, 24-07-2002) 

Publishing of Vulnerability Atlas oflndia Col. 309-10 
(Deb. 2, Vol. XXVI, 16-07-2002) Mental Hospitals 
Col. 283-84 (Deb. 8, Vol. XXVI, 24-07-2002) 

Rural Sanitation Col. 43-44 
(Deb. 2, Vol. XXVI, 16-07-2002) National Biodiesel Policy 
Col. 345-46 (Deb. 2, Vol. XXVI, 16-07-2002) 

Salem Steel Plant Col. 147-48 
(Deb. IS. Vol. XXVII, 07-08-2002) SiclcAnimal Population 
Col. 20S-09 (Deb. II, Vol. XXVII, 29-07-2002) 

Salination of Sub-soil Water Col. 105-08 
(Deb. 6, Vol. XXVI, 22-07-20(2) Signaling Cabins 

Col.376 (Deb. 14, Vol. XXVII, 01-OS-2002) 
Scholarship for Encouraging Scientific Temper Col. 66 

(Deb. 7, Vol. XXVI, 23-07-2002) UnemploymentDuetoGlobalisation 
Col. 38S (Deb. 6, Vol. XXVI, 22-07-2002) 

Sector Reform Pilot Projects Col. 59-60 
(Deb. 7, Vol. XXVI, 23-07-2002) VaccineforRabies 

Col. 161-64 (Deb. 13, Vol. XXVII, 31-07-2002) 
Software Technology Parks Col. 79 

(Deb. \3, Vol. XXVII, 31-07-2002) Edea, Sbri Geol'le 
Col. 80--85 

Spinning of Hank Yarn 
(Deb. 5, Vol. XXVI, 19-~7-2002) 

Col. 308-10 

Utilization of Unallocated Power of Neyveli 
Lignite Corporation 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 184-85 

VIsit of Engineers to China 
(Deb. 18, Vol. xxvn, 07-08-2002) 
Col. 201-02 

Amount Eannarked for Valmiki Ambedkar 
AwasYojana 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 118-20 

Disinvestment of FACT 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 381-82 

Health Hazards 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 88 
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Need to aceord sanction to the proposal of 
Cochin Pon Trust Board for setting up 
transhipment tenninaI at Vallarpadam in 
Kerala (MUR-377) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 388-89 

Need to withdraw move for disinvestment of 
CochiD Shipyard Limited in Kerala 
(MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col.408-09 

~~ofRu~bySTC 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 83-84 

Tecbao1ogy Mission on Coconut 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 124 

Elapvu, SllI't P.D. 
Additiooal Grants for Oo-goiDg Projects 

(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.96-98 

Amount Spent OD Safety iD Coal Mines 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 192-94 

8enditslSocial Security to Mine Workers 
(Deb. ) 7, Vol. XXVII, 06-08-2002) 
Col. 7-8 

Bhabba Atomic Researcb Centre 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 13G-32 

Bifun:ation ofCbennai Circle 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 363 

Bringing Back Fugitives from Law 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 60-61 

Construction of Group Houses/Market 
CompIexea 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 437-38 

Development of SCJST IIIld OBC 
(Deb. IS, Vol. XXVII, 02.08-2002) 
Col. 33-40 

EarniDg from Railway Property 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 159-60 

Employment to Candidates with P.G. Diploma 
in Archaeology 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 260 

Export of Diamonds and Gems 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 225-27 

Export Orders from Foreign Countries 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 222-23 

Extradition Treaties 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 315-16 

Fake Educational Institutions 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 311-13 

Foreign Orders to BHEL 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 13-15 

Foreign Trip of Officials 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 68 

Fund for EPCalEPZs 
(Deb. IS, Vol. XXVII. 02-08-2002) 
Col. 226-28 

Funds for Health Projects 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 292-94 

Gold and Silver Seized by Customs 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 66-67 

Grant for Development of Religious and 
Cultural Cities 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 82 

Growth and Sale of Sandalwood 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 207-08 

DiIi:nvestmeDt of PSUs Incidence ofBlindnesB 
(Deb. 12. Vol. XXVII, 30-07-2002) (Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 162~ Col. 6-7 
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Income Tax Paid by Satellite Channels 
(Deb. 20, Vol. XXVII, 09·08·2002) 
Col. 256 

Increase of Funds for MPlADS 
(Deb. 18, Vol. XXVII, 07·08·2002) 
Col. 171-74 

Infection of Hcpatitis-B 
(Deb. 8, Vol. XXVI, 24·07-2002) 
Co1.309-IO 

Institute for Handicapped 
(Deb. 20, Vol. XXVII, 09-08-2002) 
CoI.I8G-84 

IPO Proposals from IOC. BPCL and HPel 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 256-57 

Land PurdwccI 
(Deb. 19, Vol. XXVII, 08-08·2002) 
CoI.I7G-71 

Licence for Producing and Marketing of Drinks 
(Deb. I, Vol. XXVI, 15-07·2002) 
Col. 135 

lPG Dealers in Tamil Nadu 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 277·78 

Officials Going Abroad for Training 
(Deb. 19, Vol. XXVII, 08-08·2002) 
Cor. 233·34 

Opening of New Teacher Traming Institutes 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 321 

Performance ofell 
(Deb. 7, Vol. XXVI, 23·07-2002) 
Col. 414--16 

Production and Sale of Explosives 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 71 

ProfitsofONGC 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 273 

Promotion of Ayurvedic System of Medicine 
(Deb. 8, Vol. XXVI, 24.07-2002) 
Col. 104-05 

Prospects for Film Industry 
(Deb. 14, Vol. XXVII, 01·OB·2002) 
Col. 298·99 

Protection of Monuments by IOC 
(Deb. 21, Vol. XXVII, 12·08-2002) 
Co1.2~202 

Release of Water to Tamil Nadu by Kamataka 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 231 

Representation of SCIST Class I Employees 
(Deb. 7, Vol. XXVI, 23-07·2002) 
COl.1S7 

Representation of SCIST/OBC 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 105-06 

Representations of SCslSTs and OBCs in 
Gazetted Posts 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 27()"71 

Representations to SCIST and OBCs 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Col. 387-88 

Representations to SC/ST/OBC 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Cols. 87, 186-87 

Reserves of Heavy Minerals in Coastal Areas 
(Deb. 13, Vol. XXVII, 31-07.2002) 
Col. 242 

Reward to Informers 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 284-85 

Road Development Projects in Tamil Nadu 
(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 323-27 

Sale of Live Animals 
(Deb. 2 I, Vol. XXVII, 12·08·2002) 
Col. 4-6 

Sarva ShikshaAbhiyan 
(Deb. 17, Vol. XXVII, 06.08·2002) 
Col. 232-34 

Seizure of Gold and Silver 
(Deb. IS, Vol. XXVII, 02·08-2002) 
Col. 274--76 

Unemployment Ratio 
(Deb. I I, Vol. XXVII, 29·07·2002) 
Col. 162-63 

Unmarketed Huge Stocks of Urea 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 389-391 
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Usage of Video Conference Technology 
(Deb. 18, Vol. XXVII, 07·08·2002) 
Col. 187 

Use of Radio-Active Materials 
(Deb. 18, Vol. XXVII, 07·08·2002) 
Col. 110-11 

Vacant Posts in UnivCTSiti~Colleges ofTarnil 
Nadu 
(Deb. 7. Vol. XXVI. 23·07·2002) 
Col. 424 

Videsh Sanchar Nigam Limited 
lOeb. 8. Vol. XXVI, 24·07·2002) 
Col. 67-68 

World Hentage Monuments 
(Deb. 16. Vol. XXVII. 05·08·2002) 
Col. 356--60 

Farook. Sbri M,O.H. 

Allotment of Accommodations 10 Staff of 
Political Panics 
(Deb. 17. Vol. XXVII. 06·08·2002) 
Col. 126-27 

Fernandes, Sbri Geor&e 

Coasl Guard (Amendment) Bill 
(Deb. 14. Vol. XXVII, 01-08·2002) 
Col. 363-376 

Massacre In Kasimpura, Jammu (AM) 
(Deb. 2. Vol. XXVI. 16·07-2002) 
Col. 430--36 

Gadde, Silri Ram M ...... 

Aims and Objectives of Directorate of Maize 
Research 
(Deb. 6. Vol. XXVI. 22·07·2002) 
Col. 101-02 

AuctlOll System by Tobacco Board 
(Deb 20, Vol. XXVII. 09·08·2002) 
Col. 227·28 

Ban on Creation of Posts 
(Deb. 17, Vol. XXVII. 06-08·2002) 
Col. 185-87 

Blfurcallon ofEastem Railways 
(Deb. 14, Vol. XXVII. 01·08·2002) 
Col. 286 

Commercial use of 1ndllStTlai Plals 
(Deb. 2, Vol. XXVI. 16·07·2002) 
Col. 358·59 

Complaints about MTNL Services 
(Deb. 18. Vol. XXVII, 07·08·2002) 
Col. 183·84 

Condition of C.G.H.S. Dispensaries 
(Deb. 3, Vol. XXVI. 17·07·2002) 
Col. 176 

Contract Awarded by Directorate of Maize 
Research. Pusa 
(Deb. II, Vol. XXVII, 29·07·2002) 
Col.~8 

Damages to Rail Service 
(Deb. 14. Vol. XXVII. 01·08·2002) 
Col. 234-38 

Delhi Milk Scheme 
(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 197·98 

Development of Residential Areas by Reputed 
Construction Companies 
(Deb. 2. Vol. XXVI. 16·07·2002) 
Col. 350-51 

Digging of Course of Saraswati River 
(Deb. I. Vol. XXVI. 15·07·2002) 
Col. 267-68 

Discovery of Unknown Works of Sir Jagadish 
Chandra Bose 
(Deb. 16. Vol. XXVII. 05·08·2002) 
Col. 49 

Disposal of Civil Cases 
(Deb. 9, Vol. XXVI, 25-07·2002) 
Col. 84-85 

Drilling of Oil and Gas by Reliance Industries 
Limited 
(Deb. II. Vol. XXVII, 29·07·2002) 
Col. 237 

Drought Condition in States 
(Deb. 16. Vol. XXVII, OS·08·2002) 
Col. 97-99 

Expon of SI«llo China 
(Deb. IV, Vol. XXVI. 26-07·2002) 
Col. 160-61 

Fast Track Policy for Procumnent of Militil·y 
Equipments 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 168 
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Funds for Ex.tcnsion Programme of Tobacco 
Bovel 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 262 

Goal of Primary Education 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 227-28 

Impon of LNG 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 254-55 

Income Tax Raid on Modi Xerox. 
(Deb. 15. Vol. XXVII. 02-08-2002) 
Col. 203 

InsurgencyllSI Activities in Nonh Eastern 
Region 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 22-24 

Internet Kiosks at Major Stalions 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 230-31 

Janshalas 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 148 

Lease out of Passenger Coaches to die Private 
Sector 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 71 

Meeting of Cauvery Monitoring Committee 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 68-69 

Meeting of Economic Advisory Committee 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 266-67 

Meeting of Indo-U.S. Group on COllnlCT 
Tenoriam 
(Deb. 18. Vol. XXVII, 07-08-2002) 
Col. 162-63 

Mid-day-Meal Scheme 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. II 

On-Line System of Tobacco Board 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 193 

Parekh Committee Report for APD and 
Reform Progru'I1Ie 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. lOS 

Performance ofDirecatorate of Maize Research 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 178-81 

Plenary Session ofiLO in Geneva 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 41-42 

Printout in Weighment System 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 257 

Progress on Rural Development Projects 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 91-93 

Recruitment in Armed Forces 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col.24-3 I 

Regulatory Guidelines for Developing Oil and 
Gas Sectors 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 169 

Setting up of National Judicial Commission 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 249 

Shareholding Pattern of Jet Airways 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 284-85 

Ship in Western Coast 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 183-84 

Shortfall in Gratuity Fund of ITOC 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 181-82 

Sneakina of Militants in J&K 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 221 

Special Halls for X·Rated Films 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 203-04 

Talks with H urriyat 
(eeb. 7, Vol. XXVI. 23-07-2002) 
Col. 383-84 

Target for Tenth Plan 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 131-32 

Technology Sanctions Imposed by U.S. 
(Deb. 7. Vol. XXVI. 23-07-2002) 
CoJ.269 
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Terrorist Activities in J&I{ 
(Deb. 2, Vol. XXVI, 16-01-2002) 
Col. 304-05 

Troublesome lIndins far PM 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 99 

Two Child Norm 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 73-74 

Unauthorised Conltnlc:tion Near Historical 
Monuments 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 109 

UNO Report on Human Development 
(Deb. 17, Vol. XXVII, 06-0B-2002) 
CoI.178-B5 

Violation of Companies Act by RPL 
(Deb. IS, Vol. XXVII, 02-0B-2002) 
CoI.2SI-S3 

Violence in Jharkhand 
(Deb. 17, Vol. XXVII, 06-0B-2002) 
Col. 271 

Visit of EU Representative 
(Deb. IB, Vol. XXVII, 07-0B-2002) 
Col. 119 

VISit of U.S. Secretary of State 
(Deb. IB, Vol. XXVII, 07-0B-2002) 
Col. 5B-59 

World Bank Aid for Transportation 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 24G--43 

Gadbavt, Sbrt p.s. 

Animal Husbandry and Horticulture 
Development 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 229 

Appointment of Monitors under CAP ART 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 279--354 

Avaliability of Lil1'\C Stone in Gujaral 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 197-98 

Ayurvcdic Medicinal Institutes 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 191-206 

Beach and Garden Tourism 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 134 

Cess on PetrolCllm P.Ioduct 
(Deb. 4, Vol. 'XXVI, 18-07-2002) 
Col. 97 

Cultivation of Golden 8ajra 
(Deb. 16, Vol. XXVII, 05-0B-2oo2) 
CoI.II4-1S 

Demand and Produdion of Natural Gas 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
Col. 2S4-5S 

Demand of Diesel and Petrol 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
CoI.21S-19 

Desert Tourism in Rajasthan and Gujarat 
(Deb. 16, Vol. XXVII, OS-OB-2002) 
Col. 307-08 

Dowry Deaths 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 2S7-59 

Economic Exploitation of Labourers 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 292-93 

Floods and Drought in Various Pans of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. S06--09 

Forward Contract Regulation Act, 1952 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 12-14 

Funds for Irrigation and Water Supply Projects 
(Deb. IS, Vol. XXVII, 02-0B-2002) 
Col. 266-67 

Funds to Gujarat for Drought Prone Areas 
Programme 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 114 

HomoeopathicfAyurvedic Medicines for 
Livestock 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 89 .• 

Involvement of Forcign Insurance Company 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 245 
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lSI Network 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 186 

Linking with Private Ports 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 166-67 

Misbehaviour by Sky Marshals 
. (Deb. I, Vol. XXVI, 15-07-2002) 

Col. 251 
More Airports in Gujarat 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 275 

National Medicinal Plants Board 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 221 

Off-Take of Food grains 

Public Interest Litigation 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 153-54 

Relocation of Petrol Pumps from "National 
Highways" 
(Deb. 4, Vol. XXVI, 18~07-2002) 

Col. 162 
Research on Amla 

(Deb. 13, Vol. XXVII, 31-07-2002) 
CoI.3IO-I1 

Research on Indian Herbs 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 119-20 

Rural Posting for Doctors 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 278 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 149-SO Sports Law College 

OiVNaturaI Gas Reserve in Saurashtra, Gujarat 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 231-32 

Perfonnance ofNCC 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 293 

Power Generation, Transmission and 
Distribution in Gujarat 
(Deb. 19, Vol. XXVII, 08-08-2002) 
CoI.I~2 

Pricing of Crude Oil 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 239 

Private Nursing Homes 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 103 

Production of Bauxite and Bentonite 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 15l-59 

Production of Various Cotton Brands 
(Deb. I I, Vol. XXVII, 29-07-2002) 
CoI.2S5-58 

ProductiorVConsumptionlExport of Salt 
(Deb. 15, Vol. XXVII, 02-08-2002) 

• Col. 57-59 
Protected Monuments under ASI 

(Deb. t I, Vol. XXVII, 29-07-2002) 
Col. 10-14 

(Deb. 3, Vol. 
Col. 348 

Supply of Wagons 

XXVI, 17-07-2002) 

(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 117-22 

Wealth and Resources Available in Oceans 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 292 

Welfare Schemes for Workers of Salt Industry 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 224-27 

G •• db!. 51111 DlHpkllm.r M •• nkblal 

Agreement with Sri Lanka in Petroleum Sector 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 38-39 

Amendment in Motor Vehicles Act, 1988 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 287-88 

Anti-social Activities in Midarsas 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 363-64 

Aviation Policy 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoJ.~lt 

Conference of Custom Heads 
·(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 195-96 
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Construction of Bridges on National Highways 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 117-20 

Construction of National Highways 
(Deb. 6, Vol. XXVI, 22-07-20fl2) 
Col. 116-23 

Decline in Ground Water Level 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. IB2-B3 

Deen Dayal Hathkargha Protsahan Yojana 

Opening of Kendriya Vidyalayas and 
Navodaya VJdyalayas 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 5742 

Panchayat Sanchar Seva Kendra 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 169-70 

Private Participation in Health Sector 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 212-13 

(Deb. 15, Vol. XXVtI, 02-0B-2002) ProductionlExpon of Spices 
Co1.26G---(;2 (Deb. II, Vol. XXVII, 29-07-2002) 

Doctors of Indian Origin Working Abroad 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 84 

Entry of Hooligans in Reserved Bogies for 
Women 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
Col.I\B 

Export of Wheat to Bangladesh 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 96-97 

Foodgrain Allocation to BPL Families 
(Deb. 15, Vol. XXVII, 02-0B-2002) 
Col. 280 

Funds Allocation for Vocational Training to 
Child Labour 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 73-74 

Funds for Fisheries 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 135-36 

Health Projects with the Assistance of Foreign 
Assistance 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 261-62 

Loans to States by Multinational Institutions 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 184-86 

Management Pohcy for Indian Economy 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 172-73 

Medical Colleges 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 203-04 

Col. 124-26 

Promotion of Ayurvedic System of Medicine 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 104-05 

Railway Workshop in Daund 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. IB3-84 

Revival of Air: India's 'Maharaja' 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 216-17 

Setting up of Polytechnique 
(Deb. 17, Vol. XXVII, 06-0B-2002) 
CoI.B9 

SPG Cover to Family Members of Ex-MPs 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 60 

Underground Railway Crossing Near Dehre 
(Deb. 4, Vol. XXVI, IB-07-2002) 
Col. B7-BB 

Uniform Foodgrain Procurement Policy 
(Deb. IS, Vol. XXVII, 02-0B-2002) 
CoI.23B 

Waiting List for Telephone Connections 
(Deb. B, VoL XXVI, 24-07-2002) 
Col.2S143 

World Bank Assistance for Water Management 
(Deb. IS, Vol. XXVII, 02-0B-2002) 
Col. 222-24 

Gavit, Shrl Maalkrao Hodlya 
Activities of Abu Salem in Bhopal 

(Deb. 17, Vol. XXVII. 06-0B-2002) 
Col. 151-53 
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Aid to China 
(Deb. 13, Vol. XXVII, 3 I -07-2002) 
Col. 312 

Air Service from Nasik 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. t 11-12 

Assistance to Iran 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 288 

Constitution Scheduled Castes Orders 
(Amendment) Bill, 2001 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 546-48 

Construction of Motels and Rest Houses along 
NHs 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 148 

Crime in Delhi 
(Deb. 2, Vol. XXVI, 16-07-2002)· 
Col. 368-70 

Division of Jammu and Kashmir 
(Deb. 4, Vol. XXVI, \8-07-2002) 
Col.241 

Election in Kashmir 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 379-80 

Embezzlement in Department of Posts 
(Dcb. 18, Vol. XXVII, 07-08-2002) 
Col. 86 

Encroachment on Railway Land in Delhi 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Co1.143-4S 

E)[ploitation of Mincs' Workers 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 235-36 

Garuda Cellular Service 
(Deb. 13, Vol. XXVII, 31-07-2002) 

• Col. 159-60 

lOBI AssistanCe to Entrepreneurs of Stales 
(Deb. 15, Vol. XXVII, 02-08-2002) 

"Col. 196-202 

Maoist Activities 
(Deb. 12, Vol. XXVII, 30-07-~002) 
Col 296-91 

Mutual Cooperation of India and Finland in 
Power Sector 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 232-33 

Osama Bin Laden Links with Diamond 
Merchants 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 147 

Premium Grade Petrol 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 178-79 

Pressure on Pakistan 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 99 

Price Reduction of Medicines 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 117 

Railway Racket in Lucknow 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 110 

Riots in Gujarat 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 366-67 

Smuggling ofNarc:otics 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 91-92 

Toll Tax on National Highways 
(Deb. It, Vol. XXVII, 29-07-2002) 
Col. 153 

Use of LPG 
(Dcb. I, Vol. XXVI, 15-07-2002) 
Col. 292 

Gavlt, Shri Ramdas Rapala 

Need to lay line between Manmad and Indore 
(MUR 377) . 
(Deb. 7, Vol. ¥VI. 23-07-2002) 
Col. 434-35 , 

Geblot, Shrl Thawar Chand 

Accidents on Manned and Unmanned Level 
Crossings 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 44-48 

Ammonia Urea Plant in Venezuela 
(Deb. 7, Vol'. x'XVI, 23-07-2002) 
Col. 75-76 
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Benefit to Film Industry 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 301-02 

Committee on Welfare of Scheduled Castes 
IUId Scheduled Tribes 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 248-49 

Constitution Scheduled Castes Orders 
(Amendment) Bill, 2001 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 34S-70 

Fake PassportsfTravel Documents 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 252-57 

Funds for States 
(Deb. 3, Vol. XXVI, 17-07·2002) 
Co137~78 

Improvement in Coaches 
(Deb 19, Vol. XXVII, 08-08·2002) 
Col. 5-7 

Infrastructure Development Fund 
(Deb. 21, Vol. XXVII, \2-08·2002) 
Col. 73-78 

Manufacturing of Unmanned Aircraft 
'Lakshya' 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col 109·10 

Modernisation of Police Force 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 42--46 

Need for four-Janing ofNationaJ Highway No.3 
between Maksi and Devas in Madhya 
Pradesh (MUR 3TI) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 435 

Repon on Constitution Review Commission 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 46-47 

Rural Development Schemes 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 34---43 

Setting up of Agricuhure Export Zones 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.14S-SO 

Technology Mission on Oilseed and Pulses 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 38-41 

Urban Infrastructure Facilities 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 112·13 

Urban Water Harvesting Scheme 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 85-94 

Use of Credit Cards at Petrol Pumps 
(Deb. 14, Vol. XXVII, 01.08-2002) 
Col. 186--88 

Georae, Sbrt K. Fraads 

Acquired Immuno Deficiency Syndrome 
(AIDS) Prevention Bill - Introduced 
(Deb. IS, Vol. XXVII, 02-08·2002) 
Col. 46(}"'-()3 

Constitution Scheduled Castes Orders 
(Amendment) Bill, 2001 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 557 

Consumer Protection (Amendment) Bill 
(Deb. 12, Vol. XXVII, 30-07.2002) 
Col. 616-17 

GUaw .. Start Lal ... 
Action Against Pmons Occupying Reserved 

SeIts 
(Deb. 19, Vol. XXVII, 08-08-2002) 
CQI. 139-40 

Awareness of Labour Laws 
(Deb. 16, Vol. XXVII, 05-08-.2002) 
Col. 368 

Banks Loans to Industries/Companies 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 206-07 

Employment for SCslSTs 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 236-37 

Environmental Courts 
(Deb. 16, Vol. XXVII, 05-08·2002) 
Col. 39-40 

Fertility of Famine StnlClt Land 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 181 
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Foot and Mouth Di_ 
(Deb. I, Vol. XXVI, IS.07·2002) 
Col. 24 

Import of Processed Food Items 
(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 333 

Janata Cloth for Weaker SectiClllS 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 173 

livestock Census 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.I9G-93 

Metal Wasted by Negligence in HEC 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 56 

Modernisation of Railway Stations 
(Deb. 9, Vol. XXVI, 2S-07·2002) 
Col. 115-17 

Modernisation of Tourist Centres 
(Deb. I, Vol. XXVI, 15·07-2002) 
Col. 147 

Modernisation of Coco and Jubilee Retail 
Outlets in Madhya Pradesh 
(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. 82-86 

Need to solve acute drinking water problem in 
Singhbbum Parliamentary Constituency, 
Jharkhand (MUR 377) 
(Deb. 2, Vol. XXVI, 16·07-2002) 
Col. S21·22 

P & T F lICilities in Village Pancbayats 
(Deb .. 13, Vol. XXVII, 31-07-2002) 
Col. IlS·26 

Persons Died in Mines' Accidents 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 49·SO 

Poor Quality of Telecast in Tribal Areas 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 3S·16 . 

Purchase of Land by IOCl in MP for Retail 
Outlets 
(Deb., 14, Vol. XXVII, 01-08·2002) 

~CoI. 240-41 
Rail Projects in./barldwld 

(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. 61--64 

Recovery of Outmadina Amounts by SAIL 
(Deb. 18, Vol. XXVII, 07·08·2002) 
Col. 106 . 

Security Audit by Inlemal Safety Wing 
(Deb. 16, Vol. XXVII, OS·08·2002). 
Col. lS7 " 

Target under Rural Housing Schemes 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col. 313-18 

Telephone Connections in Jbarkhand 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 145-46 

Undermeasuring by Petrol Pumps and 
Kerosene Dealers 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 141-42 

GellaIa. SIan RajeD 

Restructuring of Asam State Electricity Board 
(Deb. 14, Vol. XXVII, 01·08-2002) 
Col. 103-04 

Sleel Plant at Dagaon 
(Deb. 18, Vol. XXVII, 07·08-2002) 
COI.SS 

GevIDdaD, SIan T. 
Allocation of CNG 

(Deb. 9, Vol. XXVI, 2S·07·2002) 
Col. 88 

Almaty Conference 
(Deb. 3, Vol. XXVI, 17·07-2002) 
Col.lS2-S3 

Ayurvedic Treatment in AI Flights 
(Deb. 16, Vol. XXVII, OS·08.2002) 
Col. 123 

Closure of CSIR Labs al Cochin 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 209 

Comprehensive Children Policy 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 238 

Declaration of Coconut Crop as National Crop 
(Deb. II, Vol. XXVII, 29·07-2002) 
Col. lS7-58 

Declaration of Support Price for Arecanut 
(Deb. II, Vol. XXVII, 29·07-2002) 
Col. 133 
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Demand and Supply of Power 
(Deb. 19, Vol. XXVII, 08-08-2002) 
CoI.I7S-79 

Disinvestment of Air India and Indian Airlines 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 214-15 

Disinvestment of Chemical and Fertilizer 
PSUs 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 112-13 

Diversion of Funds to Other Zones 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 162 

Donation/Fund taken by the Government 
Aided Sc:hools 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 76 

Doubling of ShoranW'-Mangalore Line 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 202 

Enhancement of Allocation under PMGSY 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 172-74 

Establishment of Medical Colleges 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 294-95 

Establishment of Wildlife Crime Intelligence 
CeO 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 217-fB 

Floor Situation in Kerala 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoI.6B-69 

Full Share of Power in KeraIa 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 56-57 

Funds for Development of Roads 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 35 

Leakage ofPapcr in AIIMS 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 42 

Livestock Disease 
(Deb. 16, Vol. XXVII, 05-0B-2002) 
CoI.4s-4B 

Management Policy for Indian Economy 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 172-73 

Non-Payment of Subsidy/Grant by KVIC 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 29 

Parambikulam-Aliyar Projcct 
(Deb. 19, Vol. XXVII, OB-OB-2002) 
Col. 63 

Permission to U.S. Navy Ship 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 114-15 

Pollution Control through Voluntar) 
Organisation 
(Deb. II, Vol. XXVII, 29-07-2002J 
Col. 176 

Proposals Submitted by Kerala 
(Deb. 14, Vol. XXVII, 01-OB-2002: 
Col. 228-31 

Purchase of Power from NTPC 
(Deb. 2, Vol. XXVI, 16-Q7-2002i 
Col. 73-75 

Reduction of Fare in Gulf Sector 
(Deb. 16, Vol. XXVII, 05-08-2002: 
CoI.2B7 

Removal ofTribaIs from ST Lilt 
(Deb. 20, Vol. XXVII, 09-08-2002: 
Col. 29 

Research Institute 
(Deb. B, Vol. XXVI, 24-07-2002: 
Col. 130-31 

Road Transport Corporation 
(Deb. 16, Vol. XXVII, 05-0B-2002. 
Col. 343 

Implementalion ofKVlC'. SdIemes in Kerala Sanskrit College and Vidyapeeth 
(Deb. 21, Vol. XXVII, 12-08-2002) (Deb. 17, Vol. XXVII, 06-08-2002 
Col. 188 Col. 244 .~ 

Indian Participation in Travel Tourism Fair 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 256-57 

Scams in State Public: Service Commiaicllll 
(Deb. 13, Vol. XXVII, 31-07-2002 
Col. 302-03 
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Scheme for Anti-erosion Works 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 61-62 

~ Supply of Poor Quality of Rice Under SGRY 
(Deb. 7, ·Vol. XXVI, 23-07-2002) 
Col. 361-62 

• Support Price for Copra and Rubber 
(Deb. I, Vol. XXVI, 1 S-07-2002) 
Col. lSI 

Transmission Lines 
(Deb. 14, Vol. XXVII, 01-08-2002) 
COl.6S 

Wage Agreement in BSNL 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 239-40 

World Bank Assistam:e for Hospitals 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 146 

Gowda, Sbrl G Putta Swamy 

Action Against Defence Officials 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 86 

Activities ofNaga Insurgents 
(Deb. 17, Vol. XXVII, 06-0S-2002) 
Col. 204-OS 

Affairs of Sahitya Academy 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 247-48 

Allocation of Foodgrains to the States 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 100--04 

Anti Malaria Programme 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 101-141 

Appetntment of Committees 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. S4 

Bhagwati Panel Report 
• (Deb. I S, Vol. XXVII, 02-08-2002) 

Col. 312-13 
Bond Money for Medical Students 

(Deb. 8, Vol. XXVI. 24-07-2002) 
'eol. 229-30 . 

Bungling in Purchase of Carpets by AI 
(Deb. 6, Vol. XXVI,22-07-20(2) 
Col. 100000S 

Cadre ofTracers 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 89-90 

Consitution of Committee on Population 
Policy 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 66-67 

Construction of National Highways 
(Deb. 6, Vo\. XXVI, 22-07-2002) 
Col. 116-23 

Contract Awarded by Directorate of Maize 
R.escarc:h, Pusa 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 46-48 

DeamessAllowanc:e 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 257-S8 

Decline in Foreign TouristsArrivai due to Indo-
PakTension 
(Deb. I, Vo\. XXVI, 15-07-2002) 
Col. 88-92 

Drilling "fOil and Gas by Reliance Industries 
Limited 
(Deb. 11, Vol. XXVII, 29-07-2002) 
CoL 237 

Drought Condition in States 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 97-99 

DruglMedicines for Treatment of Cancer 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 148-50 

Export to Latin American Countries 
(Deb. IS, Vol. XXVII, 02-08-2002) 
CoI.IOI~ 

Extinction of Fish Species 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 111-13 

Facilities to Disabled under Delhi Metro Rail 
Project 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 137-38 

Financial AssistarK:e to States 
(Deb. 8, Vol. XXV], 24-07-2002) 
Col. 142-44 
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Floods and Drought in Various Pans of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 431-33 

Fraud in Central Bank of India 
(Deb. IS, Vol. XVII, 02-08-2002) 
Col. 321-22 

Frequent Changes in Motor Vehieles Act 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 110 

Functioning of Customs Department 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 200-01 

Harvesting of Rain Waler 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 277 

Identity of Pre-paid Card Purchasers 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 297 

mega! Activities by Suspended Police Officials 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 149 

Import of LNG 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col.2S4-55 

Increase in Price ofCNG 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 182-83 

Indo-Myarunar Border Trade Talks 
(Deb. to, Vol. XXVI, 26-07-2002) 
Col. 75-76 

Indoor Stadium 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 289-90 

Inside Trading 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 273 

International Flights by Foreign Airlines 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 199 

International Flights to USA and UK 
(Deb. I, Vol. XXVI, 15.07-2002) 
Col. 135-36 

Jewellery Promotion Zones 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 85-86 

Losses 10 Bhara! Gold Mines Limited 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 313-14 

Medical Bitlsof AAI 
(Deb. 21. Vol. XXVII, 12·08-2002) 
Col. 195-96 

Modernisation of Railway Workshop at Hubli 
(Deb. 19. Vol. XXVII. 08·08-2002) 
Col. 219 

Monitoring of Loan Advanced by BanksIFls 
(Deb. 15. Vol. XXVII, 02·08-2002, 
Col. 218-19 

Nimhans Hospital in Bangalore 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 261~2 

Pak's Commitment 
(Deb. 3, Vol. XXVI, 17-07·2002) 
Col. 300-301 

Production of Pirated VCO&ICDs 
(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. 300-301 

Reimbursement of Excess Amount Under 
ICDS 
(Deb. 17, Vol. XXVII, 06·08-2002) 
Col. 242-44 

Revenue Sources of AAI 
(Deb. 16, Vol. XXVII, OS·08·2002) 
Col. 366-67 

Sale of Stake of IDBI 
(Deb. 20, Vol. XXVII, 09·08·2002) 
Col. 126 

Satluj River Waler Dispute 
(Deb. 16, Vol. XXVII. OS·OB·2002) 
CoI.7B 

Separate Commission for Sc:hedulcdTribes 
(Deb. S. Vol. XXVI, 19.07-2002) 
CoUII-13 

Setting up of National Judicial Commiaion 
(Deb. 19, Vol. XXVII, OB-OB-2002}. 
Col. 249 

Shortage ofMedic:ines in CGHS Dispensaries 
(Deb. lB. Vol. XXVII, 07-08-2002) 
CoI.~B6 ... 

Shortage ofPowcr in Kamalaka 
(Deb. 14, Vol. XXVII, 01·OB.2002) 
CoI.304-0S 
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Silvipasture System 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 52 

Singatlur-Huligu Lift Irrigation Scheme 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 71 

Smuggling of Snake Venom 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 69-72 

Telephone Exchanges 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 132-35 

Unclaimed Money of Financial Institutions 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col.217 

Unified Command of Anned Forces 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 119-20 

Violence in Jharldumd 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 271 

Visit of EU Representative 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 119 

Welfare Schemes for Workers of Salt Industry 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 224-27 

Gudbe, Sbrt Anlnt 

Constitution Scheduled Castes Orders 
(Amendment) Bill. 2001 
(Deb. 12. Vol. XXVII, 30-07-2002) 
C(ll. 542--44 

Constitutional Review Comminee 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 100-101 

Cotton Monopoly Procurement Scheme 
(Deb. II, V{)1. XXVII. 29-07-2002) 
Col. 52-54 

Disinvestment of PSUs 
(Deb. 12, Vol. XXVll. 30-07-2002) 
Col. 162-66 

~ctjoning of Anti-Dumping Directorate 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 110-11 

Performance ofNABARD and NCDC 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 153 

Progress ofNew Power Project ofMabarashtra 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 223-15 

Progress of Ongoing Projects ofNCES 
(Deb. 14. Vol. XXVII. 01-08-1002) 
Col. 256-84 

Restructuring CBDT/CBEC 
(Deb. 10. Vol. XXVII, 09-08-2001) 
Col. 272-74 

Saleo(PSUs 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 119-20 

Shortage of Medicines in CGHS Dispensaries 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 17 

Working of Technical Institutions 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 274-75 

Gupta, Prof_ Cblman Lal 
Massacre in Kasimpura, Jammu (AM) 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 488-92 

Handlque, Sbri BIJoy 
Clinical Trials 

(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 229 

Floods and Drought in Various Parts of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 444-47 

Uloldp. Sbri UOikhOIDlD& 
Activities of Naga Insurgents 

(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 204-05 

Adulteration in Petrol 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 126-27 

Black Listed NGOs in Nonh East 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 211 
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Criminal Charge&Against NSCN (1M) Lcadm 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 226 

Foreign Companies iDvoIvcd in Exploration in 
North East 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 142 

State R.esoun:e Centre 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 160-61 

Trans-Asian Highway 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 215-16 

aaqae, MoillUDawlAawanal 
Allocation of CNG 

(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 88 

Construction of Border Road 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 87-81 

Diversion of Funds by Companies 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 127 

Milcrial on Convnunal Harmony 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 131 

Role ofMcdia During Violence in Gujarat 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 195-96 

Telephone Exchanaes in Bihar 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 67-68 

a ..... SIan M ..... 
AlJocation of Budget for Defence 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 181 

Bank Erosion ofOanp River 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 87-88 

Commission of Railway Safety 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 213 

Consumer Protection (Amendment) Bill 
(Deb. 12, Vo\. XXVII, 30-07-2002) 
Col. 609-12 

Demand for Excess Grants 1999-2OO().(JeneraI 
and Supplementary Demands for Grants 
2002-2003-Gcneral 
(Deb. 13, Vol. XXVII, 31.07-2002) 
Co1.4B-16 

Disruption of Coal Supply to ThcnnaI Plants 
(Deb. 9, Vol. XXVI, 25·07·2002) 

,. 

Col. 37-38 .. 
Infection of Hepatitis-B 

(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 309-10 

Investments by Retailing Oil Dealers 
(Deb. 4. Vol. XXVI, 11-07-2002) 
Col. 49-50 

Mental Hospitals 
(Deb. 8, Vol. XXVI, 24-07·2002) 
Col. 43-44 

Need to c:heclt severe erosion caused by Ganga 
and Padma rivers in Murshidabad District 
of West Bengal (MUR 377) 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 279 

Need to introduce Jana-Shatabdi Express 
between SeaJdah and Murshidabad, West 
Bengal (MUR 377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 525-26 

ONGC Stake in Sudan 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 46 

Patent Rights 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 28-29 

Recruitment in Delhi Police 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 199-200 

H.aaiD, CII_ctlaary Tallb 
AffOl'C5tation Schemes 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 153-55 

Compensation 10 Persons 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 228-29 

F100dI IIId Drought in Various Part&·~ the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07.2002) 
Col. 463-65 

... 

" 



NAME INDEX 351 

Grant for Hostels for Tribals 
(Deb. 20, Vo\. XXVII, 09-08-2002) 
CoI.3I-32 

LPG AgencieslPetrol Pumps in J &; K 
(Deb. 19, Vo\. XXVII, 08-08-2002) 
Col. 155-56 

Retnlitment in Anny 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 73-74 

ST Students Receiving Education and Training 
Abroad 
(Deb. 17, Vol. XXVII, 06-0B-2002) 
Col.BO 

ladora, Dr. SushU Kumar 
Agricultural Subsidy 

(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 72-73 

Annual Growth Rate of Employment 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 203-04 

Constitution Scheduled Castes Orders 
(Amendment) Bill, 2001 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. S44-4S 

Decline in Agricultural Workm 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 216 

Enrolment in Schools 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 129-30 

Export of Indian Agro Product 
(Deb. 6, Vol XXVI, 22-07-2002) 
Col. 392-93 

Export of Wheat to Egypt 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col.2lB 

mega! Flights 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 374 

Industrial Labourm 
(Deb. 21. Vol. XXVII, 12-0B-2002) 

.,. Col. 117-20 
Inflation Rate 

(Deb. 15, Vol. XXVII, 02-0B-2002) 
Col.316 

Inspection Committees 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 127 . 

Investments by Oil Companies in Foreign 
Based Oil Companies 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 1-12 

Loss Making Production Units 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 172-73 

PMGSY 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CQI.260-62 

Price Fixation Formula 01\ Sale of Crude Oil to 
Ref'meries 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 282 

Prices of Petroleum Products 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 2BO-BI 

Pricing ofltems Sold at Airports 
(Deb. 2 I, Vol. XXVII, 12-0B-2002) 
Col. 223-24 

Removal ofGovemment Controls on Chemical 
Industry 
(Deb. 17, Vol. XXVII, 06-0B-2002) 
Col. 24-25 

Revenue Sharing System for FM Radio 
(Deb. 4, Vol. XXVI, IB-07-2002) 
Col. 56-57 

STDIISD Call Rates 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 69-70 

Supply of Yam 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 154-56 

Swama Jayanti Gram Swarozgar Yojana 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 85-89 

Tariff of Electricity 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col.lS4-60 

Terrorist Activities in J&;K 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Cot. 304-05 
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UnempIoytd Youth in Rural and Urban Areas 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 113-14 

llDm:ognised MedicalIDental Colleges 
(Deb. 8, Vol. XXVI, 24-07-2002) 
CoI.2S-36 

Unviability of NTC Mills 

Complaints of MaIpnctices and MiIc:ondud 
by the NIIIary Public 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 26-31 

Creation oflndian ARlhaeoiogicaJ Service 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 65 

(Deb. 10, Vol. XXVI, 26-07-2002) Delhi University (Amendment) Bill 
Col. 19-27 (Deb. 12, Vol. XXVII, 30-07-2002) 

Use of POT A 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 4-19 

World Bank Loan 10 Pak 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 129-30 

....... v. Sltrl Sa ... Raano 
Amount Earmarked for Valmild Ambedkar 

Awas Yojana 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 118-20 

Asset RcconSlrUction Fund 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 88 

Ban on Bull Tf1IW1ing 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 161 

Canc:elIatiOll of Liceusea of Journals 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 303 

Census for SSIs 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 131 

CentrdI Forensic Science Laboratory, Cakutta 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 169-70 

CGHS Employees 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 324-25 

Complaints about MnIL Services 
(Deb. 1B, Vol. XXVII, 07-OB-2002) 
Col. 183-84 

Complaints agaiDst MO 
(Deb. 18, Vol. XXVII, 07-0B-2002) 
Col. 70-71 

Col. 582-83 
Development of Patents by CSIR 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 239-43 

Disease amongst Lions and Tigers 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 369 

Fishery Survey of India 
(Deb. 1 I, Vol. XXVII, 29-07-2002) 
Col. 33-34 

Golden Quadrilateral Projects 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. B5-86 

Government Decisioa 10 Allow Foreign Direct 
Investment in Print Media in India 
(OUR 193) 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 497 

Gramsat Satellite 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 49-50 

Guidelines ofFishina 
(Deb. lI, Vol. XXVII, 29-07-2002) 
Col.2S3-54 

Herbal Contraceptive Cream 
(Deb. II. Vol. XXVII, 07-08-2002) 
Col. 125-26 

Improvement of Roads 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 221-22 

Inclusion of Hepatitis and Chicken Pox in UlP 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 177-79 

Iatroduction ofF.M. Radio on Long Dis~ 
Trains . 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 201 
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Investment of VSNL Funds in Tata Tele 
(Deb. 17, Vol. XXVII, 06-08-2002) 
COI.S 

Involvement of Private Agencies in Place of 
DAVP 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col2444S 

Lawyers Appearing in Family Couns in 
Routine Manner 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 208-09 

Massacre in Kasimpura, Jammu (AM) 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 422-24 . 

Merger of Rural Development Schemes 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col2S7-S8 

National Commodity Exchange 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 160-61 

Need to open a regional office of Department 
of Posts at Parbhani in Manarashtra 
(MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 439 

Need to provide adequate security and better 
facilities to the Amamath yatris (MUR 377) 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 279-80 

New Rules for State Electricity Regulatory 
Commission . 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col.4-S 

Packaging ofltems 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Co1.8~88 

Performance of Laboratories Under CSIR 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 42-43 

PoaclIing of Peacocks 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. I3S-36 

Re : Droughl and Flood Situation in the Stales 
of Bihar and Kssam 
(Deb. 15, Vol. XVII, 02-08-2002) 
Col. 392-93 

Registration Sysaem ofVehides 
(Deb. 6, Vol. XXVI, i2-07-2002) 
Col. 194-95 

Relief and Rehabilitation oftlle Riot Victims 
in Gujarar (OUR 193) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 489-94 

Remuneration Paid tothe Counsellors Serving 
the Family 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 129-30 

Review ofCBFC Guid(lines 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. \3J 

Seized Narcotics Lying in Godowns 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 250-52 

Staff Strength of NDMC 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoI.3S1 

Stale Health System Projects 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 273 

Study in Journalism and Mass Communication 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 391-97 

Survey on BPL People 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 317-19 

Technical Advisory Group on Solid Waste 
Management 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 64 

Tehri Hydel Project 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 62-63 

Time Cost Over Run Projects 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Co\. 69-72 

Time Taken in Generating one Ticket on 
Computerised System 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 236-37 

Violation of Guidelines by UGC 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 321-22 .-
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Jaffer Sorter, 5111'1 c.K. 

AI1ocation of Foodgrains to the States 
(Deb. 17, Vol. XXVII, 06-08-2002) 
CoI.IOO-04 

Ambit of World Heritage Monuments 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 113-14 

Diabetes Patients 
(Deb. 8, Vo\. XXVI, 24-07-2002) 
Col. 218-19 

Drl"king Water Projects 
(Deb. 12, Vol. XXVII, 30-07.2002) 
CoI.I~JO 

Drug Abuse among Women 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. IS9 

Exorbitant Prices for Blood 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 101-02 

Financial Assi5tance to Kamataka 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 48-49 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 60-61 

Guideline for Sitting Supreme Court and High 
CounJudges 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. lSO-SI 

Survey of Damage Suffered in Gujarat Riotl 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 136-37 

Jq M ...... S .. rt 
Imperial Library (Indentures Validation) 

Repeal Bill 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoI.S62~ 

Jap.utll, Dr. Maeda 
Assessment of Impact of Drousht in Andhra 

Pradesh 
(Deb. I, Vol. XXVI, I S-07-2002) 
Col. 71 

Complaints asainst MCI 
(Deb. II, Vol. XXVII, 07-08-2002) 
Col. 70-71 

Computerisation of Land Records 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. ISI-S3 

Constitution Scheduled Castes Orders 
(Amendment) Bill, 2001 
(Deb. S, Vol. XXVI, 19-07·2002) 
Col. 348-70 

Decline in Foreign Tourists' Arrival 
(Deb. I, Vol. XXVI, I S-07-2002) 
Col. 180-181 

Ellpansion of Railway Network in AgartaJa 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. III 

Pension to War Widows Football 
(Deb. 19, Vol. XXVII, 08-08-2002) (Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 181-83 Col. 204-0S 

PerfOl11WlCC of State Sector Power Projects 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 95-98 

High Powered Committee on FDI 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 61 

Power Supply from Central Pool High Yielding Rice 
(Deb. 9, Vol. XXVI, 2S-07-2002) (Deb. 1. Vol. XXVI, 15-07-2002) 
Col. 70 Col. 249 

Rehabilitation of Child Labour 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 281-82 

Support Price for Arec:anut in Kamataka 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 16S-66 

Impact of Indo-Pak Tension on Indian 
Economy 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 120-21 .. 

Impending Earthquakes 
(Deb. 12, Vo\. XXVII, 30-07-2002) 
Col. 126-27 
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Inclusion of Castes in OBC Lilt 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 235-36 

Lifting of Ban on Shahtoosh 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 260 

LPG as Auto Fuel 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 192 

Need to effectively implement Reservation 
Policy for Scheduled Castes and Scheduled 
Tribes (MUR 377) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Co\. 359 

New Agriculture Policy 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 208-09 

Pending Tourism Projects of Andhra Pradesh 

SnNgling ofeell Phonet 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 128-29 

Special Grants to States 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 161-62 

Subsidised Helicopter Servica to North East 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 275 

Sustainable Development of Tourism 
(Deb. 21. Vol. XXVII, 12-0B-2002) 
Col. 65-66 

Tiger Trail Progtwnrne 
(Deb. II, Vo\. XXVII, 29-07-2002) 
Col. 191 

Unemployment Allowance to Disabled 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 259-60 

(Deb. 16, Vol. XXVII, 05-08-2002) . Wild life Seizure Project 
Col. 77-78 (Deb. II, Vol. XXVII, 29-07-2002) 

Pmons Engaged in Khadi and Village IndusIries 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 266-71 

Private Participation in R&D 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 91 

Profits of Banks 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 211-13 

Projects in A.P. 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 88-89 

Registration Fcc for Aircraft 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 367 

Rejuvenation ofF.T.n 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 189-90 

Service Tax on Embassies 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 91-92 

Setting up ofNCE Projects 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 1%-·201 

Col. 75 
World Summit on Sustainable Development 

(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 23B 

Jal Prakasb, Sbrt 
Acquisition of Land under Golden 

Quaderilateral Scheme 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 227-29 

Agreement with Spain 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 191-92 

Allocation of Funds for Drinking Water Project 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 96-100 

Allotment of Shops by DDA 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 360 

Autonomy to All PSUs 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 68-69 

Conversion of Ancestral Homes of National 
Leaders 
(Deb. 16. Vol. XXVII. 05-0B-2oo2) 
Col. 259 
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Deve10pmcftt of Pilgrim Centres 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.IU 

Drought Condition in Scates 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 97-99 

Duty on Ethanol 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 66 

Exorbitant Prices for Blood 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 101-02 

Family Yt!dfare Progranulle 
(Deb. 18, Vol. XXVII, 01-08-2002) 
Col. 209-10 

Foodgrains DiSlribution through PDS 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 126--46 

Gndation of Ph. D. and D. Phil Degrees 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 71 

Housing Loan by SBI 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 147-48 

Impact on Oil Exploration ofTension between 
India and Pakistan 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 233 

Import of Edible Oil 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 319-20 

Income from Entrance Fee at Taj Mahal 
(Deb. 16, Vol. XXVII, 05-08-2002). 
Col. 343-44 

Installation of Ground Sensors 
(Deb. 9, Vol. XXVI, 25-01-2002) 
Col. 279 

Investment in Human Resource Development 
(Deb. 17, Vol. XXVII. 06-08-2002) 
CoI.ZI6-17 

Inllitation of Tenders oy NBCC 
(Deb 17, Vol. XXVII. 06-08-2002) 
Col. 306-07 

Meeting of Indus Water Commission 
(Deb. I. Vol. XXVI, 15-07-2002) 
CoI.·2~91 

NGOs Involved in Rural Education 
(Deb. 11, Vol. XXVII, 06-08-2002) 
Col. 76-77 

Opening of New Hotels and Yam Niwas 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 36-37 

Payment of Allowances to Indian Soldiers 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 161~3 

Payment of Compensation 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.8S 

Pollution on Hills 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 187-89 

Purchase of Medicine 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 181 

Raj I Projects in UttaranchaJ 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 67-68 

Recruitment in Delhi Police 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 78-79 

Recruitment Tragedy in Lucknow 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 228 

Retrenchment ofURC Workers 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 154 

Safety of Radio-Active Material 
(Deb. 3. Vol. XXVI. 17-07-2002) 
Col. 251-52 

Scheme for Textile Industry 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 265-66 

School Timing 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 219 

Losses in Non-c~letion of Projects Sports Person 
(Deb. 4, Vol. XXVI. 18-07-2002) (Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 63-64 Col. ~ 1 
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Supply of Coal 
(Deb. 17. Vol. XXVII. 06-0S-2002) 
Col. 174-75 

Supply of Personal Computers 
(Deb. IS, Vol. XXVII. 07-0S-2002) 
Col. III 

Surplus Staff 
(Deb. IS. Vol. XXVII. 07-0S-2002) 
Col. 41-42 

Telephone ExchanJes 
(Deb. II, Vol. XXVII, 07-0S-2002) 
Col. 161 

UPSC 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 145-46 

Use of Timber in Building Construction 
(Deb. 16, Vol. XXVII. OS-OS-2002) 
Col. 64 

Jalswal, Dr. M.P. 
Assistance of World Bank to Bihar 

Pending Cases of Labour Disputes 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 34 

Per Capita Income 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col.IS9 

Post Offices in Bihar 
(Deb. S, Vol. XXVI, 24-07-2002) 
Col. 176-77 

Price Increase of Drugs 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 307-()9 

Rail Projects in West Bengal and Bihar 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 63-64 

Raxaul Airport 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. S9 

Recovery of Money Involved in Urea Scam 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 167-68 

(Deb. S, Vol. XXVI. 24-07-2002) Repair and Expansion of National Highways 
Col. 59-60 (Deb. 6, Vol. XXVI, 22-07-2002) 

Col. 111-14 
Committee to Review the Working ofSEBs 

(Deb. 4, Vol. XXVI, IS-07-2002) Reply to MPs Letter 
Col. S4--S6 (Deb. 12. Vol. XXVII. 30-07-2002) 

Col. 195-96 
Early Disposal of Cases 

(Deb. 19. Vol. XXVII, OS-08-2002) 
Col. 125 

Survey of Rainfall 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 179-80 

Exploitation of Child Labour Telephone Adalati 
(Deb. 11, Vol. XXVII, 29-07-2002) (Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 217-18 Col. 144 

Exploitation of Unemployed Youths by 
Private Security Agencies 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 272 

lAY in Uaar Pradesh and Bihar 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 192--94 

Nllioaal ApiculturaillISUI'8DCC Scheme 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 60-63 

P a: T Facilities in Village Panchayars 
(Deb. 13. Vol. XXVII, 31-01-2002) 
Col. 125-26 

Unauthorised ConstnlCtions in Delhi 
(Deb. 17, Vol. XXVII, 06-0S-2002) 
Col. 117 

Violation of Human Rights 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 143 

Visit of Fomp Tourists 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 44 

Jallw", Sllri SUakar Praud 
Api Pareeksha of Women 

(Deb. 20, Vol. XXVII, 09-OS-2002) 
Col. IS9-60 
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Creation of NPA with Banks by Corporate 
Sector 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. II 

Duty Concession by Pakistan 
(Deb. IS, Vol. XXVII, 02-01-2002) 
Col. 147-41 

Floods and Drought in Various Parts of the 
Country (DUR 193) 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 330 

Food Scams 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 169 

Infiltration through Coast 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 121-22 

Undcrtrial in Jails 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 99 

Working and Activities of Madarsas 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. ISO-51 

Jalswal, Slarl SIlriprakasli 
Floods and Drought in Various Parts of the 

Country (OUR 193) 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Co\.467~9 

Jaiappa. sut R.L 

Decline in the Target of New Telephone 
Connections in Karnataka 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 117 

Diagnostic Laboratories 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 160 

Engineering Seats 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 194-95 

Funds for Research 011 'Neera' 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 204 

Kidwai Memorial Institute of Oncology 
(Deb. lB, Vol. XXVII, 07-01-2002) 
Co\. 93-94 

Levying of Extra Owges for the Overdrawn 
Power by Karnataka 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 128-29 

LPG for Vehicles 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 117 

Marine Parks 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 120 

Mobile Science Exhibition Unit 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 282-84 

AiJport It Hubli Necra Preserving Technology by CfTRI 
(Deb. 6, Vol. XXVI, 22-07-2002) (Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 248--49 Col. 194-95 

Amount Released from Centra\ Road Fund to 
K.amataka 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 24s--47 

Assistance to Kamataka for Drought Relief 
Work 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 378-79 

Bbaat Danban PaItt in BanpIore 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 312 

Clearance to 8IUIpIore IaIemationaI Airport 
Project 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 356 

Permission of Mining at Kudremukh, 
Kamataka 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 28S 

Protected Monuments under ASI 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 10--14 

Re: Problems being faced by Producers of Raw 
Sik 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 421 ... 

Supply of Medical Equipmcnts 
(Deb. 13, Vol. XXVII, 31-07-2002) 
CoI.2S1-59 
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Support Price for Arecanut in Kamataka 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 16S-66 

Touch Screen Information Facility in Railway 
Stations in Kamataka 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 134 

Transport Allowance for Export of Sugar 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col 102 

Valmiki-Ambedkar Awas Yojana 
(Dcb. 7, Vol. XXVI, 23-07-2002) 
Col. 172-92 

.f.tlya. Dr. Saty ••• raya. 
Constitution Scheduled Castes Orders, 

(Amendment) Bill, 2001 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 334-3S 

.f.vlya. Sbrt GJ. 
Action Taken on Civil Servants by Vigilance 

Department 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 84 

Committee to Evolve Post Earthquake 
Remedial Measures 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col.6S 

EndiCllion ofT.B. and Malaria 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 140 

Expenditure on Col1cction of'JUcs 
(Deb. 20, Vo\. XXVII, 09.08-2002) 
Col. 11-12 

PIIIIda of »-Point Propmmcs in Ollj_ 
(Deb. la, Vol. XXVII, 07·08-2002) 
CoI.8~ 

• LPG Dealers in Olljarat 
(Deb. 19, Vol. XXVn, 08-08-2002) 
Col. 113·14 . 

Need to Declare Coastal Highway between 
4' DIWrka and SomnaIh in Gujant as National 

Hilhw.y (MUR 377) 
(Dcb. 12, Vol. XXVII. 30-07·2002) 
Col. S23-24 . 

Primary Health Centres 
(Dcb. 13, Vol. XXVII, 31-07-2002) 
Col. 24S-S4 

Promotion of Horticulture 
(Deb. II, Vo\. XXVII, 29-07-2002) 
Co1.14S-S0 

Setting up of FPI in Oujam 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 227 

Setting up of New Fertilizer Plants 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 25-26 

Speed Post Services 
(Deb. 8, Vo\. XXVI, 24-07-2002) 
CoI.8S-87 

.f"a. Sbrt RaP ..... 
Allocation of Funds for Wasteland 

Development Programmca 
(Deb. 17, Vo\. XXVII, 06-08-2002) 
Col. 208-09 

Allotment of Land by A.A.!. 
(Deb. 16, Vo\. XXVII, OS-08-2002) 
Col. 341 

Audit of Companies 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 47-48 

Audit Report 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 118-19 

Budgetary Allocation to Research and 
Development 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 268-69 

CAG Report on Expenditure on JOSY and 
EAS 
(Deb. 12, Vol. XXVII, 30·07-2002) 
Col.6U3 

CAO Report on Misutilisation ofRura1 Roads 
FUDdI 
(Deb. 2, Vol. XXVI, 16-07·2002) 
Col. 102-03 

Circle Stamp Depots 
(Deb. 2, Vo\. XXVI, 16-07-2002) 
Cot. 70-74 
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Coaching ServK:es 
(Deb. 14. Vol. XXVII. 01-OB-2002) 
Col.IS2-53 

Corruption in IGNOU 
(Deb. 2, Vol. XXVI, 16-07-20(2) 
Col. 302-03 

Coverage ofFM Radio Stations 
(Deb. 9, Vol. XXVI. 2S-07-2002) 
Col. 73-74 

Delay in Completion of Rail Project 
(Deb. 14, Vol. XXVII, 01·OB-2oo2) 
CoI.217-IB 

Delhi Land Reforms Act, 19S4 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 209-10 

Development of Golf CourK 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 163 

Encroachmcnls on DOA Land 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 168-69 

ExciseDuty 
(Deb. IS, Vol. XXVII, 02-OS-20(2) 
Col. 72-73 

Expenditure on ~hasc of Land 
(Deb. 21, Vol. XXVII, 12-OS-2002) 
Col. 206-07 

Fatal Accidents in Pons 
(Deb. 6. Vol. XXVI, 22-07-2002) 
CoI.3S7-60 

Floods and Drought in Various Pans of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
CoI.38S-87 

Fun and Food Vit .. 

NAFED 
(Deb. 16, Vol. XXVII, OS-OS-2002) 
CoI.49-SO 

National Policy on Cooperatives 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 90-91 . 

Need to provide financial assistance to 
Government of Bihar for repair of Saran 
Embankment in Gopalganj district 
(MUR-377) 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. S25-26 

Need to provide financial assistance to the 
Government of Bihar for providing basic 
amenities at tourist centres in the State 
(MUR-377) 
(Deb. 14, Vol. XXVII, 01-OB-2oo2) 
Col. 361 

Noise Abatement Procedure 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. IS 

Non Revision ofSiding Charges 
(Deb. 4, Vol. XXVI, IB-07-2002) 
Col. 131-32 

Procw-cment of Wagon 
(Deb. 4, Vol. XXVI, IB-07-2002) 
Col. 197-9B 
(Deb. 19, Vol. XXVII, 08-OB-2002) 
Col.BO 

Railway Zones 
(Deb. 4, Vol. XXVI, IB-07-2002) 
Col. 38 

Re-Orpnisation ofRaJlway Zones 
(Deb. 4, Vol. XXVI. IS-07-2002) 
Col. 266, 275 

(Deb. 2, Vol. XXVI, 
Col. 189-90 

16-07-2002) Release of Fund 

Land Managerncm 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 238-39 

LosS.,s sutTered by NAFED 
(Deb. 21, Vol. XXVII, 12-OS-1OO1) 
Col. 36 

MilU8e of SIaff Car 
(Deb. II, Vol. XXVII, 29-07-1001) 
Col. 170 

(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 247-48 

Report of Tenth Plan Working Group on 
HOllses for BPL 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col.4J6.37 

Rural Sanitation 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 345-46 
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SaleIPurchue of Photocopier Papers 
(Deb. IB, Vol. XXVII, 07-0B,2002) 
Col. 202-03 

Special Component Plan 
(Deb. 15, Vol. XXVII, 02-0B-2002) 
Col. 249-50 

Supreme Coun's View about Money Taken 
(Deb. 4, Vol. XXVI, IB-07-2002) 
Col. 63 

Teaching of Military History in Schools 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 249 

Transfer of Defence: Personnel to Police 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 195-96 

Treatment for Cervical Cancer 
(Deb. IB, Vol. XXVII, 07-0B-2002) 
Col. 79-81 

Trials of Kaveri Engine for Flight Test Bed 
(Deb. 4, Vol. XXVI, IB-07-2002) 
Col. 241-42 

Waste Expenditure by CPWD 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 72-73 

Watershed Component orEAS 
(Deb. 17, Vol. XXVII. 06-0B-2002) 
Col. 268 

JOt. SIui A.C. 

Complaints of Malpractices and Misconduct 

Development of Sports 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 112-14 

Heavy Industries in Rural Areas 
(Deb. 19, Vol. XXVII, 08-0B-2002) 
Col. 229 

Inclusion of Bhavani-Kooduthurai in Tourist 
Map 
(Deb. 2 J, Vol. XXVII, 12-0B-2002) 
Col. 61-63 

Irrigation Project of Tamil Nadu 
(Deb. 16, Vol. XXVII, 05-08~2002) 
Col. 265-66 

Mobile Dispensary Service 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 133-34 

Oil Reserves in Cauvery Basin 
(Deb. 19, Vol. XXVII, OB-OB-2002) 
Col. 158-61 

ProductionlExport of Carpets 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 55-56 

Teleconmunication Facilities in die Hilly Areas 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Co1.5~56 

Thick Forests in Tamil Nadu 
(Deb. 16, Vol. XXVII, 05-0B-2002) 
Col. 73-74 

Wind Mills 
(Deb. 19, Vol. XXVII, 08-0B-2002) 
Col.B2 

by the Notary Public 
(Deb. 9, Vol. XXVI, 25-07-2002) Kamal Natll, SIan 
Co1.2B-29 

J ...... Dr. Munl M ...... r 

Delhi University (Amendment) Bill 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 564-65, 5B9-9B 

• Kalbppaa. SIan K.K. 

Coal Reserves 
(Deb. 17, Vol. XXVII, 06-0B-2002) 
CoI.B~86 

tIonnection of Hill Areas through National 
Highway Roads 
(Deb. 16, Vol. XXVII, 05-0B-21>02) 
Col. 347-48 

Election of Cantonment Boards 
(Deb. 19, Vol. XXVII, OB-OB-2002) 
Col. II 

Encroacbment of Defence Land 
(Deb. 19, Vol. XXVII, OB-OB-2002) 
Col. 16B 

Relief and Rehabilitation of the Riot VIdims 
in Gujarat (DUR-193) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 4~503, 534-35 

Kamble, Sian Slalvajl VI ......... 
Allocation of Funds to ORDAI 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Co1.412-1B 
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Appointment ofTeacbers and Principals 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 167-68 

CBIRaids 
(Deb. 13, Vol. XXVII, 31-07-2002) 
CoI.2S3-86 

Code of Conduct 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 213·14 

D. Ed. Colleges 
(Deb. 12, Vol:- XXVII, 30-07-2002) 
Col. 461 

Flurosis Cases 

Kuaaco. Sbrl Trtlodllaa 
Allocation of F oodgrains to States 

(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 243-46 

Allocation of Grants by UGC 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 306 

Allocation of Vacancies 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col. 212-13 

Calcutta Metro Rail 
(Deb. 14, Vol. XXVII, 01·OS-2002) 
Col. 89 

(Deb. 18, Vol. XXVII, 07-08-2002) Cargo Berths in Paradeep 
Col 8 (Deb. 8, Vol. XXVI, 24-07·2002) 

. Col. SO-51 
Free Passes to the Members of DRUce 

(Deb. 19, Vol. XXVII, 08·0S-2002) 
Col. 94 

LPG Agency and PetroIIDiaeI Outlets 
(Deb. 9, Vol. XXVI, 25-07·2002) 
Col. lSI 

ONGC Exploration in Western Coast 
(Deb. 9, Vol. XXVI, 25·07-2002) 
Col. 40-41 

Pilferage of Petrol and Diesel from Depots of 
HPel 
(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. 132-33 

Policy on D.Ed Colleges by State 
Governments 
(Deb. 12. Vol. XXVII, 30·07-2002) 
Col. 294 

Processing of Grapes and Mangoes 
(Deb. 16, Vol. XXVII, 05·08.2002) 
Col. 100-01 

ProdllRion ofSupr 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 27-28 

Survey ofH!V Positive Blood 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 282·83 

Western RegionaiCommittee 
(Deb. 17, Vol. XXVII, 06-08.2002) 
Col. 106 

Constitution Scheduled Casles Orders 
(Amendment) Bill, 2001 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 532-33 

Cross Border Terrorism 
(Deb. 7. Vol. XXVI, 23-07-2002) 
CoI.I3-2S 

Demand for Organic Food and Agricultural 
Products 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col.3lO-I1 

Evaluation of Assets of PSUs 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 188 

Gas Exploration in Mahanadi 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 75-77 

Infant-Mortality Rate 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 223-28 

Muwf~ofDDTandBHC 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 73-74 

Medicinea and Organic Pesticides from 
Tobacco 
(Deb. IS. Vol. XXVII, 02-08-2002) 
Col. 285-86 

New Power Projms in Orissa 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 70-71 
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New Rail Lines 
(Deb. 4, Vol. XXVI, IS·07-2(02) 
Col. 170 

Offshore Areas Mineral (Development and 
Regulation) Bill, 200I-Consid & Pass 
(Deb. 4, Vol. XXVI, 18.07·2002) 
Col. 315 

Paradeep Oil Refinery 
(Deb. 14, Vol. XXVII, 01·OS-2002) 
Col. 166 

Plantation of Tea and Coffee 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 63-64 

Plight of Cotton Growers 

Seeds Developed by Nuclear Corporation of 
India 
(Deb. 18, Vol. XXVII, 07·08-2002) 
CoI.49-S4 

Kannakara .. Sllri K. 
Announcement System through Inbuilt 

SpeaJcers 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 128·29 

Labour Reforms 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 96 

Use of Solar Energy 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 193·94 

(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 12~24 Kuhya" Sbrl BaH Ram 

Pollution Caused by Oswal Fertilizers 
Company 
(Deb. 16, Vol. XXVII, 05-08·2002) 
Col. 43-44 

Price of Coal and Lignite 
(Deb. 2, Vol. XXVI, 16-07·2002) 
Col. 319-39 

Primary Education 
(Deb. 2, Vol. XXVI, 16·07-2002) 
Col. 117-21 

Production of Bauxite and Bentonite 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 153-59 

Production of Coffee 
(Deb. IS, Vol. XXVII. 02-08·2002) 

'i;1' Col. 207-08 

ProductiooIDemIIndIConsumption of Coal 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 229-52 

ProductionlExport of Tea 
(Deb. IS, Vol. XXVII; 02-08-2002) 
C.ol. 145--47 

ProductionlExport of Tobacco Products 
(Deb. 20, Vol. XXVII, 09-08-2002) 

'1 Co1.49-52 
ttecruitment in PMFS 

(Deb. 12, Vol. XXVII. 30-01-2002) 
Col. 103-04 

Constitution Scheduled Castes Orders 
(Amendment) Bill. 200 1 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 554 

Kaswa .. Sllri Ram Slap 
Agreemau wi1h Sri Lanka in Petroleum Sector 

(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 38-39 

Amount Spent on Flood Control 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 247 

Centrally Sponsored PrognmmesISchem 
(Deb. 13, Vol. XXVII, 31..()7-2002) 
Col.16S-83 

Conferenoe of Custom Heads 
(Deb. 17, Vol. XXVII, 06-08-20(2) 
Col. 195·96 

Deen Dayal Hathtarpa ProcsaImn Yojllll 
(Deb. IS. Vol. XXVII. 02-08-2002) 
CoI.~2 

Docton oflndiaD Origin Workilll Abroid 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 84 

Export of Software 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 312-13 

Export of WbeaI to Indonesia 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Cot 266-67 
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Floods and Drought in Various Parts of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Co\. 465167 

Foreign Loans for the Welfare SclIemes 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. ;70 

Health Projects with the' Assistance of Foreign 
Assistance 
(Deb. 3, Vol. XXVI, 17-07-2002) 
('.,01.261-62 

Improvement of Wasteland 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Co\. 132-39 

Indians Languishing in Palt Jails 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 105 

Loans ofFI outstanding Against Government 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 161-62 

Management Policy for Indian Economy 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Co\. 172-73 

Medical Colleges 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 203-04 

National Policy on Flood Control 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 32-33 

Need to start work on second phase of drinking 
water project in Churu Parliamentary 
Constituency, Rajasthan (MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Co\. 435 

Opening of CSD Canteens 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Co\. 213 

Production of Petroleum Products 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Co\. 119-20 

ProductionlExport of Spices 
(Deb. It, Vol. XXVII, 29-07-2002) 
Col. 124-26 

ProduetionlExport of Tea 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Co1.14~7 

Promotion of Sports in Rural Areas 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 266-67 

Revival of Air India's 'Maharaja' 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 216-17 

Setting up of New Fertilizer Plants 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 25-26 

Survey of New Rail Line in Rajasthan 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 136 

Upgradation ofSciente and Technology 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 126 

Water Supply Projects in Rural Areas 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 154-56 

Wilier Supply Projects of Rajasthan 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 326-27 

World Bank Assistance for Water Management 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 222-24 

Katarla. Sllri Rattaa LaI 
Accounting Scam in US 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 137-38 

Adverse Affect on Tourism Industry due to 
Media 
(Deb. 19. Vol. XXVII, 08-08-2002) 
CoI.2S0 

Assistance to SCsISTs 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 138--46 

Constitution Scheduled Castes Orders 
(Amendment) Bill, 2001 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 3.48-70 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 339 

COlllumer Protection (Amendment) Bill ! 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 607-09 
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foodgrains Distribution through PDS 
(Deb. 15, Vol. XXVII, 02-0B·2002) 
Col. 126-46 

Impact of Economic: Reforms 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 3-4 

Indiscriminate use ofO!ernic:als and Fertilizers 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 315·16 

Internet Usen 
(Deb. 13, Vol. XXVII, 31·07.2002) 
Col. 154---56 

Kurukshetra as Heritage City 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 222 

Loan to Fanners, Women and SCIST 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 137 

Minimum Support Prices 
(Deb. 21, Vol. XXVII, 12·0B·2002) 
Col. 114---18 

National Cooperative Development 
Corporation (Amendment) Bill-Adopted 
(Deb. 15, Vol. XVII, 02-08-2002) 
Col. 412-14 

Productivity per Hectare 
(Deb. 16, Vol. XXVII, OS-OB-2002) 
CoI.~15 

Reimbursement for MSP 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 231-34 

Talks with Separatist Groups 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col.210-12 

TeJe..c:onununication Facilities 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 2-3 

or Kaur, Silfimati Pracet 
Floods.and Drought in Various Parts of the 

Country (OUR 193) 
(Deb. 9,' Vol. XXVI, 25-07-2002) 
Co1.412-IS 

li4gal Trading of Endangered Birds 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 119·20 

NationaIlnstiMe of Animal Welfare 
(Deb. 3, Vol. XXVI, 17-07·2002) 
Col. 37·38 

'Transportation of Cattle 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. III 

Klaalre, SItrl Cbaadnkaat 
Allocation of CNG 

(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 88 

CGHS Beneficiaries 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 279-80 

Cotton Growen of Maharashtra 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 166-67 

Expansion of AIRIFM 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 203-27 

Expon of Flowen 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 309116 

Launching of Satellites 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 37-3B 

Maintenance of Daulatabad Fort 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 158-59 

Massacre in Kasimpura, Jammu (AM) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 49S-96 

PMGSY 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoI.2~2 

Potential of NCES 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 58--63 

Projca Elephant 
(Deb. II, Vol. XXVII, 29-07-2Q02) 
Col. 5-6 

Projects 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 132-36 
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Rescue Facilities with IDdiaD Coast Guard 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 137 

Revival of Sick Fertilizer Units 
(Deb. 2, VoL XXVI, 16-07-2002) 
Col. 128 

Seizure of Fake CurralcylPapers 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 30-35 

Shelterless Persons 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 379-80 

Tl1IIISfer of l.aDd of Bokato Steel Plant 
(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 152-53 

Utilisation ofNCES 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 78-&4 

Violence in aDd Around Delhi 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 371-72 

Welfare Scheme for Cotton Growers 
(Deb. I. Vol. XXV I, 15-07-2002) 
Col. 67-68 

KIa .. , Start Abal Hauat 
Condition of C.GH.S. Dispensaries 

(Deb. 3. Vol. XXVI, 17-07-2002) 
Col. 176 

Harassment to SC Students in DU's PG Men's 
Hostel 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 139 

Mental Hospitals 

Smuggling Of Hashish 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 14349 

Ultrasonic Testing 
(Deb .. 9, Vol. XXVI, 25-07-2002) 
Col. 32-33 

VIdesb Sanchar Nigam Limited 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 67-68 

KIa .. , Sllrl Sad 
Assistance to West Bengal for Tourism 

Development 
(Deb. 16. Vol. XXVII. 05-0B-2002) 
Col. 141-42 

Bhopal Gas Tragedy 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 147-48 

Coaching Facilities at School Level 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 273-74 

Compensation to Farmers 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 163-64 

Comprehensive Children Policy 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 238 

ConsIruetion Work in Mejia ThennaI Power 
Station 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 61 

Deficiencies in Billing System ofDD 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 56 

(Deb. B, Vol. XXVI. 24-07-2002) Dues Payable to Employees in CPSUs 
Col. 43-44 (Deb. 9, Vol. XXVI, 25-07-2002) 

National Highway No. 80 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 144-45 

Need to ensure that all the bidi workers get the 
benefit of Provident Fund Scheme 
particularly in West Bengal (MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 300-301 

Recommendations of PCI on Press Reports 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 57-5B 

CoJ.240 
Financial Discrepancies in Purchase of IT 

Products 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 230 

Flight from Kolkata to Beijing Via Bangkok 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 211 

Heritage Properties ~. 
(Deb. 6. Vol. XXVI, 22-07-U()2) 
Col. 128-29 
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liSCO 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 44 

Revival ofR-I.C. 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. lSI-52 

~~M~~~ ~~~~~ 
(Deb. 8, Vol. XXVI, 24-07-2002) (Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 23-25 Col. 238-39 

Joint Indo-US Military Exercise 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 165-66 

Speed Post Facilities 
(Deb. 18, Vol. XXVII, 07-08·2002) 
Col. 127 

LandlWarer Routes through Eastern Countries Sports Policy 
(Deb. 8, Vol. XXVI, 24·07·2002) (Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 146-47 Col. 81-82 

Minerals 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 284-85 

National Commission for Women 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 140-41 

National Highway from Panagarh 10 Budbud 
(Deb. 21, Vol. XXVII, 12-08-2002) 
to1.40-41 

Norms for Purchase of Drugs 
(Deb. 18. Vol. XXVII, 07-08-2002) 
Col. 166 

Planl Quarantine Station 
(Deb. 11. Vol. XXVII, 29-07-2002) 
Col. 81-84 

Production of 51«1 
(Deb. 18, Vol. XXVII, 07~08-2002) 
Col. 95 

Purchasing of IT Products 
(Deb. 13, Vol. XXVII, 31-07-201)2) 
Col. \13-14 

Re-emergcnce of Malaria 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 209-10 

Representation from Trade Unions 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 212·\3 

Revision of Prices of Petroleum Products by 
Oil Companies 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 227 

R >viva I ofBOGL 
"'(Deb. 19, Vol. XXVII, 0$-08-2002) 

Col. 226 

Sugar Development Fund 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 179-81 

Trading ofHUIIWI Organs 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 88 

Use of Jute Bags for Packaging Urea by 
Fertilizer Companies 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 156-57 

Khllldelwal, Sbrl Vljay Kumar 

Adverse Effect ofT. V. Serials on Children 
(Deb. 9, Vol. XXVI, 25-07·2002) 
Col. 270-71 

AIR Linked with INSAT 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 276-77 

Almaty Conference 
(Deb. 3, Vol. XXVI, 17-07·2002) 
Col. 252-53 

Connecting Port with Rail 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 252 

Doordarashan Studio Complexes 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 141 

Essential Conunodities Under PDS 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 82-84 

Family Welfare Programmes 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 331-32 
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Hike in Prices of Diesel and Petrol 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 27-31 

Import of Rail PIIrts 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 197-98 

Land Affected Due to Floods 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
CoUIB 

Low Budget Hotels 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 92-104 

National Highways in Madhya Pradesh and 
OIbattisgsrb 
(Deb. I, Vol. XXVI, IS-07-2002) 
Col. 192-96 

Violation of Customs Rules 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 168-70 

Kllaadoker, Slut ~ All 

Re: Re-Organisatioo of Railway Zones 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 270-72 

Kh •• te, SIu1 P,R. 
Assistance for Purchase of Tractors 

(Deb. 16, Vol. XXVII, OS-OB-2002) 
Col. 313--16 

Centrally Sponsored Scheme 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 121-22 

Development of Runways in New States 
(Deb. 6, Vol. XXVI, 22-07-2002) 

Nursery C1asses in KV. and NVs Col. 127-28 
(Deb. 2, Vol. XXVI, 16-07-2002) Dying Art of Puppetry 
Col. 230 (Deb. 16, Vol. XXVII, OS-08-2002) 

Pending Development Projects of Madhya Col. 87 
Pradesh 
(Deb. 12, Vol. XXVII, 30-07-2002) 
C. .260-68 

Eco-Tourism 
(Deb. II, Vol. xxvn, 29-07-2002) 
Col. 108 

Polio ~iCIItion Programme Employment to Destitute Women 
(Oeb. 3, Vol. XXVI, 17-07-2002) (Deb. 20, Vol. XXVll, 09-0B-2002) 
Col. 120-26 Col. 100 

Polio Patients 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 39-40 

Powerloom Service Centre 
(Deb. 10, Vol. XXVI, 26-07-2002) 
COl.4S 

Production Capacity of Public Sector 
Enterprises 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 39-40 

ProductionlExport of Spices 
(Deb. II, Vol. XXVll, 29-07-2002) 
Col. 124---26 

Reduction of NTPC Units 
(Deb. 14, Vol. XXVII, 01-0B-2002) 
Col. 134 

Seeds Prepared from Radio Activity 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 88 

Facility of Travelling upto 200 Kilometers 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
Col. 251 

Farming of Herbs 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 129 

Floods and Drought in Various Parts of die 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 439-44 

Football 
(Deb. 18, Vol. XXVII, 07-0B-2002) 
Col. 204-05 

HIV/AIDS Infected Persons 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col; 21-36 

fndo..lran Defence Agreement 
(Deb. 4, Vol. XXVI, IB-07-2v~2) 
Col. 87-8B 
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Issuing of Age Certificates to Senior Citizens 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 138-39 

Participation of NGOs/Voluntary 
Organisations 
(Deb. 13, Vol. XXVH, 31-07-2002) 
Col.18B 

Privatisation of Water Supply Services 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 113 

Reorganisation of Health-Care Structure 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 244-45 

Repatriation of Bangladeshis 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 144-45 

Reservation Facility to Passenger 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 213 

SCIST Education 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 183-85 

Strengthening of Poultry Farming 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 369-70 

Supply of LPG by ONGC to Consumers 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 106 

KrIIIIudu, SlIri N.N. 

Adverse Effect on Medium and Small 
Newspapers by FDI 
(Deb. 14, Vol. XXYII, 01-08-2002) 
Col. 56-57 

Ban on Recruitment 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 192-93 

Ban on Recruitment in the Postal and Telecom 
Sector 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 10-12 

Compensation Paid to Victims of Kalaundi 
Train Accident in Kerala 

~'. (Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 1111-19 

Deadline to Clear Outstanding of SEBs 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 187-89 

Directives to Kerala State Pollution Control 
Board 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 133 

Disinvestment of FACT 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 381-82 

Earthquake Prone Areas . 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 217-18 

Export of Foodgrains 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 149-50 

Golden Quadrilateral and Express Highways 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 138-40 

Increasing Honorarimn for Anganwadi Workers 
and Helpers 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 141-42 

Infiltration after Karsil War 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 97-98 

LNG Terminal at Cochin 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 252 

National Conference of ORDAs 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 292-94 

Pre-Primary Education 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Co1.301~2 

Study for Rubber Plantation 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 237 

Tightening of Emigration Rules 8y New ZeaIacxI 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 149-50 

UKofDangerousPamcides 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 31-34 
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KrishaIIlraja, SIan 
Funds for DoT Expansion 

(Deb. 2. Vol. XXVI. 16-07-2002) 
CoI.S6-SI 

K.rIs1nIamurtlly, SIan K.E. 
AI10cment ofEx1ra1al in Engineering Colleges 

at A.P. 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 286 

Allotment of Gas to Gas Based Power Plants 
(Deb. 9. Vol. XXVI, 2S-07-2002) 
Col. 106 

Amendments in Hindu Man'ittF Act 
(Deb. 4, Vol. XXVI, \8.07·2002) 
Col. 169-70 

Asset Reconstruction CompBllics 
(Deb. I S, Vol. XXVII, 02-01-2002) 
Col. 278-79 

Centralized Appellate Tribunal on Drug Pricing 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 2S7 

Charges for Licences to Pilots 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col.3S4-SS 

Close Circuit TV at Railway Stations 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 227 

Deadline to Clear Outstanding of SEBs 
(Deb. 9, Vol. XXVI. 2S-07-2002) 
Col. 187-89 

Drinking Wakr Schemes under Sedor Reforms 
Projects 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Co1.3~12 

Establishment of Complaint Cell by SC and 
ST Commission 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 84 

FDt in Print Units of SEZs 
(Deb. 1 S, Vol. XXVII, 02-08-2002) 
Col. 230 

Five Rupee Coin Seam 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 24647 

Funds forBiomasa Progt.iliAe 
(Deb. 19, Vol. XXVII. 08·01-2002) 
Col. 79 

Global TJUIt Bank 
(Deb. S, Vo\. XXVI, 19-07-2002) 
Col. 313 

Harappan Artefacts in Narcla 
(Deb. 16. Vol. XXVII, 05-01-2002) 
Cel.66 

Hike in Prices of Diesel_·PetmI 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 27-31 

Hyderabad-Kuwait Flight by Kuwait Airlines 
(Deb. 21, Vol. XXVII, 12-01·2002) 
Col. 215 

Immunisation Programme 
(Deb. 3. Vol. XXVI, 17-07·2002) 
Col. 209 

Inter-Departmental Transfers in PSUs 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 133 

Leasing Out of Ports to Private Individuals 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 219-20 

Ombudsman 
(Dcb. 13, Vol. XXVII. 31-07-2002) 
Col. 184 

PMGSY 
(Deb. 7, Vol. XXVI, 2}-07-2002) 
Col. 26G-62 

Quantitative Restrictions on Procurement of 
Foodgrain$ 
(Deb. I S, Vol. XXVII, 02-0g-2002) 
Col. 49-S0 

Reduction of Seats in Engineering ('.alleges 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 137 

Release of Animals from Quarantine Station, 
ChcMai 
(Dcb. 21, Vol. XXVII. 12-08-2002) 
Col. 183-84 

Revamping orTea Auction System 
(Deb. 1 S, Vol. XXVII, 02-08-20G'z) 
Col. 300-301 
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Seholanhip Scam in Andhra Pradesh 
(Deb. 10, Vol. XXVI, 26·07·2002) 
Col. 227·28 

Service Otarges on Cell Phones 
(Deb. 8, Vol. XXVI, 24·07·2002) 
Col. 19 

Smart Card Security System at Airports 
(Deb. 16, Vol. XXVII, 05·08·2002) 
Col. 263-64 

Social Awareness Programme in Andhra 
Pradesh 
(Deb. 20, Vol. XXVII, 09·08·2002) 
Col. 75 

Software for Development of Watershed 
Programmes 
(Deb. 7, Vol. XXVI, 23-07·2002) 
Col. 39--41 

Tobacco fanners 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 105-06 

Vljayawada.Hyderabad Highway Expansion 
(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 151-53 

Watershed Development Programme 
(Deb. 2, Vol. XXVI, 16.07·2002) 
Col. 230-32 

KrIIba.mal1y. Sbrl K. J ... 

Complaints of Malpractices and Misconduct 
by the Notary Publ~ 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 27 

Supreme Cowt Judges (Salaries and Conditions 
of Serviccs) Second Amendment Bill-Int. 
(Deb. IS, Vol. XVII, 02.08·2002) 
Col. 396 

Knaba .... Dr. C. 
" floods and Droupt in Various Parts of the 

Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25·07.2002) 
Col. 482-S3 

Usc of POT A 
)(Deb 12, Vol. XXVII, 30-07·2002) 
IC,:' :4 

Kl'Wlaanramy, Shrl A. 

Need to construct a wall in coastal areas of 
Sripcrumbudur Parliamentary 
Constituency, Tamil Nadu to ensure purity 
of ground water (MUR 377) 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 527 

Kum.r; SlIrI Arua 

Amendment in Law in Case of Hit and Run 
Accidents 
(Deb. 14, Vol. XXVII, 01.08·2002) 
Co1.209-IO 

Borrowing from Market 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 227·28 

ColAO Observation on undue Financial 
Benefit to Processors 
(Deb. IS, Vol. XXVII, 02·08-2002) 
Col. 163-64 

Clearance of Imponed Consignments 
(Deb. 21, Vol. XXVII, 12·0S·2002) 
Col. 207 

Commercial Use of Industrial Plots 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 226-27 

Delay in Conclusion ofConlraCI 
(Deb. 9, Vol. XXVI, 25-07·2002) 
Col. 257·5S 

Disinvestment of Public Sector Undertakings 
(DUR 193) 
(Deb. 14, Vol. XXVII, 01·OS·2002) 
Col. 444-46 

Eureka Forbes 
(Deb. 20, Vol. XXVII, 09·0S·2002) 
Col. 27\ 

Farm Houses on Agricultural Land 
(Deb. 17, Vol, XXVII, 06·08-2002) 
CoI.309·10 

FinanccAct, 1997 
(Deb. 20, Vol. XXVII, 09-08·2002) 
Col. 278·79 

Four Laning ofNHs 
(Deb. 16, Vol. XXVII, OS·08·2002) 
Co\.102~8 
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GenenlI F inanc:iaJ Rules 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 286-17 

NAFED 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 163 

Outstanding Arrears of EPF Againlt 
Establishments 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 316 

Poor Growth in Tourism Sector 
(Deb. 21, Vol. XXVII, 12-01-2002) 
CoI.2S-27 

Privale Sector in Small Hydro Projects 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 100 

Productivity per Hectare 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 14 

Purchase of Stationery 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 53-54 

Road Over Bridge II Palam 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 127-28 

Setting up of a Scparalc Channel for Effective 
Convnunication 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 141-45 

Sharcholding Pattern of Jet Airways 
(Deb. 15, Vol. XXVII, 02-0B-2002) 
Col. 284-85 

Surplus Paddy Stock in FCI Godowns 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. B-9 

Surrendering of Licences and Enrolment 
Certificates by Advocates 
(Deb. 9, Vol. XXVI, 25-07-2002) 
CoI.BS 

Swama Jayanti Gram Swarozgar Yojana 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoI.8s-89 

Swama Jayanti Sbahari Rojgar Yojana 
(Deb. 17, Vol. XXVIi, 06-0B-2002) 
Col. 154-5B 

WLL~ 

{Deb. 13, Vol. XXVII, 31-07-2002: 
Col. 79·80 

Kumar, Siln Siluta 
Drinking Water Projects 

(Deb. 12, Vol. XXVII, 30·07·2002 
Col. 25·26 

Kamlrasamy. SIIn P. 
Ban on Tenorist Organisations 

(Deb. 12, Vol. XXVII, 30-07·2002 
Col. 172-73 

Dccillfltion of New National Hisbway 
(Deb. 1\, Vol. XXVII, 29-07-2002 
Col. 213-15 

KIIppasaaal, Sltn C. 
Need to accord clearance to the proposal 0 

Government of Tamil Nadu fo 
construction of rail over·bridges II Stanle: 
Hospital crossing and al Villivakka~ 
crossing (MUR 377) 
(Deb. 9, Vol. XXVI, 25-07·2002 
Col. 301-02 

WaitinS List for LPG Connections in Tam 
Nadu 
(Deb. 2, Vol. XXVI, 16·07·2002 
Col. 75-76 

Kg ... " Siln Saretlt 
Adverse Effect on Medium and Smal 

Newspapers by FDI 
(Deb. 14, Vol. XXVII, 01·OB-2002 
Col. 56-57 

Aid from Allan Development Bank 
(Deb. IS, Vol. XXVII. 02-0B-2002 
Col. 163 

Ban on Grazlnll 
(Deb. 21, Vol. XXVII, 12·08·2002 
Col. 223 

Central T~ to Monitor lAY 
(Dob. 7, Vol. XXVI, 23-07·2002 
CoI.4~5 

Filhcries Ilcgulation Legislation 
(Deb. 21, Vol. XXVII, 12-08-2002 
Col. 18·89 
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Fraternity Regarding Appointment of Chief 
Justices to High Courts 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 113 

Funds Crunch for Rice Research Programme 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 120 

Funds for Rail Projects 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 109-10 

Inmates in Tihar Jail 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 226 

IT Brain Drain 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 184-86 

Non-Availability of Animals for Research 
(Deb. 18. Vol. XXVII, 07-08-2002) 
Col. 121 

Re-emergence of Malaria 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 209-10 

Rehabilitation of Adivasis of Mann Dam 
Projec:l 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 328-29 

Rehabilitation of Retired Judicial Officers in 
Tribunals &: Fasl Track Courts 
(Deb ..... Vol. XXVI, 18-07-2002) 
Col. 233-34 

Safety Norms of Nuclear Medicine Units 
(Deb. 18, Vol. XXVII, 07-08-2002) 
CoJ.4 

Selling ofTrees Situated along Highways 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 205 

Stagnation in the Engineering Cadre 
(Deb. 16, Vol. XXVII, OS-08-2oo2) 
Col. 70 

Surveillance of Pesticide Residues in Raw 
Foods and Animal Feed 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. ISO-51 

Vaqancies of Judges in Subordinate Courts of 
India 
(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. 111-12 

KYDcI1ab, SII" P.R. 
Ban of use of Cellular Phones at Petrol Pumps 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 198 

Cellular Licences 
(Deb. 13, Vol. XXVII. 31-07·2002) 
Col. 307 

Child labour in Automobile Workshop in Delhi 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Col. 234-35 

Construction of DDA Flats 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 116·17 

Construction oflnlernational Hotel Complexes 
in Delhi 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 124-25 

Corruption in IB 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 295 

Cultivation of Aromatic Plants in NER 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 148-49 

DDA Flats in Narela 
(Deb. 17, Vol. XXVII, 06-08·2002) 
Col. 299-300 

Death of F arrners due to Pesticide Exposure 
(Deb. I, Vol. XXVI, 15-07·2002) 
Col. 117-18 

Decrease in Prices of Petrol and Diesel 
(Deb. 4, Vol. XXVI, 18-07·2002) 
Col. 121 

DIsinvestment of IOC, GAIL and ONGC 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col. 138-39 

Encroachments on DDA Land 
(Deb. 12, Vol. XXVII, 30·07-2002) 
Col. 168-69 

Exports of Readymade Gannents 
(Deb. 10, Vol. XXVI. 26-07-2002) 
CoI.IOI~ 

Failure of X·ray Machines at Kolkara Airport 
(Deb. 16, Vol. XXVII, OS·08·2002) 
Col. 142-43 
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Invnunisarion Programme 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 323-24 

Indication of Arrival time and the Destinalion 
on its Computerised Reservation Tickets 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 265-66 

Integrated Infrastructural Development 
Centres 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 109-10 

Kargi! Amneisa 
(Deb. 19, Vol. XXVII, 08-0B-2002) 
Col. 256-S7 

Ku-Band Service for North-Eastern Stales 
(Deb. 19, Vol. XXVII, OB-OB-2002) 
Col.12S 

L1C Software PrOject 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. IBS-86 

LPG for Vehi.cles 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 242 

Promotion of Environmentally Degcadable 
Plastic 
(Deb. II, Vol. XXVII, 29-07-20(2) 
Col. 27-28 

Pruning of Popular Programmes 
(Deb. 9, Vol. XXVI, 25-07-20(2) 
Col. 276 

Psychiatry Patients 
(Deb. 18. Vol. XXVII. 07-0B-2002) 
Col. 13B-39 

Rate of Interest of EPF 
(Deb. I, Vol. XXVI. I S-07-2002) 
Col. 197-99 

Security Cover to Oil and Gas Pipelines 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 24(}.41 

Selling of Surplus Land 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 282 

Vanaspati Units 
(Deb. 15, Vol. XXVII, 02-0B-2002) 
Col.28-lO 

. Visit ofTouri&ts to Thailand 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 146-147 Marketing of Retail Outlets by ONGC 

(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 185 Wor\d Bank Aid for AIDS 

Missing of DO Files on Army Serial 
(Deb. U, Vol. XXVII, 07-0B-2002) 
CoL 59-60 

(Deb. 14, Vol. XXVII, 01-OB-2002) 
Col. 1l1-32 LaIIIrI, Sltrt Sam", 

National Plan for Children 
(Deb. 17, Vol. XXVII, 06-08-2002) 
CoI.BB 

Outdamt Drugs in Danapur Railway Hospital 
(Deb. 9, Vol. ,XXVI, 2S-07-2002) 
Col. B2-B3 -

Outstanding Wage Arran ofTa Workfts 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 100-01 

Delhi University (Amendment) 8i1l 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoI.S70-73 

Expenditure 01'1 Disabled . 
(Deb. 10, Vol. XXVI, 26-07~2002) .' 
Col. 49-S0 

Imperial Library (Indentures Validali~n) 
Repeal8i11 
(Deb. 12, Vol. XXVII, 30-07-2002)' 
CoI.~1 

Payment of Telephone 8il1s 
(Deb. Il, Val. XXVII, 31-07-2002) Tenth Plan Outlay 
Col. 210-11 (Deb. B, Vol. XXVI, 24-07-2002) 

Col. 47--49 
Problems of Tobacco Industry Videsh Sanchar Nigam Limited 

(Deb. 20, Vol. XXVII, 09-0B-2002) (Deb. 8, Vol. XXVI, 24-07.2002) 
Col. B9-9O Col. 67·6B 
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Lepcba, Slarl s.P. 

Conversion of National Library 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 215 

Criteria for Infrastructure Index , 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 71-73 

Wages(Saiary of Industrial Workers 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col.6{}-64 

Maltajaa, Slarl Pnmod 
Re : Drought and Flood situation in the States 

of Bihar and Assam 
(Deb. IS, Vol. XVII, 02-08-2002) 
Col. 395 

Malaajaa. Shrt Y.G 

Compensation to Displaced Persons ofTehri 
Darn 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 137-38 

Construction of MajorlMedium Irrigation 
Projects 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 284 

Construction of Over Bridges in Maharashtra 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 245 

Cultivation of Medicinal Plant 'Sena' 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 56 

Export of Medicinal Plant 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 60-61 

Expon of Software 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 312-13 

Family Planning Programme 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 269-72 

Fertilizer Plants in the Country 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 147-50 

Foodgrain Allocation to BPL Families 
(Deb. 15, Vol. XXVII. 02-08-2002) 
Col. 210 

Health Projects with the Assistance of Foreign 
Assistance 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 261-62 

Improvement in Post Harvest Management 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 243-44 

Improvement of Wasteland 
<Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 132-39 

India's Position in Competitiveness Ranking 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 32-33 

Investment in Russian Missile Manufacturing 
Industry 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 126 

Loans to Textile Mills 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 91-98 

Modernisation of Railway Stations 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 115--17 

Natural Calamities 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 93-99 

Need for electrification and doubling of 
Bhusawal-Surat rail sector in Maharashtra 
(MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 299 

OFC in Maharashtra 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col.2OS 

Opening of Yoga Institutes 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 133-34 

Package for Foreign Tourists 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 9 

Pollution by Textiles Industry 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 239 

ProductionlExport of Tea 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 145--47 
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Promotion of Horticulture 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 342-43 

Revival ofUnils ofFClltd. 
(Deb. 17, Vol. XXVII. 06-0B-2002) 
Col. 316-17 

Rural Sanitation Schemes 
(Deb. 17. Vol. XXVII. 06-0B-2oo2) 
CoI.S~ 

Scheme for Improvement in Water Sedor 
(Deb. II. Vol. XXVII. 29-07-2002) 
CoI.~2 

Sports Policy 
(Deb. IB, Vol. XXVII. 07-0B-2002) 
Col. 81-82 

Use of Satellite Phone by Underworld 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col.21S 

World Bank Assistance for Water Management 
(Deb. 1 S, Vol. XXVII. 02-08-2002) 
Col. 222-24 

MIUIe, Slttl Hltlblal. S .... klr 
Consumer Protection (Amendment) Bill 

(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 620-21 

Demand for Excess Grants 1999-2OOO-Genera1 
and Supplementary Demands for Grants 
2002-2003-Genera1 
(Deb. 13, Vol. XXVII. 31-07-2002) 
CoI.4S3-S4 

F100ds and Drought in Various Parts of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI. 2S-07-2002) 
Col. 499-501 

IASRI 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Co1.157~8 

Massacre in Kasimpura. Jammu (AM) 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 502-03 

Need to provide fllllllCw usiItance to the 
Government ofMaharashtra for providing 
relief to the people lfI'ected by drought in 
Nasik diSIric:t (MUR 377) 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 440 

M ..... t, Dr. Curu Du 
Financial Allocation for Construction of High 

Court Building 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 110-1 J 

Grants for Development Centres in 
Chhallisgam 
(Deb. IS. Vol. XXVII. 02-08-2002) 
Col. 229-30 

Proposals for Grants 
(Deb. IS. Vol. XXVII. 02-08-2002) 
Col. 126 

Proposals for Grants Under Article 275 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 269-70 

SGSY 
(Deb. 12. Vol. XXVII, 30-07-2002) 
CoI.2IS-20 

Water Meters Installed in VIP Buildings 
(Deb. 17. Vol. XXVII, 06-0B-2002) 
Col. B2-84 

Widening of National HighwlYs 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 110-11 

M"'lto, Sisti Blr SlaP 
Adult Education Scheme 

(Deb. 2, Vol. XXVI. J 6-07-2002) 
Col. 193-206 

ComIption Charges against IPS Officers 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 138-39 

Custodial Death of Children 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 238 

Effect of Recession in Steel Industry 
(Deb. 8. Vol. XXVI, 24-07-2002) 
Col. 106-07 

Employment Policy 
(Deb. 16, Vol. XXVII, 05-08-2002)' 
Col. 123 

lOBI Assistance to Entrepreneurs of Slates 
(Deb. 15, Vol. XXVII. 02-08-2001) -
Col. 196-202 

Increase in Production of Fodder 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 195-96 
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Industries in the Country 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 57-61 

Labour based Technology to Remove 
Unemployment 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 329 

Livestock Census in Jammu & Kashmir and 
West Bengal 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 57-59 

LPG Agencies in West Bengal 
(Deb. J4, Vol. XXVII. 01-08-2002) 
Col. 93-94 

Misuse of Funds Meant for Cleaning of Lakes 

Recovery of Money Involved in Urea Scam 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 167-68 

Spurious Drugs 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 301-27 

Supply of Low Quality of Coal by CIL 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 27S-78 

Tin Bigha Land Dispute 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 115-16 

Units of KVIC 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 137-39 

(Deb. 6, Vol. XXVI, 22-07-2002) VillagesunderHathlcarPaGramVikasYojana 
CoUI-53 (Deb. 10, Vol. XXVI, 26-07-2002) 

Modernisation of Railway Stations 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col.llS-17 

Monitoring of Pollution Level 
(Deb. 21. Vol. XXVII, 12-08·2002) 
Col. 139 

National Agricultural Insurance Scheme 
(Deb. 21. Vol. XXVII, 12·08-2002) 
Col. 39-40 

National Highways in West Bengal and Gujaral 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 150-51 

Opening of Post Offices in Ninth Plan 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 90-96 

Outstanding Dues 
(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 113-18 

Col. 46-47 

Visit of Tourists 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 36-38 

Mabtab, Slarl Bbartrullarl 
Acquisition of Land under Golden 

Quadrilateral Scheme 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 227-29 

Amount Earmarked for Valmiki Ambcdkar 
AwasYojana 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 118-20 

Anti-Dumping on Acrylic Yam 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 101-02 

Assistance for Development Projects 
(Deb. 20. Vol. XXVII, 09-08-2:::>2) 
Col. 227 

Payment of Minimum Wages Balika Samridhi Yojana 
.(Deb. I. Vol. XXVI, 15-07·2002) (Deb.· 17, Vol. XXVII, 06-08-2002) 
Col. 9-10 Col. 197-99 

Post and Telegraph Facilities to Panchayats 
(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 225-26 

Rail Projects in West Bengal and Bihar 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 63-64 

Cellular Services in North-East States 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 208-09 

Co-Generation of Power in Private Sector 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 17l--83 
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Competition Being Faced by I.T. Hardware 
Industry 
(Deb. 18, Vol. XXVII, 07-08-2002) 
0,1. 19--24 

Constitution (Amendment) Bill, 1999 
(Omission of Article 44, etc.) 
(Deb. 5, Vol. XXVI, 19-07-2002) 
0,1. 375-414 

Construetion of Bridges Over Major Rivers 
(Deb. II, Vol. XXVII, 29-07-2002) 
CoI.15~2 

o,nstruc:tion of Krishalc Bazars 
(Deb. 6, Vol. XXVI, 22-07-2002) 
0,1. 16S--81 

Engagement ofo,ntrac:tors 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 122-23 

EKpIlISion ofTrade with China and South East 
o,untries 
(Deb. 15, Vol. XXVII, 02-08-2002) 
o,J. 258 

Eye Donation 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 120-24 

funds for Development of KBK Districts 
(Deb. 18, Vol. XXVII, 07-01-2002) 
o,J. 182-13 

Government Decision to Allow Foreign Dim:! 
Investment in Print Media in India 
(OUR 193) 
(Deb. 3, Vol. XXVI, 17-07-2002) 
o,J.466 

Health Schemes 
(Deb. 18, Vol. XXVII, 07-01-2002) 
0,1. 163-64 

Installation of Dust o,ntrol System 
(Deb. 13, Vol. XXVII, 31-07-i002) 
o,l.~79-IO 

Loss to Aviation Sector 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 341-42 

Mandatory Quota for SCiST/OBC 
(Deb. 14, Vol. XXVII, 01-08-2002) 
0,1.233-34 

National Highways Projects Orissa 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 11-90 

Need to set up an Apparel Park in Choudwar. 
Orissa, under 'Apparc:1 Parks for Ellports" 
Scheme (MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) I 

Col. 526 
Old Age Homes in Orissa 

(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 186-90 

Pulling out of Foreign Finns from Power 
Projec:bi 
(Deb. 14, Vol. XXVII. 01-01-2002) 
Col. 12-24 

Road Safety 
(Deb. 21, Vol. XXVII, 12-01-2002) 
0,1. 125-26 

Supply of LPG ill Rural Areas 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 286 

Telephone Adaiats 
(Deb. II, Vol. XXVII, 07-08-2002) 
Col. 190-92 

Welfare Schemel for the Handicapped of 
Orissa 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 178--99 

Makwua, Art Sllwllib .... 
Additional Traek between Ahmedabad-

Mumbai 
(Deb. 19, Vol. XXVII, 01-08-2002) 
Col. 117-19 
~veConw 

(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 265 

Development of National Highways in 
WcRcm-Northem Region 
(Deb. II, Vol. XXVII. 29-07-200~) 
Col. 121-24 

Pundl UDder PMGSY 
(Deb. 12. Vol. XXVII, .30-07-2002) 
CoL 201--()6 

Orowth Rate 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 374-75 
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Individual Provident Fund Number 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 215-16 

Linking of Rivers 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 118-19 

National Highways in Gujarat 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col.2S0 

Opening of Public Call Offices 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 276-77 

Post Offices and PCOS in Villages 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 268-69 

Premium for Cotton Crop in Gujarat 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 242 

Royalty on Crude Oil 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col.4S-46 

Self-Financing Engineering Colleges 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 127-28 

Ship Services 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 190 

Tube-well Projects in Gujarat 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 145-46 

Malalsamy, Sbrl K. 
Coast Guard (Amendment) BiII 

(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 365-67 

Floods and Drought in various parts of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 2S-07-2002) 

~ Col. 387-91 
Malllkarjuoappa, Sbrl G 
Expansion of Railways Network 

(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 231-32 

Funds for Eradication ofOlild Labour 
(Deb. I. Vol. XXVI, 15~07-2002) 
Col. 286-87 

Huge Losses in SAIL 
(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 171-78 

Implementation of Centrally Sponsored 
Scbemes 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 380-81 

Joint Venture Projects with State Government 
and NTPC 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 238 

Misuse of Funds 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 297-98 

National Conunission for Children 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 377-78 

National Water Policy 
(Deb. I, Vol. XXVI, 1S-07-2002) 
Col. 279-80 

New National Health Plan 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 331 

New Policy Norms for Fertilizer Policy 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 36S-66 

Policy for Agri-Export Zone 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 289-90 

Resolution Passed for Betterment ofChildrell 
(Deb. 2, Vot XXVI. 16-07-2002) 
CoI.3SS 

SCI Agreement with HPCL and BPCL 
(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 128 

Malyala, Sbrl RaJaiaII 
Coimbatore Bomb Blast Case 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Co1.6S-67 

Contributory Pension Scheme 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 220 

Dairy Farms 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 147 
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Discovery of Unknown Works of Sir Jagadish 
Chandra Bose 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 49 

Establishment ofKendr1ya Vidyalayas 
(Deb. 17, Vol. XXVII, 06-08-2002) 
CoI.IS9 

Establishment ofKVs in Afghanistan 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 316-17 

Gifting of Buses to Afghanistan 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 86-87 

Transfer Policy in K. V.S. 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 297-98 

MlDdal, Slsrt Bra ..... N.H 
Accounting Sc:arn in US 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 137-38 

Agreement between IA and Taj Group 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 135 

Export of Mango 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 91 

Handing Over of NVS to Public School Extinction of Marine Fish Species 
Societies (Deb. 6, Vol. XXVI, 22-07-2002) 
(Deb. 12, Vol. XXVII, 30-07·2002) Col. 146 
Col. 436 '. .;, 

hIIIoduI:tion~ ';J'-=~. XXVI, 11"07-2002) (Deb. 2, Vol. XXVI, 16-07-2002) Col. 92--13 
Col. 190 

Introduction of Plus lWo Level in J.wahar 
Navodaya Vidyalaya 
(Deb. 7, Vol. XXV!, 23-07-2002) 
Col. 353-55 

Jawaharlal Nehru Cultural C~tres 
(Deb. 13, Vol. XXVII, 31-07·2002) 

legislation to Check Madrasas 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 142-43 

News Published in Jansatta Dr. 21.6.2002 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 161 

Col. 230 Non-Tariff Barriers by E.U. 

Navodaya Vidyalayas (Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 2-3 (Deb. 17, Vol. Xl\, 'Ill, 06-08-2002) 

Col. 317-18 Pak'sCommi1ment 

Need to run a new .train between KUJ:;,"m and 
8angalore (MUR. 377) 
(Deb. 7. Vol. XXVI, 23-0',2002) 
Col. 438-39 

Population of SC';" ~ and OSC. 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 103-04 

Residential Schools for SClST and OBC 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 196 

Retail Outlets in Mettopolitan Cities 
(Deb 9, Vol. XXVI, 25-07·2002) 
Col. 127 

SVP National Police ACldemy 
(Deb. 7, Vol. XXVI, 23-07-2002). 
Col. 209-10 

{Deb. 3, Vol. 
Col. 300-301 

XXVI, 17-07-2002) 

Print Medi. to FCRign Investors 
(Deb. 4, Vol. XXVI, 18-07-2002) 
CoI,42-44 

Rail-cum-Road Bridge over River Ganga in 
Monghyr 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 229 

Setting up of. Surveillance Centre by China 
(Deb, 18, Vol. XXVII, 07-08-2002) 
Col. 206-07 

MudaI, 5IIrt Suat Kllmar 
Availability of AIDS Drugs 

(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 43-44 
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C.B.!. Raid on TehelkaCom 
(Deb. 4, Vol. XXVI, IB-07-2002) 
Col. B6-B7 

Central Press Accreditation Conunittee 
(Deb. 19, Vol. XXVII, OB-OB-2002) 
Col. I 05---{)7 

Civil Services Examination 
(Deb. IB, Vol. XXVII, 07-0B-2002) 
Col. 12B-29 

Comittee Report on Royalty of Coal 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 239 

Destruction of Terrorist Camps 
(Deb. 4, Vol. XXVI, IB-07-2002) 
Col. 225-227 

Development ofSundarbans 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. B4-85 

Disinvestment of PSUs 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 259 

Grant for Development of Religious and 
Cultural Cities 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. B2 

Pollution Central Plans for Polluted Cities 
(Deb. 16, Vol. XXVII, 05-0B-2002) 
Col. 27 

Printing of Tal Books 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 141 

Pullifts out of Forcip FinN from Power 
Projects 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
Col. 12-24 

Reduction of Air Fare 
(Deb. I I, Vol. XXVII, 29-07-2002) 
Col. 136-37 

Shortage of Teachers in Central Schools 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 141-42 

Status of Durgadwani Power Project 
(Deb. 14, Vol. XXVII, 01 -08-2002) 
Col. 163-64 

Status of Golden Quadrilateral Road Network 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 115-16 

Wireless in Local Loop 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 167-69 

Jute Procurement Policy Mudlk, Slart Sadubivrao Dadeba 
(Deb. 15, Vol. XXVII, 02-0B-2002) 
Col. IBI-B2 Abolition of Air Travel Tax 

(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 133-34 Massacre in Kasimpura, Jammu (AM) 

(Deb. 2, Vol. XXVI, 16-07-2{)02) 
Col. 492-93 Agricultural Development in Mahanlshtra 

Modernisation of Jute Industry 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 111-12 

Modernisation of Railway Stations 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 115-17 

Mon: Power to Jammu .t Kashmir 
• (Deb. 7, Vol. XXVI, 13-07-2002) 

Col. 49 
Need to setup WLL bIIId ........ ~ 

ia Mallakiali South 24 P ........ I. 
Sundarbans anas of .... IN .... 
(MUR 371) -I 
(Deb. 9, Vol. XXVI, lS-67-100z) 
Col. 303-04 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 271 

Augmentation of Agricultural Export by 
ASSOCHAM 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 160-161 

8un&JiuI in STC 
(Dett. 20, Vol. XXVII, 09-08-2002) 
eeI.67-61 " I,' 

..... iIIltqioIIiirsJ.-Wt.bt 
(DQ. U, Vel. XXVII, 02-08-2D02) 
eel. 157--60 ' 

c.-IIIrion ofY'1IM 
(Deb. 13, Vol. XXVM, H-07-20(2) 
Col. 287-88 
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Clearance of Hydel Power Projects 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 125-26 

Construction of ROBIRUB 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 171-74 

Contribution of FDI in Indian Economy 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 271 

Cooperative Movement 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 386-87 

De-Control of Urea 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 265 

Decline in Export of Dye Stuffs 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 32 

Effects of Ozone Depleting Substance 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 23-24 

Essential Commodities Under PDS 
(Deb. 20, Vol. XXVII, 09-08-2002) 
0)1.82-84 

Extradition ofNRIs 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. I~I 

Facilities to Labourers by CIL 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 268-70 

fut hce Projects 
(Deb. 13, Vol. XXVII, 31-07-2002) 
CoI.32S-36 

FinIInciaI Auistancc to State Governments 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 18 

Funds for Maharasbtra 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 204 

Funds through Disinvestment 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 103-0S 

Funds to StaleS under CADP 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 259-60 

Gauge Conversion Projects 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 238-39 

Ground Sensors on LoC 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 245-46 

Implementation of Buy Indian Act 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 72-73 

Income Tax Raid on Modi Xerox 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 203 

Increase in the Investment Limit 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 63-64 

Infiltration of AI-Quaida Terrorists 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 146-47 

Installation of Ground Sensors 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 279 

Investment by Switzerland in Tourism Sector 
(Deb. 16. Vol. XXVII, 05-0B-2002) 
Col. 111-12 

Investment in IT 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 36-37 

Laying of Old Track 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 207-OB 

Lease out of Passenger Coaches to the Private 
Sector 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 71 

Meeting of Indo-US Group on Terrorism 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col.3ll-12 

Mineral Reserves 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 430-36 

Modernisation of Telephone Exchanges 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 35-37 
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Need to set up an H.P.T. Relay Station at 
Panbala Hill Station in Kolhapur District, 
Maharashtra (MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 411-12 

Opening of New Technical Institutes 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 323-24 

Police Stations in Tents in Delhi 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 223-24 

Production of Jute 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. IS6-S9 

Projects 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 132-36 

Projects of National Hydroelectric Power 
Corporation 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 183-86 

Promotion of Silk Export 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 298 

Promotion of Tourism in the Gulf 
(Deb. I, Vol. XXVI, 1 S-07-2002) 
Col. 222 

Protection to Fanners 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 249-50 

PublicfPrivate Sector Participation in 
Agriculture 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 215 

Reduction of Air Fare 
(Deb. 1 I, Vol. XXVII, 29-07-2002) 
Col. 136-37 

Repatriation of Bangladeshis 
(Deb. 2, Vol. XXVI, 16-07-2002) 

_ Col. 144-45 

Replacement of BridgesfI'nII:ks 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 241 

Restriction on SrolISD and Internet Services 
inJ&K 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 12S 

Revenue Collection 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 230-31 

Scheme on Development ofSugarcalle 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 363-64 

Schemes for Horticulture. Fruit Trees and 
Fisheries 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 291-306 

Scope for Employment in Sericulture 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 171-73 

Security at Airports 
(Deb. I, Vol. XXVI, 1 S-07-2002) 
Col. 253-S4 

Separate Commission for Scheduled Tribes 
(Deb. S, Vol. XXVI, 19-07-2002) 
CoUII-13 

Setting up of a Survei\lance Centre by China 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 206-07 

Setting up of Defence Procurement Board 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 219-220 

Shifting of Army Camps from Red Fort 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 309 

Slump in Sale ofLIC 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 237-38 

Testing of Missiles 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 143-44 

Transfer of Cases to Fast Track Courts 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 190-91 

Vacation of Red Fort by Mlo Defence 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 327-28 . 

Visit of Foreign Dignitaries 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 23-34 

Welfare Schemes for Labourers 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 67-68 
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World Bank Loan to Pak 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 129-30 

Moe, 51u1 SbIvaJI· 
Aduk Education Scheme 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 193-206 

Advisory Committee 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 322-23 

Construction of National Highways 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 116-23 

Criteria for Bidding 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col.20I~3 

Double Laning/of Four Laning of National 
Highways 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 231 

Drinking Water Scheme in Maharashtra 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col.10CMl7 

Employment to Rural Unemployed Youths 
(Deb. 12. Vol. XXVII. 30-07-2002) 
CoI.4S-S4 

Exploitation of Child Labour 
(Deb. 1 I. Vol. XXVII, 29-07-2002) 
Col. 217-18 

f1iaht Sc:beduIc 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 134-35 

Functioning of Export Promotion Councils 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 36-37 

Guidelines for P.F. . 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Co\. 151 

Increase in Production of Fodder 
I Deb. I, Vol. XXVI. 15-07-2002) 
.01. 139-40 

Inf1ltration ofBangladeshiJ from Assam Border 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 157-58 

Janata Cloth for Walter 5mions 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 173 

Loans under PMRY 
(Deb. 21, Vol. XXVII, 12-08-2002) • 
CoI.I7G-76 

Modernisation of Railway Stations 
(Deb. 9, Vol. XXVI, 25-07-2002) 
CoI.IIS-17 

Nanded Railway Division 
(Deb. 9, Vol. XXVI, 25-07-1002) 
Col. 165 

National Agricultura1111SU1'1U1Ce Scheme 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col.6(}-63 

National Highways in Maharashtra 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 210-11 

Pending Cases of Labour Disputes 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 44-45 

Post and Telegraph Services in Panchayats 
(Deb. 8, Vol. XXVI, '24-07-2002) 
Col. 52-58 

Production Capacity of Public Sector 
Enterprises 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 39-40 

Proposals from Maharashtra 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 209-10 

Recognition of Agriculture and Veterinary 
Science Education 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 272 

Repair and Expansion of National Highways 
in Maharashtra and Gujarat 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 172-73 

Retrenchment of Employees 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 239-40 

Road Development Scheme 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 95 
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Telephone Adalats 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. \38-45 

Units of KVIC 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col.19~206 

Usc of Computers in Rural Development 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 268---76 

Violation of Official Language Act 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 121-22 

Visit of Tourists 
(Deb. II, Vol. XXVII, '29-07-2002) 
Col. 36-38 

MaDe. Sbrimad Nlvcdlta 
Division of Jammu and Kashmir 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 112 

Sacrifice of Animals 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 388 

Travel Warnings 
(Deb. 3, Vol. XXVI, 17-07-2002) 
CoJ: 364 

Vi~ Resistant Varieties to Tomatoes 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 49-50 

MaaJIY LaI, Sbri 
Import of Quality Seeds 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 152 

Protection of Medicinal and Aromatic Plants 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 246-49 

Purchasing.of Bullet Proof Jackets 
(Deb. 19, Vol. XXVII, 08-0S-2002) 
Col. 119-20 

Restructure of Planning Commission 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 73-74 

MlnJbl, Sbrl Ramjee 
Appointment of Agent by NAFED 

(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 107-0S 

Audit of Kendriya Bhandar 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 102-{)3 

C&AG Observation on Printing of Accounts 
by Private Printers 
(Deb. IS, Vol. XXVII, 02-0S-2002) 
Col. 64-65 

CBI Raid on SCI OtYicial 
(Deb. S, Vol. XXVI. 24-07-2002) 
Col. 45-46 

CBI Raids 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col.2S3-S6 

CBI Raids on MCD's Offices 
(Deb. 17, Vol. XXVII, 06-0S-2002) 
Col. 283-84 

Central Sheep Breeding Farm 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 129-30 

Coal India Limited 
(Deb. 17, Vol. XXVII, 06-0S-2002) 
Col. 217-19 

Collection of House Tax by DDA in Dwarka 
(Deb. 17, Vol. XXVII, 06-0S-2002) 
Col. 267 

Collection of Passenger Service Fee 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 279 

Cornmc:rcial use ofJndustrial Plots 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 358-59 

Compensation for Pilferage of Articles 
(Deb. S, Vol. XXVI, 24-07-2002) 
Col. 314-15 

Compensation to Displaced Persons ofTehri 
Dam 
(Deb. 19, Vol. XXVII, OS-OS-2002) 
Co\. \37-3S 

Construction of Divider on NH-5S 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 45-46 

Cooked Mid-dlly-Meal Scheme 
(Deb. 7, Vol. XXVI, 23-07 2002) 
Col. 107-08 
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DO Compel ilion ""lIh Private Channels 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 149 

Development of Forests in Delhi 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 209-10 

Excess Billing 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 159-60 

Excess Expenditure under A RWSP 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 317-19 

Exorbitant Price 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 86-87 

Expenditure under the Ministry 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 68-69 

Fault Rate 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 24---27 

General Financial Rules 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 286-87 

Hostels for Backward Classes 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 245-46 

Hundred Man-days under Employment 
Generation Scheme: 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 428-29 

Income: Tax Directives on Purchase of Houses 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 121 

Involvement of Banks in 80mb Blasts 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 26-27 

Marine Fish 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col.231 

Mechanism in Underground Coal Mines 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 226-27 

Misuse of Staff Car 
(Deb. II. Vol. ~XVII, 29-07-2002) 
Col. 170 

Multi-State Cooperative Societies Sill. 2000 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 271 

NAFEO 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 76 

NCCF 
(Deb. 1 S, Vol. XXVII, 02-08-2002) 
Col. 99-100 

Optimum use of Storage Caplcity by FCI 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 224-25 

Outlay for Projects 
(Deb. 19,. Vol. XXVII. 08-08-2002) 
Col. 221 

Purchase ofStoTes by Colleges 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 308-09 

Renovation of C-II Hutments 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 86 

Requirement of Materials 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 225-26 

Revival of NPCC 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col.2S~1 

Sale of ComputeT 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 205-06 

SaleIPurchase of Photocopier Papers 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 202-03 

Seizure of Fake Drugs 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 141-42 

Services Sector under Tax Net 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 282-83 

Subsidy to Farmers 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 64-65 

Updation of Land Records 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoL261-64 
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Utilisation of Funds 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 263-64 

Violation of Nonns in Anny Contracts 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 145-47 

Workforce covered under Employees 
Provident Fund Scheme 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 317 

Works Policy of Tehri Hydro Development 
Corporation 
(Deb. 4. Vol. XXVI. IS-07-2002) 
Col. 121-23 

M •••• Sard.r SlmnaJlf Siagb 
Collec:tion orTolI Tax on NHs 

(Deb. 16. Vol. XXVII. 05-08-2002) 
Co\. 89-91 

Compensation Paid to Transports 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. III 

Floods and Droughl in Various Parts of the 
Country (OUR i93) 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 497-99 

Massacre in Kasimpura, Jammu (AM) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 493-95 

One Rank One Pension Scheme 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. S5-86 

Relief and Rehabilitation of the Riot Victims 
in Gujarat (OUR 193) 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 55S-S7 

Reopening of Land Route with ~altistan 
(Deb. 18. Vol. XXVII. 07-0S-2002) 
Co\. 64 ... 

Security to Members of Parliament 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 101 

SUfJIlus Paddy Stock in FCI Godowns 
(Deb. ZO, Vol. XXVII. 09-0S-2002) 
CuI. t.9 

Upgradation ofRajasansi International Airpon. 
Amritsar 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col.280-SI 

Meeaa, Sbri Bherul.1 
Need to ensure that profit making Public 

Undertakings are not disinvested 
(MUR 377) 
(Deb. 2. Vol. XXVI, 16.07·2002) 
Col. 523 

Water Meters Installed in VIP Buildings 
(Deb. 17. Vol. XXVII, 06-0g-2002) 
Col. 82-84 

Meena, Sbrlmati Jas Kaur 
Acquired Immuno Deficiency Syndrome 

(AIDS) Prevention Bill - Int. 
(Deb. 15, Vol. XXVII. 02-0S-2002) 
Col. 457-60 

Bank Branches 
(Deb. 20. Vol. XXVII. 09-0S-2002) 
Col. FS 

Checking of Power 
(Deb. 19. Vol. XXVII. OS-OS-2002) 
Co1.214-IS 

Constitution Scheduled Castes Orders 
(Amendment) Bill, 2001 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 548-50 

Construction of Bridges on National Highways 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 117-20 

Construcuon of Major/Medium Irrigation 
Projects 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col.2S4 

Construction of Outer Ring Roads 
(Deb. 17. Vol. XXVII, 06-0S-2002) 
Col. 29S·99 

Delhi University (Amendment) Bill 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 573-75 

Entry of New Pe!llll 
(Deb. 21. Vol. XXVII, 12-0S-2002) 
Col. 238 
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Expon of Food grains 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 149-S0 

Foodgrain Allocation to BPL Families 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 280 

Foreign Investment in Hydro Eleclricity 
Projects 
(Deb. 19, Vol. XXVII. 08-08-2002) 
CoI.5~S4 

Fundi Allocation for Vocational Training to 
Child Labour 
(Deb. I, Vol. XXVI, IS·07-2002) 
Col. 73-74 

Increase in El(pon Price of Basmati 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 97 

Japanese Assistance for Buddhist Sites 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 217 

Management Policy for Indian Economy 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 172-73 

New Criteria Regarding Sale or Urea 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. IS9-60 

Opening of Yoga Institutes 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 133-34 

Tourist Centres of International Standards 
(Deb. 21, Vol. XXVII, 12-08·2002) 
Col. 27·28 

Use of Ash Released from Fenilizer Units 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Co1.2~2 

Utilisation of Funds 
(Deb. 8, Vol. XXVI, 24-07·2002) 
Col. 9S-96 

MeghwII. Shri Kallull 

Activities of Naga Insurgents 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 204-05 

Anti-social Activities in Madarsas 
(Deb. 12, Vol. XXVII. 30-07.2002) 
Col. 363-64 

Assistance to 551s in Rajasthan 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 125-27 

Atrocities on SCslSTs 
(Deb. 20, Vol. XXVII, 09·Qi-2002) 
Col. 27·28 

Ban on Child Marriage 
(Deb. 19, Vol. XXVII, 01-08-2002) 
Col. 259-60 

Complaints against SC/ST ... OBC 
Corporations . 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 120-21 

Computerised Reservation Centre: 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. S9-60 

Contaminated Ground Water 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. SO-SI 

Criteria for Identification of BPL People 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 55-58 

Declaration of Water as National Resource 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 242 

Desert Development Programme 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 69-72 

Development of Zoos in Rajasthan 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 206 

Disposal of Civil Cases 
(Deb. \9, Vol. XXVII, 0'-08-2002) 
Col. 56-57 

Education in Mldarsas 
(Deb. 12. Vol. XXVII, 30-07·2002) 
Col. 237·38 

Employment Opportunities to V'" 
(Deb. 8, Vo\. XXVI, 14-«7-2002) 
Col. 42-43 ;/ 

ExistenceoiSambhar Salt Lab .... c:r 
(Deb. 14, Vol. XXVII, 01-01·2002) 
Col. 59-60 

Exploitation of Natural ~ ....... 
(Deb. 5, Vol. XXVI, 1"'7-2002) 
Col. 79-81 
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Exploration in BeghewalaAreaofRajasthan 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 55 

Family Welfare Programme in Rajasthan 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 148---52 

Financial Assistance to Rajasthan 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 268-69 

Free Legal Aid to Poor SC, ST and OBC of 
Rajasthan 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 130-31 

LPG Agencies to PhysicallylDisabled Persons 
In Rajasthan 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col."201 

Misuse fIILPG Cylinders at Commercial 
Places 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 155 

National JIlighway No.8 
(Deb. I, Vol. XXVI, 15-07-2002) 
u,1.4(i 

Opening. Post and Telegraph Offices. 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 2)940 

Pending Cases of Industrial Disputes . 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 332-33 

Pending Proposals of Rajasthan 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 105-06 

PMGSY 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 260-62 

Prisoners of War 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 260-61 

Promotion of Tourism in Rajasthan 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 256 

Sale of Banned Medicines 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 286-87 

Scheme for Agriculture and Allied Rural 
Industries 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 140-41 

Setting up of New Industries in Rajasthan 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 211-214 

Sheep and Wool Research Centre 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 323-24 

Shifting of Regional Quality Evaluation Unit 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 4142 

Shifting of Slaughter House 
(Deb 6. Vol. XXVI, 22-07-2002) 
Col. 58·59 

Vaccine for AIDS 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 188-89 

Welfare Schemes 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 5~53 

Mishra, Sbrl Sbyam Blharl 

Need for construction of more fly-overs on 
railway crossings in Kanpur. Uttar Pradesh 
(MUR 377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 523 

Mistry, Sbrl Madbasuda. 

Additional Track between Ahmedabad-
Mumbai 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 117-19 

Levy Sugar Price Equalisation Fund 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 187-88 

Nee4 to amend Wild Life Protection Act and 
Forest Act to permit construction of link 
roads in Sabarkantha Lok Sabha 
Parliamentary Constituency, Gujarat 
(ML'R 377) 
(Del>. 6. Vol. XXVI, 22-07-2002) 
Col. 409 

Relief and Rehabilitation of the Riot Victims 
in Gujarat (DUR 193) 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 557--60 
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Te"t Books in Gujarat 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 26-27 

Mobale, Sbri haau Lal 
Assistance for Purchase of Tractors 

(Deb. '16, Vol. XXVII, 05-08-2002) 
Col. 313-16 

Conversion of State Highways in Chhanisgam 
(Deb. II, Vol. XXVI1, 29-07-2002) 
Col. 206-07 

Development of Runways in New States 
(Deb. 6, Vol. XXVI. 22-07-2002, 
Col. 127-28 

Eco-Tourism 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col 108 

Floods and Drought in Various Pans of the 
Country (OUR 193) 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 509-10 

Illegal Supply of Superior Quality or Coal from 
SECl 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 161 

In<b-lran Defence Agreement 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 87-88 

Issuing of Age Ceniticates to Senior Citizens 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 138-39 

Participation of NGOslVoluntary 
Organisations 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 188 

Privatisation of Water Supply Services 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 113 

Reorganisation of HeaJth-Clle Structure 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 244-45 

Repatriation of Bangladeshis 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 144-45 

Shon Term Loans to EdIlCated Unemployed 
Youth and Women 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 111-14 

Supply of LPG by ONGC to Consumers 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 106 

Molin, Sbri P, 

Community Ceniticates to Scheduled Castes 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 29-30 

IREPP 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 69-70 

Mobile, Sbri Subodb 

Approval of Greentield Project by Cll 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoUll 

Auto-Disposable Syringe 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 173-75 

Brain Drain 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 261-62 

Changes in Investment Norms of EPF 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 145 

Changes in MBBS Syllabus 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 231 

Circular Issued by CBDT 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 279 

Compulsory Utilisation Certificates for 
Centrally Sponsored Schemes 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 50-51 

Conversion of Cinema Halls into Commercial 
CompleJ(es 
(Deb. 17, Vol. XXVII, 06-08.2002) 
Col. 168-69 

Conversion of Utilised Bulk Terminal into 
Container Terminal 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 233-34 

DO Metro into Satellite OIannel 
(Deb. 9, Vol. XXVI, 25·07-2002) 
Col. 49-50 
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Deen Dayal Hathkargha Protsahan Yojana 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 260-62 

Disinvestment ofCoaI,ldineral, Petroleum and 
Petro Chemicals and PSUs 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 256-S7 

Disinvestment of RITES and IRCON 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col.42~ 

Emission Norms 
(Deb. 21, Vol. XXVII, 12-08·2002) 
Col. 31-32 

Expansion of Public Broadcasting Network 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 165-66 

Extra Fan: from Overweight-Passengers 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 229-30 

Failure of Media 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 166 

Floods and Drought in various pans of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 367-72 

HIVIAIDS Infected Persons 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 21-36 

Income Tax Return 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 179-80 

Indian Council of Historical Research 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 227-28 

Innovative Services by !TDC to Promote 
Tourism 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col.3S 

IT Courses Designed by ECll 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 284-85 

Meeting of Indo-China on Coal 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoI.IS9-64 

Meeting of WHO at Geneva 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 279·80 

Nagpur Railway Station Yard Project 
(Deb. 14, Vol. XXVII, 01·0B·2002) 
Col. 165·66 

National Maritime University 
(Deb. IB, Vol. XXVII, 07-0B·2002) 
Col. IBB 

New Power Tariff Policy 
(Deb. 9, Vol. XXVI, 25-07·2002) 
Col. 16 

Overhauling ofHUDCO's Working 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 145-46 

Overseas Joint Venture Companies 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 41 

Payment of Arrears 
(Deb. B, Vol. XXVI. 24-07·2002) 
Col. 144-45 

Power Tariff 
(Deb. 9, Vol. XXVI, 25·07-2002) 
Col. 191·92 

Privatisation of SCI 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col.BO 

Purchase of Land by IOCL in MP for Retail 
Outlets 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 240-41 

Railways 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 73 

Restructuring Fees for Higher Education 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 422 

Revival of Regional Rural Banks 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 207-08 

Security Audit by Internal Safety Wing 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 257 

Selling and Replacement of Blood 
(Deb. IB, Vol. XXVII, 07-0B-2002) 
Col. 44-45 
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Setting up of a National Seed Board 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 286-87 

Software Piracy 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 121 

Special Courts for Corporate Litigations 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 59-64 

Strategy for Major Ports 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 9-10 

Strengthening of Rural Credit System 
(Deb. 15'. Vol. XXVII. 02-08·2002) 
Cot 220-21 

SubsIdy 10 the Ferti Iizer Industries 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 70-71 

Supply of Substandard and Uncertifted Spares 
by HAL 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 120-21 

Survey Conducted by Public Affair Centre 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 112-13 

TRP Ratings of Sports Channel of 
Doordarshan 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 241-42 

Trusts for Temples and Shrines 
(Deb. I I, Vol. XXVII, 29-07-2002) 
Col. 226 

V.R.S. Dues on N.T.C. 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col.~87 

Wireless Wide Area Network Connectivity 
Project 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 268 

Mobol. Sbrt Ashok N. 
Cooperative Society (Amendment) BiII- Int 

(Deb. 12, Vol. XXVII, 30.07-2002) 
Col. 191-93 

Additional Funds for Creation of New Courts 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 183-84 

Agreement Between India and Qatar 
(Deb. 14, Vol. XXVII, 01.08·2002) 
Col. 170-71 

Artifacts Lying in Forts 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col.I~90 

Busy Phones of Railways Enquiry 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 235 

Compensation to Farmers 
(Deb. 4, Vol. XXVI, 18·07-2002) 
Col. 163-64 

Comprehensive legislation 
(Deb. 8, Vol. XXVI, 24.07·2002) 
Col. 118-19 

Construction of National Highways under 
BOT Scheme 
(Deb 21, Vol. XXVII, 12-08-2002) 
Col. 50-54 

Creation of New Zones 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 256 

Crude Death Rate 
(Deb. 13, Vol. XXVII, 3 I -07.2002) 
Col. 301-02 

Demand of Indian Products in South and 
Central Asian Market 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 77-78 

Development of Road Infrastructure 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 227-28 

Drinking Water Projects in States 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 175-82 

Environment Orientation to School Education 
Scheme 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 299--304 

Excise Evasion by Companies 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 234-35 

Family Courts 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 232-33 
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FCL Report on Godhra Train Carnage 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 265-66 

Fertilizer Pricing Policy 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 429-30 

Financial Services by Post Office Saving Bank 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 267-6& 

Firing by Pakistan 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 92-23 

Foodgrains of APL to BPL Families 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 151-52 

Football 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 204-05 

Funds for Drinking Water in Rural Areas 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 399-402 

Funds to NGOs 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 100-10 I 

Growth of Capital Goods Industry 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 293-94 

Hiring Private Godowns By FCI 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 207-12 

Illiteracy Prone Areas 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col.2~14 

Implementation of Rural Development Scheme 
by Panchayati Raj 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 403 

Introduction of Conunon Currency 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 258 

Joint Venture Agreement with Suzuki Motor 
Corporation 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 93-94 

Leasing of Aircraft by Air India 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 72 

Loan to Sugar Mills 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 83 

LPG Plants Based on Cow Dung 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 202 

Maintenance of National Highways 
• (Deb. 6, Vol. XXVI, 22-07-2002) 

Col. 35-39 

Market Access for Professionals 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 235-37 

Meeting of Indo-Russia, IWG 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 146-47 . 

Ministerial Meeting of ASEAN Regional 
Forum 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 161-62 

Modern Facilities at Airports in Maharashtra 
(Deb. 16, Vol. XXVII, 05-0&-2002) 
Col. 285 

Modernisation of Disaster Management 
System 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 299-300 . 

Monuments Damaged due to Natural 
Calamities 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 248 

MPLAD Scheme 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 367-68 

NABARDLoan 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 268-70 

National Biodiesel Policy 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 147-48 

National Coaching Scheme 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 321-22 
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National Train Enquiry System 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 223 

Norms for Pre-Paid Cards 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 339-40 

Norms for Preferential AlIotmaIt of Equity 
by Companies 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 176 

Passenger Facilities at Airports 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 179 

Pending Patent Applications 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 57-59 

Performance of ESI Hospitals 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 236-37 

Sanction of Central Subsidy to States for 
Development of Infrulructure 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 35S-S7 

Scheme to Promote Tourism 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 229-30 

Seminar on C1i~ Change 
(Deb. I I, Vol. XXVII, 29-07-2002) 
Col. 55-56 

Setting up of Police Stations 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 11 

Severance Package for Employees of Ailing 
Fertilizer Companies 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 460 

Speed Petrol 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 241-42 

Plan:. to Tap Rain Water by COWS Speed Post in Maharashtra 
(Deb. I, Vol. XXVI, 15-07-2002) (Deb. II, Vol. XXVII, 07-01-2002) 
Col. 265-66 Col. 103-04 

POItaI and Telec:ommunicatio Projects 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 19--94 

Primary and Secondary Education 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 245 

Sugar Mills in Crisis 
(Deb. I S, Vol. XXVII, 02-01-2002) 
CoI.2S6-51 

Supply of Substandard and Uncertified Spares 
by HAL 
(Deb. 4, Vol. XXVI, 11-07-2002) 

Projects Under BQLT Col. 120-21 
(Deb. 9, Vol. XXVI, 25-07-2002) Technical Standards for Set-Top Boxes 
Col. 190-91 (Deb. 14, Vol. XXVII, 01-01-2002) 

Promotion ofElecaronic Education Col. 102 
(Deb. I, Vol. XXVI, 24-07-2002) Trade with SAARC Countries 
Col. 107~1 (Deb. 15, Vol. XXVII, 02-01-2002) 

Report of the Sel(ond National Labour 
Commission 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 37 

Rural Electrification under APDP 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 47-49 

Rural Sanitation 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoI.2S3-5S 

Col. 240--44 

Training to EIccIricaI Enaineers by PMI 
(Deb. 19, Vol. XXVII, 08-01-2002) 
Col. 80 

UNO Population Fund 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 57-58 

UNO Report on Human Development 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 178--85 



NAME INDEX 395 

US Patent for Cow Urine 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 195-96 

Varsity Status to InstitutiOlWFake Universities 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col.44~52 

• Water Management 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 261 

Working of Technical Institutions 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 274-75 

Workshop on Pollution Control 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 348-49 

Molllb, Sbri HIDRID 
Assistance under Mega City Project 

(Deb. 7, Vol. XXVI, 23-07-2002) 
Co1.26~8 

Constitution (Amendment) Bill, 1999 
(Omission of Article 44, etc.) 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Co1.37~14 

Conversion of National Library 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 215 

Drought and Flood Situation in the States of 
Bihar and Assam 
(Deb. 1 S, Vol. XVII, 02-08-2002) 
Col. 391-92 

Problem Being Faced by the Jute Growers in 
the Country (CA) 
(Deb. 15, Vol. XVII, 02-08-2002) 
Col. 401-04 

Videsh Sanchar Nigam Limited 
(Deb. 8, Vol. XXVI, 24-07-2002) 
CoJ.67-68 

MUD!yapp', Sbri K.H. 
• 

CGHS Dispensaries in Kamataka 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 279 

Constitution Scheduled· Castes Orders, 
(Amendment) Bill, 2001 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 335-39 

Decline in Foreign Tourists' Arrival 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 180-81 

Drinking Water Projects 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 30 

Flights between Bangalore and other Cities of 
Kamataka 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 349-50 

Floods and Drought in Various Parts of the 
ColDltry (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Co1.501~ 

Lending Transponders 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 160-61 

Losses of HMT BangaJore 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 167-68 

Permission to Grow BT Cotton 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 233 

Re: Problems being faced by Producers of Raw 
Silk 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col.42S 

Release of Child Labour 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 114-15 

Release of Waste Forest Land for Public use 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 37 

Sale of Petroleum Products by Private 
Campanies 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 90-91 

Voluntary Retirement Scheme for Employees 
ofBGML 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 145-46 

MuraleedhanD, Sbri K. 
Construction of ROBIRUB 

(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 171-74 
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Disinvestment of PSUs 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 7-21 

Emigration Office in Kenla 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 212 

Malpractices in FCI Godowns in Keraia 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. In-78 

Setting up of Fishing Harbour in Kerala 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 219-20 

Tourism Centres in World Tourism Map 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 134-35 

Use of Dangerous Pesticides 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 31-34 

Marma. Slart SaIlliD 
Zonal Development Plan of Zone 'C' 

(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 287-91 

Murthl, Dr. M.V.V.s. 

Bifurcation of Eastern Railways 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 286 

. 0Iartered A«:outltants Act. 1949 
(Deb. S. Vol. XXVI. 19-07-2002) 
Col. 307-08 

Commen:ial \lie of Industrial Plots 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 3SI-59 

Complaints about MTNL Services 
(Deb. 18. Vol. XXVII, 07-08-2002) 
Col. 183-84 

Condition ofC.GH.S. DilpCllllllica 
(Deb. 3. Vol. XXVI. 17-07-2002) 
Col. 176 

ConIultancy Service in AAI 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 288 

Contract Awarded by Directorate of Maize 
Research. Pusa 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col.46--48 

Contribution of Revenues by Metro Airports 
(Deb. 16. Vol. XXVII, 05-08·2002) 
Co\. 101 

Creating Confidence in Primary Market 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 148 

Damaaes to Rail Service 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 234--38 

Delhi Milk Scheme 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 197-98 

Development of Residential Areas by Reputed 
Construction Companies 
(Deb. 2. Vol. XXVI, 16-07-2002) 
CoUSa-SI 

Digging of Course orSaraswati Rjver 
(Deb. t, Vol. XXVI. 15-07-2002) 
Col. 267-68 

Disinvestment of Blue Chip Companies 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 87 

Disposal of Civil Cases 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 84-8S 

Drilling of Oil and Gas by Reliance Industries 
Limited 
(Deb. II. Vol. XXVII. 29-07-2002) 
Co\. 237 

Drought Condition in States 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 97-99 

Export of Steel to China 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 160-61 

Export to Latin Americ:an Countries 
(Deb. I S. Vol. XXVII, 02-08-2002) 
Col. 101-04 

Fast Track Policy for Procurement ofMilitaJy 
Equiprnents 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 168 

Foreign Minister Visit 10 Sri Lanka 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 27-28 
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Goal of Primary EducatiOll 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 227-28 

Grants to NGOs for Old Age Persons 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 103-20 

Gujam Riots 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 363-64 

Import of LNG 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col.2S4-SS 

Income Tax Raid 011 Modi Xerox 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 203 

Internet Kiosks at Major Stations 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 230-31 

Jansbalas 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 148 

Meeting of Cauvery Monitoring Committee 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 68-69 

Meeting of Indo-U.S. Group on Counter 
Terrorism 
(Deb. 18, Vol. XXVII, 07-08·2002) 
Col. 162-63 

Mid-day-Meal Scheme 
(Deb. 20, Vol. XXVII,' 09-08-2002) 
Col. II ' 

Parekh Committee Report for APD and 
Reform Programme 
(Deb. 4, Vol. XXVI, 18·07-2002) 
Col. 105 

Performance of Directorate of Maize Research 
(Deb. II, Vol. XXVII, 29-07~2002) 

• Col. 178-81 
Plenary Session of fLO in Geneva 

(Deb. I. Vol. XXVI, 15-07.2002) 
Col. 41-42 

Poaching of Peacocks 
(Deb. II, Vol. XXVII, 29.07-2002) 
Col. 135-36 

Private Campania to Operate LPG Agencies 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 294-9S 

Recnaitment in Anned Forces 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 24-31 

Regulatory Authority for NBFCs 
(Deb. 10, Vol. XXVI, 26-07-2002) 

·Col. 7S 
Regulatory Guidelines for Developing Oil and 

Gas Sectors 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 169 

Sale of Stake of IDBI 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 126 

Setting up of National Judicial Commission 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 249 

Shareholding Pattern of Jet Airways 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 284-85 

Ship in Western Coast 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 183-84 

Shortfall in Gratuity Fund of ITDC 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 181-82 

Sneaking of Militants in J&K 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 221 

Special Halls for X-Rated Films 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 203-04 

Talks with Hurriyat 
(Dcb. 7, Vol. XXVI, 23-07-2002) 
Col. 383-84 

Target for Tenth Plan 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 131-32 

Technology Sanctions Imposed by U.S. 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 269 

Troublesome Landing for PM 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 99 
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Two Child Nonn 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 73-74 

U1IIIUthorised Construc:tion Near Historical 
Monuments 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoL 109 

UNO Report on Human Development 

Representation of SCslSTslHandicapped 
Association of NOMC 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col.l~16 

MIItteID".r, Shrl VII .. 
Acutc Drou&ht Condition in Maharashtra 

(Deb. I, Vol. XXVI, IS-07-2002) 
Col. 266-67 

(Deb. 17, Vol. XXVII, 06-08-2002) Airbus Equipped with EGPWS 
CoI.178-8S (Deb. 6, Vol. XXVI, 22-07-2002) 

Violation of Companies Act by RPL 
(Deb. IS, Vol. XXVII, 02-08-2002) 
CoI.2SI-S3 

Visit of EU Representative 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 119 

World BIIIIk Aid for Transportation 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 240-43 

Murtlty, Shrl M.V. Chaadrulleldl.,. 

Conference of State Election Commissioners 
'Deb. 2, Vol. XXVI, 16-07-2002) 
Lol.64-6S 

Man .. a., Sllri S. 
Constitution Scheduled Castes Orders 

(Amendment) Bill, 200 I 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. S40-42 . 

Funds for Expansioo ofTuticorin Port 
(Deb. 18, Vol. XXVII, 07-01-2002) 
Col. lOS 

Need to extend Virudunapr-RajapaJayam 
broad-puge project up to Sengotta, Tamil 
Nadu (MUR - 377) 
(Deb. 6, VoL XXVI, 22-07-2002) 
Col. 411 

Operation of Air Taxis 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 119 

Promotion ofCoir 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 27 

Purchase of Rare Manuscripts 
(Deb. 21, Vol. XXVII, 12-08-2002) 
CoI.26S 

Col. 30-31 
All India Conference of C.C. and DG of 

Income Tax 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 28-29 

Ban on Organisations in Tamil Nadu 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 231-32 

Bidding in STD 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 63 

Cargo Handling and SIOrIIge Facilities at Major 
Ports 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 127-21 

Charges for On-Fann Development Works 
(Deb. 6, Vol. XXVI, 22-07-2002) 

. Col.3aO-81 

Circular issued by CBDT 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 279 

Compensation to Gujarat Riot Victims 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 217-19 

Decline in Foreign Tourist's Arrival 
(Deb. I, Vol. XXVI, IS-07-2002) 
Col. 180-81 

Decline in Investment in Irrigation Projects 
(Deb. I, Vol. XXVI, IS-07-20P2) 
CoI.IS2-S4 

Encroachment on RaiIWllY Land in Delhi 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Co1.143-4S 

Establishment of District Institutes for 
Education and Training 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 71-72 
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Expansion in Capacities by Projects and 
Refmeriea 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 239-40 

Export Growth 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 9-10 

Financial Assistance under IDSMT Scheme 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 229-30 

Free Trade Zone between India and Thailand 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 117 

Group Superannuation Schemes ofLIC 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 305-06 

Harassment oflndians in Malaysia 
(Deb. 13, Vol. XXVII, 31-07-2002) 
CoI.3I4-15 

Increase in Retirement Age of Judges 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 55-56 

India's Participation in Asia-Pacific Security 
Conference 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 166-67 

InfrastructuR Projects 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 300-08 

Insurance Cover for Travel Agents of IA 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 363-64 

Irregularity in FCI 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 121-22 

Libcralisation of Visa Noons 
(Deb. 13, Vo\. XXVII, 31-07-2002) 
Col. 231 

LPG as Auto Fuel 
(Deb. 19, Vo\. XXVII, 08-08-2002) 
Col. 192 

Maharashtra-Kamataka Border Dispute 
(Deb. 12. Vol. XXVIl, 30-07-2002) 
Col. 298 

Maimed Livestock iD Border Area 
(Deb. II, Vol. XXVII, 29-07-2002) 
CoI.CU-95 

MMS Service 011 Mobile Phone 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 44 

Mother and Infant Monality Rate 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 11-20 

Mumbai (Middle Vaitama) Water Supply 
Project 
(Deb. II, Vo\. XXVII, 29-07-2002) 
Col. 40 

National Curriculurn Frameworlc 
(Deb. 2, Vo\. XXVI, 16-07-2002) 
Col. 349-50 

National Food Safety Code 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. lSI-52 

Need for early completion of c:onsInII;tion)Work 
of N.H. 7 passing through Butibori, 
Hinghanghat. Jam, Nagpur and Kamptee 
in Maharashtra (MUR-377) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 361-62 

Need to take necessary steps to make Empress 
Textile Mill at Nagpur viable (MUR-377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 299 

NHRC Report on Gujarat 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 28-42 

NOC for Basic Amenities to Slum in Murnbei 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 72 

Pilot Training '. 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 319-20 

Police System 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 439-40 

Polio Eradication Programme 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 234-38 
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Price for Free-tOoAir Otanncls 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 129 

PrivBtc Insunmcc Companies 
(Deb. IS, Vol. XXVII, 02-OS-2002) 
CoI.214-1S 

Privatisation of Banks 

Sale of Shares by IOCL to ONGC 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 290-91 

SC', Order Regarding Declaration of Parties 
Candidates about Assets 
(Deb. 4, Vol. XXVI, IS-07-2002) 
Col. 23S 

(Deb. 10, Vol. XXVI, 26-07-2002) SchemesforOtiklLabour 
Col. 92-93 (Deb. 21, Vol. XXVII, 12-0S-2002) 

Procurcmcnt of Am 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 237-38 

Production of Mines 

Col. ISI-S2 
Storage Capacity for Petrol and Petroleum 

Products 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col 169-70 

(Deb. 14, Vol. XXVII, 01-OS-2002) 
Col. 113-14 Supply of Meat 

(Deb. 9, Vol. XXVI, 2S-07-2002) 
Promotion of Tourism by IA Col. S4 

(Deb. I, Vol. XXVI, I S-07-2002) Supply ofScnsitivc And Prohibited Material 
CoI.2IS (Deb. 7, Vol. XXVI, 23-07-2002) 

Raids on Hawala Dealers 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 73-74 

Col. 41-42 
Telcphone Directory 

(Deb. 18, Vol. XXVIJ, 07-08-2002) 
Reduction ofFare by IA Col. 163 

(Deb. 21, Vol. XXVII. 12-0S-2002) 1Cst Flight LCA 
cOL 93-94 (Deb. 4. Vol. XXVI, IS-07-2002) 

Removal of Check-Posts on National 
Highways 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 121-22 

Report of the Second National Labour 
Commission 
(Deb. I. Vol. XXVI, IS-07-2002) 
Col. 37 

Restructuring Plan 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 225-26 

RevivalofStcellndustry 
(Deb. 8~ Vol. XXVI, 24-07-2002) 
Col. 290 

Role of UN Secrctary-Gencral jn SouthAIian 
Region . 

(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 299-300 

Sale of Equity Shares by IOCL 
(Deb. 4, Vol. XXVI, 18-07-2002) 
CoI.I04-OS 

Col.6S 
Testing and Development Facilities for 

Automobile Sector 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 253-54 

Transfer of Unsafe Alliance Airlines to IA 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 364-65 

Vacancies in Fast Track Courts 
(Deb. 14, Vol. XXVII, 01.08-2002) 
Col. 192--94 

World Summit on Children 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 213 ", ~, 

Zinc and Iron Deficiency in Children 
(Deb. 13, Vol. XXVlI, 31-07-2002) 
Col. 337-38 

N ...... l. Sbrt 
Massacre in Kasimpura, Jammu (AM) 

(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 500 
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Nalk, Sbrl A. VtDkatesb 
Afforestation 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 9-10 

Agreement Between India and Qatar 
., (Deb. 14, Vol. XXVII, 01-08-2002) 

Col. 170-71 

Annual Action Plans of SPeBs 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 276-78 

Anti-erosion Projects in Coastal States 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 283 

Autonomous Tourism Promotion Board 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 18 

Availability of Doctors 
(Deb. 18, Vol XXVII, 07-08-2002) 
Col. 8-9 

Communal RIOts in the Country 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoUI-53 

Comprehensive Legislation 
(Deb. 8. Yol. XXVI, 24-07-2002) 
Col.·118-19 

Construction of National Highways under 
BOTSchcmc 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Cot. 5(}--S4 

Crude Death Rate 
(Deb, 13. Yol. XXVII, 31-07-2002) 
C.ol. 301-02 

De\'elopmcnt of Road Infrastruct.ure 
(Deb, 6. Vol. XXVI. 22-07-2002) 
Col. 227-28 

Disease Free Zone for Livestock 
(Deb, II. Vol. XXVII, 29-07-2002) 
CoL 191 

Crought Condition in Slales 
{,Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 97-99 

Eastern Coalfields Ltd, 
(Deb, 12, Vol XXVI1. 30-01-2002) 
Col. _91-92 

Effects of Pesticides on Environment 
(Deb. 17, Vol. XXVII'. 06-08-2002) 
Col. 7-9 

Enhancement in Allocation under Centrally 
Sponsored Schemes 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 461-62 

Essential Commodities Under PDS 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 82-84 

Family Courts 
(Deb, 14. Vol. XXVII, 01-OB-2002) 
Col. 232-33 

Fast Track Strategy 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 25B-59 

FCL Report on Godhra Train Carnage 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 265-66 

Financial Services by Post Office Saving Bank 
(Deb. 13, Vol. XXVII, 31.07-2002) 
Col. 267-68 

Fund for Children Education 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 257-5B 

Funds for Drinking Water in Rural Areas 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 399---402 

Funds to NGOs 
(Deb, IS. Vol. XXVII. 02-08-2002) 
Col. IOG-OI 

Growth of Capital Goods Industry 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 293-94 

Illegal Activities Across the Border 
(Deb, 10, Vol. XXVI, 26-07-2002) 
Col. 88-89 

Impact of Falling Monsoon on Agricultural 
Production 
(Deb, 16, Vol. XXVII. 05-08-2002) 
Col. 264-65 

Import of poor Qllality Tea 
(Deb, 20, Vol. XXVII, 09-08-1002) 
Col. 224 
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Improvement Plans for Cultural Spots 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 194 

Inclusion of Minimum Wages in Ninth 
Schedule 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 42-47 

Indo-Myanmar Border Trade Talks 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 424-25 

Indo-Swiss Joint Research on Golden Rice 
Project 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 377-78 

Introduction of Common Currency 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 258 

Joint Power Working Group 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 147 

Joint Venture Agreement with Suzuki Motor 
Corporation 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 93-94 

Markel Access for Professionals 
(Deb. 15, Vol. XXVII, 02-08-2002) 
CoI.2J5-37 

Ministerial Meeting of ASEAN Regional 
Forum 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Co1.161~2 

Missing Link Projects in Kamataka 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 111-12 

Modernisation of Disaster Management 
System 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 299-300 

Monuments Damaged due to Natural 
Calamities 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 241 

MRl'P Commiuion 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 59-60 

NABARDLoan 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 268-70 

National Highways Development Projects 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 377·78 

National Rural Road Development CommiUee 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 234-39 

National Train Enquiry System 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 223 

Norms for Pre-Paid Cards 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 339-40 

Norms for Preferential Allotment of Equity 
by Companies 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 176 

Pending Patent Applications 
(Deb. 20, Vol. XXVII, 09-01-2002) 
CoI.S7-S9 

Plan to Tap Rain Water by COWB 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 265-66 

Plantation on Railway Land 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 114-IS 

Post-GTaduate Institute of Medical Educationl 
Research 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 190-91 

Postal and Telecornmunication Projects 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Cot. 89-94 

Prices of AIDS Control Drugs 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 3S-36 

Projects Under BOLT 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 190-91 

Projec:tl under Critical Infrastructure BallUlCe 
Scheme 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 302-04 
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Research and Development in Fertilizer Sector 
(Deb. 12, Vo\. XXVII, 30·07·2002) 
Col. 399-400 

Revival of Coal Companies 
(Deb. 12, Vo\. XXVII, 30·07·2002) 
Col. 31·32 

Rural Elemification under APDP 
(Deb. 4, Vo\. XXV.\, 18·07·2002) 
Col. 47--49 

Rural Sanitation 
(Deb. 7, Vo\. XXVI, 23-07-2002) 
Col. 2S3-55 

Scheme to Promote Tourism 
(Deb. I, Vo\. XXVI, 15-07-2002) 
Col. 229·30 

Seminar on Climate Change 
(Deb. II, Vo\. XXVII, 29·07·2002) 
Col. 55-56 

Setting up of Bio-Technology Centre in 
Kamataka 
(Deb. 2, Vo\. XXVI, 16-07-2002) 
Co\. 225 

Setting up of Model ESI Hospital 
(Deb. I. Vo\. XXVI, 15-07-2002) 
Col. 131-32 

Shares to States on Oil Exploration 
(Deb. 4, Vo\. XXVI, 18-07-2002) 
Col. 191·92 

Speed Petrol 
(Deb. 19, Vo\. XXVII, 08-08-2002) 
Col. 241-42 

Study on Cloud Pattern 
(Deb. 9, Vo\. XXVI, 25-07-2002) 
Col. 228 

Supply of Substandard and Uncertified Spares 
. by HAL 

(Deb. 4, Vo\. XXVI, 18-07-2002) 
Col. 120-21 

Technical standards for Set-Top Boxes 
(Deb. 14, Vo\. XXVII, 01-08-2002) 
Co\. \02 

Thalidomide DruS for Cancer 
(Deb. 18, Vo\. XXVII, 07-08-2002) 
Co\. 118·19 

Trade with SAARC Countries 
(Deb. 15. Vol. XXVII, 02-08-2002) 
Co\. 240-44 

UNO Population Fund 
(Deb. 18. Vo\. XXVII, 07-08-2002) 
Col. 57-58 

UNO Report on HU11IIII Development 
(Deb. 17, Vo\. XXVII, 06-08-2002) 
Co\. 178-85 

Upper Krishna Project 
(Deb. 21, Vo\. XXVII, 12-08-2002) 
Co\. 193-94 

Working of Technical Institutions 
(Deb. 17, Vo\. XXVII, 06-08-2002) 
Col. 274-75 

Workshop on Pollution Control 
(Deb. 16, Vo\. XXVII, 05-08-2002) 
Co\. 348-49 

World Bank Loan to Kamataka for Poverty 
Reduction 
(Deb. 20, Vo\. XXVII, 09-08-2002) 
Co\. 175-76 

NaIk, SIII1 All Mobd. 
Constitution (Amendment) Bill, 1999 

(Omission of Article 44, etc.) 
(Deb. S, Vol. XXVI, 19-07-2002) 
Co\. 402-14 

Narab, Sbrimati Ranee 
Floods and Drought in Various Parts of the 

Country (DUR 193) 
(Deb. 9, Vo\. XXVI, 25-07-2002) 
Col. 449-50 

Re : Drought and Flood Situation in the States 
of Bihar and Assam 
(Deb. IS, Vo\. XVII, 02-08-2002) 
Co\. 383·84 

Nayak, Sbrl Anania 

Anti· Malaria Programme 
(Deb. 3, Vo\. XXVI, 17-07-2002) 
Col. 228-32 

Bamboo Plantation 
(Deb. I. Vo\. XXVI, I S·07·2002) 
Co\. 236--42 
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Cellular Mobile Telephone Service 
(Deb. B, Vol.. XXVI, 24-07-2002) 
Col. 99-100 

Damage to NHs due 10 Rain and Flood 
(Deb. 16, Vol. XXVII. OS-OB-2002) 
Col. 334 

Delhi Milk Scheme 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 197-98 

DIesel Loco Shed In Orissa 
(Deb 19. Vol XXVII, 08-08-2002) 
Cot 221-22 

Disinvestment of ITDC Hotels 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 284--98 

Distance Education 
lOeb. 12. Vol XXVII, 30-07-2002) 
Col. 197-98 

Eight Point Programme 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 75-77 

F alee Educational Institutions 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 311-13 

Funds for Infrastructural Development 
(Deb. 8. Vol. XXVI. 24-07-2002) 
Col. 240--45 

Import of Rapeseed Oil 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Cot 195 

Jndo-Oman Fertilizer Project 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 210-11 

International Trade Relation with Iran 
(Deb. 20, Vol. XXVii, 09-08-2002) 
Col. 112-\3 

Medical Care for Mine Workers 
(Deb. 6, Vol. XXV'-, 22-07-2002) 
Col.321 

Need to bring down air fare between Delhi and 
Bhubaneswar (MUR 377) 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 277 

Production and Expansion ofCoir 
(Deb. I, Vol. XXVI, 15-0J-2002) 
Col. 195-96 

Rail Link with Mining Belt Areas 
(Deb. 19, Vol. XXVII, 08·08·2002) 
Col. 74-77 

Reduction in Tariffs of ITOe Hotels 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 248-49 

Regional Provident Fund Office in Kconjhar 
(Deb. I, Vol. XXVI, 15·07-2002) 
Col. 59-60 

Review of Major Pons 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 92-94 

Sea Erosion 
(Deb. 21. Vol. XXVII, 12·0B-2002) 
Col. ISS 

Security and Insurance Cover to Forest 
Officials 
(Deb. 16, Vol. XXVII. 05·08-2002) 
Col. 71-72 

Setting up of Open Universities 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 80-81 

SprituaJ Tourism 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 134 

Telecom Facilities 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 217-22 

Telephone Connections in Orissa 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 144-45 

UNICEf Assistance for Drinking Water 
Projects 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col. 183-84 

Wages for Workers of Iron, Manganese and 
Chrome Ore Mines . 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 91-92 

World Bank Loan 
(Deb. 5, Vol. XXVI. 19·07-2002) 
Col. 75-77 

Nisbact. Capt. Jal NaraID Pnsad 
Need to provide financial assistance 10 

government of Bihar for construction of 
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buildings for primary schools in 
MuzzafTarpur Parliamentary Constituency 
(MUR 377) 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col. 526·27 , . 

Nitisb Kumar, ShrJ 

Appropriallon (Railways) No.3 Bill, 2002 
(Deb. 20, Vol. XXVII, 09·08·2002) 
Col. 301·02 

Oram, Sbrl Jual 

Scheduled Castes and Scheduled Tribes Orders 
(Second Amendment) Bill·/nt. 
(Deb. IS, Vol. XVII, 02·08·2002) 
Col. 397·98 

Osman!, Sbrl A.F. Golam 
Borrowing for Modernisation of Steel Plants 

(Deb. 13, Vol. XXVII. 31·07·2002) 
Col. 160-61 

Circulation of Fake Currency 
(Deb. IS, Vol. XXVII. 02·08·2002) 
Col. 15-24 

Cost Escalation of Projects in NE 
(Deb. 21, Vol. XXVII. 12·08·2002) 
Col. 134-35 

LPG AgencieslSKO Dealers in Delhi 
(Deb. 19. Vol. XXVII. 08·08·2002) 
Col. 103-04 

Setting up of Rural Electrification Technology 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col. 31-33 

Starting of Auto LPG Facilities 
(Deb. 9, Vol. XXVI, 2S·07·2002) 
Col. 79·80 

Upgradation of RMl Hospital 
(Deb. 18, Vol. XXVII, 07·08·2002) 
Col. 123·24 

Owalsl, Sbrl Sultan Salabuddl. 

Accelerating Foodgrain Expons 
(Deb. IS, Vol. XXVII, 02·08.2002) 
Col. 278 

Acconunodation Assessment Survey 
(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 350-51 

Action Against Defence Officials 
(Deb. 9. Vol. XXVI, 25·07·2002) 
Col. 86 

Admission in Professional Courses under NRI 
Schemes 
(Deb. 7. Vol. XXVI. 23·07·2002) 
Col. 215·16 

Amendment in Employees Provident Fund Act 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 106 

Anti·Dumping on Indian Steel 
(Deb. 10, Vol. XXVI, 26·07·2002) 
Col. 83·84 

Assistance to Coconut Farmers A frected by 
Cyclone 
(Deb. 6. Vol. XXVI, 22·07·2002) 
Col. 188·89 

Bram Drain of Doctors 
(Deb. 8. Vol. XXVI, 24·07·2002) 
Col. 12 

CB.1. RaId on Tehelka.Com 
(Deb. 4. Vol. XXVI. 18·07·2002) 
Col. 86·87 

Cll Survey Repon on Biotech Sector 
(Deb. 17, Vol. XXVII. 06·08·2002) 
Col. 187·S8 

Co-ordination between DGMS and Cil 
(Deb. 12, Vol. XXVII. 30·07·2002) 
Col. 234-35 

Cooperation on Missile Defence System with 
U.S. 
(Deb. 4, Vol. XXVI. IS·07·2002) 
Col. 165 

CUTE Facility at Airpons 
(Deb. 16, Vol. XXVII. 05·08·2002) 
Col. 258·59 

Deemed Universities Status to Colleges 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 228·29 

Development of Small Aircraft 
(Deb. 16, Vol. XXVII, 05·0S·2002) 
Col. 63-64 

Difficulties in Getting Visas 
(Deb. 3, Vol. XXVI, 17·07·2002) 
Col. 120 
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Disinvestment of HMT 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 1~5 

Disinvestment of ITOC Hotels 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 284-98 

Drug for Cobra Biting 
(Deb. 18, Vol. XXVII, 07-0g-2002) 
Col. 111-12 

DynamK Policy of Railways to Fill up Vacant 
Seats 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 169-70 

Employees in Cmllal PSUs 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 82 

Extradition of Key Accused in Purulia Anns 
Drop Case 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 230 

Fall in rr Growth 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 101-12 

FDI in Animal Health Care 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 25S-56 

FERACases 
(Deb. 10, Vol. XXVI, 26-07-2002) 
CoI.2n-78 

Fertilizers Industry Development Fund 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoI.3S3-S4 

Foreip hlYCIlon 
(Deb. 10, Vol. XXVI, 26-07-2002) 
CoI.l22-23 

Fundi to WIkf IbnI 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 32---«) 

Hcp.titis-B 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 237-39 

Implementation of Recommendations 
(Deb. a, Vol. XXVI. 24-07-2002) 
Col. 295-96 

Import of Silk 
(Deb. 20, Vol. XXVII, 09-08-2002) 
CoI.271-72 

Improvement in Rating of Doordarshan 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 199-200 

Inclusion of Private HospitalsIDiagnostic 
Centres 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. \3S-40 

Indo-Iraq Agreements on Export of Wheat vts-
a-vts Import of Oil 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 108-09 

Losses Suffered by Refineries 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 81 

LPG as Auto Fuel 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 192 

Manufacture of Hazardous OIemicals 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 55-56 

Meeting of World Bank 
(Deb. IS, Vol. XXVII. 02-08-2002) 
Col. 300 

Medlods of Sugar Analysis 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 315016 

Motor Vehicles Act, 1988 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 288 

National Minorities Finance Development 
Corporaticm 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 201-12 

NIlionaI Science Museum 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 42-45 

NHRC Notice 10 Gujar.ll Government 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 342 

OperatiOll8I Freedom to State Cooperative 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 41-42 
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Pawan Hans Helicopters for Mumbai High 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 85-86 

•.. Plan Panel for Subsidy through Cash or Coupon 
10 Farmers 

~(Deb. 12. Vol. XXVII. 30-07-2002) 
.... Col. 445 

Preservation and Protection of Char-Minar 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 186 

Projects Sanctioned by CAPART in Andhra 
Pradesh 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 321-64 

Promotion of Khadi 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 351-52 

Proposals on Literacy Programmes 
(Deb. 7. Vol. XXVI. 23-07-2002) 
CoI.3S7~ 

Raids on Hawala Dealers 
(Deb. 5. ·Vol. XXVI. 19-07-2002) 
Col. 73-74 

Railway Safety Measures 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 111-12 

Recovery of Outstanding Amounts 
(Deb. 8. Vol. XXVI, 24-07-2002) 
CoJ.3I9-20 

Reduction of Excise Duty on Automobile Parts 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
Col. 87-88 

Renewable Energy Resources Potential 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 247-48 

Renewal of1"tacks in Andhra Pradesh 
(Deb. 19, Vol. XXVII, 08-08-2002) 

.. Col. 212 
Rise in Book Piracy 

(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 74-75 

Rural Development Schemes 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 34--43 

Security at Airports 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 253-54 

Shares to States on Oi I Exploration 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 191-92 

Shortfall in Airport Infrastructure 
Development 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 368-69 

Speedy Disposal of Remand Cases by Courts 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 164-65 

Storm Brewing over DO News 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 182 

Strategic Oi I Reserves 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 124-25 

Ticketless Travelling 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 49-50 

Trade Between Agriculture and Non-
agricultural Sec:IOr 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 270-71 

Training Programmes for Panchayati Raj 
Institutions 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 456 

Travel Agents 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 47-41 

Urdu in Kendriya VJdya1ayu 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 270 

Visit ofCOHS Doc:IorI in I!meIpDCy c..a 
(Deb. 13, Vol. XXVU, 31-07-2002) 
CoI.136-37 

PaJ. Slirl Rupcllud 
Danand fa" Exi::e8ar.a 1999-2OOO-GcnenI 

and suppJemenIIry Demands for Gnnta 
2002-200~ 
(Deb. 13, Vol. XXVII, 3 t -07-2002) 
Col. 433-36 
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Govanment Decision to Allow Foreign Din:ct 
Investment in Print Media in India (OUR 193) 
(-Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 459 

Re: Allotment of LPG dealership and Petrol 
Pumps 
(Deb 15. Vol. XVII, 02-08-2002) 
Col. 357·58 

Use of POT A 
(Deb. 12. Vol. XXVII, 30-07-2002) 
CoIlS 

Panda. Sbri Prabodb 

Admission in Medical/Oental Colleges 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 29-30 

Closure of Industrial Units in West Bengal 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. III 

Coffee Retention Plan 
(Deb. IS. Vol. XXVII, 02-08-2002) 
Col. 313-14 

Disinvestment of Public Sector Undertakings 
(OUR 193) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 375-80 

Drought Condition in States 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 97-99 

Expansion of Telephone Exchanges 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 181-83 

Govmwnem Decision to Allow Foreign Direct 
Investrnenl in Print Media in India (OUR 193) 
(Deb. 3. Vol. XXVI. 17-07-2002) 
Col. 510 

Improvement of Infrastructure in Cultural 
Cities 
(Deb. II, Vol. XXVII, 29-07·2002) 
Col. 149 

Indo-US Bio-Tech A.lliance 
(Deb. 17, Vol. XXVII, 06·08-2002) 
Col. 137·38 

Military Partnership with NATO 
(Deb. 19, Vol. XXVII, 08·08-2002) 
Col. 195 

Need for doubling of rail track between 
Kharagpur and M idnapore via Gin Maidan 
in West Benaal (MUR 377) , ... 
(Deb. 4, Vo\. XXVI, 18~07-2002) 
Col. 280 

Offshore Areas Mineral (Development and 
Regulation) Bill. 2001- Consid. &: Pass. 
(Deb. 4, Vol. XXV I, 18·07-2002) 
Col. 318 

Procurement of Jute 
(Deb. 20, Vol. XXVII, 09-08·2002) 
Col. 30 

Profits of Banks 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 21 1-13 

Prospects of Textile Eltports 
(Deb. IS, Vol. XXVII, 02~08-2002) 
Col. 165-67 

Reduction in Manpower in SAIL 
(Deb. 8, Vol. XXVI, 24-07·2002) 
Col. 78 

Relief and Rehabilitation of the Riol Victims 
In Gujarat (OUR 193) 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 544-45 

Reported Statement of Mr. Colin Powell, U.S. 
Secretary of Stale on Kashmir Issue 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 516 

Schemes for Cukivators other than Coffee 
(Deb. IS, Vol. XXVII, 02-08·2002) 
Col. 295·96 

TU.F.S. 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 267-68 

Tender and Auction System 
(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. 303-04 

Two Time Zones for the Country 
(Deb. 12, Vo\. XXVII, 30-07-2002) 
Col. 196 
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Vacancies in Zonal Railways 
(Deb. 14, Vol. XXVII, 01 -08-2002) 
Col. 312-13 

Wasteful Expenditures 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col.l2S 

Wireless Sets to Forest Officials 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 164 

Palldey, Slart Ravbulra Kaau 
Agencies involved under CIL 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 419-20 

Appointment of Dealers by Oil Companies 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 119 

Appointment on CompuIionaIe Grounds 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 185-86 

Autonomy in the Working of Oil Companies 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. lIS 

C&AG Observation on Collection of Taxes 

Funds Allocated Under TRIFED 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 203---46 

mega! Mining by Private Companies 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 85 

Infiltration Across the Border 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 35-36 

Inveslment of Foreign Companies in Power 
Sector 
(Deb. 19, Vol. XXVII, 08-08-2002)' 
Col. 28-30 

Jobs on Compassionate Grounds 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 272-73 

Loan through Banks on Bogus Papers 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 127-28 

Missile Programme C1rapIa' in NCERT Text 
Books 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 226-27 

(Deb. 20, Vol. XXVII, 09-08-2002) Modernisation ofTeJepbone Exchanges 
Col. 283-14 (Deb. 8, Vol. XXVI, 24-07-2002) 

Col. 15~52 
CIdre Review of Honiculture Department of 

DDA 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 239-40 

Construetion of Houses under lAY 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 15-19 

Deen Dayal Handloom Promotion Scheme 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 17-19 

Delhi University 
(Deb. 12, Vol. XXVII, 30-07-2002) 

,. Col. 118 

National Highways in Jharkhand and 8m. 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 77-80 

Need for early commissioning of Bokaro and 
Navinagar Thermal Power Stations 
(MUR 377) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 356 

Need to check pollution in Damodar River 
caused by Central Coalfields Limited 
JharIdumd (MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 521 

Deployment in Vigilance Organisations Non Recovery of Shunting Charges 
(Deb. 9, Vol. XXVI, 25-07-2002) (Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 239 Col. 230-3 t 

Fast Track Court in Bm. Nonns for Sale of Coal by 8CCL 
(Ddt. 4. Vol. XXVI, 1"'07-2002) (Deb. 12, Vol. xxvn, 30.(t7-2001) 
CeI. 1'16 Col. 296-98 
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hymmt to COHS MediQl Stores 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 17 

Pilferaae of Coal in EIIdem Coalfields Ltd. 
(Deb. 2, Vol. XXVI, 16-07-20Q2) 
Col 347 

Prices of Steel MaIaial and Scrap 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 18-22 

RationaIillllian of l..oftIer Carried Routes 
(Deb. 14, Vol. XXVII, 01-01-2002)· 
Col. 122-23 

~ofStafT 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 93-94 

Rehabilitation CatIR for Handicapped 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 78-79 

Reimbursement for Complete Denture 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 295 

Renewable Energy ProgJwiBie 
(Deb. 9, Vol. XXVI, 25-07-2002) 
CoI.262~ 

Sale of Liquor on Fake Trade MarIe CertiriC8le 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 194-95 

Sale of Loss Making Coal MiDeI 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 303-04 

Sale of Petroleum Products by Private 

1ix Collection 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 232-34 

Telephone Connections 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 232-34 

Trainins Propammc for Women by NVTI 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 271-72 

Utilisation of Fund by NVS 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 161-62 

Utilisation of Land Acquired by AIiIhc Society 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 219 

Vaccine for AIDS 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 118-89 

VIP Security 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 387-88 

WIlSIe Oispoal Management 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col 275-76 

WLL in Bihar and JharIchIncI 
(Deb. 18, Vol. XXVII, 07-01-2002) 
Col. 96-91 

World Bank Loan for Improvement of Grana 
TrunkRoed 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col B2-84 

.....,.., Dr. LalJlliJlarayu 
Campania 
(Deb. 4, Vol. 
Col. 90-91 

XXVI, 11-07-2002) AanpnwadiWorkcn 
(Deb. 17, Vol. XXVII, 06-01-2002) 

Sale of Scrap 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 169-76 

Security Check of Leplaton for Boardina 
PIInes 
(Deb. It, Vol. XXVII, 29-07-2002) 
CoI.lS2 

StoddIoIm Convention. ofCarboDic Pollution 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 219 

Col. 196 
Acquired Immuno Deficiency Syndrome 

. (AIDS) Prevention Bill-Int. 
(Deb. IS, Vol. XXVII, 02-0B-2002)· 
Col. 453-56 

AIIOImeIIt of Retail OutIecs IIid Ou Apncy 
(Deb. 19, Vol. XXVII, 08-01-2002) 
Col. 23-24 

Alliltance for So,**, Raarcb in JabaJpur 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 68-69 
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Constitution Scheduled Castes Orders 
(Amendment) Bill, 200 I 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 544 

• Delay in flights 
(Deb. 16, Vol. XXVII, 05-08-2002) 

• Col. 285-86 
Eight Point Programme 

(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 75-77 

fanners' Requirements of Urea 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 171-72 

foreign Investment in Power Sector. 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 113 

full Rake Point 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 236 

Hostels for SCIST Students 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 104-09 

Interest Rates of Banks 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 24-27 

Linking of Ayurveda and Yoga with Tourism 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 355-56 

Need to set up more TV transmitting centres 
in the country specially in Madsaur and 
Neernach Districts of Madhya Pradesh 
(MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 519-20 

Pending Projects of I.A.R.I. 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 116-17 

Pilot Milk Plant of NOR I Kamal 
..,(Deb. 6, Vol. XXVI, 22-07-2002) 

Col 115-16 
Prevention of Atrocities Against SClST 

(Deb. 20', Vol. XXVII, 09-08-2002) 
Col. 191-92 

Problems of Opium Growers 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 226 

Production of Coal in Madhya Pradesh and 
Chhattisgarh 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 3-13 

Reserves of Oil and Gas in Madhya Pradesh 
and Rajasthan 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 101-{)3 

Sale of Lottery 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 53-54 

Transfer of Training Centn: 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 296-97 

rodla., Shrl r.n. 
Demand for Excess Grants 1999-:zooo.-.GeneraI 

and Supplementary Demands for Grants 
2OO2-2003-Genera1 
(Deb. 13, Vol. XXVII, 31-07~002) 
Col. 444-46 

Disinvestment of Public Sector Undertakings 
(OUR 193) . 
(Deb. 14; Vol. XXVII, 01-08-2002) 
Col. 439--44 

Government Decision to Allow foreign Direct 
Investment in Print Media in India (OUR 
193) 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 488 

Massacre in Kasimpura, Jammu (AM) 
(Deb. 2, Vol. XXVI, 16-07-2002)· 
Col. 452-57 

Relief and Rehabilitation of the Riot Victims 
in Gujarat (OUR 193) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 531-35 

Use of POT A 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 17 

rame, Shrl Dalpat Slap 
Ambit of World Heritage Monuments 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 113-14 

Assault on Forests Officials 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 47-48 
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Bhagat Singh's Birth Place 
(Deb. 6, Vol. XXVI, 22-07-2001) 
Col. 210-11 

Cooperation on Missile Defcnc:c System with 
U.S. 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 165 

Cultivation ofTca 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 214-16 

Disinvestment of RUtjit Hotel and Bharat 
Hotel 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 462-66 

DrugAbusc among Women 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 159 

Facilities to Amarnath Pilgrims I 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 362-63 

Facilities to Senior Citizens 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 238 

Finance for Power Rcfonns 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 98-99 '" 

Guideline for Sitting Supreme Court and 
High Cour11udgcs 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 250-5 I 

Housing ofNizam lewels 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 370-71 

Instruction to Hospitals 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 63-64 

10int Patrolling 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 255 

Legislation to OIeck Madanas 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 142-43 

Mentally ill Persons 
(Deb. 10, Vol. XXVI, 26-07-2(02) 
Col. 60-61 

Payment of Allowances to Indian Soldiers 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 161-63 

Placc-in-Air for Foreign Tourists 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 109 

Plight of Animals 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Col. 393-94 

Setting up of National Grid 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col. 300 

Shooting ofUAV 
(Deb. 4, Vol. XXVI, \8·07·2002) 
Col. 61 

Special Session on Children in New York 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 54-55 

'artllUlintbi, Sbrt B.K. 
Acquisition of Land under Golden 

Quadrilateral Sc:hcme 
(Deb. 21, Vol. XXVII, 12·08·2002) 
Col. 227-29 

Adventure Tourism in Andhra Pradesh 
(Deb. 1\, Vol. XXVII, 29-07·2002) 
Col. lSI 

ConVCf5ion of Barren Land into Agricultural 
lind 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 31-32 

Development of Cottage Industries 
(Deb. I, Vol. XXVI, 15·07·2002) 
Co1.2S6--66 

Development of Drink by DRDO 
(Deb. 14, Vol. XXVII, 01·01·2002) 
Col. 217 

Development of IT 
(Deb. 13, Vol. XXVII, 31-07-20(2) 
Col. 183 

FCI, Ramagundam 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 364-65 

Funds for PMGY 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 199-201 
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ICDS 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 316 

Implementation ofWomcn's Welfare 5(:heme 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col.llJ-17 

Investment by France Telecom in Cellular 
Sector 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 189-90 

Joint Exercise with USA 
(Deb. 14, Vol. XXVII, 0 1-08-2002) 
Col. ISO-51 

National Defence Fund 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 129 

New Agro and Rural Industries Policy 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 282-83 

Service Association of Kendriya Vidyalaya 
Sangathan 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 122-23 

Setting up of Regional Training Centres for 
Farmers 
(Deb. I, Vol. XXVI, 15-07-2002) 
'Col. 176-78 

Put, Sbrl Suresb 
Allocation ofCNG 

(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 88 

Pusl, Sbrl Raj Nania 
Manufacturing of HMT Tractors 

(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 142-43 

Paswu, Sbrl Ramc:baDdra 
ConstnJaion of Godowns in Rural Areas 

(Deb. II, Vol. XXVII, 29-07-2002) 
~ Col. 225-26 

Decline in Tourists 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 241-42 

Fund for New Projects 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 96 

National Population Policy 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 299-300 

Pancheswar and Kosi Darns 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 106-07 

Policy for Boosting Agro Exports 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 144 

Population of Tigers 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 161-68 

Production and Import of CNG and LNG 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 160-61 

Regulatory Board for Petro Products 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 92 

Shares to States on Oil Exploration 
(Deb. 4, Vol. XXVI, 18-07·2002) 
Col. 191-92 

Spurious Drugs 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 301-27 

Water Related 5(:hcme of World Bank 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col.IS6 

World Bank Loan for Completion ofNationa! 
Highway Project 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 197 

Paswaa, Sbrl Sukdeo 
Directions to State by Supreme Court 

(Deb. 17, Vol. XXVII, 06-08-2002) 
Col.3l1-12 

Drought and Flood SiTUation in the Stales of 
Bihar and Assam 
(Deb. I S, Vol. XVII, 02-08-2002) 
Col. 381-83 

Drought Prone Area Programme 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 207-08 

Expenditure aD Collection of Taxes 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 11-12 
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Floods and Drougbt in Various Parts of the 
ColB1try (DUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 472-74 

Food Developnent Fund 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 69 

Health Care in Hospitals 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 94-95 

Infrutrucrure' for Horticulture Crop 
(Deb. 1\, Vol. XXVII, 29-07-2002) 
Col. 161-62 

Injudicious Procurement/Import of Items 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 71-72 

Loan under DRI Scheme 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 177-78 

Outstanding Dues to PSUs' Employees 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 98-99 

Production of Makhana 
(Deb. 21, Vol. XXVlI. 12-08-2002) 
Col. 149-50 

Purchase of Wooden Sleeper 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 239-40 

Regu1arisation ofUnautborised Farm Houses 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 132 

Rejuvenation of Holy Cities 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 87-88 

SGSY 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col.2S3-55 

Study odiimplementation of Watershed 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 227-28 

Supply of Mosquito Nets 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 232 

PI""'!, Dr. I'nIInnl Ku ... , 
Completion of Bridge Over Mahanadi 

(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 251-52 

Development of Sun Temple, Konark 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 169-70 

Director at NIRTAR 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 203-04 

Funds for Completion of National Higbway 
in Orissa 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 167-68 

Funds to Slates under ASIDE Scheme 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col: 153-56 

LPG AgencieslSKO Dealcra in Delhi 
(Deb. 19. Vol. XXVII, 08-08.2002) 
Col. 103-04 

Market Shan: of IA 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 261--63 

Massacre in Kasimpura, Jammu (AM) 
(Deb. 2. Vol. XXVI, 16-07·2002) 
Col. 486-87 

Motels in Delhi 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 153-54 

Need to take steps to prated Ibc interaIa of 
aluminium indultry in the country 
particularly in Ori .. (MUll 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Co\. 302-03 

Patel, Dr. AtIMk 
Agricultural Production by Remote Senlina 

(Deb. I, Vol. XXVI, 15-07·2002) 
Col. 27-29 

Appointment on CompusiOlllte Ground 
(Deb. 19, Vol. XXVII, 08-08·2002) 
Col. 219-20 

Testing of Imported Missiles Autonomy in the Working of Oil ~ 
(Deb. 19. Vol. XXVII, Og-08-2002) (Deb. 14. Vol. XXVII, 01-08·2002) 
Col. 131·32 Col. liS 
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Awareness about Insurance in Rural Areas 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 26-21 

Capital for Cooperative Blllks 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 1-11 

Creating of All India Judicial Service 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 111-19 

Grants of Voluntary Organisations 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 36-37 

Guidancel Assistance to Job Seekers 
(Deb. 21, Vol. XXVII,12-01-2002) 
Col. 211-12 

Image oflndian Airlines 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 17-11 

India as Tourist Centre at International Level 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 174-75 

Indian National Defence University 
(Deb. 9, Vol. XXVI, 2S·07-2002) 
Col. 33 

Joint Power Working Group 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 147 

Need to Provide Stoppage ofHowrah-Jodhpur 
Express at Fatehpur Railway Station, 
Uttar Pradesh (MUR 371) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 436 

No Objection Certificate to Foreign Students 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 106 

Provident Fund Pension Scheme 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 163 

Rehabilitation PICbse for Poor Helpless 
Widow. 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 105 

Repairins of ROIIds by MTNL 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 303-04 

Safety of Radio-Active MIderiaI 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 251-52 

Sma" Scale Industries 
(Deb. II, Vol. XXVII, 07-01-2002) 
Col. 5-6 

Special Concession to Power Projects 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 116-17 

Tele-Medicine Facility in Hospitals 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 274-75 

Terrorist Hide-outs in Neighbouring Countria 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 161 

Trauma Cen1reI 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 161 

UprootinS of Railway, Track 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. IS2·53 

Patel, Slirl Cbudrea 
Need to simplify the Application of Income 

Tax Act to Encourage Exports in Jamnapr, 
GujllJ1ll (MUR 377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 522-23 

Nude and Obscene Photo of Women in 
NewspapeR 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. n-71 

ratel, Sbrl Dabyabll" Vallabbbb .. 
BPL Families in Daman aad Diu 

(Deb. 20, Vol. XXVII, 09-01-2002) 
COI.S3-S4 

Casino. in Daman and Diu 
(Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 265 

Filling of'C' Forms by Traders 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 274 

Land use of Additio~ Area of Samaypur 
Extensive Industrial Area 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 65 
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Medical Seats for Daman and Diu 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 55 

NIItionaJ Highway in DIImIII and Diu 
(Deb. 16. Vol. XXVII. 05-08.2002) 
Col. 73 

Need to exempt small units from compulsory 
fUrnishing of'C' fonn on inter-Slate sale in 
Unioll Territory of Daman and Diu 
(MUR-3n) 
(Deb. 13, VOl. XXVII. 31-07-2002) 
Col. 387·88 

S1affStrengtb in District Panchayat of Daman 
and Diu ~ 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. In 

S1ay Orders on Government NotifJC:alionfOrder 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 250 

Patel, SIan DbafBI Raj SiIIp 
Appointments of Blinds 

Mineral Reserves 
(Deb. 12. Vol. XXVIJ. 30-07·2002) 
Col. 430--36 

Outstanding Taxes 
(Deb. IS. Vol. XXVII. 02-01-2002) 
Col. 201-03 

Realisation of Overcharged Amount from 
Pbarmaceutical Companies 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 142-46 

Patel, SIan MuIl.1t 
Advertisements to Unpopulll' Ncwspapm 

(Deb. 19. Vol. XXVIJ, 08.08·2002) 
Col. 135 

Allocment of Stalls at Railway Stations 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 190 

Availability of Doctors 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 8-9 

(Deb. 19, Vol. XXVII, 08-08-2002) Can«nation of Allotments of Land by DDA 
Col. 146 (Deb. 7, Vol. XXVI, 23-07-2002) 

Patel, Slin Dlallta 

Agriculture Produce Marketing Committee 
(Deb. 21. Vol. XXVII. 12·08.2002) 
Col. 90-91 

Assistance to Women Cooperative Societies 
in Gujarat 
(Deb. 16, Vol. XXVII. 05-08·2002) 
Col. 165 

CouubthlOl1ltive Postal Stamps 
(Deb. 13. Vol. XXVII. 31-07·2002) 
Col. 232 

Drought Condition in Slates 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 97-99 

Encroachers in Monuments in Gujarat 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 352-53 

Hish Court Bencbea 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 3OS-06 

Co1.277-78 
Centrally Sponsored Projects in Gujll'at 

(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 7~78 

Conversion of Yamuna into Canal 
(Deb. 21. Vol. XXVII. 12·08·2002) 
CoI.26U6 

Corruption in Construction of Expreuway 
(Deb. 16. Vo\. XXVII. 05-01·2002) 
Col. 119 

Corruption in Purchasing 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 290-91 

Educational Loan for Higher Education 
(Deb. 20. Vo\. XXVII. 09·08-2002) 
COI.·U-SO 

Establishment of Hospitals with World BIdIIc 
Assistance 
(Deb. I J. Vol. XXVII. 31·07·2002) 
Col. 121·22 

IIIdian Roed Construction Corporation Funds for Repairing of HiJlhwayl 
(Deb. 21. Vo\. XXVII. 12·08-2002) (Deb. II, Vol. XXVII. 29.07.201)2) 
Col. 209-10 Col. 101....()~ ." . 

.. 
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OrwnSwarojprYoj_ 
(Deb. 15, Vol. XXVII, 02·08-2002) 
CoI.~ 

Grievance Ccncra 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 259 

High Court Bench in KeraIa .t Gujarat 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 234-35 

I .. ue of Free 'Passel for Travel by Rail 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 286-87 

Judicial Administrative Penal Cod~ 
(Deb. 4, Vol. XXVI. 11-07.2002) 
Col. 142-4) 

LPO Apneies and Petrol PulnPS in Oujarlt 
andJ"K 
(Deb. 9, Vol. XXVI, 2S-07-200Z) 
Col. 53 

Sinlcins otShlpl 
(Deb. I, Vol. XXVI, 24·07-2002) 
Col. 71-14 

Supr MiDs in Criaa 
(Deb. IS, Vol. XXVII. 01-08-2001) 
Col. 256-51 

Telephone Adalats 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 297 

1\)uriSll'l Circuits In OlQllflt 
(Deb. I, Vol. XXVI, 1'·07-2002) 
Col. 46-47 

Units of KVle 
(Deb. I, Vol. XXVI, U-07-2002) 
Col. J37~39 

Vocatlorlal Traininll Projoet 
(Deb. II. Vol. XXVII. 29·01-2002) 
CoI.20H)3 

Patel, 51111 rraltaq Slip 
M.P, Letter for Confirmation ofTick$ Allocation ofSr.t~ Services Personnel 

(Deb. 9, Vol. XXVI, 25-07-2002) (D~b. IS, Vol. XXVII. 07-08-2002) 
Col. 240-41 Col. 7Z 

" PI •• ion of Fruit bcarinS TIWS 
(Deb. 21, Vol. XXVII. 12-08-Z002) 
Col. 126 

Postal Oclivery System in Rural Areas 
(geb. 18, Vol. XXVII, 07-08-2002) 
Col. 122 

Produetion of Milk and Milk Produc:t$ 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Col. 139-42 

Produc:tionlExport ofSupr 
(Deb. 5, Vol. XXVI. 19-07-2002) 
Col. 29-32 

Railway Zones 
(Deb. 4, Vol. XXVI, 11·07-2002) 
Col. 31-38 

Rehabilitation Work in OIQII'It 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col. 133 

Jlclicfto Farmers 
(Deb. I, Vol. XXVI, 15-07·2002) 
Col. 204-05 

Shonqe of Vocational SdJooIs andCoI~ges 
(Deb. 7, Vol. XXVI, 23·07-2002) 
Col. 168-71 

Allotmont ofrnore than OlIO P\ltrOI PurnpILPO 
ALlene), 
(Deb. 19, Vol. XXVII. 08-08-20()2) 
Col. 189 

Ancient Measllrement Method to Assess 
Crop Loss 
(Dab. 16. Vol. XXVII. 05-08-2002) 
Col.IHI2 

Boring through Telescope in Madhya Pradesh 
(Deb. II, Vol. XXVII, 29-07·2002) 
CoI.'S 

Comrnerci,lizatlon ofPorost t.end in MIldhYI Prod_ 
(Dob. I, Vol. XXVI, 15-07-2002) 
Col. 245 

Committee on Jail Manual 
(D.b. 2, Vol. XXVI. 16-07-2002) 
Col.n-$? 

Demand ofH_iCfl~ 
(Deb. 10, Vol. XXVI, 26·07·20()2) 
CoI.1l9-20 

Export of Meat 
(Deb. 20, Vol. XXVII, 09-08-2002) 
CoJ.176-77 
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Extinction of Trees Species in the North East 
(Deb. I. Vol. XXVI. I S-07-2002) 
Col. 207-08 

Foreign Exchange &om Uplinking ofChannets 
(Deb. 4, Vol XXVI, 18-07-2002) 
Col. 16-27 

Global Wanrring 
(Deb. I, Vol. XXVI. I S-07-2002) 
Col. 272-73 

Hasdeo Bango Irrigation Project 
(Deb. I I, Vol. XXV!I, 29-07-2002) 
Col. 211 

Import of HSDIMS by IOCl 
(Deb. 19, Vol. XXVII, 01-08-2002) 
Col. 24S-46 

lSI Activities in Madhya Pradesh 
(Deb. 7, Vol. XXVI, ~3-07-2002) 

Co\'47~9 

M.C.C. Activities 
(Deb. 7, Vol. XXVI, 13-07-l002) 
Col. 222-23 

Need for early completion of Rani Avanti Bai 
Sagar Project, Madhya Pradesh-
(MUR 3n) , 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoI.4l4 

Offshore Areas Mineral (~Iopment and 
Regulation) Bill, 2001-~id. Ii Ptw 
(Deb. 4, Vol. XXVI, 1I-07-200n 
CoI.3OS 

PMGSV 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoI.40~ 

Polic:yCbanp in Regard to Rite ~from 
Paddy 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 210 

Pollution by ConIaructioa of 0II'1II 
(Deb. 2 I, Vol. XXVII, 12-08-2002) 
Co\. 30 

PopUlation of Animal. and above Bov"" 
Animal Development Centre 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 268-69 

Power Prqjec:b Based on Ou and Diesel 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 12t),-23 

Review of AUWEP 
(De~. 17, Vol. XXVII, 06-01-2002) 
Col. 128-32 

Sc:hernes for Disabled 
(Deb, 20, Vol. XXVII, 09-01-2002) 
Col. 23-26 

Setting up of Agricultural Channel 
(Deb. 16, Vol. XXVII, OS-01-2002) 
Col. 371-72 

Shelterless Persons 
(Deb. 7, VQI. XXVI, 2)-07.2002) 
Co\. 319-80 

Talk~ with Nualitea 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 206-07 

PatH, SIlrI Dun Raosaheb 

Apeement with China for Tea Trade 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 295 

Alloc:ation of Funds for Ajama Cavet 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.IB4 

Amount Spent by ITDC in Maharubtra 
(Deb. I, Vol. XXVI, 15-01-2002) 
Col.IU 

A •• istallq by World Bank to Develop 
Apiculture 
(Deb. I, Vol. XXVI, 15-01-2002) 
Col. 30-32 

Cotton Monopoly Procurement Sc:heme 
(Deb. U, Vol. XXVII, 02-01-2002) 
Col. 69-10 

Dettnlction of Terrorist CampI 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col.1l5-27 

Development of Super Computer by BARC 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 149 

BxpoI\-lmport of Pet1i11zm 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 424-16 



Historical Monuments in Jalna 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 28-29 

IFFCO Ferlilizer Relail Centres in 
Maha,.shtra 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoI.UI-42 

Increase in Flighls from Auranaabad 
(Deb. II, Vol. XXVII, 29-07-2002) 
cQl.m 

loerease in the Price ofChemicaJ and Fertilizers 
(Deb. 7, Vol. XXVI, 23-01-2002) 
CoI.l64-66 

Maintenance ofTaj Mahal by Private Agency 
(Deb. 16, Yol. XXVII, 05-08-2002) 
Col 363 

MoU between KVIC IIfKI liT 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 333 

New Rail Line from Pahur to Ajanta Caves 
(Deb. 9, Vol. XXVI, 205-07-2002) 
Col. 053-.54 

P. Army Plan \0 Hijack Plane 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Cj)I.l<J7-48 

PC05 al Railway Stalionl 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. J3I 

Prelervation of FruiJi and Vegetables 
(Deb. I, Vol. XXVI, 1.5-07-2002) 
Col. %32 

Prodvc:tionlExporl of SUp!' 
(Pcb. 05, Vj)1. XXVI, I g.07-2002) 
Col. 29-]2 

Progress of New Power Project ofMaIwuhtra 
(Deb. 14, vol. XXV". 01-08-2002) 
CoI.w-.-p 

PropoWs fcIr fkIo4 COI!trOl 
(pcb. 6, Vol. l\:~VJ, 22-07-2002) 
Col. 64-79 

Rllhtrin ',,"mirrnan Va.hini Projecl in 
Mill .... '" 
(Deb. n, Vol. XXVII, 31-07-2002) 
Col. 239 
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Reduction in Passenaer ~ Charp 
(Deb. 16. Vol. XXVII, 005-08-2002) 
Col.2SUO 

Reductio!, of Air F~ 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 136-37 

Report on Constitution Review Commission 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 46-47 

Seizure of Fake CurrencylPapers 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col.3~3S 

Seizure: ofHcroi" 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 219-20 

Serial on Saint NlIMeo,ii MIharaj 
(Deb. 14, Vel. XXVII, 01-08-2002) 
Col. 100 

Setting up of Food PIrb 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 32-33 

Shortage of StafT in Telecom Circle in 
Maharuhtra 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 147 

Status of Regional ~g CoI/epI 
(Deb. 12, V.1. XXVII, 30-07-2002) 
Col. 101-02 

Supreme Court Recolllunelllfation on Expenses 
for Tribes 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 220-21 

"T Junction" Ncar Ajanla Caves 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 23.5-36 

Ticket BooIdnaAflllll • .IaInaIIIdA ........ 
(Deb. 16. V.I. XXVII, 005-08-2002) 
CcII.67-61 

Trade Aaree-nt with KIaya 
(Deb. IS, Vol. XXVII. 02-08-2002) 
Col. 312 

Trade Apecment with R ... 
(Dcb. IS, Vol. XXVII. 02-08-2002) 
Col. 320-11 
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UsclDimibulion of Urta Ptrtilizer 
(Dcb. 21. Vol. XXVII. 12·08-3002) 
Cot III-IJ 

VlIC(:i", for Rabies 
(Dcb. I, Vol. XXVI, 2 •• 01.2002) 
Col. 10 

\fcdic RCIC8IdI Cen&re 
(Dcb. 2, Vol. XXVI, 16·01·2002) 
Col. 148 

PdI. Slut ......... V. 
Ionn ... 1 A~ Plans ot SPCBt 

(Dob. II. Vol. XXVII. 29-07-2002) 

Import (If Fertllizen Subliditt 
(Deb. 2, Vol. XXVI, Iti·07-2002) 
CIII.265 

Infillr'llion throuah Coat 
(Deb. 14, Vol. XXVII, 01"()8·l002) 
CIII. Ill-n 

MisutiliQtion of Fundt under PMRY 
(Deb. II, Vol. XXVII, 29·07-2002) 
CoI,165-66 

Non-utilieation of Fundi by the Mini5try 
(D.b. 2, Vol. XXVI, 16·07-2002) 
Col.)41 .... 

Col. ~'1~ 7, Power ltequlrernem for Nell' l().lO Yean 
Assistance under Mega City Projf" 

(Deb. 7. Vol. XXVI. 23.07-2002) 
Col. 265-61 

8ott~ks in Aviation ~IOf 
(Pcb. 16. Vol. XXVII. 05-08·2002) 
CqlltiS-66 

Budgetary Allocation for Rural Development 
Schemes 

(Dob. 9. Vol. XXVI, 25-07·2002) 
Col. 89-91 

R~uction in Rail Fares 
(Deb. 9. Vol. XXVI, 2S·07-2002) 
Col. 284-8S 

RCSUlatory Guicklines for Developing Oil and 
Gas Seeton 
(Deb. 4, Vol. XXVI, 18-07·2002) 
Col. 169 

(Deb. 2. Vol. 
C(l1.3S4-S, 

XXVI. 16-07·2002) RotdAccidenti 

Cargo Tram 
(Deb. 14. Vol. XXVII. 01-08-2002) 
CoI.207..oa 

ChcmicaIIndustry 
(Deb. 12. Vol. XXVII. 30-01-2002) 
Col. 231 

(Dcb. I I, Vol. XXVII, 29-07-2002) 
CIII.239-4) 

Setting up of Cultural ~trcs 
(Deb. 6. Vol. XXVI. 22·07·2002) 
Col. ISI-8l 

Shortfall in Telcc:om Produc:tion 
(Dcb. 3, Vol. XXVI, 17-07-2002) 

Crime in Delhi Col. 217-88 
(Deb. 2. Vol. XXVI, 16-07-2002) llnspcntAllocation for Educatioll 
CAl. 368-70 (Deb. 2, Vol. XXVI. 16-07-2002) 

~Iine IderwisnTOIIritII' Arrival Col. 190-91 
(Deb. 6. Vol. XXVI. 22.07-2002) 
Col. )17·18 

Delayed Supply of Materials by CPWO 
(Deb. 17. Vol. XXVIf. Oti-08-2002) 
CQI.288-89 

FlfA T,1ecut Rights to Ton SpcIrtI 
(Ollb. 4. Vol. XXVI, 11·07·2002) 
Col. 129 

Gas Transportation InfhIstru~ 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 187.&8 

Youth fuinlns Centres 
(Deb. U, Vol. XXVII, 31.07-2002) 
Col. 163 

htII, IIIrt "'''''''1 v. 
M~m~J~(AM) 

(D.b. 2, Vol. XXVI, 16-07-2002) 
Co\. 393--406, 51S-11 

Otflhorc Areas MtneraI (Dtv.lopmtnt and 
Regu\arian) Bill. 200 I· ConsicL .t: ,.. 
(Deb. 4. Vol. XXVI. 18-07.2002) 
Col. 322--29 
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Text Booka in Ouj8l'lt 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 27 

Use of POT A 
(Deb. 12, Vol. XXVfI, 30-07-2002) 
Co/.IO 

P.tll, Sllri SlIrlDlw •• 
CICA Summit Medin, 

(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. I So.S I 

Encroachments on Public Land and Roads 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 139 

Firing by Pakistan 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 92-23 

Joint Indo-US Military Exercise 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col.16S-66 

Family Planning ProgI_nnte 
(Deb. 13, Vol. XXVfI, 31-07·2002) 
Col. 269--72 

Increase of Funds for MPLADS 
(Deb. IB, Vol. XXVII, 07·08·2002) 
Col. 171-74 

LouIProrlt of Coal Companiel 
(Deb. 12, Vol. XXVII, 30·07-2002) 
Col. 222-24 

Per Aircraft Income and Expenditure 
(Deb. 16, Vol. XXVII, 05·08-2002) 
Col. I1S-16 

Recommendations of Eleventh Finance 
Commillion Report 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 92-93 

Report 0( Ahluwalia Conunittec 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 37-40 

Law and Order in Delhi Vigyan Academies in Different States 
(Deb. 7, Vol. XXVI, 23-07-2002) (Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 160-61 Col. 115-16 

National Transport Policy Pawalya, Sltrl J ..... Slap 
(Deb. II, Vol. XXVII, 29-07-2002) AdverscEffeaofT.V.ScrialsonChiIdren 
CoI.280-BI (Deb. 9, Vol. XXVI, 2S-07-2002) 

Shortaae of Pi pel ina Col. 27o. 71 
(Deb. 9, Vol. XXVI, 2S-07-2002) AIR Linked with INSAT 
Col. 242-43 (Deb. 9, Vol. XXVI, 2S-07-2002) 

Unmanned Railway Crossinas in the Country Col. 276-77 
(Deb. 4, Vol. XXVI, 18-07-2002) 
CoI.112-IS 

... m .... SltrimaU K ....... I 
Construction of N8tionaI Hiahway in Orissa 

(Deb. 16, Vol. XXVII, OS-OB-2002) 
Col. 365-66 

Construction of Rushikulya 8amgc 
(Deb. 21, Vol. XXVII; 12-08-2002) 
Col. 242 

Construction of Super Highway in Orissa 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 142--46 

Dam on MahanIIdi River 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 30B-09 

A1maty Conference 
(Deb. 3, Vol. XXVI, 17-07-2002) 
CoI.H2-S3 

A ..... Turf Hockey P1aYJl'OUlldl 
(Deb. 18. Vol. XXVII, 07-01-2002) 
Col. 1()'-12 

Ban 011 Ranbir Sella 
(Deb. 2, Vol. XXVI, \6-07-2002) 
eol.22S-26 

B.Palicidafor~CnIpI 
(Deb. 16, Vol. XXVII, OS-08-1001) 
Col 102 

Connectina Port with Rail 
(Deb. 9, Vol. XXVI, 2S"07-2002) 
Col. 252 
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Doordarshan Studio Complexes 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 141 

Drought Re1iefCodc 
(Deb. ", Vol. XXVII, 29-07-2002) 
Col. 17 

Employment Generation on Railway lind 
(Deb. 19, Vol. XXVII, 08-01-2002) 
Col. 201 

Eacntial Commodities UJIdcr PDS 
(Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 12-&4 

Flmily WelflRlVlCC' iii .. Propvnmc 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 163-64 

Foreign Assistance for lniption Projects 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 98-100 

Free Legal Aid to SCII'STI 
(Deb. 19, Vol. XXVII, 01-OB-2002) 
Col. 91-99 

FWlds for AAI 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 129-31 

Import of Rail Parts 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 197-91 

Inc:rcasc in the Price .f Urea 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 127 

Infihration 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. S3-54 

Insurance of Lower 1_ Group 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 218-20 

Land Affcc:ted Due 18 F1eoda 
(Deb. 21, Vol. XXVII, 12-01-2002) 
CoI.2IB 

Libcralisation of Petroleum Industry 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 193 

Low Budget Hotels 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 92-104 

National Highways in Madhya Pradeah and 
Chhattisgath 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 192-96 

Nursery Classes in KVs and NVs 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 230 

Pending Development Projects of Madhya 
Pradesh 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 2W-61 

Polio Patients 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 39-40 

Powerloom Service Centre 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col.4S 

Priority List for FDI 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 167-6B 

ProdUction of Children's Films 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 39-40 

ProductioWExport of Spices 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 124-26 

Reduction of Sales 18x on Aviation Fuel 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 109 

Rehabilitation ofEx-Scrvic:crncn 
(Deb. 19, Vol. XXVII, 01-08-2002) 
Col. 32-49 

Science and Technology Related Infi'IstnJc:tura 
Facilities in Madhya Pradesh 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 173 

Small Saving Scheme 
(Deb. 20, Vol. XXVII, 09-01-2002) , 
Col. 217 

Subsidy on Fertilizers 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 400-02 

Theft of Goods During Loading-Unloading 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 91-92 
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'TWenty-Seventh Report of PrIvate Members' 
Bm. IIlId Resolutions 
(Deb. IS, Vol. XVII, 02-08-2002) 
Col. 422-23 

Violation of Customs Rules 
(beb. 20, Vol. XXVII, 09-08-2002) 
Col. 168-70 

Pawar, Sbrl Shand 
Cost of Milk Production 

(Deb. 2 I, Vol. XXVII, 12-08-2002) 
Col. 61-62 

Government Decision to Allow Foreign Direct 
Investment in Print Media in India 
(OUR 193) 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 473 

Pilot, Smt. Rama 

Hurdles in Development Projects 
(Deb. 2 I, Vol. XXVII, 12-08-2002) 
Col. 96-97 

Stock of Seeds and Fertilizers 
(Deb. 11, Vol. XXVII, 29-07-2002) 
Col. 56-66 

Ponnaswamy, Sbrl E. 
Need to ensure smooth functioning ofNeyveli 

Lignite Corporation (MUR 377) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 361 

Role ofNGOs in Afghanistan 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 6 

Potal, Sbrl Saban 
Circulation of Fake Currency 

(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 18-19 

Constitution Scheduled Castes Orders 
(Amendment) Bill, 2001 

J (Deb. 12, Vol. XXVII, 30-07-2002) 
Col. S50-S2 

DanInd for ExocssGrants 1999-~ 
and Supplementary Demands for Grants 
2002-2003-GcncraJ 
(Deb. 13, Vol. XXVII, 3 I -07-2002) 
Col. 44243 

Regularisation of Encroached Forest Land 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 36--40 

Prasad, Sbrl Ravl Sbaakar 
Offshore Areas Mineral (Development and 

Regulation) Bill, 2001 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 298,325 

Production of Coal in Madhya Pradesh and 
Chhattisgarh 
(Deb. 7, Vol. .XXVI, 23-07-2002) 
Col. 10 

Prasad, Sbrl V. Sreenlvasa 
Consumer Protection (Amendment) Bill 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 599-600, 621-28 

Premajam. Prof. A.I<. 
Acquired Immuno Deficiency Syndrome 

(AIDS) Prevention Bill-In!. 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 446-49 

Allocation of Budget for Defence 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 181 

Bhopal Gas Tragedy 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 147-48 

Budgetary Support to PSUs 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 109-10 

Circulation of Fake Currency 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 22-24 

Erosion Due to Ganga River 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 83-84 

Financial Discrepancies in Purchase of IT 
Products 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 230 

Jute Bags for Cement 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 177 
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Production of Cash Crops 
(Deb. 6, Vol. XXVI, 22-07.2002) 
Col. 11S--87 

Re : DrouPt and F100d Situlltioll in the Scatel 
orSi"- and Assam 
(Deb. IS, Vol. XVII, 02-08-2002) 
Col. 393 

Re-emaaence orMaJ.i1 
(Deb. 13, Vol. XXVII, 31-07·2002) 
Col. 209-10 

VIdesh s.nchar Nipm Limited 
(Deb. I, Vol. XXVI, 24·07-2002) 
Col. 67-68 

,. ..... S.rtN ..... 

A11ocation or CNG 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. II 

Demands of SIation MaIerS Auociation 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 311-12 

Development Plan (or Naulite Affected StaRs 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 179-10 

Dhama by Trade Union in the Coal Industry 
(Deb. 2, Vol. XXVI, 16-07·2002) 
Col. 341 

Elltradition o( Union Carbide Corporation 
auer 
(Deb. II, Vol. XXVII, 07-01-2002) 
CoI.9S-96 

Flights from Naapur 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 213 

Foreign Audit Firms 
(Deb. IS, Vol. XXVII, 02-01-2002) 

ArreIC ofMil1itants ud Seizure of Pen Pistol, Col. 311 
(Deb. 7, Vol. XXVI, 23-07-2002) Foreign MiliIaDts in Valley 
Col. 116-17 (Deb. 7, Vol. XXVI, 23-07-2002) 

BanonP1V Col. 419-20 
(Deb. 4, Vol. 
Col. 106-07 

XXVI, 11-07-2002) Heplltiti .. S 

Bhopal Gas Tnpdy 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 147---49 

Borrowing (or Modernisation o(5ceel PlIIIItI 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 160-61 

BuiJdills of eomn-ity AJ*1I'neIII by UC 
HOIIIin& FiDIncc 
(Deb. IS, Vol. XXVII, 02-01-2002) 
Col. 212-83 

c.ou.a- ofVftlaem Odd 
(Deb. 19, Vol. XXVII, 01..01-1002) 
CoI.26O-Q 

Committee on PlO 
(Deb. I, Vol. 
Col.~2 

C)iIer CrimeI 
(Deb. 3, Vol. 
CoI.I~ 

XXVI, 2-4-07-2002) 

XXVI, 17.07-2012) 

Dadl"1IIC 1Oae.r~~SEBs 
(Deb. 9, Vol. XXVI, 25-01·2091) 
Col. 117-89 

(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 246-47 

Increase in Dealer'. Conwnillion 
(Deb. 19, Vol. XXVII, 01-08-2002) 
Col. 90-91 

Infection of Hepatitis-S 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 309-10 

bIIereIl on Small Savinp IIICl Pf 
(Deb. 15, Vol. XXVII, 02-01-2002) 
CoL 303---45 

bllliblllional AIDS Caarereace 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col.24S-51 

Implarity in FCI 
(Deb. 10, Vol. XXVI, 26-07-200lJ 
Col. 139--«1 

l.IIIIb"-e-Toiba Ac:tivitiea ill tile Capital 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 361-62 

LayiagofOid Tr.:It 
(Deb. 19, Vol. XXVII, OI-OI-aOG2) 
Col. 207.(}8 
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Linking of Major Ports with National 
Highways 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Co1.22~22 

Maharashtra-Kamataka Border Dispute 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 298 

Marker System 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 124 

Missing of Government Securities 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 242 

National Child Development Project 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 141 

National Development Council 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 210-11 

Need to safeguard the interest of investors of 
Unit Trust of India (MUR 377) 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 300 

New Quarantine Bill 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 109-10 

NPA of State Bank of India 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 243-44 

Pass Book to Farmer 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 95-96 

Population Control 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 141-43 

Population of Tigers 
(Deb. I. Vol. XXVI, 15-07-2002) 

"'CoI.161-68 

Power Reform 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 140--42 

Rate of Interest of EPF 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 197-99 

Recall of Indian Consul General 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 175 

Reduction of Air Fare 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 136-37 

Restructuring of State Financial Corporation 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 92 

Revision in the Price of Essential Drugs 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 222 

Revision of Regulatory Code for Anti-TB Drug 
Combination 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 263-64 

Road Accidents 
(Deb. 1. Vol. XXVI. 15-07-2002) 
Col. 12-14 

SaleofHMT 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 202-03 

Sampoorna Gram Rozgar Yojana 
(Deb. 2. Vol. XXVI. 16-07-2(02) 
Col. 211-18 

SCs Order on Poll Reforms 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 246-47 

Selection of Location ofRO's 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 2S5-86 

Shortage of Medicines in CGHS Dispensaries 
(Deb. 18, Vol. XXVII, 07-0S-2002) 
Col. 84-86 

Speed Petrol 
(Deb. 19, Vol. XXVII. 08-0S-20lm 
Col. 241-42 

Study by Task Force in FPI Sector 
(Deb. 21, Vol. XXVII, 12-0S-2002) 
Col. 11-12 

Terrorist Attacks on VDC 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. liS 

Test Question Papers for Delhi University 
(Deb. 7, Vol. XXVI, 23-07-2(02) 
Col. 123-24 
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Training Prognmunes for Officials ofC. T. U.O. 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 270-71 

Treatment in Sir Ganga Ram Hospital 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col.I84-B5 

UGC Directives 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 454 

Unit-64 Scheme 
(Deb. IS, Vol. XXVlI, 02-08-2002) 
Col. 157-58 

Vardhaman Medical College 
(Deb. 8, Vol. XX vI, 24-07-2002) 
Col. 103-04 

VIOlation of Trade Union Rights 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 341 

Watershed Development to Grow Non-edible 
Oilseeds 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 443-44 

World Bank Loan to Pale 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 129-30 

World Summit on Children 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 420 

RadbakrisbDaD, Sbri V.rkall 

Complaints of Malpractices and Misconduct 
by the Notary Public 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 30 

Delhi Municipal Corporation (Validation of 
Electricity Tax) Act and other Laws 
(Repeal) Bill 2002 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 287 

Dr'.nking Water Projects 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 29 

Offshore Areas Mineral (Development and 
Regulation) Bill. 2001- Consid. & Pass 
(Deb. 4, Vol. XXVI, IB-07-2002) 
Col. 314 

Re: Reported Statement of Mr. Colin Powell, 
U.S. Secretary of State on Kashmir Issue 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 505-06 

Ral, Sbri Nawal KillIon 
Action Against Defence Officials 

(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 86 

Agricultural Subsidy 
(Deb. I, Vol. XXVI, I 5-07-2002~ 
Col. 72-73 

Annual Growth Rate of Employment 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 203-04 

Central Manpower Export Promotion Council 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 172-73 

Contract Farming 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 227 

Daily Wages to Agricultural and Industrial 
Workers 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 129-34 

Enrolment in Schools 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 129-30 

mega! F1ights 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 374 

Liberalisation ofPelrOleum Industry 
(Deb. 19, Vol. XXVII, OB-OB-2002) 
Col. 193 

Medical Grants Conunission 
(Deb. B, Vol. XXVI, 24-07.2002) 
Col. B5 

Mismanagement in Water Sector 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 9-10 

Potential of Wind Power Generation 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 50-51 

Price Fixation Formula on Sale of Crude Oil to 
Refineries 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 282 
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Pricing of Items Sold at Airpons 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 223-24 

Re : Drought and Flood Situation in the States 
of Bihar and Assam 
(Deb. IS. Vol. XVII. 02-0B-2002) 
Col. 370-73 

STDIISD Call Rates 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 69-70 

Supply of Yam 
(Deb. IS. Vol. XXVII. 02-08-2002) 
Col. 154--56 

Supreme Court Ruling Regarding Election to 
Democratic Institutions 
(Deb. 4. Vol. XXVI. J 8-07-2002) 
CoI.IB3-84 

Tariff of Electricity 
(Deb. 4. Vol. XXVI. \8-07-2002) 
Col. 154-60 

Unemployment 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Co1.61-<i3 

Unrecognised MedicaVDental Colleges 
(Deb. 8. Vol. XXVI. 24-07-2002) 
Col. 25-36 

Use of POT A 
. (Deb. 12. Vol. XXVII. 30-07-2002) 

Col. 4--19 

Raja, Shrl A. 
Shrotage of Medicines in CGHS Dispensaries 

(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 13 

RaJbanpbl, Sbrl Madbab 
Construction of By-pass on NH-S2 

.. 
(Deb. 11. Vol. XXVII. 29-07-2002) 
Col. 162 

RaJendnn, Sbrl P. 
Bonus to Central Government Employees 

(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 117-IB 

Enhancement of Allocation under PMGSY 
(Deb. 17. Vol. XXVII. 06-0B-2002) 
Col. 172-74 

Hurdles in Disbursement of Loans under 
PMRY 
(Deb. 21. Vol. XXVII. 12-0B-2002) 
Col. 58-59 

Increase of Funds for MPLADS 
(Deb. J B. Vol. XXVII. 07-08-2002) 
Col. 171-74 

Reduction in Tax 
(Deb. 21. Vol. XXVII, J 2-08-2002) 
Col. 196 

RaJukbedl, Sbrl GaJendn SIDell 
Assistance to MP from NCCF 

(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 54-55 

Ban-Sagar Inter-State Irrigation Project 
(Deb. 2 J. Vol. XXVII. 12-08-2002) 
Col. 194-95 

Bird Sanctury Area under Bansagar Project 
(Deb. 16. Vol. XXVII. OS·OS-2002) 
Co\. 69-70 

Clearance of Insurance Claims and Fixing of 
MSP 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 183-84 

Fishery Seed Production Scheme 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 262-63 

Funds for Fisheries Training and Extension 
Units 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 266 

Installation ofOG Set in ESI Hospitals 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 346-47 

Minimum Suppan Price for Soyabcan 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 49-50 

Norms of Preservation of Food Produced 
through Bio-Technology 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 120-21 

Rehabilitation Programmes for Bhopal Gas 
Victims 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 132-33 
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Restructured Central Rural Sanitation 
Propnme 
(Deb. 12, Vol. XXVII, 30.07.20(2) 
Col. 407-09 

... SaJhr ... Slarl 
Committee 011 Absence of Memben from the 

Sittins ofthc HOIIN - Minula 
(Deb. 4, Vol. XXVI, 11·07.2002) 
CoI.l47 

Floods and Droqht in Varioul Parts of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25.07.20(2) 
Col. 372-7S 

Need to provide filllllcial usistance to 
10yemment ef Uttar Pradesh for free 
borwetl in drought affected areal of 
Bundelkhand resion (MUR 377) 
(Deb. 2, Vol. XXVI. 16-07.20(2) 
Col. 525 

Need to provide financial assistance to 
Oomnmcnt of Uttar PradcIh to meet the 
situation wins out of drought conditions 
in Bundelkhand reB ion of Ihe State 
(MUR 377) 
(Deb. 14, Vol. XXVII. 0)·08·2001) 
CoL 360 

..... Sltrl BnJ M ..... 
Compenastion Paid to DepcndentJ 

(Deb. 19, Vol. XXVII, 01.08.20(1) 
Col. 55 

OeaertJ Provident Fund 
(Deb. 20. Vol: XXVII. 09-08.20(2) 
Col. 30-31 

Impllritia in Ground Store of Sublidiaria 
oraL 
(Deb. 7. Vol. XXVI, 23.07.2002) 
Col. )02-04 

Irription Schema of.JhartI:hand 
(Deb. 16, Vol. XXVII, 05-08.2002) 
CoI.l84-85 

NIIiouJ HiJhwaY NoI. 75 and15-A 
(Deb. 16, Vol. XXVII, 05-0'·2002) 
Col. ".91 

P.F. Duel .... Softvelly Cement Limited 
(Deb. 16, Vol. XXVII, 05-0'-2002) 
CoI.37S 

PNfkILoII ita HEC.1lIachi 
(Deb. 9. Vol. XXVI, 25.01.20(2) 
Col. 125·26 

Project Tipr in JhaddIInd 
(Dcb. II, Vo\. XXVII, 29.07·2002) 
CoI.4s-46 

Purchue of lAnd by IOCL in MP for RtCail 
Outleu 
(Deb. 14. Vol. XXVII, 01-0'·2002) 
Col. 240-4) 

Rail Line Between a.w.tia and Chemneen 
(Deb. 14, Vol. XXVII, 01·01-2002) 
Col. 286-87 

Revival of CIoIed Mines 
(Deb. 12, Vol. XXVII, 30-01-2002) 
Col. 117-'1 

Schema for die t::)nelopmenl of 5CJST 
(Deb. IS, Vol. XXVII. 02·01·2002) 
Col. 74-78 

Seaina up of New Power PIMIJ in .IharkJIand 
(Deb. 19, Vol. XXVII. 01·08·1002) 
Col. 191-91 

........ 0.:. .... 

DaNlldforf.xcalar..I999-~ 
Ind SuppIemenwy o.m.ts for GnnIs 
2002-200~ 
(Deb. 13, Vol. XXVII, 31·07·1002) 
Col. 416-19 

DWn"e.., .. of Public SecIor UftdInakiJIII 
(OUR 193) 
(Deb. 14, Vol~ XXVII. 01.08.2002) 
Col. 408-11 

LPG BottIinl Plant iIllJladchand 
(Deb. 14, Vol. XXVII, 01.01.2002) DubiouaInYalmlnlinhcAlrways 
Col. 163 (Deb. II, Vol. XXVII. 29.07-2002) 

Mademisaaon. of Coco and Juhilee Retail 
OutIClS in Madhya Pf'IIdah 
(Deb. 14, Vol. XXVII. 01-01.20(1) 
Col. 82-86 

Col." 
(Iodplri Action Plan 

(Deb. 21. Vel. XXVII. 12·08-2002) 
Col. 150-51 

:." 
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IIIduction of Mini Planes in IA 
(Deb. 2 I, Vol. XXVII, 12-0S-2002) 
Col. 145 

National Defence Fund 
(Deb. 19, Vol. XXVII, 08-0S-2002) 
Col. 129 

Orden for Purchases Power Projecta of North East 
(Deb. 14, Vol. XXVII, 01-08-2002) (Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 302~3 Col. 134--36 

Performance of Laboratories Under CSIR 
(Deb. 7, Vo.!. XXVI, 23-07-2002) 
Col. 42-43 

__ ... 1811, SItri C •• lped 

AJricultwal RetelJc:h 
(Deb. 16, Vol. XXVII, 05-0S-2002) 
Col. 25-26 

Alloc:aaion for Farm Raean:h 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 158-59 

Anti-India Propapnda 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 110-11 

Bank Guarantee against IlIIWIIICe of Tic:keu 
by Travel AgentS 
(Deb. 21, Vol. XXVII, 12-0S-2002) 
Col. 46 

Destroying or Narc:otic:a 

Procumnent Policy 
(Deb. 21, Vol. XXVII, 12-08-2002) 
CoI.2S5-S6 

Report of ICPTU 
(Deb. 16, Vol. XXVII, OS-OS-2002) 
Col. 278-79 

Repretentation of Minorities in Police Forus 
(Deb. 17, Vol. XXVII, 06..()S-2002) 
Col. 3-4 

Rubberised Roads 
(Deb. 16, Vol. XXVII, OS-OS-2oo2) 
CoI.376-77 

SHGs 
(Deb. 12, Vol. XXVlI, 30-07-2002) 
Col. 121-26 

S~ to the Fertilizer Cornpanicl 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Co/.I86-SS 

(Deb. IS, Vol. XXVII, 02-OS-2002) 
Col. 71-72 Supply of Spare Parts by Russia 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 125 EKpendifure on Agricultural Research 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 229-31 --... aItaI. Sbtl 

Firing on AN-32 Transport Aircraft 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 215-16 

Gap Between T8IJeI and A(lhievements under 
Various Rural Development Scheme 
(Deb. ) 7, Vol. XXVII, 06-08-2002) 
Co/.248-60 

.. Joint EKCfciK with USA 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 150-51 

Joint Inde-US Military Eurc:ise 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 165-66 

Launching of 14 Hour AIR New. 0Ianne1 
(Deb. 14, Vol. XXVII, 01-OS-2002) 
Col. 101 

Assistance to Non-Governmental 
Organisations 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 110-16 

Employment 10 Women in Rural Area 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 198--210 

Monopoly of MNCs in FPI 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 355-56 

Need to Provide FinrmciaI Allristance to the 
Government of Uttar PBdesh for early 
~ ofKanhar Irrigation Project in 
Sonbhlldra District (MUR 377) 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Co/.lSl 
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Performance of ESI Hospitals 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Co1.236-37 

Promotion Scheme 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 108 

Rashtri ya Sanskrit Sansthan 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 161-64 

Thermal Powe{ Plants in U.P. 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 126-27 

Raaa, SIan Kashinm 
Problem Being Faced by the Jute Growers in 

the Country (CA) 
(Deb. IS, Vol. XVII, 02-08-2002) 
Col. 400-01 

RaG, Dr. D.V.C Sbankar 

Bam Quota of Tobacco 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 228 

Bifurcation ofDelbi Police 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 198-99 

Canadian Investment to Promote Bio-Tech 
Industry in India 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 93·94 

Cases under Land Ceiling Act 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 137-38 

Cataract Treatment 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 186-87 

Expansion of Delhi Metro to NCR 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 191 

National Average Income 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 110 

N"~d to Ensure Remunerative Price to Tobacco 
Growers for "'CiT Produce(MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
CoI.30t 

Textile Exports 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 115-16 

Unauthorised Crops 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 192-93 

RaG, Sbrl Ch. Vldyuapr 
Delhi Municipal Corporation (Validation of 

Electricity Tax) Act and other Laws 
(Repeal) Bill 2002 
(Deb. 4. Vol. XXVI, 1S-07·2002) 
Col. 281-96 

RaG, Sbrl Ganta SrHni\'asa 
CBI Cases 

(Deb. 13, Vol. XXVII. 31-07·2002) 
Col. 137·38 

Computer Education 
(Deb. 7. Vol. XXVI. 23·07·2002) 
Col. 28·29 

Con\lersion of Barren land into Agricultural 
Land 
(Deb. I, Vol. XXVI, 15.07·2002) 
Col.3l·32 

De\'elopment of Cottage Industries 
(Deb. I, Vol. XXVI, 15·07-2002) 
CoI.25~ 

De\lelopment of Drink by DRDO 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 217 

Discrimination in Wages 
(Deb. 6. Vol. XXVI. 22-07·2002) 
Col. 93·94 

Export of Wheat to Indonesia 
(Deb. 10, Vol. XXVI. 26-07.2002) 
Col. 266-67 

FCI,~ndarn 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 364-65 

Funds for Power Reform 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 63 

Funds for Promotion of Dairying and Farming 
(Deb. I. Vol. XXVI, 15·07·2002) 
Col. 294-95 
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Ground Handling Facilities at Hyderabad 
Airport 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 141 

HydelPowerProje~ 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 73 

National Defence Fund 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 129 

New Pension Scheme to Railway Employees 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. \38 

Officials Working under NCL 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 229 

Poor Quality of Food on Running Trains 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 83 

Power Sector Investment 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 228-31 

Raising of Funds by NTPC 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 2SS 

Ready-made Garments Complex in Andhra 
Pradesh 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 71 

Representation of Minorities in Police F orees 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 3-4 

Tehri Hydro - Electric Project 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 65-66 

Ibo, Sllri Y. V. 
Abolition of Air Travel Tax 

(Deb. 16, Vol. XXVII, 05-08-2002) 
Co\. 133-34 

Allocation for Health Services 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 287-89 

Allocation ofCNG 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 88 

Ban on Setting up ofTrading Units in EPZ 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 179 

Bilateral Agreement between India and UK 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 273-74 

Budget Provision for Tobacco 
(Deb. IS, Vol. xxvn, 02-08-2002) 
Col. 314-15 

Cargo Traffic Handling 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 130-31 

Coaching for Sports Persons 
(Deb. 19, Vol. XXVll, 08-08-2002) 
Col. 128 

Collection of Service Charges by Tobacco 
Board 
(Deb. IS, Vol. XXVlI, 02-08·2002) 
Col. 297-98 

Comprehensive Swath Bathymetric Survey of 
the Exclusive Economic Zone 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 68 

Construction of a Shopping Complex by 
Myanmar 
(Deb. 13, Vol. XXVII, 3 I -07-2002) 
Col. 115-16 

Construction of Inter-City Expressways 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 216-17 

Cotton Prices 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 231-32 

Decline of Export Oriented Textile Units 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Co\. 23 J.-3 5 

Drought Condition in States 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Co\. 97-99 

Energy Conservation Programme by Tobacco 
Board 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 202 

Entrance of NT PC in Capital Market 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 99 
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Exposure in Balance Sheet by Banks 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 245-46 

FCI, Ramagundam 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 364-65 

Flights from Hyderabad to UK and US 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 342-43 

Gas Hydrates Exploration and Technology 
Development for El(1nICtion 
(Deb. 17, Vol. xxvn, 06-{)S-2002) 
Col. 63-64 

Handling of Foodgrains by Private Agencies 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 35-36 

Housing and Construction as a Key 
Infrastructure Sector 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 284 

HouringofN~Jtwds 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col.3"ro-71 

Hydro Power Projects Under ConstTUction 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 193 

Irnpad of Drought on Water Resources 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 2SS-56 

Inclusion ofHepatitis and Clicken POl( in UIP 
(Deb. S, Vol. XXVI, 24-07-2002) 
Col. 177-79 

Inclusion of Mahabodbi Temple in World 
Herilage List 
(Deb. 11, Vol. XXVII, 29-07-2002) 
Col. 17-18 

Increase in Medical Seats 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 23\-33 

India', Share in Global Trade 
(neb. 6, Vol. XXVI, 22-07-2002) 
r-'.23-25 

,:odo-American Cancer Institute and Research 
Centre 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 189-90 

Inland Water Tnnsport 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Co\.60 

Inland Water Transport 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 269 

Innovations Achieved in Science and 
Technology 
(Deb. 17, Vol. XXVII, 06-0S-2002) 
Col. 199 

Inputs to Tobacco Farmers 
(Deb. 15, Vol. XVII, 02-08-2002) 
Col. 322 

Insurance Oaim ofFarmcrs of Andhra Pradesh 
(Deb. 21, Vol. XXVII, 12-08-2002) 
CoL 149 

Japanese Encephalitis 
(Deb. IS, Vol. XXVII, 07-08-2002) 
Col. 199 

Lack of Infrastructure and Facilities in 
Government Hospitals 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 125 

Marketing by JTDC 
(Deb. 21, Vol. XXVII, 12-8-2002) 
Co1.23~31 

Merger of Various Projects for Development 
of Wasteland 
(Deb. 12, Vol. XXVI1, 30-07-2002) 
Col. 236 

Minimum Support Price for Tobacco 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 10-11 

National Culture Policy 
(Deb. I, Vol. XXVI, 15.07-2002) 
Col. 148 

Nuclear Power Plants 
(Deb. 8, Vol. XXVI, 24-07.2002) 
Col. 234-38 

Pak using Drug Money for Terrorism 
(Deb. 8, Vol. XXVI, 2"-07-2002) 
Col. 37 

Patents on Science and Technological 
Innovations 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoI.4S3-S4 
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Plantation of New Trees 
(Deb. II, Vol. XXVII, 29·07·2002) 
Col. 279·80 

Predictions for Rainfall 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 265-67 

Prius of Coal for Non-core up Market Users 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col. 319 

Production of Cotton and Cane 
(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 223-26 

ProductionlExport of Tea 
(Deb. IS, Vol. XXVII, 02·08·2002) 
Col. 145--47 

Release of Animals from Quarantine Station, 
Chennai 
(Deb. 21, Vol. XXVII, 12·08·2002) 
Col. 183-84 

Removal of Construction in DRDL, 
Hyderabad 
(Deb. 19, Vol. XXVII, 08·08·2002) 
Col. 223·24 

Representation of AIPEA to withdraw 
Electricity Bill, 2002 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 221·22 

Revival of All India Sports Council 
(Deb. 13, Vol. XXVII, 31·07·2002) 
Col. 291·92 

Sale of Petroleum Products by Private 
Campanies 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 90-91 

Sanskrit Department in Hyderabad University 
(Deb. 12, Vol. XXVII, 30·07·2002) 

.. Col. 441 

Savings of Working Expenses 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 204 

Science City in Hyderabad 
(Deb. II, Vol. XXVII, 29.07·2002) 
Col. 171 

Selting up of Independent Agricultural 
Insurance Company 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 14-15 

Setting up of Technical Institutions 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 363 

Smuggling of Wild Animals 
(Deb. II, Vol. XXVII, 29·07·2002) 
Col. 261-64 

Space Mission 
(Deb. 13, Vol. XXVII, 31·07·2002) 
Col. 304-05 

Suicide by Fanners 
(Deb. 21, Vol. XXVII, 12·08·2002) 
Col. 87 

Supply of Low Sulphur Fuels in Hyderabad 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 67-68 

Use of LPG for 213 Wheelers 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 136-37 

Wailing List for Tdephone Connncclions 
(Deb. 13, Vol. XXVII, 31·07·2002) 
Col. 307-09 

Women Work Forte 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col. 243 

RuIItrapal, SIII1 Pravl. 

Availability of Natural Gas in North Gujarat 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 242-44 

Can Girls Racket 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col. 153·54 

Circulation of Fake Currency 
(Deb. 15. Vol. XXVII, 02-08·2002) 
Col.20-21 

Cross Border Terrorism 
(Deb. 7, Vol. XXVI. 23·07·2002) 
Col. 24-25 

Decline in Tourist Traffic 
(Deb. 16. Vol. XXVII, 05-08·2002) 
Col. 18-19 
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Demand for Excess Grants 1999·2000·General 
and Supplementary Demands for Grants 
2002·2003-General 
(Deb. 13. Vol. XXVII. 31·07·2002) 
Col. 451-53 

Development of Irradiation Units 
(Deb. 8. Vol. XXVI. 24·07·2002) 
Col. 221·22 

Financial Assistance 10 Manipur by REC 
Funding 
(Deb. 19. Vol. XXVII. 08·08·2002) 
Col. 253·54 

Initial Public Offerings of PSUs and MNCs 
(Deb. 10, Vol. XXVI. 26·07·2002) 
Col. 125·26 

Intemational Credit Cards 
(Deb. IS, Vol. XXVII. 02·08·2002) 
Col. 164-65 

Licence for Air Tax i Service 
(Deb. II, Vol. XXVII. 29·07·2002) 
Col. 164 

Marine National Park 
(Deb. 21. Vol. XXVII. 12·08·2002) 
Col. 156·57 

Market Share of IA 
(Deb. 21, Vol. XXVII, 12·08·2002) 
Col. 261-63 

Misuse of Funds for ProcUJemCnt of Energy 
Meters 
(Deb. 9. Vol. XXVI, 25·07·2002) 
Col. SO 

Oil Equity of ONGC Vidcsh 
(Deb. 4, Vol. XXVI. IS-07·2002) 
Col. 179·80 

Potential of Wind Power 
(Deb. 4, Vol. XXVI, IS·07-2002) 
Col.215 

Private Nursing Homes 
(Deb. S, Vol. XXVI. 24-07-2002) 
Col. 103 

Procurement of Energy Meters 
(Deb. 4. Vol. XXVI, 18-07·2002) 
Col. III 

Rehabilitation of Minor Girls Saved from 
Brothels 
(Deb. 17, Vol. XXVII. 06·0S-2002) 
Col. 88-89 

Remuneration 10 Directors of Companies 
(Deb. 20, Vol. XXVII, 09·0S·2OO2) 

. Col. 263-64 

Repayment of Deposits of Customers of 
Co-operative Bank 
(Deb. 10. Vol. XXVI, 26·07·2002) 
Col. 201-02 

Shrotage of Medicines in CGHS Dispensaries 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. IS 

Subsidy on LPGfKerosene 
(Deb. 19, Vol. XXVII, OS-OS·2002) 
Col. 145 

Rathwa, Sbrl Ramslnb 

Telephone Services in Gujaral 
(Deb. 3. Vol. XXVI. 17-07-2002) 
Col. 21(}-12 

RaY, Sbrlmatt Pnbha 

Acute Drought Condition in Mabarashtra 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 266-67 

Annual Plan for Maharashtra 
(Deb. S. Vol. XXVI, 24-07·2002) 
CoI.2S9 

Ban on Organisations in Tamil Nadu 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 231-32 

Decline in Foreign Tourists's Arrival 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. ISO-SI 

Encroachment on Railway Land in Delhi 
(Deb. 19. Vol. XXVII. OS-OS-2002) 
Col. 143--45 

Expansion in Capacities by Projects and 
Refineries 
tDeb. 19. Vol. XXVII, OS-OS-2002) 
Col. 239-40 

Expansion of Container Handling Capacity 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 129 

Export Growth 
(Oeb. 20, Vol. XXVII. 09-08-2002) 
Col. 9-10 
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Family Planning Programme 
(Deb. 8, Vol. XXVI, 24-07·2002) 
Col. 237·38 

Harassment of Indians in Malaysia 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 314-15 

Irregularity in FCI 
(Deb. 15, Vol. XXVII, 02-08·2002) 
Col. 121-22 

Joint U.S. British Military Monitormg Force 
(Deb. 8. Vol. XXVI. 24-07.2002) 
Col. 162 

LPG as Auto Fuel 
(Deb. 19, Vol. XXVII. 08·08·2002) 
Col. 192 

Maharashtra-Kamataka Border Dispute 
(Deb. 12, Vol. XXVII, ~0-07·2002) 
Col. 298 

Maimed LIvestock m Border Areas 
(Deb. II, Vol. XXVII. 29-07·2002) 
Col. 94·95 

Mumbal (Middle Vailarna) Water Supply 
Project 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 40 

National Population Policy 
(Deb. 8, Vol. XXVI, 24-07·2002) 
Col. 299-300 

Police: System 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 439-40 

Polio Eradication Programme 
(Deb. 13, Vol. XXVII, 31-07·2002) 
Col. 234-38 

Price for Free-te-Air Channels 
(Deb. 9, Vol. XXVI, 25-07·2002) 
Col. 129 

Privatisation of Banks 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 92-93 

Procurement of AJTs 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 237-38 

Produetion of Soya Bcan/Soya Oil' 
(Deb. I, Vol. XXVI. 15·07-2002) 
Col. 10--12 

Reduction of Fare by IA 
(Deb, 21, Vol. XXVII. 12-08-2002) 
Col. 93-94 

Role of UN Secretary-General in South Asian 
Region 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 299·300 

Schemes for Child Labour 
(Deb. 21, Vol. XXVII. 12·08-2002) 
Col. 151-52 

Storage Capacity for Petrol and Petroleum 
Products 
(Deb. 9. Vol. XXVI. 25-07·2002) 
Col. 169-70 

Telecast ofFIFA World Cup 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 33-34 

Travel Warnings 
(Deb. 3, Vol. XXVI, 17·07-2002) 
Col. 364 

VIsit of British Foreign Secretary 
(Deb. 8, Vol. XXVI, 24-07·2002) 
Col. 84·85 

Zinc and Iron DefICiency in Children. 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 337-38 

Rav\, Sbrl Sbeesb Ram SlDCh 
Agricultural Census 

(Deb. 21. Vol. XXVII, 12·08-2002) 
Col. 254-55 

Aims and Objectives ofNAFED 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 65-67 

Aims/Objectives of Agricultural Elltension 
Programme 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 59-60 

Appointment of Agent by NAFED 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 107-08 

Bank Receipt System 
(Deb. 20, Vol. XXVII, 09-08·2002) 
Col. 63 

Cuts in BudgetarylRevised Estimates 
(Deb. 16. Vol. XXVII, 05-08·2002) 
Col. 83-84 
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Development of Deserts into Tourist Spoil 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. )74-7S 

Enc:roKhmcnts on Public: Land IIId Roed. 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. \39 

Establishment of Rural Cooperatives for 
Marketing Fruits and Vqetablcs 
(Deb. 21, Vol. XXVII, 12-08-20(2) 
Col. 197-98 

Expen Group to Study the Growth of 
Unaccounted lneomc 
(Deb. 20, Vol. XXVII, 9-01-2002) 
CoI.27S 

Floods and Drought in Various Pans of the 
c-ury (OUR 193) 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 433-35 

Harusmcnt to Property Owners by MCD 
(Deb. 17, Vol. XXVII, 06-08-20(2) 
Col. 73 

Income To Raid on Modi Xerox 
(Deb. IS, Vol. XXVII, 02-08-20(2) 
Col. 203 

Laying ofCabIcs 
(Deb. 18, Vol. XXVII, 07-08-20(2) 
Col. 109-10 

Lifts in Government Building 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 309 

Minimising Leakage ofRe¥cnue 
(Deb. 19, Vol. XXVII, 08-01-2002) 
Col. 80-81 

Poverty Alleviation Schema 
(Deb. 17, Vol. XXVII, 06-08-2002) 
CoI.l24-15 

Procuremcrlt or Computers and Photocopier 
Madrina 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 123-24 

Shortfall in Excise Duty 
(Deb. 15, Vol. XXVII, 02-01-2002) 
Col. 99 

Rawale, 91'1 Molt .. 

Action-P1an on Soil ContervaIion 
(Deb. 16, Vol. XXVII. OS-01-2002) 
Col. 158 

Auto fuel Policy 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 67 

Brait! Drain 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoI.2SI-S2 

Commiuee to ConaroI NIIlnI Clilmity 
(Deb. 12, Vol. XXVII. 30-07-20(2) 
CoI.67.Q 

CommiUcc to Saudy Worked Conditions of 
Scientists 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 108 

Consumer Protection (Amendmcnr) Bill 
(Deb. 12, Vol. XXVII. 30-07-20(2) 
Col. 617-19 

Cross Border Tenorism 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 21-22 

MininJ Activities Around Railway Tracks Delhi University (Amendment) Bill 
(Deb. 14. Vol. XXVII, 01-01-2002) (Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 47-41 Col. SI9 

Nexus of Traffic Police Demanch of Rip apintl Exploration Inputa 
(Deb. 2. Vol. XXVI, 16-07-2002) (Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 121 Col. 161~2 

Ouurandin, Dues AgaiI\R SEBs Derailment of tile Slnmjeevi £xpraa 
(Deb. 19, Vol. XXVII, 01-08-2002) (Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 156-57 Col. 161-62 

Pending Cases of Labour DiIpuIcs Export of Diamonds and Gems 
(Deb. 16. Vol. XXVII, 05-08-2002) (Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 312·13 Col. 22S-27 
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Exports of ReadymIde Garments 
(Deb. 10, Vol. XXVI, 26-07-2002) 
CoI.IOI~ 

Family Planning Programme 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 269-72 

Global Terrorism 
(Deb. 13, Vol. XXVII, 31-07.2002) 
Col. 152-54 

Integrated Price Policy 
(Deb. 16, Vol. XXVII, OS·OS·2002) 
Co1.5~ 

Misbehavior by Sky Marshals 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 251 

Mumbai High redevelopment Plans 
(Deb. 9, Vol. XXVI, 25·07-2002) 
Col. 194·95 

National Plan for Encouraging Spons 
(Deb. S, Vol. XXVI, 24-07-2002) 
Col.IOS-09 

Non-dilCovery of Hydrocarbons 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 267-68 

Oil Wells OilCovercd by ONGC 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 241-49 

Parameters to Check Oil Discovery 
(Deb. 14, Vol. XXVII, 01-OS-2002) 
Col. 61 

Pilferage orOiI from Wells and Refineries 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 6S-69 

River Cruise 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 133 

Scheme to Hamm Ellcess Water 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 149-50 

!hip in Western Coast 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 183·84 

Supply of Substandard and Uncenified Spares 
by HAL 
(Deb. 4, Vol. XXVI, IS-07-2002) 
Col. 12()'21 

Rawat, Prof. Rau Si .... 

Acquired Immuno Deficiency Syndrome 
(AIDS) Prevemion Bill • Int. 
(Deb. 15. Vol. XXVII. 02-0S-2002) 
Col. 449-53 

Agreement of Tourism Generating Countries 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 27-30 

Bank of Rajasthan 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 48-49 

Central Universities 
(Dcb. 17, Vol. XXVII, 06-08-2002) 
Col. 77-79 

Circulation of Newspapers/Magazines in 
Rajasthan 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 66--68 

Coast Guard (Amendment) Bill 
(Deb. 14. Vol. XXVII. 01·08-2002) 
Col. 368-69 

Complaints of Malpractices and Misc:onduc:t 
by the NOIary Publie 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 29 

Constitution (Amendment) Bill. 1999 
(Omission of Article 44, etc.) 
(Deb. 5, Vol. XXVI, 19·07-2002) 
Col. 375--414 

Criteria for Identification of BPL People 
(Deb. 12, Vol. XXVII, 30.07-2002) 
Col. 55-58 

Decline in Foreign Tourists Arrival due to 
Indo-Pak Tension 
(Deb. I, Vol. XXVI. 15·07-2002) 
Col. 88--92 

Delhi Municipal Corporation (Validation of 
Electricity Tax) Act and other Laws 
(Repeal) Bill 2002 
(Deb. 4, Vol. XXVI. \8·07 2002) 
Col. 290 

Delhi University (Amendment) Bill 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 57S-80 
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Destruction of Terrorist Camps 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Co\. 225-27 

Development of Cantoment Areas 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 132-34 

Development of IT 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 129-30 

Development of Solar and Wind Energy 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 252-53 

Development Wort. at Cantonment Areas 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 152-53 

Expansion of National Highways 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 11-20 

Export of Asbestos 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 205..(16 

Extra Deputmental Postal Employees 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 13-14 

Firing by Pakistan 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 92-23 

Grants to Educational Projects 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 216 

Grants to NGOs 
(Deb. I B, Vol. XXVII, 07-08-2002) 
Col.B3 

Grants under Youth Programme 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 130 

Harassment to Tourists in Rajasthan 
(Dcb. 11, Vol. XXVII, 29-07-2002) 
Col. 37-39 

Historical Tourist Spots Connected by the 
Palace on Wheel 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
Col. 191-92 

Hundred Days Employment to BPL People 
by the Gram Panchayats 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoJ.275-SB 

Income Tax Offices, Rajasthan 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 42-43 

Investigations of Impon Deals of STC 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 174 

Investment in Human Resource Development 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 216-17 

Kota Nuclear Power Plants 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 298-99 

Linking Bhiwadi with Bmad Gauge Line 
(Deb. 19, Vol. XXVII, 08-0S-2002) 
Col. 202-03 

Literacy Campaign 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 235-36 

Losses in RSEB 
(Deb. 14, Vol. XXVII, 01-0S-2002) 
Col. 86-B7 

Need to declare Ajmer in Rajasthan as an 
industrially baclcward district (MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 406-()7 

Nehru Yuvak Kendras in RajaSlban 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 2S5-S7 

NTC Mills in Rajasthan 
(Deb. 5, Vol. XXVI. 19-07-2002) 
Col.7&-BO 

Offshore Areas Mineral (Development and 
Regulation) Bill, 2001 
(Deb. 4, Vol. XXVI, IB-07-2002) 
Co\. 3\0 

Offshore Areas Mineral (Development and 
Regulation) Bill. 2001- Consid. &. Pus 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 31{)-14 

Pollution in Major Cities 
(Deb. 16, Vol. XXVII, OS-OB-2002) 
Col. 136-42 
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Production ofHSL and Sambhar Salt 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 127-2B 

Progress on Rural Development Projects 
(Deb. 2. Vol. XXVI. 16-07-2002) 
CoJ.91-93 

Promotion ofSSI in Rajasthan 
(Deb. 3. Vol. XXVI. 17-07-2002) 
Col. 151-52 

Recruitment in Defence Services 
(Deb. 19. Vol. XXVII. OB-08-2002) 
Col. 226-27 

Rehabilitation of Ex-Servicemen 
(Deb. 19, Vol. XXVII. 08..{)8-2002) 
Col. 32-49 

Research on Crop Varieties 
(Deb. 2 I. Vol. XXVII. 12-08-2002) 
Col. 42-43 

RRBs in Rlijasthan 
(Deb. 10. Vol. XXVI. 26-07-2002) 
Col. 155-56 

Secondary and Higher Education 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 76 

Study· to Find out Export Prospects 
(Deb. IS. Vol. XXVII. 02-08-2002) 
Col. 70-71 

Survey on Unorganised Labourers 
(Deb. 2 I. Vol. XXVII, 12-08-2002) 
Col. 243-44 

Value Added Service in Rajasthan 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 224-25 

VRS inHMT 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 51-53 

World Bank and ADB Loan to Rajasthan 
.. (Deb. IS, Vol. XXVII, 02-08-2002) 

Col. 289-94 

Ray, Shri Bishau Pada 

Kamsarat NaJlah Water Supply Scheme in 
Andaman and Nicobar 
(Deb. II. Vol. XXVII, 12-08-2002) 
Col. 275-76 

Reddy, Sbrl A.P. Jltbender 
Flight between Goa-Hyderabad 

(Deb. 16, Vol. XXVII, 05-0B-2002) 
Col. 166 

Floods and Drought in Various Parts of the 
Country (DUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 49S-97 

Generation of Power in Andhra Pradesh 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 159 

Investment and Deposits in Private Banks by 
STC 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 122 

Irregularities in Purchase of Wheat 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 52 f 

Joint Venture Participation in Andhra Pradesh 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 221-22 

Loss to STC in Oil Extraction Operation 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 22B-29 

Malnutrition among Children 
(Deb. 13, Vol. XXVIr, 31-07-2002) 
Col. 207-OB 

Mineral Reserves 
(Deb. 12, Vol. XXYII, 30-07-2002) 
Col. 43(}-36 

Restructure of SEBs 
(Deb. 19, Vol. XXVII, OB-08-2002) 
Col. 147-49 

Turnover of STC 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 194-95 

UseofNCES 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 224 

Utilisation ofTungabhadra Water by Kamataka 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 329-30 

Reddy, Sbrl B. Y.N. 

ANi-India Propaganda 
(Deb. 8,· Yol. XXVI. 24-07-2002) 
Col. 110-11 
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Central Assistance to States 
(Deb. 13, Vo/. XXVII, 31·07·2002) 
Col. 69-78 

Family Planning Programme 
(Deb. 3, Vo/. XXVI, 17·07·2002) 
Col. 197 

Meeting of Indus Water Commission 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 290-91 

Reserves of Hea''Y Minerals in Coastal Areas 
(Deb. 13, Vo/. XXVII, 31·07·2002) 
Col. 242 

Rural Electrification Development Fund 
(Deb. 19, Vo/. XXVII, 08·08·2002) 
Col. \32·33 

Reddy. Slart Cb .... Slimb 

Bids for E~loration of Oils and Gas Under 
NELP 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 281·82 

Child Marriage 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 110-11 

Exrress Highway to Decongest Traffic in 
Vishakhapatanam 
(Deb. 1, Vol. XXVI, 15·07·2002) 
Col. 86 

Funds for Modernisation of Police Forces 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 171·72 

Income Tax Against Bank and Fls 
(Deb. 15, Vol. XXVII, 02-08·2002) 
Col. 79-80 

Manufacturing of Field Shelters 
(Deb. 4, Vol. XXVI, 18·07-2002) 
Col. 124 

N~d to introduce adequate Air India Flights 
from Hyderabad to USA and Europe 
(MUR·377) 
(Deb. 6, Vol. XXVI, 22.07·2002) 
Col. 410 

Options for CGHS Benefu:iaries 
(Deb. 8, Vol. XXVI, 24·07·2002) 
CoL 105 

Price of Byadigi Variety Chilli 
(Deb. II, Vol. XXVII. 29·07·2002) 
Col. 115·16 

Wells in Gir Forests 
(Deb. 21, Vol. XXVII. 12·08·2002) 
Col. 124 

Reddy. Sbrl G G .... 
Fencing oflnternational Border in Jammu and 

Kashmir 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 226-27 

Government Holdings in Hindustan AnlibiOlic:s 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. IOB-IO 

Huge Losses in SAIL 
(Deb. 3, Vol. XXVI, 17·07·2002) 
Col. 171-78 

Malpractices by Multinationals 
(Deb. 8, Vol. XXVI, 24·07·2002) 
Col. 75 

Meeting of Indus Water Commission 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 290-91 

Paucity of Basic Facilities in Delhi Zoo 
(Deb. I. Vo/. XXVI. 15·07·2002) 
Col. 126 

POIential of Hydro Power 
(Deb. 9, Vo/. XXVI, 25.07·2002) 
Col. 98 

Suspension of Hunger and Walking Long 
Distance 
(Deb. 19. Vo/. XXVII, 08-08-2002) 
Col. 3-4 

Townships in North Eastern Region 
~Deb. 10, Vol. XXVI, 26·07·2002) 
Col. 90-91 

Wells in Gir Foresta 
(Deb. 21, Vo/. XXVII, 12·08-2002) 
Col. 124 

Reddy, Slarl Gudl. Sukeader 
Applications from Bio-Tech Units 

(Deb. lB, Vol. XXVII, 07·08-2002) 
Col. 134-36 
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Changes in Drug Policy 
(Deb. 17. Vo\. XXVII. 06-08-2002) 
Col. 154 

Dredging in Major Ports 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 78-80 

Financial Assistance for Computer Education 
by UGC 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 156-57 

Import Duty on Cotton and Silk 
(Deb. I S. Vb\. XXVII. 02-08-2002) 
Col. 189 

National Centre for Permeate Breeding and 
Research 
(Deb. 18. Vol. XXVII, 07-08-2002) 
Col. 170 

National Commodity Exchange 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 160-61 

Poultry Industry 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 159-60 

Prices of Natural Gas 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 111-13 

R and D Activities in Sugarcane 
(Deb. 20. Vo\. XXVII. 09-08-2002) 
Col. 81-82 

Regional Coir Training and Development 
Centre in A.P. 
(Deb. 16. Vo\. XXVII. 05-08-2002) 
Col. 164-65 

Repayment of SDF Loan 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 216-17 

Reddy, Sbrl N. Janardbana 
Deaths due to Air Pollution 

(Deb. I. Vol. XXVI, 15-07-2002) 
cCoI. 295-97 

Hiking Cable Charges 
(Deb. ~, Vol. XXVI. 25-07-2002) 
Col. 110 

Import of Pal mole in Oil 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 68-69 

Import of Pulses 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 92-98 

Inswance Claim of Farmers of Andhra Pradesh 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 149 

Loss due to Ban on Indian Flights over Pakistan 
Air Space 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 24-25 

More Power to Jammu & Kashmir 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 49 

New Power Tariff Policy 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 17 

Opening of HospitalslCGHS Dispensaries in 
Evening 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 157-58 

Pass Book to Farmer 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 95-96 

Rail Accident 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 13 

Shortage of Medicines in CGHS Dispensaries 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 18 

Withdrawal ofNavratna Status from PSUs 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 89-90 

\V(lrld Bank Loan to Pak 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 129-30 

Reddy. Shri V,S. V'lnkaDanda 

floods and Drought 10 Various Parts of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 421 

Funds for DoT Expansion 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 56--58 
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CGHS Dispensaries in Uttar Pradesh and Bihar 

(Deb. 13, Vol. XXVII, 31-07·2002) 
Col. 265·66 

Collection of Property Taxes by Local Bodies 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 67-68 

Development of Horticulture in Bihar 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 175·76 

Development of Livestock 
(Deb. 6, Vol. XXVI. 22·07·2002) 
Col. 211·12 

Direct Funds to Municipal Corporations 
(Deb. 2, Vol. XXVI, 16-07·2002) 
Col. 169-71 

Floods and Drought in Various Parts of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 342-45 

Funds to Bihar for Flood Control 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 217·18 

Handicapped Welfare Centres in Bihar 
(Deb. 20, Vol. XXVII, 09-08-2002) 
CoI.9S 

Misappropriation of Funds 
(Deb. II, Vol. XXVll, 29-07·2002) 
Col. 138 

Need to declare Shravani Mela at Sultanganj in 
Bhagalpur dIStrict, Bihar as International 
Fare (MUR-377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 409-10 

Need to protect the interest of Powerlooml 
Handloom weavers particularly in 
Bhagalpur, Bihar (MUR-377) 
(Deb. 14, Vol. XXVII, OJ -08-2002) 
Col. 362 

Need to set up a central hospital in Bhagalpur, 
Bihar (MUR-377) 
(Deb. 2, Vol. XXVI, 16.07-2002) 
Col. 523·24 

Pending Applications before SCFDC 
(Deb. 20, Vol, XXVII, 09.08.2002) 
Col. 173-74 

Primary Health Centres 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 24S-S4 

Production of Steel 
(Deb. 18, Vol. XXVII, 07-08-2002) 
COl.9S 

ProfitlLoss of ClL and its Subsidiaries 
(Deb. 17, Vol. XXVII, 06·08-2002) 
Col. 241-42 

ProfitILoss to BCCL 
(Deb. 17, Vol. XXVII, 06-08.2002) 
Col. 120-21 

Rice Production 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 29·30 

State of Scientific Institute ." _. 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 224·25 

Theft of Coal and ot!Ier Material in Coal Mines 
in .Iharkband 
(Deb. 17, Vol. XXVII, 06-08·2002) 
Col. 200·0\ 

VKlesh Sanchar Nipm Limit-ed 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 67-68 

Wages/Salary of Industrial Workers 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 60-64 

WLL Service by BSNL 
(Deb. 8, Vol. XXVI, 24-07-2~02) 

Col. 38-39 
Sahu, Sbrt ADadl 
Acquired Immuno deficiency Syndrome 

(AIDS) Prevention Bill • Int. 
(Deb. IS, Vol. XXVII, 02·08-2002) 
Col. 442-46 

Constitution (Amendment) Bill, 1999 
(Omission of Article 44, etc.) ." I 
(Deb. 5, Vol. XXVI, 19·07-2002) 
Col. 37s-414 

Construction of National Highway No. 217 
(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 181 
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Disin\estment of Public Sector Undertakings 
(DOR 193) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 424-30 

Expansion of National Highways 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 11-20 

Induction ofCamerarnan to IBPS 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 96-97 

Need to frame rules under the Indecent 
Representation of Women (Prohibition) 
Act, 1986 with a view to prevent their 
indecent representation in publications 
(MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 406 

Need to hand-over fifty acre stretch of salt 
land 10 Government of Orissa for 
distribution among SCs in K. Surnandi and 
R. Sumandi villages in Ganjam District 
(MUR 377) 
(beb. 4, Vol. XXVI, 18-07-2002) 
Col. 277 

Rail Accident 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. IS 

Standing Commillee on Home Affairs -
Evidence on the Representation of Ihe 
People (Amendment) Bill, 2001 and the 
Companies (Amendment) Bill, 2ool-Laid 
(Deb. 7, Vo\. XXVI, 23-07-2002) 
Col. 432 

Utilisarion of Funds 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 220--25 

S.tduzz ...... Sbrl 
A~it ofNDDB 

(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 273 

Availability of Staff at P.tent Office 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 225 

Bhopal Gas Victims 
(Deb. 7, Vol. XXVI, 23-01-2002) 
Col. 196 

Coal Based Power Projects by NTPC and 
TNEB 
(Deb. 14, Vol. XX VII, 01-08-2002) 
Col. 154-55 

Consumer Safety 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 142-43 

Damages to Railways 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 22-23 

Export of Organic Foods 
(Deb. 15, Vol. XXVII, 02·08·2002) 
Col. 122-23 

Flood Control Measures 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 225-26 

Floods and Drought in Various Parts of the 
Country (OUR 193) 
(Deb. 10,. Vol. XXVI, 26-07-2002) 
Col. 323 

Formation of Assets Management Company 
(Deb. 17, Vol. XXVll. 06-08-2002) 
Col. 232 

Health Hazards of Mosquito Repellants 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 150 

Hiking Cable Charges 
(Deb. 9, Vol .. XXVI. 25-07-2002) 
Col. 110 

Lab to Land Programme by ICAR 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 80 

Lowering the Brain Activities 
(Deb. 18, Vol. XXVII, 07-08-2002) 
CoJ.66 

Microbial Rennet for Cheese Making 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 30-31 

National Dairy Research Institute 
(Deb. 16. Vol. XXVII, OS-08-2002) 
Col. 350-51 , 

Need of R and 0 Structure 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 72-73 
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Orpnic Fannins 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 276 

Policy on Consumption of Petroleum Products 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 184-85 

Reduction of Air FIR 
(Deb. 11, Vol. XXVII, 29-07-2002) 
Col. 136-37 

Role of Cooperatives UIIder Canpanies Act 
(Deb. II, Vol. XXVII. 29-07-2002) 
CoI.25~51 

RunlI Processing and Marketing Set-ups 

Pending Cases in Courts 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 98-104 

Revival of Sick Fenilizer Units 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 291-94 

Shortage of Coins in Gujarat 
(Deb. IS. Vol. XXVII. 02-08-2002) 
Col. 154 

Sua.a, Slarl Parao A. 
Massacre in Kasimpura, Jammu (AM) 

(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 462-66 

(Deb. 6. Vol. XXVI. 22-07-2002) Sangtam, SlIrI K.A. 
Col. 99 

UIC of FertilizcrslPesticides 
(Deb. 21, Vol. XXVII. 12-0B-2002) 
Col. 20J.--()S 

Vaccine fill' AIDS 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 188-89 

Salautray, Slarl Prabbat 

FiDanciaI Assistance to Paradeep Port Trust 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col.15B 

Rccu!atitution of Major Port Trust Board 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 108-09 

SaadI, Prof. I.G 
floods and Drought in Various Parts of the 

Counlry (OUR J 93) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 483-SS 

Saapaal, Sbrl DlIeep 

Extemally Aided Projects of National 
Highways 
(Deb. 6. Vol. XXVI, 22-07-2002) 
Col. 124-27 

Gujarat Forestry Development Project 
i Deb. IS, Vol. XXVII. 02-08-2002) 
0>1. 267 

Inclusion of Kutch District Under ARDP 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 280 

Awareness Programme and Workshop for 
High School Children 
(Deb. 7. Vol. XXVI. 23-07-2002) 
CoI.4S-4B 

Development of Visual Technology 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 132 

Fell in Level of Di8S0l~ Oxygen in River 
Water 
(Deb. 11. Vol. XXVII, 29-07-2002) 
Col. 22~21 

Instrument Landing System at Dimapur 
Airport· 
(Deb. I. Vol. XXVI. 15;.07-2002) 
Col. 71-72 

Modem Arms for Army 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 259 

Need to divide the country into two different 
standard time zones (MUR-377) 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col.3S8 

Promotion ofTourism in North Eastern Region 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 253 

Sale of Petroleu91 'Products by Private 
Campanies . 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 90-91 

Shortage of Sophisticated Weapons 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
CoI.I~1 
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Supply of Anna 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Co\. 132-33 

Wood Based Industry in North-East Region 
(Deb. I I, Vol. XXVII, 29-07-2002) 
Col. 135 • 

Saapaa, SIIrI Klall.a Slalli 
LPG AgencieslSKO Dealers in Delhi 

(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 10),04 

Saradp, Shrllqbal Ahmed 
Abolition of Air Travel Tu. 

(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 133-34 

Agricultural Trade Refonns by US 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 198 

Allocation of Tourism Sector 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 179-81 

Anns Licence Rackets 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 422 

Asian r>evelopment Bank Loan 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 31 1-12 " 

Assistance for Development of Tourist Sites 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 4 

Assistance to African Countries 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 317-19 

CAGs Observations on CPSUs 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 285 

Check on Corruption in Government Offices 
.. (Deb. 8, Vol. XXVI, 24-07-2002) 

Col. 231-32 
CLL Survey Report on Biotech Sector 

(Deb. '17, Vol. XXVII, 06-08-2002) 
Col. 187-88 

Co-operative Credit 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 202-03 

Construction of Four Lane Highway 
(Deb. 2 I, Vol. XXVII, 12-08-2002) 
Col. 43-44 

Construction of MajorlMedium Irrigation 
Projects 
(Deb. 11, Vol. XXVII, 29,07-2002) 
Col. 284 

Crop Insurance Bill 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 423 

Decline in Growth Rate 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 211-12 

Development of Jog Falls in Kama!aIca 
(Deb. 1, Vol. XXVI, 15-07-2002) 
Col. 210 

Disinvestment of ITDC Hotels 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 284-98 

Drinking Water in Rural Development 
(Deb. 2, Vol. XXVI, 16-07-2002) 
C01.4S-S0 

Drought Proof Rice Variety 
(Deb. 1 I, Vol. XXVII, 29-07-2002) 
Col. 202 

Duty-Free Access to Bangladeshi Products 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 25-26 

Electoral Photo Identity Cards in Kamataka 
(Dcb. 14, Vol. XXVII, 01-08-2002) 
Col. 227-28 

Electrification of Villages 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 274-75 

Encroachment of National Highways 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 268 

Establishment of Book Banks 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 207 

Fast Track Policy for Procurement of Military 
Equipments 
(Deb. 9, Vol. XXVI, 25-07-2002) 
('.01. 168 
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FDI in Telecom Sector 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 310 

Financial Aid to Kamataka 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 58 

financial Assistance to Kamataka 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 136-37 

First Report of Working Group on Trade Laws 
and WTO 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 135-37 

Government DecisIon to Allow Foreign DII·eel 
Investment in Print MedIa," India 
(DUR-193) 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 494 

High Power Locomotives 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 188-89 

Impact of Global Warming on Indian 
Agriculture 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col, 39--42 

Import and Export of Petroleum Products 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 261-62 

Import of Edible·OiI 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Cot. 319-20 

Improvement in Post Harvest Management 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 243-44 

Inclusion ofOulk Drugs in Drug Price Control 
Order 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 444 

• ·f to Approach WTO 
:b. 18, Vo:. XXVII, 07-08-2002) 

Col. 137-38 

Indian Economy 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 317-18 

Infant Mortality Rate 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 147-48 

Integrated Wasteland Devclopmenl Project 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 77-80 • 

Investigation in 8-747 Bombing Case 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 322 

Irregularities in ITOC Hotels 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Cot. 365 

Kisan Credit Cards 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 70-71 

Launching of OTT in 8angalore 
(Deb. 14, Vol. XXVII, 0\-08-2002) 
Col. 161 

Legislation for Silk Industry 
(Deb. IS, Vol. XXVII. 02-08-2002) 
Col. 73-74 

Liberhan Commission on Ayodhya 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 231-32 

Licences Granted for Diamond Exploration 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 458-60 

Loss to Aviation Sector 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Cot. 341-42 

LPG Bottling Plants and Depots in Karnataka 
(Deb. 19, Vol. XXVII, 08·08·2002) 
Cot. 94-9S 

Measures for Revjval of Economy 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Cot. 288·89 

Modernisation of Railway Workshop at Hubli 
(Deb. 19. Vol. XXVII. 08-08·2002) 
Col. 219 

Modification in Airfare Structure 
(Deb. 6, Vol. XXVI. 22·07-2002) 
Col. 226-27 

National Water Policy 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 279·80 
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Need to Ban Sale of Pan Masala in the COWltry 
(MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col 408 

Need to expedite laying of Gulbarga-Bidar 
Railway Line in Kamataka (MUR 377) 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col 278-79 

New Power Tariff Policy 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 7-26 

New Tourism Policy 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 382-83 

NHRC Report on Custodial Death 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 22G-24 

NRI Bonds 
(Deb. 20, Vol. XXVII, 09.08-2002) 
Co12~1 

One Hundred MW Electricity Purchased by 
Kamataka from Kayamkulam Power Plant 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col 136 

Opening-up of Pol15 for import of Tea from 
. SriLanka 

(Deb. 20, Vol. XXVII, 09.0~·2002) 
Col. 2SS 

Private Funds for Inland Water Development 
(Deb. 13, Vol. XXVII, 31·07-2002) 
Col. 87-88 

Private Participation in Defence Sector 
(Deb. 4, Vol. XXVI, 18-07-2002) 
CoUI-52 

Railway Safety Fund 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 295 

Reduction in Licence Fee for FM Radio 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 237-38 

Resolution Passed for Betterment of Children 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 35S . 

Retention Price Scheme 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 146-47 

Revision of Prices of Petroleum Products by 
Oil Companies 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 227 

Rural Electrification 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 49-50 

Rural Water Supply and Sanitation Project with 
Gennan Aid in Karnataka 
(Deb. 12, Vol. XXVII, 30-07-2002) 
C61.239-41 . 

Outstanding Dues ASainst Agencies SCI Agreement with HPCL and BPCL 
(Deb. 9, Vol. XXVI, 2S-07-2002) (Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 235-36 Col. 128 

Pak's Conunilmelll SecuritiJation of Dues 
(Deb. 3. Vol. XXVI. 17-07-2002) (Deb. 4, Vol. XXVI, \8-07-2002) 
Col. 300-01 Col. 236 

Pilot Project for Welfare of Disabled 
(Deb. 17, vat. XXVII, 06-08-2002) 
Col. 273 

Popularising Indian Systems of Medicine 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 64-65 

Power Supply to Kamataka, Andhra Pradesh 
and Tamil Nadu 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 189-90 

Sellins up of Iridependent Agricultural 
Insurance Company 
(Deb. I. Vol. XXVI, 15·07-2002) 
Col. 14-15 

SSllnvestment Ceiling 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 293·94 

Stranding of Indians in Kuwait 
(Deb. 18, Vol. XXVII. 07·08-2002) 
Col. 170-71 
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Suspension of Govemment Officials 
(Deb. 13. Vol. XXVII, 3 I ·07·2002) 
Col. 243-44 

Time Cost Over Run ProjectS 
(Deb. 8, Vol. XXVI. 24·07·2002) 
Col. 69-73 

UNICEF Equipment to 6 New ICDS Cells 
(Deb. 17, Vol. XXVII, 06-08·2002) 
Col. 67 

Urban Cooperative Banks in Tamil Nadu 
(Deb. 10, Vol. XXVI. 26.07 .2002) 
Col. 247-48 

US Compensation to Families of Indians Killed 
inWTCAnack 
(Deb. 8, Vol. XXVI, 24-07·2002) 
Col. 292 

Vocational Training for Tribal Areas 
(Deb. 5, Vol. XXVI. 19·07·2002) 
Col. 74-75 

World Bank Assistance for PMGSY 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col. 346-47 

World Bank Assistance for PMGSY 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col. 346-47 

Zinc and Iron Deficiency in Children 
(Deb. 13, Vol. XXVII, 31·07·2002) 
Col. 337·38 

Sarkar, Dr. Blkram 

Constitution Scheduled Castes Orders 
(Amendment) Bill. 2001 
(Deb. 12, Vol. XXVII, 30·07-2002) 
Col. 534-36 

5&roj, Sbrl Tuful 

Foreign Orders to BHEL 
. (Deb. 19, Vol. XXVII, 08-08.2002) 

Col. 13-15 
Mobile Dispensary Service 

(Deb. 18, Vol. XXVII, 07·08-2002) 
Col. 133-34 

Need to provide maned railway crossing at 
Ahladpur Sai Takia in Saidpur 
Parliamentary Constituency (MUR 377) 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 526 

Promotion of Tourism in Uttar Pradesh 
(Deb. 21, Vol. XXVII. 12-08·2002) 
Col. 91·92 

Purchase of Land by IOCl in MP for Retail 
Outlets 
(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. 240-41 

Sale of Postage Stamps 
(Deb. 18, Vol. XXVII, 07-08·2002) 
Col. 77·78 

Scheme for Textile IndUSlry 
(Deb. 20, Vol. XXVTI, 09·08-2002) 
Col. 265-66 

Telephone Exchange 
(Deb. 8, Vol. XXVI, 24-07·2002) 
Col. 96-99 

Saroj, Shrlmatl SUlblla 
Allowing Tickctless Travellers 

(Deb. 19, Vol. XXVII, 08-08-2002) 
Cal.M 

Construction of ROBIRUB 
(Deb. 19, Vol. XXVII, 08-08·2002) 
Col. 171-74 

Out of Order Phones in Bihar. 
(Deb. 13, Vol. XXVII. 31-07-2002) 

Banks loans to Industries/Companies Col. 122 
(Deb. IS, Vol. XXVII. 02-08.2002)" Sa roja, Dr. V. 
Col. 206-07 

Dropping of Pipeline Projects by IOCl 
(Deb. 4, Vol. XXVI, 18.07.2002) 
Co\. 92 

bcise Duty Payers 
(Deb. 10, Vol. XXVI. ::6-07.2002) 
Col. 137-38 

Acquired Immuno Deficiency Syndrome 
(AIDS) Prevention Bill-Moved 
(Deb. 1 S, Vol. XXVII, 02-08·2002) 
Col. 424-25 

Ambitious Plan for Agricultural Production 
(Deb. 16. Vol. XXVII, OS-08-2002) 
Col. 327 
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Call Centers 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 68-69 

Coal Bed Medwle in M.P., Rajasthan and West 
Ba1pl 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 140-41 

Restructured Central Rural Sanitation 
Prost· .. ,., 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoI.407-()9 

Revamping ofFCI 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 42-44 

Computerisation of Banks Rice for Exports 
(Deb. 10, Vol. XXVI, 26-07-2002) (Deb. 20, Vol. XXVII, 09-08.2002) 
Col. 132-35 Col. 153-55 

Cruise TouriJm Setting up of Bio-Gas Plants 
(Deb. 6, Vol. XXVI, 22-07-2002) (Deb. 4, Vol. XXVI, 18.07-2002) 
Col. 394 Col. 40--42 

Development of Golden Rice Supply of Subsidized Seeds 
(Deb. 21, Vol. XXVII, 12-08-2002) (Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 241 Col. 159 

EII8b1i11uncnt of Agri-Clinicsl Api-Business 
CeaIrea 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 349-50 

FiDanciai Alsillllnce to Self Help Groups of 
Women UDder DWCUA 
(Deb. 11, Vol. XXVU, 30-07·2002) 
Col.246-SO 

Food For Work Programme 

Technical Advisory Group on Solid Waste 
Maaasement 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 64 

Technology Mission for Horticulture Crops 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 161-62 

Sdadla, Sltrl Jyodradllya M. 
(Deb. 7, Vol. XXVI, 23-07·2002) AcceleratedRuraiWaterSupplyPorgramne 
Col. 152-53 (Deb. 17, Vol. XXVII, 06-08-2002) 

<hen Belt for At.temcnt ofPoUution ContlOl 
lad &vironment Improvement 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 242-43 

Ia.e or LiceIIces to Priwtc Parties ror ILDS 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col.8J-83 

Col. 190-91 
AlIepd Fraud Cases in NLC 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 249-52 

Aimaty Conference 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 152-53 

M8inlenance or Monuments in limil Nadu Assessment of Rehabilitation Work 
(Deb. 21, Vol. XXVII, 12-08-2002) (Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 140---42 Col. 311-13 

Modemisation orThermal Power StabOlll Ban on PTV 
(Deb. 14, Vol. XXVII, 01-08-2002) (Deb. 4, Vol. XXVI, 18-07-2002.) 
Col. 128-29 Col. 106-07 

Modernization or PMFI Civil Reforms in Kashmir 
(Deb. 12, Vol. XXVII, 30-07.2002) (Deb. 7, Vol. XXVI, 23.07-2002) 
Col. 66 Col. lOS 

Propoaall ror CinematGlraphy in the 
Coacurrcm Lilt 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 218-19 

Contribution orWomen Labour 
(Deb. 16, Vol. XXVII, OS-08·2002) 
CoI .. 112 
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Coopemtion on Missile Defence System with 
U.S. 
(Deb. 4. Vol. XXVI. 18-07-2002) 
COl.16S 

Disinvestment of Public Sector Undertakings 
(OUR 193) 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 431-39 

Export Cost of Agricultural Products 
(Deb. I. Vol. XXVI. I S·07-2002) 
Col. 22·23 

F aciJities to Governors 
(Deb. 12. Vol. XXVII. 30·07·2002) 
Col. 135-36 

Fight against Terrorism 
(Deb. 2. Vol. XXVI, 16·07-2002) 
Cot. 304 

Fire in Shoc Factory at Agra 
(Deb. I, Vol. XXVI, IS-07·2002) 
Col. 167-72 

Foreign Exchange ManapmentAct 
(Deb. S. Vol. XXVI, 19·07·2002) 
Cot. 307 

Forensic Report about Sabannati Expms at 
Godhra 
(Deb. 19, Vol. XXVII. 08·08-2002) 
Col. 138·39 

Gas to Industries in Delhi 
(Deb. 9, Vol. XXVI. 2S·07·2002) 
Col. 238 

Golden Quadrangle 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 109 

Harvesting of Rain WIIt:I 
(Deb. I. Vol. XXVI. 1S-07-2002) 
CoI.2S4-S6 

Illicit TratrJdti"l ofDnap 
(Deb. 10, Vol. XXVI. 26-07-2002) 
Col. 39-40 

Indo-Sino Border Talks 
(Deb. 18. Vol. XXVII. 07-08.2002) 
Col. 137 

ISP Package for Militants 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 382 

Joint Indo-US MiJitll1)' Exercise 
(Deb. 4. Vol. XXVI, 18-07-2002) 
CoI.16S-66 

Meetmg of Indus Water Commission 
(Deb. I. Vol. XXVI. 15·07-2002) 
Col. 290-91 

MoU between FICCI and WTO Consultation 
Centre. Shanghai 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 174 

National Health Policy 
(Deb. 18. Vol. XXVII. 07·08-2002) 
Col. 39-40 

New Power Tariff Policy 
(Deb. 9. Vol. XXVI. 25·07-2002) 
Col. 13·14 

NHRC Repon on Gujarat 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 28-42 

Project Proposal for Conversion of Eanh and 
Roads under PMGSY 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 373-78 

Rejuvenation ofCGHS 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 161-62 

Sale of Genetic Medicines at Higher Prices in 
the Market 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 126-27 

Setting up of Waste Energy Plant ofGhazipur 
(Deb. 14, Vol. XXVII, 01-01.2002) 
Col. 172 

Trafficking in Children 
(Deb. 7. Vol. XXVI. 23·07-2002) 
Col. 267 

U.S. Aid to Pak 
(Deb. 8, Vol. XXVI. 24-07.2002) 
Col. 7S-76 

smapapatbl, Sbrl T.M. 
Allocation for Eradication of Child Labour 

(Deb. II. Vol. XXVII. 29-07-2002) 
Col.204-0S 

Allocation of Vacancies 
(Deb. 14. Vol. XXVII, 01-08·2002) 
Col. 212·13 
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ClOSing Down of FCI Godowns 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 258-59 

Conversion of Four lane NHs into Eight Lane 
(Deb. I I, Vol. XXVII, 29-07-2002) 
Col. 247 

Decline in Food Production 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 29-30 

Economic Reforms 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 20-21 

Establishment of K VS 
(Deb. 12, Vol. XXVII, 3{)-07-2002) 
Col. 241 

Financial Assistance for Development on 
Nilgiris 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 305-06 

Funds to States under ASIDE Scheme 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 153-:56 

InfrastnlCture Equity Fund 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 293-94 

IPO for PSUs 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 123-24 

Jute Procurement Policy 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 181-82 

National Highways Development Programme 
(Deb. I I, Vol. XXVII, 29-07-2002) 
Col. 13-14 

National Immunisation Programme 
(Deb. 13, Vol. XXVJI, 3 I -07-2002) 
Col. 278-79 

NPAs of Banks 
(Deb. 20, Vol. XXVII, 09-08-2002) 

• Col.214 
Outlay for Power Plants during Tenth Plan 

(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 137 

Power Projects During Tenth Plan 
(Deb. 19 Vol. XXVII, 08-08-2002) 
Col 213-14' 

Quality Education to Students 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 79 

Reform in Power Sector 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 185-86 

Tourism Circuits in Tamil Nadu 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 280 

World Bank loan to Pak 
(Deb. 18, Vol, XXVII, 07-08-2002) 
Col. 129-30 

Sen, Sbrlmatt Mlaatl 
Allocation of Funds for Madrasas Education 

(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 171 

Anti Malaria Drug 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 173-74 

Closure ofKoardih Coal Pit in Satgram ofECl 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 74-75 

Death of Farmers due to Pesticide Exposure 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 117-18 

Derailment due to Track Hazards 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 36-37 

DRM Office at New Jalpaiguri 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 132 

Floods and Drought in Various Parts of the 
Country (DUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 419-21 

Increase in Crime Rate due to Retention of 
Age limit 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 130-31 

Introduction of Bullet Trains 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 57-58 

Labour productivity 
(Deb. I I, Vol. XXVII, 29-07-2002) 
Col. 29-30 
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Meeting with WTO Pri\allsalion of PSUs 
{Deb. IS, Vol. XXVII. 02-0S-2002) 
CoISI-S3 

Nationalised Drug Units 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 307'()S 

Rape Vicitims of Gujarat Riots 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. ISO 

Sro\:ullta, Dr. Nltilh 

Agrcement with Indian Hotels Chain with 
I'orclgn Hotels 
(Deb. 16. Vol. XXVII, OS-OS-2002) 
Col. 168-69 

Deterioration of Asiatic Society of Bengal 
(Deb. 16, Vol. XXVII, OS-OS-2002) 
Col. 331-32 

Distortion of Historieal Facts in Films 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. SO-51 

Dugda Basin Drainage Scheme 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. SO 

Foreign Company Status 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 271-72 

Job Opportunities in FPI 
(Deb I, Vol. XXVI, 15-07-2002) 
Col. 136 

Passport to Persons of Indian Origin 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Cot. liS 

Separation of Haldia Port and Kollcata Port 
Trust 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 107 

Shifting of FIPB 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 204 

State of Affairs in National Library, Kolkata 

Super Express Highway Construction 
Programme 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 164 

Seth, Sbri Lakshmaa 

Cadre Management of IES 
(Deb. 21), Vol. XXVII, 09-0S-2002) 
Col. 96 

Dams on Narmada River 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 289-90 

Handtng Over BiIroda Unit of IPCl to rOC 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 142 

Impact of Glob ali sat ion 
(Deb IS, Vol. XXVII, 02-0S-2002) 
Col. 175-177 

Import of Coal 
(Deb. 12, Vol. XXVII, 30-07-20021 
C:ol. 221-~2 

International Flights from Netaji Subhash 
Chandra Bose International Airport 
(Deb. 16, Vol. XXVII, OS-OS-2002) 
Col. 110 

Maintenance ofTaj Mahal by Private Agency 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 363 

Minimum Suppon Prices 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 114-18 

Revision of Textile Policy 
(Deb. 10, Vol. XXVI, 26-07-2002) 
CoI.S&-60 

Role ofNGOs in Afghanistan 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 6 

Unifonn Foodgrain Procurement Policy 
(Deb. IS, Vol. XXVII, 02-08·2002) 
Col. 238 

(Deb. 21, Vol. XXVII, 12.08-2002) SethI, Silri Arjun Charu 
Col. 258-59 

StTalegy for North EaIIern States 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 369-71 

Floods and Drought in Various Pans of the 
Country (OUR 193) 
(Deb. 10, Vol. XXVI. 26-07-2002) 
Col. 339 
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Staababuddin, Mohd. 

Grants to NGOs 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 118 

Organisation of Sports Events 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 209 

'Replacement of lAS Officers in ASI 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 80-81 

Sbabeea. Sbri Abdul Rashid 

Agricultu.'1I1 Labourers 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col.34~S 

Assistance of World Bank in J&K 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 143 

Brain Drain 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoI.2SI-S2 

Construction of National Highways 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 116-23 

Cyber Crimes in the Country 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 092 

Declandion ofNeem IS National Tree 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 37 

Decline in the TlltJet of New Telephone 
Connections in Kamataka 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 117 

Double Lminal Four Laninl of National 
Hipways 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 231 

Drinking Water Problems in J &: K 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. IIS-16 

Essential Commodities Under PDS 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 82-84 

Export of Processed Food Items 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 209-12 

IDBI Assistance to Enterpreneurs of States 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 196-202 

Increase in Production of Fodder 
(Deb. I, Vol. XXVI, IS-07-2002) 
Col. 13940 

Industries in the Country 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 57-61 

Jammu-Srinagar National Highway 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 269-70 

Jammu-Udhampur Rail Line 
(Deb. 9, Vol. XXVII, 25-07-2002) 
Col. 68 

Livestock Census in Jammu & Kashmir and 
West Bengal 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 57-S9 

LPG Agencies and Petrol Pumps in Gujarat 
andJ&K 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 53 

Misuse of Funds Meant for Cleaning of Lakes 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.SI-S3 

Modernisation of Telephone Exchanges 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 122-24 

National Agricultural Insurance Scheme 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 39-40 

National Highways in Jammu and Kashmir 
(Deb. II, Vol. XXVII, 29-07-2002) 
COl.3S 

NllionaJ Postal Policy 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 117 

Post and Telegraph Facilities to Panchayats 
(Deb. 18, Vol. XXVII, 07-08-2002) 
CoI.4S-46 
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Postal Scrutiny System 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 218 

Progress in Hydro Electric: Power itt J and K 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col.IS~1 

Rail Line between JaIandhar and Jammu 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 69 

JRF, SRF and RA Fellowshipll 
(Deb. 17. Vol. XXVII, 06-08·2002) 
CoI.8s-87 

Latest Technology by PGCIL in Power 
Distribution 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 112-13 

Misleading ofVouthJ by fake University 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 215-16 

Raising ofGroun4 Water Level . 
(Deb. I. Vol. XXVI, 15-07-2002) National Highway No.2 
Col. 149 (Deb. II, Vol. XXVII, 29-07-2002) 

Col. 100 
Setting up of PSUs in J &: K 

(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 186-87 

Telephone Connections in Jammu and Kashmir 
(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 221-23 

Undermeasuring by Petrol Pumps and 
Kerosene Dealers 
(Deb. 19, Vol. XXVII, 01-08-2002) 
Col. 141-42 

User Fees from Private Airlines 
(Deb. I, Vol. XXVI, IS-07-2002) 
Col. 231-32 

Vacant F1ats of DDA 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 300-01 

Silakya. Sbri RaP-raj SlaP 
Abolition of CAT/SATs 

(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 86-87 

Banks Loans to InduslriealCompanies 
(Deb. I S, Vol. XXVII, 02-08·2002) 
Col. 206-07 

ConstnJction of Fly-overs 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 272 

Deforestation along National Higbway-2 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Col. 160 

F Ike Educational Institutions 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 311-\3 

Need to provide fmanc:ia1 assistance to the 
GoYemment ofUttar Pradesh to 10M ac:tue 
drinking water problem in E!awah 
Palimnentary Constituency (MUR 377) 
(Deb. 7, Vol. XXVI, 23·07-2002) 
Col. 439 

Offices of National Seeds Corporation in Uttar 
Pradesh 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Col. 243-44 

Pasaenger Force Train to Reverse after Man 
FallsOff' 
(Deb. 19, Vol. XXVII, 08-08·2002) 
Col. 162-63 

Pension to War Widow, 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 181-83 

Powers to SEDI 
(Deb. IS, Vol. XXVII. 02-08-2002) 
Col. 30-31 

Retail Outlet at Badli itt Haryana 
(Deb. 9, Vol. XXVI, 25-07·2002) 
Col. 278-79 

Security Audit by Internal Safety Wing 
(Deb. 16, Vol. XXVII, 05·0g·2002) 
Col. 257 

Setting up of Tourism and Cultural Hub 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 35-36 

Tender by IOCl for Construction and 
Repairing Work 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 71-72 
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Ule of Red CTWU EmlJlem 
(Deb. II, Vol. XXVII, 07-01-20'2) 
Col. 7 

SIIaUII. eeL (Itetd.) Dr ......... 
Development ofTeIecommuniation 

(Deb. 18, Vol. XXVII, 07-08-20(2) 
CoI.S6-S7 

Need to set up a high power dish an1enna II 
Khada Patthlll in Shimla to ensure better 
reception of T. V. Programmes 
(MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 41)-14 

Technology Development in Horticulture 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 74-77 

Tourism ..... jects .f Himachal Pradesh 
(Pell. 21, Vol. XXVII, 12-'1-2112) 
CoJ.66 

Slaa.lal Kumar, Shrt 
Assistance for Prisons Reform 

(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 85 

ltailline between Twnkur ~ Chitndurp 
(Deb. 19; Vol. XXVII, 08-01-20(2) 
Col. 17 

SIaIHe, S)art SwltD K ..... 

Chilies for On-:fll'll1 Development Worb 
(Deb. 6, Vol. XXVI, 22-07-2(02) 
Col. 310-11 

Civil Reforms in KaIhmir 
(Dell. 7, Vol. XXVI, 23-07-20(2) 
C.1. 105 

Company Freeblies Influence Docton' 
Prescription 
(Deb. 13, Vol. XXVII, 31-07-20(2) 
Col. 89-90 

Compensation to Farmers 
(Deb. 4, Vol. XXVI, 11-07-2(02) 
Col. 163-64 

Contribution of Women Labour 
(Deb. 16, Vol. XXVII, 05-01,2002) 
Col. 112 

Decline in Femp Tourists', Arrival 
(Dell. I, Vol. XXVI, 15-07-2002) 
C.UII-II 

DemaIHI and Supply of 8evenIJes 
(Deb. 15, V.I. XXVII, 02-01-2002) 
Col. 61-63 

Economic Package for J and K 
(Deb. 17, Vol. XXVII, 06-01-2(02) 
Col. 5(r-51 

Encroachment on Railway Land in Delhi 
(Deb. 19, Vol. XXVII, 08-08-2002) 
CeI.143-45 

AccelerateilRuraJ w..r Supply Porgramme Enquiry Report on Helapter's Crash 
(Deb. 1·~,\Io1. XXVII, 06-08-2002) (Deb. 16, Vol. XXVII, 05-01-2002) 
Col. 190-9f Cel. 309 

Accelerated Urban Water Supply Programme 
-(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 364-96 

Airbus Equipped with EGPWS 
(Deb. 6, Vol. XXVI, 22-07-20(2) 
Col. 30-31 

.I'ntyodaya Yojana . 
(Deb. 20, Vol. XXVII, 09-08-2(02) 
Col. /19-91 

Archleoloiical Survey of India 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 207-08 

aarron PTV 
(Deb. 4, Vol. XXVI, 11-07-2002) 
C.1. 106-07 

Examinatien System . 
(Deb. 2, Vol. XXVI, 16-07-20(2) 
Col. 19-91 

Extradition Treaty 
(Dell. 13, V.1. XXVII, 31-07-20(2) 
Col. 243 

Fallin, Quality Nllc", .. Uaivcnitia 
(Deb; 12, Vol. XXVII, 30-07-20(2) 
Col. 452-S3 

FDI in Township Developmc:nt Scheme 
(Deb. 2, Vol. XXVI, 16-07-2(02) 
Col. 227 

FiJht apinIt Tenorilm 
(Deb. 2, Vol. XXVI, 16-07-2(02) 
Col. 304 
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Fire in Shoe FlICtory at Agra 
(Deb. 1. Vol. XXVI, 15-07-2002) 
Col. 167-72 

Foreign Exchange ManasementAct 
(Deb. 5, Vol. XXVI. 19-07-2002) 
Col. 307 

Forensic Report about Sabarmati Express at 
Godhra 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 138-39 

Golden Quadrilateral Scheme 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 245-46 

Group Superannuation Sc:hemes of L1C 
(Deb. 15, Vol. XXVII. 02-08-2002) 
Col. 305-06 

HawaJa Money 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 44 

ILD Services by MTNL 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 181 

Dlicit TraffICking of Drugs 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 39-40 

Impediments to India's Exports 
(Oeb. 15, Vol. XXVII, 02-08-2002) 
Col. 283-84 

Increase in Retirement Age of Judges 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Co\. 55-56 

India's Participation in Asia-Pacific Secllrity 
Conference 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 166-67 

India-EU Ties 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 320 

Indo-Sino Border Talks 
(Deb. 18. Vol. XXVII, 07-08-2002) 
Col. 137 

Insurance Cover for Travel Agents of IA 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 363-64 

Liberalisation of Visa Nonns 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 231 

LPG as Auto Fuel 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 192 

Maimed Livestock in Border Areas 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 94-95 

Mid-day-Meal Scheme 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 357-58 

Mumbai (Middle Vaitama) Water Supply 
Project 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 40 

National Cwriculum Framework 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 349-50 

National Highway Nos. 9 and 13 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 133-34 

News-Item Dated 10 June, 2002 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 285 

Outstanding Dues Against Banks PSUs 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 318-19 

Pilot Training 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 319-20 

Police System 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 439-40 

Population of Tigers 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 161-68 

Posting of Senior Officials in Tourism Offices 
Abroad 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 175-76 

Price for Free-la-Air Channels 
(Deb. 9, Vol. XXVI, 25.07·2002) 
Col. 129 
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PrivatiSltion of Banks 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 92-93 

Production of Mines 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col.IB-14 

Proposals from Maharashtra 

Seltual Abuse of Children in Orphanage 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 221-22 

Storage Capacity for Petrol and Petroleum 
Products 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 169-70 

(Deb. 19, Vol. XXVII, OS-08-2002) Telecast of FIFA World Cup 
Col. 209-10 (Deb. 9, Vol. XXVI, 25-07-2002) 

Rate of Interest of EPF 
Col. 33-34 

(Deb. I, Vol. XXVI, 15-07-2002) Test Flight LCA 
Col. 197-99 (Deb. 4, Vol. XXVI, 18-07-2002) 

Retirement Age of Employees of HU~ 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 303 

Revamping of Duty Free Shops 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 160-61 

Revision of Fare Structure 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 182 

Role ofUN Secretary-General in South Asian 
Region 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 299-300 

Sale of Genetic Medicines at Higher Prices in 
the Market 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 126-27 

Sale of Shares by IOCl to ONGC 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 290-91 

Col. 65 

Transfer of Unsafe Alliance Airlines to IA 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 364-65 

U.S. Aid to Pak 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 75-76 

Videsh Sanchar Nigam Limikd 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 67-68 ' 

Visit oflndian Team to USA 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 271 

Visit of Sri Lankan PM 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 294-95 

Women's Empowerment 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 233 

WTO Meeting on Tatiles and Clothing 
(Deb. 10, Vol. XXVI, 26-07-2002) 

Schemes for Child Labour Col. ISS-59 
(Deb. 21, Vo\. XXVII, 12-08-2002) Slop Deo, Slui K.P. 
Col. lSI-52 

Selection of Heads of Financial Sector 
,.(Deb. 20, Vol. XXVII, 09-08-2002) 

Col. 10) 

Setting.up of 1000 MW Power Projects 
(Deb. 4, Vol. XXVI, 18-07-2002) 
CoI.2IS 

Setting up of Waste Energy Plant of Ghazipur 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 172 

Assessment by NTPC on Durgapur and 
BoIcaro Steel Plants 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 107-08 

Cross Border Infiltration 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 161-62 

Discontinuance of AirServiee by Vugin Airlines 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 76-77 
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DiIiawaImeDt of ITDC Hotels 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 214-91 

Fonip Investment In Power Sector 
-Reformation 
(Deb. 4, Vol. XXVI, 11-07-2002) 
CoI.l7I 

Indo-Iraq Aareements on Export of Wheat 
vi.t+Kr Import of Oil 

(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 108-09 

IDdrawIi Hydro-electric: Project 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. lOS 

IDIroduc:tion oC New Trains 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
CoI.94-96 

Maize CultMtion 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 238--41 

....., Development Proja::ts in Orissa 
(Deb. 6, Vol. XXVI, 22-07-2002) 
CoI.ISS-S6 

Norma for Granting Royalty to Mine Ownm 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 113 

Pension to W1II: Widows 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 111-83 

Power Rcquiranem for Nat 10-20 Years 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 89-91 

Ranthambore National Parle 
(Deb. 21, Vol. XXVII, J 201-2002) 
Col. 126-27 

Rcnpli Multipurpolc Irrigation Project 
(Deb. 21, Vol. XXVII, 12-01-2002) 
Col. 229-30 

Scheme to Promote Tourism 
(Deb. I, Vol. XXVI, lS-07-2002) 
Col. 229-30 

SIqla. Dr. .... uVUlla Praud 
Airport Authority of India 

(Deb. 6, Vol. XXVI, 22-07.2002) 
Col. 161 

Allocation of CNG 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 8. 

Ban on Obscene Advertisements 
(Deb. 14, Vol. XXVII, 01-01-2002) 
Col. 33-3S 

Biological Control of Pests 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 261-62 

Constitution Scheduled Castes Orders 
(Amendment) Bill, 2001 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. S29-32, SSO 

Consumer Protection (Amendment) Bill 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoI.60S-07 

Crack in, up of Ice Shelves in Antarcfie 
Peninsula 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 177-71 

Delhi Municipal Corporation (Validation of 
Electricity Tn) Act and olher Laws 
(Repeal) Bill, 2002 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 293 

Delhi University (Amendment) Bill 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. SIO--82 

Demand for Exces& Grants 1999-2OOO-GencraI 
and Supplementary Demands for Grants 
2002-2003---<Jcnera1 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 446-49 

Review of~Sri Lanka Trade Agreemenl Diversion of Funds by Companies 
(Deb. S, Vol. XXVI, 19-07-2002) (Deb. 20, Vol. XXVII, 09-01-2002) 
Col. 33 Col. 127 

Revival ofHindustan Photo Film 
(Deb. 19, Vol. XXVII, 01-08-2002) 
Col. 129-30 

Drip Irrigation 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 264-6S 
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Dubioul Invntment in Jet Airways 
(Deb. 11, Vol. XXVII, 29-01-2002) 
Col.BI 

Exemption of Trusts by EPFO 

Offshore Areas Mineral (Development mel 
Regulation) Bill, 2001- Consid • .t Pus 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 30B 

(Deb. 16, Vol. XXVII, 05-08-2002) Organic Fannin, 
Col. 274-15 (Deb. 11, Vol. XXVII, 29-01-2002) 

Floods and Drought in Various Parts of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col.404-0B 

Government ~ision to Allow Foreign Direct 
Investment in Print Media in India 

Col. 52 

Organisation of Sports Events 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Co\. 209 

Pollution Standards for Trac:tonfTroiliea 
(Deb. 16, Vol. XXVII, 05-0B-2002) 
Col. 346 

(DIJR 193) 
(Deb. 3, Vol. 
Col. 501 

XXVI, 17-07-2002) PurcbaseofTrador 
(Deb. 2 I, Vol. XXVII, 12-0B-2002) 

Orants to NGOs 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. liB 

Oreen Fund 
(Deb. I S, Vol. XXVII, 02-0B-2002) 
Col. 217 

Imperial Library (Indentures Validation) 
Repeal Bill 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 561-62 

Import of GM. Soyabean 
(Deb. 16, Vol. XXVII, 05-0B-2002) 
Co\. 33-34 

Marker System 
(Deb. 14, Vol. XXVII, 01-0 ..... 2002) 
Col. 124 

Masaac:re in Kasimpura, Jarmnu (AM) 
(Deb. l, Vol. XXVI, 16-07-2002) 
Col. 410--74 

Col. 3S-36 

Railway Zonca 
(Deb. 4, Vol. XXVI, \8-07-2002) 
CoI.3B 

Re : broust.t and Flood situation in the S1ates 
of Bihar and Assam 
(Deb. I S, Vol. XVII, 02-0B-2002) 
Col. 37S-76 

Re-appointrncftt UDder AJticIe 164(4) 
(Deb. 19, Vol. XXVII, 08-08-2(02) 
Col. 96 . 

Re: Re-Orpnisation of Railway Zones 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 261-70 

Reforms in Pension Sc:hcrne 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 4-5 

Relief and Rehabilitation of the Riot Vic:tims 
in Oujarat (DUR 193) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoI.S42-44 

Material on Communal Harmony Replacement oflAS Officers in ASI 
(Deb. 19, Vol. XXVII, 08-08-2002) (Deb. 16, Vol. XXVII, OS-OB-200~ 
Col. 131 Col. 80-81 

~ational Cooperalive Development 
Corporalion (Amendment) Bill-Adopted 
(Deb. I S, Vol. XVII, 02-08-2002) 
Col. 416-IB 

Official Secrets Act, 1924 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 261-6B 

Reported Statement ofM,. Colin Powell, U.! 
Secretary of State on Kashmir Issue 
(Deb. 12, Vol. XXVII, 30-07-2002 
Col. 519, 521 

Requimnem of Bulloclc Drawn Tractor 
(Deb. 21, Vol. XXVII, 12-08-2002 
Col. 186 
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Sailors Provident Fund 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 307-08 

Sale of Poison l..Iccd Shirts 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 89-90 

SpuriousI Adulterated Seeds 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 20-23 

VIdcsb SIndIar Nipm Limited 
(Deb. 8, Vol~ XXVI, 24-07-2002) 
Col. 67-68 

smp. Kg"., ~iItsIa 
Amendment in Trade Union Act, 1926 

(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 114-15 

Capital Investment of Indian Oil Limited 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 112 

Compensation 10 Fanners 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 163-64 

Corruption In DDA 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 223-24 

Crime in Trains 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 165 

Cross Border Terrorism 
(Deb. 7, Vol.' XXVI, 23-07-2002) 
Col. IS 

Deposits in Employees Provident Fund 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 242-44 

Disinvestment of Dankuni Unit of Cil 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 298-99 

Export of Deer's Hom 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 271·72 

Fake Bills in Catering Department ofNonhc:m 
Railway 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 152 

Firing by Pakistan 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 92-23 

Floods end DrouJht in Various Parts of the 
Country (OUR 193) • 
(Deb. 9, Vol. XXVI, 25-07-2002) 
CoJ.469-72 •. 

Government Decision 10 Allow Foreip Direct 
Investment in Print Media in India 
(OUR 193) 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 509 

National Education Scheme 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 51 

New Power Tariff Policy 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 22-24 

Non-UtIlisation of Amount Allocated for 
Development Work 
(Deb. 4, Vol. XXVI, IS-07-2002) 
Col. 199 

Outstanding dues of MTNl 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 80-S1 

Pilferage of Coal in Eastern Coalfields ltd. 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 347 

Polar Science Research Centres 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 6-7 

Re-vaJualion in CBSE 
(Deb. 12. Vol. XXVII. 30-07~2002) 
Col. 136-37 

Re: Reported Statement of Mr. Colin Powell. 
U.S. Secretary of State on Kashmir Issue 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 512-13 

Works Undertaken by Aurlngabad Forest 
Department . 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 200-201 

SIDIII, Sardar Buta 
Committee on Public Accounts 

(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 248 
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Sialh, SM Ajlt 

Floods and Drought in Various Pans of the 
Country (DUR 193) 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Co\. 3S1 

Sialb, Sbrl CN. 
Abolition.of Air Travel Tax 

(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 133-34 

Alleged Arrest or an MP by Jaunpur Police 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Co\. 498-501 

Allocation ofCNG 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 88 

Augmentation of Agricultural Export by 
ASSOCHAM 
(Deb. I. Vol. XXVI, 1 S-07-2002) 
Col. 160-61 

Average Productivity of Agricultural Products 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 173-74 

AViation Policy 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 6-11 

Ban on Opening of New Dental Colleges 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 148 

Bungling in STC 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 67-68 

Business in Regional Share Market 
(Deb. I S, Vol. XXVII, 02-08-2002) 
CoI.IS7-60 

Cancellation of Visas 
(Deb. 13, Vol. XXVII, 31-01-2002) 
Co\. 287-88 

Clearance of Hydel Power Projects 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Co\. 12S-26 

Construction of ROBIRUB 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 171-14 

Contribution of FDI in Indian Economy 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 271 

Coope/1ltive Movement 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 386-87 

Cultivation of Wheat and Paddy 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Co1.37~7S 

De-Control of Urea 
(Deb. 7, Vol. XXVI, 23-01-2002) 
Col. 265 

Decline in Export of Dye stuffs 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 32 

Deforestation in Himalayan Region 
(Deb. I I, Vol. XXVII, 29-01-2002) 
Col. 2S4-SS 

Disinvestment of Public Sector Undertakinp 
(DUR 193) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 41 1-15 

EAS in Uttar Prade$b 
(Deb. 12, Vol. XXVII, 30-01.2002) 
Col. 159-60 

Effects of Ozone Depleting Subaance 
(Deb. II. Vol. XXVII, 29-01-2002) 
Col. 23-24 

Extradition ofNRIs 
(Deb. 18, Vol. XXVII, 01-08-2002) 
Col. 16G-61 

Fast Pace ProjecCs 
(Deb. 13, Vol. XXVII, 3 J -07-2001) 
Col. 325-36 

Financial Assistance to State Governmema 
"(Deb. I, Vol. XXVI, IS-07-2002) 
Col. IS 

Financial Instruments 
(Deb. 20, Vol. XXVII, 09-01-2002) 
CoI.I2S 

Floods and Drought in Various PIrtI of chc 
Country (DUR 193) 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 338 



F-s. dIrouP DiIiD~ 
(Deb. 17, Vol. XXVII, 06·0.·2002) 
Col. 103--05 

GauJc Conversion Projeeb 
(Deb. 19, Vol. XXVII, 0.·'.·2002) 
Col. 231-39 

Ground SenIon an LaC 
(Dcll. 2. Vol. XXVI, 16·07-2002) 
CoI.24S-46 

lmplcmcnIItian or Buy IncIian Act 
(Dcb. I •• Vol. XXVII, 07·01·2002) 
Col. 72·73 

IDc:Gmc TIP: Raid an Mo4i Xerox 
(Deb. IS. Vol. XXVII. 02·01·2002) 
Col. 203 

IDc:rasc ill the Inves1mCDl Limit 
(Dell. 20. Vol. XXVII. 09·01·2002) 
CoI.6~ 

IafiItntion of AI-Quaida Terrorists 
(Deb. 2. Vol. XXVI. 16-07·2002) 
Col 146-47 

InRaIlatiOll of Ground Sensors 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 279 

InvCitment by Switzerland in Tourism Sector 
(Dcb. 16, Vol. XXVII, 05·01·2002) 
Col. 111·12 

blVatmcztt ill IT 
(Deb. 13. Vol. XXVII, 31-07·2002) 
Col 36-37 

Layiaa of Old Trw:k 
(Deb. 19, Vol. xxvn, ..... -2802) 
Col207~ 

l.aIC out orP-.,crc.dICI to &be PriVlle 
ScdGr 
(Deb. 9, Vol. XXVI, 25-07·2002) 
Col 71 

Marker SYIICftl 
(Dcb. 14, Vol. XXVII, 01·"-2002) 
Col. 124 

Mcctin& of Indo-US Group CID TcnwiaI 
(Dcb. 13, Vol. XXVII, 31.07.2002) 
Col. 31\-12 

ModcmiuIion olTclqlholac Exc:hanpw 
(Dcb. II, Vol. XXVII, 07.01.1002) 
Col. 35-37 

Naaioul Hipway No.SI 
(Dcb. 6, Vol. XXVI, 22·07·2002) 
Col. 201-09 

()peniftJ of New Trchnicallnstituta 
(Deb. 17. Vol. XXVII. 06·01·2002) 
Col. 323·24 

Police Stations ill Tents in Delhi 
(Deb, 17, Vol. XXVII, 06·01-2002) 
<:oJ. l2J,.2A 

Print Media CO Foreiplnvcstors 
(Dcb. 4, Vol. XXVI, 11-07·2002) 
Col. 42--44 

Problem .8c1nJ faced by &be JuIe OrOWCl'l ill 
the CouaIry (CA) 
(Deb. I S, Vol. XVII, 02 ... ·1002) 
Col..07-01 

Projects 
(Dcb. I, Vol. XXVI, 14.17·2002) 
Col. 132-36 

Projects .r Natioaal H"..lcctric Pewer 
Corperatioft 
(Dcb. 9. V.1. XXVI, 25·07·2102) 
Col. 113-16 

Promotion of Silk .Export 
(Dcb. IS, Vot. XXVII, 02-0'·2082) 
Col.m 

PJwmecien or Tun ill the Gulr 
(Deb. I, Vol. XXVI. 15·07·2002) 
Col. 222 

PubliclPrivato Sect.r Participation ill 
AaricuIIIn 
(Deb. II, Vol. XXVII. 29·07·2001) 
CoLlIS 

lteducti4ID of Air P_ 
(Dcb. 11, V.1. XXVII, 29-07·2102) 
Col. 136-37 ' 

RcpatriatiOllofau,WcshII 
(Dob. 1. Vol. XXVI, 16.07-1002) 
CoI.I ....... S 

.... 11 _of.....,...... 
(Deb. 9, Vol. XXVI, U.01-2002) 
Col. 241 

IteInrds Oft T,.....uc CnIpI 
(Dcb. I, Vol. XXVI. 15.07.2002) 
Cal. 212 
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Rmriction on STOIISD and I""met Services 
in JltK 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col.1l5 

Revenue Collection 
(Deb. 20, Vol. XXVII, 09·08-2002) 
Col. 23c)"31 

Scheme on Development ofSu,lKane 
(Deb. \6, Vol. XXVII, OS·08-2002) 
Col. 363-64 

Security at Ai..,.,u 
(Deb. \, Vol. XXVI, 15·07·2002) 
Col. 253-54 

World Bank Loan 10 Pak 
(Deb. II, Vol. XXVII, 07-08-2002) 
Col. 129-30 

SiD III, Sbri ChaDd ... BhusilaD 
An:~loJical Survey oflndo-Roman TrOlde 

(Deb. 16, Vol. XXVII, OS·08·200~1 
Col. 329 

Disabl~ Persons 
(Deb. IS, V(li. XXVII, 02-0S-~002) 
Col. 147 

~strict Rural Development Agencies 
(Deb. 12, Vol. XXVIJ,lO-07-2002) 
Col. 62 

Separate Commissioll rer Scheduled Tribes Entry of New Pc~ 
(Deb. 5, Vol. XXVI, 19.07-20(2) (Deb. 21. Vol. XXVII, 12-0S.2()G2) 
Col. 31 1-13 Col. US .' 

Seni". up of Defence .... O\:uremcnt Board 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 219-20 

Shiftln, of Army Camps from Red Fort 
(Deb. 14, Vel. XXVII, 01-('1-2002) 
Col. 309 

Slump in Sa1c of LlC 
(Dcb. 10, Vol. XXVI, 26-07-2002) 
Col. 237·3, 

Telephone Connections 
(Deb. I I, Vol. XXVII, 07.01·2002) 
Col. 171--11 

Testing of MiS$ilCl 
(Deb. •• Vol. XXVI, 11·07·2002) 
Col. 143-44 

Tnnarer of Cases 10 Fast Track Couns 
(Deb. ., Vol. XXVI, 11.07.2(02) 
Col. 190-91 

Urban Cooperative a.nks 
(Dcb. 20. Vol. XXVII, 09·08·2002) 
Col. 196-99 

Vacation of Red Fort ~ Mlo Defence 
(Deb. 6, Vol. XXVI. 22·07-2002) 
Col. 327·21 

Visit orFo~iJII DipitariCl 
(Deb. 3. Vol. XXVI. 17-07-2002) 
CoI.2l-34 

Welfare Schemes for Labourm 
(Deb. 21. Vol. XXVII, 12·0S-2002) 
Col. 67-61 

Govemm~nt Allocallon for Rcscarel! and 
DeveloPJ1lent . . 
(Deb. 17, Vo\. XXVII, 06-08-2002) 
Col. IS 

Incidents of Emergency Landing 
(Dell. 16, Vol. XXYII. OS·OS-2002) 
Col. 162-63 . 

Investment Sought by Railways from S"te 
O.vemmentS 
(Deb. 19, Vol. XXVII, OS·OS-2(02) 
Col. 167-61 

Market Access for frofessiOfl4is 
(Deb. I S, Vol. XXVII, 02-08.2002) 
CoI.nS-J7 

Payment of Dividends by Publie Sector 
Undcrtakinp 
(Dcb. 19, Vol. XXVII. OS·OS·2002) 
Col. 232 

Plants lind Seeds from AbrlJ!lC! 
(Dcb. 21. Vol. XXVII, 12-0S-2002) 
Col. 139-40 . 

Poaching of Peacocks 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col 135-36 

Reforms in Power Sec lor 
(Dcb. 19. Vol. XXVII. 08-08·2002) 
ColS-11 

Report of Working Group ofTexliles 
(Deb. 20. Vol. XXVII. 09-08·2002) 
Col. 91 
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Strategic Oil Rc:sc:rves 
(Deb. 14. Vol XXVII. 01-08-2002) 
Col. 124-25 

Slagb. Sbrl Cbandra Pratap 
Allocation for Tours of SclClltist$lOfficlals 

(Deb. 16. Vol XXVII. 05-08-2002) 
Col. 179-254 

AppolOtment of Profcssors in IASRI 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 184 

Indian Agncullural SlatiSlics Research InstItute 
(Deb. 16. Vol XXVII. OS-08-2002) 
Col. 334---40 

Training Programme under Revolving Fund 
ProjCCl 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 259 

Siqb, Sbrl Clwldra Vijay 

Ayurvedic Medicine 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 28-29 

ComplainlS 10 Postal I>cpartment 
(Deb. 18. Vol. XXVII, 07-08-2002) 
Col. 124-25 

Conservation of Dolphins 10 Ganga 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 127 

Development of Golf Course 
(Deb. 19. Vol. XXVII, 01-08-2002) 
Col. 163 

Directives for Accounting of Apphcation Fee 
(Deb. 19. Vol. XXVII. 01-08-2002) 
Col. 165 

Harvesting of Rain Water 
(Deb. 21. Vol. XXVII, 12-01-2002) 
Col. 147-4_ 

Introd~ion of Time Limil for Disposal of 
Cases 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. 213-15 

Need to provide financial assistance to 
Government oru.p. for providing relief to 
the people affected by drought in 
Mor;tdabad Parliamentllry Con51iluency 
(MUR 371) 
(Deb. 12, Vol. XXVII, 30-07.2002) 
Col. S27-28 

!loslIng of lAS Offietrs Abroad ;, 
(Deb. 16, Vol. XXVII, OS.08-2002) 
Col. 37\ .. 

Reali58tion of Foreign PrO!:eed 
(Deb. 15. Vol. XXVII, 02-08-2002) 
Col. 281 

Rural Eleclnfication 
meb 19, Vol XXVII. 08-08-2002) 
Col. 237 

Sewerage Treatment Planli 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 244-45 

TralO Load Benefits to IOC 
(Deb. 19. Vol. XXVII, 01-01-2002) 
Col. 98 

Slap, Sbrl Cbhattnpal 
Corruption in Norad Scheme 

(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 81-82 

Floods and Drouahl in Various Pans of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25·07-2002) 

Di58bihty Pension Col. 401--04 
(Deb. 14, Vol XXVII, 01-08-2002) " ..... Ar! J ...... C 
Col. 251-52 

Floods and Drought in Various Pans of the 
Country (OUR 193) 
lOeb 10. Vol. XXVI, 26-07.2002) 
Co\. 331 

Funds for FM Radio StatIons 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 139 

ApprOprialion (No.4) Bill-lot. 
(Deb. 13, Vol. XXVII, J 1-07-2002) 
Col. 482-88 

Dlmand for Excess GrantlI999-2OOO--Genera1 
lind Supplemcncary Demand. for Grants 
2OO2-200J-GeneraI 
(Deb. 13. Vol. XXVII, )1.07-2002) 
Col. 45S-SI 
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Slap. Shrl Lakshmaa 
Floods and Drought in various pans of the 

Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 396--401 

SIa .... Sltrl MaIInbwar 
AIIOC8lion of Funds under Rural Development 

Programmes 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 215 

Aaistanu 10 Loss Incuning Rural Industries 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 159-60 

Development and Expansion of Airports 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col.20B 

Ellpansion or National Highways 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 11-20 

Financial Assistance for Computer Education 
by UGC 
(Deb. 2, Vol. XXVI, 16-07·2002) 
Co\. ISS-56 

Financial Power to Panchayati 
(Deb. 2, Vol. XXVI, 16-07·2002) 
Col. ISS-56 

Floods and Drought in various parts of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25·07-2002) 
Col. 485-B9 

New Pow. Tlritr Policy 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 18 

RoId Acc:iden1B 
(Dob. I, Vol. XXVI, 15·07·2002) 
Col. 12-14 

Spurious Drug. 
(Deb. 3, Vol. XXVI, 17·07-2002) 
Col. 301-27 

Utilization of Funds Earned through Diversion 
of Forest Land 
(Deb. II, Vol. XXVII, 29·07-2002) 
Col. 75-80 

Wiler Sbonage for Irrigation 
(Deb. 21, Vol. XXVII, 12-08·2002) 
Col. 71-72 

Singh, ShrJ Prabhunath 

Abandoned Co~1 Mines 
(Deb 7. Vol XXVI, 23-07-2002) 
Col. 423-24 

Air Pollution by Trucks 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 220-21 

Allocation of Funds under DPAP, DDPduring 
the Tenth Plan 
(Deb. 2, Vol. XXVI, 16·07-2002) 
Col. 264-65 

Amendment in Agricultural Marketing Act 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 372-74 

CAG Report on Watershed Development 
Programme 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col 406 

Circle Stamp Depots 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 70---74 

Coast Guard (Amendment) Bill 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 367-68 

Conversion of Track between Kulam and 
Vasco-Da-Gama 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 168-69 

Conviction Rate and Tax Collection 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 111-12 

Cyclone in Orissa 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 319-20 

Demand for Excess Grants 1999-2OOO--{jencral 
and Supplementary Dcrnands for Grants 
2002-200J-.-{jcneral 
(Deb. 13, Vol XXVII, 31-07-2002) 
Col.43~39 

Evasion of Sales Tax 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 72-73 

Fictitious Issues 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 66-67 
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Food Processing Industries 
(Deb II, Vol. XXVII, 29-07-2002) 
Col. 281-82 

Funcllonlng of Rcgislrar ofS«leties 
(Deb 6. Vol. XXVI. 22-07-;002) 
Col. 3,8 

Hepatilis-B 
(Dcb. 13, Vol. XXVII, 3HI7-2002) 
Col. 237-39 

Incidence of Blindness 
(Deb. II, Vol. XXVII, 07-01-2002) 
CoI.ft.7 

IAfaRI-Moflalily R~e 
(pcb. 13, Vol. XXVII, 31-07-:2001) 
CIlI.223-28 

ImepaJed Child IkvckJpncnt SeMces Scheme 

Need for early completion of COII&II'\IctiQn wor\ 
of National Hi.hway No. 101 betWefll 
Chhaprl ."d Mohlmma4P1'F i" ~i"'r 
(MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 302 

New Scheme undr;r CooperatIve SectOJ 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 371 

Opening of Branch Office of NAF~D .. 
Tripura 
(Deb. 16, Vol. XXVII, O~-O'.2002) 
Ctt/.2S1.s.t 

P~in, epac ill Cop,. ,r "et •• r Muili. 
State C~ive ~ietlCS 
(Deb. 11. Vol. XXVII, 12.0'-2(02) 
Cp1.l74-1S 

(Deb. 7, Vol. XXVI. 23-07-2002) Pendin. Schemes 011 Orol,llld Water Resources 
Col. 382-83 (Deb. 6. Vol. X~VI, Z2-07-1001) 

Inqularity in PDS 
(Deb. IS, Vol. XXVII. 02-08-2002) 
Co!. 2SS-S6 

~of~1 
(Deb. 16, Vel. X~VII, OS-OB-200;2) 
CoI.3S3-54 

Mid-day-Meal Scheme 
(Deb. 12, Vol. XXVII. 30.07-2002) 
Col. 232-33 

Mid-day-Mcal Scheme 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 315-16 

M~bYMIASOW~ 

(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 129-30 

MLC Report. 
(Deb. 7, Vol. xXVI, 2)-07-200~) 
C.oI.79 

Mongooses Killed to Make Brus~ 
(Deb I, Vol. XXVI. 15-07-2002) 
Col. 91-92 

National Water Policy 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 89-90 

Col. 322-23 
Power Generation fro", 8iomlll and 
~ 
(Deb. 14, Vol. XXVII, 01-01-2002) 
CoJ.ll6-17 

Procurement of Pbftoc:opior M~htne. 
(O,b. ii, V~1. XXVI, 25-07-2002) 
CoI.I~ 

f'rQdllCliGn of Coal in Madhya Pradesh and 
~ 
(0",. 7, Vol. XXVI, 23-07-2002) 
Col. 9-10 

PrcHnotiQII of Markctin, InfrastfUCture of 
AJriaatural ~~ 
(P,,,. 21, Vol. XXVII, 12-08-2002) 
Col. 199 

Purtha&e "-"" Kcndriy. 51 ..... 
(Dcb. %0. Vol· XXVII, 0'.0.-2002) 
Col. 287-1f 

'lIfc!wf of Comp4iters by IleI,ltlnS Ponion "'OF. 
(Deb. 4, Vol. XXVI, 11-07-2002) 
Col. 61-61 

PllfCiwe or ~lIiP"1'"" 
(Deb. 18. Vol. XXVII. 07-0 •• 2(02) 
Col. 15S-S6 
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Purchuc or Store Items 
(Deb. '., Vol. XXVII. 01-01-2002) 
CoI.2S6 

Railway Projec~ 
(Deb. 9. vol. XXVI. 2'.01.2002) 
Col. 271·12 

Railway Zones 
(Deb. 4. Vol. XXVI. 18·07·2002) 
Col. 33-3-7 

Rt : Drousht and Flood Situation in the States 
of Bihar and AS$lm 
(Deb. 15, Vol. XVII, 02.01-20(2) 
Col. 373-75 

Reduction in Allocation under Different 
Schemes 
(Deb. 17. Vol. XXVII, 06·08-2002) 
Col. 163 

Registration of BPL People under EAS 
(Deb. 12, Vol. XXVII, 30-07.2002) 
Col. 228-29 

Relief and Rehabilitation of the Riot Victims 
in Gujarat (OUR 193) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. SI6-2O 

Report of Tenth Plan Working Group on 
Houses for BPL 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 436-37 

Reported Statement of Mr. Colin Powell, U.S. 
Secretary of State on Kashmir Issue 
(Deb. 12, Vol. XXVII. 30·07.2002) 
Col. 520 

Separate Toilets for Boys and Girls 
(Deb. 17, Vol. XXVII. 06·0g·2002) 
Col. 296 

Small Hydro Power Project 
• (Deb. 9, Vol. XXVI, 25·07·2002) 

Col. 253·54 

Swaranrekha Chandil Project 
(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 207 

Track Renewal 
(Deb 14, Vol. XXVII. 01·OS-2002) 
Col. 123-24 

Utilization of Funds uhder Sampoorna 
Grameen Rozgar Yojana 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col.21-2i 

Vocational Rehabilitation CClltres 
(Deb. IS, Vol. XXVII, 02-08·2002) 
Col. 164 

SbtCb. Sllri Rad1ta M .... 
Child Labour in Acid Bued Indllllries 

(Deb. I, Vol. XXVI. 15·07·2002) 
Col. 125 

Development of Tourists Places 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 205-06 

Expens' Opinion on Polluted Environment 
(Deb. 16, Vol. XXVII, OS-01-2002) 
Col. 321·22 

Function of Agricultural Industries in the 
Country 
(Deb. 16, Vol. XXVII, 05·01·2002) 
Col. 125-27 

Phases of PMGSY Project 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col 232-36 

Shortage of Medicines in CGHS Dispensaries 
(Deb. 18, Vol. XXVII, 07·08-2002) 
Col. 84-16 

SPG Cover to Family Members of Ex·MPs 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 60 

Spons Policy 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 81·82 

Telephone Exchangr.s 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 175-76 

SIDell, SIIrl Raj_ 

Accidents on Manned anti Unmanned Level 
Crossings 
(Deb. 9, Vol. XXVI, 2S~07-2002) 

Col. 44-48 

Agriculture Sector in Bihar 
\L>eb. 16, Vol. XXVII, OS·08·2002) 
Col. 324 
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Assistance by World Bank to Develop 
Agriculture 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 3(}-32 

Ayodhya Issue 
(Deb. 12, Vol. XXVII. 30-07-2002) 
CoL 426-27 

Barauni Refinery 
(Deb. 19. Vol. XXVII, OS-OS-2002) 
Col. 257-59 

Complaints about MTNL Services 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. IS3-84 

Construction of ROBfRUB 
(Deb 19. Vol. XXVII, OS-OS-2oo2) 
Col. 171-74 

Conon Crop Wasted by Virus 
(Deb. 21. Vol. XXVII. 12-0S-20021 
Col. 272-73 

Crop Damaged by Pests 
(Deb. II. Vol. XXVII. 29-07-2002) 
Col. 94 

Development of Horticulture in Bihar 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 175-176 

Development of Solar Energy in Rural Areas 
(Deb 14. Vol. XXVII. 01-OS-2002) 
Col. 306-07 

Olgging of Canals in Bihar 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 2S5-86 

Doubling of Rail Lines 
(Deb. 19. Vol. XXVII. 08-08-2002) 
Col. 147 

Effect of Recession in Steel Industry 
(Deb. S. Vol. XXVI, 24-07-2002) 
Col. 106-07 

Funds for Panchayati Raj 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 90-91 

Funds to Bihar for Flood Relief 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 227-29 

Gauge Conversion Projects 
(Deb. 19. Vol. XXVII. 08-0S-2002) 
Col. 238-39 . 

Investment in Agricultural Sector 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 27(r-7B 

Irrigation Projects in Bihar 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 223-26 

Irrigation Projects of Bihar and Jharkhand 
(Deb. 16, Vol. XXVII, 05-0B-2002) 
Col. B5 

Jawahar Gram Samridhi Yojana 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 364 

leprosy Cases 
(Deb. 8. Vol. XXVI, 24-07-2002) 
Col. 263-ti7 

literacy Mission 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col.40S 

Literacy Proposal on Programme 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 209-10 

Loan against States 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 28(}-S2 

Loan fTom Japan for Electrifica1ion 
(Deb. 9, Vol. XXVI. 25-07-2002) 
CoI.2SI 

Loans for Various Agro-processing Projects 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 376-77 

Modernisation of Irrigation Projects 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 217-19 

Modernisation of Spinning Mills 
(Deb. 15. Vol. XXVII. 02-0B-2002) 
Col. 124-25 

Navodaya Vidyalayas 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoI.63-6S 

Need for alround development of Bihar after 
its bifurcation (MUR 377) 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 357-58 
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Need 10 lake steps to ch~k the rccWTing floods 
in Southern Bihar (MUR 377) 
(Oeb. 4, Vol. XXVI, IB-07-2002) 
Col. 278 

Old Age Homes in Bihar 

(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 190 

(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 225-26 

Opening ofSainik Schools in Bihar 
(Deb. 4, Vol. XXVI, IB-07-2002) 
Col. 53 

Position ofGovemment Undenakings Running 
in Loss 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 312-15 

Post Offices in Bihar 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 176-77 

Power Projects in Bihar 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 319 

Preservation of Monuments in Bihar 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 227-28 

Rehabilitation of Displaced Families 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 55-56 

Rehabilitation of Weaker Sections in Bihar 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 221-23 

Rehabilitation Policy 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 208-09 

Repair and Expansion of NationaJ Highways 
• (Deb. 6, Vol. XXVI, 22-07-2002) 

Col. 111-14 

Restrictions on Visas 
(Deb. 13. Vol. XXVII, 31-07-2002) 
Col. 186 

Role of Public Sector Banks under SGEY 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 62-84 

Schemes Implemented by DDA in Bihar and 
Jharkhand 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 114-15 

Sening up of Gas Based Power Projects 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 130-31 

Shortage of Malicines in CGHS Dispensaries 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. II 

Supply of Power 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 196-97 

Survey to Identify BPL as per Supreme Court 
Orders 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 446-48 

Target for National Watershed Development 
Scheme 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 339-40 

Tax Deduction at Source 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 273-74 

Telephone E"changes 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 207-08 

Terrorist Hiding in Mosques 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 203-04 

Training Programme to Farmers 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 329-32 

UselDistribution of Urea Fertilizer 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 181-B3 

Welfare of Orphans in Bihar and Jharkhand 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 169-71 

Singb, Sbrl Ram Prasad 
Revolver Manufacturill8 Factories Allocation of CNG 

(r."~u. i 7, Vol. XXVII, vI,-vli-2vvlj I (Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 122 Col. 88 
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Exemption of Trusts by EPFO 
(Deb. 16, Vol. XXVII, 05-08·2002) 
Co1.27-4-7S 

Floods and Droqht in Various Parts of die 
Country (OUR 193) 
(Deb. 9. Vol. XXVI. 25·07·2002) 
Col. ~8G-a2 

Marker System 
(Deb. I", Vol. XXVII. 01·08·2002) 
Col. 124 

Need to open a Central School at Arrah in 
Bhojpur district of Bihar (MUR lTI) 
(Deb. 6. Vol. XXVI, 22-07-2002) 
Col.~12 

Non Withdrawal of funds by States under 
Rural Development Schemes 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 5G-58 

Promotion of Pisciculture 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 125-28 

Re : Drought and Flood Situation in the SIaIes 
of Bihar and Assam 

8anstprDMI 
(Deb. 21. Vol. XXVII. 12-01·2012) 
Col. lSI 

Construction .f Lllpur Power Grid in M.P. 
(Deb. 9. v.1. XXVI. 25-07·2"2) 
Col. 101 

Construction of Mchar Railway Over BritIJc 
(Deb. II. Vol. XXVII. 29·07-2002) 
Col. 223-24 

Damqe ciuc 10 HaifstMm in M.P. 
(Deb. 21. Vol. XXVII. 12-01·2002) 
Col.ll 

Establishment of Man,o Pulp Extraction 
Industries 
(Deb. 11. Vol. XXVII, 29·07·2002) 
Col 39 

farmers Under Loan Trap 
(Deb. 16, Vol. XXVII. 05-.. ·2002) 
Col. 323 

Floeds and DrouJht in Various Parts of the 
Country (OUR. 1'3) 
(Deb. 9. Vol. XXVI, 25·07.2002) 
CoI."SI-63 

(Deb. 15. Vol. XVII, 
Col.l6U9 

Funds for NCEs to MMhya Pr.tesb 
02·08·2002) (Deb. I~. Vol. XXVII. 01·01·2002) 

Slap, Sllri Ra ...... d 

Amount alloc:atcd to Madhya Pradesh under 
P,..,.RY 
(Deb. 6. Vol. XXVI, 22-07·2002) 
Col. 212-17 

Anganwadi Centres i.,.Madbya Pradesh 
(Deb. 2, Vol. XXVI. 16-07·2002) 
Col. 113·14 

Animal Husbandry and Dairy DeYdopment 
Schemes in M.P. 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 88·89 

Assistance to Shri L.aJ Bahadur Adminittnltive 
Academy, Bhopal 
(Deb. 18, Vol. XXVII. 07-08·2002) 
Col. 66-67 

Assistance under Soil Conservation Scheme 
(Deb. 16, Vol. XXVII. 05·08·2002) 
Col. 65-66 

CoI.2I9-20 
Incomplete Projects in Madhya Pradesh 

(De~. 13. Vol. XXVII. 31-07-2002) 
Col. 116-20 

Jnqularitics in Allotment of Petrol I'umpsI 
LPGApncics 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 103 

JGSY in Madhya Pradesh 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 2SG-S-4 

National AariculnnJ Insurance Scheme 
(Deb. 6. Vol. XXVI, 22-07-2002~ 
CoI.lS2-S5 

New Power Twitf Policy 
(Deb. 9, Vol. XXVI, 25-07-2112) 
Col. 19-21 

Non-Govcmment H..-elslSchoel. for Tribals 
(Deb. 15, Vol. XXVII. 02-01-2b02) 
Col. 171-76 
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Phases of PMGSY Project 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoL 232-36 

PMGSY 
. tDeb. 7, Vol. XXVI, 23-07-2002) 
Col.26~62 

Primary Health Centres 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 245--54 

Production of Soya Bean/Soya Oil 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col.l~12 

Promotion of Hindi Language 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 119-24 

Propagation of Policies and Programmes 
(Deb. 14, Vol. XXVII, 01-OS-2002) 
Co1.313-IS 

Rail Over Bridge al Maihar 
(Deb. 4. Vol. XXVI, IS-07-2002) 
Col. 94 

CBllnquiry Against Revenue Officials 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 17-26 

Crash of Fighter Aircraft 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 46-47 

Derailment of the Shramjeevi Express 
(Deb. 4, Vol. XXVI, IS-07-2002) 
Col. 161-62 

Diversion of Funds' by Companies 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. S7-S8 

Illegal Radio Stations 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 137-38 

Indulgemenl of Bank Officials in Fake 
CllJTeIIcy Racket 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 310-11 

Losses to lA 
(Deb. I, Vol. XXVI, 15-07-2002) 
CoI.I~18 

ReligIOUS Centre ofBharhut 
(Deb. 6, Vol. XXVI. 22-07-2002) Phases ofPMGSY Project 
Col. 395-96 (Deb. 2, Vol. XXVI, 16-07-2002) 

Col. 232-36 
Shortage of Power in Madhya Pradesh 

(Deb. 4. Vol. XXVI, IS-07-2002) 
Col. 152-53 

Singh. SlIri Ramjlvan 

Arms Licence Rackets 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col 422 

Assessment of Rehabilitation Work 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 31 1-13 

Availability of Ambulances 
(Deb. 8, Vol. XXVI, 24-07-2002) 
tol. 88-S9 

Cancellation of Loan by World Bank 
(Deb. 14, Vol. XXVII, 01-OS-2002) 
Col. 149-50 

Cases Refem:d by PM's Office 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 297 

Registration ofEuro-lI Vehicles 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 123-24 

Terrorist Activities in JolK 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 304-05 

Text Books in Gujarat 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 2.5-28 

Transfer of Unsafe Alliance Airlines to lA 
(Deb. 16, Vok XXVII, 05-08-2002) 
Col. 364-65 

Unlicensed Mineral Water Plllltl 
(Deb. S, Vol. XXVI, 24-07-2002) 
Col. 162-63 

Utilisation of Funds meant for Forest 
Development 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 169-78 
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Vacant Posts 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. IS7-S9 

Videsh SancbIr Nipm Limited 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 67-68 

.... SIad ....... 
Census 

(Deb. J 2, Vol. XXVII, 30-07-2002) 
Col. 138-39 

Sale of Genetic Medicines at Higher Prices in 
the Market 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 126-27 

Setting up of Agriculture Export Zones 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 148-50 

Shortage of Medicines in CGMS Dispensaries 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 7-20 

Bunafty Pa in Delhi Sick SSIs 
(Deb. 11, Vol. XXVII, 29-07-2002) (0 b 8 "I XXVI, 24-07-2002) Col. 107· e. , ¥o. 

Col. 76-77 
Centrally Sponsored Accelerated Irrigation 

Sc:bc:na 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 18-19 

funds for Development of Backward Districts 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 79--81 

Small Scale Industries 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. S-6 

Terrorist Activities in J&K 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 304-05 

Gracluates to Run Agri-clinics Singh. Shrt TIl. C1a.oba 
(L ~b. 6, Vol. XXVI, 22-07-2002) 
CQI. 3!18-9O 

ftIndina OverControl of Archives Department 
to "Professionals 
(Deb. 16, Vol. XXVII, OS-08·2002) 
Cot. 86-87 

Implementation of Recommendations in the 
Approach Paper to Tenth Plan 
(Deb. 21, Vol. XXVII, 12-08·2002) 
Col. 254 

Improvetnllllt in Ppst Harvest Management 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col 243-44 

Japanese Assistance for Polio Eradication 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 77 

Joint Power Working Group 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 147 

Mutual Cooperation of India and Finland in 
Power Sector 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 2)2-3) 

Provident Fund Pension Scheme 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 163 

Development and Promotion of Sports 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 53-S5 

Special Additional Duty on Import 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 153-54 

Siqll, Sbrt nl.kAlrt Prasad 

Floods and Drought in Various Parts of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 493-9S 

Slelb. Sbrtmltl Ka.tt 

Acquired Immuno Deficiency Syndrome 
(AIDS) Prevention Bill-Int. 
(Deb. 1 S, Vol. XXVII, 02-08-2002) 
Coi.4S6-57 ~ 

Airport Authority of l1Idia 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Col. 161 

All India Conference of C.C. and DG of 
Income Tax 
(Deb. S, Vol. XXVI, 19-07-2002) 
Col. 28-29 
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Ban on Obscene Advertisements 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 33-35 

Changes in Defection Law 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 126 

Cracking up of Ice Shelves in Antarctic 
Peninsula 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 177-78 

Oubioos Investment in Jet Airways 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col.SI 

Exemption of Trusts by EPFO 
(Del.>. 16, Vol. XXVII. 05-08-2002) 
Col. 274-75 

Flood$ and OJ ought in Various Parts of the 
Country (OUR 193) 
(Deb. 10. Vol. XXVI, 26-07-2002) 
Cel.325 

Grants to NGOs 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 118 

Import of GM. Soyabean 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 33-34 

Infiltration of Bangladeshis from Assam Border 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 157-58 

Material on Conununal Harmony 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 131 

Oftkial Secrets Act, 1924 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 267-68 

Rc : Drollght and flood situation in the SI"tes 
of Bihar md As..o;am 
(Deb. 15, Vol. XVII. 02·08·2'.)02) 

"Col. 379-80 

Release of.Funds 10 Panchayats 
(Deb. 7, Vol XXVI, 23-07-2002) 
Col. 130---40 

Role of Media During Violence in Gujarat 
(Deb. 19, Vol. XXVII, 08-08·2002) 
Col. 195·96 

Sailors Provident Fund 
(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. 307·08 

Unmanned Railway Crossings in the Country 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 112-15 

Videsh Sanchar Nigam Limited 
(Deb. 8, Vol. XXVI, 24·07-2002) 
Col. 67·68 

Singh, Shrlmatl Rajkumari Ratna 

Addtional Revenue Sources 
(Deb. 4, Vol. XXVI, IS·07·2002) 
Col. 108·09 

Brain Drain 
(Deb. 12, Vol. XXVII, 30·07-2002) 
Col. 251·52 

Complaint Cell for Tourists 
(Deh. 16, Vol. XXVII, OS-CS·1002/ 
Col. 277·78 

Completion of Proceedings in DiSCiplinary 
Cases 
(Deb. 8, Vol. XXVI, 24·07·10(2) 
Col. 271-75 

Constitution of Committee to Determine Prices 
of Agro Products 
(Deb. I, Vol. xxvi, 15·07·2002) 
Col. 15·16 

Direction of Supreme Court to Drug 
Companies Regarding Price 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 167 

Disposal of Complaints by DCA 
(Deb. IS, Vol. XXVII, 02-08·2002) 
Col. 294-95 

Employment Exchanges in Uttar Prooe,.h 
(Deb. I, Vol. XXVI, 15·07-2002) 
Col. 154-58 

Employment Schemes for Rural Population 
(Deb. 2, Vol. XXVI, 16.07-20(2) 
Col. 340 

Enquiry on Working of Air India and Indian 
Airlines 
(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 143-44 
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Export of HlJIdicrafts 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 183-84 

Impact of Urbanisation of Health and 
Environment 
(Deb. 16, Vol. XXVII, 05-08-2(02) 
Col. 20-21 

Industrial Development 
(Deb. IS, Vol. XXVII, 02-08-20(2) 
Col. 259-60 

National Agricultural Insurance Scheme 
(Deb. I, Vol. XXVI, 15-07-2002) 
CoI.218-ll 

Need for construction of a flyover al Chilbilla 
in Pratapgarh district on Falzabad-
Allahabad National Highway, U.P. 
(MUR 377) 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 388 

Pending Cases of Industrial Disputes 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 332-33 

Repair and Expansion of National Highways 
(Deb. 6, Vol. XXVI, 22-07-20(2) 
Col. 111-14 

Setting upofFPI by Multinational Companies 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 252 

Sic:kSSls 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 76-77 

Soil Erosion 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 280-82 

Time Limit for Execution of Schemes under 
MPLADS 
(Deb. I, Vol. XXVI, 24·07·2002) 
Col. 217·11 

Tnnsportation Cost of Foodgrains 
(Deb. 20. Vol. XXVII, 09-08·2002) 
Col. 15 

S .... , Sbrim.tl Slay .... 

Air Accident due to Ignorance of English 
(Deb. 1\, Vol. XXVII, 29.07.20(2) 
"'_1 ", .. 8 .An. 

Allocation ofCNG 
(Deb. 9. Vol. XXVI. 25·07·2002) 
Col. II 

Appointtnent in AIIMS 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 259-60 

Borrowing for Modernisation of Steel Plants 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 160-61 

Central Board of Secondary Education 
(Deb. 17. Vol. XXVII. 06·08·2002) 
Col. 125 

Circulation of Fake Currency 
(Deb. IS. Vol. XXVII, 02-08-2002) 
Col. 15-24 

Complaints about MTNL Services 
(Deb. 18, Vol. XXVII. 07·08-2002) 
Col. 183·84 

Conference of State Election Conunissioners 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 64-65 

Cost Escalation of Projects in NE 
(Deb. 21. Vol. XXVII, 12·08-2002) 
Col. 134-35 

Cross Border Terrorism 
(Deb. 7, Vol. XXVI. 23-07·2002) 
Col. 20-21 

Cybcr Crimes 
(Deb. 3. Vol. XXVI. 17·07-2002) 
Col. 168-69 

Deadline to Oear Outstanding ofSEBs 
(Deb. 9. Vol. XXVI, 25·07-2002) 
Col. 187-89 

Deaths due to Air Pollution 
(Deb. I, Vol. XXVI, 15-07·2002) 
Col. 295-97 

Delhi University (Amendment) Bill 
(Deb. 12. Vol. XXVII, 30·07·2002) 
Col. 565-69 " 

Depletion of Ground Water Level 
(Deb. I. Vol. XXVI. 15·07-2002) 
Col.l9-ll 

Eco-Cities 
(Deb. 21, Vol. XXVII. 12·08.~O(2) 
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Election Commission's Direction regarding 
Modification in Nomination Forms 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 239-40 

Fake Drugs 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 127-28 

Fake Visa Racket 
(Deb. 17, Yol. XXVII, 06-08-2002) 
Col 205-06 

Foreign Audit firms 
(Deb. 15, Vol. XXVII, 02-08·2002) 
CoUI8 

foreign Minister Visit to Sri Lanka 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 27·28 

forest Cover 
(Deb. 21, Vol. XXVII, 12·08-2002) 
Col. 24()..41 

lAY in Uttar Pradesh and Bihar 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 192-94 

India's Position in Competitiveness Ranking 
(Deb. 5, Vol. XXVI, 19-07·2002) 
Col. 32·33 

Indo-Kazakhstan Ties 
(Deb. 18, Vol. XXVII, 07·08·2002) 
Col. 165 

Infiltration of Terrorists 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 404 

lSI ActIvitIes 
(Deb. 2, Vol. XXVI. 16·07·2002) 
Col. 158·59.352·53 

Linking uf Major Ports with Nallonal 
Highways 
.Dcb. 6, Vol. XXVI. 22-07·2002j 
Col. 220-22 

Liquid~tion of RRBs 
(Deb. 10, Vol. XXVI, 26·07·2002) 
Col. 43·44 

Losses to SEBs 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 25--28 

Move to join UPOV 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 381-82 

New Quarantine Bill 
(Deb. 11, Vol. XXVII, 29-07-2002) 
Col. 109-10 

,Passenger Force Train to Reverse after Man 
failsOfT 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 162-63 

Pension to W. Widows 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 181-83 

Plan for Water Conservation 
(Deb. II, Vol. XXVII. 29·07-2002) 
Col. 207-08 

Proposals submitted by IWG 
(D~b. 9. Vol. XXVI. 25·07-2002) 
Col. 288-89 

Protection of Natural Resources 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 184-85 

Realisation orforeign Proceed 
(Deb. 15, Vol. XXVII. 02-08-2002) 
Col. 281 

Resumption of Air Link between India and 
Pakistan 
(Deb. 8. Vol. XXVI, 24-07-2002) 
Col. 113 

Retrenchment of Workers 
(Deb. 6, Vol. XXVI. 22-07·2002) 
Col. 35 

Role of NGOs in Afghanistan 
(Deb. 13. Vol. XXVII, 31-07·2002) 
Col. 7 

Sale of LPG by ONGC 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 292 

Sening up of Rural Electrification Technology 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 31-33 

Shortage of Pipelines 
(Deb. 9. Vol. XXVI. 25-07·2002) 
Col. 242-43 
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Survey of Endangered Species by ZSI 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 364-65 

Terrorists Camps in Pak 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 40 

Textile Policy to Protect Small Powerloom 
Owners 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 87-89 

UGC Directives 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 454 

Upgradation of RML Hospital 
(Deb. IB, Vol. XXVII, 07-0B-2002) 
Col. 123-24 

Urban Transport Policy 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 60-61 

VJdesh Sanchar Nigam Limited 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 67-68 

Flag Station 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 192 

High Court Bench in Kerala" Gujarat 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 234-35 

Need to accord sanction to the proposal of 
Government of Kerala for construction of 
a new international termmal at Trivandrum, 
Kerala (MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 437 

New Tenninal at Koc:huvefi 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 97 

Regional Research I...abonlory, Pappanamcode 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 115 

SettinJ up of liT 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 251-52 

Upgradation of Botanical Gardens 
(Deb. II, Vol. XXVII, 29-07-2002) 

Violation of Trade Union Rights Col. 221 
(Deb. 6, Vol. XXVI, 22-07-2002) Solaald, Sbrt Bbupeadrulab 
Col. 341 

Waived offLosscs 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 161 

Watenbcd Development to Grow Non-cdible 
Oilseeds 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 443-44 

Sivakumar, SIIrt V.s. 

Acquisition of Land for National Highway 
No. 47 
(Deb. II, Vol. XXVII. 29-07-2002) 
CoI.B4 

Construction ofViztlinjam Fishing Harbour 
(Deb. 6. Vol. XXVI, 22-07-2002) 
Col. 162-63 

Conversion of Parassala Railway Station into 
CrOSSing Station 
(Deb. 4, Vol. XXVI, J 8-07-2002) 
Col. 23B-39 

Amendment to Laws to Check Entry to GM 
Food 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 99-100 

CDI Raids 
(Deb. 13. Vol. XXVII, 3 J -07-2002) 
Col. 283-86 

Chain Pulling in Trains 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 167 

Construction of Mote II and Rest Houses along 
NH& 
(Deb. 6, Vol. XXVI. 22-07-2(02) 
Col. 148 

Exorbitant Prices for Blood 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 101-02 

Fake Letter of Credit 
(Deb. 20, Vol. XXVIl, 09-08-2002) 
Col. 64 
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financial Assistance to Plasma Research 
Institute, Gandhinagar 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 135-36 

Incentives to Doctors by Drug Manufacturing 
Companies 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 167-68 

Japanese Aid for Yamuna ActIon Plan 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col 74-75 

Joint Power Working Group 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 147 

Oilseeds Production 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. IS4-SS 

Osama Bin Laden Links with Diamond 
Merchants 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 147 

Payment of Mimmum Wages 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 9-10 

Rail Accidents 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 2-16 

Rules for Adverti&emenlS on T.V. 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 91 

Rural Storage 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col,212-14 

Setting up of Committee to Reduce Cost of 
Chemicals Units 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 229 

Special Concession to Power Projects 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 116-17 

Spying Cases 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 93-94 

Telecast of Health Telefilm on Doordarshan 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 99 

Treatment for Cervical Cancer 
(Deb. I B, Vol. XXVII. 07-08-2002) 
Col. 79--BI 

Unemployment Allowances to Unemployed 
Persons 
(Deb. 21, Vol. XXVII. 12-0B-2002) 
Col. 90 

Somalya, Sbrl K1rit 

Acquired Immuno Deficiency Syndrome 
(AIDS) Prevention Bill-Moved 
(Deb. I S, Vol. XXVII. 02-08-2002) 
Col. 42S-37 

AIDS Awareness Programmes among 
Employees of ESI 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 16-18 

Beautification of Sub-Urban Railway Stations 
(Deb. 14. Vol. XXVII, 01-08-20(2) 
Col. 103 

Buy back of Shares 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 5-6 

Change in Office Timings 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 119 

Collapse of Railway Bridge 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 114-15 

Collapse of Western Grid 
(Deb. 19, Vol. XXVII, OB-08-2002) 
Col. 260--62 

Construction of ROB in Mumbai 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 225-26 

Corruption in Commercial Staff on AI 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 34-35 

Demand for Excess Grants 1999-2O()()......Gen 
and Supplemerotary Demands for Gtants 
2002-200J~ 

(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 423-33 

Development ofHlV I AIDS VKcincs 
(Deb. 17, Vol. XXVII. 06-08-2002) 
Col.17S-TI 
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Disinvestment of Public Sector Under1akings 
(OUR 193) 
(Deb. 14, Vol. XXVII, OI-08-2002) 
Col38~90 

Dubious Inveatment iri Jet Airways 
(Deb. II, Vol. XXVII. 29-07-2002) 
CoI.SI 

E!rmnce ofKanjur Mug East 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. lSI 

Ellcilc Duty 011 Aids Medicines 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 280 

~ofN~IH~ways 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col 11-20 

Formation of Assets Management Company 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 232 

Govemrncnt Decision to Allow Foreign Direct 
Investment in Print Media in India 
(OUR 193) 
(Deb. 3, Vol. XXVI, 17·07-2002) 
Col. 447 

Increasing Intake Capacity in Engineering 
Colleges in Mumbai 
(Deb. 12, Vol. XXVII, 30·07-2002) 
Col. 125-26 

Investment of VSNL Funds in Tata Tele 
(Deb. 17, Vol. XXVII, 06·08-2002) 
CoI.S 

Investon Education and Awareness 
Programme 
(Deb. IS, Vol. XXVII, 02·08·2002) 
Col. 319 

Lic:enc:e to Unemployed Educated youths 
(Deb. 6, Vol. XXVI, 22·07-2002) 
Col. 92·93 

Milutiliulion of NSDP Funds by 
Maharubtra 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 273-74 

Need to implement pilot project of 
Hepatitis B Vaccination in Mumbai 
(MUR 377) 
(Deb. 9, Vol. XXVI. 25·07.2002) 
CoJ.298 

New Railway Station in Mumbai 
(Deb. 4, Vol. XXVI, 18-07·2002) 
Col. 64-65 

Non·Functioning of Aero-Bridges at Mumbai 
Airport 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Co\.34B 

Optimum UtilisationProgmnmc for Airports 
lDeb. 21, Vol. XXVII, 12-08·2002) 
Col. 18&-87 

Permission for Construction of Road Over 
Bridge 
(Deb. 14, Vol. XXVII, 0 I -08-2002) 
Col. 231·32 

Pharmacists Colleges 
(Deb. 3, Vol. XXVI, 17·07·2002) 
Col. 13{}-36 

Public Premises Act 
(Deb. 7, Vol. XXVI, 23·07·2002) 
Col. 384-B6 

Raksha Mantri Sahayata Kosi! 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
Col. 297-98 

Re: Reported Statement of Mr. Colin Powell, 
U.S. Scaetary of State on Kashmir Issue 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 509,512 

Relief and Rehabilitation of the Riot Victims 
in Gujarat (OUR 193) 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 451-62 

Repayment Scheme of CRB 
(Deb. 20. Vol. XXVII, 09·0B-2002) 
Col. 119·20 

Resettlement Programme in MUTP 
(Deb. 19, Vol. XXVII, 08·08·2002) 
Col. 59-61 

Seamens Provident Fund 
(Deb. 18, Vol. XXVII, 07-08-2002)' 
Col. 40-41 

Slums Hurdle on Runway ofMumbai Airport 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 26J 

Stations Under MUTP 
(Deb. 14, Vol. XXVII, 01 -08·2M2) 
Col. 169·70 
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Use of POT A 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 17 

Use of Salt Pan Land in Mumbal 
(Deb. 17, Vol. XXVII. 06-0S-2002) 
Col. 304-0S 

UTI Stake in UTI Bank 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col.2IS 

Utilization of Salt Pan Land at Mumbai 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 2S7 

Widening Golibar Road 
(Deb. 14. Vol. XXVII, 01-OS-2002) 
Col.2S3-85 

World Bank Loan for MRVC-MUTP 
(Deb. 4, Vol. XXVI, IS-07-2002) 
Col.177-7S 

Senke, Sbri Vluy Kumar 
Allocation of Foodgrains to the States 

(Deb. 17, Vol. XXVII, 06-0S-2002) 
Col.IOO-04 

Anti Malaria Programme 
(Deb. 8. Vol. XXVI, 24-07-2002) 
Col. 101.141 

Anti-Money Laundering Law 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 19S-96 

Basic Amenities to Travellers 
(Deb. 19, Vol. XXVII, OS-08-2002) 
Col. 205-07 

Bidding of Employees for Stakes in PSUs 
(Deb. 17, Vol. X XVII. 06-0S-2002) 
Col. S-6 

Breast Feeding 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 130 

Buy baek of Shares 
• (Deb. 20. Vol. XXVII, 09-08-2002) 

Col. 5-6 
Cases Booked under Wildhfe Protection Act 

(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 221 

Checking up of Power Theft . 
(Deb.-14, Vol XXVII, 01-0S-20(1) I 
Col. 116 , 

Deadline to Clear Outstanding of SEBs 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 187-89 

Decline in Coffee Exports 
(Deb. IS. Vol. XXVII, 02-0S-2002) 
Col. 59-60 

Development of Hydro Power Potential 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 74-7S 

Development Works in J&K 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 221-22 

Disinvestment of Kanishka Hotel 
(Deb. 17, Vol. XXVII. 06-0S-2002) 
Col. 192 

Employment Generating Scheme 
(Deb. 19, Vol. XXVII. OS-01i-2002) 
Col. 30-31 

EXIM Study on Indian Silk 
(Deb. IS, Vol. XXVII. 02-08-2002) 
Col. 167-69 

Fortification of Staple Food 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 258-S9 

Human Rights Values 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 103-05 

ICICI Schemes 
(Deb. 20. Vol. XXVII. 09-08-2M2) 
Col. 124 

Implementation of Buy Indian Act 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 72-73 

Minimum Support Price for Cereals and Pulses 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 359-64 

National Identity Card 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col 360-361 

Need to accord clearance to the projects of 
Government of Kamataka for undertaking 
ani i-sea erosIon measures In coastal areas 
ofthc: State (MUR 377). 
(Deb 12. Vol. XXVII. 30-0i·20021 
Col. 52"-~5 
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Need to implement the Marine Fishing 
Reaulation Act with a view to safeguarding 
the interests of fishermen community In 
the country (MUR 3TI) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 522 

Nuclear Power Plants 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 151-52 

Post Office Savings Bank 
(Deb. 13, Vol XXVII, 31-07-2002) 
Co1.280-81 

Postal Services in Rural and Urban Areas 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 322-23 

Power Refonns 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 195-96 

ReviSIOn of MInimum Support Prace in 
Kamatalca 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col 103-04 

Scheme in Postal Traffic 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col 306-07 

Setting up of Food Parks 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 288-89 

Sponsors for UTI 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col 229-30 

Suppon Price for Arecanut in Karnataka 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 165-66 

Trading in Copra 
(Deb. 16, Vol. XXVII, OS-OB-2002) 
Col. 108-09 

UTI Stake in ITC 
(Deb. IS, Vol. XXVII. 02-08-2002) 
Col. 286-87 

VIsit of ForeIgn Tourillls 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 60-61 

SreeDlvaasan. Slarl C. 
Amendments in Orphanages and Charitable 

Homes Act. 1960 
(Deb: 20, Vol. XXVII, 09-08-2002) 
Col. 62-63 

Anti-Malana Programme 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 228-32 

Bank Loans to Poor and Datits 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 262-66 

Banned Organisations 
(Deb. 2, Vol. XXVI. 16-07-2002) 
Col. 259-61 

Bugling in Purchase of Carpets by AI 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 104-05 

Committee for Tea Industry 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 199-200 

Constitution of Committee on Population 
Policy 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 66-67 

Decling Perfomances ofNVS 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 131·32 

Drilling of Oil and Gas by Reliance Industries 
Limited 
(Deb. II, Vol. XXVII, 29·07·2002) 
Col. 237 

Drinking Watt:r and Sanitation in Rural Schools 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 133--3B 

Enquiry Commission on Coal Mines 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 425 

FinanCIal Assistance to States 
(Deb. B, Vol. XXVI, 24.07-20(2), 
Col. 142-44 

Foreign Investors 
(Deb. 10, Vol. XXVI, 26·07·2002) 
Col. 73-74 

Health for All 
(Deb. 18. Vol. XXVII, 07·08·2002) 
Col. 77 
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IdentifICation of Child Labour 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 95-98 

Impact of Falling Monsoon on Agricultural 
Production 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 264-65 

Il)Side Trading 
(Deb. 15. VoL XXVII, 02-08-2002) 
Col. 273 

Inler-Stale Water Disputes 
(Deb. 6. VoL XXVI. 22-07-2002) 
Coi. 106-07 

International Conference on AIDS 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 297-99 

Investment by U.K. in Petroleum and Gas 
E>.ploralion 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 81-82 

Jewellery Promotion Zones 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 85-86 

Land Under Irrigation 
(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 130-34 

Marine Export to Japan 
(Deb. 20, Vol. XXVii, 09-08-2002) 
Col. 125-26 

Monitorinll of Loan Advanced by Bank~!fls 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 218-19 

Producllon of Pirated VCDslCDs 
(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 300-301 

Proper Indication on Product Labels 
(Deb. IS. Vol. XXVII. 02-08-2002) 
Col. 125 

Regulatory Authority for NBFCs 
(Deb. 10. Vol. XXVI. 26-07-2002) 
Col. 75 

Reimbursement of Excess Amount Under 
ICDS 
(Deb. 17. Vol. XXVII. 06-08·2002) 
Col. 242-44 

Revenue Sources of AAI 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 366-67 

Role ofNGOs in Afghanistan 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 2-7 

Satluj River Water Dispute 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 78 

Smuggling of Snake Venom 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 69-72 

Telephone Exchanges 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 132-35 

Videsh Sanchar Nigam Limtied 
(Deb. 8. Vol. XXVI, 24-07-2002) 
Col. 67-68 

Violence in Jharkhand 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 271 

Visit of EU Representative 
(Deb. 18. Vol. XXVII, 07-08-2002) 
Col. 119 

Welfare Schemes for Workers of Salt Industry 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col 224--27 

SriDlvasulu, Sbri Katava 
Decline in Profit of Hotel Industry 

(Deb. II. Vol. XXVII, 29-07-2002) 
Col. 157-58 

Fast Track Policy for Procurement of Military 
Equlpments 
(Deb. 9, Vol. XXVI. 25·07-2002) 
Col. 168 

Government Decision to Allow Foreign Direct 
'Investment in Print Media in India 
(OUR 193) 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col 488 

High Alert in Jim Corbett National Park 
(Deb. I, Vol. XXVI, 15·07-2002) 
Col. 118-19 

Intruder in Ayanagar Air Force Station 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col 124-25 
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Investments by Oil Companies in Foreign 
Based Oil Companies 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 1-12 

lSI Activities from Bangladesh 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 193-94 

Protection of Natural Forests in Andamans 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 94-95 

Restructunng of Officers' Cadre 1ft Anny 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 99 

Sabba, Sbri M.K. 

Agreement Between ONGC and Reliance 
Industrie5 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 287 

Anti-Malaria Programme 
(Deb. 3, Vol. XXVI. 17-07-20021 
Col. 228-32 

Asian Development Bank Loan for North 
Eastern Region 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 246-47 

Assistance for Displaced People in Kokrajhar 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col.213-14 

Contribution ofWornen Labour 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. III 

Development in North Eastern States 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 382-86 

Doubling of National Highway No.1 52 
(Deb. II, Vo\. XXVII, 29-07-2002) 
Col. 30-31 

Elephant Reserves 
(Deb. I, Vol. XXVI, 15-07.2002) 
Col. 278-79 

Eviction Drive for Encroachments of Forest 
Land 
(Deb 6, Vo\. XXVI. 22-07.2002) 
Col. 86-87 

Elt,ernat Aid for COIISeTVation of Wildlife 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col.S9 

Financial AS5istance for Education 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 205-07 

Flood Control in Assam 
(Deb. I, Vol. XXVI, IS·07-2002) 
CoI.2S0 

(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 394-95 

Flood Problem in Auarn 
(Deb. 7, Vol. XXVI, 2)-07-2002) 
Col. 69 

Funds to Auarn 
(Deb. S, Vol. XXVI, 19·07-2002) 
Col. 77·78 

Funds Under Rural Development Scheme: 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoI.2~80 

Hill Cutting 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 37 

Hydel Power Projects in Assam 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 57·58 

Maintenance of NH-S2 
(Deb. 19, Vol. XXVII. 08-08-2002) 
Col. 82-83 

NEDFC 
(Deb. 20, Vol. XXVII, 09·08-2002) 
Col. 148-49 

Power Projects 
(Deb. 9, Vo\. XXVI, 25-07·2002) 
Col. 199 

Power Projects in North-Eastern Region 
(Deb. 4, Vo\. XXVI, 18-07-2002) 
Col. 188 

Proposals for NGOs of Assam 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 57 

Protection of Dolphin 
(Deb, II, Vol. XXVII, 29-07-2002) 
Col,26S 
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Rail-cum-Road Over Bridge Across 
Brahmaputra 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 130 

Railway DivisIonal Headquaner at Rangiya 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 133-35 

Railway Spons Complex at Maligaon 
(Deb. 9. Vol. XXVI. 2S-07-2002) 
Col. 5S-S6 

Renovation of Ban ThealTe. Tezpur 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 1%-97 

Rohmaria Protection Projcct· 
(Deb. 6. Vol. XXVI. 22-07-2002) 
Col. 322 

Role ofFls 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 123-24 

Scheme for Backward Areas 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col44-4S 

Seminar on National Security 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 102-03 

Setting up of Mml, Micro and Small Power 
Projects in NER 
(Deb. 4, Vol. XXVI, 18-07-2002) 
CoI7~72 

Shifting of Omce of Chief Commissioner of 
Central Excise 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 279 

Special Agriculture Policy for North East 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 232-33 

Steriization ofLions 
(Deb. I, Vol. XXVI, IS-07-2002) 
Col. I 49-S0 

Submergence ofTelli Wildlife Sanctuary Area 
(Deb. I. Vol. XXVI, 15-07-2002) 
CoUI7 

Talks with Militants in Assam 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 386-87 

Unmanned Railway Crossmgs in the Country 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 112-15 

Upgradation of Local Breed of Cow in Assam 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 189-90 

SucianaDa NatcblappaD, Sbri E.M. 
Appointment of Chief Justice 

(Deb. 4. Vol. XXVI, 18-07-2002) 
Col.S8--60 

Aviation Security Bill 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 342 

Banned Organisations 
(Deb. 2. Vol. XXVI, 16-07-2002) 
Col. 259-{) I 

Consumer Protecti'ln (Amendment) BIll 
(Deb. 12. Vol. XXVII. 30-07-2002) 
Col. 6()()'--oos 

Contract and Gradation System 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 367 

Direction for Screening of DocumentarIes! 
Films 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 215-17 

Fire in Forests 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 215-16 

ForeIgn Assistance 
(Deb. 5, Vol. XXVI. 19-07-2002) 
Col. 62-70 

IASOmcers 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Gal. 141 

Indian Brand Equity Fund 
(Deb. 5, Vol. XXVI. 19-07-2002) 
CoUll 

Infrastructure for· Hotel Industry 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 142-46 

Installation of Ground Sensors 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Co\. 279 
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Integrated Rail Bus Transit System in Delhi 
(Deb. 17. Vol. XXVII, 66-08-2002) 
Col. 63 

Linking of Rivers 
(Deb. 16, Vol.· XXVII. 05-08-2002) 
Col. 118-19 

National Tram Enquiry System 
(Deb 19, Vol. XXVII, 08-08-2002) 
Col 223 

Offshore Areas Minerai (Devclopment and 
Regulation) Bill, 200I-Consid. '" Pass 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 319-21 

Police ProtectIon to Film Personalities 
(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 225-26 

Setting up of Butterfly Park 
(Deb. I, Vol XXVI, 15-07-2002) 
Col. 48 

Visa on Arrival 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 169 

Sudheeraa, Sbrl V.M. 

Construction of New Bridge in Kerala 
(Deb. II, Vol. XXVII. 29-07-2002) 
Col. 31-32 

Crash of Aircraft 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 243-47 

Delay in Construction of Alleppey By-pass 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 163 

Improvement in Road Work in Kerala 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 254 

National Highway No.47 
(Deb. II, Vol. XXVII, 29-07-2002) 

Setting up of ElectroniC Courts Col. 222-23 
(Deb. 4, Vol. XXVI, 18-07-2002) Sa .... Sllri Ra.,1 LaI 
Col. 129-30 

Setting up ofGlaceology Centre in Uttaranchal 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 101-02 

Surplus Water to Southern Stan:s 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 255 

Top Tax Payers 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 114-15 

Training to Newscasters in DO 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 93-94 

Travel Trade Mission to Gulf Countries 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 176 

Travel Warnings 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 364 

UPSC 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 286-87 

Usage of Space by IA at Airport 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 249-50 

Action Again51 DefetK1e Officials 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 86 

Central Manpower Expon Promotion Council 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 172-73 

Contract Farming 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 227 

Daily Wages to Agricultural and Industrial 
Workers 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 129-34 

Decline in Agricultural Workers 
(Deb. 11, Vol. XXVII, 29-07-2002) 
Col. 216 

Demand for ExCCIII Grants 1999-2OOO-(leneraI 
and Supplernenmry Demands for Grants 
2OO2-2003--GeneraI .' 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 439-42 

Export of Cars and Motorbikes 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 76-77 
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Export of Indian Agro Product 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 392-93 

Export of Wheat to Egypt 
(Deb. 10, Vol. XXVI, 26-07-2002) 
CoUI8 

Floods and Drought in Various Parts of the 
Country (OUR 193) 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 322 

I ndustrial Labourers 
(Deb. 2 I, Vol. XXVII, 12-08-2002) 
Col. 117-20 

Innation Rate 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col.316 

Inspection Committees 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 127 

Liberalisation of Petroleum Industry 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 193 

Loss due to Ban on Indian Flights over Pakistan 
AirSpace 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 24-25 

Loss Making Production Units 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 172-73 

Medical Grants Commission 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 85 

Mismanagement in Water Sector 
(Deb. 1\, Vol. XXVII, 29-07-2002) 
Col. 9-10 

Need to link Agra with other important cities 
in the country by introducing more trains 
(MUR 377) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 524-25 

Need to set up a Social Security Fund for the 
welfare of work.ers engaged in leather 
industry in the country (MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 411) II 

New National Educational Curriculum 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 269-70 

PMGSY 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 260--62 

Potential of Wind Power Generation 
(Deb. 14, Vol XXVII, 01-08-2002) 
Col. SO-51 

Prices of Petroleum Products 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 280-81 

Re : Drought and Flood situation in the States 
of Bihar and Assam 
(Deb. IS, Vol. XVII, 02-08-2002) 
Col. 385-86 

Re: RepOrted Statement of Mr. Colin Powell, 
U.S. Secretary of State on Kashmir Issue 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 504-05 

Relief and Rehabilitation of the Riot Victims 
in Gujarat (OUR 193) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 483-89 

Removal of Government Controls on Chemical 
Industry 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 24-25 

Revenue Sharing System for FM Radio 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 56-57 

Supreme Court Ruling Regarding Election to 
Democratic Institutions 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 183-84 

Unemployed Youth in Rural and Urban Areas 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 113-14 

Unemployment 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 61-63 

Uniformity in Fee Structure of Colleges 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 59 
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Um!labihty of NTC Mills 
(D~b, 10. Vol. XXVI. 26-07-2002) 
Col. 19-27 

Utilization of Funds und~r Sampoorna 
Grarnecn Rozgar Yojana 
(D~b. 2. Vol. XXVI. 16-07-2002) 
Col. 21-28 

World Bank Loan to Pak 
(D~b. 18. Vol. XXVII. 07-08-2002) 
Col. 129-30 

Sarnia, Slari Kodlkaa.U 
Cargo Fare at Trivandrum Intc:malionai Allport 

(Deb. II. Vol. XXVII. 29-07-2002) 
Col,40-41 

Cashew Workers In Kerala and Tamil Nadu 
(Deb 16. Vol. XXVII. 05-08-2002) 
Col. 359 

Common Facilitation CentresofCOIr Board 
lOeb. 21. Vol. XXVII. 12-08-2002) 
Col. 119-21 

Declarallon of Theni-Qullon as a Nallonal 
HIg.hway 
(Deb 6, Vol. XXVI. 11-07-2002) 
Col. 9')-100 

Medicines through Mall Bags 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 105 

National Highway No,47 
(Deb, II. Vol. XXVII. 29-07-2001) 
Col. 222-13 

NatIOnal Plan for Children 
(Deb, 17. Vol. XXVII. 06-08-2002) 
Col. 88 

Reduction of F arc In Gulf Sector 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 287 

Scttlng up of Army Hospllals 
(Deb 19, Vol. XXVII. 08-08-2002) 
Col,143 

Uo-:mployment In~urance Plan 
(Deb. 16. Vol. XXVII. 05-08-2(02) 
Col 34-35 

Swa", Sltri K ...... beI. 
Government DeCision to Allow Foreign Dire~ 

Investment in PrJnt Media in India 
(OUR 193) 
(Deb, 3, Vol. XXVI. 17-07-2002) 
Col. 482 

R~ported Statement of Mr. Cohn Powell. U.S. 
Sccmary of Stale on Kashmir Issu~ 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 517-18 

Role: of NGOs '" Afghanistan 
(Deb. 13. Vol. XXVII. 31-07-2002) 
Col. 5 

Sw.ml, Slari Clai.maya.aad 
Demand for Excess Gl'lIIIIS 1999-2OOO-Genera1 

and Suppl~tary Demands for Grants 
2OO2-2003-<Jenera1 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 409-13 

Dnnkmg Water Projects 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 27-28 

Foodgrain Allocation to BPL Families 
(Deb. 15. Vol. XXVII, 02-08-2002) 
Col. 280 

Ganga A~lon Plan 
(Deb. 21, Vol. XXVII. 12-08-20021 
Col. 10-12 

Loans of FI outstandmg Against Government 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col, 161-62 

Population of Ammals and above Bovine 
Animal OcvcloplMnt Centre 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 268-69 

Production of Fruits. Vegetables and 
Floriculture 
(Deb 21, Vol. XXVII, 12-08-2002) 
Col.21S-20 

Swami, SIan 1.0. 
Floods and Drought in VarioUs Parts of the 

Country (DUR 193) 
(Deb. 10. Vol. XXVI; 26-07-2002) 
Col. 332 

Need to sc-nd Central Team to the Flood 
Affmed Areas of Bihar 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Colll3 

SwaraJ. Sltnlll&« s. ....... 
Government Decision to Allow Foreign Direct 

Investment in Print Media in India 
(OUR 193) 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 511 
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Tilakkar, Sllrimatl Jayabee 8. 
Auaclt on InduStrial Sectors 

(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 196-97 

Banning on Hawkers-to sell Eatables at Delhi 
Railway Station 
(Deb. 14, Vol. XXVII, 01-08-20t(2) 
Col. 287 

Blending of Ethanol with Petrol 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 49 

Bringing Back Fugitives from Law 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 60-61 

CBI Raids 
(Deb. \3, Vol. XXVII, 31-07-2002) 
Col. 283-86 

Child Marriages 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 264 

Committee to Exmine the Results of 
Completion of Pilot Projects 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 420-21 

Direct Rail Line Between Gandhinagar and 
Delhi 
(Deb_ 9, Vol. XXVI, lS-07-2002) 
Col. 181-82 

Duty Concasion by Paki ..... 
(Deb. IS. Vol. XXVII, 02-08-2002) 
Col. 147-48 

Establishment of Institute of Seismology 
Resarc:h 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 427-28 

Exploration by ONGC in Gujarat 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 242-43 

Extension of Validity Period for Issuing Tax 
free Bonds 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 421-22 

Funds for Irrigation and Water Supply Projects 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 266-67 

Gap between International and Domestic: 
Pric:es.ofLPG and Kerosene 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 11-12 

High Premium Rate of Insurance 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 16 

Implemcntatio;; IJf Fast Track Couns 
(Deb. 14, Vol. XXVII, 01-08-2002) 
CoL 226-27 

Indian Institution ofMechanic:aI Engineers 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 189-90 

Inter-Ministerial Di5plltes 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 41 

Need to ac:c:ord sanction to the proposal of 
Government of Gujarat for sharing of 
petroleum profit under New Exploration 
Licensing Policy (MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 298 

Racket of Export Rice at Kandla Port 
(Deb. 21, Vol. XXV II, 12-08-2002) 
CoL 86-87 

Rec:ognition to Narmada Projec:t as 
Infrastructure Development Project 
(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 208 

Relief and Rehabilitation of the Riot Victims 
in Gujarat (OUR 193) 
(Deb. 7. Vol. XXVI. 23-07-2002) 
CoLS~31 

Sc:arc:ity of Water 
(Deb. I, Vol. XXVI, 15-07-2002) 
CoL 83 

Seismology Rcscan:h Centre in Gujarat 
(Deb. 12. Vol. XXVII, 30·07-2002) 
Col. 317 

Special Economic: Zone for Agro-Farming in 
Gujarat 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col 145-46 
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TUk.r. Slar! a....etIa 
Agreement Between India and Qemr 

(Deb. 14. Vol. XXVII, 01-08-2002) 
Col. 170-71 

Artifacts Lying in Forti 
(Dcb. 11. Vol. XXVII. 29-07-2002) 
Col. 1114-90 

Assista."lCe under Mep City Project 

Drought Condition ill Stala 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Col. 97-99 

Effects of Pelticicb on Environment 
(Dcb. 17. Vol. XXVII. 06-08-2002: I 
Col. 7-SJ 

Export of Slatc of Art Loc:oI 
(Deb. 4, Vol. XXVI. 18-07-2002) 
CoI.IS1 

(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 26~8 Externally Aided ProjedI on eo.caJ Pollution 

(Deb. 16. Vol. XXVII, 05-0'-2002) 
Col. 159-60 Autonomous Tourism Prornocioo Board 

(Dcb. I I, Vol. XXVII. 29-07-2002) 
Col. 18 Flit Track SIB. 

(Deb. 9, Vol. XXVI, 25-07-2002) 
Ban ofU&eofCellularPboncsat Petrol Pumps Col. lSI-59 

(Dcb. 4, Vo\. XXV]. \8-07-2002) Fertilizer Pricing Policy 
Col. 198 (Dcb. 12. Vol. XXVII, 30-07-2002) 

Carso Trains Col. 429-30 
(Dcb. 14, Vol. XXVII. 01-08-2002) FinalisationsofPlanSize 
Col. 207-08 (Deb. 13. Vol. XXVII, 3 I -07-2002) 

Comprehensive Legislation Col. 10s-07 
(Dcb. 8. Vo\. XXVI, 24-07-2002) FiMnciaIServicesbyPOItOfliceSavinsBink 
Col. 118-19 (Dcb. 13. Vol. XXVII. 31-07-2002) 

ConsIruc:tion ofBridps on Naional Highways Col. 267-68 
(Deb. I, Vol. XXVI. 15-07-2002) Food PIrkl 
Col. 128-30 (Deb. 20, Vol. XXVII, 09-0'-2002) 

Construction of National Highways under 
BOTScbemc 
(Deb. 21. Vol. XXVII. 12-08-2002) 
Col. 50-54 

Creation of New Zones 
(Deb. 9, Vol. XXVI, 25-07-2002) 
CoI.2S6 

Crude Death Rate 
(Deb. 13. Vol. XXVII. ))-07-2002) 
Col. 301-02 

Development of Pen TIlIIt 
(Dcb. 8. Vol. XXVI. 24-07-2002) 
Col. 164-65 

Col. 270-71 
Fund for Children Education 

(Deb. 12. Vol. XXVII. 30-07-2002) 
CoI.lS7-S8 

Funds from Diesel Cell for Development of 
Roedl 
(Deb. 7. Vol. XXVI. 23-07-2002) 
Col. 36-40 

Gross Rqiltered TCIftftIIC 
(Dcb. 3. Vol. XXVI. 17-07-2002) 
Col. 329-30 

Orowth Centres 
(Deb. 15. Vol. XXVII. 02-08;2002) 
Col. 51-56 . 

Developnent of Road Infrutructure IIlepl Al:tivities Acroa the Border 
(Dcb. 6, Vol. XXVI, 22-07-2002) (Deb. 10. Vol. XXVI. 26-07-2002) 
Col. 227-28 Col. 88-89 

Diseue Free Zone for Livestock Illiteracy Prone A.-
(Deb. I I, Vo\. XXVII, 29-07-2002) (Dcb. 17. Vo\. XXVII. 06-08-2002) 
Col. 191 Col. 209-14 
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Inclusion of Minimum Wages in Ninlh 
ScheduJe 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 42-47 

Indo-Iraq Agreements on Export of Wheat 
vU-D-VU Import of Oil 

(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 108-09 

Indus Waters Treaty 

Outstanding Dues of Maharashtra 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 120-21 

Pending Palen! Applications 
(Deb. 20, Vol. XXVII, 09-08-2002) 
CoI.S7-S9 

Place-in-Air for Foreign Tourists 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 109 

(Deb. 3, Vol. XXVI, 17-07-2002) Plan to Tap Rain Water by COWS 
CoJ.24S (Deb. I, Vol. XXVI, 15-07-2002) 

Col. 265-66 Introcluaion of Common Currency 
(Deb. 10, Vol. XXVI, 26-07-2002) Postal and Telecommunication Projects 
Col. 258 . (Deb. 8, Vol. XXVI, 24-07-2002) 

Joint Venture Agreement with Suzuki Motor 
Corporation 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 93-94 

Leasing of Aircraft by Air India 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 72 

Ministerial Meeting of ASEAN Regional 
Forum 
(Deb. 18, Vol. XXVII, 07-08·2002) 
Col. 161-62 

Modernisation of Disaster Management 
System 
(Deb. 2, Vol. XXVI, 16-07·2002) 
Col. 299-300 

MRTP Commission 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 59-60 

National Policy on Women Empowerment 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 276--78 

National Train Enquiry System 
(Deb. 19, Vol. XXVII, 08·08·2002) 
Col. ill 

Norms fOf Pn:-Paid Cards 
(Deb. 13, Vol. XXVII, 31-07·2002) 
Col. 339-40 

Norms for Preferential Allotment of Equity 
by Companies 
(Deb. 10, Vol. XXVI, 26-07·2002) 
Col. 176 

CoI.8~94 

Price Rise in Vanaspati 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 316-18 

Primary and S«:ondary Education 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 245 

Projects Under BOLT 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 190-91 

Projects under Critical Infrastructure Balance 
Scheme 
(Deb. I S, Vol. XXVII, 02-08·2002) 
Co1.302~ 

Railway Zones 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 31-38 

Research and Development in Fertilizer S«:tor 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 399-400 

Review of CADP 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 324--26 

Revival of Coal Companies 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 31·32 

Rural Sanitation 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col.2U--55 

Sanction of Central Subsidy to States for 
Development of Infrastructure 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 3SS-57 
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Scheme to Promote Touriillll no .... SItrI P. C. 
(Deb. I, Vol. XXVI, 15-07-2002) Animal Birth Coatrol Rula 
Col. 22~30 (Deb. 3, Vol. XXVI, 17-07·2002) 

Self-Help Schemes for Border MigrInts 
(Deb. B, Vol. XXVI. 24-07-2002) 
Col. 100 

Seininaroo CIiIra Cbanse 
(Deb. II. Vol. XXVII, 29-07-2002) 
CoI.5S-S6 

Setting up of Police SbdionI 
(Deb. 17. Vol. XXVII. 06-08-2002) 
Col. 81 

Shifting ofZona1 Railway HCIdquInm 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 124 

Speed Petrol 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 241-42 

Spread ofDiseascs due to Pollution in Gurgaon 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 183 

Supply of Substandard and Uncertified Spares 
by HAL 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 120-21 

Teclm.icaI Standards for Set-Top Boxes 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 102 

Thalidomide Drui for Cancer 
(Deb. 1B, Vol. XXVII, 07-0B-2002) 
Col. 118-19 

Tourist Complex in Mabarasbua 
(Deb. 1 I, Vol. XXVII, 29-07-2002) 
Col 209-10 

Trade with SAARC Countries 
(Deb. IS, Vol. XXVII, 02-0B-~002) 
CoI.240-44 

UNO Population Fund 
(Deb. 18. Vol. XXVII, 07-0B-2002) 
CoI.57-SB 

US Paten! for Cow Urine 
(De\>. 7. Vol. XXVI, 23-07-2002) 
Col.I9S-96 

Vanity SIatus to InstitutionIIFake Universities 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 449-S2 

Col. 233-34 

Animal Perfonnina in Cireusea 
(Deb. I. Vol. XXVI, 15-07·2002) 
Col.2S-28 

Ayurvedic TreIItmeIlt in AI F1iJbts 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Col. 123 

Ban on 0rpnisIti0as 
(Deb. 7, Vol. XXVI, 23·07-2002) 
Col. 165 

Disinvestment of FACT 
(Deb. 7, Vol. XXVI, 23-07-2002) 
CoI.3BI-B2 

Duty Free Import of Agricultural Goodl 
(Deb. 15. Vol. XXVII, 02-08-2002) 
Col. 31-33 

Hurdles in Providing lobs due to 
Disinvestment 
(Deb. 12, Vol. XXVII, 30-07-2002) 
CoI.13~1 

Indian SchoolsAbroid 
(Deb. 8, Vol. XXVI, 24-07·2002) 
Col. 313·14 

lapan Visit 
(Deb. 19, Vol. XXVII, 08-08.2002) 
Col.IIS-16 

Musacre in Kuimpura. Jammu (AM) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 501-02 

More Cou:raes in EngineeriDg Colleges 
(Deb. 7, Vol. XXVI, 23·07-2002) 
Col. 274-75 

Popularisation ofNCES 
(Deb. 9, Vol. XXVI, 25-07-2002), 
Col. 2B3-84 

Price Stabilisation for Cash Crops 
(Deb. 10, Vol. XXVI, 26-07.2(02) 
Col. 200-201 

Privati.tion 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 106 
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Professional Courses by UGC 
(Deb. 17, Vol. XXVII, 06·08·2002) 
CoI.B9-91 

RqionaI Programmes on Doordarshan 
(Deb. 14, Vol. XXVII, 01·08·2002) 
Col. 117 

Repayment to HUDCO by State 
Governments 
(Deb. 12, Vol. XXVII, lO·07·2002) 
Col.lIl 

SPCA in All Districts 
(Deb. l, Vol. XXVI, \7·07·2002) 
Col. 2-9 

Telecom Switch Producers 
(Deb. Il, Vol. XXVII, 31·07·2002) 
Col. 259 

Trade between India and Sri Lanka 
(Deb. IS, VoL XXVII, 02·08·2002) 
Col. 223-25 

Declaration of New National Highway 
(Deb. II, Vol. XXVII, 29·07·2002) 
CoI.213-IS 

Delhi Rent Control Bill 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 99·100 

Disinvestment ofVSNL 
(Deb. 2, Vol. XXVI, 16·07·2002) 
Col. 348-49 

Documentaries on Rural Development 
SdIemcs 
(Deb. 2, VQI. XXVI, 16·07·2002) 
CoI.~S6 

Duty Concessions in India by EU on Textiles 
(Deb. 15, Vol. XXVII, 02-08·2002) 
Col. 150-51 

Educational Programmes on TV 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 314-15 

Upgradation of National Highway Effect of Rain on CNG Stations 
(Deb. II, Vol. XXVII, 29·07·2002) (Deb. 4, Vol. XXVI, 18.07-2002) 
Col. 142 Col. 189-90 

Vaccination of Cattle around National Park 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 17l·74 

Tiwari, SIJrI SuDder LaI 
AlloCation of Funds for Primary Education 

(Deb. 12, Vol. XXVII, lO·07·2002) 
Co\. 29S·96 

Availability of LPG with HPCL 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 218·19 

Centra1 Authurity on Conservation of Forests 
(Deb. 16, Vol. XXVII, OS·08·2002) 
Col. 368 

Closure olChemical Fertiliser Units 
(Deb. 17, Vol. XXVII, 06·08.2002) 
Col. 65-66 

Computerised Post Offices in Madhya Pradesh 
(Deb. 13, Vol. XXVII, 31·07·2002) 
Col. 275·76 

Construction of lhuggis by Policemen in 
R.K.Puram 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 177·78 

Existence of Jhuggies near IGI Airpon 
(Deb. 6, Vol. XXVI, 22·07.2002) 
Col.14S 

Fate of Indian Students 
(Deb. 13, Vol. XXVII. 31·07·2002) 
Col. 187 

Floods and Drought in Various Parts of the 
Countty (OUR 193) 
(Deb. 9, Vol. XXVI. 25·07·2002) 
Col. 474-78 

Foreign Exchange tTom Uplinking ofOwmels 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 25-27 

Grants to Various Universities 
(Deb. 2, Vol. XXVI, 16·07-2002) 
Col. 301-02 

Hail Stonn in North Eastern Region 
(Deb. 2, Vol. XXVI, 16·07-2002) 
Col. 210-11 

Joint Patrolling 
(Deb. 3, Vol. XXVI. 17.07-2002) 
Col. 25S 
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Kidnlppins ofFishennen 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 283 

Leue ofOlennai Airport to Malaysia 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 233-34 

Mcdieal Courses 
(Deb. II, Vol. XXVII, 07-01-2002) 
Col. 42-43 

Millitant Activities iR North Eutan States 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 154-55 . 

Modernisation 0( MIG Aircraft 

Selling ofFJm on Conccssional Rite by DDA 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 35~S7 

Stopping of Sale of Indian Products Beanns 
151 Mark It hiawa, Stations 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 113 

Supply of Spare PIl1I by America 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 95-96 

1morist Activities in lJttInnc:haI 
(Deb. 12, Vol. XXVII, 30-07.2002) 
Col. 169-70 

(Deb. 4, Vol. XXVI, 18-07-2002) Uniform Poodpain Proc:uremenl Policy 
Col. 144).....42 (Deb. IS, Vol. XXVII, 02-01-2002) 

Need to check inaCMing CIIeI ofT.B. iR Rewa 
district of Madhya Pndah (MUR 377) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 437-31 

Need to provide financial a"iltance to 
Government of Madhya Pradesh for 
c:onsuuction of bridge 01\ river Tamas It 
Tyothar Ghat and 01\ river Malia It village 
Garhi in Reewa District of Madhya 
Pr8desb (MUR 377) 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 525 

NTPC's Projects 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col.l4O-4l 

Personal Story in Weather News on 
Doordarshan 
(Deb. 19, Vol. XXVII, 01-01-2002) 
Col. 163-64 

Power Projects of North East 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 134-36 

Production of Coal in Madhya PrIdesb and 
Chbaltisgarb 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 8-9 

Reforms in Pension Sector 
(Deb. 20. Vol. XXVII. 09-01-2002) 
Col. 66-67 

Resean:h on Indian Herbs 
(Deb. I, Vol. XXVI, 24-07-2002) 
Col. 119-20 

Col. 231 
UacofPOTA 

(Deb. 12, Vol. XXVII, 30·07-2002) 
Col. IS 
~ for Income lIx Refund 

(Deb. 20, Vol. XXVII, 09·01·2002) 
Col. 267-61 

Wideninl of Old Brid8CS on NHs in M.P. 
(Deb. 16, Vol. XXVII, 05-01·2002) 
Col. 120 

Temar, Dr Ramall a. .... 
Central Board of Secondary Education 

(Deb. 17, Vol. XXVII, 06-01-2002) 
Col. 125 

Owgins offTollllx by NHAI 
(Deb. 16, Vol. XXVII, 05-01.2002) 
Col. 330-31 

Closed Petrol Pump Sites Tapped by Private 
Oil Companies 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. II 

CUllom. Duty Evasion by ImportIExpon 
Houses 
(Deb. IS, Vol. XXVII, 02-01-2002) 
Col. 148 

Delhi Milk Sc:herne 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 260--62 

Floods and Drought in Various Parts of the 
Country (DUR 193) 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col.48~3 
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Hike in Prices of Petrol and Diesel 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 85-86 

Indo-Kazakhstan Ties 
(Deb. 18, Vol. XXVII, 07.08-2002) 
Col. 165 

Latest Technology by PGCIL in Power 
DiSlribution 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 112-13 

Medical Trntment in Kalyani Hospital 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 233 

Need for construction of a bypass on National 
Highway al Modi Nagar in Ghaziabad 
Districl, U.P. (MUR 377) 
(Deb. 13, Vol. XXVII, 31-07.2002) 
Col. 386 

Pollution Central Plans (or Polluted Cities 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 27 

Retail Outlets at Panchkula 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 91-92 

Subletting of Government Quarters 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 302-03, 318-21 

Trlpadll, Slu1 Prakub Ma.1 

Filling up of Vacancy in Joint Convnitte on 
Stock Market Scam and Matters Relating 
thereto-motion Adopted 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 297-98 

MlSSICre in Kasimpura. Jammu (AM) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
CoI.~12 

Re: Reported Slatement of Mr. Colin Powell, 
U.S. Secretary of State on Kashmir Issue 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 509-10 

RqxI't of JoinI CorrrnitIICe on Slack Markel Sen 
InC! Mattm Relating ~OII of 
time-Adopted 

(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 297 

Vacllela, Silri SlIa.kenl.1I 
Extension of Rail Routes 

(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 31-32 

Indira AWlS Yojana in Kutch 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 124-15 

Investment by Public Undertakings in other 
PSUs 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 94-95 

Misutilisation of External Aid 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 45 

Population Control 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Co1.9S-104 

Smuggling of Arms 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. liS 

World Bank Loan for Water Supply Schemes 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 97 

Vanna, SII. Radial Kalida. 
Complaints of Malpractices and Misconduct 

by the Notary Public 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col.3l 

Hydro-Electric Power Potential 
(Deb. 9, Vol. XXVI, 2S·07-2002) 
Col. 99 

National Highways in Gujarat 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 150 

Need for early completion of construction wort 
of Sardar Sarovar Project, Gujarat 
(MUR 3m 
(Deb. 14, Vol. XXVII. 01.08-2002) 
Col. 357 

OillNaIura1 Gas Reserve in Sauruhtra, Gujant 
(Deb. 19. Vol. XXVII, 08-08-2002) 
Col. 2'1-32 

Relief and Rehabilitation of the Riot VICtims 
in Gujarat (OUR 193) 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. S4s-48 
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T.U.F.S. in Gujarat 
(Deb. 10, Vol. XXVI, 26-07-2002) 
CoI.267~9 

Tex.t Books in Gujarat 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 28 

Vasa ... SIIrl M •• nkllbllal D. 
Allotment ofFomt Land on Lease Basis 

(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 171-72 

ColTUption Charges against IPS Officers 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 138-39 

Corruption in ConstnlCtion of Expressway 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 119 

Repairing of NH from Bbaruch to Wapi 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 221·22 

Status of Desert Development Programme 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 173-78 

Transportation of Goods 
(Deb. B, Vol. XXVI, 24-07-2002) 
Col. 116-17 

Veakataswamy, Dr. N. 
Violation of Pollution Norms 

(Deb. 21, Vol. XXVII, \l-08·2002) 
Col. 47-4g 

Veakatalnrarha, SIlrt B. 
Action .. ainst Cable Operators 

(Deb. 4, Vol. XXVI, 18-07-2002) 
Drinking Water in Rural Development Col. 94 

(Deb. 2, Vol. XXVI, 16-07-2002) ComprehensiveLqisiation 
Col. 45-S0 (Deb. 8, Vol. XXVI, 24-07-2002) 

Enquiry on Working of Air India and ·Indian 
Airlines 
(Deb. 6, Vol. XXVI, 22·07·2002) 
Col. 143-44 

Col. 118-19 
Huge Losses in SAIL 

(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 171-78 

Foreign Exchange Reserves Welfan: Schemel for Disabled 
(Deb. 20. Vol. XXVII. 09-08-2002) (Deb. 20, Vol. XXVII, 09.08.2002) 
Col. 7·8 Col. 75-76 

Grievance Centres 
(Deb. 3, Vol. XXVI. 17-07-2002) 
Col. 259 

LPG Agencies and Petrol Pumps in Gujarat 
andJ&:K 
(Deb. 9, Vol. XXVI. 25·07·2002) 
Col. 53 

Murder of Forest Officials 
(Deb. 21. Vol. XXVlI, 12·08·2002) 
Col. 99-112 

National Food Processing Policy 
(Deb. II, Vol. XXVII, 29-07·2002) 
Col. 120-21 

Post and Telegraph Services in Panchayats 
(Deb. S, Vol. XXVI, 24·07·2002) 
Col. 52-58 

R.ehabilitalion Work in Gujarat 
(Deb. 2, Vol. XXVI, 16-07·2002) 
Col. 133 

Veakatawam.. .... f. U.manddy 
150 yan of Railways CelebBtion by Rail 

Museum 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 197 

Ateident in NTPC', Workplace in A.P. 
(Deb. 19, Vol. XXVII, Og-OS·2002) 
Col. 232-33 

Agricultural Marleenng Reforms 
(Deb. I, Vol. XXVI, 15-07·2002) 
Col. 275-76 

AI .. light from Mumbai Airport without Flisht 
Plan 
(Deb. 21, Vol. XXVII, 12-0B·2002) 
Col. 206 

AIDS Vatelne 
(Deb. 3, Vol. XXVI, 17-07·2002) 
Col. 367 
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Analysts for Stock Market 
(Deb. 15, Vol. XXVII, 02-08-2002) 
CoI.309-11 

Authority to Monitor Hazards and Accidents 
Prone Sedions 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 77-79 

Award to Youths 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 61-62 

Bifurcation of AICI'E 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 445-46 

Camps to Judge the Skills of Workmen in 
Tecbnical Fields 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 246-47 

Cargo Handling 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 300-301 

Cellular Service by MTNL 
(Deb. B. Vol. XXVI, 24-07-2002) 
Col. 140 

Central Road Fund 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 245-50 

Clinical Psychology College i.n Madhya 
Pradesh 
(Deb. 20. Vol. XXVII, 09-08-2002) 
Col. 206-07 

Collection of Road Cess 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Co1.4B-49 

Collection of Tolls 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 365-66 

Committees on Estimates 
(Deb. 4, Vol. XXVI, IB-07-2002) 
Col.247~49 

Concession for Telephone Calls 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 226-27 

Debt Burden of the States 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 234-35 

Decline in Coffee Expons 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 59-60 

Decline in Freight Market Share 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 268-70 

Development of First Aid Kits 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 278 

Development of Sun Temple, Konark 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. 169-70 

Discontinuation of Literacy Mission Work in 
Districts 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 425 

Division of Ground Handling Services 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 323 

Dolphin Cellular Services 
(Deb. IB, Vol. XXVII, 07-0B-2002) 
Col. I84-B5 

Energisation of Pump Set by Rural 
Electrification 
(Deb. 19, Vol. XXVII, OB-08-2002) 
Col. 12-15 

Engineering Colleges 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 359 

Equity Investment Fund 
(Deb. ~, Vol. XXVI, IB-07-2002) 
Col. 227-28 

Expansion of National Highways 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 11-:-20 

Export to Traditional Markets 
(Deb. 10, Vol. XXVI, 26--07-2002) 
Col. 24849 

Exposure by Banks in Call Markets 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col.314 

F.M.Radio Station for Educational Purpose 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 246 
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Fair Prite for Initial Public: Offers 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 19-20 

Farm Machinery Training and Testing 
Institutes 
(Deb. II, Vol. XXVfI, 29-07-2002) 
Col. 21-22 

Floods and Drought in Various Parts of the 

Incremental Capital Output Ratio 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col 192-93 

Information Centres 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 120 

Interest Charged by Banks 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 203-04 Country (OUR 193) 

(Deb. 9, Vol. XXVI, 
Co1.35~7 

25-07-2002) Joinl Flights by IA and AI 

Genetically Modified Drugs 
(Deb. 8, Vol. XXVI. 24-07-2002) 
Col. 283-84 

Government Panicipation in Proposed 
Genome Valley Project 
(Deb. 12, Vol. XXVII, 30-07·2002) 
Col. 456-57 

Growth Rate of Power Gcneralion 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col.217-18 

Handling of Containers by JNPT 
(Deb. \3. Vol. XXVII. 31-07-2002) 
Col. 264-65 

Hiring of Eminent Scientists after the 
Retirement 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 214-15 

Housing Melas 
(Deb. 7. Vol. XXVI, 23-07-2002) 
Col. 117-19 

Impact of Pollution in Delhi due to Ban on 
Dlcscl Vehicles 
(Deb. I. Vol. XXVI. 15-07-2002) 
Col. 208 

Implementation of Rules arid Regulation by 
AICTE 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 91 

Incentives to' Students by IA 
(Deb. 6. Vol. XXVI, 22-07-2002) 
Col. 209-10 

Increasing Seats in nTs 
(Deb. 12. Vol. XXVII, 30-07-200i) 
Col. 118-19 

(Deb. 21, Vol. XXVII. 12.08-2002) 
Col. 270 

Juveniles Arrested by Delhi Police 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 3SI-52 

Kandla-Bhatincla Pipeline 
(Deb. 14. Vol. XXVII. 01-08-2002) 
Col. 289-91 

literacy Awards 
(Deb .. 7. Vol. XXVI. 23-07~2002) 
Col. 415-16 

Maintenance of Rural Telephone Network 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 90 

Mandatory DiscJosures by Listed Company 
(Deb. 20. Vol. XXVII. 09-08-2002) 
Col. 233-34 

Master Plan of AIIMS 
(Deb. 18, Vol. XXVII. 07-08-2002) 
Col. 166-67 

Mechanisation for Agro-c:limatic Zones 
(Deb. 16, Vol. XXVII. 05·08-2002) 
C01.27S-76 

Modernisation of Blood Banks 
(Deb. 18. Vol. XXVII. 07·0&-2002) 
Col. 32-36 

MoU between HPCl and GAil to Supply 
Gaseous Fuels 
(Deb. 4, Vol. XXVI. 18-07-2002) 
Col. 232 

Moving Block System 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col.2lJ 

MPEDA's Plan to ElICOUrIIe Marine Products 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 287-88 
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Nahonal Literacy Mission 
(Deb. 7, Vol. XXVI, 23-07~2002) 
Col. 397-98 

New Uses of Spices 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 256 

011 Companies Stake in MRPL 
(Deb. \4, Vol. XXVII, 01-08-2002) 
Col. 249 

ONGC Videsh's Partnership with ROSNEFT 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 123-24 

Pending Applications for Biotechnology 
Related Projects . 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 278-79 

Permission to EPFO for Investment in 
Government Securities 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 132 

Power Generation b)' Wind, Solar and Tidal 
Energy 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 101-02 

Power to Financial Institutions 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 67-69 

PJivatisation of Public Sector 
(Deb. 8, Vol. XXVI, 24-07-20(2) 
Co\.3II-12 

Production of Pulses 
(Deb. I, Vol. XXVI, 15-07·2002) 
Col. 283-85 

Professionalism in IA 
(Deb. 21, Vol. XXVII, 12·08·2002) 
Col.81 

Purchase of Oilfields by ONGC Videsh in 
Vietnam 

.' (Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 186-87 

Railway Booking Counters at Airports 
(Deb. II, Vol. XXVII, 29·07·2002) 
Col. 170-71 

Railway Loss 
(Deb. 14, Vol. XXVII, 01-08·2002) 
Col. 296-97 

Rashtriya Sanskrit Sansthan 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 263·64 

Re-employment 
(Deb. II. Vol. XXVII, 29-07·2002) 
Col. 270-71 

Refonns in Beedi Industry 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 239 

Regulator of Auditors 
(Deb. 20, Vol. XXVII, 09·08·2002) 
Col. 257·58 

ReslrUCturing ofRegimaI Engincaing CoIIcp 
(Deb. 12, Vol. XXVII, 30-07~2002) 
Col. 249 

Road Safety Work by NGOs 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 383·84 

Sanitation at Railway Stations 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 251-52 

Scheme for Macro Management ofAgric:uIture 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 122 

Setting up of Shops in E.U. by APEDA 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 150-51 

Ship Repair F aciJities 
(Deb. 3, Vol. XXVI, 17-07-2002) 
CoI.334-Ki 

Strengthening of DIS 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 169·70 

Study by Anthropological Survey of fDdja 
(Deb. 16,·Vol. XXVII, 05-08-2002) 
Col. 79-80 

Technical Courses 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 425-26 

Technical Skills of Labour 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 34().4\ 

Toll Free Numbers in Natural Dil'lter 
Managemem Savices 
(Deb. 13, Vol. XXVII, 31·07-2002) 
Col. 338·39 



soo LOKSABHA 

Trans-Sbipnent Facility 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 320-21 

Trauma Centres 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 276-77 

'150 Years of Railways' Celebration by Rail 
Museum 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 197 

VeDlIppal, Dr. s. 
C1Icck on Corruption 

(Deb. 8, Vol.. XXVI, 24-07-2002) 
Col. 80 

Drugs to T.B. Patients 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 74-75 

National Seeds Policy 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 105 

Surprise Checlcs of CGHS Dispensaries 

Digging of Canals 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 48-50 

Ecological Development Projects 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 252-53 

110 Centres 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 188-89 

Increase in Price ofMuItistorey Flats by DDA 
(Deb. 17. Vol. XXVII, 06-08-2002) 
Col. 213-14 

Inhuman Treatment to PmonaoflndianOrigin 
(Deb. B, Vol. XXVI. 24-07-2002) 
Col. 60 

Internet Facility 
(Deb. 18. Vol. XXVII. 07-0B-2002) 
Col. 195-98 

LiberaliSlltion of Visa Norms 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 231 

Literacy Campaign 
(Deb. 8. Vel. XXVI, 24-07-2002) (Deb. 17, Vol. XXVII. 06-08-2002) 
Col. 170-76 Col. 80 

V_a, Dr. Sabib S .... 

Telecom VaJue Added Service 
(Dcb. 2, Vol. XXVI, 16-07-2002) 
Col. 75-76 

Verma, Slarl Ravl PrakuII 
Assistance for Irrigation Schemes 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 181-82 

Assistance to Fanners 
(Deb. 16, Vol. XXVII. 05-0B-2002) 
Col. 70-71 

Automatic Teller Machines in Uttar Pradesh 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 189-94 

Construction and Repairing of NHs in Uttar 
Pradesh 
(Deb. I, Vol. XXVI. 15-07-2002) 
Col. 245 

Development of Animal Husbandry Sector 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col.2S~ 

Literacy Mission 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 405 

Loans under PMRY 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 170--76 

Maintenance of Arms{ Ammunition Kept in 
Forts 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 82-84 

Meeting of Indo-US Group 01\ Terrorism 
(Deb. 13, Vol. XXVII. 31-07-2002) 
CoJ.3II-12 

Milk Production in U.P. 
(Deb. I, Vol. XXVI, 15-07·2002) 
Col. 125-26 

Promotion ofTowism in U.P. 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 206-07 

Raj I Projects 
(Deb. 4, Vol. XXVI, 18-07-2002) 
("' .... 1 t.,A.-"c. 
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Renovation of Red Fort and Qutub Minar 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 310 

Role of UN Secretary-General in South Asian 
Region 
(Dcb. 13, Vol. XXVII, 31-07-2002) 
Col. 299-300 

Sick SSI Units 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 143-44 

Social Awareness Programmes 
(Deb. 5, Vol. XXVI. 19-07-2002) 
Col. 81-82 

Tele-communication F aci Iities 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 2-3 

Telephone Exchanges 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 268-69 

Telephone Services 
(Deb. 18. Vol. XXVII, 07-08-2002) 
Col. 175-76 

Transfer of Diesel/Petrol Pumps 
(Deb. 14, Vol. XXVII. 01-08-2002) 
Col. ISS-57 

World Bank Aid to Uttar Pradesh 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 113-14 

Vetriselvan, SlIri V. 

Accounting System for Stock of Coal 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col 416-20 

Action against Officials 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 71 

Anti-erosion Projects in Coastal States 
(Deb. I, Vol. XXVI, 15-07-2(02) 
Col. 283 

Appointing of Enquiry Commissions at the 
Time of Train Accidents 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. ZS4-SS 

Bank Overdraft of FCI 
(Deb. 15, Vol. XXVII, 02-08-2002) 
Col. 227-29 

Border Area Development Programme 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 378-79 

Brain Drain 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 261-62 

Cargo Handling Facilities 
(Deb. ·1. Vol. XXVI, 15-07-2002) 
Col. 268-69 

Ceiling for Portfolio Investment 
(Deb. 10, Vol. XXVI, 26-07-2002) 
Col. 224-25 

Colleges of Delhi University 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 444-45 

Construction of Houses under lAY 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 15-19 

Construction of Pipelines by IGL 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 184-85 

Cost of Production of Tea 
(Deb. 5, Vol. XXVI, 19-07-2002) 
Col. 316-17 

Crime Investigation Vehicle 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 245 

Damage to National HighwaysIBridgcs 
(Deb. 6, Vol. XXVI, 22-07-20(2) 
Co1.3~6 

Demand of Petro Products by Refineries 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 106-07 

Development of Fatigue Meter 
(Deb. 14, Vol. XXVII, 01-08-2(02) 
Col. 36 

Development of·SporIS 
(Deb. 18, Vo\. XXVII, 07-08-2002) 
Col. 112-14 

Drinking WIk:r Projects in Staaes 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 17s-82 

Electronic Customer ServK:es 
(Deb. 10, Vo\. XXVI, 26-07-2002) 
Col. 191 
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Engineering Workshops in Tamil Nadu 
(Deb. 4. Vol. XXVI. 18-07-2002) 
Col. 205-06 

Establishment of Sub-Stalions in T.N. by 
PGCIL 
(Deb. 4. Vol. XXVI, 18-07-2002) 
Col. 172-73 

Expansion of Rural Electrification Scheme in 
TamilNadu 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 74 

Fake Pollution Control Certificata 
(Deb. II. Vol. XXVII. 29-07·2002) 
Col. 116-17 

Female Worlters in Fish Processing Industry 
(Deb. 16. Vol. XXVII. 05-08-2002) 
Col. 327-28 

Football 
(Deb. II. Vol. XXVII. 07-08-2002) 
Col. 204-05 

Foreign Funded Tourism 
(0 h. 6. Vol. XXVI. 22-07-2002) 
[A. 232-33 

Funds from Diesel Cess for Development of 
Roads 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 36--40 

Gap Between Demand and Supply of Coal 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 111-12 

Gross Domestic Products 
(Deb. 3. Vol. XXVI, 17-07-2002) 
Col. 297-99 

Implementation of Rural Development Scheme 
by Panchayati Raj 
(Deb. 7, Vol. XXVI. 23-07-2002) 
Col. 403 

Indo-Iraq Agreements on Export of Wheat 
vis-a-vis Impon of Oil 
(Deb. 19. Vol. XXVII. 01-01-2002) 
Col. 108-09 

Infrastructural Development 
(Deb. I. Vol. XXVI. 24-07-2002) 
Col. 315--17 

Input-Output Norms for Expon 
(Deb. 10. Vol. XXVI, 26-07-2002) 
Col. 112 

Investment in Public Sector Undertakings 
(Deb. 4, Vol. XXVI. 11-07-2002) 
Col. 244-45 

Investment of Foreign Companies in 
Development ofNCES 
(Deb. 4. Vol. XXVI, 11-07-2002) 
Col. 222-25 

Land lDleier Irrigation 
(Deb. 6, Vol. XXVI. 22-07-2002) 
Col. 345-49 

Lifting of Ban on Shahtoosh 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 260 

Linking of Highway with National Highways 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 141 

LPG Dispensing Stations 
(Deb. 9. Vol. XXVI. 25-07-2002) 
Col. 198-99 

Management System in National Parks 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 53-55 

Medicine for Haemophilia 
(Deb. 18. Vol. XXVII. 07-08-2002) 
Col. 126-27 

Memorandum of Undertakings for Fiscal 
Reforms 
(Deb. 20, Vol. XXVII. 09-08·2002) 
Col. 236-37 

Modernisation of Irrigation Projects 
(Deb. t. Vol. XXVI. 15·07-2002) 
Col.50-S8 

MPLAD Scheme 
(Deb. 3, Vol. XXVI. 17.07-2002) 
Col. 367-68 

National Coaching Scheme 
(Deb. 13. Vol. XXVII. 31-07-2(\{)2) • 
Col,321·22 

National Rural Road Development Committee 
(Deb. 17, Vol. XXVII. 06-08-20tl2) 
Col. 234-39 



NAME INDEX 503 

National Wage Policy 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 213 

Need to set up industrial units In public sector 
in Krishnagiri Parliamentary Constituency, 
Tamil Nadu (MUR 377) 
(Deb. 14, Vol. XXVII, 01-OB-2002) 
Col. 36G-61 

New Variety of Pearl Millet 
(Deb. 16, Vol. XXVII, 05-08-2002) 
Col. 81 

Non-Tariff Barriers by E.U. 
(Deb. 20. Vol. XXVII. 09.-08-2002) 
Col. 2-3 

Overhauling of Security Agencies 
(Deb. 17, Vol. XXVII, 06-08-2002) 
Col. 221-22 

Pending Cases of EPF 
(Deb. 6, Vol. XXVI, 22·07-2002) 
Col. 367-6B 

Policy U-turn to Help Loss Making FACT 
and MFL 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 455-56 

Release of Water to Tamil Nadu by Karnataka 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 231 

ReliefSchemc for Fishermen 
(Deb. 21, Vol. XXVII, 12-0B-2002) 
Col. IB9-92 

Report of Consultant Committee 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 272-73 

Review ofLiberalisation Policy 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 213-14 

Scams in State Public Service Commissions 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 302-03 

Steps to Achieve FDI Target 
(Deb. 20, Vol. XXVII, 09·08-2002) 
Col. 153 

Survey on Ground Water for Irrigation 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 19-26 

Taxes on Domestic Air Travel 
(Deb. 15, Vol. XXVII, 02-0B-2002) 
Col. 72 

Post Literacy Campaign Telephone Exchanges 
(Deb. 7, Vol. XXVI, 23-07-2002) (Deb. 13, Vol. XXVII, 31-07.2002) 
Col. 255-57 Col. 132-35 

Post Offices and peOs in Villages 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 268-69 

Project Launched by CAPART in Tamil Nadu 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 8(}-102 

Promotion of Electronic Education • 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 107-08 

Proper Indication on Product Labels 
(Deb. I S, Vol. XXVII, 02-08-2002) 
Col. 125 

Purchase of Land by IOCL in Southern Parts 
(Deb.- 19, Vol. XXVII. OB-08-2002) 
Col. 123-24 . 

Quality of Medicines 
(Deb. 3, Vol.. XXVI, 17-07-2002) 
Col. 356-57 

Thalidomide Drug for Cancer 
(Deb. IB, Vol. XXVII, 07-08-2002) 
Col. 118-19 

Theft of Coal 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 422-24 

Violation of Companies Act by RPL 
(Deb. IS, Vol. XXVII, 02-0B-2002) 
Col. lSI-53 

Violation of Human Rights by Security Forces 
(Deb. 17, Vol. XXVII, 06-0B-2002) 
Col. 279 

Violation ofMCI Rules 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 34-35 

Waiting List for Telephone Connnettions 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 307-{)9 
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Vlj.ya Kwmart, Sbrlmad D.M. 

Bio·Medltal Researth and Animal Rights 
Activities 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 116 

Dubious Investment in Jet Airways 
(Deb. II, Vol. XXVII, 29-07.2002) 
CoL 81 

Family Planning Progialu,,,, 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 333-34 

History Courses at Under Graduate and Post 
Graduate Level 
(Deb. 2, Vol. XXVI, 16·07-2002) 
Col. 172-75 

Huge Losses in SAIL 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 17\-78 

Prices of Edible Oil 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col.69-70 . 

Vljaya .. Sbrl A-K-S. 

Floods and Drought in Various Pans of the 
COWltr)' (DUR 193) 
(Deb. 9, Vol. XXVI, 25-07·2002) 
Col. 408-12 

vtream Kamar, Sllri 

Allocation of CNG 
(Deb. 9, Vot XXVI, 
Col.8B 

25-07-2002) 

Availability of LPG with HPCL 
(Deb. 4, Vol. XXVI, IB-07-2002) 
CoI.2IB-19 

Coast Guard Stations 
(Deb. 19, Vol. XXVII, OB·OB·2002) 
Col. I80-BI 

Construction of Major Dams 

Distance Education 
(Deb. 12, Vol. XXVII. 30-07-2002) 
Col. 197·98 

Eco-development Project 
(Deb. 6, Vol. XXVI, 22-07·2002) 
Col. 182-83 

Expansion of Engineers India Limited 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 173 

Fake Edutationallnstitutions 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 311-13 

Fenilizers Industry Development Fund 
(Deb. 2. Vol. XXVI. 16-07-2002) 
Col. 353-54 

Funds to Tac:lde Menac:e of Naxalites. 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 268 

Hurdles m Trade between India and Myanmar 
(Deb. IS, Vol. XXVII, 02-08-2002) 
CoI.18B-89 

Import of Pulses 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 255-56 

Indo-Bangladesh Trade Treaty 
(Deb. 20, Vol. XXVII, 09-0B-2002) 
Col. 223 

InsurgeneyllSI Activities in North Eastern 
Region 
(Deb. 17, Vol. XXVII, 06-08·2002) 
Col. 22-14 

Launc:hi1ll ofSatetlites 
(Deb. 8, Vol. XXVI, 24-07·2002) 
Col. 37-38 

Meraer of RRBs 
(Deb. 10. Vol. XXVI. 26·07-2002) 
Col. 219-21 

Modernisation of HAL 
(Deb. 19. Vol. XXVII. 08·08·2002) 
Col. 104-05 

(Deb. 16, Vol. XXVII, OS-OB-2oo2) 
Col. 144-60 Naaional Agric:ulturallnsurance Scheme 

Development of International Airport during 
11th Plan 
(Deb. 21, Vol. XXVII, 12-08.2002) 
CoL 203 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 142 

Power Crisis 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 255-56 
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Problems in Promotion ofSSls 
(Deb. S, Vol. XXVI, 24-07-2002) 
Col. 220-21 

Rail Bus Transit System in National Capital 
Region 
(Deb. 14, Vol. XXVII, 01-OS-2002) 
Col. 151 

Rehabilitation Centres for Handicapped 
(Deb. 20, . Vol. XXVII, 09-0S-2002) 
Col. 93-94 

Relations with Maldives 
(Deb. IS, Vol. XXVII, 07-0S-2002) 
Col. 75 

Renovation of Red Fort and Qulub Minar 
(Deb. 16, Vol. XXVII, 05-08-2002) 
CoUIO 

Revamping ofiB 
(Deb. 2, Vo\. XXVI, 16-07-2002) 
Col. 157 

Rural Employment Generation Programmes 
(Deb. 21, Vol. XXVII, 12-0S-2002) 
Col. 2-4 

Scheme for Conon Growers 
(Deb. 20, Vol. XXVII, 09-0S-2002) 
Col. 2S5-S6 

Scope for Employmenl in Sericulture 
(Deb. 20, Vol. XXVII, 09-0S-2002) 
Col. 171-73 

Scrapping of Labour Welfare Programmes 
(Deb. 3, Vol. XXVI, 17~07-2002) 

Col. 183-84 

Shortage of Power in Madhya Pradesh 
(Deb. 4, Vo\. XXVI, IS-07-2002) 
Col. IS2-53 

Spritual Tourism 
(Deb. II, Vol. XXVII, 29-07.2002) 
Col. 134 

Tripartite Meeting on NiIlIBhte Problctm 
(Deb. 12, Vol. XXVII, 30-07.2002) 
Col. 427 

UNICEF Aided Project in Madhya Pradesh 
(Deb. 7, Vol. XXVI, 23·07-2002) 
Co1211-B 

Upgradation and ModemisalJon of Nuclear 
Power Plants 
(Deb. 18. Vol. XXVII. 07·08-2002) 
Col. 132-33 

World Heritage Monuments 
(Deb. 16. Vol. XXVII, 05-08-2002) 
Co1.35~0 

VukkalB, Dr. Rajesl'l'Bramma 

Air Link ofTirupalJ 
(Deb. 21. Vol. XXVII, 12-08-2002) 
Col. 95-96 

Direct Funding 10 Panchayals 
(Deb. 2, Vol. XXVI, 16·07-2002) 
Col. 154-55 

Family Planning Programme 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 269--72 

Meeting of Indus Waler Commission 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 290-91 

Problems of Tobacco Industry 
(Deb. 20, Vol. XXVII. 09-08-2002) 
Col. 89-90 

Rural Income 
(Deb. 8. Vo\. XXVI, 24.07·2002) 
Col. 107 

Suspension of Hunter and Walking Long 
Distance 
(Deb. 19. Vol. XXVII. OS-08-2002) 
Col. 3-4 

Vyu, Dr. GlrlJ. 
Dnnking Water Projects 

(Deb. 12. Vol XXVII. 30-07-2002) 
CoLl7 

Floods and Drought in v.oious Parts of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI. 25-07-2002) 
Col. 378-85 

Wadly.r, Sbrl S.D.N.R. 
Allocallon of Tourism Seclor 

(Deb. 21, Vol. XXVII. 12-08-2002) 
Col. 179--81 

Dearness Allowance 
(Deb. 20. Vol. XXVII. 09-0S-2002) 
Col. 257-5S 
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Modernisation of Container Corporation of 
India Lid. 
(Deb. 19. Vol. XXVII,08·08·2002) 
Col. ISO 

Power Projects during Eleventh Plan 

Need to trtat Oond Community of 
Maharashtra as a separate lTitle in Pan IX 
of the Scheduled Caste and Scheduled 
Tribes Order, 1950 (MUR 377) 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 405-06 

(Deb. 19. Vol. XXVIf,08-08-2002) 
C.ot 224-25 Yadn, Dr. (Sbrtmatl) Sudba 

Sardar Sarovar Dam 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 253-54 

Tribal Research Institutes 
(Deb. 20, Vol. XXVII, 09-08-2002) 
Col. 274-75 

World Bank Assistance for Educational 
Refonns of Kamataka 
(Deb. 20, Vol. XXVII, 09-08-2002, 
Col. 117 

Wuaaga, SIlri ChlatalDail 

Damages to Western Railways 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 125·26 

Exlel\Sion ofManmad-lgatpuri Shuttle Service 
(Deb. 19, Vol. XXVII, 08-08.2002) 
Col. 102-03 

Flood Situation in Maharashtra 
(Deb. 7, Vol. XXVI: 23.07-2(02) 
Col. 114-15 

Floods and Drought In Various Parts of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25·07·2002) 
Col. 37S-78 

Indentification of Bonded Labour 
(Deb. 16. Vol. XXVII, 05-08·2002) 
Co1.3I-32 

National Project' for Cattle and Buffalo 
Breading 
(Deb. 21, Vol. XXVII,12-08-2002) 
Col. 112-13 

Need to start Mumbai suburban lTain service 
on Vasi-Oiva Railway line in Maharashtra 
(MUR 377) 
(Deb. 13, Vol. XXVII, 31-07.2002) 
Col. 386-87 

Damage to Cables 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 121 

Floods and Drought in Various Parts of the 
Country (DUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 422-25 

Hiring Private Godowns By FCI 
(Deb. 20, Vol. XXVII, 09-08·2002) 
Col. 207-12 

Need for doubhng of rail line bdween Rewari 
and Delhi and 10 runa D.M.U. train on this 
route (MUR J77) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 297 

Rice Sold 10 Exporten 
(Deb. 20, Vol. XXVII, 09.08-2(02) 
Col. 262-63 

Security Audit by Internal Safety Wing 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Co1.2S? 

Yadav, Dr. Juwut SlDgh 

Additional Grants to Univenilies 
(Deb. 7, Vol. XXVI, 23-07.20(2) 
Col. 81-100 

Assisqlnce fTorn World Bank and International 
Organisations 
(Deb. 18, Vol. XXVII, 07·OS.2002) 
Col. 104-OS 

Constnlction of COHS Dispensary • 
(Deb. 13, Vol. XXVII, 31-07·2002) 
Col. 214 

Devclopmenl of ABriculture Sector 
(Deb. 16, Vol. XXVII, 05-08.20(2) 
Col. 128-34 

Employment to Rural Unemployed 'louchs 
(Deb. 12. Vol. XXVII, 30-07-2(02) 
Col. 45--S4 
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Expansion of Energy Programme in Rajasthan 
(Deb. 9, Vol. XXVI,' 25-07,2002) 
Col. 194 

Export of Horticulture Productli 
(Deb, 21, Vol. XXVII, 12-08-2002) 
Col. 38-39 

Expon Targets 
(Deb. 15, Vol. XXVII, 02-08-2002) 
CoI.2I6-17 

Fake Educational Institutions 
(Deb. 12, Vol. XXVII, 30-07-2002) 
Col. 311-13 

Floods and Drought in Various Pans of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 450-54 

Funds for Animal Husbandry and Fisheries 
(Deb. ", Vol. XXVII, 29-07-2002) 
Col. 177-78 

Funds to Rajasthan for Power Generation 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 117-18 

Grant for Development of Religious and 
Cultural Cities 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 82 

Grant to Rajasthan for Water Resources 
Projects 
(Deb. I, Vol. XXVI, 15-07-2002) 
Col. 187-88 

Investment in Public Sector Undenakings 
(Deb, 4, Vol. XXVI, 18-07-2002) 
Col. 244-45 

Iron Deficiency in Women and Children 
(Deb. 8, Vol. XXVI, 24-07-2002) 
Col. 63-65 

Irrigation Schemes in Rajasthan 
(Deb. I. Vol. XXVI, 15-07-2002) 
Col. 232-33 

Linking Bhiwadi with Broad Gauge line 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. 202-03 

Meeting of Hindi Advisory Committee 
(Deb. 6, Vol. XXVI, 22-07.2002) 
Col.Q2 

NTC Mills in Rajasthan 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 88-89 

Opening of Dairy in Rajasthan 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 45 

Policy for Development of Small and Big Cities 
(Deb. 2, Vol. XXVI, 16·07-2002) 
Col. 249-50 

Primary Health Centres 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 245-54 

Problem of Power in Rajasthan 
(Deb. 9. Vol. XXVI, 25-07-2002) 
Col. 100 

Problem of Reservation being Faced by People 
of Rajasthan 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 136-37 

Production of Public Sector Enterprises 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col. 185 

Road Accidents on National Highways 
(Deb. -6, Vol. XXVI, 22-07-2002) 
Col. 23&-38 

Scheme for Textile Industry 
(D.eb. 20, Vol. ,XXVII, 09-08-2002) 
Col. 265-66 

SpuriOUS! Adulterated Seeds 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 20-23 

Training to Women and Educated Youth 
(Deb. 12. Vol. XXVII, 30-07-2002) 
Col. 242-44 

Vadav, Shrl Devcndra Prasad 

Constitution (Amendment) Bill, 1999 
(Omission of Article 44, etc.) 
(Deb, 5, Vol. XXyl, 19-07-2002) 
Col. 402-14 

Drought and Flood Situation in the States of 
Bihar and Assam 
(Deb. 15, Vol. XVII, 02-08-2002) 
Col. 364--66 
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Floods and Drouaht in Various Parts of the 
Country (OUR 193) 
(Deb. 9, Vol. XXVI, 2S-07-2002) 
Col. 422-2S 

Massacre in Kasimpura. Jammu (AM) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 466-70 

Need to send Central Team to the Flood 
Affected Areas of Bihar (MUR 377) 
(Deb. 9, Vol. XXVI, 25-07-2002) 
Col. 304-13 

Railway Zones 
(Deb. 4, Vol. XXVI, IB-07-2002) 
Col. 38 

Relief and Rehabilitation of the RiO! Victims 
in Gujaral (OUR 193) 
(Deb. 7. Vol. XXVI, 23·07·2002) 
Col 539-42 

Yadav, Sltrl Dianla Chandn 

Arms LICCf!ce Rackets 
(Deb .. 12. Vol. XXVII, 30·07·2002) 
Col. 422 .. 

Assessment of Rehabilitation Work 
(Deb. 2, Vol. XXVI, 16·07-2002) 
Col. 311-13 

Availability of Ambulances 
(Deb. B, Vol. XXVI, 24·07·2002) 
Col. BB·B9 

Basic Health Care 
(Deb 3, Vol. XXVI, 17-07·2002) 
Col. 191 

Cancellation of Loan by World Bank 
(Deb. 14, Vol. XXVII, 01·OB-2002) 
Col. 149-S0 

CBI Inquiry Against Revenue Officials 
(Deb. S, Vol XXVI, 19-07-2002) 
Col. 17-26 

Derailment of the Sbramjccvi Express 
(Deb. 4, Vol. XXVI, IB-07·2002) 
Col. 161-62 

Development Project for Breeding of Cattle 
(Deb. 16, Vol. XXVII. 05-08-2002) 
Cot. 307 

DIVersion of Funds by Companies 
(Deb. 10, Vol XXVI, 26·07-2002) 
Col. 87·88 

Illegal Radio Stations 
(Deb. 2, Vol. XXVI, 16-07·2002) 
Col. 137-38 

Indulgement of Bank Officials in fake 
Currency Racket 
(Deb. \7, Vol. XXVII, 06-08-2002) 
Col. 310-1 I 

LOS5CStoiA 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 16-18 

Payment of Insurance Claim 
(Deb. 16, Vol. XXVII. 05-08·2002) 
Col. 113 

Phases of PMGSY ProJcct 
(Deb. 2. Vol. XXVI, 16.07-2002) 
Col. 232-36 

Pilot Project under 'On Farm Water 
Management Scheme' 
(Deb. 21, Vol. XXVII, 12·08·2002) 
Col. 83-86 

Registration of Euro-II Vehicles 
(Deb. 6, Vol. XXVI, 22.07·2002) 
Col. 123·24 

Text Books in Gujaral 
(Deb. 7, Vol. XXVI, 23·07·2002) 
CoI.2S-28 

Transfer of Unsafe Alliance Airlines to 14 
(Deb. 16. Vol. XXVII, OS-OB-2002) 
Col. 364-65 

Unlicensed Mineral Water Plants 
(Deb. 8, Vol. XXVI, 24·07·2002) 
Col. 162-63 

V .... v. SItrI Hukunadeo Nlny .. 
National Cooperative Development 

Corporation (Amendment) 8il~Adopted 
(Deb. I S, Vol. XVII, 02-08·2002) 
Col.41&-22 

Vadav, Sllri M.laYI .. ShIP 
Floods and Drought in Various Pans of the 

Country (OUR 193) 
(Deb. 9, Vol. XXVI, 2S-07·2002) 
Col. 346-57 
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Government Decision to Allow Foreilll Direct 
Investment in Print Media in India 
(OUR 193) 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 470 

Massacre in Kasimpura, Jammu (AM) 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 424-30 

VaeI.v, Sbrl Ram.bat 
Speed Post Service 

(Deb. 8, Vol. XXVI, 24·07·2002) 
Col. 7·8 

Vernaaalda, Slarl K. 
Allotment of PLF to Power Projects 

(Deb. 19, Vol. XXVII, 08-08·2002) 
Col.20J--05 

Applications from Bio-Tech Units 
(Deb. IB, Vol. XXVII, 07·08·2002) 
Col. 134-36 

Authority for Management of Water Bodies 
(Deb. II, Vol. XXVII, 29·07·2002) 
Col. 199 

Re:Problems being faced by producers of 
Raw Silk(CA) 
(Deb.3,Vol. XXVI, 17·07·2002) 
Col.416--37 

Child Labour 
(Deb. II, Vol. XXVII, 29·07·2002) 
Col. 266-67 

Computerisation of Land Records 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. lSI-53 

Condition ofC.GH.S. Dispensaries 
(Deb. 3, Vol. XXVI, 17-07·2002) 
Col. 176 

Development of Nuclear, Biological and 
Chemical Decontainment System • 
(Deb. 4, Vol. XXVI, 18·07·2002) 
Col. 173-74 

Drinking Water and Sanitation in Rural Schools 
(Deb. 17, Vol. XXVII, 06-08·2002) 
Col. 133-38 

Enhancement of Cennal Share of Funds for 
Drinking Water Sub·mission Projects 
(Deb. 17, Vol. XXVII, 06-08·2002) 
Col. 149-50 

Establishment of ITls 
(n.:b. 6, Vol. XXVI, 22·07-2002) 
i;01.25-27 

Export Promotion Zones 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 37 

Family Planning Programme 
(Deb. 3, Vol. XXVI, 17-07-2002) 
Col. 333-34 

Fast Track Policy for Procurement ofMiliWy 
EquipmeralS 
(Deb. 9, Vol. XXVI, 25-07·2002) 
Col. 168 

Financial Assistance to Tamil Nadu 
(Deb. 13, Vol. XXVII, 31·07-2002) 
Col. 262-63 

Gas for Power Projects in A.P. 
(Deb. 19, Vol. XXVII, 08-08-2002) 
Col. \32 

Gujant Claim on Sindhu River in Pakistan 
(Deb. 6, Vol. XXVI, 22-07-2002) 
Col. 393 

Handing Over Charge of Buildings to ESI 
Hospitals 
(Deb. 21, Vol. XXVII, 12-08-2002) 
Col. 138 

Highway Coastal Corridor 
(Deb. 16, Vol. XXVII, OS-08-2002) 
Col. 66-67 

II1SIIt'IIICe Cover Pilgrims 
(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 363 

Joint Projects by India and Iran 
(Deb. 7, Vol. XXVI, 23-07-2002) 
Col. 106-07 

LandlWater Routes through Eastern Countries 
(Deb. 8, YJ!~ XXVI, 24·07-2002) 
Col. 146-47' • 

Massacre in Kasirilpura, Jammu (AM) 

(Deb. 2, Vol. XXVI, 16-07-2002) 
Col. 449-52 

National Centre for Penneate Breeding and 
Research 

(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 170 
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National Commodity Exchange 
(Deb. 20, Vol. XXVJ/, 09-08-2002) 
Col. 160-61 

Open School Society 
(Deb. l7, Vol. XXVII. 06·08·2002) 
C.o1.283 

Opentng of liT aI 9a.Jua 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 264-65 . 

Osmania UnIversity 
(Deb. 17, Vol. XXVII, 06·08·2002) 
Col. 222·23 

Prices or Natural Gas 
(Deb. 19, Vol. XXVII,08-0S·200l) 
Col. 111-13 

ProducflOn of Lisht AIrcraft 
(Deb. 4, Vol. XXVI, 18-07-2002) 
Col .. 109 

RandO Activities in Sugarcane 
(Deb. 20. Vol. XXVI.I, 69-08.2(02) 
Col. 81-82 

Re: Reported Statement of Mr. Colin Powell, 
U.S. Seaetary of Slate on Kashmir Issue 
(Deb. 12, Vol. XXVII, 30·07-2002) 
CoUI2 

Supply of LNG by Iran 
(Deb. 14, Vol. XXVIl. 01-08-2002) 
Col. 114-15 

Tradiftg of Human Organs 
(Deb. 13, Vol. XXVII. 31-07-2002) 
Col. 88 

Vacant Posts in Brahmaputra Board 
(Deb. I, Vol. XXVI, 15·07·2002) 
Col. 75-76 

Zalaedi, Shrl Mahboob 
Changes in Milk and Milk Products Order 

(Deb. II, Vol. XXVII, 29-07-2002) 
Col. 7 

Disinvestment of BLCL 
(Deb. 12, Vol. XXVII, 30·07·2002) 
Col. 170-71 

Disinvestment of Chemical and Fertilizer 
PSUs 
(Deb. 2, Vol. XXVI, 16-07·2002) 
Col. 112-13 

Eastern Coalfields limited 
(Deb. 7, Vol. XXVI, 23-07-~002) 
Col. n·78 

Eco-Hazards or BT Cotton Crop 
(Deb. II, Vol. XXVII, 29-07-2002) 
Col. lSl·S2 

Rehabilitation ofFrecd Bonded Labourers <lM. Technology 
(Deb. 21, Vol. XXVII, 12·08-2002) (Deb. II, Vol. XXVII, 29-07.2002) 
Col. 237·38 Col. 198-99 

Relief and Rehabilitation of the Riot Victims 
In Gujarar (OUR 193) 
(Deb. 7. Vol. XXVI. 23-07·2002) 
Col. 481·83 

Repaymenl of $Of i.oIJI 
(Deb. 20, Vol. XXV)), 09-08-2002) 
Col. 216-17 

Road Accidents 
(Deb. II. Vol. XXVII, 29·07-2002) 
Col. 239-43 

Security Cover 10 Pilgrims VISiting Vaishno 
Devi 
(Deb. II, Vol. XXVII, 29-07.2002) 
Col. 3-4 

Stralegy for WTO Talks 
(Deb. IS, Vol. XXVII, 02-08.2002) 
Col. 46 

Import of Soya Oil 
(Deb. I, Vol. XXVI, ".07-.2002) 
Col. 69-70 

Old Ase Social lmIimtnce Sc:hemc 
(Deb. 10, Vol. XXVI, 26·07·2002) 
CoJ.~ 

Privatiution of Airports 
(Deh. I, Vol. XXVI, lS-07·2002) 
CoI.1S9 

Review or Advocate Act 
(Deb. 19, Vol. XXVII, 08-08·2002) 
Col. 247 

Saha tnslituteofNuclear Physics. Kolkata 
(Deb. 8, Vol. XXVI, 24-07·2002) 
Col. 78-79 

Sale ofland by BSCL 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 306 . 
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Seamens Provident Fund 
(Deb. 18, Vol. XXVII, 07-08-2002) 
Col. 40-41 

Small Saving Schemes 
(Deb. IS, Vol. XXVII, 02-08-2002) 
Col. 83-84 

VRSIN BSCL 
(Deb. 14, Vol. XXVII, 01-08-2002) 
Col. 104-~Oi 

MGIPMRN0-5013LS-13-03·2006 

West Bengal Share in Taxes 
(Deb. 15. Vo\. XXVII. 02-08-WOl) 
Col. 213-14 

Zawma, Shrl Vanlal 

Need to look into the problems being faced by 
the students of Mizoram University in 
seeking admission in other Universities 
(MUR 377) 
(Deb. 13, Vol. XXVII, 31-07-2002) 
Col. 391-92 
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